
Fourteenth Series, Vol. II, No. 7 1'ue.Iay, July 13, 2804 
AadIuI 12, 1926 (Saka) 

LOK SABRA DEBATES 
(English Version) 

Second SessIon 
(Fourteenth Lok Sabha) 

Gnelt •• & Debates Unit 
Parliament Library Building 

Boom No. FS-025 
Blo~k 'G' 

Aco. No .•.•••. ~ ............. -

Dated······~~·I·J;..a~ 
(Vol. II contains Nos. J to 10) 

LOK SABRA SECRETARIAT 
NEW DELHI 
Price : Rs. 50.00 



EDITORIAL BOARD 

G.C. Malhotra 
Secretary-General 
Lok Sabha 

Anand B. Kulkaml 
Joint Secretary 

Sharda Prasad 
Principal Chief Editor 

Klran Sahnl 
Chief Editor 

Parmeah Kumar Shanna 
Senior Editor 

S.S. Chauhan 
Aulatant Editor 

[ORIGINAL ENGLISH PROCEEDINGS INCLUD!D IN ENGUSH VERSION AND ORIGINAL HINDI PAOCEeDINGS INCLUDED IN HINDI VERSION WILL BE 
TREATED AS AUTHORITAl1VE ANO NOT THE TRANSLATION lHEAEOF.) 



SUBJECT 

CONTENTS 

fFOUtttItInIh ~ Val II, S«;ond ..... 2fJOII'I1/I!M f$I*JJ 

No.7, T......." July 13, 2OD4IAudha 22, 1_ ( .... , 

OBITUARY REFERENCES .............................................. _ ............................................................................. . 

ORAL ANSWER TO QUESTION 

-Starred Question No. 101 ............... : ..................................................... _ ............................................... . 

WRITTEN ANSWERS TO QUES'nONS 

Starred Question Nos. 102-121 .............................................................................................................. . 

Unstarred Question Nos. 813-949 .......................................................................................................... . 

PAPERS LAID ON THE TABLE .................................................................................................................... . 

ELECTIONS TO COMMITTEES ................................................... : ... : ............................................................ .. 

(i) Commmee on Estimates .................................................................................................................. . 

(ii) Commmee on Public Accounts ........................................................................................................ . 

(iii) Commmee on Public Undertakings ................................................................................................. . 

(iv) Committee on the Welfare of Scheduled Cast .. and Scheduted Tribes ................................... . 

(v) Court 0' University of Delhi ............................................................................................................. .. 

(vi) Advisory Councl of Delhi ~ AuthorIty ......................................................................... .. 

(vii) Rajghat Samadhl Committee ............................................................................................................ . 

(viii) Court of Aligarh MuaHm Univeralty .................................................................................................. . 

(ix) Commmee on Official Language ..................................................................................................... . 

MATTERS UNDER RULE 3n ....................................................................................................................... . 

(i) Need to help farmers of RayalMema and Telangana i-egIona of AnctIra Pradeet: In 
setting up rain water harvesting techniques for irrigation 

Shrl S.P.Y. Reddy ............................................................................................................... . 

(ii) Need to undertake repair work on the National Highway between Puwan Chowk and 
Musarighararl 1M Jandaha in Hajipur, Bihar and also strengIhen the bridges on Baya 
and Noon rivers 

Shri AIok KUmar Mehta ..................................................................................................... . 

1--3 

17-28 

28-100 

100--404 

404-413 

413-419 

413 

413-414 

414-416 

415-416 

418 

417 

417 

418 

418-419 

421-429 

421-422 

422-423 
'. 



(ii) 

SUBJECT 

(iii) Need to solve the problema being faced by farmers In Farldabad and Mewat regions in 
Hatyana owing to Inadequate irrigation faclllliel 

Shri Avtar Singh BhadMa ................................................................................................ .. 

(iv) Need to take steps to strengthen the wortdng of Co-operative Banlca In Gujarat 

Shri Dinsha Patel ............................................................................................................... . 

(v) Need to depute a central medical team to vlelt AndIpettI area of Perlakulam Parliamentary 
Constituency in Tamil Nadu to study the dlaeaeee prevalent there owing to unsafe 
drinking water 

Shri J.M. Aaron Rashid .................................................................................................... .. 

(vi) Need to construct embankments on rivers In MaharajganJ, Uttar Pradesh with a view to 
protect it from flood water of rivers originating from Nepal 

Shri Pankaj Chowdhary ...................................................................................................... . 

(vii) Need to construct a by-pass at Shajapur and four-lane road between Shajapur and Dawn 
in Madhya Pradesh 

Shri Thawar Chand Gehlot ................................................................................................ . 

(viii) Need to upgrade and Improve the condition of road between Sukinda and Dubr! cl'08Sing 
and four-Ianlng the road between PanlkolU and Barbll In Orissa as a part of the ongoing 
National Highway Project In the State 

Shri Ananta Nayak ............................................................................................................. . 

(ix) Need to extend canteen and medical facilities to retired employees of para-military forces 
in the country 

Shri Bachl Singh Rawat 'Bachda' ..................................................................................... . 

(x) Need to amend I.R.DA rules to provide insurance cover to small boat owners in the 
countty particularty in Kerala 

Shri Abdullakutty ................................................................................................................. . 

(xi) Need to release fundI to the Govemment of Uttar Pradesh for enabling settlement of 
dues to sugarcane growers in the State 

Shrimati Jayaprada ............................................................................................................ .. 

(xii) Need to ensure proper functioning of telephone services in Banda and Fatehpur districts 
of Uttar Pradesh 

Shri Mahendra Prasad Nishad ......................................................................................... .. 

(xiii) Need to conduct a fresh survey to 88888S the viability of constructing a rail line between 
Pune and Nasik in Maharashtra 

Shri Shivaji Adhalrao Patil ................................................................................................. . 

(xiv) Need to include the proposal for a Tiger Project In ChandoIl Wild LlfeSanctuary in the 
Tenth Five Vear P.lan 

Shri Shriniwaa Dadasaheb Patll ........................................................................................ . 

423 

423--424 

424 

424 

425 

425 

425-426 

426 

428 427 

427 

427--428 

428 



(iii) 

SUBJECT 

(xv) Need to set up an H.P. T. cenlI"8 In Ajaddhya Hili Station In Purulla diIbtc:t, Welt l*1gaI 

Shri Bir Singh Mahato ...................................................................................................... .. 

STATEMENT BY THE PRIME MINISTER 

Finding solution to the illsue on sharing of wale" between StateI 

Dr. Manmohan Singh ......................................................................................................... . 

RAILWAY BUDGET -2004-2005-GENERAL DISCUSSION 
AND 
DEMANDS FOR GRANTS ON ACCOUNT --(RAILWAYS)-2004-06 .......................................................... . 

Shrl HernIal Murrnu ............................................................................................................. . 

Shrl M.M. Pailam Raju ...................................................................................................... .. 

Dr. M. Jagannath ............................................................................................................... .. 

Shrl Chandra Shelchar Sahu ............................................................................................. . 

Dr. Sebastian Paul ............................................................................................................. . 

Shri K. Francia George ..................................................................................................... .. 

Shri Ravi Prakash Verma ................................................................................ ; ................. . 

Shri Bapu Hari Chaunt ...................................................................................................... . 

Shrlmatt V. RadhIka SeIvI .................................................................................................. . 

Shrl Bhupinder Singh Hoods .............................................................................................. . 

Shri P. Mohan .................................................................................................................... .. 

Shrl P. Karunakaran .......................................................................................................... .. 

Shri A. V. BeIIarrnln .............................................................................................................. . 

Shri Anwar HU88IIIn ............................................................................................................ . 

Shri Santarl ChIIIIeIjee ..................................................................................................... . 

Prof. Buudeb Barman ....................................................................................................... . 

Shri Joachim 8aJda ........................................................................................................... .. 

Shri lalit Mohan ~a ............................................................................................ . 

Shrimati Minati Sen ........................................................................................................... .. 

Shri AbduIIakutty ................................................................................................................. . 

Shri Tutanl Saroj ................................................................................................................ .. 

Shrimati Pratibha Singh ..................................................................................................... . 

Prof. Chander Kumar ......................................................................................................... . 

Dr. Col. (Retd.) Dhani Ram ShandII ............................................................................... .. 

Shrirnatt P. SaIheedevi ........................................................................................................ . 

428 429 

447--460 

450-874 
45().--.453 

453-456 

~ 

~ 

482-t83 

483-ot84 

484 486 

488 467 

487-MS9 

489-470 

470--473 

473 

.72-473 

473-475 

475 

475-476 

476 

477-479 

479-482 

483-484 

488 482 .. 
492-602 
6C)2-.Q)4 

604-605 



SUBJECT 

• 

(iv) 

Prof. K.M. Kader Mohideen ............................................................................................... . 

Shri Narendra Kunl8r Kushawaha ......•.•......•..................................................................... 

Shrl V1Joy Krishna ................•....•.......•..........•..................•................•................................... 

Shrl Blr Singh Mah.to ...•.................................................................................................... 

Shrl Shallendra Kumar ....................................................................................................... . 

Shrl Lonappan Narnbadan .....•.............•..•.....................•......•.............................................. 

Prof. M. Ramadus ............................................................................................................. . 

Shrimati C.S. Sujatha ...................................... : ................................................................. .. 

Shrlmati Klran Maheahwarl ................................................................................................ . 

Shri Sanat Kumar Mandai ................................................................................................ .. 

Dr. K.S. Manoj .................................................................................................................... . 

Shrl Gane.h Singh ............................................................................................................. . 

Shri Srichand Krlpl.nl ........................................................................................................ .. 

Shri Chandra Manl Tripathi ............................................................................................... . 

Prof. S.P. Singh Baghel .................................................................................................... .. 

Shrl Ram Singh Kaawan .................................................................................................. .. 

Shrimati Jyotirmoyee Slkdar ........................ ~ ..................................................................... . 

Shri G. Karunakara Reddy ............................................................................................... .. 

Shri S. Mallikarjuniah ......................................................................................................... . 

Shri Alakeah 088 ................................................................................................................ . 

Shrl Bhanwar Singh Dangawa& ....................................................................................... .. 

Shri S.K. Kharventhan ........................................................................................................ . 

Shri Rupchand Pal ............................................................................................................. . 

Shri Hannan Mollah ............................................................................................................ . 

Dr. Shafiqur Rahman Barq ............................................................................................... .. 

Shrl Sita Ram Singh .......................................................................................................... . 

Shri Madhusudan Mistry .................................................................................................... . 

Prof. Rasa Singh Rawat .................................................................................................... . 

Dr. Rajeah Mishra .............................................................................................................. .. 

Shrl Sita Ram Vadav ........................................................................................................ .. 

Shri Lakahman Seth .......................................................................................... ' ................. . 

Shrirnati Teja&wini Seeramesh .......................................................................................... .. 

ColuMNs 

505-507 

507 

507 

507-S08 

508 

508-510 

510-515 

515-617 

517-519 

519-520 

520-522 

523-524 

524-525 

525-528 

528 

528-530 

530 

531-532 

532--633 

533-534 

534-535 

535-538 

53&-639 

539-540 

541 

541-542 

542-543 

543-546 

546-549 

549 

549-550 

550-551 



(v) 

SuaJECT 

Shrimati KaIpna RaInesh Namlre ...................................................................................... . 651~ 

Shri Sureah Kurup ............................................................................................................. .. 552-654 

Shrl Mohan Singh ............................................................................................................. i •• 564-657 

Ms. Mehbooba Mufti ........................................................................................................... . 557~ 

Shri Harlshchandra Chavan ............................................................................................... . 580-681 

Shrlmati Man.1ea Garuthi ................................................................................................... .. 581-589 

Shri Prabodh Panda ........................................................................................................... . 583--685 

Shri Abdul Ruhld Shaheen ............................................................................................. .. 585-687 

Shrl Sunil Khan .................................................................................................................. . 567-688 

Shri Subhash Sureshchandra De8hm'*h ......................................................................... . 588 568 

Shri Suresh Chanciel .......................................................................................................... . 668-674 

Shri Pusp Jain .................................................................................................................... . 576 

Shri Chandrabhan Singh ................................................................................................... .. 575-578 

Shrimati O. Purandeawarl .................................................................................................. . 5n-578 

Shri G.M. Siddeewara ........................................................................................................ . ~8 

Shri P.C. Gadeilgoudar ........................................................................................................ . 578 

Shri N.S.V. Chltthan ................................................................................ ; .......................... . 579-581 

Shri Brajesh Pathak ........................................................................................................... . 581~ 

Shri Alok Kumar Mehta ..................................................................................................... . 583-685 

Shri Bikram Keshari 080 .................................................................................................. .. 685-680 

Shri Amltava Nandy ................................................................ " ......................................... .. 580-681 

Dr. Babu Rao Meclyam ..................................................................................................... . 691--582 

Shri Harlbhau Rathod ......................................................................................................... . 582-683 

Shri Mahesh Kanoda ......................................................................................................... . 593 

Shri Swadesh Chakraborty ............................................................................................... .. ~fM 

Shrl Mohan Jena ............................................................................................................... .. 594-686 

Shri Lalmanl Prasad ........................................................................................................... . 598 

Shri Rajaram Pal ............................................................................................................... .. 686-597 

Shri L. Ganeean ................................................................................................................ .. 587-600 
" 

Mood. Mukeem ................................................................. _ ...................................... 11-•• , ••••••••• 800 

Shrimati Ranjeet Ranjan ...................... ; .............................................................................. . 600-803 



(vi) 

SUBJECT 

Shri P.C. Thorn ................................................................................................................. . 

Shri J.M. Aaron Ra8hId .................................................................................................... .. 

Shri S. Ajaya Kumar .......................................................................................................... . 

Shri B. Mahtab ................................................................................................................... . 

Shri Klahan Singh Sangwan ............................................................................................. .. 

Shrl Manjunath Kunnur ...................................................................................................... . 

Shri Dhan Singh Rawat ..................................................................................................... . 

Shrl Paras Nath V.day ..................................................................................................... .. 

Shrl N. V. Hanurnenthappa ................................................................................................. .. 

Shri Ganeah Prasad Singh ................................................................................................ . 

Shrl AnI! Baau .................................................................................................................... .. 

Shri Samlk lahlrl ................................................................................................................ . 

Shri Subrata Boee ............................................................................................................. .. 

Dr. Sujan Chakraborty ........................................................................................................ . 

Shri ANna Kumar VunclaYalli ............................................................................................ . 

Shri Avinash Ral Khanna .................................................................................................. .. 

Shrl Aaaduddln Owalsl ....................................................................................................... . 

Dr. ANn Kumar Sarma ...................................................................................................... . 

Shrl Mahavir Bhagora ........................................................................................................ . 

Dr. Ramkriahna Kusmaria .................................................................................................. . 

Shrl Vijay Kumar Khandelwal ........................................................................................... .. 

Shrl Nlkhll Kumar Choudhary ........................................................................................... .. 

Shrl Bhanu Pratap Singh Verma ...................................................................................... . 

Shri Varkala Raclhakrlshnan ............................................................................................... . 

Shri Punnu Lal Mohale ...................................................................................................... . 

Dr. Karan Singh Vadav ..................................................................................................... .. 

Shrl Subhaah Maharla ........................................................................................................ . 

Shrl Prahlad Joshi ............................................................................................................. .. 

Shri Rakesh Singh ............................................................................................................. . 

Shri Rarnclaa Bandu AthawaJe ......................................................................................... .. 

Shri ~rabeta SwaIn ......................................................................................................... . 

603-604 

606-607 

607-609 

609-611 

611-613 

613-619 

619-620 

620-622 

622-624 

624-Q6 

626-627 

827 

627~29 

629-630 

630-631 

631--632 

632--635 

635-637 

637-639 

639 

639-642 

842~ 

843-644 

644 846 

645--847 

647-648 

648-e5O 

650-661 

661-653 

653-654 

655--657 



(vii) 

SUBJECT 

Shri SUl"88h Prabhakar Prabhu ......................................................................................... . 

Dr. Satyanarayan Jatiya ..................................................................................................... . 

Shri Surendra Prakuh Goyal ........................................................................................... . 

Chaudhary Lal Singh .......................................................................................................... . 

Shri M. Shlv.nne ................................................................................................................ . 

Shri Vlrchandra Paawan ..................................................................................................... . 

Shrlrnati Karuna Shukla ..................................................................................................... . 

Shri Pradeep Gandhi .......................................................................................................... . 

Shri Krishna Murarl M~e .............................................................................................. .. 

Shrl Vijayendra Pal Singh .................................................................................................. . 

ANNEXURE-I 

Member-wise Index to Starred Questions ............................................................................................. . 

Member-wise Index to Unstarred QuestIons ........................................................................................ .. 

ANNEXURE-II 

Ministry-wise Index to Starred Questions .............................................................................................. . 

Ministry-wise Index to Unstarred Questions ......................................................................................... .. 

857-858 

659-680 

860-882 

662-883 

863-888 

868--868 

889 

870 

672-873 

873-674 

67~76 

67~2 

" 



OFFICERS OF LOK SABHA 

THE SPEAKER 
Shri Somnath Chatterjee 

THE DEPUTY SPEAKER 
Shri Chamjit Singh Atwal 

PANEL OF CHAIRMEN" 
SM Balasaheb Vikhe Patti 

Shri Giridhar Gamang 
Shri Manabendra Shah 

SECRETAR~GENERAL 

Shri G.C. Malhotra 

·NomInated on 29.05.2004 by PrMIdent. 

The following order was lasued by the President of India on 29.05.2004: 

I hereby appoint S/shrl SornnBth Chatterjee, Baluaheb Vlkhe Patll, Glrldhar Gamang and 
Manabendra Shah to be the persons befor8 any of whom members of the House of People may 
make and IUblCflbe the oath or affirmation In accordance with the provtalon8 of article 99 of the 
ConstItution of India. 

(ix) 

A.P.J. Abdul Kalam, 
PRESIDENT OF INDIA 



LOK SABHA DEBATES 

LOK SABHA 

The Lok Sabhs mel sl E/evsn of the C/oQt 

[MR. SPEAKER in the Ch.t/11 

{English} 

OBITUARY REFERENCES 

MR. SPEAKER: Hon. Members, I have to inform the 
House of the sad demise of three of our former 
colleagues, namely, Shri Ram Kinker, Shri Caulat Mal 
Bhandari and Shri Vitthal Baburao Tupe. 

Shri Ram Kinkar was 8 Member of the Sixth and 
Seventh Lok Sabhas from 1977 to 1984, representing 
the Barabanki parliamentary constituency of Uttar Pradesh. 

Earlier, Shri Ram Kinkar was a member of the Uttar 
Pradesh Legislative Assembly from 1952 to 1974. Curtng 
his tenure as member in the Legislative Assembly, he 
served as Deputy Minister, Education, Social WeHare, 
Food and Civil Supplies and Revenue from February to 
July 1970; and Cabinet Minister, Sales Tax from July to 
October 1970; and for Foresta from November 1970 to 
March 1971. 

An able administrator, Shri Ram Kilkar was the Union 
Minister of State, Works and Housing, and Supply and 
Rehabilitation, from August 1977 to July 1978 and from 
January to July 1979 respectively; and Union CabInet 
Minister, Works and Housing and Supply and 
Rehabilitation from July 1979 to January 1980. Later, Shri 
Ram Kinkar was Member, Committee on the Welfare of 
Scheduled Castes and Scheduled Tribes from 1980 to 
1982. 

An agriculturist and advocate by profession, Shrt Ram 
Kinkar was also an active social worker. He was 
associated with several social, cultural and educational 
organisations. 

Shri Ram Kinkar passed away on 12 September, 
2003 at New Delhi at the age of 82. 

Shri Daulat Mal Bhandari was a Member of the First 
Lok Sabha from 1952 to 1955, repreeenting the Jalpur 
plll'fiamentary constituency of Rajasthan. 

A great patriot, SM Bhandari took active part In the 
freedom struggle. In 1942 at the clarion can given by 
Mahatma Gandhi, he formed the -Azad 'M~. in Jalpur 
and started gathering the support of the youth for staging 
S.~h. He was ImpriaonecI for nine months. He also 
organised 'Praja Mandai' in the JaJpur State and worked 
devotedly In the freedom movement. 

Shri Bhandari served as the Development and 
Agriculture Minister of the erstwhile Jaipur State in the 
year 1947 after being elected to the Jaipur State 
Legislative Assembly. 

Shrl Bhandari was a well-known social worker. During 
the partition of India, he wu involved in the rehabilitation 
of thousands of refugees who came from Sindh and 
Westem Punjab Province. 

A legal luminary, Shri Bhandari wu a I8nIor advocate 
on the 10111 of the Bar CouncH of India. He was appointed 
a judge of the Rajasthan High Court in 1955 and he 
rose to become the Chief Justice there In the year 1988. 
Shrl Bhandari also served as Chairman, Revenue Law 
Commission conltiMed by the Government of Rajasthan; 
and as member, Krishna Godavari Water Dispute Tribunal 
constituted by the Govemment of India. He was a founder 
member of the Indian Law Institute, New Delhi. He also 
served as the Chairman of the Goveming Body of the 
Lal Bahadur Shastri CoRege. 

Shrl Daulat Mal Bhandari passed away on 
10 January, 2004 at Jalpur, Rajasthan at the age of 97. 

Shri Vltthal Baburao Tupe was a Member of the 
Tweffth Lok Sabha from 1998 to 1999, representing the 
Puna partlamentary constituency of· Maharashtra. 

Earlier, Shrl Tupe was a member of the Pune 
Municipal Corporation from 1974 to 1979 and of the 
Maharashtra Legislative Assembly for three terms, from 
1978 to 1990. 

A devoted partiamentarlan, Shri Tupe was a Member 
of the Committee on Urban and Rural Development and 
Its Sub-Committee on Urban Affairs and Employment; and 
the Consultative Committee of the Ministry of Science 
and Technology and other Science Departments from 1998 
to 1999. 
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An agriculturist by profession, Shri Tupe was an active 
social and political worker. He worked hard for the uplift 
of the poor and the downtrodden sections of the society. 
He strove to get social justice for the economically 
backward classes and the minorities. 

Shri Tupe was associated with several social and 
cultural organisations. He was Chairman, Sane Guruji 
Shil~shan Sansthan, Pune; Sadhana Educational Complex 
to Rayat Shikshan Sanatha, Maharashtra; and Yaahwat 
Cooperative Sugar Factories, Theuer, District Puna. He 
also served as Director, Maharashtra State Road Tranaport 
Corporation from 1993 to 1995; and as Consultant, 
Sadhana Sahakarl Bank, Puna. 

Shri Vitthal Baburao Tupe passed away on 1 July, 
2004 at Pune, Maharashtra, at the age of 64, after a 
brief illness. 

We deeply moum the loss of these friends and I am 
sure the House would join me in conveying our 
condolences to the bereaved families. 

The House may now stand in silence for a short 
while as a mark of respect to the memory of the departed. 

11.06 hra. 

Thtl Membem then stood in siltJnctl for • shoI1 while. 

/Translation/ 

SHRI ANANT GANGARAM GEETE (Ratnagirl): Mr. 
Speaker, Sir, the entire Maharashtra State Is in the grip 
of drought. ... (Interruptions) Entire Maharaahtra is facing 
drought ... (Intenuplions) 

SHRI MOHAN RAWALE (Mumbai South-Central): 
There is no water and electricity In Maharuhtra, people 
are committing suicide . ... (Interruptions) 

{English/ 

MR. SPEAKER: Hon. Members, I am on my !ega. 
Please sit down. 

... (/ntenuptions) 

MR. SPEAKER: Kindly let me llaten to what you all 
have to say. Then ~Iy I will be able to help you out. 

.,. (Interruptions) 

fTfllnsMlion/ 

SHRI ANANT GANGARAM GEETE: The entire 
Maharashtra is in the grip of drought. ... (Inttmuplions) 

SHRI MOHAN RAWALE: Maharashtra is in the grip 
of drought. ... (InltJrruptions) We have demanded Re. 1700 
crore for Maharashtra from the Central Government. 
... (Intsnuptions) Hon'bIe Prime Minister is not sparing time 
to meet us. ... (InlsmJplions) 

/English/ 

MR. SPEAKER: How can I hear anybody like this? 
How can I hear all of you together? 

... (InlM'upllons) 

MR. SPEAKER: How can I listen to all of you 
together? 

... (Intel1Uplltlns) 

fT __ lion} 

SHRI ANANT GANGARAM GEETE: The State 
Government needs assistance from Central Govemment. 
. .. (lnMnupl/ons) 

/EngIitIh} 

MR. SPEAKER: Shrl Anent Gangaram Geete, you 
are a very responsible Member of this House. Plelle sit 
down. 

... (/nIMrJpI/tJM) 

MR. SPEAKER: You all are apuIcIng together. How 
can I listen to all of you together. P ..... apeak one by 
one. 

... (InIm'IUpIitJns) 

11.04 hre. 

Allhis ~ SlId R6m SifJh ~ $Wi ChtnitIIrJwt 
KJIIIirI Md IJtJfI7tI t#I6r lion. ~ t»mtI ..:J IIIDDd Dn 

,. ItxJr ".".,. ~ 

MR. SPEAKER: I do not know anything about the 
issue that you are raising here. 

...(~) 
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MR. SPEAKER: You please speak one by one. 

... (IntBrnJpIions) 

MR. SPEAKER: I will listen to you one by one, but 
please go back to your seats. 

.,. (InttmUptions) 

MR. SPEAKER: I shall listen to you one by one. 
How can I listen to you like this? I even do not know the 
matter that you wish to raise here. 

... (IntBrruplions) 

MR. SPEAKER: If you all do not want the House to 
run. it witl not run. 

. .. (Intsmtplions) 

{Translation} 

MR. SPEAKER: I am unable to uncler8tared what all 
of you are speaking . 

... (IntBrnJpIions) 

/Englishj 

MR. SPEAKER: I am prepared to help you, if you 
go back to your seats and speak one by one. I do not 
know the subject and I do not have any other option. 

... (lnt.f'fU/JIiDnII) 

MR. SPEAKER: Now, let us take up Question Hour 
and the first Question Is a very Important Question. 

... (lfIISI1UpIiDn$) 

MR. SPEAKER: Nothing will go on record. 

... (InltlnupIions)" 

MR. SPEAKER: It is very sad. I want to hear you, 
but first you have to go back to your seats. I will hear 
you. 

... (lnlBnuptions) 

MR. SPEAKER: I am prepal8d to Ii8ten to you. but 
you are not allowing me. I cannot hear you. HQW CM I 

'Not recorded. 

hear you? Please go back to your Hats and speak one 
by one . 

... (Intsnuplions) 

SHRI MADHUSUDAN MISTRY (Sabarkantha): Sir, we 
request you to start the Question Hour. They cannot 
disrupt the proceedings of the House like this. Please 
start the Question Hour. ... (Intenuptions) 

MR. SPEAKER: Please go back to your seats. I told 
the hon. Member that I will hear him. You are not 
cooperating, then how can I hear you? 

.,. (InlBrruptions) 

(Translslionj 

MR. SPEAKER: The serious matters are considered 
not from here but from there. 

... (lfIISI1UpIiDn$) 

[Engllshj 

MR. SPEAKER: If you treat it seriously, then you 
should seriously raise It. I am going to allow you, but 
you do not want to raise it. 

... (IntsmJplions) 

MR. SPEAKER: I will hear you . 

... (mt.mIpIion$) 

MR. SPEAKER: Whom shaH I conlrOl there? 

. .. (lfIISI1UpIiDn$) 

MR. SPEAKER: This is a very serious matter, but it 
cannot be raised here, in the WeH of the House. Pleue 
go back to your seats. I will aHow you. From the very 
first minute, you carne and started Ihouttng here. You 
cannot preseurise me and I would not adjoum the House. 

... (IntsmJptions) 

MR. SPEAKER: Please do not do this. There should 
be lome •• mblance of behaviour her.. Sorry, .• 
Chtndrakanqi. I hav.e got ,great affection for you. Pie ... 
cooperate. 

... (1'*""IJIiDns) 

,. 
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MR. SPEAKER: You are not giving me an opportunity. 
How can I give you an opportunity? Unless you go to 
your seats, how can I allow you? I want to allow you, 
but. it seems you do not want tq make your point. 

... (Interruptions) 

MR. SPEAKER: I will listen to you. I want to listen 
to you but you do not want to say anything. 

... (Interruptions) 

MR. SPEAKER: No, I will not adjourn the House. 

... (Interruptions) 

MR. SPEAKER: I cannot take any notice of what 
you have said from here. Go to your seat. You have not 
allowed me even half a minute. Go to your seat. 

... (Interruptions) 

MR. SPEAKER: I am prepared to cooperate. but you 
do not want to. 

... (Interruptions) 

(Translation} 

MR. SPEAKER: How can I hear you when all of you 
speak together. 

... (Interruptions) 

MR. SPEAKER: Please go back to your seat. Then 
I will listen to you. 

... (Interruptions) 

(English! 

MR. SPEAKER: Go there please I If you are out to 
disturb the proceedings, it is up to you, but I win not 
adjourn the House. 

... (Interruptions) 

MR. SPEAKER: Have I denied opportunity to 
anybody? How can I say anything without knoWIng what 
the matter is? Is this t!'E' place to talk? 

... (Inlrlnuptions) 

MR. SPEAKER: Nothing of what is said from the 
well of the House is going on record. 

.. , (1n/8mJplions) 

/TransIBlIon} 

MR. SPEAKER: Please speak from your seat, it 
would be recorded. 

. .. (lnferNpllons) 

MR. SPEAKER: I am ready to permit you, do you 
not want to speak. Please go to your seat. 

...(Interruptions) 

MR. SPEAKER: I am not responsible for thal 

... (Interruptions) 

MR. SPEAKER: I will not listen to you till you go 
back to your seats. I am here to run the Houae and I 
want to give you an opportunity. Don't you want to avail 
the opportunity? Do you not want to go back to your 
Hats? 

... (InIBmIptions) 

{English} 

MR. SPEAKER: What are you talking? 

{TnIfI8Isllon} 

There is no rule to speak from here. You first go 
back to your seats and then apeak from there only . 

... (InIBmIptions) 

/EngIIsh} 

MR. SPEAKER: Did you give me any opportunity to 
help you? 

... (IntwnJplions) 

/Tf'llllMtionJ 

MR. SPEAKER: Have you given notice to raise your 
point, please go to your seats if you want to speak . 

.:. (InIBmIptions) 

MR. SPEAKER: I had said that you may Itart 
speaking. I will call wary member. But you did not give 
me any opportunity . 

... (InttmuplkJns) 
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{English} 

MR. SPEAKER: I am sony. I am not going to adjoum 
the House. 

... (InltlnupIions) 

{Translalion} 

MR. SPEAKER: Please uk your colle ... to go 
from here. 

... (InttJnupIions) 

MR. SPEAKER: Please go there, you did not give 
me time even for a second. You all are standing up 
since I have taken the seat. 

... (InttJm/plion$) 

{English} 

MR. SPEAKER: Please do not preasun.e me. 

11.28 hr •• 

AI this slsgtl Shti Chsndrslalnl KhIIirs 8IId somtI DIhtIr 
Hon 'bIB MtN11bttJnI wtIIIl bscIt to IhtIir 8tl81/1. 

... (Inltlnuplions) 

MR. SPEAKER: I am not going to adjourn the HouM. 

... (InltJlTI/Plions) 

{Translallon} 

MR. SPEAKER: You please go from here, you 8f8 
spoiling your case. You did not give me time even for a 
second. You came here the moment I occupied the seat 
toclay. How will I run the House? 

... (InltJnupIians) 

{English} 

MR. SPEAKER: You cannol pressurl8e me. I will not 
be pressurised. 

11.29 h .... 

AI this Slllgtl Shri RMn Singh KII6WIIft MId 6tJI1III tJI/w' 
lion b49 MtImbtInI "..", bIICIr ItJ IhtIir ... 1I1. 

MR. SPEAKER: You wHI not get a chance to apeak 
If you come here. You will get the chance when you go 
10 your seals. I was agreed, just ask them . 

.. , (lnMnupt/tJIv) 

{Eng/i6h} 

MR. SPEAKER: Let there be order in the House 
first. 

... (InMnupIions) 

MR. SPEAKER: You please sit down, if you continue 
to interrupt Hke this, I will not give chance to anybody, I 
wiD not call you. 

... (lnttmuptIons) 

MR. SPEAKER: Pie ... do not do like this. 

. .. (InltJnupIions) 

/English} 

MR. SPEAKER: I have never said no 10 any hon. 
Member. Prof. Rasa Singh Rawat came to me. I said: -I 
will allow you to first apeak, then I wiD make a request 
to you to elaborate during what you call 'Zero Hour'. You 
have not given half a second time to me. As 800n as I 
sal here, all of you got up and came to the wen of the 
Houee. How can I even hear what Is being said? 

... (InttmuptIons) 

MR. SPEAKER: Please sit down. 

... (InttmuptIons) 

/T""'tIon/ 

SHRI CHANDRAKANT KHAIRE (Aurangabad, 
Maharuhtra): Sir, we went to meet the P.M. but he did 
not epare time to meet us ... (lnlWTupllon8) 

MR. SPEAKER: I do not fix PM'. appointments. 

... (1IDnupI/tJn6) 

" 
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{English/ 

MR. SPEAKER: The Chair is not responsible for PM's 
appointment. 

{Translation/ 

PROF. VIJAY KUMAR MALHOTRA (South Delhi): 
Whenever there is notice for suspending Question Hour 

{English/ 

it has been the convention being followed for the 
last six years 

{Translation/ 

that members are given opportunity to speak. 
... (Interruptions) 

MR. SPEAKER: I did not give you the time. 

{English} 

Within half a second after my occupying the Chair, 
you are here in the well. 

... (InIBI'I'UpIions) 

SHRI SURESH KALMADI: For how many times the 
Question Hour has been suspended? Let the Question 
Hour start now. . .. (Interruptions) 

{Translation/ 

SHRI ANANT GANGARAM GEETE: Farmers are 
committing suicide in Maharashtra ... (InlrlmJptions) 

{Englishj 

MR. SPEAKER: Shrl Gaete, please speak now. 

... (Inl8nuptions) 

MR. SPEAKER: You could have done it half an hour 
belore. 

... (Inlsnuplions) 

{Translation} 

MR. SPEAKER: I am listening, I want to listen. 

... (Intsnuplions) 

{English! 

MR. SPEAKER: Hon. Members, if you are not 
cooJ:)tratfng with the Chair, what can I do? 

... (IntBmIpIions) 

{Tmnslstlonj 

SHRI RAMDAS BANDU ATHAWALE (Pandhatpur): 
The Government have provided Rs. 500 erore. 
... (IntBmIpIions) 

{EngIi8h} 

MR. SPEAKER: Shri Ramdas Athawale, please take 
your seat. I will give you an opportunity at an appropriate 
time. Please sit down now. 

... (Intsnuptions) 

MR. SPEAKER: Now, only Shri Gaete's statement 
wiD be recorded and nothing else. 

. .. (InlllmJptions)· 

(Tmnslationj 

SHRI ANANT GANGARAM GEETE: Mr. Speaker, Sir, 
we know the importance of the Question Hour. The entire 
House is aware of it. This is not happening for the first 
time . .•. (lnMmlptlons) You please listen. You do not want 
to listen . ... (Interruptions) 

Mr. Speaker, Sir, the entire Maharashtra is reeling 
under drought. Today is 13th July and as per the data 
available with us out of the 33 districts of Maharashtra, 
12 districts did not receive any rainfall. There are six 
districts where rainfall was even less than ten percent. 
There are six districts whiCh received rainfall leas than 
20 percent and another four districts received rainfall less 
than 25 percent. That means the entire Maharashtra is 
under the grip of drought. Mr. Speaker, Sir, drought 
situation prevailed in different parts of Maharashtra during 
the last four years-sometimes it was Western 
Maharashtra, sometimas Marathwada and sometimes in 
Vldarbha, however unfortunate thing is that. 
... (InlflrruptJons) 

{English} 

MR. SPEAKER: Shri Gaete, I will give you full 
opportunity after Question Hour. I can assure you this. 

. .. (Intsrr.qJfions) 

{Tmnslstion} 

SHRI ANANT GANGARAM GEETE: You ~e listen . 
... (lnlBnupIions) I have given notice to suspend Question 
Hour. You please I.ten. . .. (InlflnupliDn$) 

"Not recorded. 
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/EngIi$h) 

MR. SPEAKER: Very well. go ahead. 

... (Intrmupl/Dns) 

MR. SPEAKER: There Is no 8U8p8nslon of Question 
Hour because there is no notice before me. 

... (Intsnupfions) 

MR. SPEAKER: What will happen after ..."..,..,., 
of Question Hour? Pleaae go on. 

... (Intenuplions) 

[Translation} 

SHRI ANANT GANGARAM GEETE: It is a question 
of seven erore farmers of Maharashtra ... (Inlflnuplions) 
We know the importance of Question Hour. I have also 
submitted questions. The entire Maharashtra has received 
less than 25 percent of rainfall. The seeds were sown In 
Western Maharashtra. Marathwada and Vidarbha region 
but there was no rain. Seeds were sown again but once 
again there was no rainfall. The seeds have been sown 
for the third time but it is not raining. Seeds were eown 
in Konkan for the first time but there was no rainfaU. 
Then it rained and erops surviVed. Rainfall is essential 
when we cultivate rice crop. Crops have dried up and 
we are not able to grow it again. There are seven crore 
farmers in Maharashtra. The entire Maharashtra is reeling 
under the drought. Mr. Speaker. Sir. I had asked for time 
frorA the hon. Prime Minister on 5th for raising this 
question. I had asked the Prime Minister to give me time 
for submiHing memorandum on drought situation In 
Maharashtra. I had given written letter on 6th. Today It Is 
13th. I had sought time for the party that farmers of 
Maharashtra are committing suicide due to drought but I 
did not get time from there. The present govemment do 
not want to listen anything regarding the problems of 
farmers. 

/English} 

MR. SPEAKER: There cannot be a debate now. 

... (Inltlnuplions) 

[T ranslalion) 

SHRI ANANT GANGARAM GEETE: Mr. Spa .... Sir. 
you please listen . ... (Inltlrruplionts) 

{English} 

MR. SPEAKER: OkaY. now I will caH Shri Patll. 

• .• (1ntMnJp/ion8) 

{T"""""'} 

SHRI ANANT GANGARAM GEETE: Mr. Speaker. Sir. 
you please listen to me. Yesterday at 10.20 PM I received 
a call from P.M.O .• whether I had sought appointment 
with PM. I replied In affirmative. Today at 10.11 AM In 
the morning I decided that if I do not get appointment 
with the Prime Minister I will raise the issue of plight of 
farmers In the House itself. So today I am demanding for 
the suspension of the Question Hour and raising the 
Issue of farmers in the House. 

Sir. the Maharashtra Government has completely 
failed to tackle the situation of drought. . .. (Inlflnupllons) 

/Eng/IIIh/ 

MR. SPEAKER: But you have not spoken a word as 
to why the Question Hour should be suspended. 

... (Inlrlnupllons) 

MR. SPEAKER: You have not said one word about 
the suapenaion of Question Hour. This Is enough. Shri 
Geete. Now J will allow Shrl Patil; he i. also from 
Maharashtra. 

{TrsnsltlHon} 

SHRI ANANT GANGARAM GEETE: Mr. Speaker. Sir. 
I am doing the same thing. You pleue listen to me. It 
Is question of drought In Maharuhtra. It Is a question of 
seven crore farmers of Maharuhtra. The Maharuhtra 
Government has failed on every front. The Maharillhtra 
Govemment ha. demanded Rs. 1700 crore from the 
Central GoWtmment. It is a queatton 01 survival of seven 
crore farmers of MaharUhtra. ••• (InIrImJptions) 

{English) 

MR. SPEAKER: There is a limit to this, Shri Gaete. 
You caMOt do this. I have aUowed you. although there 
was no merit because after the suspension of Question 
Hour. what will happen is not mentioned; there i. no 
mention for that. 

Now. Shri Patll-he is also from Maharashtra. 

. .. (Interruptions) 
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MR. SPEAKER: Now I will allow Shri Patil who Is 
also from Maharashtra. 

{Trsns/ation} 

SHRI ANANT GANGARAM GEETE: Mr. Speaker, Sir, 
I am doing the same thing. I am demanding that Question 
Hour should be suspended. . .. (InltlmJpt/Dns) 

Mr. Speaker, Sir, farmers are committing suicide in 
Maharashtra. 235 farmers have committed suicide in one 
year. If farmers in Andhra Pradesh commit suicide, the 
Prime Minister visits there immediately but 235 farmers 
have committed suicide in Maharashtra in one year alone 
however, the Prime Minister did not take pain to visit 
there. . .. (Interruph"ons) 

{English} 

MR. SPEAKER: Shri Geete, this is very unfortunate. 

... (Interrupt/0n8) 

MR. SPEAKER: Just wait for a minute. Let me control 
the House. 

... (Inltlrruplions) 

MR. SPEAKER: What is going on In the House now? 
Please sit down first. 

... (Interruptions) 

MR. SPEAKER: You wanted suspension of Question 
Hour. After I sat here, within ha" a second, all of you 
started saying something and I could not hear anY,thing. 
Then you came to the Well of the House; and half-an-
hour has gone. But you have not said one word about 
why Question Hour should be suspended. The matter Is 
important and I have not denied It. But how to raiN It? 

... (Interruptions) 

MR. SPEAKER: After suspension of Question Hour, 
what will happen? There Is no notice regarding Its follow 
up. 

... (Interruptions) 

MR. SPEAKER: There is· nothing before me. 

... (Interruptions) 

SHRI ANANT GANGARAM GEETE: Sir, you have, to 
allow a discussion . •.. (Interruptlons) J 

MR. SPEAKER: You have made your submission. 
You could have spoken longer and I also could have 
given you longer time, after the Question Hour. But you 
have no patience. 

When Prof. Rasa Singh Rawat came to me on 
another very important matter, I said that If he wanted to 
aay something during Question Hour, he could mention it 
and that I would allow him to raise that very important 
issue after the Question Hour. But you are not cooperating 
with me. Thirty-eight minutes have gone and no work 
has been done. 

Now, I will allow Shri Patit to make a 8ub!",ission. 

... (Inltlrrup/ions) 

{TiBnsIIllion} 

SHRI ANANT GANGARAM GEETE: Mr. Speaker, Sir, 
am going to raise the same issue here for which I 

have given the notice for the suspension of the Question 
Hour. We want that the Question Hour should be 
suspended because 235 farmers have committed suicide 
in Maharashtra in one year. . .. (Inltlt1up/iDn6) 

/English} 

MR. SPEAKER: Well, you go on; the entire country 
Is watching us. Okay, you go on. 

... (Interruptions) 

{Trsnsllllion} 

SHRI ANANT GANGARAM GEETE: Mr. Speaker, Sir, 
in Maharashtla 235 farmers have committed suicide In 
one year. If farmers commit suicide in Andhra Pradesh 
the Prime Minister Immediately visits there however when 
farmers commit suicide in Maharashtra he does not bother 
to visit there and see their condition. He doH not care 
for the farmers of Maharashtra. Today the Govemment of 
India. • .. (Interruptions) 

{English} 

MR. SPEAKER: Only Shri PatH'. statement wID go 
on record . 
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Yes, Shri Patil, I have given you opportunity. Please 
make your submiaslon. 

... (InItImJpIIons) 

MR. SPEAKER: Shri PatU, If you do not want to say. 
I cannot help you. 

... (InItImJpIIons) 

[TmnslBtionj 

SHRI ANNASAHEB M.K. PATIL (Erandol): Mr. 
Speaker, Sir, I have given notice for the • ....,.....on at 
the Questioin Hour. ... (InItImJpIIons) 

SHRI ANANT GANGARAM GEETE: Mr. Speaker, Sir, 
one third of the revenue is being generated from 
Maharashtra. . .. (InltJnup/ion8) 

/Engllsh} 

MR. SPEAKER: Shri PatH, If you do not want to _y, 
I cannot help you. Shri Geete if you donot cooperate 
with me, I cannot help It. 

... (InItImJpIIons) 

[Tmns/stion} 

SHRI ANANT GANGARAM GEETE: Mr. Speaker, Sir, 
the Govemment of India is getting one third of the 
revenue from Maharashtra . ... (lntwnJpllons) 

/Engilsh} 

MR. SPEAKER: I win allow the issue to be raised 
after the Question Fiour. 

Now, Question No. 101, Shri Uday Singh. 

... (/nttNnJptit1n8) 

MR. SPEAKER: I will allow you ... the 0ueIIi0n 
Hour. 

... (lnt.nupIions) 

MR. SPEAKER: I will, allow you after the Question 
Hour. 

ORAL ANSWER TO QUESTION 

11.40 hra. 

/English} 

T.D Loa .. of 8E8a 

-101. SHRI UDAV SINGH: win the MlnI".r of 
POWER be pleased to state: 

(a) whether the T&D IOaees of vertous State ElectrIcIty 
Boards have been Increasing In the country; 

(b) If 10, the details of T&D 10IS88 of various SEBI 
reported during the last three years; 

(c) whether the Union Govemment has formulated 
any acheme to reduce T&D Io8ees of SEBs; and 

(d) if 10, the result8 achieved therefrom? 

THE MINISTER OF POWER (SHRI P.M. SAVEED): 
(a) to (d) A Statement Is laid on the Table of the HOUle. 

SIll.",.", 

(a) and (b) Yea, Sir. Some StateWSEBI have shown 
an Inc ...... in the Transmission and DeitrIbutIon (T&O) 
loues. Details of T&D Io8se8 of various Stat.. during 
the years 2000-01, 2001-02 and 2002-03 are given In 
Annexure. 

(c) Yes, Sir. The Government i. implementing 
Accelerated Power Development and Reforms Programme 
(APDRP) sInoe the year 2001-02 for upgradatlon and 
strengthening of the Sub-Transrnlsaion and DIstribulion 
system with the objective of reducing Aggregate Technical 
and Commercial (AT&C) Io8se., improving quality of 
supply of power, Incre .. lng revenue collection and 
improving consumer satisfaction. 

(d) The Stat .. and Union Territori .. which have 
shown improvement. in 2002-03 over 2001-02 are 
Haryana, Himachal Pradesh, Jammu & ~ir, Punjab, 
Rajasthan, Uttar Pradesh, Uttaranchal, Chandigarh, 
Madhya Pradesh, Maharuhtra, Kamataka, Kerala, BIhar, 
Jharkhand, Orissa, Welt Bengal, Andaman & Nicobar 
Islands, Assam, Meghalaya, Arunachal PradHh and 
Mizoram. 

AIItMxuM 

~ 1itJn8Ir:JmI8t1on, r,.nsmIs8/on " 0IsIrIbuII0n 
lOll6tl6 (1ncIudntI MItIfW IJfIMXXIIIf1IWf lor) in SfIIItMItIT6 

(Source: Central Electricity Authority) 

RegIonIStatelUT 

1 

Northern Region: 

Haryana 

Himachal Pradesh 

Jammu and Kashmir 

2000-01 2001-02 2002-03 

2 

39.82 

23.38 

45.39 

3 

39.22 

2555 

48.85 

4 

37.65 

21.16 

4555 
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1 2 3 4 1 2 3 4 

Punjab 2658 27.70 24A2 West Bengal 29A4 31.67 25.93 

Rajasthan 29.76 43.()6 42.61 Andaman and Nicobar IIIandI 17 A9 29.20 19.78 

Uttar Pradesh 36.94 37.62 34.16 North Eutem Region: 

Uttaranchal 32.39 25.17 Assam 40.71 42.78 38.30 

Chandlgarh 2SA1 24.97 24,06 Manlpur S8A9 62.35 63.66 

Deihl 44.27 43.97 45.82 Meghalaya 20.97 22.66 21.92 

W .. em Region: Nagaland 24.60 52.32 56.71 

Gujarat 28.14 26.87 28.52 Trlpura 43.89 40.38 40.64 

Madhya Pradesh 46.07 44.5S 43.31 Arunachal Pradeeh 34A1 5358 38.95 

Chhattlsgarh 33.75 37.86 Mizoram 4SA2 49.77 46.91 

Maharashtra 33.81 37.28 34.01 All India 32.86 33.98 32.54 

o & N Havell 39.84 27.22 40.26 ... (InfBmlplions) 

Goa 28.70 25.18 40.26 MR. SPEAKER: Please put your supplementary. 

Daman & Diu 11.38 7.52 14.95 
SHRI UDAY SINGH: Sir, my question is regarding 

T&D losses. ...(lnltHTUpliOns) 

Southern Region: MR. SPEAKER: I will allow yo~ after the Question 

Andhra Pradesh 36.63 26.81 30.11 
Hour. Pleue cooperate. 

... (InMmJpt1ons) 
Kamataka 34.93 33.83 24.57 

MR. SPEAKER: I have committed to It. You will get 
Kerela 18A4 32.21 27A5 better opportunity after the Question Hour. Why are you 

wasting the time of the House? 
Tamilnadu 15.72 16,06 17.31 

... (InftlmJpl/tJn6) 
Lakshadweep 6.71 10.94 11.29 

MR. SPEAKER: I will allow you to speak after the 
Pondicherry 7.93 12.00 21.10 Queetion Hour. 

Ea8tem Region: ... (lnMmJptIons) 

Bihar 17.86 51.70 37.98 
SHRI UDAY SINGH: Mr. Speaker, Sir, my question 

18 regarding . ... (/nffInupIions) 

Jharlchand 26.39 21.19 {T1wItIItIIJonJ 

Orissa 44.91 47.34 45.36 SHRI ANNASAHEB M.I<. PATIL: Mr. Speaker, Sir, I 
have gIva1 notice to euepend Question Hour because 

Sikkim 24.98 31.73 54.85 Central Govemment is not paying any atSention towania 
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Maharaahtra Insplla of the severe famine being faced by 
the State. . .. (lfIIWruptIons) 

[EnglishJ 

MR. SPEAKER: Nothing wiH be recorded except the 
question asked by Shri Ucfay Singh. 

... (InIBmJptions)· 

SHRI CHANDRAKANT KHAIRE: Mike is not in 
operation. . .. (Inhlnuplions) 

SHRI ANNASAHEB M.K. PATIL: Why mike hu been 
switched off . ... (Intsnuplions) 

MR. SPEAKER: I have not done anything. 

... (InlBnupIions) 

SHRI ANANT GANGARAM GEETE: Hon'ble Prime 
Minister should come out with a statement in this regard. 
... (InlBnupIions) 

[English} 

MR. SPEAKER: Please go to your seats. 

... (IntstnJpl/ons) 

MR. SPEAKER: SM Uday SIngh, pIeue put your 
supplementary. 

... (InIBmJptions) 

MR. SPEAKER: I have rejected your notice. 

... (Intsnuplions) 

11.42 hra. 

At this stsge Shfi Chllndmkllnt KIllIn wid somtI DIMr 
lion be MtlmbtIfs CMntI wid 6foDd 011 IIHI IIoor fIN, 

thtI TiIbItI. 

... (Intmruplions) 

[Tmns/stion} 

AN HON'BLE MEMBER: Why did you not allow him 
to speak. ... (Intsnuptions) 

·Not recorded. 

MR. SPEAKER: I ~d given permJ-.eion. 

... (/nIWnJpI/tJn6) 

MR. SPEAKER: I have given him time, he hu 
apoken. 

• .. (1nIwnJp/JtJns) 

MR. SPEAKER: It Is not right . 

... (lfIIerIupt/tJIu) 

[E/lflll6hJ 

MR. SPEAKER: I wtH requeat you to pi.... go to 
your seats. 

...(lnIBmJptions) 

/TI8IIMIianJ 

MR. SPEAKER: I have told you that I will allow you 
to speak after Queetion Hour . 

... (1nIwnJp/JtJns) 

MR. SPEAKER: You have started, I have heard you, 
though you have not given notice also . 

... (1nIwnJp/JtJns) 

MR. SPEAKER: It Is not poutbIe, you may run . 

... (1nIwnJp/JtJns) 

[EI1fI/ItIhJ 

MR. SPEAKER: I have rejected your notice. How 
long can you carry on? 

'" (InIBmJptions) 

[7IIInMtItJnJ 

MR. SPEAKER: It Is not right . 

... (/~) 
[Engli6hJ 

MR. SPEAKER: PIeaIe go to your ...... 

... (1nIwnJp/JtJns) 
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{TflInsllllion} 

MR. SPEAKER: I did not stop you, I allowed you to 
continue your speech. Geetejl interrupted In that, when I 
called him. 

... (IntslTUpllons) 

MR. SPEAKER: Please do not Pre888Urise me. 

... (InltmrJptims) 

/English} 

MR. SPEAKER: This is not the right place to make 
submissions. Ple8M go to your sea ... 

... (Intsnuplions) 

MR. SPEAKER: This is not my House alone. It is 
your House also. 

.•• (lnfBmJpIIons) 

{Tmnsllllion} 

MR. SPEAKER: Old I not give opportunity to Gaete 
ji? 

... (InMf1IIPIions) 

MR. SPEAKER: Please do not do this thing. 

... (InMnupIions) 

fTransllltion} 

MR. SPEAKER: You please resume your seat. 

... (IntBnuptions) 

/Engllsh} 

MR. SPEAKER: Let the country see what you are 
doing. I will not adjoum the House. 

... (InfBmJpIIons) 

{TflInslillion} 

MR. SPEAKER: It should be spoken from th .... , 
did not stop Geele jl from speaking. 

'" (Int.nupIitJns) 

MR. SPEAKER: What WBI done would aIeo be 
spoken here. I will give you the opportunity to apeak. I 
will give you 10 minutes after Question Hour. Just now, 
please go to your seat. 

'" (InfBmJpIIons) 

MR. SPEAKER: I will not adjoum the House. Whether 
you keep on standing here. For how long will you do like 
this? Please go to your seat . 

... (1nttIm.IpIIDn$) 

MR. SPEAKER: I agree that thit Is • very important 
question but nothing win take place by atandIng here 
only. All of you please go back to your seats • 

... (IntsnupIIons) 

MR. SPEAKER: All of you please go back to your ..... . 
... (Intsl1flPl/On8) 

MR. SPEAKER: Who has disallowed you to speak? 
WID 50 members speak together? You all please go to 
your seats . 

... (Intsnuplions) 

MR. SPEAKER: Bhargavajl you are a senior member. 
I will give you an opportunity to speak but before that 
you please go back to your Hat. 

'" (Intsnuplions) 

MR. SPEAKER: How can I give you the opportunity 
to speak? I cannot allow you to speak from he.... Firat 
you go back to your seat. 

... (Inlsnupt/t1n6) 

11.153 hra • 

AI Ih/$ 6IIIfIII $1111 CIIIInthklInI K'hIIIte BI1d 8tH1ItI oIhtIr 
Hon'bItJ MtImbtInI wenl bIIck to tMlr _ 

..• (lnfBmJpIIons) 

KUMARI MAMATA BANERJEE: Mr. Speaker, Sir, you 
cannot stop us fJom apeaklng by awltchlng off the mikes. 
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{English] 

PROF. VIJAY KUMAR MALHOTRA: Sir I have only 
one question to ask. ... (I'*""Pf/tIn$) 

fT""lion] 

Whether mikes in the Houte have been switched 
off . ... (Inlflrruplions) how these have been switched oft. 
'" (Intsnuplions) 

MR. SPEAKER: Mikes should be switched on. 

... (1nt.nupt/t1n6) 

SHRI MOHAN RAWALE: Mr. Speaker, Sir, why the 
mikes were put off? 

... (InltlnupIions) 

MR. SPEAKER: Video film of the Ho... Is being 
prepared which will be screened to all. 

... (/nftlmJplion$) 

SHRI ANNASAHEB M.K. PATIL: Mr. Speaker, Sir, I 
do not know why mikes were switched off? 
... (Inltlnuplions) 

/EngIish] 

MR. SPEAKER: Shrl Annasaheb M.K. Patll 18 
speaking now. 

... (/fIIBtrtJpIioM) 

MR. SPEAKER: Shrl Patil, If you do not want to 
speak, then I cannot help you. 

... (/ntsrruplions) 

/Trsn6lation] 

SHRI ANNASAHEB M.K. PATIL: Mr. Speaker, Sir, I 
have given notice for suspension of question hour because 
Maharashtra is facing severe famine . ... (Inlflnuplions) 

SHRI THAWAR CHANO GEHlOT: Mr. Speaker, Sir, 
you please tell us first, why the mikes were switched oft. 

... (I'*""Pf/tIn$) 

SHRI ANNASAHEB M.K. PATlL: Mr. Speaker. Sir, no 
sooner you gave me permleaion to apeak. mlkee went 

oft. Firat, let me know the reuons tor putting off the 
mIIute. ... (/'*""Pf/tIn$) It means aupprel8ing the voice of 
fanne.. lind the people of MehanIIhtra. • •• (/nItNnIptiDns) 

MR. SPEAKER: You may apeak. 

... (/nIrImpion6) 

MR. SPEAKER: You sit down. What are you doing? 

... (/nIrImpion6) 

{Eng/IIIh/ 

MR. SPEAKER: Hon. Members, please sit down. 

... (/nIrImJptIons) 

fT""""'] 

SHRI ANNASAHEa M.K. PATIL: There 18 Congress 
led Government at the centre and In Maharashtra as 
well. ... (/ntsnUpIIon$) Mora than five hundred people have 
committed 8ulclde In Maharashtra and the State 
Government has not been paying attention towards them 
for the last many years ... (/nffHnlplJon$) Many animals 
also have died there. O •• plte •• ve,. famine, the 
Government have done nothing to provide relief to the 
fannera and other famine affected people. ... (/nIrImpion6) 
It Is a very aerious issue. When our men wanted to take 
an appointment with the Prime Minister to have talka, 
they were not given appointment for 8·7 day •• 
... (In1MupI/tJn8) It means the Prime Minister needa Andhra 
Pradesh, BIhar and other Stat8I but he does not need 
Maharuhtra. Therefore, through you. SIr, I urge upon 
the hon. Prime Minister to announce the package of As. 
1700 crore 8S had been sought by the State • 
... (/nltlm/plklns) The Prime Minister should announce .. 
to by when relief package to the farmers of Maharuhtra 
would be provided and how much it would be . 
... (/'*""fJIItJn$) 

{EngIIMJ 

MR. SPEAKER: Stvt PaIIl, have you concluded? 

... (/'*""fJIItJn$) 

SHRI ANNASAHEB M.K. PATIL: P .... tell about It. 
... (/'*""fJIItJn$) 



Oral AnsWflr 10 QutIS/ion JULY 13, 2004 28 

{English} 

MR. SPEAKER: I will show the entire fHm of what 
had happened. Then you will reall8e. I will show that to 
everyone. 

... (InItmUpI/ons) 

{T11117$/Sfion} 

SHRI ANNASAHEB M.K. PATIL: My submission is 
that you suspend the question-hour . ... (lnlBrruptlons) 
Please give us an opportunity today to discuss this iuue. 
... (Interruptions) 

/English} 

MR. SPEAKER: I called Prof. Rasa Singh Rawat to 
speak. 

... (Intenupti0n8) 

{Tl11nslah'on} 

MR. SPEAKER: Your friends do not let you speak.. 
What can I do. 

. .. (IntsmJptions) 

MR. SPEAKER: I am calling Prof. Rasa : Singh Rawat 
to speak. 

... (InttNNpliOll$) 

{English} 

MR. SPEAKER: This is an important issue. Prof. Rasa 
Singh Rawat, your issue is very Important. Prof. Rawat, 
I asked you to speak. 

... (IntBrruptiDIIS) 

{Translalion} 

PROF. RASA SINGH RAWAT: Mr. Speaker, Sir, 
through you' I would like to draw attention of the 
Government towards the fact that the life line of 
Rajasthan. '" (Inltlrruptions) 

PROF. VIJAY KUMAR MALHOTRA: Mr. Speaker, Sir, 
what about Maharashtra. There ia no response from the 
Govt . ... (lnltltruptions) The Govemment mUlt respond. 
". (In~) The Govt. should raepond to the condition 
of farmers of Maharashtra . ... (In/tllTUptionil) 

/EngIish} 

MR. SPEAKER: Mr. Minister, do you want to 
respond? If you want to say something, you can reepond. 

. .. (InItIrnJpIIons) 

SHRI ANANT GANGARAM GEETE: Hon. Prime 
Minister should give a Itatement on drought. 
... (Interruptions) 

SHRI CHANDRAKANT KHAIRE: Mr. Speaker, Sir, we 
want the Prtme Mlnlater only. • .. (lnItImIpIiDns) 

12.00 hra. 

AI this s/agB, Shtl Chandraunl KhIIIrtI and somtI 
DIhBr lion. MtImIJtHs t:II6IB and s/DDd on HIB IIDor 

IIMr IhtI reltl. 

{English} 

MR. SPEAKER: Question Hour over. 

WRITTEN ANSWERS TO QUESTIONS 

{English} 

Foreign Investment In Urban Infrastructure and 
A .. I &tate Development 

*102. SHRI P.S. GADHAVI: Will the Minister of 
URBAN DEVELOPMENT be pleased to state: 

(a) whether the Union Government propoaes to open 
up the Urban infrastructure and real eetate development 
to foreign Investors; 

(b) if 80, the details thereof; 

(c) whether lome foreign inveltora have Ihown 
interat in these sectors; and 

(d) if ao, the total inveatment to be made by the 
foreign Investors in urban development? 

THE MINISTER OF PARLIAMENTARY AFFAIRS AND 
MINISTER OF URBAN DEVELO,PMENT (SHRI GHUlAM 
NABI AZAD): (a) to (d) Foreign Direct Investment (FDI) 
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in real estate and housing is not permlsllble. It II, 
however, permissible In urban Infrastructure Hke water 
supply and sanitation, roads and mass rapid transport 
systems in all metropolitan cities, Including associated 
commerctaJ development of real estate, on the automatic 
route. 

Foreign Direct Inve.tment In development of 
integrated townships is also permmed with prior approval 
of the Govemment. 

As per available Information. Central Government haa 
so tar approved FDI in development of integrated 
toWl'1lhip& at Gurgaon, Hyderabad (Two projectll), MohaU, 
BangaIore and Chennal. The total 88tImated COIl of all 
projects, excepting at Chennal, Is Rs. 5184.00 cro .... 
The estimated coat of Channa! Integrated township project 
is not available. The FDI in theM projects Ie as followl:-

i. Gurgaon US $ 15 mlWon 

Ii. Hyderabad (2 projects) US $ 10 million (US $ 
5 mllUon in each C818) 

iii. Mohali RI. 500 crores 

iv. Bangalore US S 5 mHHon 

v. Chennai US $ 5.86 million 

Special A •• letance for Infnlatructu ... 
Development In NER 

*103. SHRI S.D. MANDLlK: 
SHRI KIRTI VARDHAN SINGH: 

Will the Minister of DEVELOPMENT OF NORTH-
EASTERN REGION be pleued to state: 

(a) whether the Govemment h .. a proposal to give 
special assistance for infrastructure development of North 
Eastem Region through intematlonal asIstance; 

(b) if so, the details in this regard; 

(c) the details of schemes which are run by Union 
Govemment and Centrally Spon80red schemes run by 
various States of region; and 

(d) the details of funds alloceted to .uch schemes, 
State-wise? 

THE MINISTER OF TRIBAL AFFAIRS AND 
MINISTER OF DEVELOPMENT OF NORTH EASTERN 

REGION (SHRI P.R. KYNDIAH): (a) The Government is 
considering formulating Extemally AIded Prolecte dedicated 
to North Eastern Region 80 that the eJClemal aid resources 
are available for the development at the North Eastem 
Region. 

(b) Does not arise. 

(c) and (d) Information has been 80Ught from Union 
Mlnlstrle8JDepartments and North E .... m State. and will 
be placed on the Table of the House. 

Fettlilar Policy 

·104. SHRI PRABODH PANDA: 
SHRI RAYAPATI SAMBASIVA RAe: 

Will the MtnIeter of CHEMICALS AND FERTILIZERS 
be pleued to ltate: 

(a) whether the Government hal My plan to review 
the policy to allow fertilizer producers to .ell their 
production In the open market under the new pricing 
norms; 

(b) If 80, the details thereof; 

(c) whether any committee hu been set up to ensure 
the deregulation of fertiUzer distribution; and 

(d) If 10, the details thereof and the time by which 
It il likely to IUbmit Its report? 

THE MINISTER OF CHEMICALS AND FERTILIZERS 
AND MINISTER OF STEEL (SHRI RAM VIlAS PASWAN): 
(a) and (b) Under the new pricing scheme (NPS) of UNa 
units, at preHnt, 50% distribution of urea has been de-
regulated and the urea manufacture,. are free to Hli 
50% of their production In the open market anywhere In 
India on the notified maximum retail prtce (MRP) in the 
current Kharlf (1st April to 30th September 2004) .... on. 
The Department will review the policy reganlng extent of 
distribution decontrol I.I1der NPS • and when the IituatIon 
demands. 

(c) No, Sir. 

(d) Quedon does not ariM. 

/T"",.lionj 

AnpnwIIdI Kend .... 

·105. SHRI NIKHIL KUMAR CHOUDHARY: WIll the 
Minister of HUMAN RESOURCE DEVELOPMENT be 
pleued to state: 
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(a) the number of the Anganwadl Kendras functioning 
in the country at present. State-wi8e; 

(b) whether the Government Is aware that the 
nutritious eatables are not being supplied In theee Kendru 
particularly in Tribal areas for the last several months; 

(c) if so, the facts and reasons therefor; 

(d) whether the Govemment propose to open more 
Anganwadl Kendraa particularly In backward areas of the 
States; and 

(e) if 10. the details thereof. State-wise? 

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT (SHRI ARJUN SINGH): (a) The 
information is given In Statement· I encIoHd. 

(b) and (c) State-wise number of Anganwadl Centres 
which heve provided aupplementary nutrition as per norms 

of the Scheme In the months of January, February & 
March 2004 are given In Statement·1I enclo8ed. 

Under the Integrated Child Development Services 
(ICDS) Scheme. the StateslUTs are responsible for 
providing supplementary nutrition to the beneficiaries out 
of their own resources. The Govemment of India has 
been constantly emphasizing on the States to ensure 
regular supply of supplementary nutrition to all the 
beneficiaries. The Supreme Court h .. also clNCted the 
States to provide supplementary nutrition to all 
beneflclarl .. as per norms of the Scheme. 

(d) and (e) Of the 744873 sanctioned Anganwacl 
Cermas. 849307 Anganwadl Centres have already become 
operational as on 31.3.2004. The Stat .. have been 
directed to operationalise II the pending 95388 Anganwadl 
Centres by 30.8.2004. The Govenvnent Is committed to 
univeraallze the ICDS Scheme, subject to availability of 
resources, .. earty as pouIbIe . 

...",.", I 

SI.No. StateJUT No. of Anganwadls as on 31.3.2004 

Sanctioned by Operational Pending for 
GOI Operatlonallsatlon 

2 3 4 5 

1. Andhre Pradeeh 54312 53564 748 

2. Arunachal Pradesh 2359 2286 73 

3. Assam 25416 25302 114 

4. Bihar 60813 24871 35942 

S. Chhattisgerh 20289 20277 12 

6. Goa 1012 1012 0 

7. Guierat 37961 35441 2520 

8. Haryana 13546 13546 0 

9. Himachal Pradesh 7354 7354 0 

10. Jammu and Kuhmir 11821 10227 1594 

11. Jharkhand 15S05 14967 538 
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12, KarnatMa 40301 40301 0 

13, K.,.. 25593 24415 978 

14, Madhya Pradeeh 49784 48824 960 

15, Maharuhtra 62716 58109 4607 

16, Manipur 4501 4499 2 

17, MeghaIaya 2218 2217 1 

18, MizOlWTl 1361 1341 ~ 

19, NagaIand 2770 2770 0 

20, Oriua 34201 34201 0 

21, Punjab 15829 14016 1813 

22. Ra;.than 35821 35686 135 

23. Sikkim SOO SOO 0 

24, Tamilnaclu 42377 30059 1211. 

25. Tripura 3786 3692 94 

26. Uttar Pradelb 103104 75005 21099 

27. Uttaranchal 6378 5924 454 

28. Welt Bengal 57S40 53354 4186 

29. Andaman and Nicobar IsIandII 527 429 98 

30, Chaildlgarh 300 300 0 

31. Delhi 3902 3842 60 

32. DadI'a and Nagar Havell 138 138 0 

33. Daman and Diu 87 87 0 

34. Lakshadweep 74 74 0 

35. Pondicheny 677 677 0 

All India 744673 649307 9S36tt 
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SLNo. No. " AnganwIIII 

.-..y 2004 FtbIuIry 2004 MIIdI 2004 

0pnI0naI Reporting PnMdIng 0perIII0nII AIpdIg PnMdIng 0p8IIIIanII AeparIng PIOVIcIng 
SNP IS per SNP .. per SNP IS per 

norm norm norm 

2 3 4 5 8 7 8 9 10 11 

1. Andhra Pradeah 53556 53556 S0584 53556 53584 S3S64 53561 49219 

2. Arunachal Prade8h 2282 1530 1035 228S 1499 1104 2286 1344 796 

3. Assam 25302 NR NR 25302 NR NR 25302 24894 20185 

4. Bihar 18313 NR NR 24871 21371 15m 24811 14122 

s. Chhattlagarh 20209 20209 192f6 20209 20209 20277 19325 

6. Goa 1012 1012 1012 1012 1012 1012 1012 1012 1012 

7. Gujarat 34162 34162 311169 34162 34162 35441 35149 31606 

8. Haryana 13546 13546 13546 13546 13546 13546 13546 13546 13546 

9. Himachal Pradesh 7354 7354 7354 7354 7354 7354 7354 7354 

10. Jammu and Kuhmlr 10227 10014 6753 10227 10014 6753 10227 10014 6753 

n. Jharkhand 14402 14402 8061 14967 14402 8492 

12. Kamataka 39248 40290 39248 

13. Kerala 24412 24412 23866 24413 24413 24415 244U 24206 

14. Madhya Pradesh 48197 48197 

1S. Maharuhtra 58101 58101 ., 58101 58101 48351 58109 58116 

16. Man\pur 553 4498 553 4499 239 

17. Meghalaya 2214 2214 2214 2215 2215 2215 2217 2217 2217 

18. Mlzoram 1341 1283 692 1341 1283 692 1341 1283 692 

19. Nagaland 2614 25M 25M 2614 25M 2770 2623 2618 

20. Orieaa 33001 

21. Punjab 14007 14007 14016 14016 14016 
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2 3 4 5 I 7 • 9 10 11 

22. Rajasthan 35643 32269 33151 35686 35657 28609 

23. Sikkim 499 499 499 499 499 499 500 499 499 

24. Tamilnadu 30059 30059 3OOS9 30059 

25. Trlpura 3679 3679 2811 3679 3679 2811 3692 3679 2811 

26. Uttar Pradesh 60184 60184 44885 75005 75005 41584 75005 75005 41584 

'11. Uttaranchal S402 5344 105 5661 5661 1367 5924 5no 2075 

28. West Bengal 52717 52717 29240 52717 52717 29240 53354 31238 

29. Andaman and Nicobar Islands 429 429 429 429 429 429 429 429 429 

30. Chandlgarh 300 300 300 300 300 300 

31. Delhi 3842 3842 3842 3842 3842 3842 3842 3842 

32. Dadr. and Nagar Haveli 138 138 138 138 138 138 138 138 138 

33. Daman and Diu 87 87 87 87 87 87 87 87 87 

34. Lakshadweep 74 74 74 74 74 74 74 74 74 

35. Pondicherry 6n 6n 6n 6n 6n 677 6n 6n 

All India 622no 5nos. 489007 644425 614574 503851 649307 641294 522276 

/English} 

NCERT BooIca 

·106. SHRI C.K. CHANDRAPPAN: 
SHRI TATHAGATA SATPATHY: 

Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to atate: 

(a) whether the Government has conatttuted a three 
member committee of eminent hlstoria.. to review the 
existing NCERT school history books along with other 
subjects; 

(b) if so, the details thereof along with the terma and 
conditions of the committee; 

(c) whether the existing history booka would be 
studied by the student8 for the academic year 2004-06; 

(d) If 80, the details thereof; and 

(e) the steps being ...... to prOIecI aIudera' future 
in view of changes In the texlbooka? 

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT (SHRI ARJUN SINGH): (a) to (e) V., 
SIr. The panel comprisea three eminent historians, namely, 
Prof. S. Settar, currently Dr. S. Radhakrlahnan vlalting 
Prof...,r It the NatIonal Institute of Advanced Studies, 
8angaJore and formeIty the ChaIrman of the Indian CouncIl 
of Hiltortcal Reeearch, Prof. J.S. Grewal, former VIce· 
ChMceIlor of Guru Nanak Dev UniYeNity and former 
Director of Indian lnetitute of AdvMced StudtM at 8hImIa 
and Prof. Barun De., lin eminent historian of modem 
Inc:Ia and finJt Director of the Maulana Abdul Kalam Azad 
Institute for Asian Studle., Kolkata. The Term. of 
Reter.a 01 the pMeI wwe as followa:-

• 
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"The issues of communalisation and inadequaciee of 
history textbooks of the NCERT have engaged public 
and academic attention for a long time. These text-
books have been mostly printed for the current year 
and in a substantial number of schools teaching wort< 
has already started, based on these books. It is, 
therefore, impractical to withdraw these books at this 
stage and replace them with more appropriate books 
without causing dislocation in the studies of millions 
of students. However, the same impracticability should 
not result in our children leaming either communal 
views or distorted facts of history. Even as the 
processes are initiated to address the long term 
remedial measures, including reconstitution of Central 
Advisory Board of Education (CABE) and the initiation 
of the process of curriculum frame-wort< review, as a 
short term measure, It has been considered necessary 
to do a quick review of these books by a panel of 
eminent historians of impeccable credentials, to 
suggest what needs to be done in the short term. If 
they so recommend, the Govemment will direct the 
NCERT and the CBSE to issue appropriate directions 
to the teachers to transact the curriculum as per 
those recommendations. In particular, the 
recommendations should be for removing distorted 
and communally biased portions and for inclusion of 
short passages which will fill in the gaps that some 
of theae books are supposed to be having or could 
develop after the removal of the aforesaid mentioned 
passages. The three distinguished historians have 
been requested by the Govemment to submit their 
recommendations at the earliest ao that the 
interventions could be made, if necessary, as earty 
as possible, in the academic session that has already 
started in some schools in the country. Joint Secretary 
(School Education) in the Ministry of Human Resource 
Development will provide secretariat and logistics 
support to this group.· 

The panel has submmitled Its report. I regret to inform 
the House that the complaints made about the errors 
and biased nature of the books have been found to be 
correct by the panel. 

Among other things, the report brings out the 
following: 

The textbooks prepared since 2010 are 'so full of 
errors and sub-standard' that the panel finds It impoa8ible 
to recommend their continuation. The errors are 80 many 
that rectification of each one of them Is almost impossible. 

It also states that there is a common strand of bias 
that runs through the entire series: This bias givee more 
weight to Hindu religious practices and revival movements 

distinguished from other religious or modemizing traditions 
that have been, In the last one thousand years, as much, 
a part of India's composite culture as the ones of earlier 
origin. 

They, therefore, propose that a list of altemative 
reading material viz. books prepared by private publishers 
may be recommended for students of Class VI to X for 
the current academic year til altemative material prepared, 
through due process, is prepared by the NCERT in time 
for the next academic year. 

The Panel is aware of the fact that alternative material 
is unavailable for classes XI and XII at present. The 
three members have made suggestions that either on 
the existing books or on reviving the old books, it would 
be necessary to issue proper advisories to teachers. 
Whereas, Prof. BaNn De has suggested that, the book 
on 'Modem India' by Bipan Chandra for Class XII should 
be revived, if necessary, by updating It. Prof. Grewal has 
similarly suggested that the book on 'Medieval India' by 
Satish Chandra should be revived with a proper a8vl80ry. 
For the 'Ancient Period', Prof. Settar has suggested 
scouting for altemative reading material. 

The fin~ings of the Committee have put the 
Govemment In a very difficult situation. On the one hand, 
because the panel has found the books to be of 
unacceptable quality and content, it is not appropriate to 
continue with them. On the other, the academic session 
has begun quite some time back in Bome schools and it 
would be unfair to students and teachers to be asked to 
use different textbooks at this late stage. Making available 
altemative text throughout the country will also pose 
serious problems of logistics and cannot be arranged in 
a satisfactory manner till very late in the academic 
session. At the moment, the Govemment is trying to 
address this serious dilemma which has been caused by 
the distortion of history books. 

The recommendations of the panel of historians will 
be ,ut up for consideration of the Executive Committee 
(EC) ctf the NCE ... T in Its meelng on the 14th July, 2004. 
While taki", a decision, the EC will not doubt keep the 
Interest ctf students as their foremost concem. 

Housing for All Prog .... m. 

*107. SHRI TATHAGATA SATPATHY: 
SHRI RAM KRIPAl YADAV: 

wm the Minister of URBAN EMPLOYMENT AND 
POVERTY ALLEVIATION be pleased to state: 
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(a) . the target 88t under 'Housing for All Programme' 
. during each of the last three years and current year; 

(b) whether the dwelling units have been constNCted 
as per the target set; 

(c) If so, the progreas made in this regard, Stat. 
wise; 

(d) if not, the reasons therefor; and 

(e) the steps taken by the Government to con8truct 
the units as per target? 

THE MINISTER OF STATE OF THE MINISTRY OF 
URBAN EMPLOYMENT AND POVERTY ALLEVIATION 
(KUMAR I SEWA): (a) The Govemment In 1998 declared 
-Housing for All- as a priority area and set a target of 

construcIion of 2 miUion (20 Iakhs) house8 every year 
with emphasis on the poor Ind deprtYad. OUt of this, 7 
Iakh dwelling unltl are to be taken up for construction In 
urban areas and 13 Iakh in rural areas. 

(b) The number of dwelling units sanctioned by 
varIoue agerae. In Urban areas of the country from 2001-
2002 to 2003-2004 is 32,07,659, which Is much beyond 
the target of 7 lakh every year (21 lakh for 3 yea,.). 

(c) to (e) DetaIls of dwelling units sanctioned by 
Housing & Urban Development CorporatIon Ltd. (HUDCO), 
HouaIng Co-operative and Housing Finance Companiee 
& Public Sector Banks under Two Million Houllng 
Progl8mme In Urban areas from 2001-2002 to 2003-2004 
(year-wiH and Sta .. wiH) are given in Statement I, II 
and III enclosed. 

SllllwnMt I 

States/Union 
Territories 

Andhra Pradesh 

Arunachal Pradesh 

Assam 

Bihar 

Goa 

Guiarat 

Haryana 

Himachal Pradeah 

Jammu and Kashmir 

Kamataka 

Kerala 

Madhya Pradesh 

Yearly 
Target 

2 

29388 

483 

20513 

14873 

951 

27184 

6113 

1645 

5328 

23923 

12090 

22188 

2001-2002 

3 

24599 

1600 

0 

0 

0 

6801 

264 

0 

557 

49781 

44n 

2749 

2002-2003 2Q08.2OO4 

4 5 

6"91 21451 

0 0 

195 1n4 

128 512 

0 0 

18136 9lS9 

3263 0 

0 0 

0 894 

95083 2n364 

57449 10686 

5022 2335 
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1 2 3 4 5 

Maharashtra 44240 8380 7894 34142 

Manlpur 4573 80 780 1607 

Meghalaya 2m 0 0 0 

Mizoram 6218 0 3n 280 

Nagaland 2581 139 463 667 

Orissa 12423 1359 0 3n 

Punjab 8935 10000 4050 0 

Rajasthan 25071 8780 0 80() 

Sikkim 166 0 0 0 

Tamilnadu 33750 54519 17810 12026 

Tripura 2717 522 866 1076 

Uttar Pradesh 36486 126225 5711 9854 

West Bengal 24210 9416 50149 5163 

Andaman and Nicobar Islands 181 0 0 0 

Chandlgarh 61' 0 0 0 

Dadra and Nagar Haveli 45 0 0 0 

Daman and Diu 60 0 0 0 

Delhi 7848 2516 0 0 

lakshadweep 60 0 0 0 

Pondicherry 679 170 0 457 

Jharkhand 7662 500 10531 20000 

Chhattlsgarh 9509 10202 11015 10184 

Uttaranchal 4509 2167 890 2135 

HUDCO Nlwas 0 75283 102366 4512 

Total 400000 401078 459969 427455 

Total dwelling units sanctioned In 3 Year • 12,88,502. 
Against Target of 12 Iakh dweHlng UnIts for 3 years 12,88,502 DwellIng UnIIB have t.e.'I aancltoned. 
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Vear Target : 1 Iakh Dwelling Units 

StateslUnion 
Territories 

Andaman and Nlcobar lalandl 

Andhra Pradesh 

Assam 

Bihar 

Chandigarh 

Deihl 

Goa 

Gujarat 

Haryana 

Himachal Pradesh 

Jammu and Kashmir 

Karnataka 

Kerela 

Madhya Pradesh 

Maharashtra 

Manipur 

Meghalaya 

Mizoram 

NagalanCi 

Oriasa 

2001·2002 

2 

0 

654 

2306 

8 

4184 

197 

4906 

1816 

4S65 

240 

19 

2192 

9695 

731 

14n3 

0 

88 

0 

0 

185 

Number of Houaing Units 
ConstructedlFlnanced 

2002·2003 

3 

o 

1012 

215 

4500 

337 

2259 

837 

3360 

243 

o 

3105 

22995 

285 

15042 

52 

36 

o 

o 

102 

2003·2004· 

4 
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2 3 4 

Pondicherry 83 494 

Punjab 6308 2877 

Rajasthan 756 498 

Tamllnadu 14956 11716 

Tripura 0 0 

Uttar Pradesh 2100 1908 

West Bengal 2696 993 

Uttaranchal 196 593 

Chhattisgarh 5 1 

Total 73659 73461 55,000· 

Total dwelling units sanctioned for 3 years. 2,02,120. 

Against Target of 3 lakh dwelling Units for 3 years 2,02,120 DweHlng Units have been aanc:tIoned. 
'Natlonal Cooperative Housing Fadaratlon (NCHF) 18 8t111 In the proceaa of collecting data from Cooperative InetItutIona and It 18 
expected that flnat State-wl.e data wlH be available only by the end of the September, 2004. 

AchitlvtJmsnts of Housing Finllnctl Inslltutions (othBr 
than HUDCOj lind Public StIcIor BlInks undtlr Two 

Million Housing Progrsmmtl hrHn 2001-2002 to 
2003-2004 

Year Target: 2 IlIkh OwtIIIIng Units for Housing 
A'nllnce Institutions & PublIc StICIor BlInks 

Year Dwelling Units 

2 

HOUSING FINANCE INSTITUTIONS* 

2001-~002 262991 

2002-2003 259772 

2003-2004 291955 

Total 814718 

PUBLIC SECTOR BANKS* 

2001-2002 

2002-2003 

2003-2004 

Total 

2 

196824 

377319 

329376 

902319 

*State-wl.. details are not compiled by National Housing Bank. 

Against Target of 6 lakh dweRlng Units for 3 years 17,17,037 
DwellIng Units have been 88nctloned. 

Standard of education 

*108. DR. COL. (RETO.) OHANI RAM SHANOIL: 
SHRI B. MAHTAB: 

Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pIe8Hd to state: 

(8) whether the Govemment is contemplating to stem 
the decline In standards of education at all levels; 
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Cb) if so, whether the majority of management 
institutions in the .country are oftering ,ub-.andard 
education; 

Cc) if so, the details in this regard; 

Cd) the steps being considered to improve the quality 
of education at all levels; and 

(e) the action being taken against the institutions 
which do not offer quality education? 

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT (SHRl ARJUN SINGH): (a) to (e) The 
iss\Jes of quality have always been central to educational 
pOlicy. It has been the Ministry'S endeavour to ensure 
continuous and sustained Improvement In the quality of 
education at all levels. 

The NPE providH for a National Sy'tem of 
Education, which Implies that up to a given level, all 
students, irreepeotlve of cute, creed, location or sex, 
have access to education of a comparable quality. It also 
ac.cords priority for Improvement of the standard of 
education at all levels. 

The concerns regarding quality and equity are 
continuously addressed by the Central and State 
Governments through appropriate interventions In 
education at all levels. Such interventions Include 
infrastructure development, supply of teaching-Ieamlng 
material, periodic revlelon of the curricula, introduction of 
subjects in new and emerging areas, value education, 
teachers' training and deployment, and reforms in the 
examination system. 

The Scheme of the Sarva Shlksha AbhIyan (SSA) 
was evolved to pursue Universal Elementary Education 
of a satisfactory quality In the mise/on mode, with 
emphasis on education for life. 

The National Council for Teacher Education, a 
statutory body, is responsible for regulation and the proper 
observance of norms and standards in teacher education 
at the elementary and secondary levels. 

In order to fulfil their statutory responsibilities for 
maintaining standards, necessary regulations, directions 
and circulars, etc., in this regard are i88ued from time to 
time by the University Grants Comml88ion in respect of 
higher education Institutions and by the All India Council 
for Technical Education in respect of Technical and 
Management Institutions, besides appropriate interventions 
by the Central Gove\T1ment. 

The Indian Institutes Qf Technology and the Indian 
Institutes of Management are acknowledged as 'Centres 
of Excellence' the world over. The Regional Engineering 
Coneges have been upgraded to National· Institutes of 
Technology, expanding the avenues for top quality 
technical education for more aspirants. 

Recent initiatives taken to strengthen the technical 
education syetem include a decision to Introduce a credit-
buecI system in the technical education, conversion of 
Regional Engineering Collges CRECs) into the National 
Institutes of Technology CNITs) , the launChing of a fully 
dedicated technical education chllMel, launching of a 
apecial programme to improve the quality of technical 
education, participation of private bodies, develo,:>ment of 
technologies in emerging areas and their transfer to user 
agencies through technology development missions, 
transfer of techno-economic advances in technical 
education and appropriate technologies to rural people 
through expansion of Community Polytechnics and 
improving the productviity of the informal sector of the 
economy. 

Natural Ga, for Power Generation 

-109. SHRt AJAY MAKEN: WiH the Minister of 
POWER be pleased to state: 

Ca) whether the Govemment has any plan to generate 
power by using LNG and CNG; 

(b) If eo, whether any study has been conducted 
and If so, the salient features thereof; 

(c) the amount of natural gas available for power 
generation In the country; 

(d) the viability of natural gas as compared to other 
sources of generating power; and 

Ce) the advantagesfdisadvantages of Natural Gas as 
a fuel over other fuels for power generation? 

THE MINISTER OF POWER (SHRI P.M. SAYEED); 
(a) Yes, Sir. During 10th Plan, out of total capacity additiJn 
target of 41110 MW, 7378.94 MW Is envisaged to lie 
developed through gas based projects. Out of this, 722 
MW has already been commissioned. As on 30.6.2004, 
total installed capacity of gas based power generation 
plants was 11840 MW. 

Cb) With a view to facilitating de\'ulopment of new 
power projects, CEA has been entrust9d, intlflNllis with 
the responsibility of identification of suitable sites for 
setting up of gas based power projects, keeping in view 
the availability of gas and economics of power generation. 
The study carried out by Expert Committee on Fuels for 
Power Generation has concluded that at prevailing prices 
gas based power projects along the pipeline is an 
attractive option. 

(0) The total estimates reserves of natural gas in the 
country In 2003 were 854 Billion Cubic Meters. The 
average production at present is 90 Million Metric 
Standard Cubic Meter Per Day CMMSCMD). Out ot this 
nearly 21 MMSCMD is intemal consumption of gas 
companies and remaining 69 MMSCMD gas is available 
to various users. Average supply of gas for power 
generation Is of the order of 26 to 27 MMSCMD. 
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(d) The viability of Natural Gas/LNG for power 
generation is a function' of Ita price and the confidence 
of the Investors in Ita long term availability and price 
stability. 

(e> The key advantages of the Gu Baled Power 
Plants are:-

(i) Capital cost of gaa baaed Combined Cycle 
Power Plant Is lower. 

(U) Combined Cycle Power Planta have better 
efficiency or heat rate. 

(iii) The gestation period of setting up a Gas Baaed 
Combined Cycle Power Station is comparatively 
less. 

(iv) Transportation of natural ga. to the power 
stations through gu pipelines Ie relatively easier 
and cheaper. 

However, the higher maintenance cost and lower life 
span constitute the key dlaadvantagel of these plants. 

{TllInsl8lionj 

Gram Urla Partyota .. 

·110. SHAI DHAAMENDRA PRADHAN: 
SHAI KHIAEN AIJIJU: 

Will the Minister of POWER be pIeued to state: 

(a) whether the Govemment propoeee to Introduce 
Gram Urja Pariyojana in the country to provide power to 
the villages; 

(b) if so, the details thereof; 

(c) whether the Govemment proposes to provide 
power to the North·Eutem Stat.. on priority while 
implementing this scheme; 

(d) if so, the details thereof; 

(e) the time by which t~ scheme Is Hkely to be 
completed and the number of villages to be covered In 
the first phase under this scheme; and 

(f) the total expenditure likely to be incurred thereon 
and the ~~antum of funds earmarked for the first phase 
of the scheme? 

THE MINISTER OF POWER (SHRI P.M. SAYEED): 
(a) to (f) According to the National Common Minimum 
Programme household electrification Ie to be completed 
in five years including North·Eastern Stat ... 

For achIeVIng thll target, a rural eIIctIlfIcatIon IIrategy 
hu been drawn up, which enviIageI: 

Crealion 01 Rural EIectricIly Distribution Backbone 
(REDB) of 33111 KV substation., with at Ieut 
one IUCh aubatatlon In each block appropriately 
networked and linked to the State ...... mIaIon 
system. 

Creation of VOlage Electricity Infrutructura (VEl) 
by providing Distribution Tranaforrner(l) with at 
least one such trarwformer in every village. 

Rural Household Electrification of unaIactrtfted 
households from village distribution 
transformer(a). 

Decentralized distributed generation ayatem for 
such villages wh818 grid connectivity Is either 
not feaalble or not coat effective. 

Bued on the above strategy, details of the scheme 
and requirement of funds are being worked out. 

{Eng/i6IIJ 

Dlabureemant of Relief to II ..... 

*111. SHRIMATI MINATI SEN: win the Minister of 
HOME AFFAIRS be pleased to State: 

(a) whether the Govemment II aware that the relief 
to the migrants from the Pakistan held areu of J&K 
have not been dlaburaed to the beneficiaries u vet In 
'Pile of hie Ministry administrative aanctlon on August 
09, 2000; 

(b) If 80, the details thereof; and 

(c) the steps taken by the Government in this 
regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI MANIKRAO HOOl VA GAVIT): (a) 
and (b) According to the administrative sanction i81ued 
by Government of India on 9.8.2000, the Govemment of 
J&K has to Incur expenditure on the relief/rehabilitatiOn 
Ullatance to the dieplaced pereona from Pak occupied 
Kashmir of J&K and then claim reimbursement from the 
Govemment of India. Government of Inda has sanctioned 
RI. 8.17 erore on account advance to Government of 
J&K upto the period ending March, 2004 for disbursement. 
As reported by Government of J&K, 1038 verified and 
englble families have 80 far been granted assistance. 
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(c) The implementation of the relief meuurea is being 
monitored by a Committee headed by the Divisional 
Commissioner, Jammu with members from this Ministry. 
Substantial progress has been made In the verification of 
cases by the Committee which meets at Jammu at regular 
intervals. 

Revival of Steel PlMta 

·112. SHRI ANANTA NAYAK: 
SHRI NIKHIL KUMAR: 

Will the Minister of STEEL be pteued 10 state: 

(a) the physical and financial perfonnance of each 
steel plant during each of the last three years; 

Phyalcal Performance 

S.No. Producer 

1. Steel Authority of India Umlted (SAIL) 

2. The Indian Iron & Steel Co. Ud. (liSCO) 

3. Visakhapatnam Steel Plant (VSP) 

4. Tata Iron & Steel Co. Ltd. (TISCO) 

5. Ispat Industries limited (ilL) 

6. Essar Steel Ltd. (ESL) 

7. Jindal Vijayanagar Steel Ltd. (JVSL) 

S.No. Producer 

2 

1 . Steel Authority of India Umlted (SAIL) 

2. The Indian Iron & Steel Co. Ltd. (liSCO) 

3. Vlsakhapatnam Steel PlMt (VSP) 

(b) whether some steel plants ara running in Io8ses 
and have been declared lick; 

(e) If 10, the details thereof and the reasons therefor, 
planl-wile; 

(d) whether the Government hu fonnulated any plan 
to revive such ailing units In a time frame; and 

(e) If so, the details thereof? 

THE MINISTER OF CHEMICALS AND FERTILIZERS 
AND MINISTER OF STEEL (SHRI RAM VILAS PASWAN): 
(a) The physical and financial perfonnance of major steel 
producers during the past three years Is as fotlows:-

(In Million Tonnes) 

Production 

2001'()2 2002-03 2003-04 

10.00 10.84 11.28 

0.30 0.29 0.26 

2.76 3.06 3.17 

3.76 4.09 4.22 

0.96 0.961 1.123 

1.35 1.89 1.99 

1.45 1.46 1.69 

(Rs. In Crore) 

Profit (+)lLou (-) 

2001-Q2 2002-03 2003-04 

3 4 6 

(-)1707 (-)304 2512 

(-)180 (-)182 27 

(-)75 521 1521 (Prov.) 
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2 

4. Tata Iron & Steel Co. Ltd. (TISCO) 

5. Ispat Industries Limited (ilL) 

6. Essar Steel Ltd. (ESL) 

7. Jindal Vijayanagar Steel Ltd. (JVSL) 

(b) and (c) Out of the plants mentioned above, liSCO 
has been running in losses and has been declared a 
sick industrial unit. The losses of liSCO are due to 
obsolete technology as well as old plant and machinery 
resulting in inefficient as well as a high cost of production. 

(d) and (e) The Board for Industrial & Financial 
Reconstruction (BIFA) has approved a rehabilitation plan 
proposed by the Government for liSCO in November, 
2003. The rehabilitation scheme inlBr IIlis include grant 
from Government of India of As. 185.28 crores for funding 
Voluntary Aetirement Scheme (VAS) of Kulti employees, 
Guarantee of Government of India for market borrowing 
to the tune of As. 354.72 crore for VAS to Burnpur and 
collieries/mines employees and Guarantee of Government 
of India and interest subsidy for interest payable In exceas 
of 7% per annum for an amount of As. 341 crore for 
capital expenditure schemes to be implemented in liSCO. 
As per the scheme. the company was expected to start 
earning cash profit from 2005-06 and the net worth of 
the company is expected to be positive by 2011-12. 
However. iisCO could earn a net profit of Rs. 27.09 
crore during 2003-04, after availing a waiver of Rs. 65.84 
crores. 

Assam Accord 

·113. SHRI SARBANANDA SONOWAL: Will the 
Minister of HOME AFFAIAS be pleased to state: 

(a) the details of the schemes undertaken by the 
Union Government towards clause-wise implementation 
of Assam Accord; 

(b) the details of action taken so far thereon; 

(c) whether the Government has ~n failing to 
implement to Accord, clause-wise. within the fixed time 
frame; 

(d) if so, the reasons therefor; 

3 4 5 

205 1012 1748 

442.85 82.83 44.32 

1199.37 1.51 59.59 

351.07 110.67 528.67 

(e) the reasons for non-completion of fencing of Indo-
Bangladesh border so far; and 

(f) the action' taken for the constitutional safeguard 
of the Assam people promised through clause VI and VII 
of the Assam Accord? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI S. REGUPATHy): (a) to (d) Action 
has been taken to implement the provisions of tha Assam 
accord. A statement indicating status of clause-wise 
implementation of Assam accord is enclosed. 
Implementation of some of the clauses of the Accord 
needs continuous monitoring. Central Govemment has 
been holding tripartite meetings with representatives of 
Government of Assam and All Assarn Students Union 
(AASU) to review implementation of various clauses of 
Assam Accord. The last meeting was held on 14.02.03. 

<e) The Government have sanctioned the erection of 
fencing and construction of roads in two phases along 
India-Bangladesh border. Phase-I has been completed. 
This includes fencing of 854 kms and 2605 kms of roads. 
Phase-II involves fencing of 2429 kms and 797 kms of 
roads. The entire work is expected to be completed by 
2006. In order to expedite the completion, the wort< has 
been allocated to a number of agencies. 

(f) Details of proJects Implemented and other 
economic development programmes undertaken In Assam 
in pursuance of ciauses 6 & 7 of the Assam Accord are 
given in the enclosed statement. Two Tripartite Sub-
Committees consisting representatives of the Government 
of India, Assam and AASU were constituted to examine 
the proposals under clauses 6 & 7 of the Assam Accord. 
While an interim report W81 submitted by the Tripartite 
Sub-Committee on clause 6, the same could not be 
proceaaed further because Government of Assam is yet 
to finalise Its stand on definition of Aasamese people and 
modalities for reservation for Aaaame .. people In elected 
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bodies/State legielalure. The Tripartite Sub-Committee, on 
clause 7 has held several meetings and AS5U had 
indicated that they would like to progreaa only identified 
project&lareu. The progree8 of action on theae project8I 
areas is reviewed in the tripartite meetings. 

Clau.. 5.1 to 5.l-Foretgnera luue: 

1. The Citizenship Act, 1965, Citizenship Rulea. 
1958 and the Foreigners (TrbJnaIa) Order, 1964, 
were amended. 

2. Eleven Tribuanls under the Foreigners (Tribll'lals) 
Order 1964 have been created In Assam for 
identifying foreigners of 1966-71 streama. 

3. Special Registration Officers have been 
appointed. Sanction was also accorded for the 
creation of 1280 additional posts under the 
Prevention of infiltration of Foreigners Scheme. 

4. Sixteen Tribunals under the Illegal Migrants 
(Determination by Tribunals) Act, 1983 have 
been created In Assam. 10,693 persons have 
been declared as illegal Migrants and 1526 
illegal migrants have been physically expelled 
till 31.12.2003. 

5. Illegal Migrants (Determination by Tribunals) Act 
1983 was amended in 1988. 

Clau.e I • 7 - Safeguarda and Economic 
Development: 

6. A cultural centre called the Srimanta 
Sankaradeva Kalashetra Complex wa. 
sanctioned at a cost of Rs. 18.85 crores under 
Assam Accord. The same was Inaugurated by 
Hon'ble President of India in November 1998. 

7. Sri Jyoti Chitraban (Film) Studio at Guwahatl 
has been modernized and Inugurated by the 
Chief Minister, Assam In April 1999. 

8. Numaligarh Refinery was set up at a cost of 
nearly Rs. 2,500 crores and inugurated by the 
Prime Minister in July 1999. 

9. Two Centra. Universltiea, one at Tej)ur, and the 
other at Silchar, have been set up. 

10. An lIT has been set up at Guwahati. The first 
convocation of liT Guwahati took place in May 
1999. 

11. Kathalgurl Power Project (SO MW) has been 
commissioned. 

12. Various other economic development 
programmes have been undertaken in 
furtherance of PM's initiative of 1996 and 
Shlllong Conference 2000. 

Clauea 8 to 15 - Other lu ... : 

13. The power to issue citizenship certificates now 
vesta only with the Central Government. 

14. Border fencing of 149.44 Krns out of 152.3 Kms 
sanctioned has been completed on Assam-
Bangladesh border. 176 Krns of border roads 
have been completed. Proposal to fence the 
remaining 71.5 Km of border with Bangladesh 
has also been approved by the Govemment. 

16. Ex-gratia payment was made to the next of kin 
of persons killed in the course of the agitation. 

16. DiSCiplinary cases against employees in 
connection with the agitation were reviewed. 

17. In the matter of recruitment, orders were issued 
by the Central Govemment for relaxation in 
upper age limit upto a maximum of six years in 
the case of candidates who had ordinarily 
resided in the State of Assam during the period 
1.1.1980 to 15.8.1985. 

18. NSA detenues detained in connection with 
agitation were released. 

Adult Uteracy 

·114. SHRI SHIVAJI ADHALRAO PATlL: Will the 
Minister of HUMAN RESOURCE DEVELOPMENT be 
pleased to Slate: 

(a) whether according to the data on adult literacy 
rate available from the UNDP Human Development 
Report, India Is placed at 123 position out of 162 
countries; 

(b) if so, the facts and reasons theretor; 

(c) the apecifIc steps proposed to be taken by the 
Govemment in this regard; 



59 Wlittsn AnsWflIS JULY 13, 2004 60 

(d) the present rate of adult literacy In the country, 
State-wise; 

<e) the extent to which It is likely to Increue by the 
end of 2004; 

(f) whether the funds allocated by the Govemment 
to remove illiteracy are being misuaed; 

(g) if so, the details thereof; and 

(h) the remedial steps taken by the Govemment in 
this regard? 

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT (SHRI ARJUN SINGH): (a) and (b) 
According to UNDP Human Development Report 2003, 
India was ranked 127 out of 175 countries. The ranking 
is done on the basis of the Human Development Index 
of each country, which is calculated giving equal weIghtage 
to life expectancy, educational achievement and GOP per 
capita. The educational index is baeed on both adult 
literacy anid combined primary, secondary and tertiary 
enrolment. The ranking of a country depends on several 
parameters including adult literacy. 

(c) The univeraalisation of elementary education and 
eradication of adult Illiteracy form the two pronged strategy 
for improving the literacy rate of the country. In the 
elementary education MCtor, Sarva Shikaha Abhiyan (SSA) 
has been launched with a holistic and convergent 
approach to implement Unlversalis.tlon of Elementary 
Education in a missioin mode with the dietrIct focus. 

The National Literacy Maion (NLM) .ims to provide 
functional literacy to non-literates in 15-35 age group. 
The thrust areas of NLM are improving female literacy in 
low female literacy areas, to organize residual illiteracy 
projects in areas which have substantial number of 
illiterates and to set .up continuing education centers for 
providing opportunities for life long leamlng to the neo-
literates. 

(d) The Registrar General & Census Commlaeloner, 
India has not released the age-wI8e literacy rates baaed 
on 2001 census. However, the State-wile literacy ratee 
for the population aged 7 years and above as per the 
2001 census Is enclosed 88 statement.. 

(e) The adult literacy rates· .... not projected on an 
year-ta-year basil. However, the goa1 of NLM is to achieve 
75% Hteracy rate by 2007. 

(f) to (h) The State I.Il8racy Million AuIhortdel under 
the reapeetlve State GovemmenI8 are reeponIIbIe for the 
proper implementation of literacy prograrnmae and aIIo 
to eneure that funde are not 11'IIIIwed. Fundi are .. 11_d 
in a phuecI manner by thll Department after review of 
the aatlafactory progress of Implementation of the projects 
and settlement of accounts. 

SI.No. 

1 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

18. 

StBIfl-wt. I./tMIt:y 01 1M .. IJtrIIf' 
7 + IIboIlfl - 2001·· 

State/UTe Uteracy Rate 

2 3 

Andhra Pradesh 61.11 

Arunachal Pradesh 54.74 

Allam 64.28 

Bihar 47.53 

ChhaItiIgarh 65.18 

Goa 82.32 

Gujarat 69.97 

Haryana 68.59 

Himachal Pradeeh 77.13 

Jammu and Kashmir 54A6 

JharkhancI 54.13 

Karnataka 67,04 

K.rata 90.92 

Madhya Pradesh 64.11 

MaharuhIra 7727 

~ 68.87 

Meghalaya 63.31 

Mlzcnm 88A9 
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2 3 

19. Nagaland 67.11 

20. Orisea 63.61 

21. Punjab 69.95 

22. Rajasthan 61.03 

23. Sikkim 69.68 

24. Tamil Nadu 73A7 

25. Trlpura 73.66 

26. Uttaranchal 72.28 

27. Uttar Pradeeh 57.36 

Condition of ... "_ In the Country 

*116. SHRIMATI KRISHNA TIRATH: Will the Minister 
of HOME AFFAIRS be pleased to state: 

(a) whether the Govemment Is contemplating to 
improve the condition of various jaJIe In the country; and 

(b) if so, the datails in this regard alongwith financial 
assistance likely to be provided to each State? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI MANIKRAO HOol YA GAVIT): (a) 
Yes, Sir. 

(b) In order to improve the condition of prieona, 
prisoners and the prison staff, Central Government In the 

1 2 3 

28. W .. Bengal 69.22 

29. A & N 1sIandI" 81.18 

30. Chendlgarh" 81.76 

31. o & N Havell" 60.03 

32. omnan & DIu" 81.09 

33. DeIhl· 81.82 

34. Lakahadweep" 87.52 

35. Pondicherry" 81,49 

All India 65.38 

**eensua 2001 Provisional. 

year 2002-03 launched a new non-plan echeme for 
construction of additional jail. to reduce overcrowding, 
repair and renovation of exlating jaJII, Improv.ment In 
sanitation and water supply and conatructIon of living 
accommodation for prilonl ltaff. The scheme Is to be 
·implemented over a period of five years from 2002-03 
with an outlay of Rs. 1800 crorea on coet .... arlng buIa 
in the ratio of 75:25, the ahare of Central Government 
being 75% and that of the State Government being 25%. 
During 2002-03, the CenIraJ share amounting to Re. 270 
oro,.. were reteued to the 27 States. Duling 2003-04, 
an amount of RI. 197 cro" has been releued baled 
on the perfonnance of the States. A statement ahowIng 
the tentative allocation of funda InclucIng the I'n8tc:t*'g 
State contrtbuIIon during five years .. well .. annual 
allocation Ie encloeed. 

(Rupeee In crore) 

S.No. State Annual Allocation A11oca11on for live years 

Central State Total Central State Total 
Shant Share Share Share 
75% 25% 75% 25% 

2 3 4 6 8 7 8 

, . Andhra Pradesh 15.9450 5.3150 21.26 79.7325 26.5775 106.31 

2. Assam 5.8725 1.9575 7.83 29.3nS 9.7925 39.17 
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3. Bihar 26.9175 8.9725 35.89 .1345725 44.8575 179A3 

4. Chhattisgarh 5.6025 1.8675 7A7 28.0275 9.3425 3737 

S. Goa 2D400 0.6800 2.72 10.2150 3A05O 13.62 

6. Gujarat 9.8850 3.2950 13.1800 49A1 16A7 65.88 

7. Haryana 15A125 5.1375 20.5500 17m 25.69 102.76 

8. Himachal Pradesh 3.0300 1.0100 4.0400 15.1575 5.0525 20.21 

9. Jammu and Kashmir 4.6350 1A45O 6.1800 23.175 7.725 30·90 

10. Jharkhand 63375 2.1125 8A5 31.68 1056 42.24 

11. Kamataka 8.0092 2.6697 10.6789 4OA25 13A75 53.90 

12. Kerala 4.9125 1.6375 65500 2457 8.91 32.76 

13. Madhya Pradesh 23.2725 7.7575 31.03 116.3550 38.7850 155.14 

14. Maharaahtra 19.3725 6A575 25.8300 96.87 32.29 129.16 

15. Manlpur 2.3575 0.7850 3.14 11.79 3.93 15.72 . 
16. Meghaiaya 2A525 0.8175 3.27 12.2175 4,0925 1637 

17. Mizoram 2.6625 0.8875 3.55 13.3275 4A425 17.17 

18. Nagaland 2.3700 0.7900 3.17 11.8875 3.9625 15.85 

19. Orissa 16.1025 5.3675 21A7oo 80.55 26.85 107AO 

20. Punjab 11.1675 3.7225 14.89 55.8450 18.6150 74M 

21. Rajasthan 9.7725 3.2575 13.0300 48.8625 16.2875 65.15 

22. Sikkim 2.7300 0.9100 3.64 13.635 4.545 18.18 

23. Tamil Nadu 14.3025 4.7675 19.0700 71505 23.835 95.34 

24. Trlpura 4.2000 1AOOO 5.60 20.985 6.995 27.98 

25. Unar Pradesh 34.6875 115625 46.25 173A375 57.8125 231.25 

26. Unaranchal 45450 15150 6.D6 22.7400 75800 30.32 

27. Weat Bengal 10.7850 3.5950 1438 53.9250 17.9750 71.90 

Total 270.0000 90.0000 360.0000 1350.00 450.00 1800.00 
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Drug Racket In Deihl 

·116. SHRI KAILASH BAITHA: Will the Minister of 
HOME AFFAIRS be pleased to state: 

<a) whether the Government Is aware of the 
flourishing drug racket in Delhi; 

(b) if so, the number of peddlers arrested during 
each of the last three years; 

(c) whether the Government has taken any initiative 
to identify the flourishing drug rackets and the drug 
pushers in the city; 

(d) if so. the details thereof; and 

(e) the action taken by the Government to liquidate 
the drug rackets in the city? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI S. REGUPATHy): (a) A study of 
illegal drug trafficking In Delhi conducted in 2001 indicated 
that it was not of highly organized nature. The drugs 
were being peddled by different operators working 
independently. 

(b) The number of persons arrested by Delhi Pollee 
under "the Narcotic Drugs and Psychotropic Substances 
Act, 1985" during the last three years and upto 30th 
June of the current year Is indicated below: 

Year 

2001 

2002 

2003 

2004 (upto 30th June) 

Persons arrested 

750 

928 

1482 

727 

(c) to (e) The measures taken by the Deihl Police to 
curb drug trafficking in Delhi include setting up of a special 
Narcotics Cell; intensification of foot and mobile patrolling 
in the areas where drug trafficking comes to notice; ctoee 
surveillance on the activities of known criminals dealing 
in narcotic drugs; setting up of special pickets In the 
areas known or suspected to be vulnerable to such 
activities; development of drugs-related intelligence on 
continuing basis; and launching of special drives 
periodically against drug trafficking. 

fTlW1SI8tionJ 

Poww Generation 

·117. SHRI SURESH CHANDEL: 
SHRI SHRINIWAS DADASAHEB PATIL: 

Will the Minister of POWER be pleased to state: 

(a) the total number of power projects functioning in 
the country at present and the power generation capactty 
of each of them, sector-wise and State-wl_; 

(b) whether capacity addition of power in the Nintt 
Plan was much less than the targeted figure; 

(e) if eo, the facta thereof and the target fixed and 
the steps taken by the Government to initiate the actual 
capacity addition In the Tenth Plan; 

(d) the actual capacity addition during the current 
financial year, till date as compared to lut year; and 

(e) the details of share of UnIonIState Govemments 
and private sector in power generation in the country, 
State-wise? 

THE MINISTER OF POWER (SHRI P.M. SAYEED): 
(a> 382 power generating projects with total installed 
capacity of 1,09,866.4 MW are being· monllored In the 
Central Electricity Authority. The StatiOIi"" and Sector-
wlee details of the projects are given In ltatement-I 
enclosed. 

(b) The original capacity addition target for the 9th 
Plan (1997-2002) was 40246 MW and achievement was 
19015 MW. The broad reuona for delay in completion of 
power projects were as under. 

• Delayed financial closures of private sector 
projects due to non-availability of aecrow. 

• Delay in land acquisition. 

• Delay In invutment decision. 

• R&R problema. 

• Contractual problema. 

(c) Total capacity addition target fixed for the 10th 
Plan (2002-07) Is 41,110 MIN .. per tabte given beIow:-
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Hydro Thermal 

Central Sector 

State Sector 

Private Sector 

8,742 

4,481 

1,170 

Overall 14,393 

Following steps have been taken for realization of 
Tenth Plan targets: 

• The 1 Oth Plan capacity addition targets were 
finalized in consultation with the States and on 
the basis of identification of individual projects. 

• The monitoring mechanism has been 
strengthened. The CEA has a nodal officer for 
each project, both at the conception stage as 
well as during execution. In addition, regular 
review meetings are being organized in the 
Ministry of Power. 

12,790 

6,676 

5,951 

25,417 

to 0utI6/ItJn6 ea 

(All fig. in MW) 

Nuclear Overall 

1,300 22,832 

0 11,157 

0 7,121 

1,300 41,110 

of a good project is not hampered due to lack 
of funds. 

• The Central Plan outlay hal been increased by 
more than three times In the 10th Plan In 
comparison to 9th Plan. The Planning 
Commiaalon has allocated an outlay of As. 
1 ,43,399 crore for the Ministry of Power for the 
10th Plan. This includes a budgetary support of 
Rs. 25,000 crore. The corresponding flgur .. for 
the 9th Plan were Rs. 45591 crore and Rs. 
14943 crore respectively. 

• In order to make up for any shortfall In original 
targets during 10th Plan, back up projects have 
be':n identified in consultation with Statesl 
CPS Us. 

(d) A total of 522.92 MW was added up to June, 
2004 during the current financial year (2004-05) whareas 
during the same period in the last year 2003-04 (upto 
June 2003) the capacity addltton was 417.85 MW. 

• Power Finance Corporation and Rural 
Electrification Corporation have mobilized 
themselves adequately to sea that the execution 

(a) Tha details of Sector-wlse/State-wlse power 
generation In the country are glvan in Statemant-II 
enclosed. 

St.,.",.", I 

List 01 POWttl' Project8 In IINI CounI1y IIIKI Ihsir monllMKJ C/IpIK:Ity In MW 118 on 30.06.04 

MonIknd McnIoIId McrtDrId MdIIId MonIInd 
Type of Generation CapaciIy Type 0/ Genandion CIpIdIy Type 01 GnIIIIan CIpdy Type 01 GIrwdan CIpdy Tp 01 GnIIIan CapII:iIr 

MW All on MW AI on MW AI an 1M AI on MW AI an 
30.6.04 30.8.04 30.8.04 30.8.04 30.6.04 

2 3 4 5 6 7 8 , 10 

NORTHERN REGION WE8TDN REGION SOUTHERN REGION EASIERN REGION NORTH EAST REGION 

l·UD 10·1iWABAI 14. lNDIIRl PIWIEIII 19,1ItIIl 26·AIIAIl 
Central Sector'" 

BhaIua 1250.0 Stale Sedor"' StIle Sedo(" SIII8 SIc:Ior'" SIIII Sedor*" 

GanpiIIl ns 0IIIvIran 534.0 1('" 80.0 IInIi 310.0 - a.ndIIpIr 60.0 
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2 3 4 5 • 7 I • 10 

KoIII nIl lIIai 150.0 1(',.... NIW 500.0 MuIII.1PII 210.0 NlmqI ST JOD 

Detw 990.0 GIIdIi N9r 660.0 --- 1260.0 IangIiglan _UI 

Pong 360.0 WIIIlIdIaII 1260.0 R'G111dft.8 62.5 8SEB n.n.I SJO.IIO 

SiIdIa RIp. 2«1.0 NIIIn 30.0 ASE8 n.nn.I DID 

88MB Hydro 27SS.o KutdI Lig. 21S.o ~s.na GoO KaII 20.0 

Sen WIll CInlI '" NlmqI GT 11.5 

2. II1.II GEB n.nw 3759' APGEN n.m.I 2tW SOIII EIII CInlI J.J NlmqIMP no 
E.G. CInlI 1S.o LIkwI GT 120.0 

State Sedor' G.S.E.C.L (G. 5) 210.0 ~GT mJ UabIII GIl T-G 21.0 

I.P. SIaIion 2475 G.8.E.C.L (W. 7) 210.0 
BSEB "*' 44.9 

Rej;IaI 135.0 APGPC G.T.G. mJ ASEB G.T.G. 244.5 

GSECl TIwmII 420.0 CenIIII SIaIDr"" 

IPGPCL ThennII 3825 MlIHanI 1141 KRIglan 140.0 "'SecW" 
DIuIrIn GT 27.0 Upper SIIIIU 2«1.0 D.LF.Pvt. 24.5 

I.P. GT 180.0 l.GWIr 8IIIU 460.0 NTPC 'HwIIIII MO.o 

I.P. WHP 102.0 GEB G.T.G. '11.0 T.B. DIm 36.0 i1# DlF AIIMI 11wmII 24.5 

Pllgali CCGT 330A UbwI GT 144.0 .. 36.0 TaIIII 'I1IIImlI 1)7OD call SIcW"' 

NlgII;n • 110.0 

IPGPCL G.T.G. 612A DtIMIIII CCPP 105.9 NIgII;n • ABC 90.0 TaIII..,.n 44.9 KIhIgIIi GT 291.0 

NlgIIpIl Sagar LBC 60.0 

Ctr*II SecIor"" GSECl G.T.G. 249.9 ~ 2S.o TaIIII GnIIIiDn 1414.9 NEEPC G.T.G. 291.0 

Badarpur 705.0 SdIlIIIm 770.0 

HaziII CCCP 156.1 SIIIIIIm LB 911D.o 20 • .IIWIIHIIm 225.0 

NTPC lhennal 705.0 ~ '11.0 

GSECl G.T.G. 156.1 NzIm. 10.0 M Sedar"' NEEPC ... 225.0 

T 0fII ThennIII 1699.9 PInnl~ 20.0 PIlI-. 770.0 

lIIai 3OS.o Si9r 1S.D TaIIII.,.... 190.0 

TCICII GennIon 1699.9 KIdn 240.0 SnIIIItt,dIo 30.0 m11Wlllll 770.0 

TaIIII", moO 

3. MARYMA GEB Hydro S4SD APGENHydro 3601 T ..... GoO 

TaIIII GnIIIiDn 1115.0 
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2 3 4 5 6 7 8 10 

Stale Sector'" s.dar s.w 4SO.D PriYIIe SecIof" 1VNl. Thermal 420.0 

F'BAD ExIn. 165.0 PeddapInn CCGT 220.0 27. IlEGHAUB 
Panipal 860.0 SSVN. Hydro 4SO.o SOOerTV1IchI 130.0 

BSES(P) 1bemIII 220.0 Chandl 8.0 State SecIof" 

HPGC Thennal 1025.0 Private SeQof" KyracIemIUII 60.0 

A.E. Co. 60.0 ~GT 235 A JSEB HydIo 138.0 lbiMI 114.0 

W.Y. Cal 48.0 Valwa GT 100.0 UmIIU ',.2 

SabannaII 330.0 GVK Ind. Thermal 23SA CenIIaI Sector' 

HPGC Hydro 48.0 ChMdrapIn 7SO.o MEGEB Hydro 185.2 

AECO 1hennaI 490.0 Konaeeema CCPP 140.0 Bokaro A 175.0 

Central SecIof" Bokaro B 630.0 CermI Sector' 

PBAD CCGT 430.0 e- GT •• 0.0 KEPSThImIII 140.0 I<honcIor'II SO.o 

DVC Thermal 1555.0 

NTPC G.lG. 430.0 Es8II' Thermal 0.0 KondIpaII GT 3SO.o NEEPC Hydro SOD .. MIllIon GT 90.0 

Total Thermal 1455.0 G.I.P.C.l. GT 312.0 Kondapeli 'TheImII 3SO.D Total Hydro 235.2 

Sural Ug. 2SO.D DVC G.IG. 90.0 

Total Hydro 48.0 LVS Power DG 36.8 Total Generation 235.2 

GIPCL TIamII 562.0 PandIIt 80.0 

Total Generation 1S03.o LVS Power Thermal 36.8 TIIaya 4.0 lI·tweIB 
G.T.E. Corp. 65S.D 

GodaYIJI GT 208.0 DVC Hydro 84.0 State Sedor"" 

4. IMCHAL PfWIEIH GTE Corp. ThennII 655D I.eimakIaIg DG 36.0 

SIIIe Sector"*' SPECT Ind. Thennal 201.0 T 0IIII Thermal 2835.0 

Gii BIIa 60.0 cn.t Secix"" MPDC D.G. 36.0 

SIrtIY Bhabe 120.0 KawaI GT 644.0 CtrnI SedDr"*' TOIIII Hydro 222.0 

Bassi 60.0 Gaidlar GT 648.0 R'GInIIm STPS 2100.00 CemaI sar"" 

BInwa 6.0 ~ 1000.0 T otri Generation 3057.0 LoIdak 105.0 
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Andva 17.0 NTPC B.lB. 1292.0 

ThiIot 45 NTPC 11wmII 31110,0 21. a.M tffIC HvID 105.0 

Ghanvi 22.6 440,0 

Gaj 105 TGIII 1hInnII 7515,0 SIIII SedDr*" Tall! 11wmII 36,0 

Saner 12.0 NPC Tot. MJ 440.0 lB. V., 420.0 

Total H)1InI 36431 TGIII HvID 10s.o 

HPSEB Hydro 312.6 TaII!11wmII 7611,0 OPGC 11wmII 420.0 

Total GennIan 11151J TGIII GnrIIian 141.0 

Private Sector"· TGIII NucIIIr 440.0 BIImiI 360,0 

Baspa 300.0 1S.11B1LA HIIIuId 3t175 29. DI!IIA 

Tall! HydIo 995,0 AIngII 250,0 

BaspNHP Hydro 300.0 SIIII SedDr*" U!II* KaIIb 310.0 SIIII SedDr*" 

TGIII GnrIIIn 9046.0 BIIrnIIIpnn DB 1065 IndIMII 600.0 BlInn GT 21.0 

MaIana 86.0 11. MADHYA et. KajIIcDdI DG 121.1 AaIItIiI OT 69.0 

OHPC HvID 11375 

MaIn Hydro 86.0 KSEB D.G. 235J TqxnG.T.B. 90,0 

SIIII Sec:Ia("" PIMII SleW" 

CenIraI Sec:Ior". SIIpIn 11425 K*dI 125.0 ICClIMP 0.0 15,0 

DehIr 990.0 AInII KIIak 50.0 IcUdd 710.0 

Pong 360.0 AInII Knk Eld. 240.0 s.rigIrI 300,0 ICCl. 11wmII 0,0 T_HvID lS.o 

SIqay GIIIIIi 840.0 IdBIIIJIr 75.0 

88MB HydIo 1350.0 KIIdIId 50.0 NIIDo Imp. 0.0 CRIll SedDr*" 

MPGPO.. '11IIImII 22725 St.-,. 54.0 /tIIIIIIGT 14.0 

BIira SU 180.0 -- 0.0 NIIDo 11wmII 0.0 

Chamara 540.0 G..tlISIgIr 115.0 NEEPC G. T.G. 14.0 

Chamn II 300.0 BIIgi 90,0 ,..... 45.0 CInIIII ear-
Pench 160,0 f'IIIvIIII 375 Tilda' 460,0 TGIII 'n.m.t 174J1 
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NHPC Hydro 1020.0 Raj;III (UP) 45.0 PoriIgaIdu 32.0 TIk:hIr STPS 2SIMl.o 

BnIgIr (l) 315.0 Pomg.IIadIu L 16.0 Total Hydro 15.0 

~ Jhakri 1500.00 Bnegar (II) 30.0 P .... 30.0 NlPC ThIImII 2960.0 

Bnegar (18) 60.0 KalIda 15.0 Total GennIon 119.0 

SJVNI. Hydro 1500.0 IIifIiI91U 20.0 I.ower PIIiyIr 180.0 Total ThennII 3380.0 10. "MAl AM) 

MIInIra 10.5 

TatII Hydro 4568.6 MPGPCl. Hydro 835.0 CIanbIMIIw 65 T«*II Hydro 18375 

UnInI 62 Stale SectoI" .. 

Total Generation 4568.6 Cemal s.r- Pappall 3.0 Total GenInIIon 52175 LIdm RO 16.0 

VIdI'dIa! STPS 2260.0 MIIIqIIIIy 2.0 

5. JAMMU l KMIIIR 0Ihtr Hydro 5.0 22·Z NIgIIInd Hydro 16.0 

NTPC lhennal 2260.0 

StIle Sector' KSEB Hydro 1820' en.! SecIor'" CtrmI SIcIof" 

Pampoll GT 175.0 Indira Sagar 500.0 ChIrIcbpIn 750.0 Doyq 75.0 

PIMte Sedo,..· 0\IgIpIr 3SO.D 

JKEB G.T.G. 175.0 NHDC Hydro 500.0 Cod1il CCGT 174.0 IlokaJO A 175.0 NEEPC Hydro 75.0 

IlokaJO B 630.0 

Lower .hUn 1OS.D Total ThannII 45325 BSES(C) ThennIII 174.0 Mejia 630.0 Total Hydro 91.0 

Upper Sinct1 127.0 

GancI1arbaI lS.D Taul Hydro 1335.0 KasaIgode OG 21.9 DYe ThemIII 2S3S.D Total GennIon 91.0 

ChenIni 23.0 

MohII1 9.0 ToIII GennIon 58675 RPG ThemIII 21.9 MIllIon GT 90.0 31. NMMCIII!. IN ... 

KargI 3.8 

Sewa 9.0 12. CIIIlTI'IQMH MariyIr 10.0 DVC G.T.G. 90.0 SIIIe Sedor"' 

SIakna 10.0 ~ 21.0 Tago 45 

bI!~ PIIICheI 80.0 tun 0.0 

JKE8 Hydro 301.8 KOIbI-II 160.0 KLPVT Hydro 31.0 UIiIIan 60.0 
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2 3 4 5 8 7 8 • 10 ,. 
l<oItII-Ili 240.0 - 4.0 AnndIaIt¥ft 4.5 

CanIIaI Sector-tt Korba Will 840.0 CIIIIrII SecIor"" ).F'>·· 
. '\j", 

SIIII 690.0 ",W.GT 350.0 ovc..,..· 144.0 CIIIIrII SecIar"" 
/' 

lJIi 410.0 CSEB 11wmII 1240.0 / RIngndI • .0 

NTPC G.T.G. 350.0 T oCII 'llIImIIl 2625.0 

NHPC Hydro mOD Haadeobango 120.0 
NEEPC_ 

• .0 

G..p 10.0 ToIIIlbIInI 7112 ToCII HydnI 144.0 

Total ThennaI 17S.o TGIII HydnI a.5 

CSEB Hydro 130.0 Tatal HJdIo 18511 Tatal GnIIion 2769.0 

Total Hydro 1471.8 TGIII GnnIIiDn. 05 

CenbaI Sector"' T 0lil BInMIIIan 2632.9 D.m,·e, 
T 0lil Generation 1646.8 'Korba STPS 21110.0 .1 .... ·'· , ..... 

16. IWNTAKA SIaIt SecIot'tt 

6. !IlIIAI NTPC ThIInnII 21110.0 D.P.l. MO.o StIlI Seao(tt 

SIIII SIctor' .. BIIIIbI DG 12.9 

State Sector'" Total Thermal 3340.0 RIic:Iv 1470.0 DPL 1hIImII J90.o 

GNDTP (Bhatinda) 440.0 MIznn DG 22.9 

GHTP (leh Moh.) 420.0 Total H)'dIo 130.0 KPCl ThInnII 1470.0 BIndel 530.0 

Ropar 1260.0 SII'IIIdII 410.0 ToIII 1bImIII 22;' 

Total GarI8IIIiDn 3470.0 v ..... (DG) 120.0 KoII;IIf 1260.0 

PSEB Thannal 2120.0 BIIInMr 630.0 ToIII GIIIIndion 22.9 

13. IWWWIH1'IA WN. D.G. 120.0 
~ ;',.' 

SIwnan 110.0 f8IOC ThannII 29G0.o "NIIpoo 

,AnIrqU Sahib 134.0 Stall Sec:tof" JOG 120.0 

R.,... 600.0 NI!IIk '::.&;io •• 910.0 s..uIdIun 42.0 KIIbI GT 40.0 CdII 81c1Df" 

U.&AII .• C. 90.0 KIIIIII 1010.0 ~ 17.2 SlPGT 211.0 KIIIIIfII GT 191. 
MIMian 207.0 K'IchedIII 840.0 ....... 27.0 Hilla GT 40.0 AgnIIGT 14.0 

PInI 58.0 
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PSEB Hydro 1141.0 .... 471.0 KEB..,. 21161 VtWIIC aT.a. 1110.0 NEEPC G.T.G. 375.0 

PIlI 690.0 

CenIraI Sec:Io(" CIwIdIIpIr 2340.0 SIniIIrf 191.0 JIIkIIIIIa 35.0 IChandDng SOD 

BhIIoa 12S0D KIln lSO.o I' ... 4.0 KapIl Z25.o 

GanguweI n5 MSE8 'IIIInIIII 6l96D KodIIII 1211.0 ~ SOD o.no 75.0 

Kalla n5 KINI 1111.0 T_ rl5 ...... 4115.0 

IJIIn GT 672.0 KIhI8upI 1110.0 

88MB Hydro 1405.0 UIIn YMP 240.0 1JgI..-Idd 55.0 WBSEBH,dIQ 1265 NEEPC", 755.0 

VRII 230.0 

TOIII 1hennII 21211.0 MSEB GJ.G. 912.0 IIIIdII 33A PIMIII SleW" T*11*IIIII 375.0 

GhII PIIIIIII 32.0 .... 60.0 

ToIII Hydro MoO Koyna 19211.0' MInI DPH 9D -... 130.0 TIIIII..,. 755.0 

VIiIImI 60.0 MIIIIIpIr 9.0 1IIgIIh 240.0 

T 0lil GanerIIion 4666.0 TIIri 60.0 ..... 240.0 w.n REP!.. 135.0 Tall! a...IIn 11311.0 

til TIIiI RIce 111.0 1S.D Budge Budge 5l1li.0 

MIld DPH 

7. BA.IISTtWt EIdIrI 225 

Veer 9.0 KPCl Hydro 2694A csec ...... 11165.0 

StIlI Sedor"" BIIIIgIIh 16.0 

Kola 1045.0 PIllIon 12.0 PMII SleW" CIItII SIr.W" 

SInIgIIh 12S0D BhIIIdInIIn 44.0 a...,1Q 25.2 DIIgIpIr 3511.0 

Pawn 10.0 ... 63DJI 

PRVUNI. 1benneI 2295.0 w..,t 4J IIIIIIy n.n.I 25.2 

K'VASlA (PnhII) 16.0 DVC 'IIInII .,.0 

RamgI/tI GT 76.0 K'VASlA (V'" 8.0 Taa.; 2211.0 

RamgIIh ST 37.8 BIIIIIa 1SD FIIIIIIII STPS 1600.11 

Kner 4.0 GMR e.g"... DID 

RAVUNl GJ.G. 113.8 l'iIii 1U NTPC'IIInII 1600.11 

SIIya • 6.0 T ....... _.II 
R.P. Sagar 172.0 MIniIIdah 6.0 60.11 
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2 3 4 5 8 7 8 • 10 

J, Sagar 99.0 Cham 2.0 .IndII ".... .,0 

MlhiBajaj 140.0 V ... o.m 15 DYe HydnI '~' 60,0 

AnoopgIIh 9.0 DiNIe S.o __ 00 
81J 

SIIIIgIIh 4.0 WIma 16.0 TIIIII ThemIII 7035.0 

RMC MangIoI 6.0 Duell GInga 24.0 Till PCl 1'hInnIII 81J 

TaIII Hydro 1165 

RRVUNL Hydro 430.0 MSeB Hydro 2353. ShI\1IIn liD 

~ 6.6 TaIII a.nnton 72215 

CenIIBI Sector'" PIivIIe Sec:W"' HIrqI o.g 

Anta GT 413.0 Dharu 500.0 MIdIMmnI 3D 24." 

NTPC G,lG, 413.0 BSES The_ 500.0 IIoUa HydnI TIll MSecW" 

L.I • .,. 12.0 

R.A,P,S, 740.0 DhIIboI GT 740.0 U U. ftonIdu ID .., 4.0 

NPC Tol. NU 740.0 Enron ThennaI 740.0 .. PC H,dIo u 
SIddm ~ 24.0 

Total ThamIaI 2821.8 Tronmay 1150.0 CdII SIca'" 

Trombay GT 1ao.o KIIgI 440,0 CdII SIcb'" 

T oIaI Nuclear 740.0 RqIIt 60.0 

TIIa Mill. Thermal 1330.0 NPC Tol. NJ. 440.0 

ToIII Hydro 430.0 NHPC~ 60.0 

BhinI 132.0 TaIII Thermal 21765 

T oIai Generation 3991.8 !lila PSS 150.0 TOIII Hych 84.0 

8hivpIri n.o TaIII NudIIr 440.0 

8. UUAR PJW)EIH KhopoI n.o T alii GenenIIion 84.0 

ToIII Hydro mu 

State Sector"" Tata MM. Hydro 426.0 25 ....... fICOIIR 



83 JULY 13, 2004 84 

2 3 4 5 6 7 • 8 10 

Obra 1482.0 T .... GaIIIIon SSS1J 

Prii 242.0 CenbII SIcIor"' "'SIeW" 

H'~ B 425.0 Tarapur 320.0 17. r- IMDU KIIpong 55 

Pam 220.0 

Anpara 1630.0 NPC Tol.~. 320.0 SlIfe Sedof" MN ADM Hydro 55 

SIIIIII 11IennaI 10.0 Ennen 450.0 

T 0lil TharmaI 9878.0 Tibin 1050.0 TOIIII Hydro 5.5 

UPRVUNL ThermaJ 4009.0 MIlIur 140.0 

T 0lil NucI.-' 320.0 NarII QwnrIIi 630.0 . TCIIII GInnIIon 55 

RItInd 300.0 

Obra 99.0 Total Hydro 2779.8 TNEB 1hermaI 2970.0 

MI/aIIIa 30.0 

Ganga CnJ 24.8 ToIII GenarIIion 12977.8 BalIn Bridge GT 120.0 

IOwa 72.0 

NIImIn GT 10.IXI 

UPHPC Hydro 525.8 V ..... GT 95.0 

KI8IIIm GT 63.0 

Central Sector"· 107.0 

SingrU STPS 2000.0 

Rihand 1000.0 TNEB GJ.G. 395.0 

Unchahar 840.0 

DadIt (NCTPP) 840.0 ,.,.. 70.0 

Tna 440.0 P)1rInI DIm 2.0 

..". 36.0 

NTPC n.m.I 5120.0 KaIIdIh S5500 

.... DIm 40.0 
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2 3 4 5 • 7 8 • 10 

Mit' GT 652.0 MlarTIIIIII 200.0 

Dadri GT 817.0 PerttIr 140.11 

Ko*rIr 100.11 

N1PC G.T.G. 1469.0 ShoIIyIr 95.11 - 60.0 

NAP.S. 440.0 ~ 30.11 

~ 28.0 

NPC Tot. NUC 440.0 ~ 35.0 

T 0181 Thermal 10591.0 .,. 20.0 

t..o.r MI 120.11 

KIdIInpIII 400.0 

Total Nuclear 440.0 VIIgII 6.0 

t..o.ra.- 16.0 

TCUI Hydro 525.8 8IItnr DIm 75 

PIIIM'IV*t 30.0 

TIIIII Gnndion 11563.8 

9. IDIANNCIW. TNEB" 19905 

,..... ...... 
Slate Sector'" s.may. ... OO 106.G 

RImgInga 198.11 

KhIIlmI 4tA IiIIdIaI P n..t 106.G 

PIIhd lOA 
'" 

CIibIo (YaN) 240.11 NrpII TPS (Z) 250.11 

IChodri 120.11 

CIlIa 144.11 NIpIIi 0 'I1IImIII 250.11 

MIneri ShIll 90.11 
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2 3 4 5 8 7 8 10 

Ohakrani 33.8 P. NaIll CCGT 330.5 

0haIipur SID 

KIN 30.0 PPNPG Thermal 330.5 

SobIa 6.0 

USEB Hydro 974.6 SirnIIpII DO lOS] 

Cenllal Sector'" ~ TlwImII 105] 

Tanakpur 120.0 

NHPC Hydro 120.0 B. Bridge D.G. 200.0 

Total Hydro 1094.6 V_ ThennII 200.0 

CInraI Sedaf" 

Total Generation 109U NeyvaII ST I 608.0 

NeyvtII STH 1470.0 

NeyveI finII EId. 420.0 

NLC ThImIII 2490.0 

MAP.P. 340.0 

NPC Tot tlI 340.0 

ToIII ThnaI 6847.2 

ToIII ,... 340.0 

ToIII Hydn) 1990.5 

Total Gennion 91771 

18. parq;!UUi' 

9IItI 8IcIof" 

KInIIII 32.5 

PPCl. G.T.G. 325 

ToIII 1hermaI 32.5 

T alii GananiIion 325 
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2 3 5 .8 7 8 I 10 

THERMAL 

SIII8 10732.7 

CftII 8137.0 

PIIvaII 0.0 

TOIII 11169.7 

NUCLEAR 1110.0 

HYDRO 

SIIIe 3733.8 

CftII 6565.0 

PIivIII 316.0 

TGtII 10614.8 

T GtII Region 30734.5 

."".".", /I 

0tIIiIIM 01 ~ ..,. (J/ StIlt. ,. No SIIcItJr In I't:Mw ~ tIJIfnJI 2OfJ3..2(J(N 

Sector-wile Gen. In MU %Share of Total Gen. 

Name of State State Central Private Total State Central Private 

2 3 4 5 8 7 8 

DelhI 5161 5432 10593 48.7 51.3 0.0 

Haryan. 7000 2792 9792 71.5 28.5 0.0 

Himachal Pradeeh 1360 8939 1454 11753 11.6 76.1 12A 

Jammu and Ka8hmlr 920 6350 7270 12.7 87.3 0.0 

Punjab 18623 6958 25581 72.8 27.2 0.0 

Rajasthan 1S945 7100 23045 69.2 30.8 0.0 

Uttar PradeIh 22827 51soe 74335 30.7 69.3 0.0 

un.ranchel 3392 512 3904 86.9 13.1 0.0 

Gujarat 26385 10291 10608 47284 55.8 21.8 22A 
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2 3 4 5 6 7 8 

Madhya Pradesh 16727 16569 33296 50.2 49.8 0.0 

Chhattisgarh 7916 16333 24249 32.6 67A 0.0 

Maharaahtra 50150 2497 14724 67371 74A 3.7 21.9 

Andhra Pradesh 27586 24054 6092 57732 47.8 41.7 10.6 

Kerala 4496 2118 1109 7723 58.2 21A 14A. 

Kamalaka 19116 3123 2801 25040 76.3 U.5 11.2 

Tamil Nadu 24081 17973 4616 46670 51.6 38.5 9.9, 

Pondicherry 277 277 100.0 0.0 0.0 

Bihar 404 5972 6376 6.3 93.7 0.0 

Jharkhand 2554 4204 6758 37.8 62.2 0.0 

Orissa 8947 13742 '139 23828 37.5 57.7 4.8 

Weat Bengal 16527 15300 6692 38519 42.9 39.7 17A 

Sikklrn 36 345 381 9A 90.6 0.0 

Andaman and Nicobar Islands 0 0.0 0.0 0.0 

Assam 707 2261 125 3093 22.9 73.1 4.0 

Meghalaya 525 206 731 71.8 28.2 0.0 

Manipur 504 S04 0.0 100.0 0.0 

Trlpura 517 S66 1083 47.7 52.3 0.0 

Nagaland 164 164 0.0 100.0 0.0 

Arunachal Pradesh 11 973 984 1.1 98.9 0.0 

Mizoram 0 0.0 0.0 0.0 

Total All India 282190 226786 49360 $58336 50.5 40.6 8.8 

{English} (b) whether the State universlti .... compared to 
the Central Unlveraltlea are getting 1888 grants from the 

Grant. to State Unlve ... nl .. University Gram. Commission; 

*118. SHRI SUSHIL KUMAR MOot: WiU the Minister (c) " 10, the factual poeltlon in this regard; and 

of HUMAN RESOURCE DEVELOPMENT bepleaaed to (d) the action prapoaeeJ to be taken to enhMce the 
state: granta to the State Unlversltiea 80 that they could meet 

their raquil1H118nt? 
(8) the criteria adopted for sanctioning grants to State THE MINISTeR OF HUMAN RESOURCE 

universities; DEVELOPMENT (SHRI ARJUN SINGH): (a) to (d) 
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According to the information fumished by the University 
Grants Commission (UGC), a State University is eligible 
to receive financial assistance from the UGC provided It 
is recognized for Central asaistance in terms of Section 
12(8) of the UGC Act. All eligible State unlveraltiea receive 
financial assistance from UGC under the General 
Development Assistance Scheme on a plan-tOoplan basis. 
In addition, the universities are eligible to receive grants 
for certain special schemes meant for universities, 
provided they satisfy the conditions laid down in the 
respective guidelines. 

Central Universities are established by Acts of 
Parliament and the Slate Unlveratties by Acts of State 
Legislatures. Development and maintenance expenditure 
of Central Universities Is met by the Central Govemment 
through the UGC and that of the State Universities by 
the respective State Governments. The UGC, as a 
supplement, provides only the development grant to the 
eligible State Universities as per the prescribed norms 
and subject to the availability of resources. The 
parameters for considering the proposals under special 
schemes for both the Central Universities and State 
Universities are the same. 

With a view to enhance development assistance to 
the State UnNersities in the X Plan, an outer limit of 
enhancement to the extent of. 25% haa been fixed, over 
and above the IX Plan allocation, in case of Central 
Universities, whereas in the case of State Universities 
this limit has been fixed as 50%. 

/Transl8lionj 

Partlctp.uon of Women In Education 

*119. SHRI RAMDAS BANDU ATHAWALE: Will the 
Minister of HUMAN RESOURCE DEVELOPMENT be 
pleased to state: 

(a) whether the Government is contemplating to 
implement a national action plan to ensure more 
participation of women In the field of education; 

(b) if so, the time by which it is Hkely to be flnallHd; 

(c) the salient features of the said scheme; 

(d) the norms for selecting universities for giving 
grants under this scheme; and 

<e) the names of universities which are being 
considered for theee grants? 

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT (SHRI ARJUN SINGH): (a) to (e) The 
National Policy on Education, 1986 and ItI Programme 
of Action, 1992 provides for a weI~1ved emphasis 
In favour of women's education. The policy envisagea 
that the national education syatem will play a poeItIve, 
Interventionist role in the empowerment 01 women and, 
while the removal of women's illiteracy and obstacles 
inhibiting their acces& to, and retention in, elementary 
education win receive overriding priority, major emphuia 
will be laid on women's participation in vocational, 
technical and professional education at different levels. 

One of the basic prinCiples of govemance, as 
contained in the Government'e Common Minimum 
Programme, is to fully empower women politically, 
educationally, economically and legally. The programme 
envisages, among other things, that village women and 
their associations will be encouraged to assume 
responsibility for aU development schemes including 
primary education. 

The Govemment have launched many programmel 
for the education and empowerment of women, such u 
the Sarva Shlkaha Abhlyan, Mahila Samakhya schemes, 
expanding board and hoItel facilltiel for girl students of 
secondary and higher secondary schoole etc. The 
Ministries of Social Justice and Empowerment and Tribal 
Affairs are also implementing schemes of relidenttal 
schools for scheduled cuteltrlbe girls in a..... of very 
low literacy as well as the award of scholarships to SCI 
ST students with special emphasis on grlls. Under the 
Women'. Vocational Training Programme, there are 
women's Industrial Training Institutes affiliated to the 
Directorate General of Employment and Training. 

The following facilities are provided by the University 
Grants Cornmi8eion (UGC) for women In higher ec:Iucation: 

(i) Under the scheme of Grant. to Women 
Unlversitie. for Technical Course., financial 
assI8tance is provided for the Introduction of 
undergraduate courses in emerging ...... under 
Engineering & Technology with a view to give 
women the opportunity In ...... perceived to be 
prestigious and associated with better 
emoluments and worle conducted, and to reduce 
the gender imbalance in the sphere of 
Engineering & TKhnokJgy. 

(ii) There i. a special IICIMme for conIIIucIIon of 
women's hostels. 
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(iii) Women study cent .... have been set up by the 
UGC In many universltlea. 

(Iv) A scheme of Part-Time Research Asaoclateehlps 
for Women has been floated by the UGC. 

(v) Centres have been set up to provide day-care 
facilities on payment basis at unlveraltlal for 
children from around 3 months to 6 years of 
age, whose parenti (University employeeaJ 
research scholars) are away from home 
throughout the day. 

(vi) Constitution of cells to combat sexual 
harassment in universities. 

The selection of universities In each of these schemes 
is made as per the norms prescribed by the UGC. All 
the universities included under SectIon 12(8) of the UGC 
Act are eligible to apply under the above schemes. 

The education of women and girls continues to be 
an area of emphasis in the Indira Gancl\i National Open 
University (IGNOU),s programmes and projecta. 

/English) 

New Drug Policy 

·120. DR. M. JAGANNATH: 
SHRI ADHIR CHOWDHARY: 

Will the Minister of CHEMICALS AND FERTILIZERS 
be pleased to state: 

(a) whether the Government has recently decided to 
introduce a new drug policy; 

(b) if so, the salient featu .... thereof; 

(c) the time by which the new policy Ie likely to be 
Implemented; 

(d) whether any safeguards have been provided 
therein to control the rising pr1ce8 of medicines and 
pharmaceutical products, particularly life-saving drugs; and 

(e) If so. the details thereof and If not, the reasons 
therefor? 

THE MINISTER OF CHEMICAJ.S AND FERTILIZERS 
AND MINISTER OF STEEL (SHRI RAM VILAS PASWAN): 
(a) to <e) The Govemment announced the 'PharmaceutIcal 
Policy 2002' In February 2002. The main objectlvee of 

thl8 Policy are, inIwIIJC enaurtng abundant availability at 
reuonable prlcee within the country of good quality 
.... ntl.1 ph.rmaceutlc.1s of mUl con.umptlon and 
strenglhening the Indlgenoul capablHty for cost lIffecttve 
quality production. However, • pubic tnter.t litigation flied 
in the High Court of Kamataka .t BangaIore resulted In 
an Order dated 12.11.02 which 8topped the Government 
from Impl.mentlng the price control regime of the 
Pharmaceutical Policy 2002. This Department filed a 
Special Leave Petition (SLP) before the Supreme Court 
of India against the Order of the Kamataka High Court, 
which hu been admitted as SLP (C) No. 366812003. 

VoodOMI eour.. 
·121. SHRI 8. VINOD KUMAR: Will the Minister of 

HUMAN RESOURCE DEVELOPMENT be pleased to 
state: 

(a) whether the Government propoI88 to review the 
vocational courses started at the IeCOndary level; 

(b) If 80, the datallI thereof; 

(c) whether the Government has taken some stepe 
to boost vocational education in the country; 

(d) If eo, the details theraof .nd the atage at which 
the vocational COUI'IM have been started in the schooII 
and coIlegee; 

(e) the name of cou,... recommended by the Union 
Govemment to the State Government to be started by 
their universities; 

(f) whether the fundi aIlocaIed therefor to States have 
been utilized; and 

(g) If 10, the datallI thereof, State-wiIe? 

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT (SHRI ARJUN SINGH): (a) to (g) Bued 
on the recommendation of the various review groupe! 
commItteeI, the existing scheme of vocationalllation of 
aecondary education is being reviled to make It modular 
in nature .nd competency baled wIIh multipoint entry 
and exit In order to provide dlveralflcation of educational 
opportlMlltiM 10 .. to enhance individual employability, 
reduce mismatch between demand and auppIy of skilled 
manpower and to provide an ... matIve for thole pursuing 
higher education. The COU1'888 offered will be demand 
driven baled on the need surveys conducted for the 
IndultrlWa.er organizatlonl. The revIHd acherne wID be 
implemented after getting the nec .... ry approv .... 
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A statement showing the grants releaaed by the 
Ministry of Human Resource Development to the State 
Governments and the utilization· details are enciONd. 

The University Grants Commission (UGC) provides 
financial assistance to selected CollegesJUnlveraltiea for 

conducting carwr oriented woaUonaI cou ..... The UGC 
cIoea not provide grn. chctIy to the Stale Govemment. 
Cou,... Introduced by the Unlverelty Grants Commlalon 
Include Vocatlonal COUf'I8I In 8l'1li, acIenoe, iocIaI ICIenceI 
and commerce. 

Gmnls MltMatld to th6 St.. GoV8l77lTllJl1Is undtIr 1M scIItNnfI of Vt:rc.1Ii:7.vN&t.ti:rn of ~", E~tion 
lit + 2 ItJVBI mid utiIIulion ".;lion _ on 1.4.2001 

S.No. Name of the Total granta expenditure .. on Unapent a.Iance .. 
State/UTs released 31.3.2004 on 1.4.2004 

2 3 4 5 

1. Andhra Pradesh 5920.G4 5202.69 116.35 

2. Arunachal Pradellh 6.35 6.00 .3S 

3. Assam 1197.78 1010.64 187.14 

4. Bihar 1686.30 1515.14 171.16 

5. Chhattlsgarh 

6. Delhi 186.10 139.27 46.83 

7. Goa 806AO 785.91 20M 

8. Gularat 776555 5395.25 2370.30 

9. Haryana 3486.72 3458.82 27.90 

10. Himachal Pradesh 425.90 425.90 

11. Jammu and Kashmir 971AO 3&0,09 591.31 

12. Jharkhand 

13. Karnataka 4287.74 4287.74 

14. K.,.. 6074.22 6074.22 

15. Madhya Pradesh 3668.66 3668.66 

16. Maharalhtra 1S024A7 14609.98 414A9 

17. Manipur 313.92 287.33 2659 

18. Meghalaya 39.05 18.93 20.12 

• 
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1 2 3 4 5 

19. Mizoram 220.91 212.12 8.79 

20. Nagaland 24.24 8 16.24 

21. Ori888 2388.86 2388.86 

22. Punjab 2452.13 1996.95 455.18 

23. Rajasthan 3345.84 3345.84 

24. Sikkim 312.32 20.84 291M 

25. Tamil Nadu 3318.84 3086.8 232.D4 

26. Trtpur. 29.78 29.78 

27. Uttar Pradesh 7527.16 7527.16 

28. Uttaranchal 

29. west Bengal 61.19 36.99 24.20 

U.Ta 

30. Andaman and Nlcobar Iliands 3.24 15 1.74 

31. Chandigarh 273A7 273A7 

32. Dadra and Nagar Haveli 5.25 2.96 2.29 

33. Daman and Diu 16.71 16.71 

34. Lakahadweep 

35. Pondicherry 111A5 82.19 29.26 

Total 71951.18 66267.96 5684.03 

N_:(I) The expenditure poIItIon Is given IIOCOI'dIng to the information ...... In the Deptt. 

(II) Unde, the UGC ICherM no grMt Is being r ....... 10 ... 8tatI GovIa. 

813. SHRI V.G. MAHAJAN-: WID the Mlnlater of HOME 
AFFAIRS be pleased to state: 

(a> whether 2001 cans .. report Is ready; 

.(b> If so, the details the., Stele-wile; 

(c) If not, the time by which It '8 likely to be 
completed; 

(d) whether the ce..... of dIMbIed wu conducted 
aeparateIy; and 

(e) If eo, number of dIubIed In the country, State-
wile? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI MANIKRAO HODLYA GAVIT): (a) 
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Ve., Sir. The Primary C8nIUI Abmact (PCA) giving 
population detaIII at VlllllgelTown level hal baM nll.M.d. I 

(b) The StatelUT level flgu .... are enciOied u 
Statement. 

(d) No, SIr. Spearate CMIIII W8I not conducted for 
dIAbIed. tiowver, a q&.-tIon on dIubIIity WM Included 
In the HoueehoId Schedule canvueed during CeneuI of 
India, 2001. 

(c) DoeI not ariIe In view of (a) above. (e) The data II not yet available. 

c...2OO1 

s..r-.... ~ - ItIt*, SIll_ MId UnItJn r.",."." 2001 

Code IndialStatelUnion Territory Pereon Male Female 

2 3 4 5 

00. India (1!xcI. 3 ~"one) 1 ,028,6 10 ,328 532,156,772 496,453,556 

01. Jammu and Kaahmlr 10,143,700 5,360,926 4,782,n4 

02. Himachal Pradesh 6,on,9OO 31)87,940 2,989,960 

03. Punjab 24,358,999 12,98S,()4S 11,373,954 

04. Chandigarh 900,635 506,938 393,697 

os. Utt&ranchal 8,489,349 4,325,924 4,163,425 

06. Haryana 21,144,564 11,363,953 9,780,611 

07. Delhi 13,850,507 7,607,234 6,243,273 

OS. Rajasthan 56,507 ,188 29,420,011 27,os7,1n 

09. Uttar Pradesh 166,197 ,912 87,565,369 78,632,552 

10. Bihar 82,998,509 43,243,795 39,754,714 

11. Sikklm S40,851 288,484 252,367 

12. Arunachal Pradesh 1pt17,968 579,941 518,027 

13. Nagaland 1,990,036 1,D47,141 94l~5 

14. Manipur (Excl. 3 Sub-DIvIaionI) 2,166,788 11195,634 1P71,154 

15. Mizoram 888,573 459,109 429,464 

16. Tripura 3,199,203 1,642,225 1,556,978 
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1 2 3 4 5 

17. Meghalaya 2,318,822 1,176,087 1,142,735 

18. Assam 26,655,528 13,7n~37 12,878,491 

19. West Bengal 80,176,197 41,465,985 38,710,212 

20. Jharkhand 26,945,829 13,885,037 131J6O,792 

21. Orissa 36,804,660 18,660,570 18,144,090 

22. Chhattlsgarh 20,833,803 10,474,218 10,359,585 

23. Madhya Pradesh 60,348,023 31,443,652 28,904,371 

24. Gujarat 50,671,017 26,385,5n 24,285,440 

25. Daman and Diu 158,204 92,512 65,692 

26. Dadra and Nagar Havell 220,490 121,666 98,824 

27. Maharaahtra 96,878,627 50,400,596 46,478,031 

28. Andhra Pradesh 76,210,007 38,527,413 37,682,594 

29. Kamataka 52,850,562 26,898,918 25,951,644 

30. Goa 1,347,668 687,248 660,420 

31. Lakshadweep 60,650 31,131 29,519 

32. Kerala 31,841,374 15,468,614 16,372,760 

33. Tamil Nadu 62,405,679 31,400,909 31,OO4,nO 

34. Pondlcheny 974,345 486,961 487,384 

35. Andaman end Nlcobar IeIanda 356,152 192,972 163,180 

NO'-: India and Manlpur figure. exdIIM tho .. of the three 1Ub-dlvl.1on1 viz. Mao Maram, Paomata Purul of Senapatl dIatrIct of Manlpur 
as population census 2001 In theM tv .. sub-dIvIsIons were cancelled due to technical and administrative reuona. 

{English} 

SUrvey of Aartcultural land In Deihl . . 
814. SHAI RAGHUNATH JHA: Will the Minister of 

URBAN DEVELOPMENT be pleased to refer to the reply 
given to usa No. 2197 dated 5.8.2003 and state: 

(a) the details of 10a cases wherein appeals have 
been filed by the Panchayat Depar,tment of Govemment 
of NCT of Delhi indicating the case Nos.1tItIe of the cases 
and preaem status of these caMS; 

(b) whether the possession of the suit land, which 
has since been acquired in 30 cases and wherein no 
appeal has been filed, has been handed over to the 
concemed departments/agencies; 

(c) ~ BO, the details thereof; 

(d) If not, the reasons theretor, case-wise; and 

(e) the details of 9 cases wherein no violation of 
DlR Act was found indicating case No.ltitle of the easel 
Khasra Noe. etc.? 
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THE MINISTER OF PARLIAMENTARY AF.FAlRS AND 
MINISTER OF URBAN DEVELOPMENT (SHRI GHUlAM 
NABI AZAO): (a) to (e) The Infonndon II being collected 
and will be laid on the Table of the SabhL 

{TI'IIMIsIionJ 

Cloeure of GovernIMnt au.rtera 
815. SHRI BACHI SINGH RAWAT 'BACHDA': WII 

the Minister of URBAN DEVELOPMENT be pIeaed to 
state: 

(a) the number of Government quarte ... lying cIoMd 
for a long time and the rauone for thatr non-allolment 
and the action taken by the Government In this regard; 

(b) the time by which the cloeed quarters .... likely 
to be allotted; 

(c) the number of Government quarters for which the 
Government is either not getting any licence 'eea or 
getting it at older rat.. and the action taken by the 
Government to recover the duel; 

(d) the number of years after which the outer w .... 
of the Govemment quarters are to be white w .. hed; 

<e) whether the outer wal" of several Government 
quarters have not been whitewashed for the last eight 
years; 

(f) if so, the details thereof and reasons therefor; 
and 

(g) the steps being taken by the Government in this 
regard? 

THE MINISTER OF ItARLlAMENTARY AFFAIRS AND 
MINISTER OF URBAN DEVELOPMENT (SHRI GHULAM 
NABI AZAD): <a) and (b) A total number of 391 quarters 
of different types belonging to General Pool in Delhi are 
lying closed for more than three months. 113 quart .. 
have been declared dangerous. These quarters will be 
re-allocated after completion of repairs. 154 quarters are 
vacant due to non-clearance of electricity-biDs by the ex-
allottees with Delhi Vidyut Board. The concerned 
departments of the ex-allottees have been requested to 
direct the persons' concerned to clear the dues. 124 
quarters are not being accepted on account of theee 
being unpopular due to their proxlmlly to fty-cMh, village 
etc. These quarters when not accepted by eligible 
employees are a~ to next persons waling In the 
lists. 

(c) Aa and when an allotment letter 11l8euecl, licence 
fee bII .. IIIeo 1Ieued. Recovery of licence fee II made 
by the ~ 000 .. per the eaId bli. M and when 
the ratea of licence tee are revised, the concerned 
Oepartmenta are reqlI88ted to effect the recovery at the 
revised rates. However, in C8I8 of Government quarters 
which are lying closed, no recovery Is being made. 

(d) Where the quarters are finillhed with whlt.washl 
colour waah, the frequency of repeating the tintah Is two 
years and whent cement paint Is provided on the external 
surface the Mm8 is repeated after three yem. 

(e) No, Sir. There Ie no Govemment colony where 
whll.walh h.. not been carried out for the lut eight 
yea .... 

(f) Not applicable In view of (.) above. 

(g) All efforts are made to maintain the extemal 
surface of Govemment colony propelfy within the available 
budgetary re8OUl'CM. 

fEntIII6h/ 

Promotion of Urdu ~ 

818. SHRI ASADUDDIN OWAISI: WID the Minister of 
HUMAN RESOURCE DEVELOPMENT be pl .... d to 
state: 

(a) the present status of schemes under 
Implementation for promotion of Urdu; and 

(b) the steps takenlbelng taken by the Government 
in this regard? 

THE MINISTER "F STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPME,NT (SHRI M.A.A. 
FATMI): (a) and (b) The Government and National Council 
for Promotion of Urdu Language (NCPUL), an autonomous 
body under the administrative control of this Ministry 
operate many schemes for promotion of Urdu language. 
Stag of the IChemea Is .. under: 

(1) Ananclal Asaletance for Appointment of Urdu 
teache,. in StateelUTs; Under this scheme 
ftnancIaI auistance is provided for teaching Urdu 
.. II8COnd language for which honorarium 0 
PIs. 500 p.m. or 10% of the basic pay of regular 
Urdu teachers per month whichever Ie less Is 
provided. Rs. 13.00 erore hu been earmarked 
In BE 2004-05 for the scheme. 
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(2) NCPUL has a Budget Provision of As. 11.00 
croree for 2004-05 and administers the toIIowIng 
schemes:-

<a) One year Diploma course in Computer 
Applications and Multilingual DTP which Is being 
run since 1999. So far 150 centers have been 
established. 

(b) 23 Calligraphy and Graphic Design Training 
Centers have been established all over the 
country covering 12 States. 

(c) A six month CartHlcate Course in Urdu Script 
through Hindi and English medium for thoae who 
know Devnagri or Roman script and wish to 
learn Urdu script is being run which now has 
been upgraded to one year Diploma Course. 

(d) The Council brings out three journals (I) Urdu 
Duniya (monthly) (Ii) Flkr-o-tehqeeq (quarterly) 
(iii) Urdu Darpan (quarterly). 

(e) NCPUL has organized five Kul Hind Urdu Kitab 
Melas so far, first and second at Lal Qlla 
Ground, Delhi in 2000 and 2001, third at Mwnbai 
in 2002, fourth at Srinagar in 2003 and Fifth 
Kul Hind Urdu Kltab Mela at Mumbal In 2004. 

(f) Financial aaai8tance to small and medium Urdu 
newspapers is given for availing Urdu service of 
the United News of India (UNI). Presently. 45 
Dally Urdu newspapers are connected to UNI 
Urdu aervice. 

(g) Financial assistance is given to NGOs for 
engaging part-time Urdu teachers for promotion 
of Urdu education and to voluntary organizational 
individuals for publication of munuscripts and bulk 
purchase of books etc. 

ProductIon eo.t of Steel 

817. SHRI S. AJAYA KUMAR: Will the Minister of 
STEEL be pleased to state: 

(a) the production coat of steel produced in India MZ 
Ii viz other countries during each of the last three years; 

(b) the gap between demand and supply of steel in 
the country; and 

(c) the steps taken to boost the production of steel? 

THE MINISTER OF CHEMICALS AND FERTILIZERS 
AND MINISTER OF STEEL (SHRI RAM VILAS PASWAN): 

(a) The production cost of steel Is claalfied commercial 
Information tor the eteel comp.,;1es and data for the aame 
is not maintained by the Ministry of Steel. 

(b) The domestic demand for steel is being fully met 
In the country except for some specialised grades required 
in small quantities. In fact, the overall supply Is in excess 
of demand since apparent consumption of steel, which 
reflects domestic demand, was 30.3 million tonnes in 
2003-04 as against a domestic finished steel production 
of 38.2 million tonnes. 

(c) In a deregulated and liberalized environment, the 
Government does not directly Intervene In the production 
of steel. The Govemment plays the role of facilitator and 
provides an enabling environment through policy initiatives 
to foster growth of the steel industry. The Govemment 
has taken several steps to increase the production of 
steel such as modernization and expansion of public 
sector steel plants and adoption of various policy 
measures to encourage creation of additional steel 
production capacity in the private sector. Indian steel 
producers have also taken steps to meet the domestic 
requirement of steel including upgradation of technology, 
improvement in productivity, improvement in quality of 
products and adoption of an appropriate product mix to 
meet the requirement of the consumers. 

Demand and Supply of Sponge Iron 

818. SHRIMATI MINATI SEN: Will the Minister of 
STEEL be pleased to state: 

(a) the gap between demend and supply of sponge 
Iron in each steel plant of the country during the last 
three years; and 

(b) the quantum of sponge iron imported by each 
steel plant during the said period? 

THE MINISTER OF CHEMICALS AND FERTILIZERS 
AND MINISTER OF STEEL (SHRI RAM VILAS PASWAN): 
<a) There is no reported gap between demand and supply 
of sponge Iron In steel plants during the last three years. 

(b) There was no import of sponge Iron during the 
said period. 

fencing on lncb8angllldeah Border 

819. SHRI KINJARAPU YERRANNAIDU: Will the 
Minister of HOME AFFAIRS be pleased to state: 

(a> whether barbed wire fence along the Indo-
Bangladesh border has been completed; 
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(b) if not, .the target for completion of the fence; 

(c:) the reasons for non-completion by 2003 88 
scheduled earlier; and 

(d) the expenditure incurred and the details of cost 
escalation so far? 

THE MINISTER OF STATE IN THE MlNISTRY OF 
HOME AFFAIRS (SHRI S. REGUPATHy): (a) to (d) No, 
Sir. 

Originally. the target for completion of the barbed 
wire fence was 2007 and not 2003. This was revised 
and advanced to year 2006. 

So far, an amount of Rs. 1423.46 crores has been 
incurred on the construction of Indo-Bangladesh Border 
fencing project. This includes the expenditure incurred on 
construction of border roads also. The cost of ongoing 
fencing project has been revised by the Cabinet 
Committee on Security (CCS) from As. 1334 crores to 
2876 crores due to modification in the existing designs 
of fencing. 

{Ttsnslalion} 

Secondary Freight for Fertilizers 

820. SHRI OALPAT SINGH PARSTE: Will the Miniller 
of CHEMICALS AND FERTILIZEAS be pleaeed to state: 

(a) whether the Govemment of Madhya Pradesh has 
requested the Union Govemment to give secondary freight 
for all the fertilizers; and 

(b) if so, the time by which a decision ia likely to be 
taken thereon? 

THE MINISTEA OF STATE IN THE MINISTRY OF 
CHEMICALS AND FERTILIZERS (SHRI K. RAHMAN 
KHAN): (a) and (b) The secondary' freight is already being 
paid on urea as part of the freight subsidy and it Is 
inbuilt in the rates of concession in respect of decontrolled 
phosphatic and potassic fertilizers. The secondary freight 
is being paid on fertilizers in all Statea including Madhya 
Pradesh. 

{English} 

Different Rate Contracts for DGS&D 

821. SHRI PAABHUNATH SINGH: Will the Minister 
of HOME AFFAIAS be pleased to refer to the reply given 

to usa No. 3139 dated December 23, 2003 regarding 
different rate contracts tor OGS&D and state: 

(a) whether the information has since been collected; 

(b) If so, the details thereof and the action taken by 
the Govemment thereon: and 

(c) if not, the reasons for delay? 

THE MfNISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI S. REGUPATHY): (a) to (c) No, 
Sir. The full information In regard to the Quastion under 
reterence has not been collected. The Directorate General 
of Supply and Dispoaalhad undertaken a cost study the 
findings of which have not so far been communicated to 
the Ministry of Home Affairs. 

New Conunl .. lon for Central State Flelattonahlp 

822. SHRI A.K. MOORTHY: Will the Minister of 
HOME AFFAIRS be pleased to state: 

(a) whether a new commission to go into issuea to 
Central-State Relationship is under consideration of the 
Govemment; and 

(b) if so, the details in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI S. REGUPATHY): (a) and (b) 
The Sarkaria Commiasion wu constituted by the Union 
Government in 1983 to look at the ilaue of Centre-State 
relations. Kaeping in view the sea changes that have 
taken place in the polity and economy of India since 
then, the Union Govemment ia committed to Htting up 
of • new Commiaeion to look into the lasuea relating to 
Centre-State relation.. 

{Ttsnslalion} 

Expan.lon of Third PM.. of ICDP Financed by 
World Bank 

823. SHRI MAHENDAA PRASAD NISHAD: Will the 
Minister of HUMAN RESOURCE DEVELOPMENT be 
pleased to state: 

(a) whether the Union Government has received any 
proposal from the Govemment of Uttar Pradesh seeking 
approval for expansion of the third phase of Integrated 
Child Development. Project financed by World Sank; 
and 
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(b) if so, the time by which the approval 18 likely to 
be accorded and funds released for the aforeuld project? 

THE MINISTER OF STATE IN THE MINISTRV OF 
HUMAN RESOURCE DEVELOPMENT (SHRIMATI KANTI 
SINGH): (a) and (b) No, Sir. No proposal of Govenrment 
of Uttar Pradesh for expansion has been received. 
However, World Bank Assisted ICDS-III Project, which 
includes the State of Uttar Pradesh also, comes to an 
end on 30.9.2004. A proposal for extension of the Project 
is under negotiation with the World Bank and Is likely to 
be finalized shortly. 

{English} 

T •• k Force on Power Sector 

824. SHRIMATI JAVABEN B. THAKKAR: Will the 
Minister of POWER be pleased to state: 

(a) whether the Government has constituted any task 
force on power sector; 

(b) if so, the composition, tenure of each Member 
and main objective thereof; 

(c) whether the task force has aubmitted Its report to 
the Government recently; 

(d) if so, the main recommendationa made by the 
task force; and the number out of thern have accepted 
by the Govemment; and 

(e) the reasons for non-acceptable ones? 

THE MINISTER OF POWER (SHRI P.M. SAVEED): 
(a) to (e) With the objective of cataJyzlng fresh Investment 
in the power sector and ensuring the implementation of 
the reforms and the Electricity Act, 2003, a Task Foroe 
on ·Power Sector Investments and Reforms- has been 
constituted on 19th August, 2003 uncler the ChainnalWhip 
of Shri N.K. Singh, Member (Energy), Planning 
Commission. The other Members of the Task Force were 

Shit S. Narayan, Shri R. V. Shahl, Smt. Vlneeta Ral and 
SM H.L. Bajaj. The Task Force hal submitted Its Report 
to the Govemment recommending, ~ draft National 
Electricity Policy and Tariff Policy. The Government of 
India has already announced the following beneficial flIcaI 
measures for the Power Sector ba.ed on the 
recommendations of the Task Force: 

/Ef1II/BhJ 

Reduction of the aggregate duty on transmission 
and distribution aquipment8 from the level of 
25% (Basic Customs Duty) + 16% (CV Duty) + 
4% (Special additional duty) to 10% (BCD) + 
16% (CVD). 

Reduction of customs duty on electricity meters 
from 25% to 15%. 

Reduction of customs duty on coal from 25% to 
15%. 

Fund tor Pumpat EnergIzIdIon 

826. SHRI RUPCHAND MURMU: WUI the Minister of 
POWER be pleased to atate: 

(a) whether Rural Electrification Corporation has any 
scheme to provide funds for water pumpaet energlzation 
in tribal areas of the country; and 

(b) If so, the details thereof along with the name of 
the States where the Pumps.. Energtzatton System Is 
being Implemented? 

THE MINISTER OF POWER (SHRI P.M. SAVE ED): 
(a) Rural Electrification Corporation (REe) provides funds 
for energization of pumpsets in all areas Including the 
tribal areas. 

(b) State-wi.e detail a of number of pumpsets 
energized under REC financed scheme fro 8th, 9th and 
10th FIve Year Plan are given in the Statement enclosed. 

SMtus of Pumpss/s Enetg/ztld undtlr REC-FIII7dtId $ChtNntIs dudng 8th, 9th WId Iitst /wr) yrNIfB 01 10th Plsn 

SI. 
No. 

State 8th Five Year Plan 9th Five Var Plan Rret two Years of 
10th Five Year Plan 

2 3 4 5 

1. Andhra Pradesh 364264 89165 52439 

2. Arunachal Pradesh 
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2 3 4 6 

3. Assam 

4. Bihar 8546 932 

5. Deihl 

6. Goa 

7. Gujarat 81745 55299 11155 

8. Haryana 20277 6957 867 

9. Himachal Pradesh 845 1529 377 

10. Jammu and Kashmir 2410 2552 978 

11. Kamataka 164046 217745 18862 

12. Ker_ 56995 76564 22486 

13. Madhya Pradelh 220439 114632 

14. Maharashtra 343549 230358 85606 

15. Manipur 

16. Meghalaya 

17. Mizoram 

18. Nagaland 4 

19. Oriaaa 11582 4382 

20. Punjab 40371 21558 2498 

21. Rajasthan 101591 75478 16923 

22. Sikkim 

23. Tamil Nadu 197371 185234 55306 

24. Tripura 256 

25. Uttar Pradesh 68436 37821 

26. Weat Bengal 6644 3) 

Total 16,89,371 11,20,239 2,67,497 
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{Translation} 

Allocation of Funda for Primary, Secondary and 
Higher EcIuc8tIon 

826. SHRI PRADEEP GANDHI: Will the Minister of 
HUMAN RESOURCE DEVELOPMENT be pleased to 
state: 

(a) the amount allocated for primary education, 
secondary education and higher education after creation 
of Chhattisgarh State till date, scheme-wise; and 

(b) the progress of work in this regard, year-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (SHRI M.A.A. 
FATM!): (a) and (b) State-wise allocation are not made 
under the Centrally Sponsored Schemes/projects 
administered by the Ministry. Grants are, however, 
released to State Governments keeping In view the 
propoaaJs received, availability of resources and progress 
of utilization of fundi eatiler released under each scheme. 
Scheme-wise amount allocated for Elementary Education, 
Secondary Education and Higher Education during the 
yeara from 2001-02 to 2004-05 Is given In Statement -
I & II enclo8ecl. 

StIIttImtmt I 

Funds lor Elt1mtJnfll", Educ8Iion, Ssconds", Educlltion lind Highm' Educlllion 

S.No. Name of the Sector/Scheme 

2 

ELEMENTARY EDUCATION 

Other than Externally Aided project. 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

1. 

2. 

3. 

4. 

5. 

Operation Blackboard 

Teacher Education 

Non Formal Education (State Sector) 

National Council of Teacher Education 

Bal Bhawan Society 

National Programme of Nutritional Support to Primary Education 

Sarva Shiksha Abhlyan 

National Programme for Women's Edu. 

A. Sub-Total (Other than EAP) 

axt.rnally Aided ProIect8 
Shiksa Karmi 

Lok Jumblsh 

Mahila Samakhya 

District Primary Education Programme 

Joint GOI-UN Programme for Primary Education 

(As. in crore) 

Allocation 
2001-02 

3 

520.00 

220.00 

400.00 

6.00 

4.00 

930.00 

500.00 

10.00 

2590.00 

30.00 

59.00 

11.00 

1100.00 

10.00 
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2 

B Sub-Total (EAP) 

Total Elementary Education 

Secondary 8cluoatlon 

ASADHA 22. 1926 (~ 

1. Computer Education In Schooll (CIasa) 

2, Integrated Education for DIaabIed Children (IEDe) 

3. Vocationalisation of Education 

4. Environment Orientation to School Education 

5. Improvement of Science Education In Schools 

6. Promotion of Yoga 

7. Educational Technology 

8. NCERT 

9. National Open School 

10. Navodaya Vidyalayas 

l' , Assistance to NGOs for Strengthening Hostel Facilities for Girls 

12. Kendriya Vldyalaya 

, 3. National Population Education Project (School and NFE) 

14. Central Tibetan School Admn. (CTSA) 

Total (Secondary Education) 

University and Higher EdUClltlon 

1 . Association of Indian Universities 

2. Dr. Zakir Hussain Memorial College Trust 

3. Institutions of Higher Leaming 

4. I.C.H.R. 

5. I.I.A.S. 

6. I.C.P.A. 

7. I.C.S.S.A. 

8. U.G.C.' 

9. I.G.N.O.U. 

10. National Council of Rural Institutes 

". PHISPC 

12. National Loan Scholarship Scheme (transferred from Language) 

13. Free Education for Girls 

Total (Univ. & Higher Education) 

3 

1210.00 

3800.00 

84.50 

21.40 

42.70 

2.80 

18.00 

0.30 

13.70 

11.20 

8.30 

349.50 

4.30 

81.10 

3.50 

2.60 

843.70 

0.50 

0.50 

0.60 

2.50 

2.50 

2.26 

15.35 

488.08 

59.00 

0.90 

1.80 

0.01 

1.00 

575.00 

#Inetudes budget provtalono' RI. 28.00 cront of Programme to ShngIhenIng ScIentIfIc ..... Ift:h In Ninth Plan. 

118 

" 
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-'.",.,,1 H 

Allofmtlnl 01 Funds lor EItlmtlnIMy Educ8Iion, StIconds", Educlllion and Higher Educlllion 

(As. in erore) 

S.No. Name of the SectorlScheme Allocation 

2002·03 2003-04 2004·05 

2 3 4 5 

ELEMENTARY EDUCATION 

Other than Externally Aided projecta 

1. Operation Blackboard 65.00 0.00 0.00 

2. Teacher Education 207.00 207.00 207.00 

3. Non Formal Education (E G S & AlE) 2.00 0.00 0.00 

4. National Council of Teacher Education 5.00 6.25 7.75 

5. Bal Bhawan Society 4.50 4.00 4.72 

6. National Programme of Nutritional Support to Primary Education 1175.00 1175.00 1675.00 

7. Sarva Shiksha Abhlyan 1680.00 1851.25 2557.08 

8. Kasturba Gandhi Swatantrata Vidyalaya 8.50 8.50 100.00 

A. Sub-Total (Other than EAP) 3147.00 3252.00 4651.55 

Extema"y Aided Project. 

1. Shlksa Karmi 40.00 10.00 39.04 

2. Lok Jumbish 60.00 70.00 29.41 

3. Mahila Samakhya 20.00 30.00 30.00 

4. District Primary Education Programme 1380.00 1200.00 600.00 

5. Sarva Shiksha Abhiyan * 100.00 500.00 

6. Joint GOI·UN Programme for Primary Education 20.00 5.00 

B. Sub· Total (EAP) 1520.00 1415.00 1198.45 

Total Elementary Education 4667.00 4667.00 5750.00 

SECONDARY EDUCATION 

Cantrally Sponaorecl SchemH 

1. ACC888 and Equity 20.00 20.00 30.00 

2. Quality Improvement In Schools 26.00 26.00 20.00 
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1 2 3 4 5 

3. I C T in Schools 111.00 111.00 97.00 

4. Integrated Education for Disabled Children (IEOC) 35.00 36.00 39.00 

5. Vocationallsation of Education 5.00 • • 
6. Grants-In-aid to Institutions In Sd'Iool Education 

(i) NCERT 14.00 14.00 19.00 

(ii) National Open School 15.00 15.00 7.00 

(iii) Navodaya Vldyalayu 380.00 380.00 392.00 

(iv) Kendriya Vidyalaya 85.00 85.00 85.00 

(v) Central llbetan School Admn. (CTSA) 3.00 3.00 3.00 

7. Joint Indo Mongolian School at Mongolia 1.00 

Total (Secondary Education) 719.00 669.00 693.00 

UNIVERSITY AND HIGHER EDUCATION 

Centrllily SponlOf8d Schem .. 

1. Free Education for Girls 1.00 1.00 1.00 

Central Sector Schein .. 

2. Association of Indian Universities O.SO 0.40 O.SO 

3. Institutions of Higher Leaming 1.00 1.30 1.00 

4. Dr. Zakir Husasin Memorial College Trust 0.50 0.40 0.40 

5. U.G.C. 516.75 516.75 541.15 

6. I.G.N.O.U. 67.00 67.00 67.00 

7. Institutions of Research 

(i) I.C.H.R. 2.80 2.80 2.80 

(Ii) I.IAS. 2.75 2.75 2.75 

(iii) I.e. P.R. 2.40 2.40 2.40 

(iv) I.C.S.S.R. 17.50 17.SO 17.50 

(v) PHISPC 1.90 1.90 1.90 

(vi) National Council of Rural Institutes 0.90 0.80 1.00 

Total (Univ. & Higher Education) 815.00 615.00 840.00 " 
"Included under SSA-other then externally aided projects . 
• Since transferred to Technical Education Bureau. 
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{English] 

Subsidy to Solar Energy U ..... 

827. SHRI P.C. THOMAS: Will the Minister of NON· 
CONVENTIONAL ENERGY SOURCES be pleased to 
state: 

(a) whether the Government propose to provide 
subsidy to the users of solar energy in the country dlrectty; 

(b) if so, the details thereof; 

(c) the measures being taken by the Govemment to 
promote the use of solar energy; and 

(d) the amount of central grants sanctioned to each 
State, particularly to Kerala for the development of 80lar 
energy during the last three years? 

THE MINISTER OF STATE OF THE MINISTRY OF 
NON·CONVENTIONAL ENERGY SOURCES (SHRI VILAS 
MUn EMWAR): (a) and (b) To promote the use of solar 
energy, the Ministry of Non·Conventional Energy Sources 
has been providing subsidy to the users of solar lights. 
solar pumps and solar photovoltaic power plants through 

their respective State Renewable Energy Development 
Agencies. For solar water heaters, use... can avail soft 
loans from a few designated banks and Indian Renewable 
Energy Development Agency under an Interest Subsidy 
Scheme of the Ministry. The quantum of Central subsidy 
in case of solar photovoltatic systems varies from system· 
to·system. It is about 90% in the Speclat Cetegofy States 
and about sao", in other States. The interest rates on the 
soft loans for solar thermal ayatems are 5% and 7% per 
annum for the individuals and commercial organizations, 
respectively. 

(c) Apart from providing direct subsidylinterast subsidy 
and grant for publicity and promotionat efforts, the other 
incentives being provided for wide spread use of solar 
energy include accelerated depreciation under the income 
tax law, eqmption of central sales tax, excise duty and 
rebate in electricity bills offered by some electricity boards 
for use of solar water heating systems. Support is also 
being provided under the R&D programme of the Ministry 
for development of more reliable and cost effective 
products. 

(d) The grants sanctioned to each State including 
Kerala for development of solar energy are shown in the 
Statement enclosed. 

m.lwlNlnt 

SIIIIe·wise RtlltNlse 01 Funds lor Solar Enetgy ProgtBmm. Duling 2001·2002. 2002·2003 lIi1d 2003·2004 

(Rupees in Lakhs) 

51. State/Union Territory Funds Released 
No. 

2001·2002 2002·2003 2003-2004 

2 3 4 6 

, . Andhra Pradesh 286.67 348.77 38.76 

2. Arunachal Prac:teah 3.53 151.69 174.59 

3. Assam 1.26 89.50 336.70 

4. Bihar 0.33 4.00 , .37 

5. Chhattisgarh 249.70 629.17 417.66 

6. Delhi 0.76 17.88 6.59 

7. Goa 0.00 0.00 18.63 

8. Gujarat 87A3 306.Q6 85.94 
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2 3 4 5 

9. Haryana 233.44 523.44 292.05 

10. Himachal Pradesh 135.44 120.91 112.63 

11. Jammu and Kashmir n2lJ6 715.83 648.50 

12. Jharkhand 3Al 133.98 1057.93 

13. Karnataka 115.15 125A5 247/)7 

14. Kerala 851.10 38.82 35.16 

15. Madhya Pradesh 34.53 112.25 16.38 

16. Maharashtra 46.09 29.12 331A8 

17. Manlpur 44.75 738.23 241.53 

18. Meghalaya 9.68 340.92 43.32 

19. Mizoram 19.95 57.33 308.51 

20. Nagaland 0.00 0.80 1.80 

21. Orissa 65.00 0.00 

22. Punjab 650.56 1043.57 1546.23 

23. Rajasthan 592.25 667.98 560.19 

24. Sikkim 36.92 20.90 40.56 

2S. Tamil Nadu 55.50 73.75 1917A9 

26. Tripura 205.80 399JJ9 954.56 

27. Uttar Pradesh 794/)2 741.50 1970.73 

28. Uttaranchal 261.37 587.19 1126.10 

29. West Bengal 793.44 688.04 2787.26 

30. Andaman and Nlcobar Islands 66.00 88.93 

31. Chandigarh 13.94 12.71 16.89 

32. Lakshadweep .llJands 572A9 392.00 

33. Pondlcherry 3.78 14.94 4.10 

34. Others 140 AS 
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{Ti'llns/ationj 

Distribution of Solar Lantern 

828. SHRIMATI RANJEET RANJAN: Will the Minister 
of NON-CONVENTIONAL ENERGY SOURCES be 
pleased to state: 

(a) the number of solar lanterns distributed in Bihar 
to the persons living below poverty line during the last 
three years; 

(b) whether the programme of distributing the solar 
lanterns has since been discontinued; 

(c) if so, the facts and reasons therefor, 

(d) whether the Govemment is now formulating a 
new scheme in order to provide the same without hassles; 
and 

(e) if so, the modalities thereof? 

THE MINISTER OF STATE OF THE MINISTRY OF 
NON-CONVENTIONAL ENERGY SOURCES (SHRI VILAS 
MUTTEMWAR): (a) to (c) Till the financial year 2001-02, 
the Ministry of Non-Conventional Energy Sources was 
implementing a programme all over the country including 
Bihar for the supply of solar lantems at subsidized colts. 
However, the subsidy on solar lantems was withdrawn 
from the financial year 2002-03 to avoid possible misuse 
of the scheme and to enable development of a free 
market for solar lantems. The number of solar lanterns 
distributed in Bihar under the programme during the last 
three years are given below: 

Vear 

2001-02 

2002-03 

2003-04 

Number of Solar Lantems Distributed 

2500 

5500 Spill over from the previous years 
allocations 

Nil 

The scheme was open to all categories of users. No 
statistics for number of systems distributed to the persons 
living below poverty line is available. 

(d) and (8) Yes, Madam. The modalities are being 
worked out. 

/EI7{lIiIIh} 

Setting up of Engineering College. 

829. SHRI P. RAJENDRAN: Will the Minister of 
HUMAN RESOURCE DEVELOPMENT be pIe .. ed to 
state: 

(a) the number of applications recommended by 
Kerala Govemment for new engineering ooIIeges In the 
State during the last three years; 

(b) the number out of them sanctioned by the 
concemed authority during the said period and tiD date; 

(c) whether Competent Authority has recognlaed a 
few engineering . colleges In Kerala under private self 
financing professional colleges recently; and 

(d) If 80, the details of total seats and seats available 
on the basis of merit for engineering in these colleges, 
category-wise as on date? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (SHRI M.A.A. 
FATMI): (a) and (b) As per Information fumlshed by the 
All India Council for Technical Education (AICTE), details 
of appllcatlona recommended by Kerala Govemment for 
setting up of new engineering colleges and the approval 
given by AICTE during the last three years are as under: 

Veer 

2002-03 

2003-04 

2004-05 

Total 

NIInber ~ propoaaIs 
racomrnended by !he State 

Govemmer4 

47 

18 

08 

73 

Nwnber ~ InIIIiIuIeI 
appIOVId by AlCTE 

29 

10 

07 

46 

(c) 40 colleges out of the total 46 engineering 
colleges approved by AICTE during the last three years 
in the State of Kerala are private se'f-financing 
professional colleges. 

(d) As per the judgement of Hon'ble Supreme Court 
In the case of TMA Pal Foundation & Others. Vs. State 
of Kamataka & Others, the provisions of free seats and 
payment seats have been abolished. However, the State 
Govemments have been empowered to decide the 
percentage of management seats in private unaided 
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professional colleges. The total number of seats available 
in AICTE approved seN-financing engineering colleges In 
the State of Kerala as on date is 14820. 

Development of North Eaatem Region 

830. SHRI W. WANGYUH KONYAK: Will the Minister 
of DEVELOPMENT OF NORTI:i EASTERN REGION be 
pleased to state: 

(a) whether the Union Govemment had decided to 
deduct 10% of annual aHocations of all Ministries for 
pooling resources for development of North Eastem 
States; 

(b) if so, the total amount realized on account of 
such deductions during 2003-04 with details of deductions, 
Ministry-wise; 

(c) whether any Ministry had been exempted from 
the rule of deduction of 10%; and 

(d) if so, the details of the Ministries, 80 exempted, 
with criteria for exemption? 

THE MINISTER OF TRIBAL AFFAIRS AND 
MINISTER OF DEVELOPMENT OF NORTH EASTERN 
REGION (SHRI P.R. KYNDIAH): (a) The Union 
Govemment had taken a decision in 1998·99 that 10% 
of the Gross Budgetary Support (GBS) of all Minlstrlesl 
Departments of Govemment of India be earmarked for 
expenditure on North Eastem Region except those which 
are specifically exempted and the unspent balance of 
earmarked 10% of GBS be transferred, at the end of 
each financial year, to a Non-Iapsab/e Central Pool of 
Resources (NLCPR) for funding developmental projects 
in the North Eastem Region. 

(b) The details of unspent balance of 10% of GBS 
of various. Ministries/Departments coming to NLCPR for 
the year 2003-04 are yet to be finalised. 

(c) and (d) Yes, Sir. 17 MinistrieslDeparlments have 
been exempted from the norm of 10% allocation as per 
the list enclosed as statement. The criteria laid down by 
the Government for exemption from 10% allocation 
include: 

(i) Highly scientific Ministries/Departments with 
hardly any scope for work in the North East 
such as Department of Space, Atomic Energy 
etc. 

(ii) The Ministries/Departments having no direct 
involvement in the North-East and Sikkim such 

as the Department of Ocean Development and 
the Ministries in which case the expenditure In 
the North East and Sikkim was 'Nil' during the 
last three years. 

(iii) The MinistriaalDepartments whose GBS Is less 
than Rs. 10.00 crores. 

1. Expenditure 

2. Revenue 

3. Planning 

4. Ocean Development 

5. Space 

6. Atomic Energy 

7. Economic Affairs 

8. External Affalns 

9. Petroleum & Natural Gas 

10. Steel 

11. Legal Affairs 

12. Personnel & Training 

13. Bic-technology 

14. Science & Technology 

15. Scientific & Ind,,*rial R .... rch 

16. Official Language 

17. Company Affairs 

18. Social Justice and Empowerment (the Ministry 
is required to earmark 2% of their budget for 
Scheduled Caste Division. The 10% norm is 
applicable to other programmes of the Ministry). 

Revlvel of Hlnduatlln AnUblotic. Llm"ed 

831. SHRI MILIND DEORA: Will the Minister of 
CHEMICALS AND FERTILIZERS be pleaaed to state: 

(8) whether the Govemment propoee to revive the 
Hlndustan AntIbiotics Ltd.; 

(b) If so, the details thereof, unit·wiae; 
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(c) whether the penicillin manufacturing company of 
Pune have sent revival package to the Govemment; 

(d) if so, the action taken by the Government thereon; 

(e) whether the proposal of Murnbai-based Sun 
Pharmaceutical to take over the company stands shelved 
and proceedings of BIFR haited; and 

(f) if so, the steps proposed to be taken to stop 
dumping of cheap penicillin by foreign countries Including 
China in the Indian market? 

THE MINISTER OF STATE IN THE MINISTRY OF 
CHEMICALS AND FERTILIZERS (SHRI K. RAHMAN 
KHAN): (a) and (b) Yes, Sir. Government has announced 
in the Budget 2004-05 that Hindustan Antibiotics Limited 
(HAL) will be given financial support for restructuring. 

(c) to (e) HAL, Pimpri, Pune is a Sick Public Sector 
Company referred to the Bureau of Industrial Finance 
and Reconstruction (BIFR). Industrial Development Bank 
of India (lOBI), Mumbai who has been appointed as the 
Operating Agency by BIFR held a joint meeting on April 
30, 2004 with a" concerned to consider the revival 
scheme submitted by HAL and MIs. Sun Pharmaceuticals 
Industries Limited (SPIL). During the meeting, OA (lOBI) 
has rejected the proposal from SPIL and have asked 
HAL to submit a revised revival proposal. HAL has 
submitted the proposal which necessitates infusion of 
funds by the Govemment. 

(f) The Director General Anti-dumping (DGAD) has 
not received any fully documented application from the 
Domestic Industry requesting for initiation of Anti-dumping 
investigation on the imports of penicillin from People's 
Republic of China. 

Indian National. Ovarataylng In Other CountriH 

832. SHRI KAILASH MEGHWAL: WIH the Minister of 
HOME AFFAIRS be pleased to state; 

(a) whether the Delhi Pollee arrested some persons 
at the Indira Gandhi International Airport tor their overstay 
in other countries and getting entry into the country without 
proper arrival stamps on the ... pueportaMeaa; 

(b) if so, the details thereof and the countries from 
where these Indian nationals arrived: 

. 
(c) whether during the investigation, it has been found 

that some Govemment officials were found involved In 

he/ping these persons gaining entry into the country 
without following the proper and legal procedure; 

(d) if so, the details thereof including the Departments 
to which these officials belonged; and 

(e) the action taken against such officials by the 
Government? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRt S. REGUPATHY): (a) and (b) No 
Indian national, who had visited a foreign country on the 
basis of valid documents but had overstayed there and 
deported, was arrested at Indira Gandhi International 
Airport, New Delhi during the period from 1 st January, 
2004 to 30th June, 2004. However, 51 persons, who had 
gone abroad without any valid documents and were 
deported on being found out, were arrested on their arrival 
during the aforesaid period. The names of the countries 
from where they arrived are given in the statement 
enclosed. 

(c) No, Sir. 

(d) and (e> Do not arise. 

SI.No. Name of the country No. of persons arrived 

1 2 3 

1. Cyprus 3 

2. U.S.A. 4 

3. Norway 2 

4. Spain 2 

5. Canada 3 

6. Russia 2 

7. United Kingdom 8 

8. italy 1 

9. Malaysia 4 

10. France 6 

11. Vienna 1 

12. Thailand 7 

13. Au8tralia 2 
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14. 

15. 

16. 

Hongkong 

China 

Tashkant 

2 

Profit Eamed by SAIL 

3 

2 

5 

833. SHRI ASHOK KUMAR RAWAT: WUI the Minister 
of STEEL be pleased to state: 

(a) whether Steel Authority of India has eamed a 
record profit during each of the last two years; 

(b) if so, the details thereof; 

(c) whether SAIL has also announced wage revision 
recently; and 

(d) if so, the details thereof? 

THE MINISTER OF CHEMICALS AND FERTILIZERS 
AND MINISTER OF STEEL (SHRI RAM VILAS PASWAN): 
(a) No, Sir. 

(b) The details of profltlloss in respect of Steel 
Authority 6f India limited, for the last two years are as 
under: 

(Rs. crores) 

2002-03 

(-)304 2512 

(c) No, Sir. 

(d) Does not arise. 

Coal Mine Joint Venture by SAIL 

834. SHRIMATI D. PURANDESWARI: win the Minister 
of STEEL be pleased to state: 

(a) whether Steel Authority of India Ud., Is considering 
an overseas coal mine joint venture; 

(b) if so, the details thereof; and 

(c) the steps taken for uninterrupted supply of coal 
to SAIL plants? 

THE MINISTER OF CHEMICALS AND FERTILIZERS 
AND MINISTER OF STEEL (SHRI RAM VILAS PASWAN): 
(a) and (b) In order to ensUre sustained supplies of coking 

coal, SAIL is currently exploring the possibilities of forging 
strategic aIIiancea with overseas coal mining companies. 
Several proposals are currently under exam/nation for their 
suitability. 

(c) For augmenting supplies of coking coal to SAIL 
from domestic sources, Ministry of Steel has suggested 
to the Ministry of Coal to consider a joint venture between 
Coal India limited and SAIL to exploit existing or new 
blocks. 

Revival of Sick Fertilizer Unlta 

835. SHRI ADHIR CHOWDHARY: Will the Minister 
of CHEMICALS AND FERTILIZERS be pleased to state: 

(a) the names of the fertilizer unit declared sick as 
on date, State-wise; 

(b) the policy of Govemment with regard to revival 
of sick fertilizer units and expansion of the existing units: 

(c) the steps taken in that direction during the last 
plan pertod and the programme drawn for current plan; 

(d) whether any effort Is being made to achieve se"-
sufficiency In fartlUzers; 

(e) if so, the achievement made in that regard In 
last plan: and 

(f) the projection made for production of fertilize,. In 
current plan, both in public and private sector? 

THE MINISTER OF STATE IN THE MINISTRY OF 
CHEMICALS AND FERTILIZERS (SHRI K. RAHMAN 
KHAN): (a) The details of the sick fertilizer units are 
given below:-

Fdzer CorporaIion 01 India 

Ltd. (fC11 

HinIUtan FIItizer Corporation 

01 RIa lid. (HFC) 

PyrIes. PhoIphaI_ and 

ChamicaIs LId. (PPCL) 

Unit 

~ 

KOlbe 
RIIIIIgIIIdIm 

SindII 

Talcher 

Barui 

DurgIpIr 

HIlda 

DeIncUI 
Ant-
SaIIIIpIn 

StIle 

Uftar Pradesh 
CtNItiIgIIh 

AncIn Pradesh 
Jharkhand 
on. 
Bihar 
Well Bengal 

West Bengal 

UIIn1chII 

BIhar 

R ..... 
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(b) As per Government's Common Minimum 
Programme (CMP), the sick fertilizer companies .re to 
be . modernized, restructured and revived and the 
chronically loss making companies will either be sold or 
closed after all workers have got their legitimate dues 
and compensation. 

(c) In the light of the CMP, the revival of the closed 
fertilizer Public Sector Undertakings is being re-examined 
based on market demand and their techno-economic 
viability. 

(d) and (e) As per the industrial policy resolution 
dated 24th July, 1991, no industrial licence Is required 
for setting up and expansion of fertilizer plants, subject 
to environment clearance. However, the Govemment has 
been pursuing policies which are conducive for 
encouraging investment in fertilizer sector so as to achi6ve 
self-sufficiency in meeting the indigenous requirement of 
major fertilizers. In case of urea, the Govemment has 
recently announced the priCing policy for investment to 
be made in (a) new and expansion projects of urea; and 
(b) existing non-gas based urea units converting to natural 
gas/LNG for feedstock/fuel. In order to augment 
indigenous availability of urea, IFFCO and KRIBHCO, the 
multi-state cooperative societies, are ~etting up a JOint 
venture in Sur, Oman with Oman Oil Company and the 
entire production of 16.52 lakh MT of urea will be imported 
by the Govemment. On the other hand, installed capacity 
(54.20 lakh MT in nutrient terms) of phosphatic and 
potassic fertilizers (except MOP) is sufficient enough to 
meet the current level of requirement (average 
consumption of 46.47 lakh MT of last three years). As 
regards MOP, the country is dependent on total imports 
in the absence of any exploitable reserves of potash in 
the country. 

(I) As per the Tenth Plan working group a88uming 
100% capacity utilization in existing plants, the estimated 
production of nitrogen and phosphate in the Tenth Five 
Year Plan, in nutrient terms is estimated as follows:-

Year Nitrogen (N) Phosphate (P) 

2002-03 120.58 52.31 

2003-04 121.74 52.31 

2004-05 121.74 52.31 

2005-06 121.74 52.31 

2006-07 129.28 52.31 

ExpanllonlUpgl'8d8t'on of SAIL 

836. SHRI K.S. RAO: 
SHRI KAILASH MEGHWAL: 

Will the Minister of STEEL be pleased to state: 

(a) whether the Govemment has any proposal for 
expansion and technological upgradation of SAIL; 

(b) if so, the details In this regard alongwfth the 
funds earmarked for the pulpose; 

(c) whether SAIL has reduced their workforce; 

(d) if so, the reasons therefor; and 

(e) the steps taken by the Govemment to increase 
production and efficiency in SAIL? 

THE MINISTER OF CHEMICALS AND FERTILIZERS 
AND MINISTER OF STEEL (SHRI RAM VILAS PASWAN): 
(a, and (b) Govemment has not received any proposal 
for the expansion and technological upgradation of SAIL. 

(c) to (e) In order to Improve the overall 
competitiveness of the company, Govemment has directed 
SAIL to take steps to reduce its manpower as part of Its 
Restructuring Plan. Further, company was also directed 
to take steps towards better fund management, debt 
reduction and cost cutting along with Improving Input 
materials, better product-mix, quality upgradatlon and 
Improved equipment utilization for increasing production 
and efficiency. 

Price of uta Saving Drug. 

837. SHRI AJOY CHAKRABORTY: Will the Minister 
of CHEMICALS AND FERTILIZERS be pleased to state: 

(a' whether the prices of medicines particular1y life 
saving drug are increasing regularly which are beyond 
the reach of common rnan; 

(b) if so, the reasons therefor; and 

(c) the steps taken by the Govemment to bring down 
the pr1ca8 In such a way that at least life saving drugs 
can be purchased by the common rnan? 

THE MINISTER OF STATE IN THE MINISTRY OF 
CHEMICALS AND FERTILIZERS (SHRI K. RAHMAN 
KHAN): (a) to (c) The Drugs (PrIces Control) Order, 1996 
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does not make any distinction between Life Saving drugs 
and other drugs. In accordance with the provisions of the 
said Order, the Govemment fixes prices of the drugs 
listed In its First Schedule and formulations baaed thereon. 
In case, there is any violation of the apprOved/notified 
price of a Scheduled formulation, action is taken under 
the provisions of the DPCO'95. 

Prices of non-Scheduled formulations are fixed by 
the manufacturers themselves keeping in view the various 
factors like cost of production, marketing/selling expenses, 
R&D expenses, trade commission, market competition, 
product innovation, product quality etc. The Govemment 
takes corrective measures where the public Interest is 
found to be adversely affected. 

Daman Bridge CoIlap .. 

838. SHRI MOHAN S. DELKAR: Will the Minister of 
HOME AFFAIRS be pleased to state: 

(a) whether the Govemment has ordered a Judicial 
Inquiry into the tragic Incident of Daman Bridge Collapse 
where 28 innocent school children lost their lives; 

(b) if so, the details in this regard; 

(c) whether the inquiry has since been completed; 

(d) if so, the details thereof and the follow-up action 
taken thereon; and 

(e) if not, the reasons for delay and the steps taken 
to check such incidents in future? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI S. REGUPATHY): (a) to (e) It 
has been decided to appoint a Commiselon of Inquiry 
under the Commission of Inquiry Act, 1952, headed by a 
retired Judge of the High Court with its Headquarters at 
Daman, for the purpose of making an inquiry into the 
matters connected with the collapse of the bridge. The 
appointment of this Commission of Inquiry has not been, 
however, notified as a rettred judge of a High Court wilHng 
to head the Commission has not so far been selected. 
The matter is expected to be finalized shortly. 

In the meantime, the Daman & Diu Administration 
have carried out inspections of all the bridge. and 
causeways in the Union territory and takenllnitlated 
appropriate steps to ensure the ufety of theae structuree. 
The collapsed bridge itaeIf has been restored for use of 
pedestrian and Ugh! motor vehicle traffic. 

/T"""Iion/ 

Production Coet of Chemial Fertilize,. 

839. SHRI RAJIV RANJAN SINGH 'LALAN': 
SHRI RAMJI LAL SUMAN: 

WID the Minister of CHEMICALS AND FERTILIZERS 
be pleased to state: 

(a) whether the cost of production of fertilizers Is 
affected due to use of various kinds of fuels; 

(b) If so, the details of production cost of different 
chemical fertilizers; 

(c) the detaUs of different kinds of fuels used in 
production of chemical fertlliz8f'8 during the last two years 
and the current year; and 

(d) the steps taken by the Govemment to reduce 
the production cost of chemical fertilizers? 

THE MINISTER OF STATE IN THE MINISTRY OF 
CHEMICALS AND FERTILIZERS (SHRI K. RAHMAN 
KHAN): (8) to (d) The cost of production of chemical 
fertilizers is dependent, among other things, on the kinds 
of feed8tockJluelalraw materials used In their production. 
Various kinds of hydrocarbons are used as feedstocknuel 
In the production of urea. Variation In the prices of InputsI 
raw materiala has a direct bearing on the cost of 
production of fertilizers. Rates of concession payable to 
urea units as on 15.6.2004 are given in the enclosed 
statement. 

The urea manufacturing units are mainly using natural 
gu, naphtha, Fuei 011 (FO). Low Sulphur Heavy $tock 
(LSHS), coal etc. in the manufacture of urea. The value 
of conuamption of natural gas, naphtha, FO, LSHS and 
HSD for the manufacture of urea during the year 2002-
03 and 2003-04 81 fumished by the urea manufacturing 
units is given beiow: 

Feadstocklfuel Value of consumption (in Rs. crore) 

2002-03 2003-04 

Natural Gas 2628 2605 

Naphtha 4981 5647 

FO 561 626 

LSHS 1484 1385 

HSD 8 24 

Total value 9662 10286 
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Until 31.3.2003, the subsidy payments to urea units 
were being governed under the provisions of the erstwhile 
Retention Price Scheme (APS), which was unit specific 
and cost plus in nature. New Pricing Scheme (NPS) for 
urea units has been introduced with effect from 1.4.2003 
replacing RPS. The primary consideration and goal of 
the NPS is to encourage efficiency parameters of 
international standards based on the usage of the moat 
efficient feedstock and state-of-art technology. 

The Department of Fertilizers has fixed normatively 
determined pre-set energy levels per tonne of urea for 
the urea manufacturing units which have become effective 
from 1.4.2004. 

As regards the decontrolled phosphatic and potassic 
fertilizers, these fertilizers are produced primarily with· the 
use of imported fertilizer inputs viz. ammonia, phosphoric 
acid. rock phosphate and sulphur. The cost of production, 
therefore. depends upon the cost of these fertilizer inputs 
in the international market and the exchange rate. The 
Government entrusted cost priCing study of all phosphatic 
and potassic fertilizers except Single Super Phosphate 
(SSP) to the Tariff Commission. The Tariff Commission 
worked out the normative cost of these fertilizer on the 
basis of most efficient norms of efficiency and 
consumption. which has been taken as the basis for 
providing concession/subsidy on·these fertilizers. 

Rates of concession detsl7nined for 
urea units as on 15.6.2004 

S.No. Name of the urea units Aate of concesaiorl 

2 

Feedstock: P .... ,99Z Gas 

1. 

2. 

3. 

4. 

5. 

6. 

HFC-Namrup-III 

IFFCO-Aonla-I 

Indo Gulf-Jagdishpur 

KRIBHCO-Hazira 

NFL-Vijaipur-I 

Feedstock: Poet-1111 ~s 

NFCL-Kakinada-I 

(AslTonne) 

3 

5267 

6000 

6065 

5159 

5856 

6878 

1 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

18. 

19. 

20. 

21. 

22. 

23. 

24. 

25. 

26. 

27. 

2 

CFCL-Gadepan-I 

TCL-Sabrala 

OCFL-Shahjahanpur 

NFCL-Kakinada-II 

IFFCO-Aonla-II 

3 

7760 

7622 

7662 

7984 

6570 

NFL-Vijaipur-II 7171 

Feedstock: Pre-1992 Naphtha 

IFFCO-Phulpur-I 11944 

MCFL-Mangalore 12625 

MFL·Chennal 14686 ' 

SFC-Kota 11613 

SPIC·Tuticorin 12545 

ZIL·Goa 13766 

Feedstock: Post-1992 Naphtha 

IFFCO-Phulpur-II 12129 

CFCL-Gadepan-II 11996 

FHClstock: FOILSHS 

GNVFC-Sharuch 

NFL·Nangal 

NFL·Bhatinda 

NFL·Panlpat 

Feedstock: Mixed 

GSFC-Vadodara 

IFFCO-Kalol 

RCF-Thal 

8204 

12522 

12209 

11843 

9060 

8648 

7864 

Shifting of .... dquarters of DVe 

840. SHAI BABU LAL MAAANDI: Will the Minister of 
POWEA be pleased to state: 

(a) whether the Union Govemment is contemplating 
to shift the headquarters of Damodar Valley Corporation 
from Koikata to Ranchl; and 

(b)·n so, the time by which It is Ukely to be shifted? 
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THE MINISTER OF POWER (SHRI P.M. SAYEED): 
(a) No, Sir. 

(b) Does not ariae. 

RI.. In Price of Iron 

841. SHRI MAHESH KANODIA: 
DR. M. JAGANNATH: 

Will the Minister of STEEL be pleased to sate: 

(a) whether the prices of iron 18 rising constantly in 
the country; 

(b) If so, the facts and the reasons therefor; 

(c) whether the Government is contemplating to take 
any effective steps to check the rising prices; 

(d) if so, the details thereof; and 

(e) the time by which they are likely to be 
implemented? 

THE MINISTER OF CHEMICALS AND FERTILIZERS 
AND MINISTER OF STEEL (SHRI RAM VILAS PASWAN): 
(a> No, Sir. The prices of iron and steel products are not 
rising constantly in the countrt. 

(b) Does not arise in view of (a> above. 

(c) to (e) In a liberallsed environment, the Govemment 
does not intervene directly in the market to Influence 
prices. However, the Government, through Its policy 
initiatives, has taken several steps to ensure avaHabil1ty 
of steel and stabilise the price in the domestic market 
which inltJr-alia include the followlng:-

(i) reduction in customs duty on non-alloy steel from 
25% to 10% 

(ii) reduction in customs duty on aHoy steel from 
25% to 15% 

(iii) abolition of 4% Special Additional Duty (SAD> 
on imports 

(iv) lowering of excise duty on steel items from 18% 
to 12% 

(v) suspension of DEPB benefb upon exports of 
steel products 

(vi) substantial increase in the allocation of steel 
itema, during 2004-05, for supply to the SSI 
units under the Small Scale Industries 
Corporations (SSIC) scheme. 

842. SHRI SHIVRAJ SINGH CHOUHAN: WIN the 
Minister of TRIBAL AFFAIRS be pIeaIed to state: 

(a) the amount sought by vartoua State Govemme .. ta 
particularly the Govemment of Madhya PradeIh for the 
post metric scholarship for the financial year 2004-05, 
State-wi .. ; and 

(b) the time by which the said amount Is likely to be 
allocated? 

THE t,4IlNISTER OF TRIBAL AFFAIRS AND 
MINISTER OF DEVELOPMENT OF NORTH EASTERN 
REGION (SHRI P.R. KYNDIAH): (a> and (b) No complete 
proposal has been received so far from any of the State 
Govemments. However, in order to mitigate the hardship 
to students It has been decided w.e.f. this year th.t 50% 
of the last ye .... entitled central share would be reIeued 
to the respective Stat.. by w.y of first Instalment under 
the Poet Metric Scholarahip Scheme. 

Lo .... due to Privati_on of Power 

843. PROF. MAHADEORAO SHIWANKAR: Will the 
Minister of POWER be pI ... eeI to atate: 

(a> whether the Union Govemment is aw.re th.t the 
National Capital of Delhi had to suffer heavy 108888 due 
to priv.tlzation of power distribution; 

(b) if 80, the facts thereof .nd the amount of lou 
suffered by the Govemmant of Deihl due to privatization 
of power during the yeara 2002-03 and 2003-04 along 
with the re880ne therefor; 

(e) whether the Govemment of Delhi hu lought .ny 
permission or diecuss.d the matter with the Union 
Government in this regard; .nd 

(d) if 80, the role played and the future policy of the 
Union Govemment In this regard? 

THE MINISTER OF POWER (SHRI P.M. SAYEED>: 
Ca' and (b) As per information made available by the 
Govemment of NCT of Deihl, it is not correct to say th.t 
it had to suffer heavy 108888 due to priv.tlzation of 
distribution system. According to the Tr.nsfer Scheme, 
Distribution Comp.nie. were to be provided power 
commeneurating with their paying capacities .t the rato 
fixed by Delhi Electricity Regulatory Commiulon (DERC>. 
According to this Scheme each Distribution Company is 
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required to meet aggregate technical and commercial 108& 
reduction targets on the year to year baaia which have 
been met by the DISCOMS at the end of aecond year 
,: e. 31 st March, 2004. An amount of As. 3460 crores 
have been earmarked for providing loan to TRANSCO 
for bridging the gap between power purchase coat and 
bulk supply tariff. The transfer Scheme provided that an 
amount of As. 1364 crores and 1260 crores I'8Ip8CIIvety 
shall be made available to the TAANSCO In the ftrat two 
years and Rs. 690 crores in the year 2004-05. 

(c) and (d) Privatization of distribution of electricity 
comes within the purview of the Government of National 
Capital Territory of Delhi. 

[English} 

Common Adml •• lon Test 

844. SHAI VIRENDRA KUMAR: 
SHRI PARSURAM MAJHI: 

Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether the Government is considering to change 
the present rules and guidelines for Common AdmIsaion 
Test (CAT) for admission to 11M other MBA Institutions; 
and 

(b) if so, the details thereof along with the basil on 
which the Examination system is being revised? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (SHRI M.A.A. 
FATMI): (a) and (b) Earlier, vide orders dated 10th 
October, 2003, it was inter-alia decided that admissions 
on All India basis to the MBAlPGDM (or equivalent) 
programmes in all institutions in the country for the 
academic year 2004-05 shall be made through one of 
the five (5) national entrance tests, namely-CAT 
(conducted by IIMs), JMET (conducted by IITa) , MAT 
(conducted by AlMA), ATMA (conducted by AIMS) and 
XAT (conducted by XLRI). These tests shall be conducted 
independently, subject to the condition that these are 
objective and transparent. All Institutions admitting students 
on All India basis will have to opt for one of these exams. 
It was also decided that admissions to these programmes 
shall be made through a single common All India test 
from the academic year 2005-06. In view of varying nature 
of examinations and dtfferent eligibility criteria for different 
programm8$ in various institutions, it has been decided 
vide a resolution dated 17.06.2004 to maintain the status 

quo and continue with the above mentioned five national 
entrance tests instead of one single common entrance 
test for the academic year 2005-06. 

Reform In Power Sector 

845. DR. M. JAGANNATH: 
SHRIMATI USHA VERMA: 
SHRI KINJARAPU YERRANNAIOU: 
SHRIMATI JAYABEN B. THAKKAR: 

Will the Minister of POWER be pleased to state: 

(a) whether the Government Is contemplating to make 
some changes in the existing Mega Power Policy and 
adopt a six pronged strategy In the country in order to 
bring reforms In· power sector; and 

(b) if so, the details thereof? 

THE MINISTER OF POWER (SHRI P.M. SAYEED): 
(8) and (b) The mega power policy announced in 1995 
has been reviewed and revised from time to time after 
due inter-ministerial consultations, considering the 
experience gained in its Implementation and the needs 
of the power sector. The poJicy was first revised in 
November, 1998 and provided for zero customs duty for 
import to capital equipment for 19 Identified inter-state 
mega power projects in the Public 88 weH as Private 
Sector. In addition, the Income-tax holiday had been 
continued with the provision that the tax holiday period 
of 10 years can be claimed by a promoter in any block 
of 10 years within the first 15 years. 

As per the latest amendment to the Customs 
Notification issued In March, 2003, the customs duty 
waiver has been extended to all inter-state projects which 
fulfil the basic criteria of minimum capacity of 1000 MW 
for thermal and 500 MW for hydel projects subject to 
certification by the Ministry of Power. 

mega' Ann. Shipment 

846. DR. P.P. KOYA: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether it Is a fact that a m888ive Illegal arms 
shipment was recently seized near Chittagong; 

(b) if 80, the details thereof; 

(e) whether the Government has made any 
InvestiglltioM into the source of the . illegal shipment of 
huge arms and the destination where It was Intended for; 



145 Wri1tBn AnswtJlS ASACHA 22, 1926 (SotkB) to 0UtIs1ions 146 

(d) if so, the details thereof; and 

(e) the action taken by the Govemment in this regard 
stating the manner in which the m8l8ive consignment of 
arms is proposed to be disposed Of? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI S. REGUPATHY): (a) Ind (b) 
Yes, Sir. As per reports, the consignment Included 1290 
sub-machine gunslAk-47 Rifles, 100 Tommy guns, 400 
UZI RlfleslSemi automatic rifles, 150 Rocket Launchers 
etc. 

(c) and (d) As per reports, the consignment wu 
meant for use by Indian Insurgent Groupa based In North 
East and elsewhere. 

(e) The Govemment has taken up the matter with 
the Government of Bangladesh at various fora and 
expressed India's serious concem over the issue. 

Inclusion of Drugs In the 1181 of drugs price 
control order 

847. SHRI KIRIP CHALlHA: Will the Minister of 
CHEMICALS AND FERTILIZERS be pleued to state: 

(a) whether medicines for common di...... like 
diarrhoea, anaemia etc. used by the poor people ere not 
included in the list of Drugs Price Control Order (OPCO); 

(b) if so, the details and the reasons therefor; and 

(c) the steps taken by the Govemment for Inclusion 
of these drugs in the OPCO? 

THE MINISTER OF STATE IN THE MINISTRY OF 
CHEMICALS AND FERTILIZERS (SHRI K. RAHMAN 
KHAN): (a) to (c) The 74 bulk drugs specllled In the 
First Schedule of the Drugs (Prices Control) Order, 1995 
(DPCO, 95) and the fonnulatlons baaed thentOn are under 
price control and their pricea are fixed/revised by the 
National Pharmaceutical Pricing Authority (NPPA) in 
accordance with the prmlisions of the DPCO, 95. Theee 
drugs have been identified for inclusion under prince 
control in the DPCO, 95 on the basis of criteria mentioned 
in the 'Modifications in Drug Policy, 1986', announced in 
September, 1994. Theae criteria take into account the 
extent of usage and the market competition of various 
drugs. 

Prices of non-Scheduled fonnulatlons are fixed by 
the manufacturers themselves keeping In view the various 
factors like cost of production, marketinWselUng expenses, 
R&D expenses, trade commission, market competition, 
product innovaHon, product quality etc. The Govemment 
takes corrective measures where the public interest Is 
found to be adveraely affected. 

Conatructlon Work on LIInd Acquired by DDA 

848. SHRI ABDUL RASHID SHAHEEN: 
SHRI HARIKEWAL PRASAD: 

Will the Minister of URBAN DEVELOPMENT be 
pleased to state: 

(a> whether the construction work on the tand 
acquired by Delhi Development Authority is going on 
according to the prescribed nonns; 

(b) if 80, the reaction of the Govemment theMto; 

(c) whether any survey has been conducted in this 
regard; 

(d) if so, the date on which It was conductad 
alongwith the outcome thereof; and 

(e) if not, the reasons therefor? 

THE MINISTER OF PARLIAMENTARY AFFAIRS AND 
MINISTER OF URBAN DEVELOPMENT (SHRI GHULAM 
NABI AZAD): (a) and (b) Ye., Sir. The Delhi DeveloprTlflnt 
Authority hu reported that construction works on acquired 
land Ie taken up in accordance wtth pre8cribed normtl. 

(c) to (e) The construction work are reviewed and 
monitored by Delhi Development Authority at various levels 
on a regular basis. 

{TfIIf181sIlonJ 

Fak. Billa of Sub8ldy 

849. SHRI HARIKEWAL PRASAD: Will the Minister 
of CHEMICALS AND FERTILIZERS be pleased to atate: 

(a) whether the Government has received complaints 
regarding fake bltla of subsidy on tertilizers submitted by 
the fertilizer manufacturers; 

(b) if 80, the details thereof and the number of 
complaints received during each of the last three years; 
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(c) the action taken or propoead to be taken against 
erring officers; 

fonnalitles for ctalmlng subsidy/concession was received 
in 2001-02. However four such complaints were received 
In 2002·03, one In 2003-04 and so far no such complaint 
has been received in 2004-05. The year-wise details of 
these complaints are given in the enclosed Statement. 

(d) whether the Government has ascertained the 
amount claimed in such cases during the said pertocl; 

(e, if so, the details thereof; and 

(f) if not, the reasons therefor? 

(c) So far, the inquiries into the complaints as detailed 
in the Statement referred to in (b) above have not found 
any involvement of government officials. 

THE MINISTER OF STATE IN THE MINISTRY OF 
CHEMICALS AND FERTILIZERS (SHRI K. RAHMAN 
KHAN): <a) Yes, Sir. 

(d) to (f) In three of the five inquiries concluded 80 

far the allegations of fake claims of subsidy/concession 
could not be substantiated. The extent of fake claim of 
subsidy/concession in respect of the remaining two 
complaints can be ascertained only after conclusion of 
reepective inquiry. 

(b) As per available record, during the past three 
years, no complaint regarding submission of claims without 
production/sales or in contraventlonlviolatlon of procedural 

Year 

2OOH)2 

Manufacturer 

2 

NH 

G\4IIII State 
Fertilizer 
COIpOrIIion 

TEDCO Gtde 

Rama 
PhoephIta -lid. 

0swaI C/wnicaII 
& F8I1iIzeII Ud. 

Product 

3 

Nil 

DAP IIId 
CampIex 
fertliZlll 

SSP 

SSP 

OAP 

Nature of complaint 

4 

Nil 

ThaI Uing FebIuIry. m. the 
company by ahowing .... 01 
40,000 MT 01 DAP & complex 
IIItiIzeII 01\ paper wJIIog ICluIII'f 
~ the atodcB· hid cIIinId 
COIICIIIion. 

F_ pwdIa 01 roc:II Mel 
tIcIiIouI SSP proclIdion in Books, lie. 

The iii! showed itII8d poducIiDn 
01 SSP and diecrIpn:iIIln its 
AnIIIII Report fIgIns. 

The COIJIPI'IY cIained COIICIIIian 
01\ itIIId aaIeI in U.P. cbiIg 
200().01 IIId 2001.f1l 

Outcome of inquiry 

5 

NH 

The aIIIgIIion _ not IIIDIIriaIecI • the ... 
in queetion hid been cIWy criied by the ~ 
GowIrmIn. 

The aIegaIions WIlt not UsIINiated • rock 
pun:hIse from RSMML _ proved in \he Inquiry 
conduded \hrot9I Techrical Aid! Mel InapecIion 
Cell (TAC) 181 ~ lllller lie aegis 01 PnIjeds and 
Development India Limited in pursuance of 
!,UdeIines 01\ COIICIIIIIiDn SdIeme daIed 17.5.2001. 

The aIagaIions wera not 8IiIaIanUled by IncPrY 
conduded JhroI.9I TAC. 

A=Iding 10 plllimirllJy IIpOII 01 U.P. Gov!. 10IIII 
0I1IIe deaIIIs to whom ... were IIIIde by the 
company had not obtained registration under 
FertizeI' CcnIoI Older 01\ \he dille 01 sales. Hence, 
these sales as such could no! qualify for clainilg 
concession till registration formalities were 
completed. Also, same 01 .. de*s 11M aIIIgeIIy 
aoId in DiaIriCI8 oilier IIII1I1oae dIoriaed In Iheir 
Stilt RegislrlJion. The .. alter Is still under 
examilation. 
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2003-04 

2004.()5 
upto 
30.6.2004 

/English) 

2 

Madras 
F8I1i1iz1lS lid. 

Nil 

3 

HI 

Supply of PoliutedlDlrty Drlnldng water 

850. SHRI BHUVANESHWAR PRASAD MEHTA: Will 
the Minister of URBAN DEVELOPMENT be pleased to 
state: 

(a) whether the Union Govemment Is aware that 
polluted and dirty drinking water is being supplied In 
various areas of Delhi/New Deihl particularly In South 
Delhi recently causing health hazards; 

(b) if so, the areas where such cases have been 
detected alongwlth the complaints received in this regard; 

(c) whether samples of the water were also tested In 
laboratories; 

(d) if so, the outcome thereof; and 

(e) the steps proposed to be taken by the 
Govemment to ensunt supply of pure drinking water and 
to take action against the officials responsible for supply 
of polluted water? 

THE MINISTER OF PARLIAMENTARY AFFAIRS AND 
MINISTER OF URBAN DEVELOPMENT (SHRI GHULAM 
NABI AZAO): (a) The Delhi Jal Board (OJB) has reported 
that drinking water supplied by them Is potable and free 
from impurities. However, sometimes due to pipe bu ..... 
damage to the pipelines, corrosion of service connections. 
unauthorised installation of on-line booster by consumers. 
complaints of polluted water are received by them which 
are attended to on top priority balis. 

(b) The DJB has reported that it has received such 
complaints from water scarcity areas viz. Goblnd Purf, 
Garhi, Kalla Mubark Pur. Madanglr, Lajpat Nagar. 
Dakshlnpuri etc. 

4 5 

HI 

(c) and (d) The OJB's laboratory and field staff 11ft 
about 500 water aampl.. for residual chIortne dally at 
random from the consumer endI. The Treatment & QuaIly 
Control Department of OJB aIeo lifts 300 aampI.. dally 
which are checked for Bacteriological examination. About 
0.75% of the total samples were found bacterl0i0gicaiiy 
unaalilfacfory dunng the year 2003-04 which ...... than 
the permlaalble limit of 5%. All the sample. are tested In 
laboratories to check the quality of dnnklng water IuppHed 
by It. The Jal Board also conducts teatl for physio 
chemical parametera In raw water and final trMted water. 

(e) WIth • view to enaure supply of pure dnnklng 
water, the OJB hal .. t up 6 water t8ltlng laboratorial at 
various water treatment planta with adequate faofIltIee and 
manned by qualified personnel for Inlpection and 
evaluating the suitability of waler supplies for public UH. 
These laboratories also control the water treatment 
procesa round the clock. 

Apart from this. DJB Is also getting lamples of 
drinking water te.tad from outside reputed agenclel like 
National Environmental Englneenng Institute (NEERI) 
fortnightly for Physfo-chemical, mlcr0bioiogical parameterl. 
Testing for toxic metals. pelllcldee ralldue and trfhalo 
methane formation are aIIo tested by them on quarterly 
basil. 

/T""..lionj 

Incluelon of c.tIIln Cute. In SClBT Uat 

851. SHRI HANSRAJ G. AHIR: Will the Mlnlller of 
TRIBAL AFFAIRS be pIeued to ..... : 

(a) whether the Govemment hu taken a decillion to 
include Halbe. HaI)I. Gowart. Gawart and Mana CaItea 
88 aaparate C8Ite In the Scheduled Caste and Scheduled 
Tribe order (Amendment) Bill; 

(b) If 10, the details thereof; 
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(c) whether the Government has followed the 
procedure of discussion and consultation with social 
organizations of said castes In this matter; and 

(d) if so, the details thereof? 

THE MINISTER OF TRIBAL AFFAIRS AND 
MINISTER OF DEVELOPMENT OF NORTH EA!)TERN 
REGION (SHRI P.R. KYNDIAH): (a) No, Sir. 

(b) Does not arise. 

(c) and (d) The Government of India In June 1999, 
had laid down a procedure for modification In the list of 
the Scheduled Tribel. All representations for revision of 
the list of the Scheduled Tribes are processed In 
accordance with procedure. 

(Englishj 

Demand and Supply of Power 

852. SHRI M. SREENIVASULU REDDY: Will the 
Minister of POWER be pleased to state: 

(a) whether there is a huge gap between demand 
and supply oj power in Andhra Pradesh: 

(b) if so, the reasons therefor; 

(c) whether there is any proposal under consideration 
of the Government to expand the Simhadrl and 
Ramagundam power projects in A.P.; and 

(d) if so, the decision taken by the Govemment 
thereon? 

THE MINISTER OF POWER (SHRI P.M. SAYEED): 
(a) and (b) During the period AprihJune, 2004, the energy 
and peak shortage in Andhra Pradesh was 0.3% and 
1.6% respectively as compared to 2.5% and 5.0% In 
Southern Region as a whole, during the same period. 

(c) and (d) At present there il no proposal for 
expansion of Simhadri Project. NTPC has taken up 
implementation of Stage-III ex~naton of Ramagundam 
Super Thermal Power Project by adding one unit of 500 
MW. The unit is scheduled for commissioning in AUgult, 
2005. 

/Tl'IIl1$/slionj 

Adml •• lon In School. 

853. SHRI NITISH KUMAR: 
SHRI RAMJI LAL SUMAN: 

Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether a study has been conducted regarding 
adml88ion In schools of the children of 6 to 14 years of 
age group with a view to educate them mandatorily In 
the exlstlng system of education: 

(b) if 10, the number of additional achooIa and classes 
warranted to be set up in every State In the country; 

(c) estimated allocation of funds to every State 
required for thll purpoae; and 

(d) the lOUrces identified to raise this fund? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (SHRI M.A.A. 
FATM!): (a) Yes, Sir. 

(b) and (c) An Expert Group on Financial Requirement 
for Making Elementary Education a Fundamental Right 
estimated In 1999, a requirement of RB. 1,37,000 Crore 
over a ten year period for achieving the goal of 
Unlversallsation of Elementary Edcuatlon. State-wise 
requirement of additional schools and funds, necessary 
for construction, 88 estimated by the Expert Group, are 
given in the encIoeed statement. 

(d) Plan allocations for Elementary Education have 
been 81eadUy increuing over the years. In addition, limited 
external 811i1tance, 81 and when necessary, has been 
tapped for Unlversalisatlon of Elementary Education 
through the District Primary Education Programme and 
more recently the Sarva Shlksha Abhlyan. 

State Governments have also been requested to 
mobilize reeources from the community on a voluntary 
basis, for improvement of primary education. 

In the Union Budget presented on 8.07.2004, an 
education cess has al80 been proposed on Income tax, 
corporation tax, excise and customs duties, and .. rvice 
tax to fulfil the Govemment's commitment to provide and 
finance universalized quality basic education. 
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No. of AddtitJnM St:IIooIB WId Fund6 I'WfU/nId lor MCh SfIIItI lor EIwntJnIJNy EdtJc61iDn 

(Rs. in crores) 

SI.No. Name of State Additional achooIe required Funds 
Primary Upper Total required for 

Primary construction 

2 3 4 5 6 

1. Andhra Pradesh 7189 20459 27648 2738.05 

2. Arunachal Pradesh 1940 1297 3237 41.01 

3. Assam 4561 114 4675 932.61 

4. BiharO 13410 19197 32607 4474A5 

5. Goa 93 446 539 39.n 

6. Gujarat 518 0 518 1116.93 

7. Haryana 21 1205 1226 503.97 

8. Himachal Pradesh 14197 9860 24057 301.37 

9. Jammu and KashmIr 1636 3006 4642 453.78 

10. Kamataka 7990 0 7990 1320A5 

11. KeraJa 1530 1130 2660 S13AO 

12. Madhya Pradesh-- 12700 26369 39069 2339.05 

13. Maharashtra 11432 5393 16825 2612.68 

14. Manipur 410 1007 1417 9.60 

15. Meghalaya 1444 1985 3429 64.58 

16. Mizoram 0 0 0 0 

17. NagaJand 51 317 368 10.68 

18. Orissa 7994 12953 20947 914.17 

19. Punjab 1571 4783 6354 729,04 

20. Rajasthan 15739 12123 27862 1560.05 

21. Sikkim 359 328 687 10M 
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2 3 

22. Tamil Nadu 333 

23. Tripura 1625 

24. Uttar . Pradesh" 38037 

25. West Bengal 9795 

.lncIudes Jharkhand 
··Include. Chhattilgarh 
"Includea Uttaranchal. 

{English/ 

Invaatment made by NHPC 

854. SHRI PARSURAM MAJHI: Will the Minister of 
POWER be pleased to state: 

(a) the total investment made by the National 
Hydroelectric Power Corporation (NHPC) during the Ninth 
Five Year Plan in ita various power projects, project-
wise; 

(b) whether the NHPC proposed to make maaelve 
investment during the Tenth Five Year Plan; and 

4 5 6 

9883 10216 1382A2 

1415 3040 135.83 

44648 82685 6654.39 

27252 37047 2913.89 

(c) If so, the target set and the projects proposed to 
be launched by NHPC in the Tenth Plen? 

THE MINISTER OF POWER (SHRI P.M. SAYEEO): 
(a) Details of the investment made by National 
Hydroelectric Power Corporation limited (NHPC) during 
the Ninth FIVe Year Plan, viz. 1997-98 to 2001-02. are 
given in the enclosed statement. 

(b) Yes. Sir. 

(c) The Tenth Five Year Plan (2002-03 to 2006-(7) 
capacity addition target set for NHPC. Including through 
Joint Venture. Is 4357 MW. Project-wise details are given 
below: 

S.No. Name of Project Installed State 
Capacity (MW) 

1. Charnera-II' 300 Himachal Pradesh 

2. Dulhasti 390 Jammu & Kashmir 

3. Dhaullganga-I 280 Uttaranchal 

4. Teesta-V 510 Sikkim 

s. Sewa-II 120 Jammu & Kashmir 

6. Teesta Low dam ST·III 132 West Bengal 

7. Teesta Low Dam ST ·IV 168 West Bengal 

8. BAV-II 37 Maharashtra 

9. Indira Sagar 1000 Madhya Pradesh (JV) 

10. Purutia Pumped Storage 900 West Bengal (JV) 

11. Omkareshwar 520 Madhya Pradesh (JV) 

Total in X Plan 4357 

°Commlasloned ahead of schedule. 
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SIIJ£WJJMI 

DtlI6i1s of AcIuIIl EJrpsndItn dIJIIng Ninth FMI YMr PIIIII (f997" to 2OOf-fJ2) 

(RI. In CI'Oftt8) 

S.No. Name of the Project Net Budgetary Direct Foreign Bondal Total 
Support Loans Othe,. (Actuels) 

2 3 4 5 6 

A. COMPLETED SCHEMES 

1. ehamer. I 33.65 2.85 3.38 39.88 

2. Tanakpur 8.83 0.00 2.70 11.53 

3. Salal II 3.70 0.00 -1.34 2.36 

4. Uri 108.54 73.55 30.26 212.35 

S. Rangit 107.53 0.00 155.17 262.70 

Total (A) 262.25 76AO 190.17 528.80 

B. APPROVED ONGOING SCHEMES 

1. Dulhasti 1364.22 208A8 133.54 1706.24 

2. Dauliganga 146.77 485.07 -18.95 612.89 

3. Chamera II 600.01 212.92 240.54 1053A7 

4. Teesta V 372.18 0.00 -35.24 336.94 

S. Loktak Downstream 35.00 0.00 -18.50 16.50 

Total (B) 2518.18 906A7 301.39 3726.04 

C. NEW SCHEMES 

1. Koel Karo 5.00 0.00 26.85 31.85 

2. Parbati II 70.00 0.00 69.54 139.54 

3. Subansiri Lower 25M 0.00 8.83 34.27 

4. Sews II 21.07 0.00 -6.18 14.89 

S. Teesta Low Dam - III & IV 0.00 0.00 13A1 13A1 

Total (C) 121.51 0.00 112A5 233.96 
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2 3 4 6 6 

D. RAM-POWER HOUSE 36.73 0.00 31.14 67~7 

E. SURVEY A INVESTIGATION 9.75 0.00 0.84 10.59 

1. Kishanganga 0.00 0.00 3.85 3.85 

2. Parbati III 0.00 0.00 OA5 OA5 

3. Parbati I 6.87 0.00 -6.75 0.12 

4. Farakka Barrage 0.00 0.00 1.28 1.28 

5. Siang Lower 0.00 0.00 11.36 11.36 

6. Siang Middle (Siyom) 8.85 0.00 4.97 13.82 

7. Siang Upper 9_ 0.00 -4.90 4.98 

8. Subansiri Middle (Kernla) 852 0.00 -3.14 5.38 

9. Subansiri Upper 8.26 0.00 4.69 12.95 

10. Uri II 4.98 0.00 -1.31 3.67 

11. Pakal Dul 3.39 0.00 -1.75 1.64 

12. Bursar 0.00 0.00 0.99 0.99 

13. Cauvery Project 0.00 0.00 0.00 0.00 

14. Bav I & II 0.00 0.00 1.15 1.15 

15. Charnera III 0.00 0.00 0.00 0.00 

16. Upper Krishna 0.00 0.00 150 150 

17. Nimoo Bazgo 0.00 0.00 1.24 1.24 

18. Chutak 5.62 0.00 -5.62 0.00 

Total (E) 66.12 0.00 8.85 74.97 

Sub Total (A)+(B)+(C)+(D)+(E) 3004.79 982.87 644.00 4631.66 

F. FOR NHDC PROJECTS 

1. Indira Sagar 460.00 0.00 -250M 20956 

2. Omkarashwar 0.00 0.00 0.00 0.00 

Grand Total (A)+(B)+(C)+(D)+(E)+(F) 3464.79 982.87 39356 4841.22 
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/TfllllsI8tlonj 

Price and Import of Steel 

855. SHRI JASWANT SINGH BISHNOI: Will the 
Minister of STEEL be pleased to state: 

(a) the countries from which steel has been imported 
during each of the last five years; and 

(b) the extent of increase reglaterecl in prices of steel 
during the said period? 

188NI 2IJIICHII 

111m RIgIan ~ JIIII 0c:I'88 JIn'IIO Ap(G) JIIGO 0c:\'CD JIn'01 

Pig Iron LM Gr. iv Mllnbli 72110 7150 7100 7250 7. 7126 I4IXI 8500 

\1M Rods 6 mm Mumbai 14000 14400 14400 14500 15500 15500 15500 15500 

Rounds 12 mm Mumbai NA NA 13500 13500 14300 14lOO MIOO 14800 

T M T 10 mm MlII1bai 135OO1~1_135OO15OOO1450015OOO15OOO 

H R Coils 2.00 mm Mumbai 17500 172110 17200 11000 19000 19500 18500 17500 

C R Cot's 0.63 mm Mumbai 22000 22000 21500 23500 23SOO 23500 22500 20500 

G P Sheets 0.63 mm Mumbai 28000 2IOOD 28500 28500 28800 28800 28500 275GO 

Funds Spent on Deihl Metro Rail Project 

856. SHRI MOHAN SINGH: Will the Minister of 
URBAN DEVELOPMENT be pleased to state: 

(a) whether a metro rail project has been started In 
Delhi; 

(b) if 80, the amount of funds spent so far and the 
estimated amount of funds to be spent on the project; 
and 

(c) the areas in which the project is likely to be 
made operational in the corning two years and the time 
by which the project is likely to be completed? 

THE MINISTER OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF URBAN DEVELOPMENT (SHRI 
GHULAM NABI AZAD): (8) Yes, Sir. 

THE MINISTER OF CHEMICALS AND FERTILIZERS 
AND MINISTER OF STEEL (SHRI RAM VILAS 
PASWAN): (a) MaIor countries from where steel has been 
imported during the lut five years include Commonweallh 
of Independent States, Japan, Korea, South Africa, United 
Kingdom, Germany, United Arab Emirates and Australia. 

(b) Statement of Quarterly prices of major steel Items 
during the lut five years In the Mumbal market Is 
anclO88d. 

1I01-G2 3111243 2IIlMt .,... 
Ap(01 .Il101 0c:\'01 JIn'02 ApI'02 JII02 0cttI JIn'03 Ap'G3 .l1l1I3 0d'03 ...". IfI'04 

8500 8500 8500 9CIJO 1700 9600 9600 9100 11100 116110 ,_ 16500 21500 

15100 
,_ 

15200 15000 15200 17750 17750 17100 11000 2QIOO lO9OO 22G 25500 

15300 15500 
,_ 

14500 14100 15900 15600 16400 NA 11600 20000 217110 24GOO 

15500 15600 15000 14500 15200 16000 NA NA NA 19100 19300 22500 2IOOD 

17500 16100 
,_ 

15500 15100 20500 21500 23500 24200 22500 23500 21250 31000 

20100 20100 19500 19500 19000 23500 23000 26000 26500 27500 275GO 31000 34000 

27500 27SOO 25000 Z5000 25000 27000 21500 2tIIOII 31000 30000 29750 3lOOO J6000 

(b) (I) estimated completion cost : Rs. 10571 erore 

(II) Expenditure incurred till 31.05.2004 : Ra. 6062 
erore 

(c) Deihl Metro Phase I Project consists of three 
conidors which will connect the following are88:-

Corridor 1-lt connect. Shahdara, Welcome, 
Seelampur, Shastri Park, Kashmere Gate, Tla Hazart, 
Pratap Nagar, Shastri Nagar, IAder Lok, Kanhalya Nagar, 
Keahav Puram, Netajl Subhash Place, Kohat Enclave, 
Pltampura, Rohlnl, Rlthala, Daulat Pur, Pehladpur and 
BaIWaJa. 

Corridor 2-1t connectI Viahwa Vldyalaya, VIdhan 
Sabha, Civil Liles, Kaahmere Gate, DelhI Main Railway 
Station, Chawri Bazar, New Deihl Railway Station, 
Connaught Place, Patel Chowk and Central Secretariat. 

• 
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Corridor 3-lt connects Barakhamba Road, Connaught 
Place, R.K. Ashram Marg, Jhandewalan, Karol Bagh, 
Rajendra Place, Patel Nagar, Shadipur, Kirti Nagar, 
Ramesh Nagar, Rajouri Garden, Tagore Garden, 
Subhash Nagar, Tilak Nagar, Ganesh Nagar, Uttar Nagar, 
Prem Nagar, Nawada and Owarlca. 

The scheduled completion date of the project as 
indicated by DMRC is December, 2005. 

AmendmentlWlthdrawal of Notlftcatlon, 1983 

857. SHRI K.S. RAO: Will the Minister of URBAN 
DEVELOPMENT be pleased to state: 

(a) whether the Government propose to amend! 
withdraw the notification of 1983 relating to the Building 
By-Laws· to the Lal Dora. villages; 

(b) if so, the reasons thereof; 

(c) whether any committee has been set up in this 
regard; 

(d) if so, the terms of reference of th$ committee; 

(e) the time by which the committee is likely to submit 
its report; 

(f) whether the Union Govemment has also consulted 
with the Govemment of NCT of Delhi in this regard; and 

(g) if so, the views of the Govemment of NCT of 
Delhi alongwith the reaction of the Union Govemment 
thereon? 

THE MINISTER OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF URBAN DEVELOPMENT (SHRI 
GHULAM NABI AZAO): (a) and (b) No such proposal is 
under consideration of the Govemment at present. 

(c) to (g) Government has not set up any committee 
in this regard. However, in order to prepare a new concept 
of the Building Bye-laws in the context of rapid pace of 
urbanization in Delhi, the Municipal Corporation of Delhi 
has constituted a Steering Committee for suggesting 
amendments to the Building Bye-laws, 1983. This 
Committee has representatives from DOA, NOMC as well 
as Central Government. 

Funds Allocated to Chhettlegerh for NCES 

858. SHRI PRADEEP GANDHI: Will the Minister of 
NON-CONVENTIONAL ENERGY SOURCES be pleued 
to state: 

(a) the funds allocated by the Union Government 
under NCES schemes to ChhaHisgarh since the creation 
of the State: 

(b) the name of the achemes approved and the name 
of the agencies through which these schem .. are being 
implemented; and 

(c) the number of schemes lying pending for 
clearance? 

THE MINISTER OF STATE OF THE MINISTRY OF 
NON-CONVENTIONAL ENERGY SOURCES (SHRI VILAS 
MUTIEMWAR): (a) to (c) An amount of Rs. 26.21 crore 
has been provided to Chhattlsgarh during 2001-02 to 
2003-04 under various non-conventional energy 
programmealachemes for setting up biogas plants, remote 
village electrification projects, 80lar pumps, SPV street 
lights, SPV home lighting systems, small hydro power 
plants and biomas8 gasifier system. The non-conventlonal 
energy programmes/schemes are being Implemented by 
Chhattlsgarh Renewable Development Agency (CREDA), 
Ralpur. No proposal is pending for clearance with the 
Ministry . 

/English} 

Union Carbide Ca .. , BhoPIII 

859. SHRI GURUDAS KAMAT: Will the Minister of 
CHEMICALS AND FERTILIZERS be pleased to &tate: 

(a) the period fixed to clean contaminated garbage 
in Bhopal after Union Carbide explosion; 

(b) whether the clean up operation of the 
contaminated garbage has not been done; 

(c) the steps taken by the Government for speedily 
clean up of the garbage; 

(d) the present status of the Union Carbide case, 
Bhopal; 

(e> whether the compensation fund set up for the 
victims of Union Carbide has been exhausted and the 
victim. have been paid off; 

(f) if not, the details of the fund ever revamped and 
the current balance In the aocount; and 

(g) the long term measl.tr&S taken by the Government 
for economic and social rehabilitation of the survivors of 
Union Carbide disaster? 
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THE MINISTER OF STATE IN THE MtNISTRY OF 
CHEMICALS AND FERTILIZERS (SHRI K. RAHMAN 
KHAN): <a) No definite period was fixed. 

(b) Yes, Sir. 

(c) The Government had asked MIs Engineers India 
Limited to submit a project report and cost estimates to 
remove the toxic waste lying in and around the Union 
Carbide factory, Bhopal, At has submitted Technical 
Proposal on which the State Government is being 
consulted for taking further action. 

(d) The criminal case trial is going on in the Court 
of Chief Judicial Magistrate Bhopal, The trial of nine 
accused persons is in advance stage and tin date, 125 
witnesses have been examined. Next hearing dates are 
from 19 to 21 July, 2004 for examination of all remaining 
witnesses. 

(e) On the directions of the Supreme Court the 
compensation amount paid by Union Carbide has been 
kept in Aeserve Bank of India. All original claims have 
been disposed of and compensation disbursed. The 
amount has not been exhaLl8ted. 

(f) As per information provided by the Reserve Bank 
of India a sum of about As. 601 erores is balance amount 
available in the fund as on 7th July, 2004. 

(g) An Action Plan for the medical, economic, social 
and environmental rehabilitation of gas victims submitted 
by the State Government of Madhya Pradesh was 
approved. This was implemented from 1990 to 1999 by 
the State Government with final outlay of As. 258 crores. 
Under the economic rehabilitation plan a training complex, 
42 work sheds and 152 industrial sheds have been 
constructed for providing training and starting self 
employment enterprises. Under the social rehabilitation 
plan 2486 houses were constructed for gas victims and 
allotted, five primary and six middle schools were 
constructed. 

Dabhol Power Project 

860. SHAI TUKAAAM GANGADHAA GADAKH: Will 
the Minister of POWEA be pleased to state: 

(a) the present status of Dabhol Power Project; 

(b) the details thereof and the role of the Union 
Govemment therein; 

(c) whether the project has since started generating 
power; 

(d) If so, the total output and the name of States 
which are likely to be beneftted therefrom; and 

(e) If not, the time by which the projects is likely to 
be made functional? 

THE MINISTER OF POWER (SHRI P.M SAYEED): 
<a) and (b) The Oabhol Power Plant (Phase-I) has been 
shut down since 29.05.2001 after the Maharashtra Slate 
Electricity Board (MSEB) stopped taking power following 
contractual disputes with MIs. Oabhol Power Company 
(OPC) and subsequent rescission of the Power Purchase 
Agreement (PPA) by MSEB. Construction work on phase 
2 of the plant has also been halted. 

The PPA for purchase of power from the Oabhol 
power project was entered Into between OPC and MSEB 
and the Government of India (GOI) Is not a signatory to 
the same. However, GOI had issued a counter guarantee 
to OPC guaranteeing some of the obligations of 
Govemment of Maharashtra. Under the counter guarantee, 
,GOI had assumed two sets of obligations viz. covering 
the Capacity and Energy Payments to be made by MSEB 
to OPC under the PPA and the Termination Payments in 
the event of termination of the PPA. Both these obligations 
are capped. 

(c) No, Sir. 

(d) Does not arise. 

<e) Discussions among various stake-holders of the 
project to resolve various disputes and restNcture the 
project are on, however, no set time frame 18 available 
regarding revtval of the Oabhol project. 

Creation of Sepanlte Telenpl18 StIlle 

861. SHRI RAVI PRAKASH VERMA: WHI the Minister 
of HOME AFFAIRS be pleased to state: 

(a) whether there is presistent demand from the 
people of Telangana Region to create a separate 
Telangana State out of Andhra Pradesh; 

(b) if so, the details thereof; and 

(c) the reaction of the Union Govemment in this 
regard? 

THE MINISTEA OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHAI MANIKRAO HODLYA GAVIT): 
(a) and (b) Yes, Sir. Representations have been received 
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in the past from various individuals and organizations 
like National front for Smaller States, T elangana Study 
Forum, Telangana Congressmen, Metapally Mandai 
Parishad, Citizen's Forum for Fundamental Rights, 
Osmania University Teachers' Association and the 
Telangana Praja Party demanding the reorganization of 
Andhra Pradesh to create a new State of Telangana. 

(c) In this respect, the Union Govemment would take 
into consideration the consensus developed between all 
concerned parties, for favourable action. 

Identlflc8tlon of Allpe Accuud 

862. SHRI MADHUSUDAN REDDY: Will the Minister 
of HOME AFFAIRS be pleased to state: 

(a) whether the Government is aware that the 
identification of rape accused is often delayed; 

(b) if so, the reasons therefor; 

(c) whether any standard sensitization protocol exists 
In the prescribed guidelines In the country to handle the 
victims of violence against women; and 

(d) if so, the details in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI MANIKRAO HODLYA GAVlT): 
(a) to (d) 'Public Order' and 'Police' are State subjects 
as per the Seventh Schedule to the Constitution of India 
and as such, registration, Investigation, detection and 
Prevention of Crime Is primarily the responsibility of the 
State Governments. Therefore, specific data on time taken 
in identification of rape accused Is not maintained centrally. 
However the Government of India has. been i88uing 
guidelines to the State Govemments from time to time to 
make concerted efforts to improve the administration of 
Criminal Justice System. In an advisory sent to the State 
Governments recently, the following advisories have been 
re-emphasized: 

(i) There should be no delay in registration of FIR 
in cases of Crime Against Women, 

(ii) Cases should be thoroughly Investigated and 
charge-sheets filed within three months from the 
date of occurrence of crime, 

(iii) Women Police CeDs be set up In all poNce 
stations. Excl1.8ivewomen pollee atation8 should 
also' be set up to cater especially to women, 

(iv) Police official& charged with the responsibility of 
protecting women should be sensitized 
adequately, 

(v) Women police officials in the State Police Force 
should be recruited widely. 

(vi) Institutional support should be provided to victims 
of violence, and 

(vii) There should be proper counselling to victims 
of rape. 

F_ Stamp PIIper8 

863. SHRI PANKAJ CHOWDHARY: 
SHRI ASADUDDIN OWAISI: 
SHRI SUKDEO PASWAN: 

WAI the Minister of HOME AFFAIRS be pleased to ..... : 
(a) the number of cases of fake stamp papers 

reported in the country, State-wise; 

(b) the progress of Investigations 80 far In various 
cases; 

(c) whether the Government has formulated any 
concrete scheme to check such cases; and 

(d) If so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI MANIKRAO HODLYA GAVIT): 
(a> and (b) As per available Information, 12' cases having 
Inter-state ramification were registered in the Central Unit 
of CBI which has all India jurisdiction. Later, on the 
directions of the Hon'ble Supreme Court, the State 
Governments transferred 48 more case. to the CBI. The 
State-wise break-up of 48 C8888 Is as under: 

State No. of cases 

1 2 

Maharashtra 23 

Karnataka 10 

Andhra Pradesh 3 

Uttar Pradesh 3 
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1 

Tamil Nadu 

Madhya Ptadeah 

Bihar 

Delhi 

Gujarat 

Kerala 

West Bengal 

2 

2 

2 

1 

1 

1 

Of the total of 60 cues being investigated by the 
CBI, charge-sheela have been filed in 5 CUM. 

(c) and (d) The Government of India has taken a 
number of steps of check 8uch cases. TheM Include 
(i) strengthening of security arrangement at India Securtty 
Press, Nasik, (ii) requesting the State Governments to 
conduct regular verifications of stocks of stamp papers of 
the authorized vendors, (iii) requesting the banld". and 
insurance sectors to take preventive and remedial 
measures to deal with the problem of fake stamp papers 
and (Iv) requesting the State Govemments to examine 
the possibUity of technologlcaHy feulble altematlvea to 
stamp papers. 

/English! 

Generation capacity of R ...... bIe Energy 

864. SHRI DINSHA PATEL: 
SHRI PRAKASHBAPU V. PATIL: 

Will the Minister of NON-CONVENTIONAL ENERGY 
SOURCES be pleased to state: 

(a) the detail' of energy generated through MnMV ..... 
Bource during the 10th plan period, tin date, In the 
country. State-wise; 

(b) whether the Govemment has decided to electrify 
remote villages through renewable 80urcea of energy; 

(c) If so, the detaJIe thel8Of; and 

(d) the extant to which the remote villages in the 
country are Hkely to be benfIted therefrom? 

THE MINISTER OF STATE OF THE MINISTRY OF 
NON-CONVENTIONAL ENERGY SOURCES (SHRI VILAS 

MUTTEMWAR): (a) State-wiIe detaIII of power generating 
capacity inItaIIed through renewable energy eour0e8 during 
the 10th PI .... period, upto 31.03.2004 are given In the 
encloeed Itatament. 

(b) and (e) Ves Sir. It has been decided to electrify 
remote vlllag", which cannot be electrified by the 
conventional grid, through renewable SOU1'C811 of energy. 
About 1700 remote villages In 10 States have already 
been eIecbtfIed and projects are under Implementation in 
about 1~ villages In 17 States. 

(d) About 25,000 remote villages have tentatively 
been identified by various Stalee for e\ecblflcatlon through 
renewable sources of energy. 

SIB ... powtII' gtIIItIMling ~ ifI*II«I IhtrJUfllt 
"",.WIIb/tI MtIf1IY 1r!JIIOIIIW8 wnng IhtI 10lIl PIMP 

!Wiod (upto 31.3.20(4) 

S.No. StateIUT Total Installed Capacity (MW) 

2 3 

1. Andhra Pradesh 126AS 

2. ANnactwl Pradeeh OAO 

3. A8sam 0.11 

4. Bihar 1.00 

S. Chhattlagarh 6.30 

6. Goa 0.00 

7. Gujarat 37.19 

8. Haryana 14AO 

9. Himachal Practe.h 10.20 

10. Jammu and Kuhmlr 9.00 

11. Jhartchand 0.00 

12. Kamatalca 256.39 

13. Kerata lS.1' 

14. Madhya PradeIh 1.00 
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2 3 
(a) whether the Government pr0p0H8 to set up a 

Mega Chemical Estate for petrochemlcala and chemicall 
industries; 

15. Maharashtra 12.00 
(b) if 80. the details thereof. location-wile; 

16. Manipur 0.75 
(c) whether consultants have been appointed to 

17. Meghalaya 0.01 prepare a feaslbHIty study report in this regard; 

18. Mizoram 0.22 (d) if so, the details thereof; and 

19. Nagaland 0.60 (e) the amount likely' to be spent thereon and the 

20. Orissa 6.00 lOurces of Its funding? 

21. Punjab 1SAO THE MINISTER OF STATE IN THE MINISTRY OF 
CHEMICALS AND FERTILIZERS (SHRI K. RAHMAN 

22. Rajasthan 170.18 KHAN): (a) to (e) No, Sir. However, qovernment has 
initiated action to commlsalon a teaaIbIIIIy study to facilitate 

23. Sikkim 3.00 setting up of a chemical Estate. 

24. Tamil Nadu 552.87 Fundi for Strengthening InfraltrUctural 
Flcllltl.. In NCR 

25. Tripura 0.00 
866. SHRI DUSHYANT SINGH: Will the Minister of 

26. Uttar Pradesh 20.52 URBAN DEVELOPMENT be pleased to state: 

27. Uttaranchal 14.30 (a) whether the Government has sanctioned funds to 

28. West Bengal 6.54 
strengthen the Infrastructural facilities in the National 
Capital Region (NCR); 

29. Andaman and Nlcobar Islands O.OS 
(b) if 80. the details thereof; and 

30. Chandigarh 0.00 
(c) the various programmaa prepared to develop the 

31. Dadra and Nagar Haveli 0.00 infrastructure In the NCR during the Tenth Five Year 
Plan? 

32. Daman and Diu 0.00 
THE MINISTER OF PARLIAMENTARY AFFAIRS 

33. Delhi 0.00 AND MINISTER OF URBAN DEVELOPMENT (SHRI 
GHULAM NABI AZAD): (a) and (b) With a view to 

34. Lakshadweep 0.25 strengthen the infraatructural facilities In the National 

35. Pondicherry 0.00 
Capital Region, the Government of India provided funds 
to the tune of 410.92 crores upto the end of 9th Plan 

Total 1280.22 
period. The 10th Plan has a provision of Re. 350 crores 
against which Rs. 125 crores have already been provided. 

.... Chemical Eatste for Petrochemlolll Induatry 
(0) The National Capital Raglon Planning Board 

865. SHRI PRAKASHBAPU V. ,PATIL: (NCRPB) has Informed that during the flrat two years of 
SHRI MILIND DEORA: the 10th Plan period, It had unctioned 19 projects 

pertaining to Infraatructure development like water supply, 
Will the Minister of CHEMICALS AND FERTILIZERS sewerage. 1Q8da. street lights. bridges, etc. in the National 

be pleased to state: CapItal Raglon as per the Regional Plan 2001. 
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During the 10th Plan, the emphasis of NCRPB would 
be on improvement/augmentation of civic-infrastructure 
facilities within the municipal Hmlll of various towns in 
National Capital Region, development/Improvement of 
industrial ·Infrutructure to make NCR a IUCCMI for 
industrial activity as weH as improvement of connectivity 
in the National Capital Region Area through Integrated 
Rail-cum-Bus Transit System, construction of expressways 
etc. 

/TllInsNIlionJ 

Fake UnlvereHIH lind Instltutlonl 

867. SHRI PANKAJ CHOWDHARY: WID the Minister 
of HUMAN RESOURCE DEVELOPMENT be pleued to 
state: 

(a) whether the Govemment is aware that some fake 
institutes and universities functioning in the country are 
misleading the students in the name of education 
particular1y the Ral University and Bihar Universltlea; 

(b) if so, the details thereof; 

(c) the details of the list of fake unlversitlesicollegeel 
institutions identified by the Govemment 80 far; 

(d) whether the Govemment have formulated any 
concrete scheme to identify such institutes/universities; 

(_) if so, the details thereof; and 

(f) the action being taken by the Government against 
these institutes/universities? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (SHRI M.A.A. 
FATMI): (a) to (f) According to the Information fumlshed 
by the University Grants Commlasion (UGC) 18 fake 
Universitiesllnstitutions, functioning in contrsventlon of the 
UGC Act, 1956, have been identified in different parts of 
the country. A list of such Institutions Is encloeed .. 
statement. 

The UGC has also informed that Rai University, 
Raipur is a private University and was established by the 
State Govemment of Chhattiagarh vide Gazette NotIfIcatIon 
No. 73174/2003/HE/38 dated 30.05.2003 under 
Chhattisgarh Nlji Kahatra Vishwavidyalaya (Sthapana Aur 
Viniyaman Adhiniyam, 2002). However, In Bihar, MaithUi 
UniversityNishwavidyalaya, DaIbhanga, has been IdenIifiId 
as a fake University. 

To curb the functioning of the fake universities! 
institutions In the country, the UGC hal let up a lpeclal 
Cell which collects information through print media and 
disseminates information about them. At the beginning of 
the each Academic Seeaion, the UGC also iIIueI a pl'8l8 
release to caution the studenta against exl8tence of such 
fake educational Institutions. 

As soon a8 the UGC gets to know about the 
existence of a Fake Universityllnstttutlon, the promoters 
ars advised Immediately to stop their activities and, If 
neceaeary, legal action under the provisions of the UGC 
Act 18 initiated. Simultanecx.ly, the State Govt. in which 
the institution Is located II apprIMId of the matter with 
the request to take necessary action agalnst the Institution 
.. per the law. 

Further, to curb the menace of such institutions, the 
UGC has proposed specific changes In the extatlng penal 
provisionS of the UGC Act, so as to make them more 
stringent. 

S.No. 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

Name of the Institution 

2 

BIHAR 

Malthlli UniversityNishwavidyalaya, Darbhanga, 
Bihar 

DELHI 

Delhi Vlshwa Vldyapeeth, 233, Tagore Park, 
Model Town, DeIhi-110009 

CommercIal University Ltd., Darya GanJ, Deihl 

United Nations University, Deihl 

Vocational University, DeIhl 

KARNATAKA 

Badaganvi Sarkar World Open University 
Education Society, Gokak, Belgaum 

KERAlA 
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MADHYA PRADESH 
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MAHARASHTRA 

JULY 13, 2004 118 

Expanalon of education 

888. SHRI KHIREN RIJIJU: Win the Mlntsterof 
HUMAN RESOURCE DEVELOPMENT be pleased to 
state: 

9. Raja Arabic University, Nagpur 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

18. 

s. 
No. 

1. 

2. 

TAMIL NADU 

D.O.B. Sanskrit University, Putur, Trichi, Tamil 
Nadu 

UTTAR PRADESH 

Mahila Gram VidyapithlVlShwavidyalaya (Women's 
University), Prayag, Allahabad (U.P.) 

Varanaseya Sanskrit Vlshwavidyalaya, Varanul, 
(U.P.)/Jagat Purl, Deihl 

Indian Education Council of U.P. 

Gandhi Hindi Vidyaplth, PraYBg, Allahabad (U.P.) 

National University of Electro Complex 
Homeopathy, Kanpur 

Netaji Subhash Chandra Bole University (Open 
University) AchaJtal, A1igarh (U.P.) 

Uttar Pradesh VishwBvidyalaya, Kosi Kalan, 
Mathura (U.P.) 

Maharana Pratap Shiksha Niketan 
Vl8hwBvidyalaYB, Pratapgarh (U.P.) 

(B) the asaistance amount being provided by the 
Union Government every year for expansion of aducatIon 
to the North-Eastern States &Cherne wI8e, .net State-wlle; 

(b) whether the Government propoae to curtail the 
above amount; and 

(c) If so, the details thereof and reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HliMAN RESOURCE DEVELOPMENT (SHRI M.A.A. 

FATMI): (B) The financial assistance provided to the North 
Eastern State. by the Department. of Elementary 

Education & literacy and Secondary & Higher Education 

of the Ministry of Human Reaoun:8 Development during 

the years 2001"()2 and 2002-03, scheme-wile and Stat. 
wise, Is given in the enclosed statement. 

(b) No, Sir. 

(c) DoeI not Brite. 

SUtntIwy 01 Flow 01 Funds /r) 1M NE sr.. MId SHdtim (2001-fJ2) 

SchemesIPIOgIIIII_ filii ElqadUI ftaIIId In .. NE RIgIaII In I., .• HI (II 01\ 31.G3.211C1) 
InsIUonI AnndIII ,.. MInIpur -- ..... NIgIIInd SIIddm T"", ToIII - '9a1 

PIIdIIh ~ EJp. • .r1 
21101.(12 fIE 

4 7 • 9 10 11 12 13 

PLAN 

EIemerUry Educalion 43659 12603.27 975.62 137521 714.114 5S4J5 317.116 1462.113 18431.58 357475J1O 5.16' 

W EcU:ation o.ao 106.34 7SO 33.88 131.80 0.00 O.ao 421.05 700.57 17525.ao 4.rxJ1 

Total (Department 01 EIementIIy 
EIU:aIion , Lillracy) 436..59 U70U1 983.12 1409.10 145.14 55415 317.116 1883.11 19139.15 375OOO.ao 5.101 
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2. 

3. 

4. 

S. 

6. 

7. 

1. 

2. 

1. 

2. 

3. 
4. 

S. 

6. 

7. 

S. 
No. 

1. 

2. 

SecondIry EGaIiDn 

• &b:IIIan 
lInguIgI DMIapmenI 

SdIoIIrIhipI 

Book PlOmaIion 
T ectncII EducIIion 

Planning and Mrlinil ..... ' 

ASAOHA 22, 1928 (SMIO 

3 4 

1117..67 373713 1166.114 

367.95 1281.57 23031 

155.05 149.13 176A2 

0.00 0.00 0.00 

037 1521 015 

1440.64 3427 .. 

25.00 4061 

2222 

0.78 

6 7 

852.16 207.92 

421.95 672.21 

1 •. 12 34225 

0.1)4 0.00 

2AO 1.,. 

9.12 

0 .. 
11.10 

0.00 

• 
278.14 

233.98 

, 
2OOJ1 

10.00 

5.90 77Al 

0.00 0.00 

0.00 D.,. 
2.92 

0.00 

04) 

0.00 

178 

10 11 12 13 

592.34 8222Jl 611'04) 13A01 

51.36 3l83AO 5aOJIO 6.1121 
50.119 flU7 94244) 10_ 

OJl OJ5 IOJIO 1.1161 
0.33 21.,. 1517 JIO 1 A5I 

14.98 4929.16 S4577 .l1li 9.D31 
04) 31.34 S32J1O 5.891 

Talli (IlIpImIG of SecandIIy 3176.61 I622JO 159652 1311.67 1236.19 520." • .66 709.91 1746331 18lOIXIJIO 9.601 
& HiP' Education) 

O.G) O.G) 

0.00 0.00 

ToIII ~ of EIemIrfIIy 
EGaIion & UIeracy) OJlO O.G) 

Secondary Ecb:aIiDn 

H9III' EducaIon 
Language DMIapmenI 

SchoIIrIhipI 

Book Promotion 

T IChnicII EducIIion 

Planning IIId Admiiltlllion 

44518 1396.&17 

0.D8 3313.59 

0.00 5131 

0.00 0.00 

0.00 0.00 

1.95 33637 

0.00 0.00 

0.00 O.G) 

0.00 0.00 

0.00 O.G) 

330.61 444J3 

20.69 3077.10 

0.00 22.00 

0.00 0.00 
0.00 04) 

0..62 

0.00 

0.00 

0.00 

0.00 0.00 

0.00 0.00 

0.00 O.G) 
51.&11 1Dn 

652.19 1028,02 

0.00 0.00 

0.113 0.00 
04) 0.00 

0.00 
04) 

0.00 

0.0 

OJlO 

0.00 

O.G) 

107.57 

0.00 
0.00 

0.00 

0.00 

0.00 

0.00 

OJlO 0.00 

04) 0.00 

O.G) OJlO 

151.D8 3115.64 

04) .'6,..67 

025 73.56 

0.17 0.20 
04) O.ao 

3.00 341.,. 

0.00 O.ao 

230.00 OJlOl 

230.00 OJlOl 

460JIO OJlOl 

6206OJIO 
l1C15494) 

2903.00 

99J1O 
'-16J1O 

5.D21 7_ 
2531 0_ 
OJlOl 

69I42.GO OMI 

34M.ao OJlOl 

ToIII (DepI/tn1n of SecandIIy 447.11 5167.34 351.99 3543.83 70323 121614 1V1.57 154.50 11693m l49573.oo 4.691 
& lip' EUIIion) 

3 

0t/pIIItmMI 01 ~ EtUMIIitJn " ~ 
ElttlmtltDIY Edut:611Dn 

FInII E!pndIU! iIcunId In .. HE • In I.,. lOO1 .. II! an 31.G!U!!!!l 

4 6 7 • , 10 

fILM 

(RI. In .... ) 

TaIII 

11 12 11 

104.34 152325 0.00 0.00 lOS.lS 0.00 0.00 3111.90 lO34.34 47500.00 4.211 

RIIIMUIng _ AIoilllliZlllon 17 JI 900.00 409.00 0.00 30..62 193.ao 71.50 fl.50 171 •• 90 18ODO.ao 9.551 
oIT __ Ecb*n 
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3 4 7 , 10 11 12 13 

3. Non FOIIIIII Educalon 0.00 36.26 57_ 0.00 0.00 1J7 0.00 2.82 .", 10aa0.ao 0 •• ' 
PIogIanme (NFE)-
SdIIIIftI flvisIt/ I 
fBIIIIII'IId hrJm if. Of.fJ2 .. 
Education GuanII1Iee Sc:heme 
and AIIemaIive & 
IIII'lOVIIYe EducIIian 
(EGS & AlE) 

4. NaIionII Ccud far T .. 0.00 0.56 0.00 0,05 0.00 0.00 0.00 0.00 0.61 450.00 0.1_ 
EducUon (NCTE), New DIIi 

S. National Sal BhMn (NBB), 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 400.00 OD 
Naw Delli 

6. National Programme 01 33.83 1970.D3 398.83 517.58 145.D1 283.83 14551 569.24 4063_ 103124.00 3.94' 
NuIriIionII SuppoIt to 
Primary EcIuadon 
(MicMIay Meal Sdwne) 

7. DistrId PIImIry Ecb:aIiDn 0.00 4700.00 0.00 0.00 0.00 0.00 0.00 0.00 4700.00 1201X1O.oo 3.921 
PIogIImme (DPEP) 

B. National P!ogaImme tor 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 1.00 0,001 
WOINII EducIIion-
ptffiouIIy known .. 
"Fill Education for Gilts" 

9. ShiIcIhII ICInni Prajec:t (SKP) 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 1000.00 OJlOl 

10. Lok .kInbiIh Prajed 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 _.00 0,001 

11. MMIa SImIIchya PnIpNne 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 900.80 0,001 

12. SaNa ShiI8ha AbhIpn (SSA) 281.14 3473.17 109.93 85759 43256 7655 108,05 49157 5822.56 SOOOO.oo 11.65' 

13. JanshIIa (Go! • UN) PIogrImnII 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 1000.00 0,001 
lfor pranClting UrMiuI 
Primary Education (UPE)) 

14. Educational DeY8lopmenl 01 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 100.00 O_ 
NE Statts & SikIdm 

TcMI 43659 12603.27 975.62 1375.22 714.114 554]5 317.Q6 1462.D3 18438.58 357475.00 5.161 

NCJN.PLAN 

1. NaIioAaI Bel BhIVIn (NB8), . 0.00 0.00 om 0.00 om 0.00 0.00 0.00 0.00 230.00 0.001 
New Delli 

TOIII 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 230.110 0.001 
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AtjJff EtU:IItIon 

(As. in lekttI) 

s. ~ ~ .... incIIIICIln .. HE RIgIan In f.,. 21101-42 (II 011 31.03.2lI02) 
NIl. fnIIUIanI AnNdIIf .... ... --- .... MIl T_ TaIII Ollar ".aI 

PIIdIIh (IE) &po WJ.I. 

2001-42 AE 

6 I 9 1D 11 11 13 

PLM 

1. AIIiIIInce to VoIIrDIy 0.00 SOAS 0.00 26J8 0.00 0.00 0.00 38.00 1148 1500.00 7.661 
AgInciIIIn the field 
of AdIt Ecb:IIIon 

2. Scheme of CriIIIng 0.00 10.00 7JD 7JD 118.80 0.00 0.110 383.D5 526.85 9500.110 SSW 

EducIIion for Neo-
Lilena-PIIviouIIy known 
as Sc:hemt of Poet 
LiIIfIcy end ConIiUIg 
EUaIIon (PL & CE) 

3. Special PIujedI for EIICbIan 0.00 22.69 0.00 om 0.00 0.00 0.00 0.00 22.69 2CIIIO.oo 1.131 

of IIIIn:y-T otaI IJarIcy 
Campaign (TLC) end Poet 
lJIIIIC:y ProgIImma (PI.P) 

4. Shnrnl VidyapeaII (SW)- 0.00 23lO 0.110 0.110 13.110 0.110 0.110 0.00 36lO 2500.00 1ASI 
now I8IIIIIIIId as 
Jan StiIcshan SntaI (JSS) 

S. OiAldOrlle of M* EducIIion 0.110 0.110 0.00 0.110 0.110 0.00 0.00 0.00 0.00 1500.00 O.GOl 
(OAE) 

6. National l.iIIr&"f Million 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.110 0.110 200.110 0.Il0l 

~(NLMA) 

7. Papulation EckIcIIIon In 0.00 0.110 0.00 0.00 0.00 0.00 0.00 0.00 0.110 224.00 0.Il0l 

W Educdon Propnme 

8. National InIItIIWt of W 0.00 0.00 0.00 0.00 0.110 0.00 0.00 0.00 O!O 224.00 O.GOl 
EducIIion (NIAE) 

9. CIAnI ExdIqe P!ogIImme 0.110 0.110 0.110 0.110 0.110 0.110 0.110 0.110 0.00 1.00 0.Il0l 

TcQI 0.110 10634 7JD 33. 131.80 0.00 0.110 421.os 70057 17525.00 4.G01 

NOfI.IILM 

1. SImnIc VidyIpeItIt (SVP)- 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.110 0.00 0.00 O.GOl 

now RIIIIIIIId as 
.., ShiIIIwI SnIWI (JSS) 
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2 3 , 7 • 10 11 12 13 

2. 0iIICt0rIIt elf AId 0.00 0.00 0.00 om OM 0.00 0.00 0.00 0.00 179.00 0.Il0l 

Ecb:IIIon (DAE) 

3. SInmik~ 0.00 0.00 0.00 0.00 0.00 0.00 om 0.00 0.00 35.00 0.Il0l 

AcU EdJcaIion 

ca., New Deli 

4. TMlA 10 Non 0IicIII MambIII 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 16.00 0.Il0l 

Teal 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 2!O.ao 0.Il0l 

/J(yMItmtInI of S«:cndtIIy IIIId H/ghtN EduclllIDn 

s.t:ondwy EducllIIDn 

(As. 1n laiche) 

s. ~~ AlII EIpIIIdUI ftIIIId In .. NE RIgIDn In 1.1. 1101-41 I! an 31.113.2011) 
No. fnIIIUans AnndIII .... .. ....... ,.... RMII T_ Tall! - ,..or 

PrIdIIh (IE) ~. WI! 
1101-41 HE 

3 4 5 6 7 • 9 10 11 12 13 

PUN 

1- CampuIIr LiIerIcy II1II 0.00 0.00 125.80 14750 100.00 0.00 85.30 125.00 582.80 7400.00 7_ 
S1udIaa·1n SchooII (ClASS) 

2. EcU:ab Tec:hnaIogy 0.00 0.00 0.00 0.00 0.84 0.00 0.00 0.00 0.84 1150.00 0.071 

3. ImpRMII1IIIIII elf Sc:ience 0.00 8.80 0.80 0.00 0.00 0.00 0.00 0.00 8.80 1784.00 0_ 
Educdan In SdIaoII 

4. EnvinInnwaI 0IIInIItI0n 0.00 2J6 1.16 0.00 0.00 0.50 0.00 1.00 5.62 260.ao 2.161 . 
1o School EcU:IIIon. 

5. Strengl1ri1g elf BoInq 0.00 12.99 14.13 2.00 0.00 1137 0.00 353 44.D2 600.00 7J41 
and HoIIeI FdIIII 
tor Gill StudIrD of 
Secondary & HI;IIr 
SecondI1y Schools 

6. NatiOIIII CoIn:iI of 437 8.46 324 16.D4 6.1. 41JJ-' 4.23 1.51 .17 1100.00 4. 
EducdonIl ~ II1II 
Tniling (NCERT) 
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4 5 6 • 9 10 11 U 13 

7. VocaIIeIlIIIIation GI 0.00 1.66 0.00 0.00 0.00 0.00 3.00 0.00 4.66 3750.lIo 0.121 
SecondIIy Ecb:aIion 

8. lIMPId Education tar 0.00 4.83 0.00 0.00 "3.67 '3131 0.00 15.81 65.62 2140.00 3.071 
DiIbIed Child"" (IEDC) 

9. Navodaya VicIyII¥ s.niI 99532 317231 79929 686.62 84.57 186,49 9832 444A5 646737 34500.00 18151 
(NVS) 

10. KIIIdIIya V1dyaIayI SqIIwI 17131 StTlJ3 no.oo 0.00 0.00 40.00 0.00 0.00 946.D4 7600.00 12AS1 
(KVS) 

11. CarmI Tibetan SchooIa 7.53 0.00 0.00 0.00 0.00 0.00 2AS 0.00 9.98 260.00 3.84' 
MniniItraIion (CTSA) 

12. ~ Popation EUaIon 2.14 6.22 0.84 0.00 2.66 3.80 7.01 0.97 23.64 250.00 9AO 
Projec:t-PGpUII 
& 0eveI0pmeIt EckICIIion 
in Sd1DOII (NPEP) 

13. National Open Sc:hooI (NOS) 0.00 12A7 0.00 0.00 0.00 0.00 0.00 0.00 12A7 530.00 235' 

14. Intemalional ScIence 0IympiIds 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 16.00 0_ 

15. Promotion of Yoga in Schools 0.00 0.00 1.68 0.00 0.00 0.00 0.00 0.00 1.68 30.00 S.6OI 

TOIII 1187.67 373713 1166.D4 852.16 207.92 271.14 20031 59234 822231 61J70.IXl 13A01 

tION«.AN 

1. NIIionII COIIIC.iI GI 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 3000.0 0.001 
EducaIionIl ~ & 
T IIiniIg (NCERl) 

2. NIvodIya ~ 112.19 0.00 18029 12558 14.49 16.20 31.81 U31 502.87 9404.00 5J51 

SImIIi (NVS) 

3. Kendriya VidyIIIya 277.57 1392.60 14914 318M 35.85 171.16 58.69 128.os 2532.85 .,14.00 5.261 
SIrIgIIIan (KVS) 

4. CenIIaI TIbaIIn SchooII 55.01 0.00 0.00 0.00 0.00 0.00 16A2 0.00 71A3 1400.00 5.1016 
Admilillralion (CTSA) 

S. Promotion of Yoga in SchoaIa 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 40.00 0.001 

6. NIIionII AWIIdIlo T __ 1.01 3A7 0.65 0.66 0117 0.66 0.65 0.72 8.49 99.00 8.581 
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7. VoIIraIy 0IgIniIIIians in 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.110 1.00 O.GOl 

IIIe field 01 School Education 

8. EducIIionaI eonc.iaI. to 0.00 0.110 0.110 0.110 0.110 0.00 0.00 0.110 0.00 1.00 OJlOl 
ChIld"" 01 Armed FCII'CII 
Personnel IcIIed'diIIbIed 
during hOIdIiea 

9. CtAnI ExdwIga PIugIImme 0.00 0.00 0.110 0.00 0.00 0.110 0.110 0.110 0.00 1.00 OJlOl 
in the field 01 School EducIIion 

TatII 44538 1396.07 330.61 444J3 51.01 188n 10757 151.D8 3115.64 62061).00 5.1121 

'This figIn under iIdudII upIIIdiIIn on NGOL 

HIfIhtIr EdJt:6IiDn 

(Rs. In laIchI) 

s. Sc:IIemeWPIOgIIIIIIIIKI FNI EIpIndUt inaIIId In .. ME AIgIan In f.Y. 200t.- (II an 31.0UII02) 
No. InaIttWons AnnINI Aan .. -- IIInn NIIgIIInd SIddm T'" Talill 0a.ay ,.ot 

f'IIIIIIh (fe) &p. WJ1 

200t.Q2 lIE 

4 6 7 • 9 10 11 12 11 

PLAN 

1. UnivIIIIIy GII/IIB CommIIIIon 356A7 1172.76 Z24A2 36OJ4 668.D8 232.22 0.110 51.36 3066.os 43578.110 7.D41 
(UGe), New Deli 

2. Indra GIRIIi NatiOIIII Open 0.00 0.66 0.110 9.25 0.110 0.00 0.110 0.00 9.91 5600.00 0.1" 
lJrive~ pGNOU) 

3. ProgrInIneIIo SIrIngIhen '- '- '- '- '- '- '- '- 0.00 2800.00 OJlOl 
ScienIific Ralldl 
/1nIrKtnIIion ".,. ID '* "."""" 
ahNdy incIutJMJ IIIfiIr 5.No. (1) _ve} 

4. Indian CCMI1CiI 01 SocIal 10.90 8855 351 58,65 0.40 0.00 10.110 0.110 172.01 1S35.oo 11.211 
Science R ... n:h PCSSR), 
New DelhI 

S. Incian COIIICiI of ~ \' 058 23.10 0.88 0.01 1.30 1.26 0.00 0.00 27.13 220.00 U.331 
RII8In:h (ICHR), New o.Ii 

6. Assoc:iaIion of IndiIn 1JIMIIiIiaI 0.00 0.00 0.110 0.110 0.00 0.110 0.110 0.00 0.00 50.00 O.GOl 
(NU), New Delhi 

7. NationII Cud 01 RanI InIIIUII 0.00 0.110 0.110 0.00 0.00 0.00 0.110 0.110 0.110 0.00 O.GOl 
(NCRq, HyderabId 
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4 • 9 10 
" 

12 13 

8. Dr. ZaIdr ...... MIIIIDriII om 0.00 om om 0.00 0.00 0.00 0.00 0.00 1.00 O.DOl 
College TIIIIt. Delli 

9. IncIIn InIIIIM 01 AdvIn:ed 0.00 000 0.00 0.00 0.00 0.00 0.00 0.00 0.00 250.00 OJIDI 
_ (liAS). ShimII 

10. InIIUonI 01 H9* t..Iing 0.00 0.00 0.00 0.00 0.00 0.00 om om OJlO MlJIO 0_ 
01 AI India ~ICI 

n. lnclln CcuICII 01 PIIIoIopticII 0.00 3.50 1.50 0.30 2.50 0.50 0.00 0.00 8.30 226.00 3.671 
R..- (!CPR). NIw Delli 

12. PIOjecI 01 HIIIOry 01 InMI 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 110.00 O.DOl 
Science PhIIoIapIrf IIId 
ClAn (PHISPC) 

13. InIenIII SIDidy on NIIionII 0.00 0.00 OJIDI 
Loan Sd10larIhIp Sc:hemI 

14. Free Education for Gida 0.00 0.00 0.00 0.00 om 0.00 0.00 0.00 0.00 0.00 0_ 

Total 367.95 128857 23OJ1 428.95 67218 233.98 to.oo 5136 DJAO SfSOOJIO 6.021 

NQI.PLAN 

1. lInivIrIiIy GnrD CommiI*I 0.11 IIOJ5 20M 3067.17 652.19 1028m 0.00 0.00 5648.30 102068.00 5531 
(UGe). New Delli 

2. IncIra a.di NIIionII~ 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 180.00 OJIDI 
UriveIIIIy (IGHOU) 

3. Indian COIIICiI 01 Soc:iII 0.00 0.00 0.00 9.20 0.00 0.00 0.00 0.00 9.20 1600.00 o.sn 
Sc:iInce ReMIIdI 
(ICSSA). New Delli 

4. IrdIn COII1c:I of HiIIoItcII 0.00 0.00 0.00 0.00 0.00 0.00 0.00 OJlO 0.00 45OJIO O.DOl 
RaM:h (ICHA). New Deli 

S. AIaociIIon 01 IndiIn 0.00 0.00 0.00 OJlO 0.00 0.00 0.00 0.00 0.00 25.00 O.DOl 
lKiYIIIiIiII (AJU). 
New Delhi 

6. Dr. Zakir HIaIiI MImorIII 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 lIJIO 0_ 
College TIIIIt. Delli 

7. Commonlllllll 01 lMmiIg 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 200.00 O.DOl 
(COL) 

B. IncIIn InIIIUe 01 AdwnId 0.00 1.24 0.00 0.00 0.00 0.00 0.00 0.00 1.24 )25.00 Olll 
Study (lIAS). Shimla 
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4 6 8 9 10 11 11 13 

9. IrIIIiIUiDnI of .. Lenng 0.00 0.00 0.00 0.00 0.00 0.110 0.00 0.00 0.00 10.00 0.Il0l 
01 All India /mpoI1IIa 

10. IndIn Ccud of PhIoeap/icII 0.00 2.110 0.20 0.73 0.110 0.110 0.110 0.110 1.t3 217.00 lJS1 
Reeun:h (IePA), New Deli 

11. RMIion 01 Pay Sallee 01 0.00 2500.00 0.00 0.00 0.00 0.00 0.00 0.00 2500.00 mum 47 .161 
T 8IChera in UIiverIiIIaI and 
CoIIegeI 

12. ShBi Jndo.CwdIn InIIIID 0.00 0.110 0.110 0.110 0.110 0.00 0.00 0.00 0.00 164.00 0.Il0l 
(SICI) 

13. RIhIId 01 Income Tax 0.00 0.00 0.00 0.00 0.00 0.00 0.110 0.00 O.ao 25.00 0.Il0l 

14. Scheme 01 National ReaeIrch 0.00 0.00 0.00 0.00 O.ao 0.00 0.00 0.00 0.00 10.00 O.DOl 
PIoIeaaor8hip 

15. Short T ann AmericIn EducIIIan 0.110 0.00 O.ao 0.00 0.00 0.110 0.00 0.00 0.00 0.50 0.Il0l 
PnJpnme 

16. CcmIJIjan to !hi UIdI of 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 12.50 0.Il0l 
WOlld InsIiUe for DIYIIapmn 
Economic ReeNrdI (WIDER) 

Total 0.11 3383..59 20.69 3077.10 652.19 l028.1l2 0.00 0.00 8161.67 110549.00 7_ 

LWIfIIMIItI DtwWtIpmtInt 

(Rs. in Iakhs) 

s. ~~ FtnII _ ..... n:.nI ~ .. ME AIaIan ~ I.Z' lOO1.al ,_ on 31.03.m1 
No. InIIIUtonI AnN:hII Alum .. ..... ...... NIgIIfftI SIIdiIIn T_ Tall! '*' "11101 

PrIdIIh (lIE) EIp .•. r.1. 
2001.(1 lIE 

3 4 6 • 9 10 11 11 13 

PUll 

LMGUAGES: ...... 

1. Cern! Hid DiIIc:aIII 0.119 38Al 1358 2.12 2.58 3.Q6 0.12 0.15 60.11 4SO.ao 13.361 
(00). New DellI 

2. CommIIIion for SciInIIIc 0.00 1.63 0.110 0.00 0.00 0.00 OAO 0.00 2.G3 180.ao 1.131 
and TedInic:II 
T enninoIogy (CSTT) 

3. KIndriya Hindi SIiIIIIwI 3.10 10.87 4.10 1510 3.50 2.14 1.60 0.00 a,sl 570.00 7A61 
Mandl! (K~ Kmiya 
Hillel SansIhIn (KHS), Agra 
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4. ~ 01 Hindi llldllrl 151.86 0.00 133.62 0.00 336.17 0.00 0.00 0.00 621.65 1000.00 62.171 
in Nan-Hindi SpeIIIing 
SIaIIIAJTI 

S. CemII II1IIiUe 01 InIIIn 0.00 3751 0.00 0.00 0.00 0.00 0.00 0.00 3751 327.00 11.471 
l.MpgI8 (CIIL), MyIaII 

6. RegianIII LanguIgII en. 0.00 0.00 0.00 0.00 0.00 0.00 OJ» 0.00 0.80 15"'0 OJlOl 

7. NaIIonII COIIICII lor PramaIian 0.00 1OA3 16.25 0.00 0.00 OJ» 0.00 10Al 37.11 ISOJ» 4.371 
of Utdu l..quIIgI (NCPU.), 
New DaIIi 

8. NaIionaI COII1CiI lor PromoIian 0.00 0.00 0.00 0.00 0.00 0.00 0.00 OJ» 0.00 2OJ» OJlOl 
01 SinIIi I.InpgI (NCPSl.~ 
VadodIn 

9. FNI1CiII ~ lor 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 1J» OJlOl 
~ 01 ModIm hIM 
Language (Ml) T .... 
(other IIwI Hindi) in HIndI 
Speaking StaI...uT1 

10. FII'IMCiII AIIiItInce to a.vr. OJ» 0.00 OJ» 0.00 0.00 0.00 0.00 0.00 0.00 100.00 OJlOl 
lor Appoinnnt 01 tJaI T .... 
andgrantollnlnwillor 
1 eac/1inWSIUdY 01 Urdu 

11. FiIWlCial AIIiIIInce lor EngIiIh 0.00 1350 0.00 OJ» 0.00 OJ» OJ» 0.00 1350 MO.oo 3.971 

lM1gu9 leacting 1nIIIUII, 
Regional InIIiIIIII 01 EngIiIh 
lM1pge leacting II1d 
DiItrid CenIrw 01 EngIiIIV 
AasiIIInct to VohIUry 
Olglnllllllol. For NIIicIIIon 
and ~ 01 80Gb in 
EngIiIh I.InguagtI 
PromoIionII AdIvtIIeI 

12. Area InIInIivI PIugnmme for 0.00 0.00 OJ» 0.00 0.00 0.00 0.00 OJ» 0.00 2000.00 OJlOl 
EducIIiondy BacDMt MInadIIII 

13. Scheme 01 AIIiIIIncI to 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 OJ» JIO.oo OJlOl 
Agencies for Sllw9hftlg 
01 ClAnlAIWIIUI in 
EGaIian 

14. NIIiII1II COIIICiI for PnImaIiDn 0.00 OJ» 0.00 0.00 0.00 0.00 OJlO 0.00 OJ» a. OJlOl 

01 KIIhnIri \..quIge 

15. NIIianII CGmm1111110r OJ» 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 2.00 OJlOl 

IncIIn l.anguIgII 
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SANSICRI1' 

16. DMIopment of SnIoit 0.00 3556 0.00 0.20 0.00 0.00 n57 0.91 10931 1480.00 7 "1' 
~ SIll, GovernmnI 
UTsiGranIs to NGOe 

17. RaaI*iya SanIIuII SNwI 0.00 0.00 8.17 0.00 0.00 0.00 2.n 0.00 10.19 1557 .00 0.7111 
(RSS). New Delli 

18. ...... SIndiI*i .... 0.00 1.22 0.00 0.00 0.00 0.00 0.00 0.00 1.22 66.00 1.851 
Veda VIdya ~ .. UjIin 

19. ModenizaIion of MIIIIaIu 0.00 0.00 0.00 0.00 0.00 0.00 0.00 38.53 !I.53 205.00 18.801 
EUaIion 

TOI8I 155.os 149.13 176A2 18.12 34215 5.90 77Al 50.09 97437 9424.00 10.141 

NCJN.IIUN 

~:HIndI'" 

1. Central Hindi DndoIIIe 0.00 26.os 0.00 0.00 0.00 0.00 0.00 0.00 26.05 4n.oo 552' 
(CHO). New .DeIi 

2. CommiIIIon for Sc:ienIIIIc Ind 0.00 026 0.00 0.00 0.00 0.00 0.00 025 051 136.00 0 .. 
Technic:II TIIIIIinoIogy (CSIT) 

3. Kendriya HindI SIIiIIIMI 0.00 25.00 0.00 22.00 0.00 0.00 0.00 0.00 ·47itJ 465.00 10.111 
MendII (KHSM~ 

HInd SnIIwI (KHS). AgII 

4. CII'4IIl IIIIIibft of IndiIrI 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 250.00 0.Il0l 
Languages (CILl). MyIore 

s. RegionIIlMIguIgII en. 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 330.00 0.Il0l 

6. Scheme of PnIdIictIan of 0.00 0.00 0.00 0.00 0.00 0.00 0.00 OJlO 0.00 50.00 0.Il0l 
lJniwraly lMI lIociI 

(in RegionII lInguIgII) 

SANIICIIT 

7. RIIh\riyI SnIcriI ~ 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 OJlO 1200.00 0.Il0l 
(ASS), New DIIi 

ToIII 0.00 51J1 OJlO 22J1O 0.00 0.00 0.00 025 7356 _.ao 2.531 



197 ASADHA 22. 1928 (~ UJS 

(Re. In 1akhI) 

s. ~ FnI EIqIndIUI build In .. HE AIgIDn In ly. 21101" (II 11\ S1.GU111) 
No. InIIUanI AnNchII ... .. --- NIgIIInd MIt tiiiii Tae. - %.01 

PIIdIIII (IE) EIIp. •. r! 
2001 .. AE 

4 6 • 9 10 11 12 13 

PUN 

1. NIIDnII SchaIIIINp SdIImI 0.00 0.00 0.110 0.110 0.110 0.110 0.00 0.81 0.81 40.110 2_ 

2. Sc:hoIIIIhipa II SecondIIy 0.110 0.110 0.110 0.G4 0.00 0.110 0.110 0.00 0.G4 40.00 0.101 

51. tor Talenled 
ChiIchn from RIIII Ala. 

Tatal 0.110 0.110 0.110 Q.G4 0.00 0.110 0.00 0.81 0.85 80.00 I. 
NONfUN 

1. Wrilt-off of Losses IIIIIIr 0.110 2.1JO O.lJOl 

National l.OWI Sc:hoIarBhIp 

Scheme 

2. Grant-il-Aid Sd1eme 01 0.00 0.00 0.00 0.00 0.D3 0.00 0.00 0.17 OlO 25.110 
0_ 

SchoIaI8hips to SIudIrD 
from Non-Hindi SpeIIci1g 
StIIerAJTs for POIIoMIIric 
SlIdes in Hindi 

3. Scheme of Sc:IIoInipI for 0.00 0.00 0.110 0.00 0.00 0.00 0.00 0.00 0.110 1.110 O.GOl 

Study AbnIad-(Thia Scheme 
has been disconIirud in 

90-91. Budge! PIovilion 
made to pIOVida for 

expera 01 PI' "91 
Sc:hotars} 

4. SchoImhips aIerad by foII91 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 69.00 O.lJOl 

~ 
for HIpr SIucIII fD lncIIn 

Nationals Abroad 

S. OIlIer Items 0.00 0.00 0.00 0.110 om om 0.00 om O.GO 2.1JO O.lJOl 

Total 0.110 0.110 0.00 0.110 0.D3 0.110 0.110 0.17 0.20 99.110 O.lDl 
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Bt1tJk P1rJIntIIIon 
(Re. in Iakha) 

S. sa..'P1IIgIIIIIIIIIW FlAIl EIIIII!AII 1IIIIIIII In .. IE "I In LE' .,,-41 i!! III 31 OUIIII) 
No. InsIUanI AnndtII ,... ..... ...... ...... ..... ..... T_ TGIII - ".of 

PIIIIIIIt (IE) &po •. r1 
2001-41 AE 

PUll 

1. SdIIme of Book PIamoIiaIIII 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 60.00 O.lJOl 
ActMIias and Voknary 
0IgII1izIIioI. 

2. NIIianII Book TRIll (NJT), 037 15.21 015 0.80 1.94 0.00 0.94 033 20.34 1169.00 1.74" 
New Delhi 

3. 0IgriIiIg~ 0.00 0.00 0.00 1.60 0.00 0.00 0.00 0.00 0.00 9OJIO 0_ 
on CopyI9II 

4. FMtCiII AIIiatIrICI on InItIeduII 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 1.10 19OJIO 0.84" 
Poverty A9IIS 

s. ModanizaIIon of CopyIWr 0IIIce 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 8.00 0_ 

Total 037 1521 015 2AO 1.94 0.00 0.94 033 21.94 1517.00 lASI 

NOfHLM 

1. InIeIl1llional ~ lJnion. 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 26.00 O.DOl 
1rdI'I CcnIIIUion to Wodd 
InIIIecluaI PropeIty 
0rgftaIi0n (WIPO) 

2. NIIionaI Book TIUII (NITI, 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 610.00 O.DOl 
New Delli 

Tall! 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 636.DO O.DOl 

TtICIInIt:M Edut:MitJn 
(A.. In Jakhe) 

S. ~ FInII _ ... NnlIn .. HE AIgICIIIn I.!. 2001-411_ III 31.lI3.20II) 
No. InIIUn AnIIIdtII AllIIn .... -- ...... ,.,... ..... T_ T* - ".of 

PIIIIIIIt (RE) e. WJ! 

2001'- AE 

4 6 7 9 10 11 12 13 

PUll 

1. Indian InIIiILaI of T ec:hnaIogy 0.00 306O.DO 0.00 0.00 0.00 0.00 0.00 0.00 306O.QO 1W9.DO 23,041 
(IITs) (AI GuwIhIIi In .. 
NOI1h e.) 

2. Regional ~ e.g. 0.00 1OO.DO 0.00 0.00 0.00 0.00 0.00 0.00 1OO.DO 5600.00 3.571 
(RECs) (At SIIcIw in .. 
NoIII East) 
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• 9 10 11 12 13 

3. NoI1h EIIIem Regional 1400.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 1400.00 1400.00 100_ 

1ns1i1u18 of Science IIId 
Technology (NERIST), 
ltanager 

4. Scheme of CoIIrnII1ity 1425 25.80 3.00 3.00 8.75 225 0.00 6.75 63.80 35CIO.ao 1m 

PoIyIedvics 

5. NatIonal Scheme of 0.G4 S.34 0.30 0.00 0.00 0.00 0.00 2.56 1.24 1200.00 O. 

AppIriceshIp TraiIq 

6. AIaia1ce to TedIicII 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.110 0.00 1000.110 O.GOl 

InsIIIfuls ItIroIqI UriYIIIiIy 
GIInIs COIIITIi8Iion (UGC) 

7. T edlnoIogy Oe't'tlopma 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 o.ao 80lUI0 O.GOl 

MiIIaions 

8. Technical T eadIerI TrUing S19 S.29 3.92 6.12 3.os 0~7 0.00 S~7 30Dl 965.110 3.1" 

Institutes (TTT18) 

9. ModemisatiDn and Removal s.oo 42.00 0.00 0.00 0.00 0.00 0.00 0.00 41.00 900.00 s.m 
of Obsolescence (MODROB) 

10. Scheme of Research Ind 10.00 14.00 0.00 0.00 0.00 0.00 0.00 0.00 24.00 450.00 SllI 

Development 

11. TIvust Anlas in T ehnicaI 0.00 10.00 0.00 0.00 0.00 0.00 0.00 0.00 10.00 7OO.ao 1.43' 

Educalion 

12. Education CondanII India 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 1.00 ODOI 

Umled (Ed. CIl), New Delhi 

1l Boants of AppIInbIIipI 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 100.00 ODOI 

PIacticII Trailing (BOATs), 
MIInbai, KobIa, Chemai 
and Kanpur 

14. WOlid BIIlk AIIisted PIajec:II 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 150.00 O.GOl 

for Technical ~ 
Payment for ProIIIIionII RI 
Special SeMces 

15. San! Longowal ~e of 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 1469.00 O.GOl 

Er9Ieering Ind Technology 
(SUET), langowII, SIrIgIur, 
~ 

16. InckI lnsIiIIde of IIbmIDon 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 1410.00 0.Il0l 

Technology (1111), MnbId 
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17. UppIng of 1_ 0m 0.00 0.00 om om 0.11 om om 0.11 400.11 0.001 
PoIyIer:hnIts 10 InIIgIIII 
\he PI\yIicatf 0IBIbIed in 
\he IIIIIinIItrIMI at 
T echnicII & VOCIIianII 
EcWIIon 

18 .. IndiIn.1nIIbI of ............ 0.00 om om 0.00 0.00 om om om 0.00 6119.11 D. 
(liMa) 

19. 1ncIIi'I. fNIIID of 8dencI (1ISc), om om 0.00 0.00 0.00 0.00 0.00 0.00 0.00 
_.II 

0.001 
BIngIIore 

20. AD IntJe CoIni for TedIIIcII 6.116 65.DS 15.00 0.00 0.00 0.00 om om 86.11 8175.00 1.G51 
Etb:IIon (AlCTE), New DeN 

21. Indiin II1IIIiIIa of WomIIIion 0.00 0.00 0.11 0.00 0.00 0.00 0.00 0.00 0.00 3160.00 0.001 
Tec:hnokIgy and MIl.....,. 
(IIITM). GWIIIIor 

22. National IrIIIiUI of InduIIIIII 0.00 0.00 0.00 0.00 om om om 0.00 om 389DO 0.001 
Engineering (NIlE). MIInbIi 

23. NaIiDIIII NIUe of FOIIIdry & 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.11 0.00 249m 0.001 
FOIgI TechnaIo!rI (NIFFT), 
Rnhi 

24. School 01 PIImiIg n ODO 0.00 0.00 0.00 ODO ODO om 0.00 0.00 rim o. 
ArdiIIc:tIn (SPA). New DeN 

25. Goverrvned College 01 0.00 0.00 0.00 0.00 0.00 o.ao 0.00 0.00 0.00 0.00 o. 
EngIneIIing II1II 
T IChnology. JrftInII 

26. "*' SdIoaI of .... o.ao 0.00 0.00 0.00 0.00 0.00 o.ao 0.00 0.00 350.00 0.001 
(ISM). Dhned 

27. SdIeme of ~n 0.00 0.00 0.00 0.00 0.00 0.00 0.11 0.00 0.00 1.ao O.DOl 
INonneIian SeNiceI 

28. SIudIrt CoInIIIing .vi o.ao 0.00 o.ao 0.00 o.ao o.ao 0.00 o.ao 0.00 1.00 0.Il0l 
Da __ PnlgI., .. w 

29. NaIIDnII PropImt far HII) o.ao o.ao o.ao 0.00 o.ao o.ao 0.00 o.ao OJXI 1JX1 0.Il0l 
in IT 

30. T edIIIcII EcbIIIIn II 0.00 0.00 0.00 0.11 o.ao 0.11 0.00 0.00 0.00 1m 0.Il0l 

TGIII 1440.64 3427.48 22.22 9.12 11.10 2.92 0.00 1 ••• 4929.16 S4S77.oo 9.D31 
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NCIfI.IIIM 

1. I,., InsIIlIMs 01 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 38641.00 O.DOl 
ledmogy (lila) 
(At GuwahaIi In the 
NoItl EIat) 

2. Rej;onaI Engi1eeItng 0.00 325.00 0.00 0.00 0.00 0.00 0.00 0.00 325.00 8337.00 3.901 
CoIeges (REes) (AI SiIchIr 
in the NOIf1 East) 

3. Scheme 01 ComnuiIy 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 100.00 0.001 
PoIyIecmIcs 

4. NaIionIII Scheme 01 0.00 439 0.62 0.00 0.00 0.00 0.00 3.00 8.01 800.00 1.D01 
ApprII1IiceIhip T IIiing 

5. T achnicII T aacheIs T_ 0.00 2.85 0.00 0.00 0.00 0.00 0.00 0.00 2.85 1474.00 0.191 
In&tiIuIes (ITTIs) 

6. I,., InaIiIuI88 01 MngemIIt 0.00 0.00 0.00 0.00 0.00 0.00 0.00 am am 4056.00 O.DOl 
(liMa) 

7. Indian InaIikQ of Science am 0.00 0.00 0.00 0.00 0.00 am 0.00 0.00 7400.00 O.DOl 
(liSe), 8angIIota 

8. All Irda CoIn:iI tor T ecIIicII 1.95 4.13 0.00 0.00 am 0.00 0.00 0.00 6.08 1620.00 0_ 
Education (AICTE), New Delli 

9. National InsIiIIAe of RIuIIriaI am 0.00 0.00 am am om 0.00 0.00 am 700.00 O.DOl 
Ef9neering (NIlE), MIInbai 

10. National Ntiba 01 FOIIIdry & 0.00 om 0.00 0.00 0.00 0.00 0.00 0.00 0.00 410.00 O.DOl 
Forge Technology (NIFFT), 
Ranchi 

11. School of PIIrmg and 0.00 0.00 0.00 0.00 0.00 0.00 om 0.00 0.00 500.00 O.DOl 
Art:hiIecUt (SPA). New Delli 

12. !nci8rt School of Mi1II ~SM), 0.00 0.00 0.00 0.00 am 0.00 0.00 om 0.00 1300.00 O.DOl 
DhIItad 

13, BoardIof~ om 0.00 0.00 0.00 0.00 0.00 0.00 0.00 om 185.00 O.DOl 
PracticII TIIiing (BOATe), 
MIInbIi, KobIa, Chwni 
and~ 

14. Reviaion of Pay SCIlla of om 0.00 0.00 0.00 0.00 0.00 0.00 om 0.00 GII.oo O.DOl 
T ecIIiaII InIIIIUionI lAd 
CemII AIIiIIMcI 10 SIIIII 
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15. A8iIn InIIIiIIde of T edInoIogy. 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 om 18m OJlOl 
Bangkok 

16. ExpandiIIn on Foreign EJperta 0.00 0.00 om om 0.00 0.00 0.00 0.00 om 1m OJlOl 
and Foreign 0eIegIIi0n 

TOIII 1.95 33637 0.62 0.00 0.00 om 0.00 3.00 341.94 69842m aMI 

PIMIni7g MId AdminItItnIIIDn 
(Re. In Iakha) 

s. ~ filii EIpendIUI NtIIId In .. NE fIIgIaI, In t'l' 2001-11 I_ on 31.OI.2011l 
No. InstionI AnNcIIII ... ..... -- ..... NIgIIInd SIIIIdm T_ TaIII - "9a1 

PrIdIIII (IE) EIIp. _JJ. 
1OOt-ll AE 

4 S 6 9 10 11 12 13 

PUN 

1. NaIionII Inatihde 01 Ecb:IIionII om 1.68 0.78 om 0.00 om 0.00 o.ao 2A6 220.00 1.121 
Plaming and AdminiIIraIion 
(NIEPA). New Delli 

2. S1rengIhriIg 01 StIIiIIicII 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 1.00 0.Il0l 
Mac:hneIy in S1IIIIs 

3. Scheme aI AIIiItance for 0.00 2.75 0.00 0.00 0.00 0.00 0.00 0.00 2.75 80.00 3A41 
Studies. SeminaII. EVIkIaIIon 
elc.1or~of 

EducItion Policy 

4. GIII'III to AIIoviIIe FOIIIdaIion 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 50.00 0.Il0l 

S. S!IIngtheniIg 01 Ext811111 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 a.ao lO.ao OJlOl 
AcIdemic ReIaIions 

6. ReorganiIation 01 INC LibIIry 0.00 0.00 0.00 0.00 0.00 om 0.00 0.00 0.00 7m OJlOl 
into a lUI IIedged Doc:unarDIIan 
and Rllerence en. for 
UNESCO NJIicaIianI in Irda 

7. Holding 01 MeeIiIgs 01 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 7.00 0.Il0l 
CommlIIH&'CotH .... and 
organizaIIon 01 ellhlilionl in 
Iurtherance 01 UNESCO's Aina 
and CIIjechIa 

8. Stllliglhening 01 VohnIIy 0.00 0.25 0.00 0.00 0.00 0.00 0.00 0.00 0.25 3.00 8.331 
0IgnaIiana engaged in 
promoIion 01 UNESCO's 
Programmes and AcMes 
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9. SIcrIIIIIII E..- O.ao 52.ao 0_ 

to. EUIIionII DMIcIpmn III 25.00 O.ao O.ao O. 0.00 O.ao 0.00 O.ao 25. 1.110 2588_ 
tOIl EaIIem s.. , SIIdin 

11. BhInII ShikIhI KoIh O.ao O.ao 0.00 O.ao O.ao O.ao O.ao 0.00 0.00 lOO.ao 0_ 

12. ConbIdan to MIllIon O.ao O.ao 0.00 0.00 O.ao 0.00 O.ao 0.00 O.ao 1.ao 0_ 
Dt L 'kIdI. PIlls 

TotII 25.00 4.68 038 O. 0.00 0.00 O.ao O.ao 3134 532.00 5.191 

fDNILM 

1. NIIionII InIIibM III EIbIIIanII 
PIni1g and Mliilnlioll O.ao O.ao O.ao 0.00 0.00 0.00 0.00 O.ao 0.00 210.ao 0_ 

2. GIanIs to AIIovIIe FOIIidIIiDn 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 70.00 0_ 

3. Sec:nIIIrIaI Expera. 0.00 2638.00 0_ 
AdmrillllIIion 

4. ConIIiIUion to UN~ 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 469.50 0_ 

S. ExpendIUa III IrdIn NIIIanII 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 52.00 OJlOl 
CommiIIion (INC) for 
Ccqnion will UNESCO for 
p!McaIIan III ItndI • TMII 
EdiIionI 01 UN~ CcuIIr 

6. VISit of Fo. DeIIgIIion 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 10.00 0_ 
to hIa 

7. 0apIUIi0n IIId DeIegItian to 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 33.50 OJlOl 
UNESCO ConIeine etc. 

8. OIlIer Items 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 1.ao 0_ 

TotI! 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 O.ao 3484.00 OJlOl 

SUmmwy 01 Flow 01 FundtI to IINI HE SI6ItI6 WId SIIdrIm (2tJQ2-03) 
(Re. In 18kha) 

s. ~ FInII ..... ~ ........... ., .. IE Raglan ., !:!- .. .as !! • 31.DS.1J111) 
No. IIiIIIUiOIII AInNI ... ..... ........... ........ ... ,.,. T.-I - % ... ar 

PIIdiiIh (fIE) e. .•. r.\. 
l1li41 IE 

4 6 I 9 lD 11 U 1) 

PLM 
1. EIemeraIy EU:aIian 1495." 2237922 651J4 903.21 1132.59 1937JM m.91 1796.80 JI569.6J 4'111677.ao 7 .• 
2. AM EclICIIion 18625 9510 1525 32.00 .AD 0.00 3UO 165.00 619.20 23323.00 2. 

TotII ([)IpIIIrM ~ EIemnIy 
Ecb:IIIan & LIIenicy) 1682.23 22474.92 666.99 935.21 1210.99 1937JM 309.51 1961.80 31 • .13 45CIIIID.ID '8 
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1-

2. 

3. 

~ . 
. , 
5. 

6. 

7. 

1. 

2. 

1. 

2. 

3. 

4. 

S. 

6. 

7. 

S. 
No. 

1. 

2. 

Secondary EducaIion 

HiP' EGaIIon 
lJnguage DeveIapmeIt 

SchoIIIIhipa 

Book P1'omoIIan 

Tecmcal EducaIian 

JULY 13, 2004 212 

3 4 6 7 9 10 11 u 13 

562.33 _.87 1036.11 881.81 57 25 44251 225.65 274.58 7889.11 57129.DO 13.811 

235.30 3522.00 361.01 635.11 1431.69 583.80 

178.116 457.97 17027 2253 287.90 19.56 

0.00 0.00 0.00 O.DO 0.00 0.00 

225 2311 1.00 2.00 1.00 0.00 

1422 

229 

0.00 

1.14 

110.98 6914,03 

63.20 1201.78 

0,04 0.1)4 

1.34 32M 

62743.00 11.D21 

11204.DO 10331 

99.DO 0.D41 

75.1.DO 4J21 

44255 B257.31 12.99 18,03 29.00 8.119 293.G4 25.14 9086.15 61658.00 14341 

PIaming and Aniilllrallon O.DO 227 1.11 0.00 0.00 0.00 052 

536.86 

0.00 3.90 649.DO 0.601 

Tolal (Depl/lmlnl ~ SecondIry 1420.49 16672.13 15B2M 1559AS 1806.84 1053 .• 475.28 25127 A2 194233.DO 12.MI 
& HIpr EducIIIon) 

Ellmenlary EducaIion 

AId Education 

T DIal (DeparImenI ~ EIernedary 

0.00 

0.00 

0.00 

0.00 

0.00 

0.00 

....... 
0.00 

0.00 

0.00 

0.00 

0.00 

0.00 

0.00 

0.00 

0.00 

0.00 

0.00 

O.DO 

230.00 0.Il0l 

228.DO O.DOl 

Education & Uleracy) 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 458.DO 0.Il0l 

Secondary EducaIIon 

Hp Education 
Language 0eveI0pmenI 

Scholarships 

Book Promotion 

Technical EducaIian 

Plarring and Anlilillralion 

59523 lm.os 46325 517.68 75.19 214A3 133.85 179.DO 39SS.68 716BS.DO 5521 

0.00 1125M 0.00 3540.16 726.19 145O.oc 0.00 0.00 6841.15 117896.DO sa 
0.00 34.32 

0.00 0.00 

0.00 0.00 

120221 2939.90 

0.00 0.00 

0.00 26.92 

0.00 0.00 

0.00 0.00 

0.00 

0.00 

0.00 

0.00 

0.00 

0.00 

0.00 

0.00 

0.00 

711 

0.00 

0.00 

0.00 

0.61 

0.00 

0.00 

0.00 

0.00, 0.00 

0.00 69.63 3616.DO 1.931 

0.12 0.12 105.DO 0.111 

0.00 0.00 708.00 O.DOl 

1.00 4143.11 81118.00 5.111 

0.00 0.00 383.too O.DOl 

Total (OeparImeti ~ SecondIry 1797 A4 587633 46325 4014.76 BOl.3B 167225 134M 110.12 15010.39 278CJ61.oo 5_ 
& HIpr EducaIion) 

(RI. In Iakha) 

AlII .,... ~ EIp!ndIU! iIuI'Id In .. NE .. In lr· -.oa (II 011 31.03.2!!03) 

3 4 6 9 10 11 12 

0.00 793.93 0.00 0.00 2715 0.00 0.00 0.00 "'821.68 2831.00 29.D21 

62.20 672.53. 98.84 193.50 166.02 243.17 6.69 40.00 14B2.95 16491.00 8.991 
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3 4 6 7 I , 10 11 12 13 

3. Non FOIIIIII EcDIian 0..00 0..00 0..00 0.110 0..00 0..00 0 .. 0..00 0..00 1GGOJIO OJlOl 
P!oprme (NFE)- St:hItM 

". I IfIIIIfIId """ if. 
Of..fJ2 .. EcU:aIion fMnr1III 
Scheme and AIIrnII¥I & 
Innovdve EducIIion (EGS 
& AlE) 

4. NIIIonaI COIIICiI for T 8IdIIr 0.110 2.Q6 1.79 0.78 0.14 1.15 0.49 U8 7.79 500..00 1.561 
EU:Ib (NCTE), NIw DIIi 

s. NaIionaI BII BhIYIn (NBS), 0.110 0.110 0.110 0.110 0.110 0.110 0.110 0.110 0.110 402..00 OJlOl 
NaW Delhi 

6. NIIianII PIogtImme ~ 21.78 5333.61 551.11 25.23 133" 71814 53.23 825.19 776210 110150.110 7,OS' 
tUIIonII Support 10 PrimIry 
EducaIion (MkkIIy MIll Sdwne) 

7. DiIIIIct Prinaty Ecb:IIIon 0.110 5401.17 0.110 0.110 0.110 0.110 0.110 0..00 5401.17 12871DJIO 4_ 

fJn9anI1II (DPEP) 

8. KaIUba GII1CIi SWIIII1IIa 0.110 0.110 0.110 0.110 0.110 0.110 0.110 0..00 0..00 2J1O OJlOl 
VidyaIaya 

9. ShiIcIha Karmi ProjId (SKP)" 0.110 0.110 0.110 0.110 0.110 0.110 0.110 OJlO 0..00 1502..00 OJlOl 

10. Lok JIrnbiIh PIajed" 0.110 0.110 0.110 0.110 0.110 0.110 0..00 0.110 OJlO 6IICIO..oo OJlOl 

11. MallIa Sarnakhya PlIlOIll'llllllt 0.00 0..00 0..00 0..00 0..00 0.110 0..00 0.110 0..00 a..oo OJlOl 

12. SalVI ShIIIha AbhiyIn (SSA) 1412.110 10175.92 0.110 68317 70417 973.28 21257 930.93 15093.34 156149.110 9.621 

13, Jan8hIIa (GoI-UN) PqrImme 0.110 0.00 0.110 0.110 0.110 0.110 0.110 0.110 0..00 1350..00 OJlOl 
(for promaIIng IJriwnII 
PrimIry EcU:ation (UPEl) 

TaIII 1495.98 22379.22 65134 903.28 1132.59 1937.D4 m .• 1796.80 30569.63 426677.110 7.16' 

NCJN.IWiI 

1. NIIionII Bel BhMn (NBB). 0.110 0.110 0..00 0.110 0.110 0.00 0..00 0.00 0..00 230..00 OJlOl 
New 0eIhi 

ToIII 0.00 0.110 0..00 0.00 0.00 0.00 0.110 0.00 0..00 230.110 OJlOl 

'lliI SdIeme Is being iqIIemeAIed IIIdIr DPEP In ~ q. 
"ThIll ScI1MIIII .. baing iqIIImnId only iI AI;IIIIM. 
"'11iI SchIme hal been ....... in SSA cUIng X PIIn. The ..... pnMIIan iI .. CIIIInI ,... _ ... lor ....... IIIiduII _ ..... OB SehIme. 
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Adult EdIK:IIIIt1n 
(As. In 1eIche) 

s. SdlaMa'PIIJIIIWIIII*t' Pal ... tJI-....1nIuIId In .. ME RIgIan In t.!. 2DOI I_ 11131.03_ 
No. InIIIdons AIndIII AllIn! .. .-- NIgIInI SIIIIiIft T_ TCIIII at., "lIIai 

PnIdIIh (IE) e. W/.L __ 
IE 

PUN 

1. A8IiIIIMce 10 VoiIIUry 0.00 10.00 0.00 32.00 0.00 0.00 0.00 10.00 51.00 2350.00 2.211 
Agencies in \he field 01 
AIUI Ecb:ation 

2. Scheme 01 ConIirUng EducaIion 0.00 0.00 0.00 0.00 74.40 0.00 0.00 lSS.oo 229AO 14553.00 1.5h 
lor Neo-I.iIeIII8I 

3. Scheme 01 LiIInIcy ~ 171.00 4U5 0.00 0.00 0.00 0.00 36jQ 0.00 256.25 25110.00 10.251 
and Operdon R8IIIoIIIion-
T 0lil LiIIIIcy CIIIIpI9I (TCl) 
and Poet IJerIcy P10pnme 
(PLP) 

4. SInmik VidyapeefI (SVP)- 15.25 37JJ5 15.25 0.00 14.110 0.00 0.00 0.00 81.55 2500.00 3.261 
now IIIIIIII8d II Jan ShiIaIhan 
SInaIhan (JSS) 

S. DiIacIorUI 01 AIUI Ecb:aIion 0.00 0.00 0.00 0.00 0.00 0.110 0.00 0.00 0.00 1145.00 OJlOl 
(DAE)' 

6. National LiIerIcy MillIon 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 150.00 OJlOl 
A'*dy (NLMA)' 

7. PopIMan EUIIIDn it AM 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 125.00 OJlOl 
EU:IIion PnIgrnnI 

8. NaIionII InaIiIuIt 01 AIUI 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 OJlOl 
EckIcaIion (NIAE)' 

Total 186.25 9510 15.25 32.00 • .40 0.00 36.60 165.00 619.20 23323.00 2.65' 

fIIMIUI 

1. .lin ShiIIIhIn SIndIM ~SS~ 0.00 0.00 0.00 0.110 0.00 0.00 0.00 0.00 0.110 ]5.00 OJlOl 
Polyvalent WI Ecb:IIIon 
C .... , New Delli 

2. DiIIctcnIe 01 W EducIIion 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 173.00 OJlOl 
(OAE) 

3. TNDA III Non 0Ic:III ..... 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 20.00 OJlOl 

TCItaI 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 OJlO 228J1O OJlOl 

'The rutay on ....... ill ~ .... 
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asp.nm.nt of s.t:ondtI", Md HIg/ItIr Edut:ll1iDn 

StItxJntJwy EduDtltitJn 

(AI. In lakhs) 

s. ~ FnI .. ~ EIpIndIUt iaIIId In .. HE AIgIan In I.,. 2D03 (II GIl 31.D.'\2l103) 
No. InIIUn AnI*hII .., - .... .... NIiiIiIIid SIIiIdIII TI/pIn Tall! '*' "901 

f'rIdIIh IRE) EIp. •. r.t 
2011.Q3 AE 

3 4 6 I , 10 11 12 1) 

PUN 

1. InIonnIIIon CorIIIIuDIion OJID 0.00 OJID 0.00 0.00 0.00 n.50 0.00 n.50 2739.00 2.6S1 
TadnlIogiaI in Sc:hooII (~" 

2. AcceII & EqIiIy PIup...- OJID 43.78 3U6 0.00 0.00 3158 0.00 0.00 111.G2 1100JID 10.091 
PmftJUIIy ItrKJWIt • ~ 
of 80IfrJing I HDIIrI FdIII frJr 
Girl SNdtns of $dItXJIs 

3. CuIIIy IrnprovInnt in Sc:hoI* OJID 11.24 1J7 0.00 0.00 OJID 0.00 0.00 12.61 2387.00 0531 
(OIS)' 

4. NIIIIonII CoII1CiI of EMIIcIIW 3.74 7Al 6.68 32.44 3.D5 3.64 4.19 1.21 62A3 1655.00 3.771 
Reaelldl IIId TIIIiring (tCERl}-
inducing npencIbn IIIIIIr 
NPEP ProgIWnme 

S. IntIgrIIad EducaIIon for DiIIbIId OJID 23L1B 132J7 133 33.58 22.61 1235 8.19 234Al 3500.00 6.701 
ChIIchn (IEDC) 

6. Navodaya VidyIIaya SRIi 411A9 3152lO 722.D 807.64 20.62 270.31 135.64 262.64 5783.37 36000.00 16.06' 
(NVS) 

7. KIndriya VJCIpIIyI SqaIwI 143.92 1156.72 135.110 40.00 0.110 114.37 0.00 0.00 1590.01 8500.00 18.711 
(KVS) 

8. CriaI Tibetan SdIooIs 3.18 0.00 0.00 0.00 0.00 0.00 0.97 0.00 4.15 300.00 1.38' 
AdmillllIIiaII (CTSA) 

9. National Open School (NOS) OJID £13.13 0.00 0.00 0.00 0.00 0.00 0.00 13.13 880.00 1m 

10. PromaIian of Yoga in ~ 0.00 131 1.67 OJID 0.00 0.00 0.00 2A7 SAS 68.ai1 8.011 

ToIII 562.33 4408.87 1036.11i ."1 5725 44251 225.65 27458 7889L1B 57129.00 13.11' 

NOfHIUN 

1. NIIionaI CoIIIciI of EIU:aIonII 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 3500.00 0_ 

R.-dI & TIIiing (tCERT) 

2. Navodaya ~,. SMiII 183.01 0.00 270.13 150,05 34.98 25.33 51.64 37.85 752.99 12260.00 6.1a 

(NVSI 
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4 5 6 7 • , 10 11 12 U 

3. Kendriya VIdyIIIyI SIngIIIM 363.27 1772.00 19219 36637 39J5 187.83 67.10 139. 3128.69 54477.00 5Joft 

(KVS) 

4. Cermt TibIIIn SdIaoII fin 0.110 0.110 0.00 0.110 0.00 13.14 0.00 6157 1250.00 4 •• 
Am .. iIIrIIion (CTSA) 

S. PIOmoIion of Yoga in Sc:hoaII 0.00 0.110 0.110 0.110 0.110 0.110 0.00 0.110 0.00 65.00 OJlOl 

6. NaIionII Awanla to TIIChIII 1.22 5.115 0.63 1.26 0.46 127 127 1.27 12.43 130.00 9.561 

7. VoIlIIIl/Y 0rgeniaaII0nI in the 0.00 0.00 0.00 OJIO 0.00 0.00 0.00 0.00 0.00 1.00 OJlOl 
IIiId of School EducIIIan 

8. 0.00 0.00 0.110 0.110 0.110 0.110 0.110 0.00 0.00 1.00 OJlOl 
Child"" 01 AImed Fonl8I 
P8IIOIIIIII IcIIdIiIIbIId 
ckIring IIOIIiIies 

9. CIAIIli Exchange PIogIwnme 0.110 0.00 0.00 0.00 0.110 0.00 0.00 0.00 0.00 .1.00 OJlOl 
in !he field 01 School EducIIIan 

Total 595.23 lm.os 463.25 517.68 75.19 214A3 133.85 179.00 3955.68 71685.00 5.521 

'This scheme iIciIdaI !he IIIIIged IX PIrn Schemel 01 ErMaun_ IckIcIIIan, ~ 01 Sc:IIncI e.. In IChoaIa, NIIiIIIIII PcIpIMDn Erh PIajIc:t. 
"This &ChIme includes \he IIIIIged IX PIIrt SdIemIe 01 ClASS & EckIcIIian Tec:II1aIort. 
'Though Plan expendlln is inaInId hau;I NoS' RC II GuahIIi, • CMII II HE SIIIII. 

HIgMr Edut:IIIkJn 
(RI. In 1akhI) 

s. ~ FInIIIgIna 01 EIipInIIUt IncIIIId In .. NE RIgIcIIIn 1.1. 2G112.Q3 !_ III 31.03.2003) 
No. InIIIdanI AnIIIdIII ... ..... ... ...... NIgIIand lIMn T_ Tall! - ...01 

P1'IIIIIII (fE) EIp. .,,1 
2G112.Q3 RE 

4 6 7 9 10 11 U 13 

PUN 

1. Univer1iIy GI'IIIIs CommiIIian 207/IJ 3468.97 332.23 597J8 1421J19 57230 0.00 10339 6702 •• 55976.00 11.971 
(UGe). New Delli 

2. Indira GancIII NatiDnII Open 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 ClOD _.00 O.IIDI 
lhMIIIIy (IGNOU) 

3. Inci8n COIIICiI 01 SocIal 22.22 33.18 21.99 35.20 9.32 10.36 14.22 7st *174.D3 1750.00 9._ 
Science R8IIIIdI (ICSSR). 
New Delhi • -The IDIII 
eJqlllldilln in t.y. 02.Q3 
for ICSSR also incMIea • 
npendiblre 01 general 1IIbn, 
nal aMIIUbIe to "'I SIIIe, 
01 Re. 1U5 Iakha 
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J 4 6 7 • 9 10 11 12 13 

4. I_ COIIIdI 01 ItIIorIcII 5.48 15.64 2.19 0.G4 1.28 1.14 om 0.11) 2637 210.00 9A21 
A.an:h (ICHR). New Delli 

5. AasociIIion 01 ftIIn UnivIIIIIIa 0.00 0.00 0.11) om 0.00 0.00 0.00 0.00 0.00 39.00 OJlOl 
(NU). New Deli[ 

6. National CcIIIIC:iI 01 R1III om om 0.11) 0.11) 0.11) om 0.11) 0.11) 0.00 0.11) O.llOl 
InIIiIRI (NCRI). ~ 

7. Dr. ZIkir /Ullin MamorIII om 0.11) om 0.11) om 0.11) om 0.11) 0.11) 11.410 O.llOl 
Cc*ge TIUIt, DeIi£ 

8. IncIIn InIItiII*I 01 AdvIncId om 1.25 0.00 0.00 0.00 0.11) 0.11) o. 1.25 aoo.oo OA21 
SIudy (liAS). SIinII 

9. InIIIUanI 01 .. I..eMq 0.11) om om 0.11) 0.00 om om 0.11) 0.11) 66.00 O.llOl 
of AI InIia ImparIne£ 

10. IncIIn Ccu1CII 01 PhIoIopIicII om 1.46 2.50 2.46 0.11) om om 0.11) 6A2 237.&10 2111 
Raaelll:h (ICPR). New Delli 

11. PIujed 01 Hetory of IncIIn om 1.50 1.50 om om om om 0.11) 3.11) 190.&10 1.5h 
saence Philosophy Ind 
rutull (PHlSPC)£ 

12. Fill EaaIian For GIIII 0.11) om 0.00 om om 0.00 om om om 11m O.llOl 

Total 235.30 3522.00 361.01 635.118 1431.69 513.80 14.22 110.98 6914.D3 62743.00 11.021 

NCJN.III.M 

1. t.mIIIiIy GIMII COIIIIIiIIIon 0.110 107618 om 3493.16 726.19 14SO.G4 om 0.&10 6746.17 110139.00 6.131 
(UGC). New Delli 

2. IncIra GIIICIi NIIanII ~ 0.11) • .11) 0.00 30.50 0.11) 0.11) 0.11) 0.11) 78.50 0.&10 O.llOl 
UnivaIaIIy ~GNOU) 

3. I'*' CoIIIciI 01 SociII om om om 16.50 om 0.00 om om 16.50 2400.11) 0.691 
Sc:iInoe ~ (ICSSR). 
New Delli 

4. IncIIn CcuICiI 01 HiIloIIcII 0.00 0.110 0.11) om 0.110 0.00 0.11) om 0.11) 450.&10 O.llOl 
R8IIII'Ch (ICHR). New Delli 

5. AIaoc:iaIan 01 IncIIn lnvInIIIII om 0.11) 0.11) om om om om 0.00 om 25m O.llOl 
(NU), New Deli 

6. Dr. ZIIdr IUain MamorIII om 0.110 om 0.00 0.00 0.00 0.11) 0.11) 0.11) 40.00 O.llOl 
~ TIUIl. Delli 

7. Common •• 01 L..,.q (Ca.) 0.11) 0.11) 0.00 om om om 0.11) 0.11) 0.00 200.&10 O.llOl 
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4 6 • , 10 11 12 13 

8. IndIn IneIiba 01 AdnncId 0.110 0.11 om om 0.110 om 0.110 om 0 .. 375.GO 0.021 
Study (liAS). SIimII 

9. I ....... 01 HiPr lAInWIg 0.00 0.00 om 0.110 0.110 0.110 0.110 om om 10m 0.Il0l 
01 M India knpoItIncI 

10. 1r*I COIIICiI 01 PHIaeapIicII om 0.60 0.00 0.00 om om om om 0.60 217.110 om 
R8IIIIdI (/CPR). New DIIi 

11. RMian 01 Pay ScIIII 01 om 0.110 O.CID O.CID 0.110 om om om 0.110 3799.110 OJlOl 
T IIIihInI in I.IIMIIIIII 
and CoIeges 

12. ShaIIi Indo-CInIdIan InIIII* O.CID 0.110 0.110 om om om 0.110 0.110 0.110 lCIOJIII OJlOl 
(SIC') 

13. RaIIrd 01 Income Tax om 0.110 om om 0.110 om om om 0.110 3O.GO O.DOl 

14. Scheme 01 NaIIonII R8IIIIdI 0.110 0.110 O.CID 0.110 0.110 0.110 0.110 om om 10.110 O.DOl 
Protellorllip 

15. Short T 11m AmericIri EducIIion om om 0.110 om OQ om om 0.110 0.110 1m O.DOl 
PIopIIne 

16. ConIrIIMon to !he hnII 01 om 0.110 om om 0.110 om om O.CID 0.110 0.110 O.DOl 
WOlld InaIlUe 101' IlMIapnaII 
Economic ReeeIIdI (WIDER) 

Totll 0.110 1125.46 om 3540.16 726.19 145OJ14 om om 6841.85 117896.110 5.801 

£The Outlay on lillie iIemI II inIIIUIcWpnIjeC IpICiIc. 

llll1flUll(Jll DtllIWtJpmMt 
(As. In lakha) 

s. ScIIImeWPIOpIIIIIIII fInII .... III iIrpInIan IaaIIICI In .. HE _. In "l' 2IIIIH3 (_ CII 31 ~ 
No. IrdItionI AnM:hII .... ..... __ IIInm 

NIgIMI SIIiIni T_ Talli '*' ... 01 
PIIdIIh ~ EIp. •. r.t 

2IIIIH3 fIE 

4 6 • 9 10 11 12 13 

111M 

LANGUAGES: HINDI & MIL 

1. CenlraI Hindi DiIIc:tnI (CHD), 0.17 .,15 16A2 3.13 3.78 4.119 015 0.77 109.16 605m 18.161 
New Delhi 

2. CommiIIion 101' SciII11IIIc IIId 0.110 12.11 om om 0.110 om om om 12.11 210.110 5.771 
Tec:tInicaI TermirIIIogy (CSI1l 

3. I<eIId¥ Hindi stiIrhn 2.20 16.91 5.10 18.30 3.20 15.47 132 0.110 62;50 625.110 lO.DOI 
MIndII (KHSM)I1(Indriya HncI 
SInIII.- (KHS" ... 



225 WrilMn AI7ifJM9I$ ASADHA 22, 1926 (.s'at.It 

4 5 9 10 11 12 13 

4. AppoinImanI 01 lIngIugI 172.19 276.20 133AS 0.110 280.92 0.00 0.00 0.110 862J6 1150.110 75m 
Teachels 

5. CermI ~e of ~ 1.78 42.82 OJ7 0.00 0.00 0.110 0.00 om 44.97 438.00 10m 
Languages (Clll). MyIor8 

6. R.- \.anpgeI CerN om om om om om 0.00 om 0.00 om 157m o. 
7. NaIIonaI COII1CiI lor Ponnolion om 23.92 9.82 0.00 om 0.00 om 9.12 43.56 l048m 4.161 

01 Un*! I.JngIugI (NCPUI.). 
New Deli 

S. National COII1CiI lor Promotion om om om om om om om om 0.110 40m o. 
of Sinch Language (NCPSl). 
Vadodanl 

9. FNICiaI AssIstance lor EngIIah om 0.00 0.00 om 0.00 om om 0.00 om 140.00 0_ 

Langauge Teaching 1nIIhI. 
Regional InsIitIRs 01 En;IIh 
lM1pge T eadIing IU1d 0isIrid 
centres of EngIiIh'AIIiItance to 
VokJIIary OrganisaIianIlor 
NIIication and Pun:hIse 
01 Books in EngIiIh I.anguIgII 
Promotional ActMIie& 

10. Alai InIInive n MadIrIa 0.00 om 0.00 om om 0.00 0.00 45.n 4512 315OJIO lAS1 

ModemisaIion Programme 
(AlMMP) 

11. Scheme 01 Asaistance to 112 2.00 0.00 1.10 0.00 0.00 OJlO om 4.82 220.00 2.191 

Agencies lor StIlI IgIheIing 
01 rum and v .... iI 
Educalion 

12. IncIan lM1guIgIa PromoIIon 0.00 OJlO om 0.00 om 0.00 OJlO 0.110 OJlO 6.00 0_ 

Cotn:I (Fonnerly known. 
NeIionIII CommiIIee tor 
InIIan l..InguageI) 

SANSKRIT 

13. DeY8Iopment 01 SaId 0.00 2]0 0.00 OJlO 0.00 0.00 0.00 6.19 9.59 1301.00 0.7~ 

ttvau;I S1aIt ~. 

14. R8IhIriya SnkriI SnIhwt om 0.00 5.11 0.00 om om 022 OJlO 5J3 2004.00 027" 

(ASS). New 0eI1I 
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15. MNIhI SandipIni RIatmiyI 0.00 056 0.00 0.00 0.00 0.00 0.00 0.00 056 110.00 0.51' 
Veda V'1dya PraIiIhthan, Ujain 

TcQI 178,06 457.97 170.27 2253 287.90 1956 2.29 63.20 1201.78 11204.00 1013' 

NOIf.PUN 

LANGUAGES: HINDI & MIl 

CenIraI Hindi DirIetInIe (CHO), 
New Delhi 0.00 1.12 0.00 0.22 0.00 0.78 0.00 0.00 2.12 510.00 0.421 

2. CornmiIIion tor ScientiIIc and 0.00 0.11 0.00 0.00 0.00 0.00 0.00 0.00 0.11 125.00 0.091 
T echricII T enMIoIogy (CSTT) 

3. Kendirya Hindi SNkIhIn MandaI 0.00 33,09 0.00 2610 0.00 7.00 0.61 0.00 67AO 6OODO 11.23' 
(KHSMV Kendriya Hindi SIIIIIhIn 
(KHS), Agra 

4. Central lnatilute of IncIIn 0.00 0.00 0.00 ODO 0.00 0.00 0.00 0.00 0.00 262 DO O.DOl 
Languages (CILL), MyeoIe 

5. ~ I.anguages Cenhu 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 513DO O.DOl 

6. Scheme 01 Production of 0.00 0.00 0.00 0.00 0.00 ODO 0.00 0.00 0.00 8ODO O.DOl 
University Level BookI 
(in Regional Langauges) 

SANSKRIT 

7. RIIhIriya SwkIII SnthIn 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 1526.00 0.001 
(RSS), New Delli 

TOlai 0.00 3432 0.00 26.92 0.00 718 0.61 0.00 69.63 3616.00 1.93" 

ScIIoIwfIip6 

(Rs. in Iakhs) 

s. ~1OpIIIIIW AlII laIN III EJpIIIdIUI R:IIIId In .. NE AIion In 1'1' 2002-43 \_ an 31.03.2003) 
No. InsIIUionI AIIndIII Alum .. ..... ..... NIgIInI 8IiIm 

T_ 
Tall! - '111 01 

P!IIIIIh (RE) Exp .•. r! 
-.os RE 

4 6 10 11 12 1) 

PUN 

1. National SchoIIIIhIp Scheme 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 59.00 O.DOl 

2. SchoIIJ1hips II Seconda!y 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0,04 0,04 40.00 0.101 
Stage for T*4111 
ChMdren from RUllI Ala 

TcQI 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0,04 0,04 99.00 O.oft 
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NOfNILM 

1. WriIe-aII.oI t.o.e II1der 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 4.00 0_ 
NaIionIIloIn ~ 
Scheme 

2. Grm-in-Aid Scheme 01 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.12 0.12 SO.110 0.241 
SchoIIrIhipI to SbIdenII 
from Nan-tindi Speaki1g 
StatelAJTs lor Poll-
MaIric Studies in HincI 

3. Schema of Sd1oII/IhipI for 0.00 0.110 0.00 0.00 0.00 0.00 0.00 0.00 0.00 3.00 O.DOl 
Study AbroId{This SdIIme 
has been ciIcorDIIId in 
9().91. Budget PnMBion made 
to provide lor expenlll of PI' 
"91 SdIoIIrs) 

4. SdIOIarIhIps oIferId by FofI91 0.00 0.00 0.00 om 0.00 0.00 0.00 0.00 0.00 • .00 0_ 
GovenvneraI 0!gaIiDIi0na lor 
Hq1er Studies to IncIIn 
Nationels Abroad 

S. Other nems 0.00 0.110 0.110 om 0.00 0.110 0.00 0.00 0.00 0.00 OJlOl 

Total 0.00 0.110 0.00 0.00 0.00 0.00 0.110 0.12 0.12 105.00 0.111 

IkxIk PmmoIion 
(R.. In lakhe) 

s. SdIMneWPropm- AlII ta&na IA _ .... ftUIId In .. HE AIaIan In I.!. _.oJ f. an 31.03_ 
No. InIIUIns AnNchII .... .... -- .... NIgIIMd SIIdIIm T_ Talli - .... IA 

PIIdIIII (IE) &p. WI! 
211112.oJ lIE 

4 10 11 12 13 

PUN 

1. Scheme 01 Fi1RiII AIIIItne 0.00 0.00 0.00 0.00 0.00 0.110 0.00 0.00 0.00 71.00 OJlOl 
10 VokICIry 0IganirItIcn for 
Book PIOIIIOIIanII AdI\tIeI 

2. National Book TRIll (teT), 2.25 23.71 1.00 2.00 0.00 0.110 1.14 1.34 J1M 411.00 7521 
New Delhi 

3. Sd1eme for II'IIIIIIduII Property 0.00 0.00 0.00 O.lX! 1.00 om 0.00 0.00 1.00 179.00 0.561 
EducIIion n NIIic 0I.nId1 

4. Scheme 01 FinInciII AIiIIInce 0.00 0.00 0.00 0.00 0.00 O.lX! 0.00 0.00 0.00 33.00 0.Il0l 
10 EducatIonal L.InIIII 

s. Scheme for FinniII AIIiIIII1ce 0.00 0.00 0.00 O.lX! 0.00 0.00 0.00 0.00 O. 44.00 O.GOl 
on WTO SIudieI 

Total 2.25 2311 1.1X! 2.1X! 1.1X! O.lX! 1.14 1.34 32M 751. 4.m 
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NONfLAN 

1. IntemaIionII Copyriff lilian- 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 OJlO 30.00 Oml 
Incia'. ConIribuIion to WOIId 
InIeIectuII Propelty 
Organzation (WIPO) 

2. National Book TIUII (NBT), 0.00 678.110 O. 
New Delhi 

ToIII 0.00 0.110 0.00 0.110 0.00 0.00 0.00 0.110 0.00 7(1.110 Oml 

TIJCI7nIcM Etb:MIon 
(Re. in Iakha) 

S. Sc:heInaWPragrnmIII FlnllIigIne at ..... R:IIIId ... NE _ kll.!. 2011-113 (M GIl 31.03~ 
No. In&IWtIans AnNchII -- ..... ....,. ..... NIgiInd IiIIIIdm T'" TIIIII - " III a! 

PIIIIIIh (IE) EIp. .J.t 
2OQ2-113 lIE 

3 4 S 6 • 10 11 U U 

PINI 

1. Indian InsIibDs 01 TIIdIIaIorf 0.00 7402.00 0.00 0.00 0.110 0.00 0.00 0.00 7402.110 16492.00 44. 
(IITs) (AI GUWIhaIi it .. 
Ned! East) 

2. NIIionII InItIUe of Technology 0.110 575.00 0.00 0.00 0.110 0.00 0.00 0.00 S75.oo 1000.00 7.191 
(NITa) (AI SiIc:t.r II .. 
North East) 

3. Noeth Eaatem RegionII IrIIIiUe 300.110 0.00 0.00 0.00 0.00 0.110 0.00 0.110 300.00 700.00 42.861 

'" Sc:IencI andTIdI1IIIa!W 
(NERIST), IIInIgIr 

4. Scheme of ComnuiIy OAO 56.68 Ul 8.75 26.46 5.78 0.00 1151 118.95 4lOO.IIO 2.831 
PoIyIedrIics 

S. 0.00 6.110 1.14 0.110 0.00 0.110 0.110 1.38 8.52 1500.00 0.571 

6. Technical EducaIon Cully 0.110 0.00 0.110 0.110 0.00 0.00 0.110 0.110 0.00 3000.110 0_ 
~P1ogrnne 

7. Tec:trIoIogy DMIopnIn ...... 0.110 0.110 0.110 0.00 0.00 0.110 0.00 0.00 0.00 0.110 0_ 

B. Tec:hnicII T..:t.a TIIiring 0.00 22.D2 2. 9.28 2.54 2J1 1.56 12.25 52A4 920.110 SJOI 
InIIiUes (TTTIa) 

9. ModIni8aIion and RImMI '" • n.oo 24.00 0.00 0.110 0.110 0.00 0.110 0.00 954) 15004) 6.331 
0bIDIIIcence (UODROB) 
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10. Scheme of Reaearch Mel 7000 36.00 000 000 000 000 000 000 10600 200000 5J01 
DeveIopmenI 

11. Thrust Anlas in T echnicII 000 46D 000 000 000 000 0.00 0.00 46.00 1500.00 3.07' 
Educalion 

12. EIkIcaIIon COI1IUIIInII IncIa 0.00 ODO 0.00 0.00 0.00 ODO 0.00 0.00 0.00 1.00 O.DOl 
Limited (Ed. CIl), New Deli" 

13. Boards of ApprenbahIpI ODO ODO 0.00 0.00 0.00 ODO 0.00 0.00 0.00 150.00 O.DOl 

Practical T IIiring (BOATI), 
MIInbIi. Kobla. ChemIi 
and KInpu" 

14. Wotld BMk AIIiItId ProjecIII ODO ODO 0.00 0.00 000 ODO 0.00 0.00 0.00 250.00 O.DOl 

for Techrical ~ 
for ProIea&ionaI and 
Special SeMces 

15. San! Longowal InfIIiII* of ODO 0.00 0.00 ODO ODO ODO 0.00 0.00 ODO 300.00 O.DOl 

EJ9neering and T edInDIogy 
(SLlET). 1.ongowaI. Sqrur, 
~. 

16. Indiln IIIItIIft of InIonnIIIon ODO ODO ODO ODO 0.00 0.00 ODO 0.00 ODO 250.00 O.DOl 

Technolagy (lilT). MIhabad" 

17. Upgradng of existing PoIytedria ODO 0.00 ODO 0.00 0.00 0.00 0.00 0.00 0.00 460.00 O.DOl 

10 Integrate the PhyIicIIy 
DiaabIed in the 1llIiI.n.n of 
T echnicII & VocdonII. EducIIIan 

18. IncUn InatibHs of MwgemIrt ODO 0.00 0.00 0.00 ODO 0.00 0.00 0.00 0.00 2500.00 O.DOl 

(liMa)· 

19. Incian IIab of SciInce 0.00 0.00 ODO ODO 0.00 0.00 ODO 0.00 0.00 3170.00 O.DOl 

(liSe). 8angaIore. 

20. AI IncIa CoIIlciI lor T~ 1.15 85.1) 0.00 0.00 0.00 0.00 0.00 0.00 86.95 1ODOO.oo 0171 

Ecb:aIion (AICTE), New Deli 

21. Indiln InIIIbD of WomIaIion 0.00 0.00 0.00 0.00 0.00 04) 000 0.00 0.00 250.00 Oml 

TecImIogy and MngenwII 
(IIITM). GWIIior" 

22. National InsIib*t of InduIIIrIII ODO 0.00 0.00 0.00 0.00 000 ODO 0.00 0.00 250.00 Oml 

Engineering (NUE), MIInbI!" 

23. NIIionII InIIIIM of FOIIIdry & ODO 0.00 0.00 ODO ODO 0.00 0.00 ODO ODO 121.00 Oml 

Forge TecInIIogy (NIFFT), 
RInch" 
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24. SdIOOI 01 Planning and 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 400.00 O.DOl 

ArchIIecIIn (SPA), New DellI' 

25. ~ to New IIld EmeIging 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 250.00 O.DOl 

T ecIv1oIogy Antas 

26. IncHn School 01 MInII (ISM~ 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 600.00 O.DOl 

Dhanbed' 

27. Sc:heme 01 RIIIIIdI IIId 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0,00-. 
hwlTlllllon SeMcet 

28. Scheme 01 Informal 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 O.DOl 
Sedor DeYefopment 

29. National Programme for 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 1303.00 O.DOl 
HRD in IT 

30. Support 10 Distance 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 250.00 O.DOl 
Education and Web 
Baaed Leaming 

31. Support for NetworIcing 01 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 14.00 O.DOl 
InsIiIuIIons for 0pIimizd0n 
01 Resources 

32. SuppoII for National Laval 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 100.00 O.DOl 
Entrance ExaminaIIon Mel 
Competency e..ct '-8I8IIIII'II 
SeNices 

33. Support for Development 01 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 10.00 O.DOl 
Educational AmninIslndion 

34. NatIonal t.iaion for T ed1naIogy 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 10.00 O.DOl 
Education 

35. International Tec:IwicII CooperIIion 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 100.00 O.DOl 

36. Voc:alionlli8lti 01 SecondIry 0.00 3.81 0.00 0.00 0.00 0.00 291.48 0.00 29S19 1100.00 26.84" 
Education 

Total 442.5S B257 .31 12.99 18.D3 29.00 8.09 293.D4 25.14 9086.15 61658.00 14J4" 

NQN.fIUN 

1. Incian InstiIIDs 01 Technalogy 0.00 1480.00 0.00 0.00 0.00 0.00 0.00 0.00 1480.00 43800.00 3Jn 
(UTs) (AI GuwIhIIIIn .. 
Ncd1 East) 

2. RegionII EngiIeering CoIegII 0.00 1442.00 0.00 0.00 0.00 0.00 0.00 0.00 1442.00 11813.00 12.21" 
(RECe) (AI SiIcNr In tie 
North EIII) 
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3. Scheme 01 Comnuity 0.00 7.58 0.00 0.00 0.00 0.00 0.00 0.00 7.58 200.00 3.79'1. 
Polytechnics 

4. NaIionaI ScIane 01 0.00 1.82 0.00 0.00 0.00 0.00 0.00 1.00 2.82 1000.00 0.26* 
AppnInIicestip Trailing 

S. T ecIrIic:aI T eachars TIIiIiIg 0.00 2.12 0.00 0.00 0.00 0.00 0.00 0.00 2.12 1600.00 0.131 
, .... (TTTIs) 

6. Irdan InIIIHs of MngamenI 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 4973.110 0.00.. 
(lIMa) 

7. "*' InsIIIie 01 SciInc:e (USc), 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 8000.00 0.110% 
BangaIore 

8. All Incia CoIn:if tor T ec:hricII 221 6.38 0.00 0.00 0.00 0.00 0.00 0.00 8.59 3000.00 01~ 
EdII:ation (AICTE), New Dati 

9. NaIionII InatiIIie 01 InIiIIIrIII 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 650.00 
0_ 

Engineering (NilE). MIInbIi 

10. NationII InsIIute 01 FOIIIdIy & 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 395.00 0_ 
FoIge Technology (NlFFT). 
RMIChi 

11. Sdlool 01 Planning IIId 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 600.00 0_ 
ArchitecIur8 (SPAl, New Deli 

12. Incian School 01 Mines (ISM), 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 1450.00 0.00% 
Dhanbad 

13. Boards of ApprenIicaahipI 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.110 200.00 0.001 
Practical Trailing (BOATs), 
MIIIIbai. Kobla. Chemai 
and Kanpur 

14. RMion of Pay SCIIII 01 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 62.00 0_ 
T eacheIs 01 [)egIte Level 
Technical InstUIna-<:enIr 
Assisfance to Stiles 

15. Asian Inslilule 01 Technology, 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 25.00 0.00% 
Bangkok 

16. lnllmalional Technical 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 50.00 0.00\ 
Cooperation 

17. Sent Longowal InIIiIlR 01 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 1200.00 O.lJOlr: 
Engineering and TedInoIogy 
(SLlET), ~ Sqrw. 
P\qIb 

18. InUI ~e 01 WonnaIion 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 450.00 0_ 
T~ ~IIT), AIIIIIIIIId 
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19. IncIIn 1nIIIIuI. of'1nIonnIIion 
Tec:II1oIogy and MngeIM 
(IIITM), Gwalior 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 O.DO 4SO.DO O.llOl 

20. North Elltem Regional Inadute 
01 Science and T IdIIoIogy 
(NERIST). Itanagar 1200.0 0.00 0.00 0.00 0.00 0.00 0.00 0.00 1200.00 1200.DO lOO.lIOI 

ToIII 1202.21 2939.90 0.00 0.00 0.00 0.00 0.00 1.00 4143.11 .1118.00 5.11" 

'The 0IdIay on these Items is ~ 8p1Ci11c. 

PIwIning WId AdmlnislrBlion 
(As. in lakha) 

s. SchamasIProglM1lll8W FInIII .. II &pel ... R:unId In .. HE RegIon In f.r. 2002-03 ,_ on 31.03:!!! 
No. 1nsIi1uti0lll AnndIII AllIIn MInipur t.tepIIya Ibnm NIgUId SIIddm T ..... TIIIII - %911 

PIIdIIII (IE) EIp .•. r1 
_-03 fIE 

4 9 1D " 12 13 

1. National InstiUe 01 EcU:IIionaI 0.00 0.97 1.11 0.00 0.00 0.00 0.52 0.00 2.60 262.DO 0.991 
PIaming and AdmilislrltIon 
(NIEPA). New DelhI 

2. StMnglheling MadIineIy lor 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 O.llOl 
Educalional SI8tisb il India 

3. Scheme 01 Assi9lance for 0.00 0.81 0.00 0.00 0.00 0.00 0.00 0.00 0.81 79.00 1.D3" 
Studies. Se""'III. Evaluation 
etc. lor Implementation of 
Education Policy 

4. Grants to AuroWie Foundation' 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 135.00 O.llOl 

S. Strengthening 01 Extemal 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 60.00 O.DOl 
Academic Relations' 

6. Reorganisation of INC LIbrary 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 3.00 O.llOl 
into a I.. fledged Doc:IInentaIian 
and Reference Ceme 
lor UNESCO Pubicllilns il Inda' 

7. Holding of Meeti'tgI 01 0.00 0..00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 15.00 O.llOl 
Committee&'ContellllCll and 
organization 01 exhtIIIionI in 
fultherance 01 UNESCO 
aims and objec:tivll' 

s. StrInghning 01 Valldary 0.00 0.G49 0.00 0.00 0.00 0.00 0.00 0.00 0.49 5.00 9.801 
OIgIfIisations angagad il 
promotion 01 UNESCO's 
ProgreIMI8S and AdIvIIin 
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9. Cons\!ucIion of UNESCO HOUle' 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 O.aa.. 

10. Bharat Stiksha Kosh 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 90.00 O.ODl 

TOIIl 0.00 227 1.11 0.00 0.00 0.00 052 0.00 3.90 i49.oo 0_ 

fGHILAN 

1. NaIionaI Ins1iIIB ~ EcU:aIionaI 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 248.00 O.aa.. 
PIaMng and Admiri&IraIion 
(NIEPA), New Delhi 

2. GranIs to Aurovlt Foundation 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 61.oa 0.",", 

3. Secretarial Expenaea, Mniuillfllllon - 0.00 2778.00 O.ODl 

4. ConIribuIion to UNESCO 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 684.50 O.ODl 

5. Expenditure of Incian NIIionaI 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 32.00 O.aa.. 
Convnission (INC) for Cooperation 
with UNESCO tor pdIIicIIion 
01 Hindi & T ami] Editions 01 
UNESCO Courier 

6. VISit 01 Foreign Delegation to 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 15.00 0.00% 
India 

7. Deputation and Delegation to 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 14.00 0.00% 
UNESCO 

8. VISit of 0IIicer& from UNESCOI 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 OA2 o.aa.. 

0Ifice18 01 National Commi&aionS 
01 oIher counIries 

Total 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 3833.00 O.ODl 

°The Outlay on th... Items il Institution/project apecIfIc. 

Informal Education Scheme THE MINISTER OF STATE IN THE MINISTRY OF 

869. SHRI SHIVAJI ADHALRAO PATIL: Will the 
HUMAN RESOURCE DEVELOPMENT (SHRt M.A.A. 
FATMI): (a) No fund. were released by the Union 

Minister of HUMAN RESOURCE DEVELOPMENT be Government to the Govemment of Maharashtra for 
pleased to state: Implementation of the centrally sponsored Non-Formal 

(a) the names of projects under Informal Education Education Scheme, during the Ninth Plan. 
Scheme for which assistance was given by the Union 
Govemment to the Govemment of Maharashtra during (b) and (c) Does not arise. 
the Ninth Plan; 

Aaeletance to M.P. for Poet-Metric Scholarship 
(b) the amounts 50 released and utIIl8ed actually by 

the State under this programme during the above period; 870. SHRt OALPAT SINGH PARSTE: Will the 
and Minister of HUMAN RESOURCE DEVELOPMENT be 

(c) the achievements of the programme, H any in the pleased to state: 

State? 
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(a) whether the Government Is aware that 
Govemment of Madhya Pradesh I. experiencing difficulty 
in getting the amount from the Union Govemment for 
post-matric scholarship; 

(b) if so, whether the component of central assistance 
for this scheme Is nominal and the State Govemment 
has to arrange for major portion of this scholarship 
scheme from its own resources; 

(c) if so, whether special central assistance is likely 
to be given to Madhya Pradesh to promote the said 
scheme; and 

(d) If 10, the time by which it is likely to be reieued? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (SHRI M.A.A. 
FATMI): (a) No, Sir. The Ministry of Social Justice & 
Empowerment is implementing the Scheme of Post-Matric 
Scholarship for SC Students. The Ministry of Tribal Affairs 
is implementing the Scheme of Post-Matric Scholarship 
for ST Students. A proposal for release of Rs. 318.39 
lakhs for payment of revised rates of scholarship in 2003-
2004 under the Scheme of Post-Matric Scholarship for 
ST Students has been received from Madhya Pradesh 
by the Ministry of Tribal Affairs. 

(b) The actual expenditure in the terminal year of 
the last Five Year Plan becomes the committed liability 
01 State Government for every year of the next Five 
Year Plan. Over and above the committed liability 100% 
central share is released to the State Govemments. 

(c) and (d) Special central assistance is an economic 
development scheme meant for income generation for 
below poverty line SC/ST families. It is not provided for 
bearing the committed liability of State Government. 

Inv •• tlgatlon of Commercial and __ aldentlal 
Structures 

871. SHRI PRABHUNATH SINGH: Will the Minister 
of URBAN DEVELOPMENT be pleased to refer to the 
reply given to Unstarred Question No. 16 dated February 
26, 2002 and state: 

(a) whether the investigation has since been 
completed by the CBI; 

(b) if so, the details thereof and tbe action taken 
thereon; and 

(c) if not, the reasons therefor? 

THE MINISTER OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF URBAN DEVELOPMENT (SHRI 
GHULAM NABI AZAD): (a) to (c) C888S of 89 properties 
where Illegal constructioneMolatton of Building Bye-laws 
was alleged, had been referred to CBI for Investigation. 
Out of this, CBI had registered 15 CU8I and have 
completed Investigation in respect of 10. 5 of theM caaee 
are already in the Trial Court. The remaining 5 caaee 
have been disposed of by CBI with the advice to local 
bodies to initiate regular disciplinary actlon8. CBI had 
returned the remaining cases for taking up the matter 
with the local bodies directly. 

{TfllllSlslionJ 

Anganwadl Sevll, .. 

872. SHRI Y.G. MAHAJAN: Will the Minister of 
HUMAN RESOURCE DEVELOPMENT be pleaaed to 
state: 

(a) the number of 'Anganwadi Sevika' in the country 
at present, State-wise; 

(b) whether salary of these Sevikaa is less than that 
of a labourer; 

(c) if so, the facts and the reasons therefor; 

(d) the steps taken by the Government to increase 
the salaries of these Sevikas; 

(e) whether the Government have formulated any 
scheme for the welfare of these 'Sevtkas'; and 

(f) if so, the detaHs thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (SHRIMATI KANTI 
SINGH): (a) State-wise number of Anganwadl Workers 
(Sevlkas) in the country, as on 31.3.2004, Is given In the 
Statement enclosed. 

(b) to (d) Under the ICDS Scheme, the Anganwadi 
Workers are honorary workers from the local community 
who are paid fixed honorarium. The honorarium being 
paid to them was almost doubled with effect from 
1.4.2002. At present, the Anganwadl Workers and paid 
honorarium ranging from As. 938/- to As. 10631- per 
month, depending upon their qualificalion and experience. 
In addition, some State Governments are also providing 
monetary incentives to these workers out of States' 
resources. 
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(e) and (f) As a welfare measure, the Government 
has introduced an insurance acheme titled 'Anganwadi 2 3 4 
Karyakartri Sima Vofena', both for Anganwadi Workers 
and Anganwadi Helpers, with effect from 1.4.2004. The 4. BIhar 60813 24726 
salient features of the Scheme are as follows:- 5. Chhalllagalh 20289 20130 

• The scheme Is applicable to persons In the age 6. Goa 1012 1006 
group 18-60 years. 7. Gujarat 37961 34087 

• Annual Premium is Rs. 2801- per beneficiary, of 8. Haryana 13546 13446 
which Rs. 100/- will be borne by the ,LIC; 
Rs. 1001- by the Government of India and 9. HImachal PradeIh 7354 7321 
As. 80/- by the Anganwadi WOIkerlHeiper. 10. Jammu • Kuhmir '1821 10227 

• Amount payable to the beneficiaries under the 11. JhartNnd lSSOS 14187 
Scheme on occurrence of different events Is as 
follows:- 12. Kamatlka 40301 40084 

• Death other than by accident Rs. 20,000 13. KeraJa 25393 24384 

• On death due to accident Rs. 50,000 14. Madhya Pradesh 49784 47798 

• Permanent total disability due 15. Maharaahtra 62716 57270 

to accident Rs. 50,000 16. Manipur 450' 4496 

• Loss of 2 eyes or 2 limbs, or 17. U.ayala 2218 2217 
one eye and one limb in 18. MizorIm 1361 1341 an accident Rs. 50,000 

19. Nagaland 
• Loss of one eye or one limb 

2770 2618 

in an accident Rs. 25,000 20. Ort ... 34201 32509 

• On the occurrence of any 21. Punjab 15829 13187 
critical illness like breast Cancer, 22. Rajasthan 35821 355SO 
ovarian cancerlfallopian tube 
cancer, cervical Cancer, uterine 23. SIIddm SOO 498 
cancer, vaginallwlval cancer, 24. Tamil Nadu 42377 28861 
etc. Rs. 20,000 

25. Tripura 3786 319S 
• . Scholarship of Rs. 300/- per quarter per child 

26. Uttar PradeIh 103104 72875 studying in the 9th to 12th Standard (restricted 
to two children). 27. UttaranchaI 6378 5674 

St61t1mM1 28. Wilt 8engII 57S40 52351 

29. AndanwI and Nicobar laflndl 527 429 
S.No. StateJUT No. of Anganndi WorIcIrs IS on 31.3.2004 30. Chandigarh 300 300 

SIncIIonad by GO! In.poIIon 
31. Delhi 3902 3842 

2 3 4 32. Dadra • Nager HIIWII 138 138 

1. Ancltra Pradesh 54312 53330 33. Daman. Diu 87 87 

34. l.akshIdweap 74 H 
2. Arunachal Pradesh 2359 2285 

35. PondIcherry 677 f,77 

3. Assam 25416 24905 All IncIa 744673 63611)-
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{English} 

Social Security Scheme by Rourke" StHI PIMt 

873. SHRI ANANTA NAYAK: Will the Minister of 
STEEL be pleased to state: 

(a) the detaila of social security schemes introduced 
by the Rourkela Steel Plant for its employees paltlcularty 
for the Group 'C' and '0' employees; and 

(b) the stepa taken to ensure the effective 
implementation of those schemes? 

THE MINISTER OF CHEMICALS AND FERTILIZERS 
AND MINISTER OF STEEL (SHRI RAM VILAS 
PASWAN): (a) The following social security measures 
have been extended to existing employees and separated 
employeea/nominees (aa the caae may be) by the 
Rourkela Steel Plant: 

(i) Contributory Provident Fund (Statutory). 

(Ii) Gratuity. 

(iii) Employees Family Benefit Scheme. 

(iv) Employee Family Benefit Voluntary Scheme. 

(v) SAIL Employees' Superannuation Benefit Fund. 

(vi) life Cover Scheme. 

(vii) Compassionate Employment. 

(viii) Workmen's Compensation. 

(ix) Employee's Pension Scheme 1995 (Statutory). 

(b) The implementation of the schemes are monitored 
by concerned departmentslbodiea responsible for the 
same. Further, these are reviewed periodically by the 
Management of Rourkela Steel Plant. 

Private 58" Financing Engineering Col", 

874. SHRI P. RAJENDRAN: Will the Minister of 
HUMAN RESOURCE DEVELOPMENT be pleased to 
state: 

(a) whether UGC guidellnea on admiaalon is 
applicable to private self financing engineering colleges; 

(b) if so, the details thereof; 

(c) whether there is any guldelinea for fixing number 
of seats to be admitted on m~rit8 and the fees to be 
collected from studenta admitted.on merits in the prlvat. 
aelf financing engineering collegee; 

(d) if so, the detaiII thereof; 

(e) if not, the reasons therefor; and 

(f) the steps taken to formulate guidelines for 
admission and fees in private seN financing engineering 
coIIegea? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (SHRI M.A.A. 
FATMI): (a) and (b) Yes, Sir. The University Grants 
Commission (UGC) has issued UGC (Admission to 
Specified Professional Programmes) Interim Regulations, 
2003 on 26th December 2003. As per these Regulations, 
admlsllon to specified professional programmes which 
inter-alia include undergraduate programmes in 
Engineering, In all Institutions In the country which are 
presently admitting all their students or certain percentage 
of them on an all India basis, shaH be through All India 
Engineering Entrance Examinations (AIEEE) conducted by 
the Central Board of Secondary Education. 

(c) to (f) As per the guidelines issued by the All 
India Council for Technical Education (AICTE) on 3rd 
November 2003, all seats have to be filled on the baais 
of merit, determined by the State teats for seats to be 
filled from the students of that State and AIEEE for seats 
to be filled on all India basis. The management quota 
seats shall be filled through either of these common 
entrance tests or a common entrance teat conducted by 
an approved agency (including Association of all colleges 
of a particular type In the State). Further, the Hon'ble 
Supreme Court In Ita judgement dated 14th August 2003 
in the case of Islamic Academy of Education and another 
Vs. State of Kamataka and others directed that, in each 
State, two committees. each headed by a retired High 
Court Judge, shall be set up, (I) to look into the fee 
structure and (II) to ensure that the teats conducted by 
the Association of Colleges are fair and transparent, 
respectively. 

Actlvltle. of ULFAlNSCN (1M) 

875. SHRI MlliND DEORA: Will the Minister of 
HOME AFFAIRS be pleased to state: 

(a) whether the owners of tea gardena In upper 
AaNm have received extortion notice from ULFA and 
NSCN (1M); 

(b) H so, the details thereof and the action taken In 
the matter; 
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(c) whether there was a brief lull following the 
Bhutanese Operation; and 

(d) if so, the reasons for not taking similar operation 
as was taken by Bhutan against insurgents? 

THE MINISTER OF STATE IN THE MINISTRV OF 
HOME AFFAIRS {SHRI S. REGUPATHV): (a) and (b) As 
per reports United liberation Front of Assam (ULFA) hu 
served extortion notices to the owners of the tea-gardens 
of Assam. 10 cases have been registered and 30 persons 
have been arrested in this regard. Security of the tea 
belt has also been enhanced by deployment of additional 
security forc~. However, no case of extortion notice by 
National Socialist Council of Nagaland {NSCN (11M)} In 
tea garden area has been reported. 

(c) and (d) There was a general lull of militant 
activities in Assam after operation against Indian Insurgent 
Groups launched by the royal Bhutan Government. 
However, the activities of ULFA militants have again 
resurfaced in pre-dominantly Upper Assam area. Counter 
insurgency operations have been intensified In the entire 
tea belt. 

A_latllnee to Mad ...... 

876.SHRI ASADUDDIN OWAISI: WHI the Minister of 
HUMAN RESOURCE DEVELOPMENT be pleased to 
state: 

(a) whether the Union Government offered financial 
assistance to Madr.... especially In Uttar Pradelh and 
neighbouring States; 

(b) if so, the number of Madrasas accepted the offer 
of financial assistance and those who refused to accept 
the financial assistance; 

(c) whether such asalstance was provided to 
Madrasas In other States also during the last three years; 

(d) if so, the details thereof, State-wise; and 

(e) the steps takenJbelng taken by Government to 
give financial assistance to Madrasas to bring them In 
the main stream of the Nation? 

THE MINISTER OF STATE IN THE MINISTRV OF 
HUMAN RESOURCE DEVELOPMENT (SHRI M.A.A. 
FATMI): (a) Ves, Sir. 

(b) The financial 888\stance to Madraaas Is being 
provided through State GovernmentS/UTs, under the 

8Cheme of Area Intensive and Madrua Modemlzatlon 
Programme, which Is a Central Plan scheme. Proposals 
are received from the State Governmen18 on the buis of 
applications filed by various Madraaas, The number of 
Mad...... IICC8ptecI for financial ..... nce varies from 
year to year basis. The Mad...... voluntarily apply for 
_iImnce to the State Govemment and no aeIetance Is 
forced on Mad,.... No I'8fu8aIs are Intimated by State 
Govemmenta. 

(c) Ves, Sir. 

(d) The details State-wise for the last three years Ie 
81 follows: 

State 

Andhra Pradesh 

Bihar 

Chandlgarh 

2001-02 

12.51 

0.36 

Dadra and Nagar Haven 0.72 

Jammu & Kashmir 

Orl .. a 

Madhya Pradeeh 147.18 

Trtpura 38.53 

Uttar Pradelh 0.37 

West Bengal 1.40 

(Rs. In Lakhs) 

2002-03 2003-04 

12.51 88.04 

79.92 

81.88 

188.00 

90.06 

45.72 48.96 

390.82 245.88 

(e) The scheme Itself Is being upgraded and modified 
to provide greater focus to It. 

lne ...... In 8tNngth of Deihl Polio. 

877. SHRI KINJARAPU VERRANNAIDU: Will the 
Minister of HOME AFFAIRS be pleued to alate: 

(a) whether the etrength of DeIhl Police has Increase 
conaIderabIy during the Jut three yea,.; 

(b) If ~, the new poets of different categories created 
during the I8ld period; and 

(c) the number of police personnel posted for aecurlty 
of comtnon man and senior clt/zena In Delhi u on date? 

THE MINISTER OF STATE IN THE MINISTRV OF 
HOME AFFAIRS (SHAt S. REGUPATHy): (a) and (b) 
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Yes Sir, The number of new posts in different categories 
created during the last three years and up to 8th July of 
the current year was 2003. 

(c) The entire Police Force is engaged either dIr8c:tIy 
or indirectly in performance of such vital functions as 
maintenance of law and order; detection and investigation 
of crime; and management of traffic to ensure the security 
and safety of the citizens. However, as against the 
sanctioned strength of 59066 posts as on 30th June, 
2004, the number of Delhi Police personnel deployed 
specifically for the security of VIPs and other protected 
persons was 5851. 

U.. of Banned/Substandard Ingredients by Drug 
Manufacture,. 

878. SHRI SHIVRAJ SINGH CHOUHAN: 
SHRI K.S. RAO: 

Will the Minister of CHEMICALS AND FERTILIZERS 
be pleased to state: 

(a) whether a large number of medicine manufacturing 
units are using bannecl/substandard ingredients In the 
country; 

(b) if so, the details thereof; 

(c) the number of such cases came to the notice of 
the Govemment during the last three years, State-wise; 

(d) the action taken against them; 

(e) the steps taken by the Govemment to check 
these unlawful activities; 

(f) whether the Government propose to set up a 
Drug Regulatory Authority to monitor the drug industry; 
and 

(9) il so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
CHEMICALS AND FERTILIZERS (SHRI K. RAHMAN 
KHAN): (a) to (e) Ministry of Health and Family WeHare 
has not received any such information/complaint that a 
large number of medicine manufacturing units are using 
banned/subatandard ingredients in the country. The 
manufacture 01 drugs is licensed and regulated by 
respective State Drug Control Authority in India. The active 
ingredients as well as excipienta· used in the manufacture 
of drug formulations are required to be tested by every 

manufacturer as per prescribed specifications before 
releasing the drug in the market. 

(f) and (g) A Drug Regulatory Mechanism already 
exists in the country. Drug industry in every State is 
monitored by the respective Drug Control Authority. 

Promotion of JE In MCD 

879. SHRI ADHIR CHOWDHARY: Will the MInister 
of HOME AFFAIRS be pleased to state: 

(a) whether while promoting the Junior Engineer (CMf) 
to Asstt. Engineer (Civil), the Municipal Corporation of 
Delhi had taken some wrong decision In certain cases of 
SC&ST officials who had been categorized as 'Unflt' 
without assessment of their ACRs; 

(b) whether the charges levelled against them have 
been dropped in respective dates; and 

(c) if so, the latest status in each case regarding 
restoration of their old seniority i.e. with effect from 14th 
May, 19987 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI S. REGUPATHY): (a) to (c) As 
per the information fumished by the Municipal Corporation 
of Delhi, the Departmental Promotion Committee which 
met on 14th May, 1998 conSidered, amongst others, the 
suitability of two Scheduled Castes and one Scheduled 
Tribe officers in the grade of Junior Engineer (Civil), for 
promotion to the next higher grade of Assistant Engineer 
(Civil) and placed its recommendation in regard to these 
three officers in the -.ealed covers· as certain 
departmental/criminal proceedings were at that time 
pending against them. Consequent upon their exoneration 
In these proceedings, the -sealed covers" were opened 
and it was found that the Committee had assessed only 
one Scheduled caste officer fit for promotion. He was 
duly promoted on regular basis from the due date. 

The case of the lone Scheduled Tribe officer, declared 
·unfir by the Departmental Promotion Committee in the 
meeting held on 14th May, 1998, was reviewed 
subsequently and he also was promoted on regular basis 
from the due date. However, the third candidate, a 
Scheduled Caste officer, also declared unfit by the 
Departmental Promotion Committee In the meeting held 
on 14th May, 1998, could be promoted on regular buI8 
only with effect from 28th January, 2002 on the basis of 
the recommendation made by a fresh Departmental 
Promotion CommlHee which met on 25th January, 
2002. 
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F"'of~I"Ud. 

880. SHRI TATHAGATA SATPATHY: Win the MInIster 
of STEEL be pleased to state: 

(a) the fate of the Neelanchal Ispat Ltd. in Oriaea; 

(b) the number of its share holders; 

(c) whether the Government Is considertng for Its 
privatization; and 

(d) if so, the detaJIe thereof and the reasons therefor? 

THE MINISTER OF CHEMICALS AND FERTILIZERS 
AND MINISTER OF STEEL (SHRI RAM VILAS 
PASWAN): (a) Phase I of the Neelanchal Ispat Nigam 
Limited (NINL)'s project involving setting up of facillties 
for production of pig iron has been completed and action 
lor completion of final phase of the project has been 
initiated. NINL since the commencement of production In 
February 2002, has produced 7.92 Iakh metric tonnes of 
pig iron till March 2004 out of which 3.44 lakh metric 
tonnes has been exported and 4.21 lakh metric tonnas 
sold in domestic mar1<et. 

(b) There are four major shareholders of NINL namely 
MMTC limited, ·IPICOL, MECON, SMS Demag and G.A. 
Danili. 

(c) and (d) To finance the cost of the project, the 
promoters of NINL are considering induction of atrateglc 
partners into the project for financing the Phase II of the 
project. 

[Translation! 

Child Marriage 

881. DR. RAMKRISHNA KUSMARIA: WHI the Minister 
of HUMAN RESOURCE DEVELOPMENT be pleased to 
state: 

(a) whether child marriage is being rampantly 
solemnized even today in several parts of the country 
especially among tribal, poor and backward people; 

(b) if so, whether the Govemment is aware that there 
are several discrepancies and contradictions by the laws 
that have been enforced by the various State 
Govemments and that there is need to improve it; 

(c) If so, whethef' the Government Is considering to 
make effective laws In this regard to put a check on 
child marriage; and 

(d) if not, the reuone therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (SHRIMATI KANT! 
SINGH): (a) As per the Information compiled by the 
National Crime Records Bureau, Ministry of Home Affairs, 
the number of CII. reglltered under the ChHd Marriage 
Restraint Act, 1929 were 89 (1996), 78 (1997), 58 (1998), 
58 (1999), 92 (2000) and 85 (2001). The Act Is being 
administered by State Govemments and Union Territory 
Administrations. 

(b) No, Sir. As per the Child Marriage Restraint Act, 
1929, which was amended in 1978, the minimum age for 
marriage Is 21 years for boys and 18 years for girls and 
offences under the Act are cognizable. The provisions of 
the Act are Intended to restrain and not to InvaUdate 
such marriages. 

(c) and (d) The National Commlaion for Women 
and the National Human Rights Commillion have 
recommended certain amendments to the Child MarrIage 
Restraint Act, 1929. As per the Information furntshed by 
the Ministry of Law & Justice. the same have been 
circulated to all State GovemmentaJUnlon Territory 
Administrations for obtaining their comments. 

[English] 

Poverty Alleviation In Tribal Dletrlota of Gularat 

882. SHRI P.S. GADHAVI: Will the Minister of 
TRIBAL AFFAIRS be pleased to Itate: 

(a) whether the Union Government hM received any 
proposal from the Government of Gujarat for poverty 
alleviation In tribal dlatricta of Sabar1<anlha & Dahod; 

(b) if 10, the details of the propoaaI; 

(c) whether the said proposal has been cleared by 
the Union Govemment; 

(d) If not, the time by which the proposal is likely to 
be cleared; and 

(e) the fundi allocated therefor during the Tenth Five 
Year Plan and the annual plan of 2003-041 
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THE MINISTER OF TRIBAL AFFAIRS AND 
MINISTER OF DEVELOPMENT OF NORTH EASTERN 
REGION (SHRI P.R. KYNDIAH): (a) to (d) A project 
proposal of Gujarat State Land Development Corporation 
on "Integrated Watershed Development for rural poverty 
alleviation" in tribal areas of Sabarkantha and Dahod 
Districts of Gujarat for an amount of Rs. 319.15 crorea 
was received from Ministry of Agricuhure, Govemment of 
India. 

After examination of the proposal In joint meetings 
with Ministry of Agriculture, the Government of Gujarat 
was advised to modify the proposal taking Into accoLl1t 
the norms for the watershed development achames of 
various Departments of the Govt. of India. No further 
response has been received from the State Govemment. 

(e) Does not arise. 

Pricing of Fertllizera 

883. SHRI S.D. MANDLlK: 
SHRI KIRTI VARDHAN SINGH: 
SHRI VIJOY KRISHNA: 
SHRIMATI NIVEDITA MANE: 

WHI the Minister of CHEMICALS AND FERTILIZERS 
be pleased to state: 

(a) whether the Govemment has taken any decieion 
for pricing of various fertilizers; 

(b) if so, the details thereof, fertilizer-wise; 

(c) if not, the reasons for delay in this regard; and 

(d) the time by which the decision is likely to be 
taken by the Govemment? 

THE MINISTER OF STATE IN THE MINISTRY OF 
CHEMICALS AND FERTILIZERS (SHRI K. RAHMAN 
KHAN): (a) to (d) With the objective of making available 
fertUizers to farmers at affordable prices, Govemment fixes 
the statutorily notified Maximum Retail Price (MRP) of 
urea, which is a controlled fertilizer and indicates MRP. 
of decontrolled phosphatic and potasaic fertilizers. MRP 
of Single Super Phosphate (SSP) is indicated by the 
State Govemments. There is no proposal to change the 
current MRPS/indicative MRPs of the fertilizers. 

Setting up of Incllan PenNr "unci 

884. SHRI PRABODH PANDA: Will the Minister of 
POWER be pleand to state: 

(a) whether the Govemment propoae to aet up an 
Indian Power Fund (IPF); 

(b) H so, the purpose thereof and the total quantum 
of fund likely to be raised; and 

(c) the time by which the fund is likely to be created? 

THE MINISTER OF POWER (SHRI P.M. SAYEED): 
(a) to (c) PFC has decided to set up India Power Fund 
(IPF) for providing last mile equity Investment in viable 
power projects with reasonable tariffs. An equity gap of 
about Rs. 70,000 crore. had been estimated for an 
Investment programme of about Rs. 9 lakh crorea upto 
the end of the 11th Plan. The IPF alms at making a 
beginning towarda meeting this eatlmated equity gap. 

/T,.n8/sllonj 

Traffic Police PeraonMi Caught Red Handed 

885. SHRI NIKHll KUMAR CHOUDHARY: 
SHRI RAGHURAJ SINGH SHAKYA: 

Will the Minister of HOME AFFAIRS be pleased to 
state: 

(a) the number of police personnels caught red 
handed taking bribe from the commercial vehicle operators 
of Deihl during each of the last three years, till date, 
unit-wise; 

(b) whether the image of Deihl Police hu maligned 
due to the Incidents of bribe being taken openly by the 
police personnels; and 

(c) H 80, the steps being taken by the Govemment 
to check such cases? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI S. REGUPATHY): (a) The 
requisite details are given in the attached statement. 

(b) and (c) Indulgence in corrupt practices does 
adversely affect the image of the organization concemed. 
However, there Is an in-built mechanism within Deihl 
Police to ensure that those who indulge in such 
malpractices are detected and dealt with promptly In 
accordance with law. The Deihl Traffic Police In particular 
has an Independent Cell for the purpose of conducting 
surpriae checks. Besides, a separate -Helpline- on 
Telephone NlInber 23378888 operating on' round-the-clock 
buis has been installed to enable the aggrieved to lodge 
their complaints. 
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District Number of traffic police personnel caught red handed while taking bribe 

2001 2002 2003 2004 (upto 30th June) 

New Delhi 10 

Ea6t 9 

North-East 18 

South 13 

SOuth-West 14 

West 9 

North 16 

North-West 12 

Central 14 

Total 115 

{English} 

Com..,. Unlvenllty 

886. DR. COL. (RETD.) DHANI RAM SHANDIL: Will 
the Minister of HUMAN RESOURCE DEVELOPMENT be 
pleased to 6tate: 

(a) whether a pilot scheme has been approved to 
set up a compact university; 

(b) if 60, the details thereof; 

(c) the details of the compoeltlon of the study team 
for the purpose; 

(d) whether the study team has submitted Its report 
to the Government; and 

(e) if 80, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (SHRI M.A.A. 

FATMI): (a) No, Sir. 

(b) to (e) Do not arise. 

4 6 9 

23 13 12 

8 21 13 

18 43 25 

28 48 36 

29 39 33 

31 14 9 

20 47 13 

25 23 8 

186 252 158 

Prlaonera &caplng from Cuatody 

887. SHRI KAILASH MEGHWAL: 
SHRIMATI JAYABEN B. THAKKAR: 

Will the Minister of HOME AFFAIRS be pleued to 
state: 

(a) the number of convicts and undertrial. who 
managed to escape while attending courts and from 
varioua jails in DeIhl and other parte of the country during 
lut .Ix months; 

(b) the reaction of the Government thereon; 

(c) whether the Government has chalked out any 
Itratagy in this regard; and 

(d) if 10, the details .thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI MANIKRAO HODLYA GAVIT): 
(a) to (d) 'Prisons' being a State subject, specific 
Information about the number of convicts 'and undertrials 
escaping while attending courts from ~iII In Delhi and 
other parts of the country is not IMintalned by the Central 
Government. Prilon management, including the prevention 
of elcape of prisoners from Jalll, II primarily the 
responaI)llity of the State Governmenta. However, the 
Central Government, on itl part, hal been extending 
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financial support to the State Governments for 
strengthening their prison security. etc. 

Fund. for Sule Amenn ... In Slum. 

888 SHRI B. MAHT AB: Will the Minister of URBAN 
EMPLOYMENT AND POVERTY ALLEVIATION be 
pleased to state: 

(a) whether the Government allocates funds to make 
provisions for basic amenities In urban slums; 

(b) if so, the amount of funds allocated and reIeued 
to various States under the National Slum Development 
Programme during each of the last three years and 
current year, State-wise; 

(c) the number of persons benefited under the 
scheme particularly in Orissa. State-wise; and 

(d) the amount spent under the scheme during the 
said period, State-wise and year-wise? 

THE MINISTER OF STATE OF THE MINISTRY OF 
URBAN EMPLOYMENT AND POVERTY ALLEVIATION 
(KUMARI SEWA): (a) and (b) Slum Development is a 
Stale subject. However. with a view to ameliorate the 
living conditions of urban alums. under the National Slum 
Development Programme (NSDP). funds are allocated 18 
Additional Central Aaaiatance (ACA) to the States annually 
on the basis of pro-rata alum population of the State for 
provision of basic amenities, etc. 

The details of funds allocated and released to the 
various States under the NSDP during each of the last 
three years and current year. State-wise. are given in 
the enclosed Statement-I. 

(c) The details about number of persons benefited 
under NSDP since Inception of the programme In 1996 
State-wise. Including Orissa. are given In the enclosed 
Statement-II. 

(d) The details of amount &pent under NSDP during 
the last three years and the current year, State-wise and 
year-wise are given in the enclosed Statement-III. 

""""1 
Allocation .nd R ___ to 1M s.. dining 1M IBsI IhIw ytMfS and 1M CIJI7fIf1I )I'M/' UI'IdtIr NSOP 

(Rs. In lakhs) 

2001·2002 2002-2003 2003-2004 2004-2005 

Allocation ReleaIlCl Allocation ReleaIlCl Allocation ReIeuecI Allocation Released* 

2 3 4 5 8 7 8 9 10 

1. Andhra Pradesh 3575.00 3575.00 3389.00 3389.00 3389.00 3389.00 3277.00 0.00 

2. Arunachal Pradesh 110.00 51.97 104.00 104.00 104.00 104.00 100.00 0.00 

3. Assam 312.00 0.00 298.00 0.00 296.00 219.61 318.00 0.00 

4. Bihar 1n5.00 0.00 1683.00 1683.00 1683.00 1683.00 1n4.00 0.00 

5. Chhattisgarh 434.00 434.00 411.00 411.00 411.00 411.01 439.00 0.00 

6. Goa 110.00 0.00 104.00 0.00 104.00 0.00 100.00 0.00 

7. Gujarat 2013.00 2013.00 1908.00 1908.00 1908.00 1880.89 203e.00 0.00 

8. Haryana 565.00 513.00 536.00 536.00 538.00 538.00 521.00 0.00 

9. Himachal Pradesh 110.00 100.00 104.00 76.53 104.00 0.00 100.00 0.00 

10. Jammu and Kashmir 725.00 725.00 687.00 687.00 687.00 887.00 486.00 0.00 

11. Jhartchand 893.00 883.00 847.00 0.00 847.00 0.00 924.00 0.00 
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2 3 4 5 6 7 8 9 10 

12. Kamataka 2174.00 2174.00 2061.00 2061.00 2061.00 2061.00 1804.00 0.00 

13. Kerala 1025.00 1025.00 972.00 972.00 972.00 972.00 1037.00 0.00 

14. Madhya Pradesh 1654.00 1654.00 1568.00 1568.00 1568.00 1588.00 1873.00 0.00 

15. Maharashtra 5831.00 0.00 5500.00 5500.00 5500.00 5500.00 5088.00 0.00 

16. Manipur 110.00 0.00 014.00 0.00 104.00 0.00 100.00 0.00 

17. Meghalaya 110.00 0.00 104.00 15.43 104.00 104.00 100.00 0.00 

18. Mizorarn 110.00 110.00 104.00 104.00 104.00 104.00 100.00 0.00 

19. Nagaland 110.00 0.00 104.00 104.00 104.00 104.00 100.00 0.00 

20. Orissa 678.00 0.00 643.00 0.00 643.00 0.00 642.00 0.00 

21. Punjab 994.00 0.00 942.00 0.00 942.00 0.00 1005.00 0.00 

22. Rajasthan 1479.00 1479.00 1402.00 1402.00 1402.00 10402.00 1496.00 0.00 

23. Sikkim 110.00 0.00 104.00 0.00 104.00 104.00 100.00 0.00 

24. Tamil Nadu 2711.00 2711.00 2570.00 2570.00 2570.00 2545.40 2717.00 0.00 

25. Tripura 110.00 110.00 104.00 104.00 104.00 104.00 100.00 0.00 

26. Uttar Pradesh 4230.00 4230.00 4OW.00 4010.00 4010.00 4010.00 4279.00 0.00 

27. Uttaranchal 182.00 182.00 173.00 173.00 173.00 173.00 184.00 0.00 

28. West Bengal 3768.00 3768.0 3572.00 3572.00 3572.00 3572.00 3523.00 0.00 

·Up to 30.6.2004. 

Sill.".,,' II 2 3 

S/ale-wiss nul11bt!lr of peISOI7S btlntlfiIed undBr NSDP 
sines incsption of fht1 PtOgI'IImmtI in 1996 8. Haryana 573998 

SI.No. States Beneficiaries 9. Himachal Pradesh 189556 

10. Jammu & Kashmir 502339 
2 3 

11. JhaJ1chand 
1. Andhra Pradesh 3852128 12. Kamataka 588498 

2. Arunachal Pradesh 13450 13. Ke ..... 82910 
3. Assam 137000 14. Madhya Pradeah 3889906 
4. Bihar 1040169 15. Maharaahtra 3731187 
5. Chhattisgarh 288000 16. Manlpur 4803S5 
6. Goa 17. Meghalaya 38000 
7. Gujarat 2126519 
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1 2 3 1 2 3 

18. Mizoram 38760 24. Tamil Nedu 3892270 

19. Nagaland 5000 25. Trlpura 81785 

20. Ori68a 1208000 28. Uttar Pradesh 7097000 

21. Punjab 508879 27. Uttaranchal 394829 

22. Rajasthan 706053 28. W88t Bengal 8460000 

23. Sikkim 14200 Total Statel 37481789 

-Not Reported by the State 10 far . 

...",.", " 
ThB smount I!ptII1I duting IINI ., IhI'llB yMnI 6IId thtI t:umIIII yNr UIIdtIr NSDP 

(Re. in Iakhs) 

SI.No. Name of State 2001-02 2002-03 2003-04 2004-05 

2 3 4 5 8 

1. Andhra Pradesh 2198.25 3670 •• 4310.31 0.00 

2. Arunachal Pradesh 19.23 85.00 0.00 0.00 

3. A&&am 80.86 130.94 239.43 . 0.00 

4. Bihar 0.00 1183.00 500.00 0.00 

5. Chhattisgartl 151.65 373.34 371.78 0.00 

6. Goa 0.00 0.00 0.00 0.00 

7. Gujarat 1303.74 1500.01 1383.24 0.00 

8. Haryana 20.76 847.86 731.98 0.00 

9. Himachal Pradesh 110.00 0.00 0.00 0.00 

10. Jammu and Kashmir 728.04 687.00 0.00 0.00 

11. Jhartchand 0.00 0.00 0.00 0.00 

12. Kamataka 2174.00 1650.00 0.00 0.00 

13. KeraJa 604.76 725.55 647.97 0.00 

14. Madhya Pradesh 2654.33 1558.27 913.68 0.00 

15. Maharashtra 7708.70 11388.12 0.00 0.00 

16. t.44ulipur 0.00 0.00 0.00 0.00 

17. Mttihalaya 0.00 0.00 0.00 0.00 

18. Mizoram 110.00 0.00 0.00 0.00 
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2 3 4 5 6 

19. Nagaland 60.00 104.00 0.00 0.00 

20. Orissa *218.00 ·116.50 *111.54 0.00 

21. Punjab 211.79 98.92 0.00 0.00 

22. Rajasthan 1180.46 1175.97 772.54 0.00 

23. Sikkim 98.60 28.00 0.00 0.00 

24. Tamil Nadu 2711.00 0.00 0.00 0.00 

25. Tripura 110.00 104.00 0.00 0.00 

28. Uttar Pradesh 4961.23 4447.64 4122.31 0.00 

27. Uttaranchal 56.32 201.41 146.78 0.00 

28. West Bangal 3738.27 3644.68 3086.37 0.00 

-The expenditure shown Is from the residual funds available with the State of thtt previous releases. 

(Trsns/a/ionj 

aaUka Samrtdhl VOiana 

889. SHRI SHIVRAJ SINGH CHOUHAN: Will the 
Minister of HUMAN RESOURCE DEVELOPMENT be 
pleased to state: 

(a) the funds allocated to States under the 'BaJika 
Samridhi Yojana' during 2003-04, State-wise; 

(b) whether the funds have been released to all the 
States particularly to the State of Madhya Pradesh under 
the scheme; 

(c) if so, the details thereof, State-wise; 

(d) if not, the reasons for delay; and 

(e) the steps taken by the Govemment to release 
the funds to States? 

THE MINISTER OF StATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (SHRIMATI KANTI 
SINGH): (a) No allocation have been made to Statest 
UTs during 2003-2004 under the Scheme. 

(b) and (c) A Statement is enclosed. 

(d) and (e) No allocation of funds from 2000-2001 
onwards could be made due to a large amount of unepent 
balance lying with the States. Meanwhile, conaldering the 
operational requirements of the scheme, it was decided 
that issue of transfer of scheme to the Statae be placed 
before National Development Council. So far no final 
decision on this Issue has been taken. However, in the 
current financial year funds are belng releaaed to the 
States who have sent satisfactory utilization certificates. 

The Ostllils 01 Fundi R~ fmm 1997-1998 to 2003-2001 Under Balik. Sllmridhl Yoj.InII 

As on 30.6.2004 
(As. in lalche) 

SI.No. Name of the State 1997-98 1998-99 1999-2000 2000-2001 2001-02 Total 

2 3 4 5 6 7 8 

1. Andhra Pradesh 219.53 219.45 146.35 160 140 905.33 

2. Arunachal Pradesh 9.32 6.82 6.21 2.5 0 24.85 
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2 3 4 5 6 7 8 

3. Assam 215.49 129.85 143.68 105 0 594.02 

4. Bihar 1068.7 630.75 712.46 212 0 2623.91 

5. Goa 3.34 3.34 2.23 5 2.5 16.41 

6. Gujarat 158.74 108.08 105.49 140 70 582.31 

7. Haryana 86.495 59.29 57.66 25 0 228.445 

8. Himachal Pradesh 27.745 27.725 18.5 22 20 115.97 

9. Jammu & Kashmir 52.5 48.74 35 82.5 31.25 229.99 

10. Kamataka 227.025 227 151.35 182 160 927.375 

11. Kerala 81.925 48.199 64.6 60.5 30.25 275.474 

12. Madhya Pradesh 560.35 489.18 368.9 482 100 1988.43 

13. Maharashtra 457.42 324.035 304.95 60 0 1146.405 

14. Manipur 11.48 6.03 7.65 10.75 5.5 41.41 

15. Meghalaya 17.845 9.081 11.9 0 0 38.826 

16. Mizoram 3.085 3.075 2.06 5 6.6 18.72 

17. Nagaland 5.305 3.125 3.64 1.25 0 13.22 

18. Orissa 332.12 332.12 221.41 326 263 1473.65 

19. Punjab 42.42 38.23 28.28 45 42.5 196.43 

20. Rajasthan 325.7 244.8 217.12 50 0 837.62 

21. Sikkim 3.255 3.255 2.17 1.25 2 11.93 

22. Tamil Nadu 238.16 149.54 158.77 29.6 0 675.97 

23. Tripura 17.426 17.425 11.6 8.6 29.25 84.2 

24. Uttar Pradesh 1403.4 872.43 936.94 100 0 3311.n 

25. West Bengal 412.78 233.5 275.18 0 0 924.46 

26. Andaman and Nicobar Islands 1.65 1.02 1.1 0.375 0 4.145 

27. Chandigarh 1.92 1.42 1.28 0.875 0 6.496 

28. Dadl'a and Nagar Haveli 0 0.8 0.76 2.38 3.93 

29. Daman and Diu 0.7 0.67 0.47 0.125 0 1.865 

30. Deihl 18.815 18.815 12.64 0 0 50.17 

31. Lakshadweep 0.39 0.39 0.26 0.825 0.3 1.965 

32. Pondicheny 5.03 5.03 3.36 2.5 0 15.91 
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2 3 4 

33. Chhattisgarh 0 0 

34. Jharkhand 0 0 

35. Uttaranchal 0 0 

Total 6000.06 4266.12 

"No funds have been released during 2002-2003 & 2003-2004. 

{English} 

PerfOl'lMftCe of UnlvereltlH 

890. SHRI S. AJAYA KUMAR: Will the Minister of 
HUMAN RESOURCE DEVELOPMENT ~ p~a.d to 

state: 

(a) whether University Grants Commission plan to 
assess the performance of Universities through method 
called the "performance radar"; 

(b) if so, the details thereof; 

(c) whether there exists any monitoring mechanIam 
to assess the performance of a University teacher; . and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (SHRI M.A.A. 
FATMI): (a) Yes, Sir. 

(b) To evaiuate the performance of the univenlitiea 
during IX plan, the UGC has prepared development radars 
on three aspects namely (i) Academic performance, (ii) 
Research performance and (ii) Govemance. Indicators 
have been devised for each of the three ...... to evaluate 
the performance. The performance of the university is 
plotted on a radar vis-a-vis benchmark formulated by an 
expert committee. 

(c) and (d) The UGC, In the year 1988, ctevI8ed a 
proforma for self-appraisal of the teachers. A teacher has 
to possess satisfactory performance appraiaal report for 
five years to be eligible to be considered for next 
promotion. Moreover, promotion at fIII8fY stage Is through 
a selection process which ensures quality. 

5 6 7 8 

0 200 200 

0 100 100 

0 100 100 

4000 2100 1304.43 17670.6 

Financing by HUDCO 

891. SHAI SHRINIWAS DAOASAHEB PATIL: WHI the 
Minister of URBAN EMPLOYMENT AND POVERTY 
ALLEVIATION be pleased to state: 

(a) whether the Housing & Urban Devefopment 
Corporation Ltd. propoee to finance the self-help groups 
for construction of HOUMS; and 

(b) If 80, the details thereof? 

THE MINISTER OF STATE OF THE MINISTRY OF 
URBAN EMPLOYME.NT AND POVERTY ALLEVIATION 
(KUMARI SELJA): (a) and (b) Housing & Urban 
Development Corporation Ltd. (HUDCO) does not finance 
lelf help groups directly for construction of houses. 
However, Houelng & Urban Development Corporation has 
a scheme for financing Non-Govemmental Organisations 
(NOOI) and Micro finance institutions for housing of the 
poor. NGOs promote self help groups and net work 
groups to form federation/apex bodiae which can seek 
loan from HUDCO. 

For the purpose of eliglbility-apart from being 
registered, the agencies seeking loan should be dealing 
with micro finance programmes atleast for a period of 
three years and have an established system for monitoring 
the loan utilisation and recovery. 

Setting up of Wind Energy Parka 

892. SHRI VIRENDRA KUMAR: Win the Minister of 
NON-CONVENTIONAL ENERGY SOURCES be pleased 
to state: 

(8) whether the Govemment propose to set up wind 
energy paftcs in the country; 

(b) If SO, the details thereof, State-wise; and 
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(c) the steps taken by the Govemment In this regard? 

THE MINISTER OF STATE OF THE MINISTRY OF 
NON-CONVENTIONAL ENERGY SOURCES (SHRI VILAS 
MUTTEMWAR): (a) No. Sir. 

(b) and (c) Does not arise. 

Scheme for Potable Wa.r 

893. SHRI SURESH CHANDEL: Will the Minister of 
POWER be pleased to state: 

(a) whether the Govemment of Himachal Pradeeh 
has formulated a plan to lift water from Bhakra Bea8 
Management Board (B.B.M.B.) in order to supply potable 
water to the displaced people of the dam in Himachal 
Pradesh; 

(b) if so. whether the B.B.M.B. has not permitted the 
lifting of water; 

(c) whether the Government propose to permit the 
lifting of water from the dam in order to supply potable 
water of oustees of the Bhakra Dam; 

(d) if so, the time frame thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF POWER (SHRI P.M. SAYEED): 
(a) A Lift-Water Supply scheme was formulated by 
Himachal Pradesh Govemment to provide potable water 
to 6 number of villages around Bhakra. BBMB In the 
year 1974 had approved the proposal of Himachal 
Pradesh Government for bearing the proportionate share 
of expenditure. The scheme has been completed. 

(b) Whenever BBMB has received any request from 
Himachal Pradesh Government for lifting water, It has 
been considered and allowed. In addition to supply of 
potable water to 6 number of villages around Bhakra as 
above. 88MB has allowed lifting of 38.8 cue8CS of w.r 
from Gobind Sagar (Bhakra Reservoir) and 19.64 CUMC:8 
of water from Nangal Pond. 

(c) to (9) No request from H.P. Govemment is 
pending with BBMB to lift the water from Gobind Sagar 
Reservoir to supply potable water to the ousteee of the 
Bhakra Dam. 

Education for All 

894. SHRI RAYAPATI SAMBASIVA RAO: WII the 
Minister of HUMAN RESOU~CE DEVELOPMENT be 
pleased to .tate: 

(a) wheIher the WOltd Bank tIM IIgned ., agNem8Il1 
with India for providing ...... of • 500 mHIIon for 
the Sarva ShlIcIha AbhIyan project; 

(b) If 80, the name of States when It Is to be ..,.,. 
during 2004.()5 and amount prapoaec:l to be given to each 
State; 

(c) whether It Is supported by grant from DFID and 
from European Commilllon; and 

(d) If 80, the extent to which the Central and State 
Governments are providing f8IOUrD118 to Implement thII 
plan? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (SHRI M.A.A. 
FATMI): (a) to (d) Y .. , Sir. The World Benk (WB), 
European Commission (EC) and Department of 
InternaIIonaI Development (DFlD) of United KIngdom have 
agreed to fund Sarva Shlklha AbhIyan as ... ongoing 
programme. The' total amount of funding committed 18 
around 1 bIIon doIlarI (Re. 4700 CfOf8I) of which 500 
million doIlara (around Re. 2250 c:ror.) 18 from WB, 190 
million pounds (around R.. 1560 croreI) from DFID and 
180 minion Euroa (around RI. 800 crorw) from EC 
agaInIt an 8IIImaIed toW! '""-Iment of AI. 15,748 croNI 
during the period from 2003-04 to 2008-07. SSA 18 being 
Implemented In all StatWUTs exaept Goa. The fund 
sharing pattem between the c.ntr. and the State tor 
S.S.A. Ie In the ratio of 76:26 for the X Plan period. 

IT""""" 
Vacant PoMa In KYa MIl NVa 

895. SHRI BACHI SINGH RAWAT 'BACHDA': WIH 
the Minister of HUMAN RESOURCE DEVELOPMENT be 
pleased to ..... : 

(a) the nLmber of vacancIeI of IMtmInIatratMt and 
technical officera along with empIoveeI and ....... In 
Kendriya Vldyalayaa, Jawehar Navodaya VIdyaIayM and 
Government run technical lnatitutle of UltaranchaI; and 

(b) the time by which theae appoIntmenta ant likely 
to be made? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (SHRI M.A.A. 
FATMI): (a) The detda of the vacancMJa in KVSlNVS 
and other Governrna1I na"I tech ... InItIIute in UttaranchaI 
are as here under. 
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Name of Institution 

KVS 

NVS 

liT Roorkee 

Vacancies in 
Teaching Staff 

151 

27 

234 

(b) Occurrence of vacancies Is a continuous procell 
and these are filled up by the procasa of racruitment 
against vacancies as per extant rules regulations by these 
organizations. In KVS and NVS temporary arrangements 
are made through adhoc/contractual appointments for a 
short term tin vacancies can be filled up on regular baals. 

GenerMton of Power Through W •• " and Wind 

896. SHRI RAMDAS BANDU ATHAWALE: Will the 
Minister of NON-CONVENTIONAL ENERGY SOURCES 
be pleased to state: 

(a) the number of power projects I8t up In the country 
with Central assistance for power generation through 
waste and wind, State-wise; 

(b) the quantum of power generated by these projects 
during the last three years separately, year-wise and 
State-wise; 

(c) whether possibilities of pow,r generation through 
waste and wind to being explored in the country 
particularly In Maharashtra; 

(d) If so, the details thereof; and 

(e) the quantum of assistance given by the 
Govemment to each State for the purpose during the 
last three years? 

THE MINISTER OF STATE OF THE MINISTRY OF 
NON-CONVENTIONAL ENERGY SOURCES (SHRI VIlAS 
MUTTEMWAR): (a) The State-wlse Information on the 
number of power projects set up through urban and 
industrial waste and wind energy with the central financial 
assistance from the Ministry is given In the enclosed 
Statement-I. 

(b) The information on the State-wile and year-wiee 
quantum of power generated from these projects during 
the last three years viz. 2001-02, 2002-03 and 2003-04 
is given in the enclosed Statement-II. 

Vacanclea in non-
Teaching Staff 

24 

25 

09 

Vacancies in 
Technical Staff 

22 

(c) and (d) Yes Sir. Potential for generating 45,000 
MW from wind and 2,700 MW from urban and industrial 
wastes in the country has been estimated. In the State 
of Maharaahtra; a potential for generation of 3650 MW 
from wind energy and 287 MW from urban waste has 
been estimated. 

(e) The State-wise details of central financial 
uaIstance provided by the Ministry during last three years 
I.e. 2001-02, 2003-03 and 2003-04 for setting up of power 
pr0ject8 baled on urban and industrial waste Including 
other activities related to the programme and those based 
on wind energy are given In the enclosed Statement-III. 

SlIlIHIMni I 

Sf8ltJ-wiMI numb8r of powtlr ptOj«:Is HI up in the 
counl11 IhtDUgl1 urblln lind induItrilll W1161s lind wind 

with ctN1tl'lll linllnt:t.1 IIu/$tsnctl 

SI.No. State 

2 

(e) Urban a I"duetrlel waat. 

1. Andhra Pradesh 

2. Gujarat 

3. Kamataka 

4. Madhya Pradesh 

5. Maharashtra 

6. Uttar Pradesh 

7. Tamilnadu 

(b) Wind Energy 

1. 

2. 

Andhra Prad .. h 

Gujarat 

Projects •• t up 
(No.) 

3 

5 

2 

3 

3 

7 
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2 

3. Kamataka 

4. Kerala 

5. Madhya Pradesh 

6. Maharashtra 

7. Rajasthan 

8. Tamilnadu 

9. West Bengal 

3 

2 

2 

5 

3 

8 

2 

Note: Besides above. commercial wind power projec:tB have been 
set up in these States without central financial assistance. 

State-wise and year-wlstl quantum 01 ~r {/tIf1tIIIIftId 
from powtlr projtlcls stlf up through utb8n III1d 
industtial waste and wind with ctJntnll IinIIncW 

BssistBnCtl 

(In million units of electriclty/kwh) 

SI.No. State 2001-02 2002-03 2003-04 

2 3 4 5 

(a) Urban & Industrial Wlate 

1. Andhra Pradesh 19.20 17.06 44.96 

2. Gujarat 12.39 12.32 11.69 

3. Karnataka 0.86 1.43 1.38 

4. Madhya Pradesh 8.17 9.72 

5. Maharashtra 2.51 2.65 2.20 

6. Uttar Pradesh 4.86 13.14 16.78 

7. Tamil Nadu 0.10 

(b) Wind Energy 

1. Andhra Pradesh 5.16 4.04 4.45 

2. Gujarat 25.50· 25.50· 25.50" 

3. Karnataka 5.33 10.98 17.52 

4. Kerala 2.58 2,35 2.43 

5. Madhya Pradesh 0.88" o.ea" 0.88" 

2 3 4 5 

6. Maharashtra 12.38- 12.38- 12.38-

7. Rajasthan 8.28 9.60 9.70 

8. Tamllnadu 178.99 194.56 243.48 

9. West Bengal 0.08 0.20 0.20 

·Estlmated baaed on capacity utilization of 17%. 

Note: Thla excludes electricity generallon from c:ommercIaI wind 
power projects set up In the.. S ..... 

0t!Jt8i/s 01 ctII7fn1l IiIMncIM IIUittJItInctI pmllitltld by 
MNES 10 various Slstss duiing l1l8I IhfN JINfS 

(2001-tJ2, 2002.()3 d 2tJ03.O.I) lor 8IIIIIng lp 
01 powtN' ptrJjtlcls /htrJUgh utblln d indushi81 

WlIsItJ Ilf1d wind tlntIIJlY 

(Rs. In lakha) 

SI.No. State Central Financial 
Asaletance 

(a) Urban & Induatrlal Wlate 

1. Andhra Pradesh 251.13 

2. Gujarat 25.09 

3. Maharashtra 73.95 

4. Uttar Pradesh 1579.n 

5. Tamil Nadu 136.90 

(b) Wind Energy 

1. Andhra Pradesh 297.00 

2. Kamataka 840.00 

3. Maharuhtra 384.00 

4. West Bengal 327.46 

{English} 

LeMing out of Text Papera 

897. SHRI GURUDAS KAMAT: 
SHRI PANKAJ CHOWDHARY: 

Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to etate: 
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<a) the total number of examlnatlonalentrance tests 
for which papers were leaked during the !at two years 
and till date; 

(b) whether any such cue have been IOIved by the 
Govemment 80 far; 

(c) if 10, the details thereof aJongwith the number of 
personl apprehended; 

(d) If not, the reuons the.." and the time by which 
the remaining cues are likely to be solved; and 

(e) the steps taken by the Gove""'*1t to prevent 
such happenings in the future? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (SHRI M.A.A. 
FATMI): (a) to (e) The Question paper for AH India Pre-
MedieaVPre-Dental Entrance (Preliminary) Examination, 
2004 conducted by CBSE and scheduled for 11.4.2004 
was leaked out. The Question paper was leaked by a 
Computer Assistant working in the office of the ControUer 
of Examinations of CBSE, who was engaged for typing 
the question paper. The Computer Assistant concerned 
has been placed under suspension by casE. 

Delhi Police registered a case in this matter and has 
made detailed inYelltigations. They arrested lix culprits 
including allegedly the kingpin, and the chargeeheet has 
been filed by the Deihl Police. There was also alleged 
leakage of question papers of 2003 examinations. CBI 
has flied a chargesheet in this C8H also against five 
accused. A High Level Committee under the Chairmanship 
of Dr. J. Veera Raghavan, Former Secretary, MHRD, 
Govemment of India has been set up by the CBSE to 
examine various procedures currently adopted by the 
CBSE with a purpose to identify the loopholes in the 
system of examinations. It will also suggest necessary 
measures for strengthening the system of eliminate any 
possibility of leakage of question papers. 

In an another case, the Question paper for Common 
Admission Test (CAT)-2003 scheduled for 23rd 
November, 2003 for admission to liMa was leaked. CBI 
had busted a racket of leakage of question papers. Shrl 
Arun Kumar, Kumar Suman Singh, Manoj Kwnar and 
Harl Shankar Chaudhary in conspiracy among themIeIves 
and other unknown persons procured CAT quation paper 
by theft or criminal breach of trust. A regular case hal 
been registered by CBI. The Ministry has set up a 
Committee under the Chairmanship of Shri V.I<. Shunglu, 
ex C&AG to examine the circumstances which led to 

leakage of question paper and to see whether there was 
any systemic failure, to fix reaponsIbIlity on those persons! 
agency respona/ble for the leakage and to examine the 
methodology of conduct of CAT examination and to 
suggest measu,. to avoid recurrence of such Instances 
In future. 

In the year 2003 & 2004, two papers each In BCAI 
MeA COUI'MI of Indira Gandhi National Open University 
(IGNOU) were leaked. FIR was lodged In thess C8II8I 
and also an Enquiry Committee constituted by the Board 
of Management. Four students and one emptoyee of the 
examination centre were arrested. Proceedings for 
debarring the studenIB from continuing wtth the programme 
further/or withholding result til there is a declalon on the 
criminal case. 

Power Generation from Sugarcane 

898. SHRI B. VINOD KUMAR: WI. the Minister of 
NON-CONVENTIONAL ENERGY SOURCES be pleased 
to state: 

(a) the detaUs of power generation capacity In 
megawatt from sugarcane waste In the country at present; 

(b) whether the power generated from sugarcane 
waste is cheaper than hydro and thermal power; 

(c) If so, the details thereof; 

(d) whether the Govemment propose to direct the 
State Govemments to set up projectB in every sugar miD 
for having the non-conventlonal energy from the sugarcane 
waste; and 

(e) if so, the details thereof? 

THE MINISTER OF STATE OF THE MINISTRY OF 
NON-CONVENTIONAL ENERGY SOURCES (SHRI VILAS 
MUTTEMWAR): (a> A total surplus power capacity of 398 
MW has been Installed through 52 sugarcane bagasse 
based co-generation projects in &even States. A further 
surplus power capacity of 343 MW is under 
Implementation. 

(b) and (c) The cost of power generated from 
bagasse based co-generation projects depends upon their 
technical, financial and operating parameters. In general, 
the cost compares favourabty with the coRt of power 
generated from hydro-electric and thermal power projects. 

(d) and (e) No, Sir, there is no such proposal. 
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Revival of IDPL 

899. SHRI AJOY CHAKRABORTY: 
SHRI M. SREENIVASULU REDDY: 

Will the Minister of CHEMICALS AND FERTILIZERS 
be pleased to state: 

(a) the number of units of IDPL has been cloeed, 
location-wise; 

(b) whether the Govemment Is contemplating to revive 
these units; 

(c) if so, the details thereof, unit-Wile; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
CHEMICALS AND FERTILIZERS (SHRt K. RAHMAN 
KHAN): <a) IDPL has three manufacturing units at 
Gurgaon, Rishikesh and Hyderabad and two wholly owned 
subsidiaries, namely, IDPL (Tamil Nadu) Ltd. and Bihar 
Drugs & Organic Chemicals Ltd. Muzaffarpur. So far, none 
of the units of tDPL has been declared as closed. 
However, there is no production activities in some of the 
units. 

(b) to (d) At present there is no propoeaI under 
consideration of the Government to revive these units. 
BIFR in its hearing dated 4.12.2003 has passed winding 
up orders for tDPL and has referred the matter to the 
concerned High Court for winding up. 

[Trans/a/ion] 

Allotment of Land to Nuralng Hom.. In DeIhl 

900. SHRI ABDUL RASHID SHAHEEN: 
SHRI RAM KRIPAL YADAV: 

Will the Minister of URBAN DEVELOPMENT be 
pleased to state: 

(a) whether the Government had allotted land at 
concessional rates to Nursing HOmel in Delhi; 

(b) if so. the details thereof; 

(c) the name of such Nursing Homes which are 
providing twenty five per cent beds to poor patients; 

(d) the action taken by the Govemment against those 
nUlling ..".. which are not providing twenty five per 
cent beds per year to poore; and 

(e) the outcome of the cion taken In this regard? 

THE MINISTER OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF URBAN DEVELOPMENT (SHRI 
GHULAM NABI AZAD): (a) and (b) V .. , Sir. Land had 
been allotted by Delhi Development Authority (DDA) and 
Land & Development OffIce (L&DO) to 23 HospItaIsI 
dl8penaa..... on cor.ce •• ional rat.. wtth conditione of 
providln~ frae treatment to poor, out of which 18 are 
functioning. N ..... of tt.e 18 hospitals are given In the 
encloeed Statement. 

(c) to (e) The following 11 hospitals out of the above 
mentioned 18 functioning hoepItaIs were reported to be 
violating terma and conditions of allotment: 

1. Amar JyotI Ch. Trust, Karkardooma, Viku Marg, 
Delhi. 

2. Pushpawatl Singhania Research Institute for 
Renal & Digestive Die ...... New Delhi. 

3. Dharamehila Cancer Hospital, Vasundhara 
Enclave. Deihl. 

4. Escort· Heart Institute Reaearch Centre, Okhla 
Road, Delhi. 

5. Jalpur Golden Hospital, Delhi. 

6. Shant! Mukund Hoepital, Vlkas Marg, Delhi. 

7. National Heart lnatltute, Eat of KaIIash, New 
Deihl. 

8. Rajlv Gandhi Cancer SocIety, Rohlni, Deihl. 

9. BhagwatI Hoepital (Sarvodaya FoundaIIon), Delhi. 

10. Mai Kamll Wali Jan KaIyan Ch. Trust, Rajourl 
Garden, New Deihl. 

11. Vidya Sagar Institute of Mental Health & 
Neurosciences (VIMHANS), Nehru Nagar, Delhi. 

Show cause notices were issued to the said hospitals 
found to be violating terms and conditions of allotment. 
The replies subnitted by ten hospitals, which were allotted 
land by DDA, have been sent to DINCtorste of Health, 
Govemrnent of National Capital Territory of Delhi for 
evaluation. As regards VIMHANS who were allotted land 
by Land & Development OffIce and found to be violating 
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terms & conditions of alOlment, the IIIo1ment of lind 
was cancelled against which they have submitted detIIIIed 
repreeentation for reconeIdetdon of the matter. 

1. Gujar Mal Modi HOIpItaI, 8aket, New DelhI. 

2. 

3. 

4. 

5. 

6. 

Arnar Jyoti Ch. Trust, Karkardooma, Vlkaa Marg, 
New DeIhl. 

Deepal Gupta Memorial Hospital, VIkaa Marg, 
New Delhi. 

Venu Eye Institute & R .... rch Centra, Shekh 
Sarai, New Deihl. 

Puahpawati Singhama Reeearch Institute for R .. 
& Digestive Dise .... , New DeIhl. 

Dharamshila Cancer Hospital, Vasundhara 
Enclave, Delhi. 

7. Escort Heart Institute R .... rch Centre, OkhaIa 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

Road, Deihl. 

Jalpur Golden HoepItaI, DeI1I. 

Shanti Mukund HoapItaI, Vlkaa Marg, Delhi. 

National Heart Institute, East of Kallash, 
New Delhi. 

Indian spinal Injuries Centre, Vasant Kunj, 
New Delhi. 

Saroj Hospital Ganeeh DaI Chawla Ch. Trust, 
Rohini, Delhi. 

Rajiv Gandhi cancer Society, RohIni, Delhi. 

VeeranwaN International Hospital, Chanakyapurl, 
New Delhi. 

15. KottakkaJ Arya Vaidya SaIa, Karlalrdooma, Deihl. 

16. Bhagwatl Hospital (Sarvodaya foundation), DelhI. 

17. Mai KamN Wall Jan Kalyan Ch. Trust. RajourJ 
Garden, New DeIhl 

18. Vldya Sagar Institute of Mental Health and 
Neurosciences (VIMHANS), Nehru Nagar, DeIhl. 

/Engli8hJ 

Drug RHurch Unit .. Hy~ 

901. SHRI M. SREENIVASULU REDDY: Will the 
Mlnlater of CHEMICALS AND FERTILIZERS be pIeued 
to state: 

(a) whether Hyderabad has been playing a vital role 
in the manufacturing of bulk drugs; 

(b) whether there Is no Research Unit to advise the 
young entrepreneurs to meet the International standards; 
and 

(c) if 80, the steps taken or proposed to be taken by 
the Government in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
CHEMICALS AND FERTILIZERS (SHRI K. RAHMAN 
KHAN): (a) There are some units In Hyderabad 
manufacturing bulk drugs. 

(b) No, Sir. 

(c) Does not arise In view of reply to (b), as above. 

Reorganlatlon Comml .. lon 

902. SHRI RAVI PRAKASH VERMA: Will the Minister 
of HOME AFFAIRS be pleased to state: 

(a) whether there Is any proposal to set up second 
Stat8a Reorganisation Commlaaion; 

(b) if 10, the details thereof; and 

(c) the time by which It is likely to be set up? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI MANIKRAO HODLYA GAVIT): 
(a) The matter Is under consideration of the Government. 

(b) Details can be given after the final decision Is 
taken. 

(c) Intra State imbalances and peoples aspirations 
are complex issue. and require consultations and 
conaeneus. No time Hmit can be set up for this purpose. 

setting up of T ..... I Unlvenltl •• 

903. SHRI PARSUAAM MAJHI: WIU the Mini8ter of 
HUMAN RESOURCE DEVELOPMENT be pleased to 
state: 

(a) whether the Government has a proposal to set 
up a Tribal University In the KBK districts of Orissa; 

(b) If eo, the place Identified therefor; and 
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(e) the steps taken to allocate adequate funds for 
the establishment of that University? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (SHRI M.A.A. 
FATMI): (a) No, Sir. 

(b) and (e) Do not arise. 

Integrated Development of DeIhl 

904. SHRI GURUDAS KAMAT: Will the Minlater of 
URBAN DEVELOPMENT be pleased to state: 

(a) whether there was a proposal of Integrated 
development of Delhi with satellite townships; 

(b) if so, the details thereof: 

(e) whether it is a fact that the desired progress has 
not been made; 

(d) if so, the reasons therefor: and 

(e) the steps taken/proposed to be taken by the 
Government in this regard? -' 

THE MINISTER OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF URBAN DEVELOPMENT (SHRI 
GHULAM NAB I AZAD): (a) and (b) The National C8pitaI 
Region Planning Board (NCRPB) has informed that no 
satellite town around Delhi have been identified. However, 
6 Delhi Metropolitan Area Towns I.e. Ghazlabad-Lonl and 
Noida In U.P. Sub-Region; Faridabad, Gurgaon, 
Bahadurgarh & Kundli In Haryana sub-region and 11 
priority towns I.e. Meerut, Hapur, Bulandahahr & Khurja 
in UP Sub-region; Palwal, Rewari, Dharuhera, Rohtak & 
Panipat in Haryana Sub-region and Alwar & Bhiwadl In 
Rajasthan Sub-region of NCR have been identified for 
integrated development. 

(e) to (e) The NCRPS has further intimated that 
through Regional Plan-2001 and Its loan asaietance 
programme it has made considerable progress in 
developing the region and its identified priority towns. So 
far the Board has created 1,10,786 residential, 7,829 
industrial, 6,916 commercial and 317 Institutional plots! 
shedslflats through funding 181 projects which Include 61 
infrastructure projects pertaining to water supply, 
sewerage, roads, street lights, tunnels, bridges etc. 

Though development is a ~ntinU0U8 proc ... , partial 
success is reflected in declining of the decennial growth 
of NCT cf Delhi from 51.45% In 1991 to 48.31% In 2001. 

NatIoMI Nutrition Mlulon 

905. SHRI KIRIP CHALIHA: Will the Minister of 
HUMAN RESOURCE DEVELOPMENT be pleased to 
state: 

(a) whether the Government had set up a National 
Nutrition MiIsIon (NNM) to provide subsidized foodgralns 
to the people living Below Poverty Una (aPL); 

(b) if so, the details thereof alongwilh targets fixed, 
if any; 

(c) whether the Government hu flnallaed any action 
plan In this regard; and 

(d) if so, the details thereof, State-wise particularty 
for the State of Assam? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (SHRIMATI KANTI 
SltJGH): (a) The National Nutrition Mission (NNM) has 
been set up vide Govemment notification dated 30th July, 
2003. However, providing aub8ldlzed foodgraIna to people 
Below Poverty Line does not fall within the purview of 
NNM. 

(b) to (d) Does not arise. 

New DINCtorate of Fo,.ulc Science 

906. SHRI MADHUSUDAN REDDY: WIll the Minister 
of HOME AFFAIRS be pleased to state: 

(a) whether the Govemment has created a new 
Directorate of FOIWIIic Science; 

(b) if so, the details thereof; 

(0) whether It has since become functional to provide 
scientific aida to crime investigation; 

(d) " so, the details thereof; and 

(e) If not, the time by which it is likely to start work? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI SHRIPAAJ(ASH JAISWAL): (a) 
Yes, Sir. 

(b) The Central Government ha. created the 
Directorate of Foraneic Science at New DeIhl vide Ministry 
of Home AHairs resolution dated 31.12.2002. The 



285 WfiltBn AnswtlfS ASADHA 22, 1926 (S9ka) 

Directorate became functional with effect from April 1st 
2003 with a Director cum Chief Forensic Scientist as the 
head of the Department. The three Central Forensic 
Science Laboratories (CFSLs) at Kolkata, Chandigarh and 
Hyderabad and the three Govemment Examiners of 
Questioned Documents (GEQD) at Kolkata, Shimla and 
Hyderabad have been brought under the administrative 
control of the Directorate of Forensic Science (DFS). 

(c) Yes, Sir. 

(d) The Directorate of Forensic Science (DFS) 
provides Forensic analytical services in crime investigation 
through the three Central Forensic laboratories and the 
three Govemment Examiners of Questioned Document to 
the Central Government Organizations. It also provides 
guidance to the State Governments in setting upl 
Modernizing the forensic laboratories in the State. 
including regional and mobile forensic units. 

(e) Does not arise. 

Justice Nanavatl Commlulon 

907. SHRI RAGHUNATH JHA: Will the Minister of 
URBAN DEVELOPMENT be pleased to refer to the reply 
given to Unstarred Question No. 2451 dated March 19, 
2002 and state: 

(a) whether the Justice Nanavati Commission of 
Inquiry had submitted its report; 

(b) if so, the details thereof and the action taken 
thereon; and 

(c) if not, the reasons therefor? 

THE MINISTER OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF URBAN DEVELOPMENT (SHRI 
GHULAM NAB I AZAD): (a) and (b) No, Sir. 

(c) The CornmIaaion Is probing Into the matter within 
the ambit of ita tenne of _renee. The subject matter 
Involves collection of information/evtdenca from various 
agenciea/locaJ bodiea etc., which 18 time coneumIng. On 
the request of the Commll8ion, the Government of NCT 
of Delhi hal appointed a nodal officer for collecting and 
fumishlng information required from the GNCTO and local 
bodies. 

/T1IInsIstion/ 

Women Involved In ClIme 

908. SHRI DALPAT SINGH PARSTE: WID the 
Minister of HOME AFFAIRS be pIe.ad to atate: 

(a) the year-wile and State-wiae detaIIe of women 
Involved In various crime. viz. murder, kidnapping, 
narcotics trade, forgery, boot legging and drug pedaUing 
with special reference to the inclclenta of crtme in DeIhl: 
and 

(b) the ateps being taken to contain the situation? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI MANIKRAO HODLYA GAVIT): 
(a) ~ per the data received from National Crime Recorda 
Bureau, crimea committed by women, year wile (2000-
02) and StateiUnion Territory wile, compiled under rMIor 
heads of crime, is given at the statement encIoeed. 

(b) 'Police' and 'Public Order' are State IUbjecta • 
per the Seventh achedule to the ConatItutIon of India. 
The detection, regi8tratlon, InveettgaIion and prevention 
of crimea, Including those In which the women are 
involved, is the reaponaI)IIlty of the State Gowrnrnem.. 
However, the Ministry of Home AHaira hava iHuad 
guidelines to the State Govemrnenl8, from time to time, 
to give more focuaed attention to Improving the 
administration of the crtmlnal justice system. 

SIiIItImMI 

SI.No. a.Md8r KIdnIpping I AbcU:IIan ChIllIng CcuIIIIIIIItIg NDPS Ita PIaNbIIan Ita 

lOOO 21101 21102 2GOO 21101 2«12 lOOO 2«11 21102 .., ., -- 21101 --., -
9 10 " 12 l' 14 1S 16 17 1. 19 20 

, . AncI1ra Pradesh 433 253 368 126 170 156 124 130 205 3 11 6 16 32 33 26S 398 140 

2. Anmachal Pradesh 10 4 7 2 0 0 0 0 3 3 0 0 0 

3. Assam 113 SS 86 93 92 2S9 10 5 71 0 2 17 8 46 0 0 0 

4. Bihar 279 134 159 236 64 133 151 46 19 0 0 0 12 0 15 0 0 0 
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6. 

7. 

8. 

9. 

10. 

ll. 

12. 

13. 

14. 

15. 

16. 

17. 

18. 

19. 

20. 

21. 

22. 

23. 

24. 

25. 

26. 

27. 

28. 

29. 

30. 

1 
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0IiIu 
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RIjIIIMI 
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T.,. 
UItIIrn:haI 

lIIIIr PIIdIIh 

Welt Bengal 
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4 6 

31. Dadra IJId Nagar HMI 2 0 0 0 0 

32. Daman and Diu 2 0 0 

33. Delli 64 56 43 46 32 

34. l.ak8hadweep 0 0 0 0 0 

35. Pondicheny Z 2 4 2 0 

ToIII (UTI) 74 63 51 53 !3 

Total (All India) 3788 3434 3589 2014 1506 

{English} 

Blfurcetlon ·ofMCD 

909. SHRI PRABHUNATH SINGH: Will the Mlnllter 
of HOME AFFAIRS be pleased to state: 

(8) whether there is any proposal to bifurcate the 
MuniCipal Corporation of Deihl; 

(b) If so, the details thereof; and 

(c) the time by which the existing MCD Is likely to 
be bifurcated? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI S. REGUPATHY): (a) to (c) The 
Govemment of National Capital Territory of DeIhl had 
appointed a Committee in September, 2000 to review 
the structure and working of the Municipal Corporation of 
Delhi. The said Committee is reported to have, Inter alia, 
recommended splitting of the existing Corporation Into 
four Municipal Corporations and two MunIcIpal Councils. 
The Central Government has not, however, received any 
formal proposal in this regard from the Govennent of 
National Capital Territory of Deihl. 

Condltlonl for Marking Plots F,. Hold 

910. SHRI ADHIR CHOWDHARY: Will the Minister 
of URBAN DEVELOPMENT be pleased to state: 

(a) the conditions for marking plots of over 1000 
square meters free hold, which were given on I .... by 
Delhi Improvement Trust; 

0 

0 

38 

0 

0 

42 

1753 

91011121314151617,. 1910 

0 3 0 II II II 0 0 0 0 

0 0 II 0 0 II 0 II 0 0 

9S 135 104 0 4 53 36 29 II II II 

0 0 0 0 0 0 0 0 0 0 0 0 

0 0 0 0 0 0 0 0 0 II 

110 148 115 2 0 4 58 41 29 0 0 0 

1543 1414 1716 2S 41 69 1262 ,. lml1U191014071~ 
(b) whether any guIdeIineI have been ilIuM to 

Municipal Corporation of Deihl for allowing partla' 
reconstruction on such plots If bIurcated due to court 
orders within the overaa celHng of ground coverage and 
FAR; 

(C) If 80, the detaIIIthereof; and 

(d) If not, the reasons therefor? 

THE MINISTER OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF URBAN DEVELOPMENT (SHAI 
GHULAM NABI AZAD); (a) AccordIng to the sch .... of 
conversion from leasehold lyetem of land tenure to 
freehold, the Deihl Development Authority aliowl 
COIMftIion of flail .. well .. pIot8 IrraapecUve of the 
size of flalB/pIotI. The IaIIent condItIon8 of converaton 
are given as under: 

1. The plot mUlt have been conltructed and 
oompIeIion certHlcate obtalned. 

2. Mortgaged properties mlat be accoqMU1Ied witt 
no objection certificate from .. the mortgag .... 

3. In cue of any dl8pute between the original 
.......,1Ub ...... and Power of Attorney holder, 
eppIication for grant of freehold r1ght8 would be 
entertained only after the ct.pute 18 MIlled. 

4. Scheme of conversion 18 optional. 

(b) to (d) AI per available recordl, no such 
InBtructionIIguIdeIinee have been 1IIued. 
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Child and WCHMn W ....... SchMnM 

911. SHRI K.S. RAO: 
SHRI KAILASH MEGHWAL: 

Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to sate: 

(a) whether the Governma'd propoae to set up a 
Committee to oversee the Impleme"tation of the IC~ 
relating to child and women welfare; 

(b) if 80, the composition and terms of refenna 
thereof; and 

(c) the time by which It Ie likely to be conslIluted? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (SHRIMATI KANTI 
SINGH): (a) No, Sir. 

(b) and (c) Do not arise. 

National Power Tnlnamlulon NMwork (GRID) 

912. SHRI S.D. MANDLlK: 
SHRI KIATI VARDHAN SINGH: 
SHRI AJAY MAKEN: 
SHRI VIJOY KRISHNA: 
SHRIMATI NIVEDITA MANE: 

Will the Minister of POWER be pie_ad to state: 

(a) whether the Government propoee to ... up a 
long distance Inter-regional natton-wIde power trarwniIIIon 
network grid; 

(b) If 80, the details thereof; 

(e) the estimated cost thereof; 

(d) the time by which It Is likely to be completed and 
made operational; and 

(e) the benefits likely to be derived therefrom? 

THE MINISTER OF POWER (SHRI P.M. SAYEED): 
(a) and (b) A plan has been chalked out for development 
of a National Power Grid through Integration of all the 
regional tranami8IIon syatems In the country. The present 
Inter-ragional tranImiI8ion C8J*IY In the country Is 8400 
tIN which is likely to Inc,.... to 0V8I' 30000 MW by 
2012. A list of the exlatlng inter-ragIonaJ transmieaion tines 
and th_ undiIr constructIonIpI for completion by 
2012 is at Statement enctoead. 

(e) Power Grid Corporation of India ltd. has enviIaged 
to invest around As. 70,000 crore In the Central Sector 
In 10th and 11th Plan on intra-ragional and Inter-regional 
tranemiuion lines for deveIoprn.-,t of the National Power 
Grid. 

(d) Integration of regional grids Is a continuing 
proceas. In addition to the Inter-regional transmission Une 
which have been planned for completion upto 2012, more 
inter-regional and intra-regional links may be required 
depending upon the generation addition and power flow 
requirement. 

(e) Integration of regional tranamluion aystems would 
facilitate optimum utilization of unevenly distributed 
generation resources by transfer of power from surplus 
region to deficit region, resulting In optimization of 
generation cepac:Ity, Improvad aystern reliability and grid 
eecurlty. . 

Name of System Power Tranafer 
CapacIIy (MW) 

Remal'tcl 

1 

ER-sA: 

Gazuwaka HVDC back to back M-I 

BaHmela-Upper Sileru 220 kV SIC 

Talcher-Kolar ··HVDC BIPoIe 

2 

500 

150 

2000 

3 

Power transfer on radial basis 
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ER-SR total 

ER-NR: 

Delhl-Sahupuri 220 kV SIC 

Sasaram HVDC back to back 

ER-NR total 

ER-WR: 

Rourkela-Raipur 400 kV D/C 

(without seri88 compensation) 

Budhipara-Korba 220kV D/C+SIC 

ER-WR total 

ER-NER: 

Birpara-Salakati 220 kV D/C 

Malda-Bongalgaon 400 kVIOC 

ER-MER total 

NA-WA: 

Vindhyachal HVOC back to back 

Auria-Malanpur 220 kV D/C 

Kota-Ullaln 220 kV D/C 

NR-WR total 

WR-8R 

Chandrapur HVDC back to back 

Barsur-L Sileru 200 kV HVOC mono pole 

Kolhapur-Belgaum220 kV D/C 

Ponda-Nagajhari 220 kV D/C 

WR-SR total 

Total All-India (Exiatlng) 

Name of System 

EA-SR: 

Gazuwaka HVDC back to back M-II 

ER-SR total 

ASADHA 22, 1928 (&MIt 

2 

2650 

100 

500 

600 

1000 

450 

1450 

200 

1000 

1200 

500 

200 

200 

900 

1000 

200 

200 

200 

1600 

8400 

1tJ~ 

3 

Power ........ on radial bull 

Power tranlfer on radial bull 

Power tnInIfer on radial bull 

Power tnInIfer on radial bale 

Power .,.".,., on radial bull 

Power trMIf. on radial belie 

Power .,.,.. on radial bull 

Power Tl'MIfer c.p.cjty (MW) 

2 

500 

500 

284 
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, 
EAoHR: 

Muzaffarpur-GoraJchpur 400 kV DIC (Quad Mooee) with sari .. compenaalion 

ER·NR Total 

Total AH India 

ERoHR 

Barh-Balla 400 kV D/C (Quad Moon) 

Patne·Balia 400 kV OIC (Quad MOOI8) 

N. Karanpura-Balla 785 kV SIC line-1 * 

N. Karanpura-Balta 785 kV SIC 1lne-2* 

ER-NR total 

ER-WR: 

Dynamic 88r1e8 compensation on Rourkela-Rq)ur 400 kV D/C 

Ranchl-Slpai 400 KV DIC with fixed aeries compenaatlon 

Rou~.Ia-Ralpur 400 kV D/C 11ne-2 with fixed SC & TCSC 

N. Karanpura-Sipat 785 kV SIC 11ne-1 * 

N. Karanpura·Slpat 785 kV SIC Une-2* 

ER-WR total 

NA-WA: 

Agra-Gwalior785 k VS/C 1ine-1400 kV operation 

Agra-Gwalior 785 kV SIC 11ne-2 400 leV operation 

765 kV operation of Agra-Gwallor 785 kV SIC 1Jne..1 

765 kV operation of Agra-Gwallor 785 leV SIC Hne-2 

Kaonkroll-Zerda 400 leV DIC 

RAPP-Nagda 400 kV DIC 

NR-WR total 

WR-SR: 

Parll-Raichur 400 kV O/C Quad lin.1 with FACTS* 

2 

1800 

1800 

2300 

1200 

1200 

2300 

2300 

7000 

400 

1000 

1400 

2300 

2300 

7400 

1100 

1100 

1200 

1200 

1000 

1000 

8600 

1400 
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Parll-Ralchur 400 kV DIC Quad 1ine-2 wtIh FACTS-

WR-SR total 

Total AU India 

Recruitment of TMChen In CoHegea and U ......... 

913. SHRI PRABODH PANDA: WI. the MInIIIter of 
HUMAN RESOURCE DEVELOPMENT be pIeued to 
state: 

(a) whether the Govemment hu worked out a 
perspective plan for recruitment of teachers In coIIegIe 
and unlversitlea. in the comtry; 

(b) if 80, the details thereof; 

(e) whether the Govemment hu received any 
memorandum from unlverlltlel and higher educational 
institutions In this regard; 

(d) If 80, the detalll thereof; and 

(e) the declalon taken by the Government thenIon? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (S~I M.A.A. 
FATMI): (a) No, sir. 

(b) to (e) Do not arise. 

{Trsns/8/ion} 

Spying 

914. SHRI NIKHIL KUMAR CHOUDHARY: WIH the 
Minister of HOME AFFAIRS be pIea88d to ..... : 

(a) the number of the Pak Nationals and other 
foreigners arrested for their Involvement in spying In 
various parts of the country during each of the last three 
years and till date, Smae-wtse; 

(b) whether the Govemment has taken any action 
against them; and 

(e) if 80, the details thereof? 

2 

1400 

2800 

23800 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI SHRIPRAKASH JAISWAL): (a) 
SInce Januafy 2001, 30 Foreign Nallon_ (Pak n, Nepal 
4 and BangladelhJ 3) have been alT8lted for their 
Involvement In spying. The State-.... detah are as 
under: 

Year Name of the State & No. of 
ForaIgn NatIonaII 8I'I'eIIted 

2001 ~ (PIk-3) 

Pur1Ib (PIk-1) 

UIIar PradIIh (PIk-1 • NIpIII-2) 

2002 west Bengal (PIk-1) 

Rajuth8n (PIk-2, Nlplll-1 • BsngladHhi-1) 

AncIn PrIdIsh (PIk-1) 

UIIar PrIIdIIh (PIk-3) 

HaryIna (PIk-1) 

2003 Pur1ab (p1k·1) 

Gujarat (PIk-' • Nepsll-1) 

Hary8ns (PIk·') 

SIIddm (~") 

2004 (upto UIar PrIdIsh (PIk-2) 

30.8.2(04) RtfuIhIn (PIk-3) 

AnctIra Pradesh (PIk-1) 

West Bengal (Blngildllhl-1) 

~ PI'IIdeIh (PIk.1) 

(b) and (e) The arrated perIOnI are tried under the 
provlsiona of the Official Sec..... Act, 1823. 
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(English] 

Export of St_, and Iron 

915. SHRI TATHAGATA SATPATHY: 
SHRI RAJ NARAYAN BUDHOLlYA: 
SHRI HARISHCHANDRA CHAVAN: 
SHRI SUSHIL KUMAR MODI: 
SHRI SUBHASH SURESHCHANDRA 

DESHMUKH: 

Will the Minister of STEEL be pleaBed to state: 

(a) the quantum of iron and steel exported from the 
country during each of the last three years along with 
names of the countries; 

(b) whether export of iron and steel has increased 
due to growth in steel industry during the current year; 

(c) if so, the details thereof; 

<d) the amount of foreign exchange eamed on this 
account during the said period; 

<e) whether the Government has announced 
restructuring package for SAIL; 

<f) if so .. the. details thereof and the amount released 
by the Govemment therefor so far; and 

(g) the new strategies made to further improve the 
perlormance of the iron and steel companies? 

THE MINISTER OF CHEMICALS AND FERTILIZERS 
AND MINISTER OF STEEL <SHRI RAM VILAS 
PASWAN): Ca) The country-wise details of steel export 
during the last three yea,. is given In the Statement 
enclosed. 

(b) No, Sir. 

(c) Does not arise in view of (b) above. 

(d) The country-wise value of exports of Iron and 
steel for the last three years Is given in the said 
Statement. 

(e) Government of India approved the Financial and 
Business restructuring proposal of SAil in February 2000 
and a MoU was signed In March 2000, by Steel Authority 
of India Ltd: CSAIL) with Govemment of' India for a time-
bound implementation of the plan. 

(f) The details of the Financial and BUsinels 
Restructuring plan and amount reIeu8d are as under: 

Financial AHtructurtng 

of: 
The measures in Financial restructuring comprised 

• Waiver of loans advanced to SAIL from Steel 
Development Fund (SDF) to the tune of about 
Rs. 5073 crore. 

• Waiver of loan advanced to SAIL from 
Govemment of India to the tune of about Rs. 
381 Cf0f8. 

• Government guarantee to raise loan of Rs. 1500 
erore to finance Voluntary Retirement Scheme 
(VRS). 

• Govemment guarantee to raise loan of As. 1500 
crore to fulfil repayment obligation. 

As a part of financial restructuring, waiver of loans 
advanced from Steel Development Fund (SDF) and from 
Government of India totalling Rs. 5454 crore, were 
adjusted as-(a) Rs. 3001 crore towards write down of 
fixed asset value relating to capitalisation of interest on 
modemlsation schemes which were primarily funded out 
of borrowings; (b) Rs. 2453 erore write oft of loans! 
advances relating to lISCO operations. Necessary asset 
adjustments based on waiver of loans have been 
completed in financial year 2000. There was no cash 
infusion by the Govemment of India, as part of the 
Financial Restructuring of SAIL. 

Against the Govemment guarantee to raise loan of 
Rs. 1500 erore to fulfil repayment obligation, RI. 1000 
crore have so far been raised with Govemment of India 
guarantee for funding the Voluntary Retirement Scheme 
in 2001-2002, 2002-2003 and 2003-2004. 

Bualneu Aeatructurlng 

The BUlinelS Restructuring plan, inter-alia, consisted 
of the 'ollowing: 

• Restructuring of non-core ueets 

• Rightsizing of. manpower 

• Cost reduction by operational improvement 

• Marketing initiatives 
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• Priorltisation of capital npenditul'8 

• Purchase coat reduction 

• Disposal of ide ...... 

SAIL has implemented mOlt of the above 
measures. 

(g) In a "rallied ei'1Vlronment the Govemment acta 
.. a facilitator and operational deciIIon8 are taken at the 
plant level. However, domeItic 8teeI producera have taken 
.... to control rile In production coeta, which include 
continuous modernlzatlon/upgradatlon schemes, 
technological enhancements, efficient raw material 
utilization, better marketing practlc.. and review of 
manpower 1ituatIon. 

CounIIy-wiBtI Expott oIllr1f1 .. SftItII OutIng 2001-2001 (t.p/D F«J'tJtI) 

(Quantity In tonne & value in As. Lakh) 

Country Total Steel 

2001-02 2002-03 Apr'03-Fab'04 

Qly. Value QIy. Value QIy. Value 

2 3 4 5 8 7 

Australia 0 0 6346 1701 25496 S680 

Baharain IS 0 0 5842 1382 58n 1245 

Bangladesh 116484 14692 188691 32355 175562 28434 

Belgium 27479 4642 50403 9293 46860 9643 

Bhutan 0 0 13889 2610 22166 4570 

Botswana 0 0 12118 1865 0 0 

Canada 0 0 7190 3011 12727 6168 

Chinese Taipei 64038 6698 92244 30340 0 0 

China PRP 33932 5195 1104798 239417 1033574 248028 

Congo PREP 0 0 5858 1542 0 0 

Djibouti 0 0 0 0 51464 12239 

Ethiopia 95689 21517 50199 11817 31302 8283 

France 0 0 5524 • 1375 0 '0 

German F REP 18672 7485 12640 7108 20976 11179 

Ghana 10666 3286 9889 3090 21086· 6968 

Greece 26912 3762 19191 3420 11459 3136 



303 JULY 13, 2004 304 

2 3 4 6 e 7 

Hong Kong 51581 12671 69632 24700 484]8 19108 

Indonesia 151315 12050 232498 26163 178293 31616 

Iran 131624 18368 6]816 15678 251153 46491 

Iraq 20882 3472 0 0 0 0 

Italy 111900 18036 149938 25223 195960 37128 

Japan 59599 5551 28334 3737 41582 5372 

Jordan 0 0 S690 1396 0 0 

Kenya 30632 5520 29737 5626 23825 5089 

Korea DP RP 0 0 5269 3563 0 0 

Ko .... RP 92952 10270 66935 8335 197935 28136 

Kuwait 0 0 15385 2964 189M 3836 

Madagascar 0 0 0 0 11703 3620 

Malaysia 12n55 8125 130805 12282 179644 19898 

Maurltious 0 0 12894 2318 7210 1362 

Myanmar 63545 8173 65150 8102 59940 10240 

Mexico 15066 2883 0 0 0 0 

Nepal 16314 2941 116450 16462 171913 28680 

Netherland 0 0 14014 2186 0 0 

Nigeria 53956 13271 47884 11097 30m noo 

Oman 0 0 6757 1372 9053 2056 

Pakistan 0 0 15211 3275 0 0 

Peru 8406 1888 6384 1499 0 0 

Philippines 0 0 69253 8628 10S408 9804 

Puerto Rica 0 0 0 0 15051 2014 

Saudi Arab 49097 7637 83n2 12817 60123 8695 

Singapore 14276 2465 34303 6639 47270 10198 

South Africa 29889 6973 16476 3679 70099 15751 
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2 3 

Spain 92081 11540 

Sri Lanka 101695 15077 

Sudan n16 1906 

S~n 21326 2091 

Tanzania Rep 17312 2825 

Thailand 202632 23730 

TahNan 0 o 

Trinidad 0 o 

Turkey 11680 2355 

Uganda 8783 1785 

United Arab Emta 149126 27850 

United Kingdom 14202 2444 

United States of America 170607 56830 

Vietnam Soc Rep 8472 

Vemen Republic 13994 2552 

Others 198372 64069 

Total 2440659 426269 

916. DR. COL. (RETD.) DHANI RAM SHANDIL: WUI 
the Minister of HUMAN RESOURCE DEVELOPMENT be 
pleased to state: 

(a) whether the UGC has, in prInCIple, approved new 
courses at the graduate level In universities; 

(b) if so, the details thereof; 

(c) whether a high level meeting of the UGC wu 
held recently to approve such COUnl8S; 

(d) if so, the details thereof; 

(e) whether any funding Is likely to be provided by 
UGC to encourage lriIersitiea to adopt IUCh courMS; 
and 

5 6 7 

83966 11764 345n 5946 

123138 18241 190486 37438 

13573 2892 6974 1798 

o o o o 
15550 3158 10722 2369 

191230 18949 264470 45211 

o o 97837 26085 

27~ 1666 o o 
o o 3234 

o o 5188 1445 

184143 42670 200839 47939 

o o 11181 3663 

960261 137567 190589 56163 

69761 12912 56964 16360 

7937 1557 9820 2336 

166100 202909 81504 

4714636 870409 4476234 973858 

(1) If 10. the detaII8 thereof? 

THE MINISTER OF STATE IN THE MINISTRV OF 
HUMAN RESOURCE DEVELOPMENT (SHRI M.A.A. 
FATMI): (.) Ves. Sir. 

(b) o.taIII of IUCh COIMM8 111'8 given In the Statement 
encIoeed. 

(c) and (d) University Gr.nt. Commlliion hu 
appointed 1U)ject-wt. Expert ~ to consider the 
propouII received from vartoua unlveraltiMlcollegea for 
Induction of propoaed Innov.tlve cour.e. for UGC 
8I8Ietance under the acheme of "Teaching and R .... rch 
In Interdisciplinary Wld Emerging ArHI.-

(e) and (1) The UGC pt'OVtdee financial ueIItance on 
100% b.sl. for starting innov.tlve course. In 
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interdisciplinary and emerging a...... The funds may be 
provided for most essential and critical Nquirements of 
laboratory equipment, contingency, staff etc. The limit of 

the financial ualatance wiH be RI. 50.00 lalchs for n0n-
recurring, the recurring Items plus et8ff (tor COUf1I88 only) 
on actual basil. 

UnlvmBlly GfBnlS CommIssIon 

SI.No. Name of the eligible 
departmentlUniveraity 

1 2 

1. Sophia College for Women, Mumbal 

2. Banaras Hindu University, Varanasi 

3. Tezpur University, Nappam 

4. Kamataka University, Dharwad 

5. University of Rajasthan, Jaipur 

6. University of Kashmir, Hazaratbal (Srlnagar) 

7. Madras University, Chennai 

8. Mother Teressa Women's University, Kottyam 

9. Bharathidasan University, Tlruchirappalll 

10. M.G. Chitrakoot Gramodaya V1ah., Chitrakoot 

11. The American College, Madurai 

12. Govt. College, Dept. of Geography, Kurnbakona 

13. S.l. DAV College of Education, Ambala 

14. Rashtriya Sanskrit Vidyapeeth, Tlrupati 

15. Osmania University, Oamania 

16. Jadavpur University, KoIkata 

17. Otmania University College for 
Women, Osmania 

18. Ch. Charan Singh University, Meerut 

19. Ramnarain Ruia CoIIegt, Mumbai 

Course approved 

3 

Master's in Neuro Science 

M.Sc. in Heahh Statiltlca 

M. Tech. in Blo-eIec:tronlcs 

M.A. (Music & Gharana Sangeet) 

,...Com. Cost Control and Accounts 

Muter of Finance & Control 

M.Sc.--Acturial Science 

Post Graduate Entrepreneurship Development 

M.Sc. in Geoinfonnatics 

M.Sc. Remote Sansing & GIS for Natural Resources 
Management 

Population ageing: An Integrated actIon-Research 
Project for Teaching, Training & Curriculum 
Development 

Malter of ScIence Degree In SpdaIInformation Tech. 
for Dleutar Management 

M.Ed. (Integrated)-Teacher Education 

Master's course In Shabdabodha Systems & 
Computational Ungui8tlcs 

M.Sc. In Bla-infonnatica 

M.E.-Autornoblle Engineering 

M.Sc. In Bla-Informatics 

M.Sc. in Toxicology 

M.Sc. In BIo-anaIyIicaI Instrumentation 
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20. 

21. 

22. 

23. 

24. 

25. 

26. 

27. 

28. 

29. 

30. 

31. 

32. 

2 

Madras Univefalty, Chenna! 

GGDSD CoNege, Chandigarh 

Hans Raj MahHa Mahavtdyalaya, Jalandhar 

Aligarh Muslim University, Aligarh 

Pragyajyotish Cooege, Guwahati 

Jlwaji University, GwaDar 

Gov!. Degree College, Baramula 

(Jammu & Kashmir) 

Sri Venkateswara University, Tirupati 

Kashmir University, HazratbaI, Srlnagar 

Dimaria College, Khetri (Assam) 

S. Kula Women's College, Nambol (Manipur) 

Perlyar EVR College, Tlruchi 

Devi Ahilya Vishwavldyalaya, Indore 

Law and Order Situation In Deihl 

917. SHRI KAILASH MEGHWAL: Will the Minister of 
HOME AFFAIRS be pleased to state: 

(a) whether the Government Is aware that law and 
order situation in Delhi has been deteriorating; 

(b) if 80, the details and the reasons therefor; 

(c) the details of various crimes reported during each 
of the lut thfM yea"; and 

(d) the eft8ctive 8tep8 takenlbelng taken to contain. 
the situation? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI S. REGUPATHY): (a) and (b) 
No, Sir. In filet, the number of IPC related crtme8 reported 
in Delhi continued to register a deClining trend during the 
last three years. The number of such crimes reported 
during 2001 In Deihl was 54,385 which decreased to 
49,136 during 2002 and further to 47,852 during 2003. 
The number of IPC related crimes reported during the 
current year upto 30th June. 2004 was 23,785. 

3 

Master' Degree-Photonics & Bio-Photonics 

M.Sc. in Bia-informatica 

M.Sc. Bio-informatics 

M.A. in Museology 

Master of Tourism Management 

Bachelor of Tourism Management 

3 yeara full time degree COUfH in Maaa 

Communication and Video Production 

M.Sc. In Food Technology 

Master Degree In Clinical biochemistry 

M.Sc. Eco restoration 

Biotechnology In Food & Water Security at UG level 

M.Sc. In Photonles 

M.Sc. In Material Science 

(c) The number of caees reported in Delhi under 
various crime heads during the last three years and during 
the current year upto the end of June are indicated In 
the statement enclosed. 

(d) The steps taken to curb Incidence of crtme In 
Deihl include Improvement In the beat ayetem of patrolHng; 
Identification of police stations with high rate of crime 
and provision of additional· manpower and motorcycle 
patrols to such Police Stations; rationalizing the timing 
for patrolling to maximize Its effectlvene •• ; and 
development of intelligence about the movement of 
desperate criminals. Deihl Police have also taken certain 
special meuures to prevent crime against women and 
senior citlzenI. Theae include conetitution otMsecurity 
review committees" in prominent women colleges; setting 
up of a rvVomen Help Line" in the Police Control Room; 
constitution of a "Women Mobile Team- to attend to 
dIatrMa calls from women on round-the-clock basis; multi-
tasking of PCR Vans; setting up of • "senior citizens 
security celr at the Police Headquarters; renewed 
emphaais on verification of the antecedents of domestic 
.. rvants; and cIoeer interaction wfth the Residents WeHare 
Auociations. 
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Crime Head 

A. Helnou. Crime. 

Dacoity 

Murder 

Attempt to murder 

Robbery 

Riot 

Rape 

Kidnap for ransom 

Total 

B. Non-Henlou. Crimea 

Hurt 

Burglary 

Theft 

Other IPC 

Total 

Grand Total (A+B) 

Implementation of ITDP. 

2001 

62 

548 

508 

821 

185 

404 

41 

2341 

2022 

3038 

19283 

2n03 

52044 

54385 

918. SHRI ANANTA NAYAK: win the MI .... r of 
TRIBAL AFFAIRS be pleased to state: 

(a, the States where the Integrated Trlba' 
Development projects (ITDP.) are being impIemenlIId; 

(b) whether any of the.e project. i. being 
implemented in Oriaaa; and 

(c) if so, the details thereof along with the aHocation 
of funds made for each of theM ITOP. during each of 
the last three years? 

THE MINISTER OF TRIBAL AFFAIRS AND 
MINISTER OF DEVELOPMENT OF NORTH EASTERN 

2002 

48 

535 

441 

502 

139 

403 

32 

2100 

1851 

2358 

18822 

28206 

47038 

49138 

2003 

28 

485 

407 

441 

80 

490 

29 

1980 

1708 

1898 

15544 

28742 

45882 

47862 

2004 
(Upto 30th 

Jl.l'le, 2004) 

8 

240 

235 

236 

33 

289 

14 

.1034 

835 

980 

9190 

11788 

22751 

23786 

REGION (SHRI P.R. KYNOIAH): (a) Integrated Tribal 
DeveIcIpnwd Project (ITOPe) are being implemented in 
the State. of Aasam, Jharkhand, Gujar", Himachal 
Prade.h, Karnataka, Kerala, Madhya Prade.h, 
ChhalIIIgarh. Maharaaht .... Manlpur. Rejaalhan, SiIckIm, 
Tamil Nadu, Trlpura. Uttar Pradeeh. W ... Bengal and 
Union Terrltorlea of Andaman & Nicobar I.landa and 
Daman & DIu. The Government of Andhra Pradesh and 
Ort... have opted for an Agency model under the 
Ragiatlation of SooIetiea Act and ITOP. theIe are known 
.. lTD AgencIea (ITDAI). 

(b) Y-. Sir. 

(c) ITOPIITDA wlM allocation under Scheme of 
Special Central AaIINnc:e to Tribal Sub-Plan (SeA to 
TSP) has been Itart8d with effect from the year 2003-
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04. A statement showing the names of ITDAs in Orilla 
and allocation of funds for each of these ITOAa during 
2003-04 is enclosed. The amountreleued to the 
Government of Ort ... for the Schemee Implemented in 
ITOAs, ··MACA P0cket8, Giueters, PTOs and Dllperaed 
tribals under SCA to TSP during the IaIt three years Is 
as under: 

Year (Rs. In 1eIcha) 

2001-02 6495.30 

2002-03 6495.30 

2003-04 6184.94 

~ 

SI.No. Name of the ITDAs Amount (RI. In 1aIchI) 

1. Nllglri 44.06 

2. Baripada 358.63 

3. Rairangpur 219.47 

4. Karanjia 173.74 

5. Katlpada 158.29 

6. Sundergarh 299.27 

7. Panposh 225.28 

8. Bonai 135.50 

9. Kuchinda 104.75 

10. Keonjhar 295.11 

11. Charnpua 127.19 

12. Pariakhemundi 162.11 

13. Phulbani 64.01 

14. Balliguda 170.42 

15. Th. Rarnpur 50.71 

16. Koraput 246.2" 

17. Jeypur 186.21 

18. Malkanglri 204.50 

19. Nawarangpur 389.05 

20. Rayagada 170.42 

21. Gunupur 162.11 

Total 3942.07 

information and Communication Technology 

919. SHRI SHIVAJI ADHALRAO PATIL: Will the 

Minister of HUMAN RESOURCE DEVELOPMENT be 

pleued to state: 

(a) whether the Union Government 18 aware that a 

large number of unlveraltlel and colleges ItID have no 

Information and communication technology faclU .... · tor 
teaching and training purpoeea: 

(b) If 80, whether the Government are providing some 
financIaJ aas\ltance as a supplement to VIII'icu universities 
for this purpose: 

(c) If 80, the details thereof aIongwIth the Ulistance 

provided during the last three yeera. universJty-wlae; and 

(d) the steps proposed to be taken by the 

Government to make provision of Information and 

communication technology facilities In all universities! 

colleges throughout the country? 

THE MINISTER OF STATE IN THE MINISTRY OF 

HUMAN RESOURCE DEVELOPMENT (SHRI M.A.A. 

FATMI): (a) to (d) According to the information furnished 

by University Grants Commlaslon (UGC). the Commiulon 

h .. uaieted a large number of unlveraltiee and cot.gee 
for providing information and communication technology 

faciHtiH for teaching and training purposes. The UGC 

has aIIo assiated variotM univenlltie8 for establishment 

of Computer Centree. The details of asaistance provided 

to eligible universities for this purpose Is enclo .. d 
(Statement-I). BesIdes. a large number of coIegee have 

been ... Isted for equipping them with the computer 

faclltles. 

The UGC ... III&.wIched • echeme to Intet1lnk all the 
eligible universltlea In the oountt'y eJectronically under 
UGC-Infonet 1Cheme. The UGC has provided financial 
aui8tance to 150 ~ U'1der UOC-Infomet echeme. 
The detaIII of UIIItance for 2002-03 and 2003-04 is 
encIoIed (Statement-II). 
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SI.No. StatelUnivel'litie8 

1 2 

Andhnl PnldMh 

1. Andhra Univeraily 

2. Dr. B.A. Ambedkar Open Unlverally 

3. Hyderabad University 

4. Jawaharlal Nehru Technological Unlverlity 

5. Kakatiya University 

6. Nagarjuna University 

7. Osmania University 

8. Sri Krishnadevarya Univer8lly 

9. Sri Padmavathy MahHa Viahwavldyalaya 

10. Sri Venkate8hwara University 

11. Central In8tt. of English & Foreign languages 

12. Aashtriya Sanskrit Vldyapith 

13. Sri Sathya Sai Institute of Higher Leamlng 

Arunachal Pl'IIduh 

14. 

Anam 

15. 

16. 

17. 

18. 

BIM, 

Arunachal University 

Assam University 

Dibrugarh University 

Gauhati Unlvereity 

Tezpur University 

19. Tilak Manjhl BhagaJpur UnlverWiy 

20. 8abasaheb Bhlmrao Ambedkar BIha, UnMtrIIty 

21. K.S. Darbhanga Univeralty 

22. Magadh University 

23. Patna University 

2001-2002 
(in Ra.) 

3 

7,00,0001-

8,88,8001-

7,00,0001-

23,2241-

7,00,0001-

7,23,0501-

14,40,0001-

9,05,4161-

23,7001-

18.01,0861-

2002-2003 
(In Ra.) 

4 

1,38,1421-

88,9331-

318 

2003-2004 
(In Ra.) 

5 

16,00,0001-
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Chhalliagarh 

24. Guru Ghaaldu University 

25. Indira Kala SangHt Vlahwavldyalaya 

26. Pandit Ravi Shankar Shukla Unlveralty 

GOII 

27. Goa University 

Gul· ... 

28. Bhavnagar University 

29. Gujarat University 

30. Maharaja Sayajlrao University. Vadodra 

31. North Gujarat University 

32. Sardar Patel University 

33. Saurashtra Univeralty 

34. South Gujarat Unlveralty 

35. Gujarat Vidyapith 

Haryana 

36. Guru Jambeahwar Unlveralty 

37. Kurukshetra Univeralty 

38. Maharishi Day.nand University 

Himachal Pradeah 

39. Himachal Pradesh University 

Jammu • Kaahmlr 

40. Jammu Univeralty 

41. Kashmir University 

Jharkhand 

42. Ranchi University 

43. Birla I nett. of Technology 

44. Indian School of Minea 

Kam .... 

45. 

46. 

Bangalore University 

Gulbarga University 

3 

25,0001-

7.0281-

7,00,0001-

1,92,4121-

8,71,7961-

7,oo,rmI-

7,00,0001-

11,99.7501-

7,00,0001-

25,0001-

7,00,0001-

23,7801-

17,8731-

22.12.0001-

3,00,0001-

to au.tiDntI 318 

4 5 

2.50.0001-

15,00,0001-

18,00,0001-

18,00,0001-
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47. Karnataka University 2,60,0001- 60,0001-

48. Kuvempu University 11,00,000/-

49. Mangalore University 4,97,5481-

50. Mysore University 3,00,000/-

Kerala 

51. Calicut University 

52. Cochln University of Science & Technology 7,00,0001-

53. KeraJa University 22,000/-

54. Mahatma Gandhi University 7,00,0001-

Madhya Prade8h 

55. Awadesh Pratap Singh University 15,00,000/-

56. Barkatullah Vishwavldyalaya 

57. Devi Ahllya VishwavldyaJaya 18,10,0001-

58. Dr. Hart Singh Gour VishwavidyaJaya 7,09,600/- 3,00,000/-

59. Jiwajl University 

60. Mahatma Gandhi Gramoday Vishwavidyalaya 14,40,0001- 3,60,000/-

61. Rani Durgavati Vishwavidyalaya 53,0721- 3,00,000/-

62. Vikram University 

Maharuhtra 

63. Amravati University 5,800/- 8,00,0001-

64. Bombay University 8,737/-

65. U.D.C.T. Bombay Unlveralty 

66. Marathwada University 

67. Nagpur University 

68. North Maha~ Unlv~1ty 8,588/-

69. Puna University 

70. Smt. Nathibai Damoder Thakeraey Women 

71. Shivaji University 2,40,000/-

72. Swami Ramanand Teerath Mandhwada Unlvarslty 22,30,0001-

73. Tata lnett. of Social Science8 
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Manlpur' 

74. Manipur University _hal.,. 
75. North Eastem HOI Univer8lty 

Orl ... 

76. Berhampur University 

77. Sambalpur University 7,00,000/-

78. Shri Jagannath Sanekrtt 7,00,QCKJI-

79. Utkal University 7,00,QCKJI- 1,99,8981-

Punjab 

80. Guru Nanak Dev Unlvera!ty 7,09,3921-

81. Punjab UnlverWty 

82. Punjabl University 2,09,500/-

83. Thapar Inett. of Engg. & Technology 13,20,000/-

RaJaethan 

84. Jai Narayan Vyu Univelllly 25,000/-

85. Mohan ~ Su~ Un~ 1,20,oao/-

86. Rajasthan Urtiverslty 7,00,000/-

87. Banasthall VidyapIIh 21,50,000/- 3,47,8081- 9,80,000/-

88. Blria lnatitute of Technology & ScIence 

89. Jain Vlewa Bharatl lnell. 

90. Rajasthan VIdyaplth 

Tamil Nadu 

91. Alagappa Univerally 7,OQ,QCKJI-

92. Anna Unlv.rsIty 

93. Bharathiaf Univer8ity 

94. Annamalal University 

95. Bharathl Duan University 4,1001-

96. Madraa Univera!ty 24,7501- 14,87,QCKJI-

97. Madurai. Kamrat UnIveIIIIy 

98. Manonmanlen Sundmar UnIveIIIIy 9,ao,QCKJI-

99. Mother Te ...... Women'. Univer.lty 

100. Tamil Univerlity 
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" 

101. Gandhigram Rural lnett. 5,42,3181-

102. Sri AvlnaahUingam lnett. for Home Sc. 12,00,0001- 3,75,6931-
& Higher Edn. for Women 

103. Sri Ramchandra Nagar Medical College & Reeearch InItt. 8,80,0001-

Trlpure 

104. Tripura University 

Uttar Pradelh 

105. Dr. Bhimrao Ambedkar UnlYendty, Agra 2,40,0001-

106. Aligarh Muslim University 25,0001-

107. Allahabad University 

108. Banaras Hindu University 39,20,0001-

109. Bundelkhand University 20,12,0001-

110. Oeen Dayel Upedhyey Gorakhpur University 31,0001-

111. Chhatarpatl Sahu JI Maheraj University 

112. Mahatma Gandhi Kuhl Vidyapith 

113. Lucknow Unlveralty 

114. Ch. Cheran Singh University 24,80,0001- 6,20,0001-

115. M.J.P. Rohilklw1d UnlV8flity 

116. Sampurnanand Sanskrit University 8,00,0001-

117. Dayalbagh Educational lnett. 14,00,0001- 4,00,0001-

Utta,.nchll 

118. G.B. Pant University of Agriculture & Technology 4,00,0001-

119. H.N. Bahuguna Vilhwav~ 85,281/- 6,80.2221-

120. Kurnson University 

121. Roorkee University 7,00,0001-

122. Gurukul Kangri VilhwavidyelaYI 

West Bengel 

123. Burdwan University 1,41,1941-

124. Calcutta University 99,4151-

125. Jadavpur University 18,00,0001-

126. Kalyani University 



325 ASADHA 22, 1828 (s..tat 

2 

127. North Bengal University 

128. Rabindra Bharati University 

129. Vidya Sagar Unlver8ity 

130. Viswa Bharati University 

131. Bengal Engg. College 

DeIhl 
132. Delhi University 

133. Jamie MII"a lalamia 

134. Jawahartel Nehru University 

135. Jamia Hamdard 

Poncllcherry 

136. Pondkmeny Univer8ity 

SI.No. University Name 

2 

1. Alagappa University, Karallwdl 

2. A1igarh M..tm Univerlity, AIigaIh 

3. Amravatl UnIveraIty, Amravatl 

4. Andhra University, VIah.achapalnam 

5. Anna UnIveraIty, Chennal 

6. Annamalal Unlveralty, AnnamUllnagar 

7. Arunachal University, ltanager 

8. Assam University, Silchar 

9. Avinashilingam I.H.S. & H.E.W., Co\mbatOre 

10. Awadheah Prat8p Singh University, Rewa 

11. BLhasaheb Bhlmrao Ambec:Ikar Univeralty, LucIcnow 

3 

3,00,0001-

2,81,2221-

26,0001· 

7,00,0001-

33,00,0001-

2001-2002 

3 

4 5 

13,00,000/-

(Rupeea In Iakhe) 

2002-2003 2003-2004 

4 5 

720 

26A3 

7A2 
" 

2526 

25A1 

23.85 

4.90 

2526 

7A2 

7A2 

12.63 
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12. Babasaheb Bhlmrao Ambedkar University, Muzatfarpur 7A2 

13. Banares Hindu University, Varanul 27.20 

14. Banasthali Vidyaptth, BanasthaJI 26A3 

15. Bangalore University, BangaJore 15.68 

16. Barkatullah University, Bhopal 26A3 

17. Bengal Engineering College, How ..... 12.03 

18. Berhampur University, Berhempur 7.14 

19. Bharathlar University, Colmbatore 23.85 

20. Bharathldasan University, TlruchireppaUI 26A3 

21. Bharati Vldyapeeth, Pune 15.68 

22. Bhavnagar University, Bhavnagar 7A2 

23. Birla Inst. of Technology & Science, Pllanl 25.26 

24. Birla Inat. of Technology, Ranchi 25.26 

25. Bundelkhand University, Jhansi 7A2 

26. Burdwan University, Burdwan 7A2 

27. Central Institute of English & Foreign languages, Hyderabad 92.63 

28. Central Inst. of Higher Tibetan Studies, Varanui 26A3 

29. Chaudhary Charan Singh University, MeeNt 12.63 

30. Chhatrapati Sahuji Maharaj University, Kanpur 9A2 

31. Cochin University of Science & Tech., Cochln 25.26 

32. Dayalbagh Education Institute, Agra 7.20 

33. Deccan College Post G&R Inst., Pune 15.68 

34. Deendayal Upadhyaya University. Gorakhpur 4.82 

35. Deihl University. New Deihl 25A1 

36. Devl Ahilya Vlshwavidyalaya. Indore 12.82 6.94 

37. Dibrugarh University, [)I)rugarh S.30 

38. Dr. Babasaheb A.M. U!,lverslty, Aurangabad 26A3 

39. Dr. Bhim Rao Ambedkar University, Agra 18.68 

40. Dr. Hanmngh Gour V~vidyalay, Sag. 7.20 
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41. Dr. Ram Manohar LohIa Avadh Univaralty, Faizabad 7A2 

42. Gandhigram Rural lnet., Gandhignlm 7.14 

43. Goa Univeralty, Goa 25.26 

44. Gokhale lnat. of Politics & Economica, Pune 9A2 

45. Gujarat University, Ahmedabad 26A3 

46. Gujarat vldyaplth, Ahmedabad 7.14 

47. Gulbarga Unlvef'lity 25.26 

48. Guru Ghuidal University, 8IIupur 7.20 

49. Guru Jambeshwar University, Hlasar 5.30 

50. Guru Nanak Dev University, Amrttaar 14.55 

51. Gurukul Kangri Vi8hwavtdyalaya, Haridwar 7.14 

52. Guwahati Univeralty, Guwahati 12.82 

53. Hemwati Nandan Bahuguna Univel'8lty, Garhwal 26A3 

54. Himachal Pradelh University, Shlmla 25.26 

55. Indira Kala Sangeet Vlehwavldyalaya, Khalragarh 5.96 

56. Guru Gobind Singh Indraprastha Unlveralty 19A1 

57. Jadavpur Untveralty, Koikata 24.02 

58. Jai Naraln Yvu Unlverdy, Jodhpur 23.85 

59. Jain Viahwa Bharat! lnat., Ladnun 7A2 

60. Jamia Hamdard Unlveraity, New DelhI 24,02 15.36 

61. Jamia Milia lsIamia University, New DeIhl 24,02 

62. Jawahartal Nehru Technologic8l Univel'8ity, Hyderabad 12.82 

63. Jiwaji Univeflity, Gwalior 5.79 

64. Jawaharlal Nehru Univeralty, New DelhI 25A1 

65. Kakatiya Unlveralty, Warangal 7.14 

66. Kalyani University, Kalyani 
9.63 

67. Kameehwar A.S. Darbhanga Sanskrit University, Darbhanga 5.96 

68. Kannada University, Karnalpura 7.14 

69. Kamataka University 
26A3 
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70. Kumaun University, Nalnltal 7.42 

71. Kurukshetra University, Kurukahetra 26.43 

72. Kuvempu University, Shankaraghatta 7.14 

73. Lalit Narayan Mlthila University, Darbhanga 7.20 

74. Madurai Kamraj University, Madural 26.43 

75. Magadh University, BodhGaya 7.20 

76. Maharaja Sayajirao University of Baroda 25.26 

17. Maharsh/ Dayanand Saraswatl University Ajmer 7.20 

78. Maharshi Dayanand University, Rohtak 24.18 

79. Mahatma Gandhi Antarrashtriya Hindi Vilhwavlclyalaya, Wardha 7.20 

80. Mahatma Gandhi Gramoodya Vlshwavtdyalaya, Chitrakoot SJ9 

81. Mahatma Gandhi Kashi Vidyapeeth, Varanasi 25.20 

82. Mahatma Gandhi University, Konayam 25.26 

83. Mangalore University. Mangalore 25.26 

84. Manipur University. Canchipur. Imphal 5.30 

85. Manonmaniarn Sundaranar University. Tirunelvell 7.14 

86. Maulana Azad National Urdu University, Hyderabad 9.63 

87. Mizorarn University, Aizawl 7.42 

88. MJP Rohl/khand University, Barel/Iy 7.20 

89. Mohan Lal Sukhalna University, UdaIpur 25.26 

90. Mother Teresa Worneos University. Kodaikanal 7.14 

91. Nagaland University, Kohima 7.42 

92. Nagarjuna University, Guntur 25.26 

93. Nagpur University, Nagpur 25.26 

94. National law School of India University, Bangalore 9.63 

95. North Eastern Hln University 1455 

96. Hemchandracharya North Gujarat Univel'1llly 25.26 

97. North Maharuhtra University, Jalgaon 25.26 

98. Osmanla University. Hyderabad 24.Q2 
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99. Patna University, Patna 
720 

100. Pondicheny Univer'lity, Pondicherry 7A2 

101. Potti Sreeramulu Telugu Unlvel'llty, Hyderabad 9A2 

102. Pt. Ravlshankar Shukla Univerally, Raipur 25.26 

103. Punjab Unlveratty, Chandlgarh 32.02 

104. Punjabi Unlveralty, Patiala 7A2 

105. V B S Purvanchal University, Jaunpur 6.14 

106. Rabindra Bharati Univereity, Calcutta 15.68 

107. Rajasthan VldyapIth, Udaipur 720 

108. Ranchi Univeratty, Ranchi 23.85 

109. Rani Durgavati Vishwavidyalaya, Jabalpur 7.14 

110. Rashtrlya Sanekrit Vidyapeeth, TIrupati 7.14 3.17 

111. Sambalpur Unlveratty, Sambalpur 7A2 

112. Sampumanand Sanskrit Vilhwavlcllyalaya, Varanai 25.20 

113. Sardar Patel University 25.26 

114. Saurashtra University. RaJkot 2526 

115. Shivaji Univeratty, KoIhapur 
..~ 

26A3 

. 116. Shree Venkateehwara University, Tirupatl 26A3 

117. Shri La! Bahadur Shastri Rashtriya SanskrIt Vidylpeeth 9.63 

118. Rani Padmavati MahHa Vishwavidyalaya, TIrupati 7.14 

119. SNDT Univ .... ity. Mumbai 19A1 

120. South Gu~rat University, Surat 15.72 

121. Sri Chandr&80kharendra S. Vilwa Mahavidyalaya, Kancheepuram 5.98 

122. Sri Jagannath SanMrlt VlSvavtdyalaya, Purl 7.20 

123. Sri Krishnadevaraya University, Anantapur 7.20 

• 124. Sri Satya Sai lnet. of Higher Learning. PruanthinHayam 5.98 

125. Swami Raman & Teerth Maralhwada University. Nanded 25.26 
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126. Tamil University, Thanjavur 7A2 

127. Tala lnat. of Social Sctence, Mumbai 24.22 

128. Tezpur University, Tezpur 4.90 

129. Thapar lnat.of Engg. & Tech., Paliala 25.26 

130. Tilak Maharuhtra Vidyapeeth, Puna 9.63 

131. TUka Manjhl Bhagalpur University, Bhagalpur 7.14 

132. Trlpura University, Agartala 5.30 

133. University of Allahabad, Allahabad 32.D2 

134. University of Calcutta, Calcutta 24.o:z 

135. University of C8llcut, Kozhlkode 25.26 

136. University of Hyderabad, Hyderabad 2058 

137. University of Jammu, Jammu 25.26 

138. University of Kashmir 25.26 

139. University of Kerala, Thiruvananthapuram 26A3 

140. University of Lucknow 33A1 

141. University of Madras, Chennal 24.02 

142. University of Mumbal, Murnbai 25A1 

143. University of Mysore, Myaore 26A3 

144. University of North Bengal 25.26 

145. University of Puna, Puna 25A1 

146. University of Rajasthan 33A1 

147. Utkal University, Bhubane8hwar 19A1 

148. Vidyasagar University, Mldnapore 9A2 

149. Vikram Unlveralty. UjjaIn 23.85 

150. Vlshvabharati 26A3 

Note: No grant was r ....... to the IIbove unIvwIIIee for the ~ 2001·2002 • the ICheme WII IaIn:hed ClIrtng 2002-03. 
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Development of Rourbla ..... Pt.nt 

920. SHRI B. MAHT AB: Will the MInister of STEEL 
be pleased to state: 

(a) whether Rourkela Steel Plant has taken any step 
for its peripheral development; 

(b) if so, the details thereof; 

(c) the amount spent thereon during the last th .... 
years; and 

(d) the profit eamed by RSP during the last three 
yea .. ? 

THE MINISTER OF CHEMICALS AND FERTILIZERS 
AND MINISTER OF STEEL (SHRI RAM VILAS 
PASWAN): (a) and (b) Yes, Sir. Rourkela Steel Plant 
has undertaken various development activities in ita 
peripheral villages since the year 1974-75. Various 
schemes/activities are undertaken under the 'onowlng 
categories of services: 

(1) Drinking water 

(2) Health care 

(3) Communication 

(4) Education 

(5) Recreation 

(6) Economic Development 

(c) Amount spent on peripheral development by RSP 
during the last three yea.. Is as under: 

Year 

2001-2002 

2002-2003 

2003-2004 

(As. in lakhs) 

Amount 

33.94 

38.38 

108.28 

(d) Nat profltlloes (-) eamad by RSP for the lut 
three years is given below: 

Year 

2001-2002 

2002-2003 

2003-2004 

(Rs. In crore) 

Amount 

(-) 1038 

(-) 593 

(-)109 

rr,."..tionj 

Dleplacecl K.ehmlrf FamllJ .. 

921. SHRI SHIVRAJ SINGH CHOUHAN: Will the 
Minister of HOME AFFAIRS be pleased to ltate: 

(a' the number of the Kuhmlri families displaced 
due to terrortam and unrest in J&K as on date; 

(b) the number of Kashmir! Pancll tam ... living in 
camps in Jammu and Kashmir and outside the State; 

(c) the etepa taken by the Govemment for creating 
safe environment for their retum to their homes; and 

(d) the number of families retumed to their homes 
so far and the percantage they constitute ......... the 
total number of the displaced families? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI SHRIPRAKASH JAISWAL): (a) 
As per available Information. 56380 Kashmirl Migrant 
famiHes are temporarily staying in different parts of the 
country due to telJOrlamldisturbances In Kashmir Valley. 
Out of this, majority of Kashmiri Migrant families are 
staying in Jammu (34644 families) and Delhi (19338 
families). 

(b) 4n8 famHies In Jammu and 237 families in Deihl 
are staying in camps. 

(c) In order to enable ufe and honourable retum 0' 
migrants to their native places in the V.Uy, the State 
Govemment of J&K have constituted an Apex level 
Committee ooder the Chairman8hIp of Revenue, Relief 
and Rehabilitation Minister to look into all aspecta of this 
problem and euggest solutions. The State Government 
have also constituted a Core Group of Senior Office,. to 
give focused anention to the problems of Kashmiri 
Migrants and their return to the Valley. 

As Indicated by the State Government, they have 
identified the shrtnes In Mattan and KhHr Shavanl where 
the Kashmir! Migrants displaced from these places could 
be II8IIIed temporarily by developing two model clusters 
containing temporary shelters for Kashmir! Migrants, tUI 
such tline they can repair their existing reaidentlal houses. 
Ministry of Finance has provided a grant of Rs. 10.00 
crores to the State Government for the reconstructionl 
renovation of houses and shrlnea at Kheer Shavan! and 
Mattan. 
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As proposed by the State Government, the Central 
Government has also approved the construction of 200 
flats consisting of two bedrooms, lobby, kitchen and toilet! 
bathroom at Budgarn on an experimental basis for 
rehabilitation of Kashmiri Migrants at an expenditure of 
Rs. 20.00 crores. 

(d) According to available reports, no Kashmiri Migrant 
family has returned to their homes 80 far. 

Dlandlng of State Electricity Board. 

922. SHRI Y.G. MAHAJAN: 
SHRI RATILAL KALIDAS VARMA: 

Will the Minister of POWER be pleased to state: 

(a) whether the Govemment has directed lOme State 
Governments to disband their electricity boards; 

(b) if so, the details thereof; 

(c) the reasons for disbanding the State Electricity 
Boards; and 

(d) the time by which the electricity boards are likely 
to be disbanded in all the States? 

THE MINISTER OF POWER (SHRI P.M. SAYEED): 
(a) to (d) No, Sir. State Electricity Boards are under the 
administrative control of the State Government. Section 
172 of the Electricity Act provides that -A Stale Electricity 
Board constituted under the repealed laws shall be 
deemed to be the State Transmission Utility and a 
licensee under the provisions of this Act for a period of 
one year from the appointed date or such ear/ler date as 
the State Govemment may notify, and shall perform the 
duties and functions of the State Transmlasion UtIHty and 
a licensee in accordance with the provisions of this Act 
and rules and regulations made thereunder: 

·Provided that the State Government may, by 
notification, authorize the State Electricity Board to 
continue to f~nction as the State Transrnieaion Utility 

_. (STU) or a licensee for such further period beyond 
the said period of one year u may be mutually 
decided by the Central Govemment and the State 
Govemmenr. 

In pursuance of this provision State Govemmenta of 
Assam, Chhattisgarh, Himachal Pradesh, Kerala, 
Maharashtra, Meghalaya, Punjab, West Bengal, M.P., 
Bihar, Jharkhand, Gujarat and Tamil Nadu have requested 

the Union Govemment for its consent to their proposals 
for continuation of their respective SEBe as STU and/or 
licensee for periods· ran~ from two monthe to one year 
as the process initiated In mOl' cas.s towards 
reorganization of SEBs could not be completed by 10th 
June, 2004. The Union Government has conveyed its 
consent to these States. 

/EngIIsh] 

Cultural Unlveralty 

923. SHRI VIRENDRA KUMAR: Win the Mlnllter of 
HUMAN RESOURCE DEVELOPMENT be p~~ ro 
state: 

(a) whether the Government has a propoeaI to convert 
some State Universities Into cultural universities particularly 
Sagar University in Madhya Pradesh; 

(b) If so, the details thereof; and 

(c) the steps taken by the Government in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (SHRI M.A.A. 
FATMI): (a) No, Sir. 

(b) and (c) Do not arise. 

.... tlng of National Steel Con.um.". Council 

924. SHRI RAYAPATI SAMBAS IVA RAO: Will the 
Minister of STEEL be pleased to stat.: 

(a) whether the Govemment has convened a meeting 
of National Steel Consumer's Council to discuss issues 
relating to variation in steel prices in the domestic and 
intemational market; 

(b) if so, the main points discU888d In the meeting; 

(c) whether any agreement has been reached therein; 

(d) If so, the details thereof; 

(e) whether the Govemment has been abI. to reduce 
dependence on the overseas steel companies In the 
matter of price fixation of steel products; and 

(f) If 10, the steps Union Govemment is considering 
to take In this regard? 
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THE MINISTER OF CHEMICALS AND FERTILIZERS 
AND MINISTER OF STEEL (SHRI RAM VILAS 
PASWAN): (a) Yes, Sir. The 18th National Steel 
Consumer's Council (NSCC) meeting was held on 12th 
June, 2004 to discus. the grievances of the steel 
consuming industry. 

(b) Hike in steel prices, problems related to availabllty 
of steel, duty on seconds and defectives, duty on melting 
scrap and distribution policy of the producers were the 
Important Issues diaculled In the meeting. 

(c) and (d) There was broad agreement on the 
following issues: 

(i) The Govemment, through ita policy Initlatlvea 
should facilitate enhanced availability of steel In 
the domestic market. 

(ii) The import duty on melting scrap should 
preferably be brought down to 0% in view of 
the acute shortage of this raw material in the 
country. 

(iii) The public sector plante should have a clear 
and transparent distribution policy, which takes 
Into account the requirements of the public sector 
and small scale Industry before offering steel 
products to the trade. 

(e) and (f) In a liberalized and deregulated 
environment, the Govemment does not intervene directly 
to influence prices. Prices are determined by free interplay 
of market forces of demand and supply. Domestic seiling 
price of most metals are pegged to the landed colt of 
imported materials. 

Repairing of Roads 

925. SHRI ADHIR CHOWDHARY: Will the Minister 
of URBAN DEVELOPMENT be pleaeed to state: 

(a) whether Municipal Corporation of Deihl hu tailed 
miserably to repair the roada under Its Jurisdiction in DeihL' 
New Deihl even after obtaining Rs. 100 crore from the 
Govemment and position of the roads is deteriorating 
day by day; 

(b) if so, the reaons thereof; 

(c) whether the Govemment of N.C.T. of Deihl 
propose to hand over the works relating to construction 
and strengthening of roads and maintenance to some 
reputed private companies; and 

(d) If not, the reaons therefor? 

THE MINISTER OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF URBAN DEVELOPMENT (SHRI 
GHULAM NABI AZAD): (a) and (b) The Municipal 
Corporation of Delhi (MCD) hal reported that roads within 
Its juriediction are repalrecillmproved from time to time 
and present conditions of the roads are satisfactory. 

(c) and (d) The Govt. of NCT of Deihl has reported 
that preeently the work of conatNction and strengthening 
of roads is done through the contractOl'8 selected either 
through open tenders from amongst reglatered conIractora 
or from the short-listed agencies depending upon the 
quantum of work. The maintenance works are partly 
carried out through departmental labour and through 
contrac:ta. It hal a proposal to go In for 'Comprehenslve 
Road Maintenance' for approximately 100 Kma. through 
reputed private agencies. 

Foreign Anistlmce to NOOa 

928. SHRI B. VI NOD KUMAR: 
YOGI ADITYA NATH: 

Will the Minister of HOME AFFAIRS be pleased to 
state: 

(a) the number of non-Govemmental OrganizatiOns 
which received foreign funds during each of the lut three 
yeara and In current year as on date, State-wise; 

(b) whether some NGOe have been found to be 
Indulging In misusing these foreign funds for Illegal, anti-
national and religious activities during this period; 

(c) II 80, the details thereof aIongwith the action taken 
by the Govemment against them, State-wi8e; 

(d) whether the Govemment have Inspected the 
accounts of the NGOs found violating the provllion of 
Foreign Contribution (Regulation) Act '1978; 

(e) If 80, the details in this regard alongwith the 
number of such NGOI whOle accountl have been 
scrutinized or are being scrutinized, State-wise; and 

(f) the action takanlpropoaed to be t_n by the 
Government against them, State-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI SHRIPAAKASH JAISWAL): (a) 
Every alloclation reglltered under the Foreign 
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Contribution (Regulation) Act, 1976 or gnmted prior 
permission to receive foreign contribution Is required to 
file an annual return, containing informatiOn about the 
amount of foreign contribution received during the year 
and the manner of Its utilization. The return Is to be flied 
by 31st July every year. For the financial year 2003-04, 
the associations are required to file their retums by 31st 
July 2004. A nil return i. also mandatory. 14598, 15818 
& 16590 associations had reported receipt of foreign 
contribution during the years 20Q().01, 2001-02 & 2002-
03 respectively. State-wise nst showing the number of 
associations receiving foreign contribution Is at 
Statement-I encIoaed. 

(b) Yes, Sir. 

(c) The State-wise details of the auociations who 
were found to have violated the provisions of the Foreign 

ContribUtion (Regulation) Act, 1978, including the action 
taken against them Ie encloeed at StMement-". 

(d) Yes, Sir. 

(e) Accounts of Associations euepected of violating 
the provisions of the Foreign Contribulfon (Regulation) 
Act, 1976 are inspeeted by the Government of India. The 
State wise detail of such Inspection carried Is enclosed 
at Statement-III. 

(t) As per the provisions of Foreign Contribution 
(Regulation) Act, 1978 the Central Government may place 
registered aaeociatlons in prior penni_ion category, 
prohibiting 8I8OCiatIon8 from I8CeivIng foreign contrIH.dton, 
freezing the bank accounts of the ... oclatlons and 
prosecuting MIIOCIatIon8 In a court of law H they are 
found to have violated the provllloM of the Foreign 
Contribution (Regulation) Act. 

SI8ItIIlJniDn TlIffItoIy-wistI 0tJt.IIs 

(NumbtJr 01 RtIpOIting A8sot:ItIIIt1n6) 

State/Union Territory 2000-01 2001-02 2002-03 

2 3 4 

Delhi 788 839 941 

Tamil Nadu 2260 2443 2638 

Andhra Pradesh 1692 1840 1985 

Maharashtra 1210 1340 1421 

Kamataka 1191 1274 1347 

Kerala 1475 1521 1530 

West Bengal 1314 1357 1401 

Gujarat 649 706 761 

Uttar Pradesh 829 746 758 

Orissa n1 819 843 

Madhya Pradesh 4S4 357 338 

Rajasthan 223 253 269 

Uttaranchal 4 159 178 
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Bihar 738 
Jharkhand I 10 

" ,-" .. 
Himachal Pradesh ~ 86 

Punjab 79 

Assam 162 
Chhattisgam 7 

Maghalaya 100 

Pondlcherry 43 

Jammu & Kashmir 28 

Goa (Including Daman & Diu) 102 

Nagaland 41 

Manipur 200 

Haryana 69 

Tripura 11 

Chandigam 20 

Sikkim 5 

Mizoram 12 

Arunachal Pradesh 7 

Andaman & Nicobar Islands 6 

Dadra & Nagar Haveli 12 

Lakshadweep 0 

Total 14598 

(A) Prohibited under MCtIon 12 of the Act (freezing 
of dealgnated Fe bank account of the .noel.tlon) 

1. Andhra Pradesh-(a) Action for Social 
Development, Hyderabad (II) Good Samaritan 
Evangelical and Social Welfare Association, 
Krishna District (Iii) John Abraham Memorial 
Bethany Home, Hyderabad (iv) John Abraham 
Memorial Bethamy Home, Rangareddy Distrtct. 

2. Gujarat-Idar-E-Talimate Islamia, (Darul-Ulm 
Shahe-Alam), Ahmedabad 

3 4 

S64 611 
263 304 
85 93 
83 80 

169 186 

'35 153 

95 102 

55 56 

33 36 

107 107 

45 56 

188 217 

71 85 

'1 19 

21 24 

6 7 

9 14 

8 14 

6 7 

10 9 

0 0 

15618 16590 

(8) Placed In Prohibited category under HCtIon 10 
(a) of the Act (prohibited from receiving foreign 
contrtbutlon) 

1. Chandigarh-Apostolic Christian Assembly, 
Chandlgarh Ministry. Chandlgarh. 

2. Haryana-Haryanvl Organisation for Progrels 
and Ecology (HOPE), Sonepat. 

3. Gujarat-Idar-e-Talimate I.lamla (Darul-Ulm 
Shah.AIam). Ahmedabad 

4. Manipur-M.A. Wahab Islamic Public School. 
Usmanganj. 
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5. Orisaa-Soclety tor Awareness of Human Society 
& Rural Advancement (SAHARA), Kalahandl 

6. Uttar Pradesh-Jamal Alul Falah, Bllarlganj, 
Azamgarh 

7. West Bengal-Congregation of the Daughters of 
St. Anne, Jalpaigirl. 

(C) Placed In Prior Permlalan cmegory under .... 011 
10 (b) of the Act (Prior parmi_Ion for NCelvlng 
foreign contribution) 

1. Andhra Practeah-(i) John Abraham Memorial 
Bethany Home. Hyderabad 

(ii) Good Samaritan Evangelical Social Walfare 
Association. Krishna District 

(UI) John Abraham Memorial Bethany Home. 
Rangaraddy DIetrtct. 

2. Kernataka-Actlon For Alia Outreach. 
Bangalore. 

3. Ortssa-(I) New Apostolic Church, Bhubaneawar 
(il) SocIety for Developmental ActIon (SODA). 
DIItt. MayurbhanJ. 

4. TamU Nadu-Makkal Seve Mandram, SlYagangal 
District. 

5. Weat Bengal-(I) Gram Dan Development 
Society (GODS), Howrah (II) Chlranbln, 
Howrah. 

Stsltl-wiss list of l'nspsctions of NGOs which ...,M susptICIWI to MINI vioIsltId FOMIgn ContrbuIIon (~tion) Act 
1976, c.trItId out ftDm 1M yrMr 2001.fJ2 onwwds 

SI.No. StatelUT 2001-02 2002-03 2003-04 2004 to date 

1 2 3 4 S 6 

1. Deihl 16 17 4 1 

2. Tamil Nadu 12 2S 24 

3. Andhra Pradesh 20 16 4 

4. Kamataka 19 1S 4 

5. Kerala 7 4 3 

6. Maharashtra 8 10 16 3 

7. West Bengal 8 12 19 6 

8. Uttar Pradeah 10 4 2 

9. Gujarat 16 16 10 

10. Orlasa 3 7 1 1 

11. Bihar 8 2 3 1 

12. Madhya Pradnh 3 6 

13. Himachal Pradeah 1 3 
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2 3 4 5 6 

14. Rajasthan 5 3 

15. Punjab 7 2 1 

16. Meghalaya 1 

17. Assam 1 

18. Goa (including Daman & Diu) 1 2 

19. Jammu and Kashmir 2 

20. Pondlcherry 2 

21. Manipur 4 

22. Nagaland 

23. Haryana 1 7 3 

24. Chandigarh 1 

25. Tripura 

26. Sikkim 

27. Arunachal Pradesh 

28. Mizoram 

29. Dadra and Nagar HavelVSItv .... 5 

30. Andaman and Nicobar Islanda 1 

31. Chhattlsgarh 4 

32. Uttaranchal 1 5 2 

33. Jharkhand 2 

Total 135 150 129 20 

APDA Proer-nme (c) the achievement made by each State In thle 

927. SHAI DUSHYANT SINGH: WfH the Minister of 
regard? 

POWEA be pleased to etate: THE MINISTER OF POWER (SHRI P.M. SAYEED): 
(a) and (b) Accelerated Power Development .nd Retorrnl 

(.) the names of States where Accelerated Power Programme (APDRP) II being Implemented in all the 
Development and Reforms Programme has been Stat .. since 2001-02. The detaff8 of Central Alelltance 
launched; sanctioned to theM Stal.. during the Iut three yeara 

(b) since when and the amount of Central U8latance under this programme II at Statement·1 encIoMd. 
sanctioned to thes. States during the Iut three y ..... for (c) The achievementI made by each State are at 
the purpose; and Statement·1I enclosed. 
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...",.", I 2 3 4 

(As. In ero .. ) 
25. Tamil NIckI 968.17 484.09 

51.No. Name d StIlI ColI d It. APDRP ......... CoInparM" 28. TripIn 2754 2754 

2 3 4 '0. UltIr PIIIdIIh 124.14 412D7 

28. UltInInc:haI 36151 36151 
1. Anethra PradeIh 1511AO 75510 

29. Wilt 8engII 420.92 210.46 
2. AMllnl PradIIh 85.99 85.99 

3. A.m 40854 40854 TOIII 16610.19 9267.50 

4. BIhar 768J5 384.13- ·Stat..tSEBI tIM to arrange counter part hntlng from the 
nn.na.I InIIItuIIone or from INIr own ....,.,.,.... 

5. Chhattlagam 42458 21229 
..,.,.", /I 

6. Delhi 946.46 473J3 
(As. In croree) 

7. Goa 244.60 122.30 
SLNo. MIme of StIlI Fundi IIIIIIId FundI UIIIDcI 

8. Gujarat 1035.80 517.90 
2 3 4 

9. Haryana 453Al 22611 

10. Himachal PradeIh 327 .81 327.81 1. AncI\ra Pradeeh 831.87- 402.30 

11. Jammu & KaIhmIr 401.10 401.10 2. Arunachal Pradeeh 36.68 lAO 

3. Aaum 96.97 4..36 
12. Jharkhand 444.85 mAl 

4. Bihar 86.99 48A3 
13. Kamataka 1161.19 580.60 

5. Chhattllgalh 53.07 119.Q6 
14. Karala 3SOJ5 175.18 

6. DeIhl 10551 537.61 
15. Madhya PradIIh 679.oa 33954 7. Goa 30.58 35.99 
16. Maharuhtra 189859 949.30 8. Gujarat 525.24- 367.69 
17. Manipur a. Haryana 274A8- 137.18 

10.13 

10.13 
10. Himachal PradeIh 163.92 32.10 

18. MeghaIaya 4226 4226 11. Jammu & Kuhmlr lOO.so 21m 

19. Mizoram 57.91 57.91 
12. Jt.rIchand 5S.60 91.96 

13. Karnataka 43SAS 249 AS 
20. Nagaland 4712 4712 

14. Ker8Ia 104.66 152 AS 
2" 0ria8a S92l2 296.11 

15. Madhya Pradeeh 84.87 66,04 

22. Punjab 706.38 353.19 16. MaharIIIhtra 384.3S- 229.03 
23. Rajasthan 1255.06 62753 17. ~ 2.67 2.67 
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2 3 4 

18. Meghalaya 21.13 3.06 

19. Mizoram 28.96 26.08 

20. Nagaland 23.61 SAO 

21. Orissa S4.3S 14.16 

22. Punjab 178.74 110.70 

23. Rajasthan 483.oS· 330.66 

24. Sikkim n.38 49.74 

25. Tamil Nadu 344.16 251.10 

26. Tripura s.n 6.33 

27. Uttar Pradesh SO.12 0.13 

28. Uttaranchal 180.76 100.96 

29. West Bengal 40.17 S6.8S 

Total 4994.61 3453.96 

·Includes funds released both under Investment and incentive 
components of APDRP. 

ex ...... by BSF 

928. SHRI AJOY CHAKRABORTY: WI. the Minister 
of HOME AFFAIRS be pleased to state: 

(a) whether the Government II aware of the exc •• I.1 
committed by the BSF pereonnela againlt the vIIIageI'8 
living in the Border region of Indo-Bangladeah Border; 

(b) if so, the details thereof; 

(c) the steps taken by the Govemment to contain 
such incidents; 

(d) whether the Government has conducted any 
enquiry to find out the per8On& raeponaIbIe for this; and 

(e) if so. the findings thereof and the action taken 
against them? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI SHRIPRAKASH JAISWAL): (a) 
to (c) BSF Is deployed on Indo-Bangladeeh Border to 
provide sense of security among border population by 
preventing trans-border crimes Includtng smuggling. 

SorneIIna complaints or grtevances on some lsauee are 
received from public relating to performance of dutIeI by 
BSF tr'Oopa. Inqulrtea are condudad Into .uch complaints 
and If found correct, eultable action II taken againlt the 
erring officlal(e). 

(d) and (e) Enquiries are conducted on case to cue 
basle. No epecifIc incident has been referred to in the 
quastion. 

ActIvit... of Bodo Mllltllnta 

929. SHRI RAVI PRAKASH VERMA: win the Minllter 
of HOME AFFAIRS be pIeaIed to state: 

(a) whether the Govem.ment Is aware that a group 
of Bodo militants has attacked on reeldents of 
neighbouring States In the Upper Allam's Golaghat district 
on 30131 May, 2004; 

(b) If 10, the number of pensona kIUed and Injured in 
the attack and lou of their properties; 

(c) whether It Is also a fact that In the put aleo 
similar attacks were held by the Bodo milltanta; and 

(d) If 10, the stape taken by the Govemment to 
provide security to the residents of neighbouring Stat .. 
IMng In AIsarn? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI S. REGUPATHY): (a) and (b) 
The Government of AIsam has reported that a group of 
Bodo youth (local village,..) attacked eome non-Auamese 
people in Golaghat dietrlct on 29.5.2004 (not on 
31.5.2004). In the attack, four pereons Including three 
women 8UIt8Jned Injuri8l. 

(c) The National Democratic Front of Bodoland 
(NDFB) had killed three non-AIeamaH pereone during 
the year 2003 and till date. 

(d) The State Govammant has takan seve,al Iteps 
to safeguard the HIndi speaking people In the State. The 
Govemment Me planned out a detailed eacurIty plan with 
frelh ra-depIoyment of Force to provide adequate eecurity 
coverage to the wlnerabia eectione of the population 
etaying In the State. 

AllocMIon of Funda to AMaIn Under Centrally 
Sponeored 8ahenIee 

930. SHRI KIRIP CHALlHA: Will the Mlnieter of 
HUMAN RESOURCE DEVELOPMENT be plaued to 
state: 
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(a) the details of allocation of fundi to Alum for 
construction and infrutructure development of Primary 
Schoole in the State under various centrally eponeored 
schema during the lui five years; 

(b) the details of results achieved during the said 
period; 

(c) whether the Govemment is contemplating to take 
additional measu.... In this regard; and 

(d) if so. the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (SHRI M.A.A. 

FATMI): (a) The funds allocated for CIvIl Works and achooI 
Infraatructure to Assam under the Centrally Sponaored 
Schemes of the Dtatrict Primary Education Programme 
(DPEP) in 9 districts for the period 1999-2000, 2000-
2001, 2001-2002, 2002-2003 and 2003-2004. as well as 
under the Sarva Shlkaha Abhlyan (SSA) programme for 
the period 2010-2002, 2002-2003 and 2003-2004 Is given 
at Statement-I enclosed. 

(b) to (d) The progress mad. by As.am for 
development of school Infrastructure under the centrally 
sponsored schem.. of DPEP and SSA is given at 
Statement-II enclosed. 

Funds AIIoc6It1d for Civil wont" WId School InfIuInK:Iu,. 10 bsIIm UndtIr DPEP wid $SA 

Name of 
Centrally 
Sponsored 
Scheme 

1999-2000 2000-2001 2001-2002 

(Re. In lakhI) 

2002-2003 2003-2004 

Amount approved Amount approved Amount approved Amount approved. Amount approved 

DPEP 

SSA 

SI.No. 

1. 
2. 
3. 
4. 

5. 
6. 
7. 

1253.50 

Nil 

2395.29 

Nil 

1603.34 

2509.35 

..,.",.", I 

2943.60 

7482.95 

Nil 

16393.76 

PhysJJ:81 PtrIfp6s MMItI In CMI WDID IIntW DPEP _lid SS4 

Under DPEP Under SSA 

Name of activity Number Number Number Number 
sanctioned completed sanctioned completed 

2 3 4 5 6 

New school building 1422 1422 1388 217 
Repair & Innovation 3091 3091 4930 381 
Block Resource Centre Building 56 53 78 3 
Cluster Resource Centre 1307 1307 NI1I4118 NiV340 
Building/Additional Class Rooms 

Toitets 1601 1601 1810 202 
Drinking water facilities 1355 1355 NU Nil 

Conatructlon of SCERTISIEMT 1/NII 1INU NI1/1 NIIINII 
building 

Total 8833 8830 12323 1123 
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Lt. General NIuI'. PIMoI 
2 3 

931. SHRI DALPAT SINGH PARSTE: Will the 
Minister of HOME AFFAIRS be pleased to stale: 

5. Alalalpur 
(a) whether any clues have been found regarding 

3 

missing Pistol of Lt. General A.A.K. Niazi from National 6. ABoI. 126 
Museum, Delhi; and 

7. AuchandI 2 
(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
8. Aya Nagar 19 

HOME AFFAIRS (SHRI S. REGUPATHY): (a) and (b) 9. Badi 1 
The pistol which was stolen from the National Museum, 
Delhi did not belong to Lt. General Niazi. It was the 10. Badu Sara! 10 
personal weapon of Rear Admiral Mohammad Sharif, Flag 

11. Ba;ilpur 4 Officer Commanding of the then East Pakistan Naval 
Fon:es. However, this case has remained Uf1IOIved deaplte 12. Bakargarh 9 concerted efforts. 

Farm Ho ..... 13. Bakhtawarpur 86 

932. SHRI RAGHUNATH JHA: Will the Minister of 14. BakoU 27 
URBAN DEVELOPMENT be pleased to ret.r to the reply 

15. BamnauU 26 given to usa No. 6347 dated 6.5.2003 and state: 

(a) whether the infonnation has since been collected; 16. Bapraula 26 

(b) if so, the details thereof; 17. Barwala 7 
(c) whether more than 600 cases under aection 81 18. Bawana 7 

of the Delhi Land Refonns Act, 1954 have been instituted 
against these fann houses; and 19. Bhaluwa 2 

(d) if so, the details thereof and the preeent status 20. BharthaI 15 
of these cases? 

THE MINISTER OF PARLIAMENTARY AFFAIRS 21. Bhaftl 37 

AND MINISTER OF URBAN DEVELOPMENT (SHRI 22. Bhorgarh 7 
GHULAM NABI AZAD): (a) and (b) The vlllage-wIse details 
of Farm Houses and the Farm Hou ••• mi.uslng 23. BIjwa8an 137 
agricultural land for non-agricultural purposes are given 
at Statement-I and II enclosed. 24. Budhpur 3 

(c) and (d) The details are being collected and will 25. Burar! 1 
be laid on the Table of the Sabha. 

26. Chandan Hoia 22 
SIll.",.", , 

£I711891"'"*" DtItMIs of FII"" HoustI6 27. Chattapur 128 

28. Chhawta eo 
SI.No. Name of No. of 

Village Fann 29. Daryapur 10 
Houses 30. Deenpur 9 

2 3 31. Dinapur 2 

1. Adampur 2 32. DeoraIa 3 

2. Abkarpur 10 33. Dera Mandi 187 

3. Alipur 26 34. Dhanaa 2 

2 35. Dhul Sara! 4 
4. Ambarauli 
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2 3 2 3 

36. Dichaon Kalan 15 87. Karala 8 

37. Fateh pur Beri 106 68. Katewarla 3 

38. Gadaipur 138 69. Khanpur 5 

39. Garhi Khurd 3 70. Kharkari 3 

40. Garhi Khusro 12 71. Khera Kalan 23 

41. Gazipur 3 72. Khera Khurd 8 

42. Ghevra 15 73. Klahan Gam 5 

43. Ghitoml 98 74. Ladpur 7 

44. Goala Khurd 3 75. Lampur 11 

45. Gumenhera 2 76. Libaapur 2 

46. Hamidpur 22 n. Madanpur Dab .. 2 

47. Hastal 78. Maidan Garhi 2 

48. Hirambi 2 79. Maksudabad 5 

49. Hiranki 45 80. MaJHcpur 2 

50. Hirankundna 5 81. Mamoorpur 8 

51. Holambi Kalan 57 82. Mandaoll 1 

52. Holambi Kurd 31 83. Mangolpuri 

53. Ibrahimpur 6 84. Mangal! Sakarvatl 1 

54. Issapur 2 85. Mehraull 204 

55. Jaffarpur 3 86. Mltraon 12 

56. Jangola 6 87. Mohammadpur 18 

57. Jaunti 3 88. Mulchmelpur 8 

58. Jharoda Kalan 2 89. Mundela 3 

59. Jhatikara 20 90. Murgoespur 5 

60. Jonapur 219 91. Najafgam 

61. Kadipur 20 92. Nangal Thakran 6 

62. Kalr 1 93. Nangloi 1 

63. Kala Kurd 1 94. Nna e 
64. Kangan Hen 28 95. Nasirpur 2 

65. Kanjhawala 9 96. Naya Bans 6 

66. Kapeahera 56 97. NeelwaJ 3 
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2 3 1 2 3 

98. Nelothi 12 129. Shuarpur 22 

99. Nizampur a 130. Tajour a 
100. Palam a 131. TIkri Khurd 10 

101. Palla a 132. Tingalpurl 3 

102. Panse" 1 133. Ujwa 1 

103. Paprawat 30 134. Zi1dpur 18 

104. Plndwala 13 TOIaI 3022 
105. Pochanpur 1 

~ 
106. Pool Khurd 10 

2 
V~...., 0.l8Il8 of F."" Hou6ttI6 Mi6usIng 

107. Prahaladpur AgfICuIumJ £MId for Non Agrit:IJIItn PuIpostIs 
108. Punjab Khor 2 

SI.No. Name of Vllage No. of 
109. Qutab Garh 1 Fann Houa_ 

110. Rahgopur 9 
2 3 

111. Rajokari 130 

112. Rangpuri 33 1. Karala 1 

113. Ranhola 7 2. MohamadpurMajra 1 

114. Rani Khera 2 3. Nlzampur 2 

115. Rasul Pur 4. Nanga! Thakran 1 • 

116. Rewala Khanpur 45 5. Bajltpur Thakren 2 

6. Jlrq,ur 5 
117. Sahibabad 16 

7. Bakhtawarpur 13 
118. Salahpur 19 

8. Kherakhurd 1 
119. Sanoah 15 

9. Bhorgarh (NareIIl) 
120. Vasant Vihar 

10. Burpur-Bijapur (N ..... ) 
121. Satbari 54 

GemI Khasro (Nare.) 1 11. 
122. Singhola 22 

13 12. Hlrenld 
123. Slnghu 17 

NangII Poona 3 13. 
124. Sirupur 2 

14. Mulchmelpur 2 
125. Slabber 8 

15. Allpur 1 

126. Sohanpur 3 16. a.kDII 8 

127. Sultanpur 146 17. Ghewra 3 

128. Samalkha 53 18. Katewara 
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19. 

20. 

21. 

22. 

23. 

24. 

25. 

26. 

27. 

2 

Bhatl 

Fatehpur Ben 

Aya Nagar 

Mola 

Dera Mandi 

Sahoorpur 

Chandanhola 

Chhatterpur 

Jonapur 

28. Gadaipur 

29. Mehraull 

30. Satban 

31. Sultanpur 

32. Village Buran 

33. Village Wazlrabad 

34. ViHage Mukandpur 

35. Satipur-Ranhola 

36. • Hlran Kudna 

37. Tikri Kalan 

38. Nilithi 

39. Nanglol Jat 

40. Bakkarwala 

41. Mundka 

42. Mandoll 

43. Ghitomi 

44. Rangpur 

45. 

46. 

47. 

48. 

49. 

Rajokri 

Kapashera 

Samalkha 

Sljwasan 

Nangli Sakrawati 

3 

15 

15 

11 

88 

23 

21 

20 

108 

30 

137 

23 

134 

121 

1 , 
1 

2 

3 , 
4 , 
1 

2 

9 

9 

14 

10 

20 

17 , 

JULY 13, 2004 

50. 

51. 

52. 

53. 

54. 

55. 

2 

Olchaon Kala 

Bakkar Garh 

Mltrao 

Gumman Hera 

Masoodabad 

Olndarpur 

Total 

fT~1ion1 

3 

2 

2 

2 

1 

3 

4 

916 

Opening of Navodaya Vldyalaya. 

384 

933. SHRI NIKHIL KUMAR CHOUOHARY: Will the 
Minister of HUMAN RESOURCE DEVELOPMENT be 
pll888d to statl: 

(a) the number of Navodaya Vidyalayaa proposed to 
be opened In the country during the cummt Five Year 
Plan, State-wise; 

(b) whether the Navoclaya Vldyalayas have failed in 
achieving their targets and objectives; 

(c) if 80, the reasons therefor; 

(d) the details of the Kendrlya and Navodaya 
Vldyalaya8, which do not have buildings and basic 
facilities, Stat.wise; and 

(e) the ateps being taken by the Govemment to 
provide baaIc facilities in such Vldyalayaa? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (SHRI M.A.A. 
FATMI): (a) The list of the namea of Districts (State-
wise) where It is proposed to open the Navodaya 
Vidyalayaa during current Five Year Plan is enclosed at 
Statement-I. 

(b) and (c) Opening of the Navodaya Vldyalayas and 
achieving the targets and objective depends largely upon 
the extent of support provided by the State Govemments 
in terms of land and temporary buildings. Samitl could 
fulfil the target and objectives wherever the State 
Govemment8 have fulfilled the minimum requirements. 
Deapite shortcomings in support in several cases, 
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Navodaya Vidyalaya Samiti has been able to achieve Its 
broad objective of providing quality education to the 
children from the rural and under privileged clasaea. 

(d) Out of 508 JNVs sanctioned, 352 Vldyalayas have 
been provided with buildings and basic facilities. In 66 
Vidyalayas, the construction of buildings are und.r 
progress. In another 90 Vldyalayaa the construction of 
permanent buildings has not yet started on account of 
various reasons. State-wise details are given In Statement-
II enclosed. Similarty out of 921 KVs in the country, 245 
Kendriya Vidyalayas do not have their own permanent 
school buildings. Out of 245 Kendrlya Vldyalayas without 
buildings, 79 buildings of Kendrtya Vldyalayas are under 
construction and for 38 K.ndriya Vidyalayu, school 
buildings are under planning stage. In .-pact of remaining 

128 KendrIya Vldyalavu, land Is not yet bWIIferred.IIeu 
to KVS. State-wise details are given In Statement-III 
encIoeed. Steps are being taken by KVS to .xpedIte 
transf.r of land/execution of I .... d •• d. Howev.r, 
minimum basic facilities are being provided to the 
students of th.s. JNVs/KVs .v.n In temporary 
accommodation provided by the Stat. Govemm.ntal 
sponsoring agencies. 

(e) EfforIB a,. being made both by KVS and NVS to 
complete the bulklnga under conatNctIon and also take 
up construction of buildings of new schoola so that 
&1udents get proper and adequate facilities. this has to 
b. done In a phas.d mann.r d.pendlng upon the 
provision of appropriate land by aponaoring agencies and 
also subject to avaUabllIty of funda. 

List of Uncovtlflld Districts WI1tw JNVs IIIfI PIfJPOIItId to btJ ()pMtJd DulIng IhtI Cumlnt Fillrl y..,. Pl6n 
{1nctHponIting IhtI mctIf1IIy CIMIWI I7tIW dst1icI8} 

SI.No. 

1. 

2. 

3. 

4. 

5. 

6. 

State 

2 

Andhra Pradesh 

Arunachal Pradesh 

Assam 

Bihar 

Chhattlsgarh 

Delhi 

No. of Distt. 
Uncovered 

3 

1 

3 

3 

1 

5 

7 

Name of District 

4 

1. Hyderabad 

1. West Kameng 

2. Kurung Kumey 

3. Upper Dlbang Valley 

1 Dhubri 

2. Nagaon 

3. North Cachhar HUla 

1. Arwal 

1. Butar 

2. Juhpur 

3. Kanker 

4. Kawarclla 

5. Balkunthpur 

1. East Delhi 

2. Weat Delhi 
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1 2 3 4 

3. North Delhi 

4. South Deihl 

6. Central Deihl 

6. North East Deihl 

7. New DeIhl 
7. Gujerat 6 1. Armeli 

2. Ahmedabad 

3. Anand 

4. Nannada 

5. Neysari 

6. Valsad 

8. Haryana 1 1. Fatehabad 

9. Kerala 1 1. Wayanad 
10. Madhya Pradesh 4 1. Umariya 

2. Anuppur 

3. Guna (Newly bifurcated DIsH.) 

4. Burhan Pur 
11. Jherkhand 1. Sirndega 
12. Maherashtra 4 1. Mumbai 

2. Mumbai Suburban 

3. Dhule 

4. Bhandara 
13. Meghalaya 1. East Khasl Hills 
14. Mizoram 2 1. Champhai 

2. SaIha 
15. Negaland 2 1. Olmapur 

2. Zovobuto 
16. Orissa 6 1. Nayagarh 

2. Jagatsingpur 

3. Jhajpur 

4. Deogarh 

5. Bargarh 

6. Bhadrak 
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2 3 4 

17. Sikldm 1 1. Eut Sllddm 
18. Uttaranchal 1 1. Pauri Gamwa/ 
19. Uttar Pradesh 4 1. Deoria 

2. Rampur 

3. Hamlrpur 

4. Ghazlabad 

20. West Bengal 14 1. Bankura 

2. Blr Bhum 

3. Cooch Bihar 

4. Oakshln Olnajpur 

5. Howrah 

6. Hooghly 

7. Jalpai Guri 

8. Maida 

9. Eat Mldnapur 

10. Oakshin 24 Pargana 

11. Uttar Dlnajpur 

12. Purulia 

13. Kolkata (Newly created Dlstt.) 

14. Wilt Midnapur 

Total 68 

Nota: The position Is excluding the Tamllnadu State which has not accepted the achama. 

~/H 2 3 

Dt1I8I/s of 66 JNVs in which Const1UcIion Wont Is in 
5. Chhattilgarh 01 03 Advsncs StIl!l6 and 90 JNVs ConsInJction Wont is ~ 

10 btl StIlItBd 6. Gujarat 01 04 

sut!. NImI d SIIIIM' No. dJNVI .... No. dJNVI .... 7. Haryana 01 05 
~d CXIIIIIndan d 

buIIiII9 II IIIIIr ...... ,.. .. 8 . Himachal Pradesh 03 ,..... bI~ 
9. Jammu & Kashmir 02 

2 3 4 10. Jharkhand 01 10 

1. Arunachal Pradesh 06 03 11. Karnataka 06 01 

2. Assam 04 01 12. Kerata 01 

3. Andaman and Nicobar Islands 01 13. Madhya Pradesh 04 03 

4. . Bihar 09 08 14. Maharuhtra 01 02 
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1 2 3 1 2 3 

16. Manipur 01 01 22. Sikldm 02 

16. Meghalaya 04 23. Trlpura 01 

17. Mizoram 05 
'24. Uttar PradeIh 10 14 

18. NagaJand 03 02 
25. Uttaranchal 03 04 

19. Orissa 02 10 

20. Punjab 02 03 26. West Bengal 05 

21. Rajasthan 01 02 Total ee 90 

.. ,.".", HI 

SttIt.-wiaI DtaIItI of KY. which do not "'/1'11 thtIIr PtNmIIntInt Buildings 

SI.No. Name of State No. of KYa under No. of KYa under No. of KY. Total 
conetructton planning where land yet 

to be 
tranaferred 

2 3 4 6 6 

1. Andsman and Nicobar lalandl NU NO 1 

2. Andhra Pradesh 1 1 1 3 

3. Arunachal Pradeah 2 2 3 7 

4. Assam 6 4 6 16 

5. Bihar 3 1 11 15 

6. Chandlgarh NO Nil Nil Nil 

7. Chhattisgarh 4 Nil 3 7 

8. Dadra and Nagar HaveD Nil NO 1 1 

9. Delhi 6 Nil 6 11 

10. Goa 1 Nil Nil 1 

11. Gujarat 1 Nil 6 6 

12. Haryana Nil 1 6 7 

13. Himachal Pradeeh 3 3 6 12 

14. Jammu & KMhmlr 1 2 20 23 

15. Jharlchand "2 2 5 9 
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16. 

17. 

18. 

19. 

20. 

21. 

22 

23. 

24. 

25. 

26. 

27. 

28. 

29. 

30. 

31. 

32. 

33. 

34. 

35. 

2 

Kamataka 

Kerala 

Madhya Pradesh 

Maharashtra 

Manipur 

Meghalaya 

Mlzoram 

Nagaland 

Orissa 

Pondicherry 

Punjab 

Rajasthan 

Sikkim 

Tamil Nadu 

Tripura 

Uttar Pradesh 

Uttaranchal 

Wast Bengal 

Daman & Diu 

Lakshadweep 

Total 

/English/ 

Dlatant Education 

3 

3 

1 

5 

2 

Nil 

3 

Nil 

1 

8 

Nil 

3 

7 

Nil 

3 

3 

5 

5 

Nil 

Nil 

79 KVa 

934. SHRI TATHAGATA SATPATHY: Will the MIniII8r 
of HUMAN RESOURCE DEVELOPMENT be pleased to 
state: 

(a) whether the Government hal noticed an 
unprecedented rile in distant education cenlr8l of v8rioue 
universities and profeaaional inItitut88 in the country during 
the lest five years and current year .. well; 

(b) if so, the details thereof, Univeraityllnatilullon-wlae; 

4 

3 

1 

1 

1 

Nil 

1 

2 

Nil 

Nil 

1 

2 

Nil 

Nil 

2 

4 

2 

1 

Nil 

NH 
38 KVI 

5 

Nil 

1 

5 

Nil 

1 

Nil 

1 

2 

2 

Nil 

7 

4 

Nil 

2 

Nil 

14 

11 

2 

1 

128 KVa 

8 

8 

3 

11 

3 

2 

3 

2 

5 

10 

Nil 

11 

13 

NH 
5 

3 

21 

18 

8 

1 

1 

245KVa 

(c) whether the Govemrnent hell made any survey 
wolte with rwgard to qudIy of educIdion being provided 
by theBe 1nBtIIUt1onl; 

(d) If 10, the outcome thereof; and 

(e) the atepI proposed for better quaHty and for 
regulation of the centnta aIongwIIh courae contents? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (SHRI M.A.A. 
FATMI): (a) and (b) AcconIng to the Infonnation fumiahed 
by Indira Gandhi National Open University, 11 Open 
UnIverIftIII and 104 ConvenIIonII UnlYemiliee 818 running 
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distance education programmes through their Regional 
Centres and Study Centres. The University-wile detalle 
may be seen at Statement enclosed. The Open 
Universities have a total of 4020 Study Centres and 103 
Regional Centres, whereas the number of Study Centres 
of Conventional Universities in dual mode is 2136. 

(c) to (e) The Distance Education Council (DEC) a 
Statutory body under Indira Gandhi National Open 
University (IGNOU) Act, 1985 has been taking both pro-
active and corrective measures to maintain quality of 
distance education programmes provided by the 
institutions. 

The Distance Education Council has extended 
financial support to all the State Open Universities and 
has sent Expert Committees to ensure quality of their 
distance education programmes. It has also extended 
financial support to some of the Conventional Universities 
in dual mode and has accorded necessary permission to 
them to use course material of IGNOU. DEC is persuading 
them to seek its approval for recognition of the degrees, 
diplomas and certificates being provided by them. DEC 
is also developing national pool of quality course material 
and greater ICT support to leamers. 

De/ails of Open iJnivslSi/iBs and Convsnlionlll 
Universities Running Oislanctl Educ81ion Pmgt1ImmtJ8 

A. Open Universities 

1. Indira Gandhi National Open University, 
Maidan Garhi, 

2. 

3. 

4. 

New Oelhi-110 068. 

Nalanda Open University, 
3rd Floor, Biscomaun Bhawan, 
West Gandhi Maidan, Pa~ 001, 
Bihar. 

Karnataka State Open University, 
Manasagangotri, 
Mysore-570 006. 
Karnataka 

Yashwantrao Chavan Maharashtra Open 
University, 
Dnynagangotri, Near Gangapur Dam, 
Nashik-422 222, 
Maharashtra. 

5. 

6. 

7. 

B. 

9. 

10. 

11. 

Dr. B.R. Ambedkar Open University, 
Prof. G. Ram Reddy Marg, 
Road No. 46, Jubilee Hills, 
Hyderabad-5oo 033, 
Andhra Pradesh. 

Vardhaman Mahaveer Open Univeralty, 
Rawatbhata Road, Kota-324 010, 
Rajasthan. 

Dr. Babasaheb Ambedkar Open UniveraIIy, 
Govt. Bungalow No.9, 
Dafnala, Shahi Baug, 
Ahmedabad-3BO 003 
Gujaral 

U.P. Rajarshi Tandon Open University, 
17, Maharshi Dayanand Marg (ThomhiH Road), 
Allahabad-211 001, 
Uttar Pradesh. 

Netaji Subhas Open University, 
1, Woodbum Park, 
Koikata-700 020. 

M.P. Bhoj (Open) University, 
Red Cross Bhawan, Shivji Nagar, 
Bhopa1-462 016, 
Madhya Pradesh. 

Tamil Nadu Open University, 
Directorate of Technical Education Campus, 
Chennai-600 025. 
Tamil Nadu. 

B.Conwntlonal Universities hnlng COIN8pondence 
COu.... InatltutelDlrectof8te of Dlatanee Education 

Aneth ... PradHh 

1. Andhra University, Vlsakhapatnam 

2. 

3. 

4. 

5. 

6. 

7. 

B. 

Central Institute of English and Foreign 
Languages, Hyderabad 

Jawaharlal Nehru Technological University, 
Hyderabad 

Kakatiya University, Warangal 

Maulana Azad National Urdu University, 
Hyclerabad 

Oamanla Unlveralty, Hyderabad 

Potti Sreeramulu Telugu University, Hyderabad 

Sri Krishnadevaraya University, Anantapur 
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9. Sri Venkateawara Univeratly, Tirupati 

10. , University of Hyderabad, Hyderabad 

11. Sri Padmavati MahlJa Vlsvavidyalayam, TIrupati 

12. 

13. 

14. 

A ... m 
15. 

16. 

Bihar 

17. 

18. 

19. 

20. 

NALSAR University, Hyderabad 

Rashtriya Sanskrit Vldyapeetha, TIrupati 

Nagarjuna University, Nagarjuna Nagar 

Gauhati University, Guwahati 

Dibrugarh University, Dlbrugarh 

Babasaheb Bhimrao Ambedkar University, 
Muzaffarpur 

Lalit Narayan Mithila University, Darbhanga 

Patna University, Patna 

Tilak Manjhi Bhagalur University, Bhagalur 

Chandlgarh 

21. 

22. 

Deihl 

23. 

24. 

Goa 

Panjab University, Chandlgarh 

Guru Ghasidas University, BHaspur 

Jamia Milia Isiamia, New Delhi 

University of Delhi, New Delhi 

25. Goa University, Goa 

GuJarat 

26. Gujarat Vidyaplth, Ahmedabad 

Harya"a 

27. 

28. 

29. 

Guru Jambheshwar University, Hl88ar 

Kurukshetra University, Kurukshetra 

Maharishi Dayanand University, RohtaJ: 

Himachal Pradeah 

30. Himachal Pradesh University, Shlmla 

Jbarkhllnd 

31. Birla Institute of Tech, Meara 

Jammu • KMhmlr 

32. 

33. 

University of Jammu, Jammu 

University of Kashmir, Srlnagar 

K8rnatau 

34. 

35. 

36. 

37. 

38. 

39. 

40. 

Kera .. 

Bangalore University, Bangalore 

National law School of India University, BangaIore 

Kanada University, Hampi 

Gulbarga University, Gulbarga 

Mangalore University, Mangalore 

KtN8mpu University, 

University of Mysore, Myaore 

41. Mahatma Gandhi University, Kottayam 

42. University of Callcut, Kozhikode 

43. University of Kerala, Thiruvananthapuram 

44. Kannur University, Kannur 

Madhya Prade8h 

45. 

46. 

47. 

48. 

49. 

50. 

51. 

52. 

Awadhesh Pratap Singh University, Rewa 

Barkatullah Vishwavidyalaya, Bhopal 

Devi Ahilya Vlshwavidyalaya, Indore 

Dr. Harisingh Gour Vishwavidyalaya, Sagar 

Jiwajl University, Gwalior 

Mahatma Gandhi Chitrakoot Gramodaya 
Vishwavidyalaya, Chltrakoot 

Rani Durgavatl Vlshwavldyalaya, Jabalpur 

Indian Institute of Information Technology & 
Management, Gwalior 

Mahllruhtra 

53. 

54. 

55. 

56. 

57. 

58. 

International lnat. for Population ScIence8, Mumbal 

Shlvaji University, Kolhapur 

SNDT -Women's University, Murnbal 

TRak Maharashtra Vidyepeeth, Pune 

University of Mumbai, Murnbai 

Amravati University, Amravati 
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59. 

60. 

Orl ... 

61. 

62. 

63. 

64. 

65. 

66. 

Swami Ramanand Teerth Marathwada Univel'8ily, 
Nanded 

North·Eastern Hill University, Shiliong 

Sambalpur University, Sambalpur 

Berhampur University, Berhampur 

Utkal University, Bhubaneshwar 

Fakir Mohan University, Balasore 

Orissa University of Agri. & Tech., Bhubaneahwar 

North Orissa University 

Pondleherry 

67. 

Punjab 

68. 

69. 

70. 

71. 

72. 

Pondicherry University, Pondlcherry 

Punjab Agricultural University, Ludhlana 

Punjabi University, Patlala 

Thapar Institute of Engineering & Technology, 
Patiala 

Baba Farid University of Health Sciences, Faridkot 

Guru Nanak Dev University, Arnrttaar 

Rajaathan 

73. 

74. 

75. 

76. 

77. 

Biria Institute of Tech. and Sci., Pllanl 

Jain Vishva Bharatl Institute, Ladnun 

Rajasthan Vidyapeeth, Udaipur University 

Mohanlal Sukhadia University, Udaipur 

lASE Deemed University, Gandhi Vidya Mandlr, 
Sardarshahar 

tamll Nadu 

78. Alagappa University, Karaikudi 

79. Annamalai University, AnnamaJalnagar 

80. 

81. 

82. 

83. 

Bharathiar University, Colmbatore 

Bharathidasan University,· Tlruchirapalli 

Madurai Kamaraj University, Madurai 

Manonrnaniam Sundaranar University, Tlrunelveti 

84. 

85. 

86. 

87. 

88. 

89. 

90. 

Trlpura 

91. 

92. 

93. 

94. 

Mother Te,.. Women'. Untvenlity, KodaJkanaJ 

Tamil Nadu Agricultural UnIYeraity, Colmbatore 

University of Madras, ChennaJ 

Periyar University, Salem 

GanclUgram Rural Institute, Gandhigram 

Sri Chandra.8kharendra Saraswathi Viswa 
Mahavidyalaya, Kanchlpuram 

Shanmugha Arts, Science, Technology & Research 
Academy, Thanjavur 

Tripura University, Agartala 

Govind BaJlabh Pant University of Agriculture & 
Technology, Pantnagar 

Kumaun University, Nalnital 

Gurukul Kangri Visvavidyalaya, Haridwar 

Uttar PracIe8h 

95. 

96. 

97. 

98. 

University of Allahabad, Allahabad 

Aligarh Muslim University, Aligarh 

V.B.S. Purvanchal University, Jaunpur 

Dr. Bhlm Rao Ambedkar University, Agra 

99. University of Lucknow, Lucknow 

100. Bundelkhand University, Jhansi 

Weet Bengal 

101. University of Burdwan, Burdwan 

102. Vidyuagar University, Mldnapore 

103. University of Kalyani, Kalyani 

104. Rabindra Bharati University, Kolkata 

Introduction of Degree Level Courae. 

935. DR. COL. (RETD.) DHANI RAM SHANDIL: Wli 
the Minister of HUMAN RESOURCE DEVELOPMENT be 
pleased to state: 

(a) whether the University Grants Commission has 
recently decided to introduce some new degree level 
couraea: 
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(b) if so, the details regarding the subjects In which 
such courses are propoeed to be introduced; 

(c) whether any expert committee has been appointed 
by the Government to deliberate the feasibility, required 
infrastructure, syllabus guidelines, entry level and the 
combination of subjects In each of the courses; and 

(d) if so, the details thereof? 

• 

THE MINISTER OF STATE IN THE MiNiSTRY OF 
HUMAN RESOURCE DEVELOPMENT (SHRI M.A.A. 
FATMI): (a) Yes, Sir. 

(b) Details of such cou,.. 81'8 given In the statement 
enclosed. 

(c) and (d) University Grants Commls.ion has 
appointed subject-wise Expert Commltteea to consider the 
proposals received from various untveralttetlcollagea for 
Introduction of proposed Innovative courses for UGC 
88I1stance under the scheme of "Teaching and Research 
In Interdisciplinary and Emerging A ...... • 

List of 0tIgfH CouIBtlS IIppIOWId duting 10th PMn undtlr Innovatilltl PlOfII7ImmtI 

SI.No. 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

Name of the eligible 
departmentlUniversity 

2 

Sophia College for Women, Mumbal 

Banaras Hindu University, Varanasi 

Tezpur University, Nappam 

Kamataka University, Dharwad 

University of Rajasthan, Jalpur 

University of Kashmir, HazaratbaJ (Srlnagar) 

Madras University, Chennai 

Mother Teressa Women's University, Kottayam 

Bharathidasan University, Tiruchirappalli 

M.G. Chitrakoot Gramoclaya Vish., Chitrakoot 

The American College, Madurai 

Govt. College, Dept. of Geogaphy, Kumbakona 

S.L DAV CoRage of EducMion, Ambala 

Rashtriya Sanskrit Vidyapeeth, nrupati 

Osmanla University, Osmanla 

Jadavpur University, Kolkata 

Cou,.. approved 

3 

Muter's in Neuro ScIence 

M.Sc. In Health Statistics 

M. Tech. in Bia-electronics 

M.A. (Music & Gharana Sangeet) 

M.Com. Cost Control and Accounts 

Master of FInance & Control 

M.Sc.-Acturial Science 

Post Graduate Entrepreneurship Development 

M.Sc. In Geoinformatlcs 

M.Sc. Remote Sensing & GIS for Natural Resources 
Management 

Population ageing: An integrated action-Research 
Project for Teaching, Training & Curriculum 
Development 

Master of ScIence Degree in SpatIal Information Tech. 
for Disaster Management 

M.Ed. (Integrated)-reacher Education 

Master's course in Shabdabodha Systems & 
Computational Lingulatics 

M.Sc. in Bia-informatica 

M.E.-Automobile ErVneering 
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17. 

18. 

19. 

20. 

21. 

22. 

23. 

24. 

25. 

26. 

27. 

28. 

29. 

30. 

31. 

32. 

2 

Osmania University College for 
Women, Osmania 

Ch. Charan Singh University, Meerut 

Ramnarain Ruia College, Mumbai 

Madras University, Chennai 

GGDSD CoRege, Chandigarh 

Hans Raj Mahila Mahavidyalaya, Jalandhar 

Aligarh Muslim University, Aligarh 

Pragyajyotish College, Guwahati 

Jiwaji University, Gwallor 

Govt. Degree College, Baramula 
(Jammu & Kashmir) 

Sri Venkateswara University, Tirupati , 
Kashmir University, Hazratbal, Srinagar 

Dimoria College, Khetri (Assam) 

S. Kula Women's College, Nambol (Manipur) 

Periyar EVR College, Tiruchi 

Devi Ahilya Vishwavidyalaya, Indore 

Strength of Employees of Public Sector 
Steel Plant. 

936. SHRI ANANTA NAYAK: Will the Minister of 
STEEL be pleased to state: 

(a) whether the Government has a proposal to 
downsize the strength of the employees of the public 
sector steel plants; 

(b) if so. the reduction plan of workforce prepared 
by the Govemment, plant-wiSe; 

(c) whether any alternative scheme has been 
prepared for those employees who are ask8d to leave 
the job; and 

(d) if so. the details thereof? . 

THE MINISTER OF CHEMICALS AND FERTILIZERS 
AND MINISTER OF STEEL (SHRI RAM VILAS 
PASWAN): <a) and (b) Yes Sir. The Memorandum of 

3 

M.Sc. In Blo-informatica 

M.Sc. in Toxicology 

M.Sc. in Bio-analytlcal instrumentation 

Master' Degroe-Photonics & Bto-Photonics 

M.Sc. in Bio-infonnatics 

M.Sc. in Bio-infonnatlcs 
• M.A. in Museology 

Master of Tourism Management 

Bachelor of Tourism Management 

3 years full time degree course In Mass 
Communication and Video Production 

M.Sc. in Food Technology 

Master Degree in Clinical biochemistry 

M.Sc. Eco restoration 

Biotechnology in Food & Water Security at UG level 

M.Sc. In Photonics 

M.Sc. In Material Science 

Understanding (MOU) entered into with Steel Authority of 
India limited (SAIL) under the Financial and Business 
Restructuring Plan. approved by the Government in 
February 2000, indicated a manpower target of 1 lakh, to 
be achieved by March 2005. The said rationalization of 
manpower was to be achieved through Voluntary 
Retirement and divestment of lome of the units of SAIL 
in addition to the separation of manpower due to natural 
superannuation. The Plant-wise targets were not work8d 
out In the MOU. In respect of other public aector ateel 
plants, no such proposal has been worked out. 

(c) and (d) In SAIL, no employee has been asked to 
leave the job, unless it is through natural separation or 
employee optics for voluntary retirement or through 
disciplinary aetton. The Department of Public Enterprises 
introduced a scheme for Counselling, Retraining and 
Redeployment (CRR) for the rationalised employeea of 
Central PSUs from the year 2001-02, which was also 
applicable to steel PSUa. 



385 Wrilltm AnsW6fS ASADHA 22, 1926 (Sska) 386 

(T ransllltionJ 

Indo-Pak DG Level Talka 

937. SHRI Y.G. MAHAJAN: 
SHRI RATILAL KALIDAS VARMA: 

Will the Minister of HOME AFFAIRS be pleased to 
state: 

(a) whether India and Pat<i&tan have recently held 
talks at DG level; 

(b) if so, the details of the discussion held between 
both of them; and 

(c) the decision taken by the two countries in 
consequence the~? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI S. REGUPATHY): (a) Yes, Sir. 

(b) The two sides discussed issues relating to, 
interaha, simultaneous coordinated patrolling, Indiacrlminate 
burning of Sarkanda (elephant grass), tnadvertent 
crossings and joint verification of Border Pillars. 

(c) Both sides agreed to carryout: 

(i) simultaneous coordinated patrolling effectively, 

(ii) inform each other before buming of Sarkanda 
(elephant grass), 

(iii) retum innocent/inadvertent border crossers after 
due verification, and 

(iv) to carryout joint verification of Border Pillars as 
per schedule. 

Amendment In Immigration Law 

938. SHRI SHIVRAJ SINGH CHOUHAN: Will the 
Minister of HOME AFFAIRS be pleased to state: 

(a) whether the Government has reviewed the 
immigration laws to check the Infiltration of terrorists; 

(b) if so, the details in this regard; and 

(c) the details of the proposed amendments made! 
likely to be made in these laws? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI SHRIPRAKASH JAISWAL): (8) 
to (c) There are no separate immigration laws to cheek 
infiltration of terrorists. Admission, stay, movement and 
exit of Foreigners is governed by the Passport (Entry 
into India) Act, 1920; the Registration of Foreigners' Act, 
1939; and the Foreigners' Act, 1946 and the rules made 
under these Acts. The review of these laws are done as 
and when situation so demands. In its ongoing effort to 
control and check infiltration of illegal foreigners, the 
Govemment has already amended the Passport (Entry 
into India) Act, 1920 and the Foreigners' Act, 1946 to 
substantially enhance the penal provisions. 

[English! 

DI,lnv.,tmant of State Owned Pert,"_r Unit, 

939. SHRI RAYAPATI SAMBAS IVA RAO: Will the 
Minister of CHEMICALS AND FERTILIZERS be pleased 
to state: 

(a) whether Centre's delay in disinvestment of State 
owned fertilizer units has dampened the process of 
consolidation in the sector; 

(b) if so, the main reasons for delay in disinvestment 
process; and 

(c) the time by which a final decision is likely to be 
taken in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
CHEMICALS AND FERTILIZERS (SHRI K. RAHMAN 
KHAN): (a) Consolidation in any sector is not the aim of 
disinvestment of any central pubic sector undertaking. 

(b) and (c) Various matters such as Court cases etc. 
delayed the disinvestment process under the previous 
Govemment. The UPA Govemment would finalise the 
disinvestment policy within the framework of the National 
Common Minimum Programme and no timeline has yet 
been drawn in this regard. 

Opermlon of Polluting r:.ctorl •• 

940. SHRI PRABHUNATH SINGH: Will the Minister 
of HOME AFFAIRS be pleased to state: 

(a) whether a fire erupted in a chemical factory In 
Zaldra in North Delhi recently and the High Court of 
Delhi suo-moto issued notices to the Chief Fire Officer, 
MCD, NOMC and Delhi Government uklng them to give 
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details of the precautions they have taken to prevent 
such fire accidents especially at commercial places; 
and 

(b) if so, the action taken by them In the matter 
including shifting of chemical shops and plutic factories 
out of Delhi? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI S. REGUPATHY): (a) and (b) 
Yes, Sir. A fire broke out on 28th April, 2004 In a factory 
using chemicals located at Amar Park, Rampura, Zakhira, 
Deihl, However, the Government of National Capital 
Territory of Deihl have reported that it was in connection 
with another incident of fire which had broken out on 
23rd April, 2004 in a shop located in the Connaught 
Place, Delhi that the High Court of Deihl had taken suo-
moto cognizance and directed the Delhi Fire Service to 
carry out survey of all shops located in the area and 
report to Hon'ble Court as to whether they had Installed 
required fire safety arrangements. In pursuance of this 
direction, Delhi Fire Service conducted the survey and 
submitted its report to the Hon'ble Court. 

Vldyalaya Vlkaa Nldhl 

941. SHRI AJOY CHAKRABORTY: Will the Minister 
of HUMAN RESOURCE DEVELOPMENT be pleased to 
state: 

(a) whether Kendriya Vldyalaya Sangathan had got 
transferred available amounts collected In the name of 
Vidyalaya Vikas Nidhi to headquarters/regional offices In 
2002-03 and 2003-Q4 sessions; and 

(b) if so, the details thereof and the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (SHRI M.A.A. 
FATMI): (a) and (b) During each financial year, Vldyalaya 
Vikas Nidhi (WN) is collected on quarterly basis. Unspent 
balances in VVN at Kendl1ya Vldyalayas amounting to 
Rs. 52.82 Crores as on 31st March 2002 were transferred 
to the respective Regional OffIces as per Order No. F 6-
7/2001-02/KVS/Budget dated 29th January 2003. 
Subsequently, the unspent Vidyalaya Vikas Nidhl at the 
Regional Offices amounting to . Rs. 13.24 crorea was 
transferred to KVS (Headquarters) vide Order No. F 8-71 
2oo1-02lKVS (Budget) dated 21st November 2003. The 

reason for transfer of unspent WN was to utilize the 
surplus funds available with the Kendriya Vidyalayas under 
WN for purchase of land wherever required for opening 
of new Kendriya Vidyalayas and for the construction of 
temporary accommodation thereon, 80 that new schools 
could start functioning from the academic session 
beginning April 2003. Unutillzed funds with the Regional 
Offices were subsequently transferred to KVS 
Headquarters for developing sports infrastructure and for 
the purchase of furniture· and fixtures for newly opened 
Kendriya Vidyalayas. 

{TIlII1MIiDnJ 

Production of Steel Plant 

942. SHRI NIKHIL KUMAR CHOUDHARY: 
SHRI RAGHURAJ SINGH SHAKYA: 

WUI the Minister of STEEL be pIeued to state: 

(a) whether the Government have prepanld any action 
plan to increase the production of Steel Planta under the 
Steel AuthorIty of India (SAIL); 

(b) if so, the details thereof; 

(c) the production increased by Steel Plants during 
each of the last three years, plant-wiM; 

(d) the target fixed for the year 2004-05 and 2005-
06, plant-wise; and 

(e) the plan drawn to achieve the targets? 

THE MINISTER OF CHEMICALS AND FERTILIZERS 
AND MINISTER OF STEEL (SHRI RAM VILAS 
PASWAN): (a) and (b) The Steel Authority of India LImited 
(SAIL) has finalized Its Corporate Plan-2012 which 
env1sage8 about 17.4 MT of saleable steel production 
from 4 Integrated Steel Plants of SAIL in the year 2011-
12 with the capacity of Bhilai Steel Plant at 6.2 MT, 
Durgapur Steel Plant at 2.8 MT, Rourkela Steel Plant at 
2.56 MT and Bokaro Steel Plant at 5.8 Mr. 

(e) and (d) Saleable steel production and percentage 
Increase at SAIL plants during the last three years and 
target fixed for 2004-05 are given below. The production 
target of SAIL for 2005-06 ha not been finalized. 
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Plant 2001-02 % 
Actual Increase 

• over 
00-01 

Bhilai Steel Plant 3383 

Durgapur Steel Plant 1527 

RourkeJa Steel Plant 1354 

Bokaro Steel Plant 3200 

Alloy Steels Plant 84 

Salem Steel Plant 63 

Vlsvesvaraya Iron & Steel Plant 87 

SAIL Total 9697 

(e) The plan drawn up to achieve the targets. inter-
alia, includes the following steps: 

• Ensuring adequate quantity and quaHty of Inputs. 

• Improving equipment utlliaation. 

• Improved product-mix and techno-economic 
factors. 

/English} 

Funda to Col"", and Unlveraltlel 

943. DR. COL (RETD.) DHANI RAM SHANDIl: Will 
the Minist.r of HUMAN RESOURCE DEVELOPMENT be 
pleased to state: 

(a) the funds altoeated to diHerenteolleges and 
universities of Himachal Pradeeh for starting vocational 
courses during the last three years; 

(b) the actual amount released 80 far; and 

(e) the time by which the balance amount Is likely to 
be released? 

THE MINISTER OF STATE IN THE MINISTRV OF 
HUMAN RESOURCE DEVELOPMENT (SHRI M.A.A. 
FATMI): (a) to (c) The Information Ie being collected and 
will be laid on the Table of the House. 

2 

2 

5 

-3 

7 

-52 

2 

0 

Unit: OOO'T 

2002-03 % 2003-04 % Target 
Actual Increase Actual increase (as per 

over over MOU) 
01.02 02-03 2004-05 

3616 7 4091 13 3750 

1585 4 1612 2 1700 

1527 13 1575 3 1650 

3358 5 3450 3 3500 

99 17 113 14 120 

63 33 85 2 95 

84 -3 100 20 95 

10352 7 11026 7 10910 

NomlMllon of Membera In N.C.E.R.T. 

944. SHRI DALPAT SINGH PARSTE: Will the 
Minister of HUMAN RESOURCE DEVELOPMENT be 
plealed to state: 

(a) whether the Govemment has nominated new 
members to serve in NCERT Executive Council recently; 

(b) if so, the details thereof alongwlth th.ir 
specification and the guidelines laid down to serve as a 
member of the NCERT; 

(c) whether some amendments have a/eo been made 
in the constitution of the council; and 

(d) If 10, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRV OF 
HUMAN RESOURCE DEVELOPMENT (SHRI M.A.A. 
FATMI): Ca) and (b) Ves, Sir. Four Educationistl with 
known Interest In school education. nam.ly, Prof. 
Chandrakant DeotaIe, writer and scholar, UDaIn, Prof. 
Mrldula Mukherjee, Department of Htetory, Jawahar Lal 
N.hru University, Prof. Antta RampaI, Prof. of Education, 
Delhi Univ .... lty and Dr. M.P. Parmanaran, KSSP, 
ThllUVananthapuram have been nominated recently as 
members In the Executive Committee of the Council by 
the PruIdent, NCERT, for a term of three ya ..... 

(c) No. Sir, 
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(d) Does not arise. 

Decline In Poverty 

945. SHRI RAYAPATI SAMBASIVA RAO: Will the 
Minister of URBAN EMPLOYMENT AND POVERTY 
ALLEVIATION be pleased to state: 

(a) whether poverty in India is on the decline as per 
the World Bank report, titled Mlndia: Sustaining Reform, 
Reducing Poverty"; 

(b) if so, the main features of this report; 

(c) the further steps being considered to remove 
poverty; 

(d) whether the new economic programme of the 
Government has helped to reduce poverty in India; and 

(e) if so, the details thereof? 

THE MINISTER OF STATE OF THE MINISTRY OF 
URBAN EMPLOYMENT AND POVERTY AllEVIATION 
(KUMAR I SEWA): (a) to (e) The World Bank, in its Report 
titled "India: Sustaining Reform, Reducing Poverty", while 
reporting on the progress on social indicators for the 
period 1980-2000, have reported that the percentage of 
incidence of poverty in India has declined as foUows: 

Poverty Incidents (P(JfCentsge) 

1980s 1990s 2000s 

44.5% 36.0% 26.1% 

The Report, inter-alia, deals with assessing 
development outcomes, progress on social indicators, 
macro-economic trends over the past two decades, fiscal 
policy, reforms in power distribution, delivery of public 
services, improving the investment climate for industry 
and services, agriculture and rural development and 
development prospects and risks. 

Insofar as the Ministry of Urban Employment & 
Poverty Alleviation is concamed, It haa been implementing 
through the State/Union Territory Governments, a Centrally 
Sponsored Urban Poverty Alleviation Programme named 
Swama Jayanti Shahari Rozgar Yojana (SJSRY), on all 
India basis, with effect from 1.12.1997 with a view to 
providing gainful employment to the urban unemployed 
or under-employed poor through; firstly, encouraging the 
setting up of self-employment ventures by those, who 

have studied upto 9th standard and secondly, by providing 
wage employment by utilizing their labour for construction 
of socially and economically useful public asseta. The 
programme is meant to alleviate the urban poverty and 
the same has been continued in the 10th Five Year Plan 
(2002-07). In addition, other programmes, such as, Valmiki 
Ambedkar Awas Yojana (VAMBAY), National Slum 
Development Programme (NSDP), & Housing for 
Economically Weaker Sections are being vigorously 
implemented with a view to ameliorate the conditions of 
the urban poor. 

Farm Hou ... 

946. SHRI PRABHUNATH SINGH: Will the Minister 
of URBAN DEVELOPMENT be pleued to refer to the 
reply given to usa No. 2309 dated 3.12.2002 and state: 

(a) whether It is a fact that no action has been 
taken by the agencies concerned to remove the 
unauthorised constructions at farm houses in Delhi and 
initiated proceedings under section 81 of the DLR Act, 
1954; 

(b) if so, the reasons therefor and the steps taken 
by the Government to Initiate action against 1464 
unauthorised constructed farm houses; and 

(c) the location-wise liat Of 1464 unauthorised 
constructed farm houses indicating the type of 
unauthorised construction detected during survey? 

THE MINISTER OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF URBAN DEVELOPMENT (SHRI 
GHULAM NABI AZAD): (a) to (c) The information is being 
collected and wiH be laid on the Table of the Sabha. 

Recruitment of TMchel'a In !(endrt,. Vlclyalay •• 

947. SHRI AJOY CHAKRABORTY: Will the Minister 
of HUMAN RESOURCE DEVELOPMENT be pleased to 
state: 

(a) whether the Govemment has fixed reeponsJbllity 
for irregularities in recruitment of teachers of Kendriya 
VldyaJayu through Educational Conaultants India Ltd. 
(EDCll) and excavated by Central Vigilance Commission 
and initiated departmental action against erring officers in 
2001; 

(b) If 80, the details thereof alongwith the outcome 
thereof; and 
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(c) the action taken.by the Govemment In this regard? 

THE M1NISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (SHRI M.A.A. 
FATMI): (a) to (c) No, Sir. Central Vigilance Commission 
(CVC) had vide their last advice given in September, 
2003 had advised closure of the case against the former 
Commissioner (KVS) and Joint Commissioner (Admn) KVS 
in the matter regarding recruitment of teachef'S of Kendriya 
Vidyalayas through Educational Consultant India Umlted 
(Ed.CIL). 

{Tl7lnslslionj 

Pending Propoull of Urban Development 

948. SHRI RAGHURAJ SINGH SHAKYA: Will the 
Minister of URBAN DEVELOPMENT be plea8ed to state: 

(a) the proposals sent by the various State 
Govemments particularly by the Govemments of Bihar 
and Uttar Pradesh related to the centrally sponsored 
schemes of Urban Development which are lying pending 
as on date, State-wise: and 

(b) the time by which a final decision Is likely to be 
taken thereon? 

THE MINISTER OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF URBAN DEVELOPMENT (SHRI 
GHULAM NABI AZAD): (a) The Ministry Is implementing 
the following two centrally sponsored sche.".: 

(i) Integrated Development of Small and Medium 
Towns (IDSMT): Under the scheme, 48 new 
proposals duly approved by the respective State 
Level Sanctioning Commiftee8 and 28 proposals 
from ongoing towns are pending as on 8th July, 
2004. The details of these towns, State-wise are 
given in Statement-I and \I respectively. 

No proposals from Bihar Stale is pending under the 
scheme. For Uttar Pradesh, proposals for 11 towns have 
been received. 

(ii) Accelerated Urban Water Supply Progrmme 
(AUWSP): Under the scheme 58 proposals are 
pendIng as on 5th July, 2004. The details of 
proposals pending State-wi.e are given in 
Statement-III. 

No proposals from Bihar State Is pending under the 
scheme. One proposal of Uttar Pre"" State is pending 
under the scheme. 

(b) Under the aforementioned schemes, the proposaks 
are procesaed and Central assistance is released on a 
continuous basis. Moreover, the proposals are sanctioned 
subject to availability of funds as well as fulfilment of all 
the guidelines under the schemes by the State 
Govemment. 

SIll,.",.", I 

Nsw Pw1ding PrrJpOIM/s IJndsr IOSUT ScIIBmB 

S!.No. Name of Town 

2 

Qularat 

1. Mangrol 

2. Jasdan 

3. Lunawada 

4. RaJula 

5. Chari 

6. GadhadB 

7. KaIol 

8. Jamodhpur 

9. Salaya 

10. Tharad 

11. Talaja 

12. Devgadhbaria 

13. Kutlana 

14. KhadbrBhma 

15. Dharampur 

16. Chanasma 

17. Talod 

Himachal PredMh 

1. Santokhgarah 

2. Mehatpur 
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2 

Matta,..hI,. 

1. Pusad 

2. Sinnar 

3. Malkapur 

4. Nandurbar 

5. Sailu 

6. Pandharkawada 

7. Buldana 

8. Washim 

9. Hinghanghat 

10. Satara 

11. Achalpur 

12. Amalner 

13. Kalmeshwar 

14. Wardha 

15. Karad 

16. Morshi 

17. Katol 

Punjab 

1. Dinanagar 

Uttar Prade.h 

1. Unnao 

2. Mahona 

3. Lakhna 

4. Duna 

5. Kakod 

6. Atruall 

7. Bharthana 

8. Kuraoli 

9. Raya 

10. Farah 

11. Sikandra Reo 

JULY 13, 2004 

...",.",1/ 

FW1ding ongoing p"",... undtIr IDSMT SchtImtI 

NIImtJ 01 sa. 
SI.No. Name of Town 

2 

GuJarat 

1. Una 

2. Umreth 

3. Kheda 

4. Umbdl 

5. Dholka 

Goa 

1. Goa 

2. Conacona 

Himachal PrMIHh 

1. Jawalamukhl 

2. Champa 

3. Paontaaahib 

Mahlll'Mhtra 

1. Gangakhed 

2. Satana 

3. Umerkhed 

4. Falzapur 

5. Raver 

..... hya ...... 

1. Jhabua 

2. Khural 

Ra)aettImt 

1. Suratgarh 

Tamil Nadu 

1. PenMnni 
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2. Slvaka8i WHl ...... 

3. Lalgudi 1. DubrIPtr 
4. Thrukkattupalli 2. Purulla 

5. Pudukottai 3. Eg .. 

8. KaUadalkurichl 4. Haldia 

......",. 

At:t:tWfMId IhbwI w..,. Supply ~ (AIIWSP) 

lIIIf 01 SohtImtI6 lIfI* ~ _ DfI 6.7.2OOt1 

SI.No. Name of Town DIaIrIcI Poputation EIIin'I*d (,., .... ) coet 
(AI. l.IIkhI) 

2 3 4 6 

Stllte: 0011 

1. Concolm South Goa 14873 561.18 

SWte: GuJa .. 

1. Katpur 8havnagar 7088 «UIS 

2. Devsar NaV88I1 7826 107.8 

3. TaIa;a Bhavnagar 17965 214.02 

4. Gariadhar Bhavnagar 19723 447.38 

5. Meghraj Sabarkanlha 8287 83.48 

6. Mahuvar NavaarI 8128 66 .• 

7. Pavijetpur Vadodara 8488 76.81 

8. Jafrabad Amrell 17639 341.87 

9. Vansada N.VNri 9728 137.33 

10. Umr ... Bhavnagar 9081 44.26 

11. Malpur Sabarkantha 532& 86.20 

12. Umargam VaJud 16481 106 .• 

13. S.rubujarang Navsari 8898 81.38 

138347 1883.12 
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2 3 4 5 

.... : HIIryllna 

1. Chachrauli Yamuna Nagar 7330 114.58 

2. Radaur Vamuna Nagar 10183 128.88 

3. NHoktleri Kamal 13098 175.09 

4. Tarori Kamal 18103 337.00 

48882 756.56 

..... : t-IIII-=MI "... 

1. Narkanda ShlmIa 887 73.09 

2. Bhuntar KuRu 2970 357.48 

3. Bota Hamlrpur 1290 148.98 

4. Totai Bllalpur 1515 84.03 

8482 863.58 

..... : Jammu • KMhmlr 

1. Nagar Parole Kathua 5387 255.1 

2. Lekhanpur Kalhua 1182 147.84 

3. Kupwara Kupwara 3072 705.00 

4. Ac:habaI Anantnag 3849 388.92 

5. Kulgam Rejouri 8890 458.00 

21970 1958.88 

Sta":J~ 

1. Dugdha Bokaro 15204 '189.29 

2. Hussalnabad Oaltonganj 17294 219.46 

3. Galpharbari Ohanbad 15507 347.31 

4. Manoharpur Puchim Singhbhl 9947 n.78 
5. Baaukinath Dumka 11988 422.59 

6. Meru HazarIbagh 6434 82.00 

78374 1298.40 

State: KIIrnettIIra 

1. Chlttapur Gulberga 19787 820.28 

2. Naregal Gadag 14688 128.24 
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1 2 3 4 5 

3. Pandavapura Mandya 15998 473.06 

4. ShiraJakoppa Shlmoga 12127 888.51 

82468 2118.08 

Stat.: KeraIa 

1. Thlruvangulam Emakulam 18412 300 

2. Kedamangalam Emakulam 18500 155 

3. Vadakkekal'll EmakuI8m 18975 320 

4. Pattlam I<Innur 19074 1485.38 

5. Kottayam Kannur 18528 

91487 2260.36 

Stat.: Mahal'll8htl'll 

1. Loha Nanded 15886 881.86 

2. Nakoda Chandrapur 7119 143.22 

3. Ahari Gadchiroll 10879 255.8 

4. Malkapur Kolhapur 5238 138.82 

5. Murum oamanabad 15870 388.24 

6. Kalamnuri HIngoII 15736 180.48 

7. Panhala Kolhapur 2988 80.85 

8. Mahabaleshwar Satara 10584 483.22 

9. Pachgani Satara 10558 1'1&4 •• 

10. Shirur Pune 18410 208.22 

113307 3711.58 

Stat.: Sllddm 

1. Namchi South 638 297.57 

State: Tamllnadu 

1. KavaripaJdcam North Arcot 12755 84.92 

2. Chettiyarpatti Vlrud,,,,.,.r 11502 33.00 

3. Kuttuputhur Trichy 14050 51.41 

4. Panapakkam Vallo,. 8850 44.00 

47157 193.33 

S .... : Uttar PrlldHh 

1. Bajna Mathura 5528 50.61 



403 JULY 13, 2004 404 

/EfI{/H6IIj 

Inter .... Dlepute In Powr IIwIng 

949. SHRI DUSHYANT SINGH: WUI the Mlnieter of 
POWER be pIeMed to &tate: 

(a) whether the Government propoee to conatItute a 
Tribunal for the settlement of Inter State dllpute for 
sharing of Hydro Electric Power amongst the Statal; 

(b) if 50, the details thereof; 

(c) wheIher the State Govemment of RaIUIhan haa 
lodged claims for sharing of power from the Anandpur 
SahIb, Mukerlan Hyde! Power Project, UBDC Stage-II and 
Shahpur Kandi Hydel Power Project; 

(d) if so, the details thereof; and 

(e) the steps taken by the Government to Implement 
the inter-state agreement made in thle regard? 

THE MiNISTER OF POWER (SHRI P.M. SAYEED): 
(a) and (b) There Is no proposal under conekleratlon in 
the Ministry of Power to constitute a Tribunal for the 
settlement of Inter State dl8put.. for sharing of Hydro 
Electric Power amongst States. 

(c) and (d) In terms of Indus-Water treaty and 
consequent agreements on sharing of water of SaIIuj, 
Ravi and Beas rivers, the State Govemment of Rajaethan 
had lodged claims for sharing of power in TheIn, Anandpur 
Sahib, Mukerian, UBDC Stage-II and Shahpur Kandl 
Hydro Projects developed by Punjab on these rivers. 

(e) The i .. ue has been discuased at various fora in 
the past. An Inter-state agreement was reached amongst 
the States of Punjab, Haryana, Rajasthan and Central 
Govemment In May, 1984 wherein It w .. agreed that the 
Go~rnment of India ahall refer the matter, regatdlng 
sharing of power from the above mentioned projects, to 
the Supreme Court for Ita opinion. In order to resolve the 
inter-state diaputes concemlng th... proJecta, In an 
amicable manner, a number of fonna! and Information 
discussions have taken place since 1984. 

The State of Himachal Pradesh (HP) Is claiming a 
share of 7.19'% against 2.5% share of power from Bhakra 
and Be.. Projects on the balta of population traIWferred 
to Himachal Pradesh in November, 1968. HP Is also 
demanding 12% sharing of free power from Bhakra and 
Be.. Projects due to diatrns caused to it. It has filed a 

suit In the Supreme Court in the year 1996 praying for 
a decr8e for a sum of As. 2199.n cro .... In respect of 
the above two claims. The matter 18 subjudlce. 

12.01 In. 

PAPERS LAID ON THE TABLE 

{T'iwIMlionj 

THE MINISTER OF CHEMICALS AND FERTILIZERS 
AND MINISTER OF STEEL (SHRI RAM VIlAS PASWAN): 
Mr. Speaker, Sir, I beg to lay on the Table a copy each 
of the following papers (Hindi and English ve18iona):-

(1) Memorandum of Understanding between the Steel 
Authority of India Umlted and the Ministry of Steel 
for the year 2004-2005. 

[Placed In Ubrary. SH No. LT 133104] 

(2) Memorandum of Underatandlng between the Sponge 
Iron India Umited and the Ministry of Steel for the 
year 2004-2005. 

[placed In Library. S. No. LT 134104] 

(3) Memorandum of Understanding between the 
Kudremukh Iron Ore Company Umlted and the 
Minl8try of Steel for the year 2004-2005. 

[Placed in Library. SH No. LT 136104] 

{El1IJIi6hj 

THE MINISTER OF PARLIAMENTARY AFFAIRS AND 
MINISTER OF URBAN DEVELOPMENT (SHRI GHULAM 
NABI AZAO): I beg to lay on the TabI~ 

(1) (I) A copy of the Annual Accounts (Hindi and 
English versions) of the National Capital 
RegIon Planning Board, New Delhi, for the 
year 2001-02, together with Audit Report 
thereon. 

(II) A copy of the Review (Hindi and EngHah 
verslona) of the Govemment on the Audited 
Accounts of the National Capital Region 
Planning Board, New Delhi, for the year 
2001-2002. 

(2) Statement (Hindi and Engllah versions) showing 
reasons for delay In laying the papers mentioned 
at (1) above. 

[Placed in Library. S. No. LT 136104] 
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THE MINISTER OF STATE OF THE MINISTRY OF 
URBAN EMPLOYMENT AND POVERTY ALLEVIATION 
(KUMAR I SELJA): I beg to lay on the Table-

(1) A copy each of the following papers (Hindi and 
Engtishversiona) under sub-section (1) of aectlon 
619A of the Companies Act, 1956:-

(i) Review by the Govemment of the working of 
the Hindustan Prefab limited, New Deihl, for 
the year 2002-2003. 

(Ii) Annual Report of the Hlndust.n Prefab 
Limited, New Delhi, for the year 2002-2003, 
alongwlth Audited Accounts and comments 
of the Comptroller and Auditor General 
thereon. 

(2) Statement (Hindi and English versional shOwing 
reasons for delay In laying the papers mentioned 
at (1) above. 

[Placed in Library. StNI No. LT 137104) 

/Translation} 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI MANIKRAO HODLYA GAVIT): Sir, 
I beg to lay on the Table a copy of the 33rd Annual 
Assessment Report (Hindi and English versions) regarding 
progress for accelerating the Spread and Development of 
Hindi and its progressive use tor the varioul OffIcial 
purposes of the Union and Its implementation for the 
year 2001-2002. 

[Placed in Library. StNI No. LT 138104) 

[English} 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI SHRIPRAKASH JAISWAL): I beg 
to lay on the Table-

(1) A copy of the Border Security Force, Combatised 
Head Constable (Ministerial) and A88Iatant Sub-
Inspector (Steno) Recruitment Rules, 2004 (Hindi 
and English versions) publlehed In Notlflcation No. 
G.S.A. 36 in Gazette of India dated the 28th 
January, 2004 under sub-section (3) of NCtion 141 
of the Border Security Force Act, 1968. 

[Placed In Library .. SH No. LT 139104] 

(2) A copy each of the following NotIficatIona (Hindi 
and Engllih veralon.) under sub-Mctlon (3) of 
eectIon 22 of the Central 1nduetr1a1 Security Force 
Act, 1968. 

(i) The Central Induatrla' Security Force, 
AIIIetant Commandant (Junior Admlnlatrlttve 
OffIcer), Recruitment RUM, 2003 published 
In Notification No. G.S.A. 413 in Gaz .... of 
Inda dated the 29th November, 2003. 

(II) The Central InduetrIaJ SecurIty Force Group 
-A- and -8- Civilian Gazetted Po.t. 

. Recruitment (Amendment) Rule., 2004 
published In Notiftcation No. G.S.R. 155(E) In 
Gazette of India dated the 28th February, 
2004. 

(3) Two .tatements (Hindi and Engliah version.) 
showing reaaona for delay In laying the papa,. 
mentioned at (2) above. 

[Placed In library. StNI No. LT 140104] 

THE MINISTER OF STATE IN THE MINISTRY OF 
RURAL DEVELOPMENT AND MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMENTARY AFFAIRS 
(SHRIMATI SURYAKANTA PATIL): I beg to lay on the 
Table-

(1) A copy each of the following ltatemants (Hindi and 
English verelone) showing action taken by the 
Govemment on the assurances, promls.s and 
undertakings given by the Mlnletera during the 
varioua saulona of EIghth, Ninth, Tenth, Eleventh, 
Twelfth and Thirteenth Lok Sabhu:-

EIGHTH LOK SABHA 

(I) Statement No. XLVI Tenth SeeIIon, 1. 
[Placed In Lbrary. StNI No. LT 141/04] 

(ii) Statement No. XLVI Thirteenth Se.slon, 
1989 

[Placed In lbary. StNI No. LT 142104J 

NINTH LOK SABHA 

(IU) Statement No. XLXIII Second SeeeIon, 1980 

(Placed In Lb'ary. s.. No. LT 143104] 
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TENTH LOK SABHA 

(Iv) Statement No. LI First Seuion, 1991 

(Placed in Library. StHJ No. LT 1W04] 

(v) Statement No. XLVII Third Seaaion, 1992 

[Placed In Library. StHJ No. LT 145104] 

(vi) Statement No. XLIV Fourth S .... on, 1992 

[Placed In library. S. No. LT 148104] 

(vii) Statement No. XXXVI Fifth Sesaion, 1993 

(Placed in Library. SH No. LT 147/04] 

(viii) Statement No. XLIV Sixth Seaelon, 1993 

[Placed In Library. S. No. LT 148104J 

(ix) Statement No. XL Eighth S ... lon, 1993 

[Placed in Library. StHJ No. LT 149104] 

(x) Statement No. XXXIV Ninth Seeekm, 1994 

[Placed in Library. StHJ No. LT 150104J 

(xi) Statement No. XXX Twelfth Seasion, 1994 

(Placed in Library. SiMI No. LT 151104J 

(xii) Statement No. XXXIII Thirteenth Se •• lon, 
1995 

[Placed in Library. S. No. LT 152104] 

(xiii) Statement No. XXV Flft •• nth S ••• lon, 
1995 

[Placed In Library. SStI No. LT 153104J 

ELEVENTH LOK SABHA 

(xlv) Statement No. XXXI Fourth SeeaIon, 1997 

(Placed in Library. StHJ No. LT 154104J 

(xv) Statement No. )Q(VI Sixth Seaton, 1997 

[Placed in Library. S. No. LT 155104J 

TWELFTH LOK SABHA 

(xvi) Statement No. XXXII Second Seaion, 1998 

[Placed in Library. S. No. LT 156104J 

(xvii) Statement No. XXVI Third SeaIioA, 1998 

[Placed In Library. SStI No. LT 157104J 

(xviii) Statement No. XXVII Fourth SeIIion, 1999 

[PIeced In Ll»rary. S. No. LT 158104J 

THIRTEENTH LOK SABHA 

(xix) Statement No. XXVI Second SaaaIon, 1999 

[Placed in library. S- No. LT 159104J 

(xx) Statement No. XXVI Third SeaIIon, 2000 

(Placed In u,rary. S. No. LT 160104J 

(xxi) Statement No. XXI Fourth Seaeion, 2000 

[pieced In library. S. No. LT 161104] 

(xxII) Statement No. XX fifth S888i0n, 2000 

[Placed In u,rary. S. No. LT 162104J 

(xxiii) Statement No. XIX Sixth Sestion, 2001 

(Placed In Library. S. No. LT 163104J 

(xxiv) Statement No. XVII Seventh S8IIIion, 2001 

[Placed In Library. StHJ No. LT 164104) 

(xxv) Statement No. XIV EIghth SeaaIon, 2001 

[Placed in Library. StHJ No. LT 165104] 

(xxvi) Statement No. XII Ninth Seeaion, 2002 

[placed in Library. S. No. LT 166104] -
(xxvii) Statement No. IX Tenth Seaaion, 2002 

[Placed In Library. S. No. LT 167/04] 

(xxviii) Statement No. VII Eleventh Session, 
2002 

[Placed In library. s.. No. LT 188104] 

(xxix) Statement No. V Twelfth Seeeion, 2003 

[Placed in Library. S- No. LT 189104] 

(xxx) Statement No. II Thlrtenth Seulon, 2003 

[Placed In library. s.. No. LT 170104] 

ITIM8IMion} 

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (SHRIMATI KANTI 
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SINGH): Mr. Speaker, Sir, on behalf of Shri M.A.A. Fatmi 
I beg to lay on the Tab!.-

(1) (I) A copy of the Annual Report (Hindi and 
English versions) of the Jawahartal Nehru 
University, New DelhI, for the year 2002-2003. 

(ii) A . copy of the Review (Hindi and English 
versional by the Govemment of the working 
of the Jawa,hartal NehN UniverIIly, New DelhI, 
for the year 2002-2003. 

(2) Statement (Hindi and English versions) showing 
reasons for delay In laying the papers mentioned 
at (1) above. 

[Placed In Library. S. No. LT 171104] 

(3) (i) A copy of the Annual Report (Hindi and 
English versions) of the Raahtriya Sanskrit 
Vldyapeetha, TiNpati, for the year 2002-2003, 
alongwlth Audited Accounts. 

(ii) Statement regarding Review (Hindi and 
English versions) by the Government of the 
wortdng of the Raahtriya Sanekrit V~ 
Tlrupatl, for the year 2002-2003. 

(4) Statement (Hindi and English versions) showing 
reasons for delay in laying the papers mentioned 
at (3) above. 

[Placed in Library. S. No. LT 172104J 

(5) (i) A copy of' the Annual Report (Hindi and 
English veraiona) of Shri LaI Bahadur Shastri 
Rashtriya Sanskrit Vidyapeetha, New Delhi, 
for the year 2002-2003. 

(ii) A copy of the Annual Accounts (Hindi and 
English veraions) of Shri La! Bahadur Shutri 
Rashtriya Sanskrit Vldyapeetha. New DeIhl, 
for the year 2002-2003, together with Audit 
Report thereon. 

(iii) Statement regarding Review (Hindi and 
English versions) by the Government of the 
working of Shri La! Bahadur Shastri Ruhtrtya 
Sanskrit Vidyapeetha, New Deihl, for the year 
2002-2003. 

(6) Statement (Hindi and Engliah veralons) ahowtng 
reasons for delay In laying the papers mentioned 
at (5) above. 

[Placed in Library. S- No. LT 173104J 

(7) (I) A copy of the Annual Report (HIndi and Englleh 
vel'lionl) of the AurovHle FoundeIIon, Aurovtlle, 
for the year 2002·2003. 

(II) A copy of the Annual Accounts (Hindi and 
English veralons) of the Auroville Foundation, 
AuroviRe, for the year 2002-2003, together with 
Audit Report th.reon. 

(Iii) A copy of the Review (Hindi and English 
versions) by the Govemment of the wortdng of 
the Aurovlh Foundation, Auroville, for the year 
2002-2003. 

(8) Statement (HIndi and Engliah vereions) showing 
reaaone for delay in laying the papara mentioned 
at (7) above. 

(Placed In Library. S- No. LT 174104] 

(9) A copy each of the following Notifications (Hindi 
and Engllih ve ... lons) under MOtion 28 of the 
Unlvel'lity GIW1Ia CommiuioIn NA, 1158:-

(I) The University Grants Commission 
(Eltabllshment of and maintenance of 
Standards in Private UriveI'8itIeI) Regulations, 
2003 publtlhed In Notification No. 52 In 
Gazette of India dated the 27th December, 
2003. 

(iI) The UnIvenIIly GI'IIntB CommiIIIon (Adm_Ion 
to apecIIIed professional programme) Interim 
ReguIIItionI, 2003 published In NoIifIcation No. 
2 In Gazette of India dated the 10th January, 
2004. 

(10) A copy of the Notification No.6 (Hindi and English 
varalona) publilhad In Gazette of India dated the 
31st January, 2004 epecffying the nomenclature of 
deg ..... mentioned In the NotIftcatIqn -.u.c:t under 
IUb-IactIon (3) of II8CIion 22 of the Univer8IIy Grants 
Commlslion Act, 1958. 

[Placed In u,rary. S. No. LT 175104J 

/Eng/iIIII/ 

THE MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (SHRI S.S. PALANIMANICKAM): I beg to lay 
on the Table-

(1) A copy each of the following Reports (HIndi and 
Engltlh versions) under artlel. 151(1) of the 
ConIIItuIIon:-
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(i) 

(ii) 

(iii) 

(iv) 

(v) 

(vi) 

(vii) 

(viii) 

(ix) 

(x) 

(xi) 
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Report of the Comptroller and AudItor General 
of India-Unlon Government (No. 1 of 20(4)-
Accounts of the Union Government for the 
year ended March, 2003. 

Report of the Comptroller and AudItor General 
of Inclla-Union Govemment (No. 2 ~ 20(4)-
Transaction Audit Observations for the year 
ended March, 2003. 

Report of the Comptroller and Auditor General 
of India-Union Govemment (No. 3 ~ 2004)-
Performance Appraisal for the year ended 
March, 2003. 

Report of the Comptroller and AudItor General 
of India-Union Govemment (No. 4 of 2004) 
(Civll)-Autonomoul Bodies for the year 
ended March, 2003. 

Report of the Comptroller and AudItor General 
of India-Union Government (No.5 of 2004)-
(Scientific Departments) for the year ended 
March, 2003. 

Report of the Comptroller and AudItor General 0' India-Union Government (No. 6 of 2004) 
(Defence Servlcea)-Army and Ordnance 
Factories for the year ended March, 2003. 

Report of the Comptroller and AudItor GMerai 
of Indie-Union Government (No. 7 of 2004) 
(Defence Servicea)-AIr Force and Navy for 
the year ended March, 2003. 

Report of the Comptroller and AudItor General 
of India-Union Government (No. 10 of 
2004Hlndiract Taxa-Cutoma) for the year 
ended March, 2003. 

Report of the Comptroller and Aucltor General 
of IndIa-Union Government (No. 11 ~ 2004) 
(Indlrat Taxes--central Excise and Service 
Tax) for the year ended March, 2003. 

Report of the Comptroller and Auditor General 
of India-Union Government (No. 12 of 
2004)-(Dlrect Taxes) for the year ended 
March, 2003. 

Report of the Comptroller and Auditor GeneraJ 0' India-Unlon Government (No. 13 of 2004) 
(Direct Taxes)-System Appr...... for the 
year ended March, 2003. 

(xii) Report of the Comptroller and AucItor General 
of India-Union Government (No. 14 of 
2004)-perfonnance Appraiul for the year 
ended March, 2003. 

(xiii) Report of the Comptroller and Auditor General 
of Indla-Unlon Government (No. 15 of 
2OO4)-performance Appndeal for the year 
ended March, 2003. 

[Placed In library. StHI No. LT 176104] 

(2) A copy of the Appropriation Accounts (Poltal 
Servicea)-unlon Government-for the year 2002· 
2003 (Hindi and English versions). 

[Placed in Library. SstI No. LT 1nlO4] 

(3) A copy of the Appropriation Acccnns of the Defence 
Servicee-Union Govemment-for the year 2002· 
2003 (Hindi and English versions). 

[Placed In Library. SH No. LT 176104] 

(4) A copy of the Appropriation Accounts (Civil)-unlon 
Govemment-for the year 2002·2003 (Hindi and 
Eng/i8h versions). 

[Placed In library. StHI No. LT 179104] 

(5) A copy of the Union GovMvnent-Finance Accounts 
for the year 2002·2003 (Hindi and English veraiona). 

[Placed in library. StHI No. LT 180104] 

{TI1III$/sI/onJ 

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (SHRIMATI KANTI 
SINGH): Mr. Speaker, Sir, I beg to lay on the 
Table:-

(1) (i) A copy of the Annual Report (Hindi and 
English versions) of the National Inatituta of 
Public Cooperation and ChHd Development, 
New DeIhl, for the year 2002-2003, along with 
Audited Accounts. 

(II) Statement regarding Review (Hindi and 
English versions) by the Govemment of the 
working of the National InBtltute of Public 
Cooperation and Child Development, New 
DeIhl, for the year 2002-2003. 
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(2) Statement (Hindi and English versions) showing 
reasons for delay in laying the papers mentioned 
at (1) above. 

[Placed In Library. StHI No. LT 181/04] 

12.02 hra. 

ELECTIONS TO COMMITTEES 

(I) Com mitt.. on estimates 

{English} 

THE MINISTER OF PARLIAMENTARY AFFAIRS AND 
MINISTER OF URBAN DEVELOPMENT (SHRI GHULAM 
NABI AZAD): I beg to move: 

"That the members of this House do proceed to elect, 
in the manner required by sub-rule (1) of Rule 311 
of the Rules of Procedure and Conduct of Business 
in Lok Sabha, thirty members from among themselves 
to serve as members of the Committee on Estimates 
for the term ending on the 30th April, 2005." 

MR. SPEAKER: The question is: 

"That the members of this House do proceed to elect, 
in the manner required by sub-rule (1) of Rule 311 
of the Rules of Procedure and Conduct of Business 
in Lok Sabha, thirty members from among themselves 
to serve as members of the Committee on Estimates 
for the term ending on the 30th April, 2005." 

The motion was adopted. 

(II) Committee on Public Accounts 

THE MINISTER OF PARLIAMENTARY AFFAIRS AND 
MINISTER OF URBAN DEVELOPMENT (SHRI GHULAM 
NABI AZAD): I beg to move: 

"That the members of this House do proceed to elect, 
in the manner required by sub-rule (1) of Rule 309 
of the Rules of Prooedure and Conduct of Business 
In Lok Sabha, fifteen members from among 
themselves to serve as members of the Committee 
on Public Accounts for the term ending on the 30th 
April. 2005." 

MR. SPEAKER: The question is: 

"That the members of this House do proceed to elect. 
in the manner required by sub-rule (1) of Rule 309 
of the Rules of Procedure and Conduct of Business 
in Lok Sabha. fifteen members from among 
themselves to serve as members of the Committee 
on Public Accounts for the term ending on the 30th 
April. 2005." 

The motion was adopted. 

SHRI GHULAM NABI AZAD: I beg to move: 

"That this House do recommend to Rajya Sabha that 
Rajya Sabha do agree to nominate seven members 
from Rajya Sabha for being associated with the 
Committee on Public Accounts of the House for the 
term ending on the 30th April. 2005 and do 
communicate to this House the names of the 
members so nominated by Rajya Sabha." 

MR. SPEAKER: The question is: 

"That this House do recommend to Raiya Sabha that 
Raiya Sabha do agree to nominate seven members 
from Raiya Sabha for being associated with the 
Committee on Public Accounts of the House for the 
term ending on the 30th April. 2005 and do 
communicate to this House the names of the 
members so nominated by Raiya Sabha.· 

The motion was adopted. 

(III) Committee on Public Undertakings 

THE MINISTER OF PARLIAMENTARY AFFAIRS AND 
MINISTER OF URBAN DEVELOPMENT (SHRI GHULAM 
NABI AZAD): Sir. I beg to move the followlng:-

"That the members of this House do proceed to elect. 
in the manner required by sub-rule (1) of Rule 312B 
of the Rules of Procedure and Conduct of Business 
in Lok Sabha. fifteen members from among 
themselves to serve as members of the Committee 
on Public Undertakings for the term ending on the 
30th April, 2005." 

MR. SPEAKER: The ques~on is: 

"That the members of this House do proceed to elect. 
in the manner required by sub-rul. (1) of Rule 3128 
of the Rules of Procedure and Conduct of Business 
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in Lok Sabha, fifteen members from among 
themselves to serve as members of the Committee 
on Public Undertakings for the term ending on the 
30th April, 2005." 

7"hs mollon .... 6dopI«I. 

SHRI GHULAM NABI AZAD: Sir, I beg to move the 
following: 

"That this House do recommend to Rawa Sabha that 
Rajya Sabha do agree to nominate seven members 
from Rajya Sabha for being associated with the 
Committee on Public Undertakings of the House for 
the term ending on the 30th April, 2005 and do 
communicate to this House the names of the 
members so nominated by Rawa Sabha." 

MR. SPEAKER: The question is: 

"That this House do recommend to Rawa Sabha that 
Rajya Sabha do agree to nominate seven members 
from Rajya Sabha for being associated with the 
Committee on Public Undertakings of the House for 
the term ending on the 30th April, 2005 and do 
communicate to this House the names of the 
members so nominated by Rawa Sabha." 

The motion WBS sdop/tKI. 

(Iv) Com mitt.. on the Welfare of Scheduled c. ... 
and Scheduled Tribes 

THE MINISTER OF PARLIAMENTARY AFFAIRS AND 
MINISTER OF URBAN DEVELOPMENT (SHRI GHULAM 
NABI AZAD): Sir, I beg to move the following:-

"That the members of this House do proceed to elect, 
in the manner required by sub-rule (1) of Rule 331B 
of the Rules of Procedure and Conduct of Business 
in Lok Sabha, twenty members from among 
themsetves to serve as members of the Committee 
on the Welfare of Scheduled Castes and Scheduled 
Tribes for the tarm ending on tha 30th April. 2005." 

MR. SPEAKER: The question is: 

"That the members of this House do proceed to elect. 
in the manner required by sub-rule (1) of Rule 331B 
of the Rules of Procedure and Conduct of Buain ... 
in Lok Sabha, twenty members from among 
themselves to serve as members of the Comminee 
on the Welfare of Scheduled Castaa and Scheduled 
Tribes for the term ending on the 30th April, 2005." 

ThtI motion W&9 IIdoptM 

SHRI GHULAM NABI AZAD: I beg to move the 
fonowing: 

"That this House do recommend to Rajya Sabha that 
Rajya Sabha do agree to nominate ten members 
from RaJya Sabha for being auoclatect with the 
Committee on the Welfare of Scheduled Cutes and 
Scheduled Tribes of the House for the term ending 
on the 30th April, 2005 and to communicate to this 
House the names of the members so nominated by 
Rajya Sabha." 

MR. SPEAKER: The question Is: 

"That this House do recommend to Rajya Sabha that 
Rajya Sabha do agree to nominata ten members 
from Raw. Sabha for being associated with the 
Comminee on the Welfare of Scheduled Castes and 
Scheduled Tribes of the House for the term ending 
on the 30th April, 2005 and to communicate to this 
House the names of the members so nominated by 
Rajya Sabha." 

(v) Court of Unlverdy of DeIhl 

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT (SHRI ARJUN SINGH): Sir. I beg to 
move the following: 

"That in pursuance of statute 2 (1) (xix) and (3) of 
the Statutes of the University of DeIhl, the members 
of this House do proceed to elect, in such manner 
as the Speaker may direct, two members from among 
themselves to serve as members of the Court of the 
University of Deihl, subject to the other provisions of 
the Statutes. The members so elected .hall not be 
the employees of the University of Deihl or of a 
recognised College or Institution of that University.· 

MR. SPEAKER: The question is: 

"That In pursuance of statute 2 (1) (xix) .-uf (3) of 
the Statutes of the University of DeIhl, the members 
of this House do proceed to elect, In such manner 
as the Speaker may direct, two membera from among 
themselves to .. rve as members of the Court of the 
University of Delhi, subject to the other provisions of 
tha Statutes. The members so elected shall not be 
the employees of the University of Deihl or of a 
recognised College or Institution of that University." 

7"hs motion W&9 MIopirJd. 
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(vi) Advl80ry Council of DeIhl Development 
Authority 

THE MINISTER OF PARLIAMENTARY AFFAIRS AND 
MINISTER OF URBAN DEVELOPMENT (SHRI GHULAM 
NABI AZAD): Sir, I beg to move the followlng:-

"That in pursuance of section 5 (2) (h) of the Delhi 
Development Act, 1957, the members of this House 
do proceed to elect, in such manner as the Speaker 
may direct, two members from among themselves to 
serve as members of the Advisory Council of the 
Delhi Development Authority for a term of four years, 
subject to the other provisions of the said Act.-

MR. SPEAKER: The question Is: 

MThat in pursuance of section 5 (2) (h) of the Delhi 
Development Act, 1957, the members of this House 
do proceed to elect, in such manner as the Speaker 
may direct, two members from among themselves to 
serve as members of the Advisory Council of the 
Delhi Development Authority for a term of four years, 
subject to the other provisions of the said Act.-

The motion W8S IIdop/tH:I. 

(vII) "alghat Samadhl Committee 

THE MINISTER OF PARLIAMENTARY AFFAIRS AND 
MINISTER OF URBAN DEVELOPMENT (SHRI GHULAM 
NABI AZAD): Sir, I beg to move the following:-

MThat in pursuance of section 4 (1) (d) of the Rajghat 
Samadhi Act, 1951, the members of this House do 
proceed to elect, In such manner as the Speaker 
may direct, two members from among themselves to 
serve as members of the Rajghat Samadhl Committee 
for the term commencing from the dale of notification 
by the Govemment, subject to the other provisions 
of the said Act.· 

MR. SPEAKER: The question is: 

"That in pursuance of section 4 (1) (d) of the Raighat 
Samadhi Act, 1951, the members of this Houee do 
proceed to elect, in such manner as the Speaker 
may direct, two members from among themselves to 
serve as members of the Rajghat Samadhl CommIttee 
for the term commencing from the date of notification 
by the Govemment, subject to the other provisions 
of the said Act.-

(viii) Court of Allgarh Muallm Unlveralty 

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT (SHRI ARJUN SINGH): Sir, I beg to 
move the following:-

-rhat in pursuance of clauses 1 (xxiv) and 2 of 
statute 14 of the Statutes of Allgarh Muslim University, 
the members of this House do proceed to elect, in 
such manner as the Speaker may direct, six membenI 
from among themselves to serve as members of the 
Court of the Aligarh Muslim University, subject to other 
provisions of the Statutes. The members 80 elected 
shall not be the employees of the University and 
shall hold office for a term of three years.-

MR. SPEAKER: The question Is: 

"That In pursuance of clauses 1 (xxiv) and 2 of 
statute 14 of the Statutes of AJigarh Muslim University, 
the members of this House do proceed to elect, In 
such mMner as the Speaker may direct, six members 
from among themaelves to serve as members of the 
Court of the AHgaJ'h MusHm University, subject to other 
provlslOl1l of the Statutes. The members 80 elected 
shall not be the employees of the University and 
shall hold office for a term of three years.-

(Ix) Commltt.. on OffIcial Langu.ga 

/TfBI18I8tionJ 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI MANIKRAO HODL YA GAVIT): Sir, 
on behalf of Shri Shlvraj V. Patll, I beg to move the 
following: 

-rhat in pursuance of section 4(2) of the Official 
Languages Act, 1963, the members of Lok Sabha 
do proceed to elect, in accorance with the system of 
proportional repreeentation by means of the single 
transferable vote, twenty members from among 
themselves to be members of the Committee to 
relvew the progress made In the use of Hindi for the 
official purposes of the Union and submit a report to 
the President making recommendations thereon in 
accordance with section 4(3) of the said Act.-

/English} 

MR. SPEAKER: The question Is: 
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MThat In pursuance of section 4(2) of the Official 
Languages Act, 1963, the Members of Lok Sabha 
do proceed to elect, in accoranee with the system of 
proportional representation by means of the single 
transferable vote, twenty members from among 
themselves to be members of the Committee to 
reivew the progress made In the use of Hindi for the 
official purposes of the Union and submit a report to 
the President making recommendations thereon in 
accordance with section 4(3) of the said Act." 

The motion was sdopttld. 

{English} 

MR. SPEAKER: Now, I come to matters retating to 
urgent public importance. Prof. Rasa Singh Rawat, if you 
can go there, you can speak, otherwise you cannot. 

... (Inlsrrupfions) 

{Translation} 

MR. SPEAKER: I ask him to speak and he .. ye 
that he is not given the chance to speak. 

... (Inltlrrupfions) 

MR. SPEAKER: I have called rim, he belongs to 
your party. 

... (Inlsnvptions) 

[English} 

MR. SPEAKER: Unless the hon. Members go to their 
seats, I will not allow you to speak. 

... (Inltlnuplions) 

(Tmns/stion/ 

SHRI ANANT GANGARAM GEETE (Ratnagiri): 
Hon'ble Prime Minister should come out with a statement 
regarding drought situation in Maharashtra . ... (lnItImpIiDns) 
Maharashtra in facing severe drought, we want the hon'ble 
Prime Minister to make a statement in the House on It. 
... (Inlsrrup/ions) 

[English/ 

MR. SPEAKER: I cannot compel anybody. 

... (1nItImJptions) 

{TfTlnsmtion} 

MR. SPEAKER: This is your Ho ... , If you don't let 
the proceedings to go, let It be 80. 

... (InMmlpl/on8) 

MR. SPEAKER: What are you talking? 

... (Intsmlplion8) 

MR. SPEAKER: I cannot compel the Prime MInister 
to come. 

... (InItJmJp/ion8) 

MR. SPEAKER: I have called Prof. Rasa SIngh Rawat 
to make his submisalon . 

... (Inltlrrupfions) 

{TmnslstJon} 

PROF. RASA SINGH RAWAT (Ajmer): Mr. Speaker, 
Sir, Rajasthan ia reeling under severe drought. Crore. of 
people of Rajasthan worked hard to dig up Indira Gandhi 
canal. ... (/nIflmJpl/on$) the water of this canal hu been 
stopped. ...(lnltlmJplions) 

MR. SPEAKER: I cannot compel Prime Minister to 
come to the House. 

... (InItJmJp/ion8) 

{EnglIsh} 

MR. SPEAKER: He is I'IIising a very Important lasue . 
You are not aUowing him to apeak. 

... (Inftll1I./fJIitJM) 

MR. SPEAKER: He Is raising a very Important Issue. 

12.14 hr •• 

(AI /his sI6gtI. ShII PfTIkJNJh PsfTIniJs MIll MIfIIII othSr 
han. AItJmIJsnI SIll on tht!I floor "., Ills rMlltl.) 

MR. SPEAKER: Prof. Rua Singh Rawat, .... you 
raising your isaus? 

... (InltlnuptIons) 



421 MaltslS undtJr RIn. 377 ASADHA 22, 1926 (Saa, MstftllS undsr Rule 377 422 

MR. SPEAKER: I cannot compel anybody. Show me 
the rule under which I can compel himl 

..• (IntlIfI'IIIJIion6) 

MR. SPEAKER: The han. Minister of Parliamentary 
Affairs is here. He will convey your feelings to the han. 
Prime Minister. 

... (Inltlf'lflPlion$) 

MR. SPEAKER: The House'stands adjoumed to meet 
again at 2 p.m. 

12.16 hr •• 

ThtI lolr S.tbhs lINIn MljfJuITltld till FotnfNn of thtI 
c.tJck. 

14.00 hr •. 

1M lok Ssbhs ffHIIStNTIbIIId at FoufftHln of thtI 
Clock. 

[SHRI GIRlDHAR GAMANG in Ihs Ch.til) 

[English/ 

MR. CHAIRMAN: Now, we shall take up MaHers 
under Rule 377. 

Shrl S.P. Y. Reddy, 

... (Intsnupfions) 

[Translation/ 

SHRI ANANT GANGARAM GEETE (Ratnagiri): Mr. 
Chairman, Sir, hon'ble Prime Minister should come out 
with a statement regarding drought situation in 
Maharashtra. ... (Inftlrrupfions) Today farmers are dying 
there . ... (Intsnuptions) A package should be given to 
Maharashtra in this regard. . .. (InltltnJptions) 

14.01 hr •• 

MATTERS UNDER RULE 3n 
(I) NHc:t to help farm .... of A.yal ....... nd 

[Eng/ishj 

Tel.ng.n. region. of Andhr. p ... de.h In 
Httlng up ... In water hIIrve.tlng technique. 
for Irrigation 

SHRI S.P.Y. REDDY (Nandyal): Sir, the fanne ... In 
Andhra Pradesh especially in Rayalaseema and Telangana 

are committing suicides and the numbers are Increasing 
day by day. 

The reuone are not many. The farmers are facing 
drought situation for the last three years. Even though 
rainfall in the area is near normal, the distribution of 
rainfall Is bad and playing havoc. Normally, a crop requires 
four to five rains. The Rain God Is giving three or four 
rains. One or two rains are missing causing heavy 
financial loss. Hence, the farmer requires one or two life 
saving irrigation. 

In order to enable the farmer to have the above 
said irrigation, the farmer should harvest the water and 
store for the needy time. 

The farmers are advised to earmark 10 per cent of 
the land floored by Cudcfapah slabs and collect the 
rainwater in a polyethylene lined/cement lined pit. 

This water can be sprayed by sprinkler-gun to save 
the crop and get full and guaranteed yield. 

MR. CHAIRMAN: Shri AVlar Singh Bhadana. 

... (InltltnJptions) 

{Tl'llnslaHonj 

MR. CHAIRMAN: Just now maHera under Rule 377 
are being discussed. 

... (Inftlnuptions) 

14.02 hr •• 

(At /his s/8gtI Shri ShriclMnd KriplMl III1d SOf17tI olhsr 
honzw, MtII1IbtNs cams lind stood on thtI floor nssr 

the TllbItI.) 

/Enr;ishj 

MR. CHAIRMAN: Please go back to your seats. 

... (InItInupfiOl1lJ) 

(II) Need to undert.ke repair work on the 
N.tlonal Hlghw.y between Paawan Chowk 
.nd M .... rlgh .... rI viii J.....,. In HaJlpur. 
Bihar .nd .Iao atrengthen the bridge. on. 
B.ya .nd Noon rivera 

{Tl'llnslBfionj 

SHRI ALOK KUMAR MEHTA (Samastlpur): Mr. 
Chairman, Sir, road from Paswan Chowk to Musarigharari 
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[Shri Alok Kumar Mehta] 
via Jandaha in Ha;ipur, Bihar, as per my infonnation, 
earlier was under R.E.O. Bihar, was declared as National 
Highways in 2001. However, tlolls road is still in a very 
poor condition. Repair work has not been undertaken on 
it. Also the bridges enroute on two rivera Baya and Noon 
are in dilapidated condition and may callapse at any time. 

Therefore, through you, I request the hon'ble Minister 
to get the said road and bridges repaired by the 
arrangements for permanent construction should be made 
at the earliest. ... (/nfBnuptions) 

{English} 

MR. CHAIRMAN: The remaining Matters under Rule 
377 listed for the day will be treated as laid on the Table 
of the House. 

... (/nlsnuptions) 

(11/) Need to aolve the problems being faced by 
farmers In Farldllbad and Mewat regions In 
Haryana owing to Inadequate Irrigation 
facilities 

{Trans/ation} 

·SHRI AVTAR SINGH BHAOANA (Faridabad): Sir, my 
Constituency, Faridabad and Mewat region under it Is 
facing grave water crisis. This region is neither getting 
water from Agra canal not from Gurgaon canal. Earlier 
water used to be supplied here from Agra Canal. However 
during the last few years the water supply to the canal 
is either completely stopped or released in miniscule 
evently. Consequently the crops and livestock are being 
affected adversely causing a lot of losses due to which 
there is acute resentment among the farmers of the region 
and they are bent upon to destroy the Agra Canal. Hence 
I request the hon. Minister of Water Resources to make 
arrangement for adequate water supply for the Faridabad-
Mewat region and also to Implement the rivers interlinking 
projects of the Union Govemment in the interest of 
Haryana. 

(Iv) Need to take 8teps to atI'eI1gthen the working 
of Co-opendlve Banks In Qujarat 

{English} 

·SHRI DINSHA PATf:L (Kalra): A number of 
cooperative banks In Gujarat have become weakened on 

·Speech was laid on the Table. 

account of Madhupura Coop. Bank going bust. Hundreds 
of busineaaes and industries have gone down to the 
bottom. So have depositors. I urge the Govemment to 
prepare a very comprehensive package to help out the 
victims and to also Strengthen the weakened banks. 

(v) Need to depute a cantral medical tMm to 
visit Andlpettl area of Perlakulam 
Parliamentary Coriatltuency In Tamil Nadu to 
study the dl ...... prevalent there owing to 
unsafe drinking water 

·SHRI J.M. AARON RASHID (Parlyakulam): In my 
Parliamentary constituency Perlakulam No. 25, in AndIpettI 
Sedapattl area of District Theni, Tamil Nadu, the drinking 
water available there is moat unhygienic and unfit for 
consumption. The quantity of fluoride In the water is very 
high with the result that the teeth of young people as 
well as of children get decayed early and the eye sights 
also become weak thus forcing them use spectacles In 
early age. Due to bad condition and high quantity of 
fluoride in the drinking water, the people have to go to 
hili areas of Varasunadu at a distance of 2·3 Krns. to 
fetch drinking water causing lot of hardships to them. 

I request that the Govemment send a team of doctors 
and experts to visit the area and carry out detailed 
Investigation about the disease prevailing there and the 
Central Govemment should make special arrangements 
for providing safe drinking water to the people of the 
area. 

(vi) Need to con8truct embankments on rive,. In 
MaharaJganJ, Uttar Pradeah with • YIaw to 
protect It from flood water of rive,. 
originating from Nepal 

/TmnslsHon} 

·SHRI PANKAJ CHOUDHARY (Maharajganj, U.P.): 
Several rivera Originating from Bihar flow through my 
Constitutuency Maharajganj. However the flood in these 
rivers cause the water to inundate Maharajganj causing 
IOS88S to crops and livestock. If the banks of the rivera 
in Maharajganj are widened and embankments are 
constructed thereon the waters of the rivera orginating 
from Maharajganj can be utilised and Maharajganj can 
be saved from the fury of flood. 

Hence, I request the Government to construct the 
embankment on these rivers immediately and the banks 
of the rivers be widened so that the heavy damage being 
caueed by flood water to Maharajganj could be checked 
and the flood water could be utilised. 

·Speech was treated as laid on the Table. 
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(vii) Need to construct a b,..,... • 8~ and 
four"ane road between Shajllpur and Dewa. 
In Uadhye P,.de.h 

·SHRI THAWAR CHAND GEHLOT (Shajapur): The 
patch of Agra, Mumbai National Highway No. 3 between 
Shajapur and Devas in Madhya Pradesh is in delapldatecl 
condition. The road is extremely narrow and moat of the 
bridges and culverts are extremely narrow and in 
delapidated condition. There are several pits In the roads. 
The repair work was undertaken after repeated requests 
but the road is stili in a bad condition. There isa need 
to make this stretch of highway between Shajapur and 
Devas fourlaned in view of the heavy traffic on road and 
also to construct bypass on Shajapur. I demand from the 
Government to sanction the said work. 

(vIII) Need to upgrade and Improve the condition 
of road betwe_n Suldnda and Dubrl croulng· 
and four-lanlng the road betwHn Panlkolll 
and Barbll In Orl ... a. a part of the ongoing 
National Highway Project In the State 

[English} 

·SHRI ANANTA NAYAK (KeonJhar): Paradip Port 
caters to the hinterland, rich with iron ore and chrome 
ore resources of Orissa, particularty Gandharmardan, Joda, 
Barbll areas and Suklnda valley in that State. The distance 
between Panikoili and Barbil is 190 Kms. and Suklnda to 
Dubri crossing is 42 Kms. Ttlese roads are in a very 
bad shape and require immediate upgradatlon and 
improvement to at least four lane roads. 

The National Highway Authority of India (NHAI) have 
recently decided to enhance the road connectivity to 
Paradip by four laning NH·5A from Chandikhole to 
Paradip. Four laning of NH·5A will not fully satisfy the 
purpose of port connectivity project as the road connecting 
the mines to the National Highway network also need to 
be upgraded so as to provide road connectivity between 
the port and the mines in the hinterlands. 

I request the Govemment that the roads from Suklnda 
to Dubri crossing be upgraded and the ongoing National 
Highway Project from Panikoili to Barbll be made four 
lane. 

(Ix) Need to extend canteen and medleel facliitle. 
to retired employeea of pe,.-military force. 
In the country 

[Translation} 

·SHRI BACHI SINGH RAWAT 'BACHDA' (Almora): 
Uttaranchal is a land of soldiers. A large number of retired 
persons who have served in anny and paramilitary forces 
are living their post retirement lives In several areas of 
Uttaranchal. 

·Speech was treated as laid on the Table. 

During there service the soldiers in the army and 
those serving in parameletary forces get the facilities of 
canteen, free medical facilities and the residence. The 
retired soldiers of the army continue to enjoy the canteen 
and medical facilities even after their retirement but the 
personnels of the paramilitary forces do not get these 
facilities post retirement due to which a feeling of 
discontent is prevailing in the minds of the retired 
personnels of the paramilitary forces due to this 
discrimination. 

I demand the Union Govemment to pay attention in 
this regard and extend the medical and canteen facilities 
to retired employes of paramilitary forces. 

(x) N .. d to amend I.R.D.A. rule. to provide 
In.urance covar to .mall boat owner. In the 
country particularly In Ke,.la 

[English} 

·SHRI ABDUlLAKUTTY (Cannanore): Today I would 
like to call the attention of the House through you on a 
buming Issue regarding insurance cover not being made 
available to the small boat owners. 

Respected Sir, in our country big ships, houses, 
vehicles, etc. are being insured but the small boat owners 
are deprived of the privilege because of lacunae in the 
I.R.D.A. Rules. Even In the earfler BritI8h era people used 
to travel by using these very small boats, .. but now they 
are the lot that are being neglected. 

I, therefore, request the Central Government that the 
rules pertaining to the insurance of boats/ships should 
be amended 80 as to include these small boat ownersl 
flshemen to avail the benefit to Insurance and leed a 
happy life In the years to come. 

(xl) Need to rei .... fund. to the Government of 
Uttar Pradeah tor enabling aettlement of due. 
to sugarcane growera In the State 

/Tl'IlIISI8t1on} 

·SHRIMATI JAYAPARDA (Rampur): The production 
of sugar in the country has been declining over the last 
few years due to which the prices of sugar are Inceaslng 
and the price of sugar has sore to As. 16 per kilogram 
from Rs. 13 per kilogram during the last 6 months. On 
the other hand production i8 al80 decreasing. The 
production of sugar in 2003-2Q04 was 140 lakh tonnas ,. 
vis-a-vis 201 Iakh tonnee In 2002·2003. SimHarty a quantity 
of 5& Iakh tomes of sugar waS pnxIuc5ed In Uttar Pradesh 
In 2002·03 and the production reduced to only 46 lakh 

·Speech was treated as laid on the Table. 
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[Shrimati Jayaprada] 
tonnes in 2003-04 despite Uttar Pradesh being the largest 
sugarcane growing State in the country. The sugarcane 
growing farmer is worst hit due to this mentality of the 
sugar Industry. They have to bear losses both ways. In 
case of surplus crop they have to bum their crops and 
in case of lesser production they have to wait for the 
recovery of there dues from the sugar mills. Hundreds of 
crores of money of the sugarcane growing farmers Is 
outstanding against the sugar mills even today. 

Hence I urge upon the Govemment to release an 
amount of 522 crores rupees for Uttar Pradesh for 
enabling sugar mills to settle the dues of sugarcane 
growers. 

(xII) Need to ensure proper functioning of 
telephone services In a.nd. .nd Fatehpur 
districts of Uttar Pradesh 

"SHRI MAHENDRA PRASAD NISHAD (Fatehpur): 
Most of the telephone exchanges of the telecommunication 
sub-centers Fatehpur, Khokredu, Asodhar, Therianv, LalloIi, 
Bindaki, Gajipur, Hussainganj in my Constituency district 
Fatehpur and TIndwari, Chilla, Pilani, Jaspura, Matoudh 
of district Banda in Uttar Pradesh remain out of order 
most of the time due to which the activities of the people 
are adversely affected In these two districts. The life of 
the business class and the daily life of the people has 
been affecte~ worse. The condition in district Fatehpur is 
so dismal that in case of the cut down for electric supply 
communications remain stranded for hours together. 

Hence, I demands from the hon. Minister of 
Communications to ensure proper functioning of telephone 
services in Banda and Fatehpur districts of Uttar Pradesh 
and take necessary action in regard thereto so that the 
common man could be benefited of the telephone 
services. 

(xIII) Need to conduct a fresh survey to ...... 
the viability of constructulng a r.1I line 
between Puna .nd N •• 1k In Ueharashtr. 

/English} 

·SHRI SHIVAJI ADHALRAO PATIL (Khed): The 
survey for construction of railway line between Pune and 
Nasik wu carried out in 2001 for about 265 kms. long 
line and an amount of As. 1044 crore was spent on this 
survey. But the work on the project has not commenced 
till date. The survey team has projected a wrong route of 
this line and In their report It has been recommended 

"Speech was laid on the Table. 

that this line has negative ROA. Thus, this line was 
deferred. Sir, I request the Railway Minister, to give 
personal attention to this demand as the same would go 
a long way in promoting industrial development, faclJltattng 
transportation of agricultural products from my area. There 
are many sugar factories In the area and trading of onions 
and potatoes takes place on a large scale In this area. 
Opening of these new routes will help them Imrneneely 
in transportation of their products to other parts of the 
country as well as exporting to foreign countries. This 
new line will also be beneficial for pilgrims visiting 
Lenyadri, a revered pilgrim centre in the vicinity. 

I request, Hon'bla Minister of Railways to consider 
the demand once again and border for conducting fresh 
survey. 

(xlv) Need to include the propoul for • T .... 
Project In Chandoll Wild Ute Sanctuary In 
the Tenth Five YMr PIIIn 

·SHRI SHRINIWAS DADASAHEB PATIL (Karad): 
Chandoli Wild Ufe Sanctuary divides the low lying Konkan 
area and the Plains of western Maharashtra. The 
Sanctuary is surrounded by dense forest. Due to natural 
High HiH Barrier on westem slc:le and water bodies and 
ensa forest on Eastem aide of sanctuary the area Is 
best suited for tiger project. 

Wild IHe census made by Kolhapur Division office 
has shown presence of three tigers In the areL There Is 
no human settlement In the forest. The then Minister of 
Environment, Shrl T.R. BaJu had auurad to consider and 
include the proposal of tiger project In Chando" Sanctuary 
in Tenth Five Year Plan. 

I request the Govemment of India to please include 
Tiger Project in the Tenth Plan as asaurad by the then 
Minister of Environment and Forests. 

(xv) Need to set up .n H.P.T. centre In AJ8ddhp 
Hili Station In Purull. dl ..... ct, Weet Bengal 

SHRI BIR SINGH MAHATO (Purulta): A large number 
of Bengali speaking people of Purulta In West Bengal, 
Seraikela and Ranchl dlstricta of Jharkhand do not have 
the privilege to hear and witne.. the Bengali T.V. 
Programme. A low power transmitter centre has been set 
up at Baghmundi In the district of Purulia to cater the 
Bengali speaking people. This centre is unable to cover 
the vast area. 

A proposal was given to set up a high power 
transmission centre at Ajaddhya In Baghmundi P.S. in 
Purulla district. 

·Speech was laid on the Tabie. 
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I urge upon the Central Government to set up a 
HPT in Ajaddhya Hill Station in the district of Purulla In 
West Bengal. 

MR. CHAIRMAN: Now, we will go to the next Item, 
Discussion on the Railway Budget. 

'" (InItI/'fUPIkJns) 

MA. CHAIRMAN: Now, the House stands adjoumed 
to meet again at 3 p.m. 

14.04 hr.. 

15.00 hr •. 

ThB Lo/( Sabha thtIn adjoumtld tNl 
FifttNIn of 1M C/oat 

[MR. SPEAKER in IhtI Chail) 

{Translation} 

SHRI ANA NT GANGARAM GEETE (Ratnagiri): Mr. 
Speaker, Sir, please ask the hon. Prime Minister to give 
a statement regarding the situation that has emerged due 
to drought in Maharashtra. ... (Intsrruptions) 

15.01 hr •• 

At this sta!Jtl, Shti Shliclland Kriplani and SOIT1tI 

olhtlr han. MfII1'7btIfS CBmtI and stood on thtI 
Boor nsar IhtI Tab/B. 

MA. SPEAKER: This is not the place to speak. 
Please go back to your seats and speak from there. I 
will allow you to speak. 

... llnttlfTUplions) 

MA. SPEAKER: Pleae go back to your seats and 
speak from there. 

... (IntBrrupIions) 

SHRI ANANT GANGARAM GEETE: Mr. Speaker, Sir, 
the hon. Prime Minister should give a statement about 
drought. ... (Inftlrruptions) 

/EngIi8h} 

MR. SPEAKER: Please respect the Chair atIeut. I· 
am requesting you to please go to your seats. Please go 
to yuor 888ts. 

. .. (lnltlmtpIIons) 

MR. SPEAKER: Discussion on the Railway Budget 
is also a very important matter. 

{T11Jns/ation} 

SHRI ANANT GANGARAM GEETE: Mr. Speaker, Sir, 
entire Maharashtra is in grip of drought. ... lln/tJmJplkJnll) 

MR. SPEAKER: We would show this film to the entire 
country. 

... (Inttmuptions) 

MR. SPEAKER: I am requesting you with folded 
hands since moming that I would give opportunity to 
everybody. 

... (In/tJmJpIkJnII) 

MR. SPEAKER: I have allotted time to Geete Ji and 
Rasa Singh Rawat Ji and you are not allowing them to 
speak. Is this the place to apeak? 

... (Inltlrruptions) 

MR. SPEAKER: I do not know whether the Prime 
Minister would come or not. 

/EngIish} 

It Is for them to decide. 

... (Intsnuplion$) 

{Tl1Jnslation} 

MR. SPEAKER: I sympathise with you • 

... (InltlrrupIitJns) 

MR. SPEAKER: I sympathise with you. 

... (/nItInupIIon6) 

MR. SPEAKER: Please go back to your 8eats. This 
is useles. Please go back to your seats. I wiH allow you 
to speak. 

... (Inltlnuptions) 
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/English] 

MR. SPEAKER: I cannot dictate to Government. 

... (InItIl'I'IIfJIion$) 

MR. SPEAKER: I sympathise with you. Pleue go 
back to your seats. 

... (Int.trupIion$) 

{Translation} 

MR. SPEAKER: He want allow to apeak about 
Rajasthan. 

MR. SPEAKER: You want to draw the attention of 
the Government, I know. 

... (InllllTllplions) 

/English] 

MR. SPEAKER: H you had cooperated with me 
would have done it. 

... (Int.trupIion$) 

{Translationj 

MR. SPEAKER: Please go back to your seats flm. 

... (Inlllnuplions) 

{Englishj 

MR. SPEAKER: I will most eamestly request you to 
cooperate with the Chair. 

... (Inttmuptlons) 

{Transl8tion} 

MR. SPEAKER: Please go back to your seats . 

... (lntemJptions) 

MR. SPEAKER: Senior Ministers are aIlting here. You 
belong to the Houae. Please speak from your seats. 
Please go back to your seats. Rasa· Singh Rawat Ji you 
want to speak or not? 

... (InlslTIIpIions) 

[English] 

MR. SPEAKER: I am repeatedly reque.tlng my 
friends. I will give full opportunity. Shrl Anant Gangaram 
Geete has already spoken. I wanted to give a chance to 
hon. Members from Rajasthan. Pleue allow the House 
to function. 

. .. (Inlsnuptlons) 

MR. SPEAKER: Senior MlnIaterB are here. They will 
decide. 

... (Int.trupIion$) 

MR. SPEAKER: Do not follow their bad example. 
Prof. Rasa Singh Rawat, do you want to apeak or not? 

. .. (Int.trupIion$) 

MR. SPEAKER: Please go to your seats. I wKI not 
adjourn the HOL88. Why are you ahouting? You can carry 
on til six o'clock. I cannot ask the Govemment to respond 
unlesa you go back to your s .. ta. 

... (Inttmuptlons) 

MR. SPEAKER: Now, the House wiH take up 'Further 
General Discuasion on the Budget (Railway) for 2004-
05.' 

... (InfsfTl/ptions) 

MR. SPEAKER: If the hon. Members have written 
speeches. please lay them on the Table of the House. 

... (Intsl'1Uplions) 

MR. SPEAKER: Those hon. Members, who are 
having written speeches can lay them on the Table of 
the House. 

... (Intsnupt/tJns) 

{TrsnsIIdionJ 

MR. SPEAKER: Your work has been done. I will 
give opportunity to everybody to speak. Please go back 
to your ... ta. 

... (InftmupIitJns) 
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MR. SPEAKER: Rrst you go back to your Mats. 
Why do not you go to your seats. What is the matter? 

... (1nMmJpt/tJn$) 

{English} 

MR. SPEAKER: Pie ... go to your aNts. 

... (InlBnuptions) 

MR. SPEAKER: I have requeated the hon. Minilter 
of Parliamentary Affairs to speak. Are you prepared to 
listen to him or not? 

... (InlBlTIIpIions) 

MR. SPEAKER: The hon. Miniater ia making a 
statement. 

... (lnlBnupIIons) 

MR. SPEAKER: You have to go to your seats. 

... (InIBnuptIons) 

/Transllltion} 

SH.BI ANANT GANGARAM GEETE: Hon. Prime 
Minister should give reply to this. . .. (InltlmJplit:Jn$) 

(English} 

MR. SPEAKER: You cannot dictate. I have requested 
him. You hear what he says. 

... (InlBnupIions) 

MR. SPEAKER: Pie ... listen to him. 

... (lnIBnuptions) 

MR. SPEAKER: You go to your seats. Do not hold 
the House to ransom. 

... (InlBmJptions) 

/Translation} 

THE MINISTER OF PARLIAMENTARY AFFAIRS AND 
MINISTER OF URBAN DEVELOPMENT (SHRI GHULAM 
NABI AZAD): You will be able to Haten . ... {lnItImIpIions) 
My voice is quite loud, you can hear me. . .. (In/tIm.pIions) 

/En(IIIsh} 

MR. SPEAKER: Young man, do not get misled by 
them. Please go to your seat. 

... (InltlmJpllons) 

/T""'/ion/ 

MR. SPEAKER: You should speak from your seat. 

.•• (lnItImJpIiatrs) 

[English/ 

MA. SPEAKER: You should be responsible. You 
should speak from your seat. This la not the place. Who 
had told you this? 

. .. (/nIwruption$) 

MR. SPEAKER: I have given you the opportunity to 
apeak about Rajasthan . 

•.. (InItImJpIiatrs) 

SEVERAL HON. MEMBERS: We have not been 
allowed to apeak. ... (In~) 

MR. SPEAKER: Who stopped you? These people 
stopped you from speaking. I can not help. 

... (Inltlnupl/tlnsj 

[English/ 

MR. SPEAKER: I have called Shri Gaeta. I have 
given you an opportunity . 

... (/nIwruption$) 

MR. SPEAKER: Please sit down . 

... (Inltlnupt/t1n8) 

[English/ 

MR. SPEAKER: You go to your Hat. I will control. 

... (InlBmlplitJn$) 
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MR. SPEAKER: Please sit down. What is aU this? 

... (/nIflmlpliDns) 

MR. SPEAKER: Young man, you go to your seat 
please. Do not do this. 

... (Interruptions) 

{Translation} 

MR. SPEAKER: Please go back to your seats. Why 
are you shouting? 

... (Inttlrruplions) 

{English} 

MR. SPEAKER: You behave yourseH, first. 

... (Interruptions) 

15.22 hr •• 

(A/this stagB, Shn" Chandrakant Khllitrl and stlVfHlll 
othtlr hon. MemIHH:s went bscIr to their SBIJiS.) 

{Translation} 

SHRI GHULAM NABI AZAD: Mr. Speaker, Sir, we 
have two issues before us. My colleagues from Other 
side want to discuss the same iBaue which my friends 
from this side want to discuss. The whole House wants 
to discuss the same Issue, It is not that only one side 
wants to discuss it. ... (Interruptions) Now the question is 
whether you want to do so with noise or discuss the 
issue peacefully. .,. (InfllmJptions) 

Mr. Speaker, Sir, one issue relates to the discussion 
about water problem in Rajasthan. Hon. Prime Minister 
has given a statement on this issue in Rajya Sabha at 
2'0 clock. after that he wanted to give a statement here 
but House was adjourned till 3'clock so he could not do 
so. He will come here at 3.30 p.m. and give a statement. 
As far as the issue of farmers of Maharasl'ltra and drought 
there is concerned, entire Maharashtra is in the grip of 
drought, though the entire country has been affected by 
drought but the hon. Members have been particularly 
discussing the situation in Ma'harashtra since morning. 
We all, be it from the side . ... (Intsrruplions) 

/EfIIIish} 

SHRI BIKRAM KESHARI DEO (Kalahandi): Sir, we 
want hon. Prime Minister to give statement on the drought 
conditions prevailing in the whole country and Orissa, in 
particular. . .. (IntBnupIions) 

MR. SPEAKER: Please sit down final. Let us behave 
In a responsible manner. 

.. , (Interruptions) 

{Trans/stion} 

MR. SPEAKER: What Is the matter? 

... (Inltlnuptlons) 

SHRI GHULAM NABI AZAD: You have not let the 
House function since moming. . .. (Intenuptlons) you did 
not understand. I said that drought has affected the whole 
country. I said that my colleagues from Maharashtra are 
gebing agitated since morning. The whole country has 
been affected, and all the hon. Membana from both the 
sides are concemed about It, entire nation is concerned. 
Respecting your feeling and the feeling of the entire 
House, the Govemment would give a statement In this 
regard in one or two days. ... (IntBlTIJfJtions) 

SHRI CHANDAAKANT KHAIAE (Aurangabad, 
Maharashtra): The Hon. Prime Minister should give reply 
in this regard . ... (lntelTlJfJlions) 

SHRI GHULAM NAB I AZAD: The Prime Minister is a 
part of the Govemment. ... (Inttmuptions) 

SHRI ANANT GANGAAAM GEETE: The hon. Prime 
Minister should give a statement about the situation of 
drought In Maharashtra. ... (Inhlrruptionsj 

SHRI GHULAM NABI AZAD: The Govemment would 
give a statement within a day or two. ... (InltlmJplions) 

(Engllshj 

MFt SPEAKER: At 3.30 p.m., the Prime Minister will 
be coming. 

... (Intenuptions) 

{T""tion} 

SHRI ANANT GANGARAM GEETE: We cannot 
tolerate the attitude of the Government towards 
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Maharalhtra that gives 0" third revenue to the country. 
..• (II'IIrIrnIpIions) It is a mockery with ten crore people of 
Maharuhtra. ... (InlsnuptkJns) 

/English/ 

MR. SPEAKER: You pIeue wait. 

... (IntBrruplions) 

/Translation/ 

SHRI ANANT GANGARAM GEETE: Maharashtre • 
affected by the droug~. . .. (/nIwnJptIons) The farmers are 
suffering from drought and the Prime Minister is not giving 
statement in the House. ... (InfBmJptions) can the hon. 
Prime Minister not give statement In the House. It is the 
mockery with the ten crore people of Maharashtra. 
... (Inftlrruptions) The Govemment are not allocating funds 
to Maharashtra that is providing one third revenue. Instead 
the Government have announced to allocate Rs. 3 
thousand crore to Bihar. ... (/nftlrrUptions) The Govemment 
may allocate funds to other States also but it should not 
neglect Mahareshtra which is providing revenue to the 
country. The Govemment will r8ce1ve revenues only when 
it is provided by Mahareshtra. ... (Inftlrruptions) We are 
not opposing the Govemment rather I am submitting that 
funds should be given to Maharashtra also. If Maharashtra 
survives then the Government will also get revenue . 
... (IntBrruptions) Maharashtra should be survived that gives 
one third of the total revenue. I am not against the 
Government, I am not opposing anyone .... (InftJ/'nplions) 
You please listen. The economic package has been 
provided to them. ... (Interruptions) 

/English/ 

MR. SPEAKER: Two of the leaders are speaking 
togetherl 

/Translation/ 

SHRI GHULAM NABI AZAD: The Government have 
already given a package of Rs. 500 crore In the first 
month of the formation of the Government. Rs. 200 crore 
in cash and food grains of Rs. 300 crore was given. I do 
not say that it is sufficient, however, it is equally wrong 
to say that the Government did not do anything. 
'" (Interruptions) 

MR. SPEAKER: Okay. 

... (Inlsrruptlons) 

/Translation/ 

SHRI ANANT GANGARAM GEETE: The House is 
being misguided in this regard. The Hon. Prime Minister 
should give statement in the House. Mr. Speaker, Sir, my 
request to you •. ... (lnlsrruptiof18) 

SHRI CHANDRAKANT KHAIRE: Not even a single 
paisa has been given to Maharashtra. ... (Inlsrruplions) 

/Erpish/ 

MR. SPEAKER: What are you doing? Are you serving 
your State? Shrl Anant Gangaram Geete, you are not 
serving your State. 

... (Inlsrruplions) 

/T,.nslatlon/ 

SHRI ANANT GANGARAM GEETE: I am not against 
anyone, the Govemment may allocate funda to every 
State. However, I am talking about Maharashtra. I do not 
oppose any one. Mr. Speaker, Sir, I am not against 
anyone. The Government may help anyone. 

/E/I(//ish/ 

MR. SPEAKER: Please sit down. 

... (Inlsrruptions) 

/T,.nslatlon} 

SHRI ANANT GANGARAM GEETE: I am not against 
them. However, Maharashtra that provides one third 
revenue. ... (InffImIptIons) 

SHRI GHULAM NABI AZAD: The hon'ble Prim. 
Minister is going to give statement. ... (Inlsrruptlons) 

MR. SPEAKER: Whom would you listen? 

/Eng/ish} 

MR. SPEAKER: Please sit down. 

... (Interruptions) 

MR. SPEAKER: Tell me 88 to whom should I listen 
to? 

... (Inlsrruplions) 
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fTmnslah"on} 

SHRI ANANT GANGARAM GEETE: I am not teHlng 
that the Government should not give them . ... (lnIrH1I.pIit1ns) 

MR. .sPEAKER: I am telling you why do you not 
listen to me. Geete ji you please listen. 

... (Inlsnuptions) 

{English} 

MR. SPEAKER: You please sit down. 

... (Intsnuptions) 

fTmns/ah"on} 

MR. SPEAKER: You please sit down. You are not 
speaker. 

{English} 

SHRI SARVEY SATYANARAYANA (Siddlpet): Mr. 
Speaker, Sir, let the whole country come to know as to 
how they are disturbing the proceedings of this august 
House. ... (IntsmJpliDns) 

MR. SPEAKER: Please sit down. I would not allow 
super-speakers. Let It be understood very clearly. 

... (Intsnuptions) 

MR. SPEAKER: It is for me to control this HOUle, 
and not you. So, please behave. 

... (lnlsnuplions) 

MR. SPEAKER: Please, I would request you all to 
please go back to your respective seats . 

... (lnlsmJpliDns) 

MR. SPEAKER: So far as the Maharuhtra luue is 
concemad. 

... (InltJnupIions) 

PROF. MAHADEORAO SHIWANKAR (Chlmur): Mr. 
Speaker, Sir, I am on a point of information. 

MR. SPEAKER: No. There Is no point of order. There 
is no bUSiness, only disorder here In the House. So, 
please take your seat. 

... (Intsnuptions) 

KUMARI MAMATA BANERJEE (C8Icutta South): Mr. 
Speaker, Sir, you have just asked the hon. Members to 
lay their written speeches with regard to the RaIlway 
Budget discus8ion . ... (InttJrn.pIions) It IM8I18 that bualneu 
of the House is being conducted. . .. (InltlmJption$) 

MR. SPEAKER: So far .. the Maharl8htra issue Is 
concerned . 

... (InMnuptions) 

MR. SPEAKER: Please listen to me. 

...(Intsnuptions) 

MR. SPEAKER: What is this House becoming? 

... (Inltlnuplions) 

MR. SPEAKER: As regards the Rajaethan issue, It 
has been alated by the hon. Minister that the hon. Prime 
Mlnlater is to make a Statement soon. 

So far as the Maharashtra luue is concerned, the 
Govemment has stated that within one or two days, they 
will make • Statement. The hon. Minister has not 
committed as to who will be making • Statement with 
regard to this lsaue. 

... (InlsfTuption6) 

MR. SPEAKER: You have made a request, and now 
it is entirely for the Govemment to decide on that account. 

Therefore, you will get a statement. Do not anticipate 
anything. 

SHRI ANANT GANGARAM GEETE: Mr. Speaker, Sir, 
you please give me one minute. I am not demanding 
that hon'ble Prime Minister should give statement just 
now. I would like to submit that tha condition of 
Maharuhtr. is very bad. Maharashtra that provides one 
third revenue Is in the grip of drought and the State 
Government has demanded for Re. 1700 crore for the 
welfare of seven crore farmers of Maharashtra. I would 
like that the hon. Prime Minister should give statement in 
this regard in the House. I am not asking that he should 
give statement just now, he may give statement tomorrow 
but the Prime Minister must give statement. If the Prime 
Minister does not Intend to give statement in regard 
to Mahar.shtra then its means that there i. step-
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motherly treatment of the Government towards 
Maharashtra. ... (Inltlnuplions) 

{English} 

MR. SPEAKER: Why do you anticipate? Let the 
Govemment decide. Are you prepared to walt for a day 
or two? Shri Prabhunath Singh. what do you want to 
say? Shri Geete please sit down. We have important 
busine88 to take up. 

{Tl'llnsIBHon} 

SHRI ANA NT GANGARAM GEETE: Mr. Speaker. Sir. 
my demand is not unjustified . ... (Intenuplions) 

MR. SPEAKER: Gaete jl you please sit down. 

... (Intenuplions) 

SHRI PRABHUNATH SINGH (Maharajganj. Bihar): Mr. 
Speaker. Sir. I would like to submit you that there Is 
disturbance in the House since morning. Shri Anant 
Gangaram Geete ji was telling that Rs. 3225 crore has 
been given to Bihar but Maharashtra did not get. I would 
like to submit to Shri Anant Gangaram Geete jl that he 
may take entire funds for Maharashtra from the Central 
Govemment. we do not have objection to that however 
two days back we had raised a question in the House. 
Shri Nitish Kumar had also raised the same issue that a 
sum of Rs. 3225 crore has been provided to Bihar but 
it is an injustice to Bihar. We want clarification from the 
Minister of Finance in this regard. Till now the Minister of 
Finance has not given any clarification. Time and again 
it is being propagated through the House that As. 3225 
erore has been provided to Bihar. ... (Inltlrruptions) Such 
thing should not be propagated . ... (Inltlrruptions) I would 
like to submit that the hon. Minister of Finance should 
clarify in the House whether Rs. 3225 crore h.. been 
given to Bihar as an additional funds or it Is part of the 
Rs. 4 thousand erore that was sanctioned earlier so that 
the doubt in the mind of people of Bihar could be 
removed. ... (Inltlrruptlons) 

{Eng/ish} 

MR. SPEAKER: It is on record. Now. we come to 
the Railway Budget. I give the floor to Shri Hernial Murrnu. 

15.32 hr •• 

(At this stags, Shri Anant Gsngsl'llm GHM 6IId SOmtl 
other hon. MtImbtIn; CBITItfI and stood on ",. IIoor 

nMr the Table.) 

... (Interruptions) 

MR. SPEAKER: What can I do? I have requested 
him and he made a statement. 

... (ltWnupIions) 

MR. SPEAKER: I said that they would make a 
statement. What more do you want? 

... (InItImJptions) 

/T""'/Ion} 

MR. SPEAKER: I did not tell the Prime Mlnlater. They 
will decide .. to who will give statement. 

.., (/nMm.ipIftJns) 

MR. SPEAKER: How will he come at half put three. 
Will he come to sit here. 

... (InItImJptions) 

MR. SPEAKER: I did not speak. They spoke. 

... (InItImJptions) 

{English} 

MR. SPEAKER: That Is for him. I am not his agent. 
It Is for the Prime Minister. Very wetl. If you do not want 
the House to run. let the people know that. 

... (ltWnupIions) 

MR. SPEAKER: If the Prime Minister comes, I wlH 
allow him. 

... (/nIwnJpIIfJns) 

MR. SPEAKER: I called him, I have requested him. 
and he .. made a Itatement. You cannot dictate; nobody 
can dictate to me. I cannot be dictated. 

... (InlllrtUpIIons) 

SHRI KHARABELA SWAIN (Baluore): It Is already 
3.30 p.m. Where Is the Prime Minister, SIr? You have to 
protect the rights of the Members of Parliament. 

MR. SPEAKER: I have no duty to protect the rights 
of those Members who defy the Chair deliberately. 



443 JULY 13, 2004 

SHRI KHARABELA SWAIN: Nobody is defying you, 
Sir. 

MR. SPEAKER: You are defying me. With folded 
hands. I am requesting, since moming, the hon. Members 
to cooperate with the Chair. I have called the hon. 
members and given them the opportunity to speak. I 
cannot dictate to the Prime Minister. It is for them to 
decide. 

... (Interruptions) 

SHRI KHARABELA SWAIN: He made a categorical 
assurance. . .. (Interruptions) 

MA. SPEAKER: Please go back to your seats. The 
Prime Minister is here. Please go back to your seats. 

... (Inf6nuptions) 

MR. SPEAKER: Go to your seats please, before the 
House can run property. 

/Translationj 

SHRI RAMDAS BANDU ATHAWALE (Pandharpur): 
Mr. Speaker, Sir, all this drama is for election . 
... (Intenuptions) 

{Englishj 

SHRI ANANTH KUMAR (Bangalore South): Sir,.when 
the Prime Minister is giving a statement on Rajasthan, 
he can be giving a statement on Maharashtra also. 
... (Interruptions) That is also important. It relates to the 
farmers of Maharashtra . ... (Interruptions) 

MR. SPEAKER: Please go to your seats. Some 
semblance of order in this House should be there. The 
Prime Minister has come to make a statement. Will you 
not allow the Prime Minister to make a statement in the 
House? This is not the way to behave in the House. You 
cannot dictate terms to the House. I would not be a 
party to this. You have not been cooperating with the 
Chair since morning. I have given you full opportunity. I 
have given full opportunity to you going out of the way. 
Do not teach me. 

Now, Mr. Prime Minister. 

THE PRIME MINISTER (D,A. MANMOHAN SINGH): 
Mr. Speaker, Sir. ... (Interruptions) 

/TI1II1Mlionj 

SHRI PRABHUNATH SINGH: Mr. Speaker, Sir, the 
House is not in order. How can the Prime Minister made 
statement. Please instal some discipline in the House 
first. ... (InteffllPl/ons) 

{Engl/$hj 

MR. SPEAKER: I want the country to 8.. how the 
House is running. When the Prime Minister of the country 
wants to make a statement, let the people see what is 
happening. 

... (Intenuptions) 

MA. SPEAKER: Shri Geete, Is this the responsibility 
you are showing? You are the leader of an important 
party. Please go to your seat. 

... (Inftlrruptlons) 

MR. SPEAKER: I cannot alCtate to the Prime Minister. 

... (Intenuptions) 

MR. SPEAKER: Please go to your seats. 

, .. (Intsnuptions) 

MR. SPEAKER: Nothing said from the Well of the 
Houae wiH be recorded. UnI ... the han. Members speak 
from their &eats, nothing will be recorded. Nothing stated 
in the WeH should be recorded. 

Please go back to your seat, your lIalement will be 
recorded. Why are you standing here when I am 
repeatedly requesting you to go back? 

15.38 hr •• 

(At this sfllg6, SlId Ananl GIlI1fI81W11 GHftI and somtJ 
other lion. MtIfTIbtmJ WfIfII bsck to IhBIr SMIs.) 

... (InltlnupIions) 

SHRI CHANDRAKANT KHAIRE: If statement is not 
made about Maharashtra then we would come back again, 
. .. (Inltlnuptions) 

MR. SPEAKER: What is the use of threatlng. Please 
do not threaten. 
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{English} 

Do not threaten. This is the Parliament of India. 

... (lnIsmJpIions) 

MR. SPEAKER: Okay, I will make some observation. 
Please sit down. 

'" (/nlflrnlplions) 

fTransllltion} 

SHRI ANANT GANGA RAM GEETE: I am saying that 
hon. Prime Minister should make a statement about 
Maharashtra in the House . ... (Inftlrrupfions) I am not 
saying that It should be given now. It can be given 
tomorrow, day after tomorrow or any time . .•• (lnlBrn.plions) 

MR. SPEAKER: Your point has been recorded. He 
has listened. Now plese sit down. 

[English} 

Let us show some respect. 

... (Inltlnuplions) 

/Translation} 

SHRI ANANT GANGA RAM GEETE: Alright, we will 
come and sit in the well again. . .. (Intsnupfions) 

15.40 hr •• 

(AI this s/agtl. Shfi Ananl Gangaram GtHI/tI and Somtl 

olhtlr hon. MtImbtInJ CIImtI lind SlIt on thtI floor fNlSr 
thtI Tabltl.) 

... (Inftlnuptions) 

[Eng/ish} 

MR. SPEAKER: He had not denied. There will be 
an opportunity to make 80me observation. Do not hold 
the House to ransom. 

... (InftlrrupHons) 

/Translalion} 

MR. SPEAKER: Please alt down. PleaH go back to 
your seats. 

... (InltlrrupHons) 

{English} 

MR. SPEAKER: Go to your seats. Please sit down . 

Please take your seats. 

. .. (Inttmupllons) 

/English} 

MR. SPEAKER: Shri Ram Kripal Yadav, go to your 
seat please and keep quiet. I have not caUed anyone of 
you to apeak. 

... (Intsnuptions) 

MR. SPEAKER: Dr. M. Jagannath, go to your seat. 
What is this? Everybody is speaking from the Well of the 
House. You are the leader of the party, please go to 
your Hat. I have made another request. I have allowed 
Shri Gaeta and he has made his request. Now, let us 
hear the hon. Prime Minister. 

. .. (InftlrrupHons) 

MR. SPEAKER: What are your talking? You sit down. 
This is not the way to behave in Parliament. 

rrfBnslation} 

MR. SPEAKER: Please go back to your seats. 

. .. (Inftlnuplions) 

/English} 

MR. SPEAKER: If everybody ignores the Chair and 
defy the Chair, then the House be wound up. Let the 
people of this country decide as to what should happen. 
I am again requesting you to please keep quiet. This is 
probably the umpteenth time that I am requesting you 
with folded hands. This is an Important issue. I have 
already allowed some hon. Members to speak. I have 
also called other hon. Members to speak but the hon. 
Members in the Opposition are not allowing them to 
speak. The Prime Minister has come to make a statement 
on one of the important issues. On another important 
issue, you have made your request to the hon. Prime 
Minister. Please wait. I also want to make some 
obHrvation. 00 you not want the House to run? Is 
Rajasthan issue not important? 

... (InltlnuptIons) 
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MR. SPEAKER: Yours is also an Important issue. 

... (In~} 

MR. SPEAKER: I have never said that. I have called 
first Shri Anant Geete and requested him. 

15.43 hr •. 

(AI this sls/J8. Shri Ansnl Gsngarsm GHts and Somtl 
other hon. MembtNs wenl bIIcIr /0 IhtIir SS81s.) 

/Transllllion/ 

MR. SPEAKER: What are you people doing? 

... (InlBnupIions) 

{English/ 

MR. SPEAKER: You are all responsible Members of 
Parliament. People have elected you to represent them. 
I am trying to see that the House runs propoerty. Please 
cooperate with the Chair. I request the Leader of the 
House to kindly see. Please pay proper respect to the 
Prime Minister of this country. 

SHRI RAMOAS BANOU ATHAWALE: We have come 
to cooperate with you. Sir. 

MR. SPEAKER: By keeping quietI 

15.44 hr •. 

STATEMENT BY PRIME MINISTER 

Finding Solution to the a._ on .harlng of w.tera 
between S .... 

{English/ 

THE PRIME MINISTER (DR. MANMOHAN SINGH): 
Mr. Speaker. Sir. I would like to inform the Houee that 
the Central Govemment shares the concems expreased 
regarding the latest developments pertaining to the sharing 
of waters between the States concemed. We have to 
find the lasting solution to resolving this matter protecting 
the unity and Integrity of the country and the intereats of 
the States concemed. 

I have. therefore, invited the·Chief Ministers of Punjab, 
Haryana. Rajasthan and Himachal Pradesh for a 

discussion to find an amtcable so/ution to this problem. 
The Leaders of the Opposition of both the HOU888 a/so 
called on me this moming and while expreasing their 
grave concem U8Urad me. their full support In reeoIving 
the Issues • ... (Inftlnuplions) 

MR. SPEAKER: Satisfied. 

. .• (1ntwnJpIIons) 

MR. SPEAKER: Hon. Members, please walt for my 
observation. 

{T/7Ins/aHonJ 

SHRI MOHAN RAWALE (Mumbal, South.Central): 
Maharashtra Is not mentioned In It. . .. (/ntsmJpllons) 

[Engl/$h/ 

MR. SPEAKER: You are only concemed about 
Maharashtra. I am equally concemed about Maharashtra. 
It is an Important part of the country. Every part of the 
country is to be looked into. 

The hon. Minister of Parliamentary Affairs has aI .... dy 
assured the House that within a day or two a statement 
would be made on the Maharashtra situation. 

... (/nItImJptions) 

/Trsns/aIionJ 

SHRI MOHAN RAWALE: Hon. Prime Minister 18 hera. 
... (1ntwnJpIIons) 

IEII(JIIsh/ 

MR. SPEAKER: Shri R.w.'e, you promised me 
something and are doing something else. 

... (hDnuptIons) 

MR. SPEAKER: The hon. Prime Mlnilter Is here, the 
Leader of the House Is he... and the hon. Minister of 
Parliamentary Aff.lrs is also he .... 

You have heard the concerns of the Members. It Is 
entirely for you to decide about their request. You may 
take such action as you think best. But the expression of 
their view has been there. It Is entirely for you to decide. 
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DR. MANMOHAN SINGH: Mr. Speaker, Sir, we are 
very keen that this House should run smoothly. I have 
great respect for the sentiments expressed by the hon. 
Members, and I may assure them that I will myself make 
a statement, but I need some time to study the issue. 
... (Inlsrruplions) 

SHRI MOHAN RAWALE: Is it regarding Maharashtra? 

[Trsnslalion} 

MR. SPEAKER: Yes, Maharashtra has been 
discussed. 

{English} 

THE MINISTER OF DEFENCE (SHRI PRANAB 
MUKHERJEE): Sir, I would just like to make a submission. 
If the hon. Members had told us that they wanted this 
statement only from the Prime Minister, there was no 
need to waste the time since moming. Since morning, I 
am present here and all of them were speaking together. 
I frankly admit that I was unable to make any head or 
tail of what they wanted. ... (In/tJrrup/ions) 

MR. SPEAKER: 1 hope, you sympathise with the 
Chair. 

... (In/srruplions) 

MR. SPEAKER: The hon. Prime Minister has assured 
that he would make a statement. But before that he 
wants to study the matter properly. 

[Translalion} 

PROF. VIJAY KUMAR MAlHOTRA (South Deihl): The 
statement of Shri Pranab Mukherjee is not right. It has 
been decided In the morning itl8lf . ... (lntmnJplions) 

[English} 

MR. SPEAKER: Prof. Malhotra, your observation has 
been recorded. 

SHRI PRANAB MUKHERJEE: As the Leader of the 
House, I expect that I would get a notice from the leaders 
of the Opposition . ... (In/tJrruplions) 

PROF. VIJAY KUMAR MALHOTRA: Right from the 
moming we have been asking that the Prime Minister 
should make a statement. . .. (InltmUplions) 

MR. SPEAKER: Okey, every issue hal been 
satistactorRy resolved. 

snd 
OtJmands tof Grsnls on sccoun/ (Rsilwsys) 2004.fJ5 

[Trsnslslion} 

SHRI CHANDRAKANT KHAIRE (Aurangabad, 
Maharashtra): Our leader is also here. He had said so. 

[Eng/ish} 

MR. SPEAKER: All hon. Members are keenly 
interested to discuss the Railway Budget also. Now, these 
two issues have been resolved today for the time being, 
I hope. 

... (In/tJrrup/lons) 

PROF. VIJAY KUMAR MALHOTRA: Sir, we cannot 
give him the notice straightaway. The notices should go 
through you. ... (InltJnvp/Ions) 

SHRI PRANAB MUKHERJEE: No notice was received 
by us. If we had received this, we would have responded 
immediately. 

MR. SPEAKER: Very well. 

... (InltJnupIions) 

[Trsnslslion} 

You are not happy even when your demand has 
been accepted. You can not put up a new demand every 
minute. 

15.49 hr •• 

RAILWAY BUDGET 2004-2005-GENERAL 
DISCUSSION 

AND 
DEMANDS FOR GRANTS ON ACCOUNT 

(RAILWAYS) 2004-2005 

{English} 

MR. SPEAKER: Now, we will go to further general 
cllscuaalons on the Budget (Railways) for 2004-2005. 

Shri Hemlal Murmu. 

SHRI HEMLAL MURMU (Rajrnahal): Mr. Speaker, Sir, 
I rise to support the railway budget for 2004-2005 that 
has been presented by the hon. Minister of Railways. 
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IShri Hemlal Murmu) 

Firstly, I express my gratitude for giving me opportunity 
to speak. 

{English} 

MR. SPEAKER: Just a minute. Have you laid your 
speech? Have you submitted any statement? 

/Translation} 

Have you given anything in writing. 

SHRI HEMLAL MURMU: Yes, I have done so. 

MR. SPEAKER: Okay. h will go on record. 

SHRI HEMLAL MURMU·: Sir, there is anger and 
dissatisfaction among the people of Jharkhand for not 
getting any benefits of development In Railways as per 
their expectations in the Railway budget for the year 2004-
2005. Therefore, I am submitting following works to be 
considered to be done in public interest. 

1. The demand for construction of Bhagalpur-
Rampur Haat-Jaisidih-Dumka rail track. 

2. The demand to increase the service of Ranchi--
New Delhi Rajdhani and Bhuvaneshwar-New 
Delhi, Express and to operate them everyday. 

3. The demand to change the name of Vananchal 
Express into Sidhkanhu Express after the name 
ot the great personality of Jharkhand, Sidhkanhu. 

4. The demand to change the time schedule of 
Vananchal Express and fixing its departure time 
at 5 PM or 6 PM. 

5. The doubling of Bhagalpur-Barhadwa railline from 
Pirpaiti-Hansdiha via Godda. As a result of 
linking Godda district with rail route not only the 
passengers would be benefited but it would also 
increase the railway revenue. 

6. The demand to extend Vikrarnshlla Express to 
Sahibganj. 

7. The demand to attach a three-tier AC coach to 
Dhanbad Aleppi Express. 

8. The demand to increase the service of AarK:hj. 
Yashwantpur weekly Express and make it a dally 
train. Mostly sickpersona and students travel by 
the train. 

·Speech was laid on the Table. 

9. The demand to extend Tata-Ranchl EMU to 
ChakuHa station. 

10. The demand to open passenger reservation 
system (PRC) in Ghatshlla (Eastem Slnhbhum) 
of South Eastem railways. 

I hope that considering the feelings of the public and 
keeping in view their interests, the hon. Minister would 
issue directions to thFt competent authority for fu1fliiing 
the above mentioned demands at the earliest. 

...(Inltlnuptions) 

{English} 

MR. SPEAKER: Okay, please sit down. 

Shri Mohan Singh, have you submitted something? 
It seems, he is not present here. Now, Shri Madhusudan 
Mistry. 

... (Inlflnuptions) 

MR. SPEAKER: Shri Munnu, please take your seat. 

Shri Mistry, have you submitted anything? 

... (lntsmJptiDl1$) 

SHRI MADHUSUDAN MISTRY (Sabarkantha): Sir, no. 
... (InttJrNpIions) 

MR. SPEAKER: Let us do some work. This Is a 
very important Budget. I appeal to every hon. Member to 
please cooperate. 

... (IntsmJpllons) 

MR. SPEAKER: If you are talking amongst 
youl'I8lves, we cannot take up anything. No cross-tallea 
please. There should be some discipline and aome 
decorum in this House. 

... (InItImJpI/Dn6) 

{Tl7lfllWlion} 

SHRI CHANDRAMANI TRIPATHI (Rewa): Mr. 
Speaker, Sir, as per your direction we also give It in 
writing. W. did not know that you would Initiate a 
dlscu88ion on this. 
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MR. SPEAKER:~. ~ M~. I wm ~ 
to it later on. 

... (/nttlrruptions) 

{English} 

MR. SPEAKER: There is no point of infonnation. 
Chaudhary Lal Singh, please sit down. Nothing is to be 
recorded. Only what Shri Madhusudan Mistry says will 
be recorded. 

·SHRI M.M. PALLAM RAJU (Kakinada): Speaker Sir, 
I thank you for giving me this opportunity to speak on 
tN! Railway Budget. At the outset, I would like to 
commend our leader Smt. Sonia Gandhi and our 
Honourable Prime Minister, Dr. Manmohan Singh for letting 
a man who understands and empathizes with the common 
man to head the very important Ministry of Railways, 
that impacts the lives of so many people across the 
nation. 

I understand that the Indian Railways is the largest 
single employer in the whole world and the Indian 
Railways has the largest Rail netwoli< in the world too. 
Therefore, it is no ordinary task to try and balance the 
budget of such a huge Ministry that caters to the diverse 
needs and of different parts of the nation. 

I must confess that impressions about LaluJ in Inda 
vary from Amusement to Utmost respect for a man who 
understands the pulse of the Common man. While my 
apprehension remained about the enigma called Shit Lalu 
Prasad Vadav, it came as a pleasant surprise for me 
one day to receiva a letter from the hon'ble Minister 
outlining the pending projects in the State of Andhra 
Pradesh and urging us Mambel'll of Parliament to put in 
requisitions about project8 that needed to be Included. It 
was a small step but an important one sent out the 
message very clearly that here was a Minister who was 
reaching out and trying to make a difference. I think that 
it is this spirit that is clearly reflected in the maiden 
Railway Budget of the hon. Minister. 

While commending him for giving a budget that has 
reflected the Govemment's empathy for the common man, 
I would like to give my comments and observations on 
the Budget, which include some suggestions for Revenue 
generation. 

I appreciate the Minister for the refreshing touch of 
transparency in outlining the Railway Budget while flnc:lng 

·Speech was laid on the Table. 

(Rllilwsys) 2004-05 

fault that he hasn't been innovative in trying to increase 
the revenues of the Ministry, which would have been a 
first step towards making the Railways one of the best in 
the world. 

I appreciate the measures announced for the 
improvements in passenger amenities in the stations and, 
especially related to clean drinking water and hygiene. I 
think that the emphasis on the Improvement of sanitation 
facilities at all Indian Railway stations would go a long 
way In Impacting the attitude towards cleanliness with 
the average Indian public. 

The proposed improvements regarding the toilets on 
trains are another welcome development and I feel need 
to be taken up on a war footing. 

While welcoming the Initiative taken to mak.e the lives 
of porters in Railway station better, I also feel that a lot 
needs to be done for improving the working conditions 
for the staff of the Railways at all the stations and on 
the trains because only if they are looked after well would 
they be able to perfonn their task with devotion to the 
public. This would be an important step in your efforts at 
making the Railways World-classl 

Safety ie an issue that cannot be compromised with 
the Indian traveller. While attempts are belny made to 
modernise the existing signaDing systems, I feel that a 
lot more can be done to properly maintain and improvise 
the existing signalling systems which have proven to be 
as effective and reliable across the years. As the cost of 
manpower Is not an issue in India, I feel that the old 
system of afgnalling, which relies on manpower and 
therefore helps in creating employment need not be 
entirety dispensed. 

Now for some suggestions about methods to raise 
revenue for the Railway. 

The railway have vast assets in the fonn of land 
which can be suitably leged out for Businesses that 
complement the operations of the Railways while eaming 
decent revenue for the Ministry. I feel that the ministry 
has to be more innovative and resourceful in leveraging 
theIe aseets to generate good revenue while providing 
additional facilities to the travelling public. For example 
the land adjacent to important railways junctions could 
be utilized for leasing out to companies that can put up 
decent Budget Traveller Accommodation which would give 
a filing to Tourism and which would be a good benefit 
to th" budget travetler and a source of revenue to the 
Railways. 
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[Shri M.M. Pallam Raju] 

We live in the information age and the youth are 
looking for opportunities in their life. While commending 
the budget enhancement for improving passenger 
amenities in Railway stations, I feel that additional facUities 
like intemet browsing centers could be an additional facility 
for travellers at major stations. This would be particularly 
beneficial to students and unemployed youth who are 
hungry for career opportunities. The bandwidth available 
with the railways could be effectively utilized for creating 
this important facility. 

The information service in most railway stations is 
pathetiC, with the job of giving out Information to the 
public, usually handled by the employees at tickets 
counter. This can be drastically improved if additional 
people with the specific job of handling information can 
be added. Alternatively scope for additional opportunities 
for the unemployed can be created if this service is 
outsourced so that it is professionally handled by privately 
run back office operations. 

While we strive to modernize and enhance the 
infrastructure of the Nation in our quest to make India an 
economic superpower, the railway can playing a more 
proactive role in the enhancement of the railway 
infrastructure at ports. The additional revenues that will 
accrue due to the movement of goods from ports could 
be a major revenue source. I strongly feel that the 
initiative for the linkage with ports has to originate from 
the railways. 

The railways has made substantial investments for a 
state-of-the-art communications infrastructure, including a 
Fiber Optic Cable network whose additional capacity could 
be leveraged for additional revenues. Prudent 
management and leasing of this Bandwidth and capacity 
can be a good revenue source for the railWays. This can 
be a wise way of offering additional services to the 
travelling public through the enterprise of the Private 
Sector. 

While complimenting the hon. Minister on the 
measures taken towards the proposed wagons for Milk 
and other Agricultural Produce, I appreciate the initiative 
taken by the Minister in creating the Cold chain capacity 
for perishable agriculture commodities. This Is a potential 
area for maximiSing the Cold chain capability of the nation. 
Here again the Railway land can be gainfully leased out 
for enhancing the Cold Chain capacity, Thia can be done 
at stations from where the agricultural products originate. 

Finally, as a man from Andhra, I am utterly 
disappointed that Andhra Pradesh, which is a major 

(R6I1Wsys) 2(J()I-OS 
revenue source, has been completely overlooked by the 
hon. Minister. The entire plan for Antlhra Pradesh needs 
to be re-examined and addhlonal trains and tracks need 
to be sanctioned. I am particularly disappointed that there 
has been no Budget Allocation for the very important 
Kaklnada-Plthapuram railway line, which would give the 
crucial linkup with the fast developing Kaklnada Port. 

The hon. Minister has already mentioned his desire 
to complete the Kakinada·Kotipally line which links the 
Konlleema region of East Goadavri district. I would say 
that the measure would be half·hearted if the line is not 
extended upto Narsapur In West Godavari district, across 
the Godavari river, thus bringing the fertile Konaseema 
belt Into the mainstream of Rail connectivity. The 
Konaseema region Is also commercially important as most 
of the 911 reserves In the Godavari basin are in the 
region. A budget of only 2 crores hll been announced 
for this and needs to be drastically enhanced. 

Several over-bridges which are ossential at railway 
crossings of some highways and high traffic density R&B 
Roads need to be urgently constructed, an example being 
the long overdue bridge at Chltrada, near Plthapuram 
and the one in Tuni town, both in east Godavari district. 

I am particularly hopeful that adequate budget 
allocation for these mentioned projects would be done In 
this Budget and that Shri Laluji will be responsible for 
linking up Kakinada, which allo happena to be the District 
Headquarters, on to the mainline and that the Inauguration 
of this line will happen during his tenure as the railway 
Minister. 

Thank you again Speaker Sir, and I support the 
Railway Budget with the amendments suggested by me. 

-DR. M JAGANNATH (Nagar Kumool): I welcome 
the Railway Budget to some extent for maJntalnlng status 
quo on freight and fares, modernisation plan, focus on 
safety and improvement of passenger amenities. The 
railway minister's desire to create more jobs. Free travel 
in second class to youth travelling for centraJ govemment 
employment Interviews. Free passes for widows of 
deceased defence and para military personnel who dies 
fighting with extremists, speech and hearing impaired 
persons and other concessions are laudable. 

But It has not been stated clearly how resources wUI 
be mobilized for modernization for which massive infusion 
of funds are required and there were no specific measures 
for their mobilisation in the budget, which cuts doubts in 
the minds of people for implementation of the proposals. 

-Speech was laid on the Table. 
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The reasonable hike In Parcel rat_ are j'*ified, the 
Budget outlay of A •. 46,000 crol'88 required for pending 
projects was not sufficient. 

I welcome the steps towards the paa.angar. 
amenities and maintaining operating expenH8, but a 
review should be made to identify lOla-making operations 
and control costs in these areas. 

Provieion of As. 215 crores outlay for the puaenger 
amenities is welcome. But more allocations have to be 
done for further improvements of passenger amenltlea 
like clean lavatories, potable drinking water facilities on 
platforms as well as In the trains. 

I also welcome the move to have more refrigerated 
capacity bogies and also to but more wagons for 
movement of vegetable and perishable commodities. This 
will indirectly help the agriculture as well .. farmers of 
the country. 

New Linea: 

1. Peddapalli-Karimnagar-Nizamabad 
(177.49 Km) 

2. Kotipalli-Naraaapur (58.35) 

3. Kakinada-Kothapalli, 
Restoration of Line (45) 

4. Nandyala-Yerranguntla (126 Km) 

5. Muneerabad-Mahaboobnagar (246 Km) 

6. Macherla-Nalgonda (92 Km) 

7. Gadwal-Ralchur (60 Km) 

8. Kakinada-Pithapuram (21.50 Km) 

Gauge Conversion: 

Doubling 

Allocations are not sufficient are to be Increased. 

I also appreciate the move of the hon. Railway 
Minister for introducing to serve the Coffee and Tea in 
Kulhars which will help the artisans like potters and other 
m8UU1'88 Introduced to help the artisans and cottage 
industry which wi" generate employment in the rural areas. 

Aegarding the allocation to South Central Aailway 
and State of Andhra Pradesh in particular great injustice 
had been done in aU the fields. Whether It is In the 
construction of New lines, surveying of new lines, gauge 
conversion, doubling and Introduction of new trains. 

I am conltrained to point out that not a lingle new 
track had been taken up for electrification in the State of 
Andhra Pradesh and there was no proposal to expand 
the railway network In the State. There is absolutely no 
scope for development or expansion of the multi model 
transport system in Hyderabad to Sharnahabad as It did 
not get any priority In the budget. In fact that great 
Injustice h .. been meted out to the Andhra Pradesh State. 

The previous budget and present budget allocations 
are .. follows: 

2002-03 
Rs. in 
crol'88 

76.97 

9.38 

27.25 

8.28 

16.43 

29.00 

4.10 

2.00 

133.90 

92.n 

2003-04 
65.01 Cr 

2003-04 
Rs. In 
crores 

15.00 

5.00 

21.32 

5.00 

10.00 

1.00 

5.00 

1.00 

102.90 

135.06 Cror .. 

2004-05 
82-01 crol'88 

2004-05 
As. In 
crores 

15.00 

2.00 

15.00 

5.00 

10.00 

1.00 

5.00 

Slight increase only In 
doubling 

Work Line: Traffic Facilities The allocations are considerably reduced. I request the Railway Minister to increase 
Aoad Safey the allocations. 
ROB/RUB 
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[Dr. M. Jagannath] 
Though some lines find place in the lines of survey 

for new lines. and 4 lines are taken up for survey 
updating. The survey for important lines Macherta-Ralchur 
does not find any mention in the budget in respect of 
line between Gadwal and Macherla. 

The middle part between Gadwal and Macherla does 
not find any mention. This is just neglecting the most 
backward areas of Telangana as this line passes through 
Mahaboobnagar and Nalgonda of backward Telangana 
areas. I request the hon. Minister for updating the survey 
between Gadwal and Macherla and take up this line under 
backward areas development programme of Railways. 

Several times I have brought to the notice of 
successive Railway Minister regarding construction of RUB 
at Jedcherla railway station. ROB at Venugonda level 
crossing between NH-7 and district Head Quarters of 
Mahaboobnagar. apart from the pending proposals from 
Government of Andhra Pradesh. No action is forthcoming 
inspite of my several appeals. I request the hon. Railway 
Minister to include the above works in the current budget. 

Except repeating the previously introduced new train 
and extension of couple of trains to Srikakulam. no 
justification was done for our demand for introduction of 
the following trains: 

Secunderabad-Kurnool town-inter City Express 

Rajdhani Express between Hyderabad and Delhi. 

A Super Fast train between Vizag and Hyderabad. 
from Chennai to Vizag to Howrah. 

A day train between Hyderabad and Mumbai does 
not find any mention in the Railway budget. I request the 
hon. Railway Minister to consider the request in the 
current budget itseH. 

We should not be complacent and compromise that 
the incidence of accidents per million train kilometres has 
come down from 0.44 to 0.39. from 473 in 2000-2001 to 
414 in 2001-02. 351 in 2002-03 and further 325 In 2003-
04. Our aim should be to bring down the rates of 
accidents to barest minimum. by relaying the old tracks. 
re-constructing the old bridges and our R&D should 
come out with newer methods of safety measures. 

Doubling and Electrification reduces the considerable 
time of travelling and smooth passages of the train. By 
doubling and electrification the number of train accidents 
will come down. Though there is marginal increase in 

(RaIlwllJIII) 2004-06 

the budgetary aHocation for doubling. It need8 further 
enhancement. In respect of Secunderabad and 
Doranachalam section which should be made Double line 
and Electrification should be taken up Immediately. 

Construction of second Station should be taken up 
at Wanaparthy Road Railway Station. 

As the Shadnagar Railway Station is very old and is 
most Insufficient by way of circulating areas and for 
passenger amenities, I request the Hon'ble Railway 
Minister to take up reconstruction of the Shadnagar 
Railway Station as It was promised by then MoS Railway 
Shri Duttatreya Ji. 

In the end I must add that the Railway Budget 
Introduced is a populist budget declaring certain 
concessions, though shown intention about securing 
passenger safety. the budget may get him extra votes 
back home but the Indian Railways deserves better as 
the Budget has not spelt ideas about how to raise 
revenues and enhance earnings and cracking down 
malpractices. 

Finally, I appeal to the hon. Minister for Railways to 
consider our proposals and sanction more projects. works 
and Trains to S.C. Railway in general and Andhra Pradesh 
In particular. 

·SHRI CHANDER SEKHAR SAHU (Berhampur-
Orissa): Sir. I rise to support the Railway Budget for 
2004-2005 presented by the hon. Minister for Railways 
Shri Laloo Prasad Vadev on Tuesday the 6th July 2004 
in the Lok Sabha has given priority to development and 
expansion of railway infrastructure 88 stipulated in the 
Common Minimum Programme (CMP). 

He has also given importance to: 

• Modernisation of railways 

• Replacement and renewal of assets particularly 
track renewal 

• Safey of passengers 

• Cleanliness 

• Improvement In Passenger amenities 

• Control over expenditure, and 

• Prevention of leakage of revenues etc. 

·Speech was laid on the Tabl •. 
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The major initiatives in the current budget as 
mentioned above will further strengthen the Railway 
syetem8 in the country. 

The· Indian Railwaye 18 the second largest I'IIiI syama 
after Russia. Everyday it carries 142 Iakha paaaenge18 
and 14.3 lakh tones freight in 14,500 (8,700 ...... r 
+ 5,800 freight) trains. Nearly, 14 lakh dedicated work 
forces carry this mammoth task. Th. network Is widely 
spr.ad with 63000 route luns. and has about 7,200 
stations. The entire system is working fine and It will do 
good further under the present dispensation. 

Neglect for 0rI ... 

However, It 18 clearly observed that Orissa Is 
neglected in hon. Railway Minister's Railway Budget. Not 
to speak of identifying new avenues but even the required 
funds are not allocated for completion of eight ongoing 
projects which were started 12 years ago during 1992-
93. In the proposed Budget, only a meagre amount of 
Rs. 36 crores have been earmarked against a total 
requirement of Rs. 2050 crores, which is just 0.04 per 
cent. It seems that the hon. Minister does not want these 
projects to be completed and drag It further although he 
has emphasized on the completion of the existing projects. 

ElectrlfiClltlon of Tl'llcka 

The Budget ~as proposed a length of 153 km. for 
electrification programme and the sectors Include as, 

• Kapidash Road-Cuttack 

• Khurda-Purl 

• Ranital-Bhadrak 

• Kendrapara-Kapllash ~oad 

It may be noted that under the quadri-trlangle 
electrification programme covering Mumbal-Oelhl-Chennai-
Kolkata sector, the entire route has been covered under 
electrification except In the South Eastem Zone between 
Kharagpur and Waltair. This entire stretch is within Orissa. 
It may also be noted that although the office of the Chief-
Engineer in· charge of electrification for that eection was 
set up at Bhubaneswar in 1993, the electrification 
programme start covering from Waltalr to BBSR in the 
southern pari and from Kharagpur to Bhubaneswar from 
the eastem sector, there by leaving Bhubaneswar sector 
unelectrified. 

Gaup COnv. .... on 

Naupada-Gunpur (90 Km.) although has been 
propoeed for gauge conversion, the 0UIIay of Rs. 15 croAt 
wit be insuffICient to match the required amount of Ra. 
61 cro,... 

There is no mention of gauge conversion for the 
Rupaa-Bangiriposi sector in the Budget. It should merit 
the att.ntion of the hon. Minister. 

Extenalon 01 Train Route 

Sir, the Lok Sabha constituency from which I 
represent is the heart of South Ortssa. People of 6 
districts of Orissa depend upon the Belhampur Railway 
Station which needs apt renovetion and modemiaation. 

There Is no direct Train-link to National Capital New 
Deihl for all these 6 districts which have largest number 
of SCIST and BPL people. 

So I requ .. t the hon. Minister for Railways through 
you, Sir, that a proposal has come from East Coast 
Railways to extend the Hirakud Expreas which runa 
betw.en Hazrat Nizamuddin to Bhuban.swar upto 
Vlaalchapatnam. This train rout. wiD cover Beshampur 
RaUway Station which Is the second station In the State 
gen.ratlng highest revenue. 

This great and nobI. purpose can be easily solved 
by the Railways with almost no fiscal expense. Rallwaye 
are always seen as the eptiome of sev.raI economic 
activities. Orissa Is a poor State and the people of the 
State were looking for the Budget so that some economic 
activities could be generated In the State through new 
raHway projects. 

With having all due honour to the brtHlant Railway 
Budget, we urge the hon. Railway Minister to kindly have 
a retook for the projects meant for Orissa, 80 that we 
expect some developmental activities could be 
regenerated. 

·OR. SEBASTIAN PAUL (Ernakulam): Sir, the 
fonowing may be taken on AtCord as my aubml8eion in 
the debate on the Railway Budget 2004-2005. 

I most heartily welcome the proposals made by Mr. , 
Lalu Pruad In hie first Railway Budget and congratulate 
him for drawing all-round praIae. Without any reasonable 
apprehenIion of financial derailment, he has not effected 

·Speech was laid on the Table. 
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any increase In paaeenger fares or freight chargee. The 
Lalu touch In conformity with the Common Minimum 
Programme is evident In the Budget. HiI deep rooted 
convictions baaed on the phlloeophy of social Justice are 
reflected in his malden Budget--eepeclally in the drlv. to 
clear the backlog in filling up vacancies reaerved for Dailts 
and backward communities. But what Is lacking Is a sense 
of direction in a management point of view. ThIa means 
priority attention to modemlsatlon, safety, p .... nger 
amenities, incentives for freight loading and a determined 
thrust to face competition. Perhaps, we must walt for the 
next Budget to impart this direction. 

Kerala ia not an Integral part of Lalu land. I invite 
the honourable Minister to make his maiden visit to this 
tiny but beautiful silver of land In the far end of the 
country. Kerala's long standing demand for a Railway 
Zone atill remain unfulfilled. Perhaps, for this also we 
must wait for his next Budget which Is only seven months 
away. Hope is the engine of movement. With hope, 
expectations and gratitude for the few good things done 
to Kerala. I support the Railway Budget 2004-2005. 

·SHRI K. FRANCIS GEORGE (Idukki): It Is heartening 
to note that is this year's Railway Budget KeraIa State 
has been aUotted As. 206 cr. under vartoua headI or 
railway developm.nt, compared to the aBotment of Re. 
146 Cr. and Rs. 48.5 Cr. In the last year's budget and 
Interim Budget respectively. 

But I would like to remind the Hon. Mlnl8ter that the 
main demands of Kerala, as represented by the Hon. 
Chief Minister of Kerata, Delegation of Leaders of the 
Opposition Parties from Kerala and by M.P.s from KeraJa 
has not been given proper consideration In this Budget. 

I am not going into the detailS, which has already 
been pointed out by my colleagues from Kerata. But I 
would like to place before the Hon. Minister three points 
which should be considered positively by the Ministry. 

1. Angamaly-Sabri Railway: This new line in 
Kerala which p ..... through the MIdland of the 
State and will also be catering to the railway 
needs of the High-rangee of the State has been 
provided only Rs. 2 cr. in the Budget. It should 
be raised to atleast Rs. 60 cr. for work to start 
on this long pending project. Also according the 
preeent plan, tbe line atarts at AngamaIIy and 
terminates at ErumeIy, which will not give Ita 
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fUn beneftt to the Stat. throughout the year. It 
should be 8Jdended via PunaJoor and ahouId be 
connected to the Trlvandrum line to make It a 
parallel line tor the Stat. to ben.ftt the main 
agricultural-caah crop and sptcea heartland of 
K.raIa. 

2. Extension of Madura-Theni Railway Hne from 
Theni In Tamil Nadu to lower camp near to 
Kumall In Keraia State: ldukki dIItrtct which fonne 
the High Ranges of Keraia II the land of caah 
cropa and apices. It 18 also the best tourlam 
spot In the country with HYeral Dams, Tea 
Gardens, Munnar Hili Station and the famous 
Perlyar wildlife Sanctuary. Thouunda· of pilgrims 
from the neighbouring States visit the famous 
Sabrlmala Shrine ev.ry y.ar and pass through 
KumaJl as it is one of the short •• t route to 
reach the shrine. To cater to trade in cash and 
spice crops and to boost tourism and also to 
connect this hilly area with the rail network, an 
extension of the Madura-Theni line from Theni 
to lower Camp, which is just 5 KMs from KumaD, 
will be of great help. 

3. Hill Railway tor ldukki District, Kerala: To promote 
and exploit the tourism potential of this area, a 
HIU Railway in the model of DarjDing Heritage 
Hill Railway, starting from the low range to 
Thekkady covering the ma;or tourist spots in the 
districts should be established. 

request the Hon. Minister to further consider 
favourably and be generous to Kerala with regard to 
doubling of Kayamkulam-Emakulam line via Kottayam 
and Alapuzha, a Railway Zone for Karala, new Railway 
Over Bridges In Central Kerala and a new railway station 
at Nedumbasserry, near to Cochin International Airport. 

{Trsl78lsfionJ 

·SHRI RAVI PRAKASH VERMA (Kherl): Hon'ble 
Minister of Railways, with regard to discussion on Railway 
Budget 2004-05, I would like to make the following 
suggestions: 

1. There Is a need of adminilbatlve and managerial 
modemisation alongwlth syetem modernisation to 
Increase commercial traffic of railway. 

2. There Is a need of making mega-plan for the 
construction of tracks by the Deptt. of Railways 
on the pattem of NHAI. 

.Speech was laid on the Table. 
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3. Nece88ity of land corridor from Westem Europe 

to S.E. Asia is being felt In post globalll8tion 
phase which may become the base of ambitious 
ptan for Indian Railways. 

4. To fuHU the practical needs of new era, own 
container service could be started 80 that needs 
of transportation of goods of the neighbouring 
countries be fulfilled and Indian Railways may 
function as a bridge among SMRC nationa. 

5. Compensation should also be provided In cases 
of accidents at unmannned railway crouings. 

6. Portera ahould be given the status of a..IV 
employees. 

7. Financial management be sought from open 
market for extension of plans of railways. 

8. Administrative and managerial efficiency should 
be ensured and efforts should be made to 
achieve a determined rate of development. 

Sir, please solve the follOWing problems regarding 
railway in my parliamentary constituency. 

1. Broad gauge change Is to be done on BareHly-
Pllibhit-Lakhlmpur-Sitapur-Lucknow (N.E.R.) 
section. 

2. The,. is a need to extend the Shahjahanpur-
Gola Gokamnath railway route upto Tlkunia 
located on India-Nepal border via Nidhasan. 

3. There is a need to start a computerised 
reservation facility at Gola Gokamnath Mallani 
Palia station of N.E.R. 

4. Efforts required to save the bridge over Shards 
river between Meera and Pilia from erosion and 
the need to repair the bridge. 

5. Flyover are to be constructed at Gola 
Gokamnath, Phardhan, Lakhimpur Nagar and 
Rajapur railway crossings. 

6. Yatri Niwas Is to be constructed at Palia DucI1wa 
Gola Gokamnath station and tourlal Bureau II 
to be set up. 

7. Lakhlmpur station is to be upgraded. Secondly, 
platform and overbridge, shed are to be 
extended. 

8. Stoppage for Gokul Express at Mira Station 
(N.E.R.) is to be provided. 

9. Stoppage for Mallani Express at Kharl (N.E.R.) 
" to be provided. 

10. Stoppage for Inter-City trian at Oat (N.E.R.) 
ltatlon II to be provided and Ihed Is to be 
conltructed. 

11. D.M.U. Is to be re-operated. 

12. Coaches .... to be Increaud In train no, 178 
Lucknow Mailanl, train no. 278 Lucknow BaI8lly 
and train no. 173 TIkunia Lucknow. 

13. Acce88 roads to Mailanl-MIra-Paila Tukuna Kherl 
081 stations (N.E.R.) have broken and th ... 
have to be reconstructed. 

14. The facilities of cleaning, fan, electricity are not 
adequate and safety In all the trlline of this 
raoule is not satisfactory. 

·SHRI BAPU HARI CHAURE (Chute): Sir, through 
you I put forth my views In IUppert of the railway budget. 

We feel proud of railway budget fonnulated with the 
ideologies of Smt. Sonia Gandhi and Shrl LaI PruacI 
Yadav. Budget foc,.d around the poor man. 8ewral 
steps like introducing Kullha.. to generate empJoyment 
opportunitlel, use of Khadi, 888i8tance to dIIabIed and 
Coolies etc. have been taken In the budget. It has been 
I'88OIved to fum the quota ..... rved for Scheduled Castes! 
Tribes and of OBCs In Govemment jobs. No Increase 
hu been made In railway fare. It has been projected 
that all thll hu been done In the Interelt of the poor 
people. 

Sir, my parflamentary Conltltuency Dhule II reserved 
Constituency for Scheduled Tribes. Central Government 
has made a lilt of 100 backward districts after conducting 
a survey and my constituency is allo Inctuded In It. There 
Is a long-standing demand of people of my parHamentary 
Constituency to lay a new railway line between ManmacI 
and Mau via Indore for the development of Dhule district. 
During 1994, a budgetary provision of Rs 1.29 lakh wu 
made for the survey of railway line between Dhule and 
Nardana. Survey was conducted and later on, Shri 
Kalmadi had ordered and survey from Manmad to Dhule 
aIIo but thl8 railway budget hae no mention about that. 
So I understand that the Railway Ministry 18 not taking 
Interest in this matter. Central railway would get connected • 
with Weltem Railway through this line from Manmad to 
Indore-Mau vta Dhule and Nardana. It shorten the distance 
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[Shri Bapu Hari Chaure] 
to Delhi by 200 Kma. This Is a long pending demand of 
people of Dhule and Indore. On this issue, demon8tralion 
and agitations take place every year. I requeat the RaIlway 
Ministry to provide a new railway line from Manmad to 
Nardana via Dhule. 

I would like to repeat another long pending demand 
of people of my Constituency. 6 berths are reserved in 
ordinary 1st Class coach and W2 bogey Is attached to 
Amritsar-Dadar Express for the passengers of Dhule 
Chalisgaon going from Dhule to Mumbal. 

However, this facility is adequate for the pepole of 
the District who visit Mumbal to go to the Ministry for 
one or the other purpose. Therefore, I demand that an 
extra bogey should be attached to this train. Also the six 
berths reserved in 1 st Class bogey for political \eadera 
and Govemment officers of class-I and Class-II are 
insufficient. Therefore, I demand a provision of reeervation 
of 4 berths in AC-IInd Class Coach from Chalisgaon In 
Dadar-Amritsar trains number 1057, 1058 for Dhule 
people. 

I also demand that from Chalisgaon provision of 
reservation of 4 berths should be made in Maharashtra 
Express which goes to Poona via Chalisgaon. 

The railway line from Udhana to Jathagaon passes 
through my parliamentary Constituency Dhule and Its 
doubling work was started In 1986. The work was 
completed from Jalgaon to Amner only. The work In 
remaining part is stili incomplete. This line passea through 
the tribal areas of Gujarat and Maharashtra. The work 
on 306 Kms stretch is stili pending. I request to complete 
this project. 

There is a long-standing demand to provide stoppage 
to Howrah Express at Nardana. People of Dhule dlatrict 
have no other facility to go. I request to provide stoppage 
of Howrah Express at Nardana. 

I support the budget presented by Shrl LaIu jl. 

{English} 

·SHRIMATI V. RADHIKA SELVI (Tiruchendur): Sir, I 
congratulate the honourable Minister of Railways for his 
excellent Budget, in which both rich and poor, are 
benefited. In particular, the unemployed youth, can attend 
Central Government intenliews, without spending their 
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money. This is appreciated by people of all walks of life. 
Tamil Nadu has received five long diIta1ce, expr88S trains 
for which I tender my heart felt thanks to the Honourable 
Railway Minister. I also thank the Honourable Railway 
Minister for allocating two trains to my district peoples. 
One between Chennal Central and Nagar Coli and other 
between Channa! Egmore to Thenkasl. Honourable Deputy 
Minister Mr. Velu said that Tirchendur to Tlrune\veli, broad 
gauge conversion will be completed In May, 2006, he 
expressed this when he came for Inspection in my 
constituency T1rchuendur Is very short and I request the 
Minister, to expedite the conversion work. To enable the 
salt producer's suffering, to come to an end. Now the 
salt manufactures, are giving double wages, for loading 
railways they are giving for, metre gauge loading, and 
other for broad gauge. When broad gauge work is done 
at an early date, the salt producer's need not to give 
double wages. 

Moreover, tourists attraction places like Kanya Kumari 
and Tiruchenc:Jur are their in my constituency, there are 
plenty of peoples from ail over India and abroad who 
wish to visit Kanya Kumari and Tirchendur from 
Rameswaram. Now It 18 high time that the separate 
railway line is laid from Rameswaram to Kanya Kumari 
via Tuticorin, Tiruchendur and Kundakulam. 

There Is a Navel base at Vljayanarayanam, atomic 
power station at Kudankulam and ISRO at Kaval KinaN. 
All these places are inporant with national security. People 
from all over India work In these places. HI-tech park is 
under process for operation, at Nanguneri. All these places 
are In my constituency. Atmac chairman Mr. Chartee Lucas 
and four of his partne,. have come from U.S.A. and 
visited hi-tech park site on 7th July, 2004 and they have 
said that this project work will be started in a couple of 
weeka time. 

Since so many important places are there in my 
Tiruchendur constituency. I suggest and requeet 
Honourable Minister of Railways to increase weekly once 
train from Chennai to Nagar Coil to twice weekly with 
extension to Kenya Kumari. There is a train between 
Kanyakumari-Nizamucldln once in a week which need your 
kind attention to make it thrice. This has to be made 
double track students, office gael'S and business peoples 
could not reach in time because of too many crossings 
and the time taken to reach Kanya Kumari is very high. 

Between Tlrunelveli to Tlrcuhendur a few level 
cl'088lngt are unmanned, these levels crossings has to 
be . made manned to avoid accidents. 
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The teachers who take students for education tours 
were given SO% fare concessions In Railways. It has 
been reduced to 26"1c. which need your Excellency's kind 
consideration to revert back to 50% or before. Thle will 
develop the students education and tum the country can 
increase intellectual potential. 

/Tmnslation} 

·SHRI BHUPINDER SINGH HOODA (Rohtak): Sir, I 
wand to thank the hon. Railway Minister for not increasing 
passenger tares and freight rates. Railways have a special 
signicance in the vast land of India wtth a population of 
more than 100 crores, it connects one part of COltnb'y to 
another. 

Sir, Railways as a means of travel are used by the 
rich and the poor alike. Aeroplanes and cars are the 
means of the rich and similarly buses are the means of 
travel of the poor but railways are used by every section 
of society so the concesions given to ran passengers 
reach every section of the society. 

Sir, I want to draw the attention of the hon. Railway 
Minister towards Haryana. Haryana surrounds the National 
Capital territory from three sides. Moat of the supplies of 
pure milk and fresh vegetables to the Delhltlea are made 
from Haryana. Not only this, Haryana has to face the 
pressure of increasing population in Delhi. That is why, it 
has become a national necessity to increase rail facilities 
in this region. 

Punjab and Haryana make special contribution in the 
supply of foodgrains and Jammu and Kashmir and 
Himachal Pradesh in the supply of fruits in the country. 
Earlier, heavy vehicles like trucks etc. carrying grains and 
fruits from those four States used to pass through Delhi 
due to which there were regular traffic jams In Delhi. 
Now to ease the traffic in Delhi, the Govemment has 
converted the road from Rewari via Jhaliar-Rohtak to 
Panipat into a national highway for plying heavy vehicles 
which has lessened the traffic in Delhi to great extent. 

Sir, the way Rewari-Jhajjar-Rohtak road was 
converted into a national highway, similarly It is the need 
of the hour to lay Rewari.Jhallar·Rohtak railway line and 
thus add a new chapter in the history of Indian Railway. 
It is a long standing demand. 

As a result of my efforts, the then Railway Minister 
and Planning Commission gave their approval. 

Therefore I request the hon. Minister of Railways to 
show his foreSightedness and announce a railway line 
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connecting Rewari to Rohtak via JhajJar. It would not 
only benefit the public of Haryana but Deihl would be 
saved from the unnecea.ary rush of trains carrying goods 
from PlM'1jab, Haryana, Jammu and Kashmir and Himachal 
PradMh. 

I want to present some more demands and 
suggestions for the consideration of the han. Railways 
Minister. 

1. An electric train should be introduced between 
Rohtak and DeIhl. It would ease the problem of 
housing in Delhi as approximately 10 lakh people 
come to Deihl from Haryana. 

2. There is no paaaenger train from Rohtak to Delhi 
after 9.30 a.m. till 3.30 in the afternoon. At least 
one train should be Introduced to run during 
these hours. 

3. KI8aan Express should be given 8toppage at 
Kalanaur station a8 there Is no 8toppage 
between Rohtak and Bhiwani and KaJanaur 18 a 
big township and Is located midway between 
Rohtak and Bhlwanl. Giving it a stoppage at 
Kalanaur would justify It8 name /.11. KI .. an 
expre.. as farmers would get opportunity to 
travel by this train. 

4. New Delhl-ShrI Ganganagar Inter City Express, 
Punjab Mall and Dholadhar Expr888 should be 
given stoppage at Sanpla atation. 

S. There is no shed at platform No. one and two 
at Sanpla. It should be provided. 

6. Drinking water Is not available at Sanpla Station. 

{English} 

Haryana Government have stated that the 
RaHways have not depoelted the bill that Is why 
the water supply has been disconnected. If a 
cycle stand or scooter stand Is constructed at 
Sanpla. then it would generate for railways a 
good Income and the passengers too would be 
benefited. 

·SHRI P. MOHAN (Madural): We highly appreciated 
and welcome whole heartedly your maiden railway budget, 
presented last week. 

Your proposals regarding the utiUsation of Khadi, 
handloom products in railway. and Kulhars to help 
Kumhars help them rise from poverty. Indeed a laudable 
Initiative . 

·Speech was laid on the Table. 
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Introduction of Sampark Kranti trains to reduce the 
traveUIng time is a step in right direction. Also ... tUen 
such as 'free travel' to unemployed youths going to 
interviews. Not increasing fare is also welcome _. 

While welcoming overall goodness about the budget, 
I like to bring to your kind attention to certain projects, 
have been inadvertently left out. 

I hail from Tamllnadu-alected from Madural-an 
ancient temple city, famous for Meenakshi Amman Temple, 
a tourist and pilgrim centre. 

Sir, I bring to your kind attention that the doubling of 
MDU·DG is taking its own time for completion Rs. 96 
crore was allotted to this project. Now, In the current 
budget 2004·05, only a paltry sum 3.22 crores has bean 
allocated. With this small amount, the doubling project 
may take longer time. As such the project is so vital for 
connection to West and North of Madurai. Since the single 
track system giving more constraints to run and introduce 
more trains from Chennai to South of Tamllnadu. The 
project assures more Significance considering the traffic 
volume of passenger as well as goods. 

Hence, I request to allot the entire amount of 96 
crores and help complete. Another project must be taken 
immediately is from Trichy to Manamadura. If this project 
is taken up in this financial year, it will give boost to the 
neither too neglected area and reduce the travel time to 
Chennai. 

In my constituency, apart from main Madurai station, 
there is one station North of Madural namely Kudal Nagar 
station. This station can be developed as a passenger 
terminal as this will help the public mostly, who are living 
worth of Madurai. 

The following trains can be extended upto Madurai 
on a trial basis, as there is no direct connection to these 
cities on a regular basis. 

1. Chennai-Vijaywada Jan Shatabdi may be 
extended upto Madura!. 

2. Chennai-Jodhpur-upto Madurai 

3. Tuticori,..Hosur-Bangalore 

4. A new line may' be laid from Dindigul to 
Sabarimala .. famous worship place where lakhs 
of devotees throng every year.' The new line 
may be laid through Periyakulam. 

5. A new line may be laid from Madurai to Tuticorin 
via Aruppukotti, Vllathlkulam Tutlcorln-which Is 
economically viable and takes lesaer time to 
reach the porty city. 

·SHRI P. KARUNAKARAN (Kuargod): At the outset, 
contratulate you for the progressive outlook of the 

Railway Budget presented In the house. On the other 
hand I would like to expresa a 88nee of dl888t1sfaction 
and discontent among the people of Kerala for the 
continued neglect by the railways to the Interest of State 
of Kerala. Even you have mentioned about the neglect 
towards Kerala In the budget _peach. In view of this, I 
seek your immediate attention to those .. ues in the 
development. of railways in Kerala. Though we have 
already given a number of proposais, now we are 
projecting a few of them. 

So I humbly request you to consider the foUowlng 
requirements favourably and do the needful 88 early as 
possible. 

1. Change the weekly Schedule of the train 8803 
& 6604 plying In the route Trlvandrum-
Mangalore & Mangalore-Trivandrum, to 7 days 
a week and also extend Its route to Mumbal 
Centrel. 

2. Extend the trian no. 6347 & 6348 plying in the 
route Trivandrum-Cannanore & Cannanore-
Trivandrum, to Mangalore. 

3. Doubling of railway lines from Cochin to 
Kottayam. 

Please consider these legitimate requirements 
favourably. 

·SHRI A.V. BELLARMIN (Nagercoll): I congratulate 
you and express my appreciation for having preaented a 
people friendly Budget without hiking the passenger fares 
and the freight rates and announced a serIeI of measures 
and concesalons for virtually all sections. Free travel In 
Second Class for youth travelling for Central Government 
Interviews, security for unorganlaed workers, in Railway, 
appointment of women-ticket examiners, conc .... onal 
travel to the escorts of the Impaired, tourism facilities, 
railway protection, priority In development plans in Tamil 
Nadu etc. deserve special mention. 

·Speech was laid on the Table. 
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Besides, I would Uke to request you to include the 
foUowing aspects, which were already brought to your 
kind attention. 

1. The proposed Delhl-Madurai (Tamil Nadu) 
MSampark Kranthi- Express train should be 
extended to Kanyakumari. 

2. The proposed 'Weekly Once' 'Chennai-Central' 
via Katpadi, Erode, Karur and Dlndigul should 
be made daily. 

3. A train starting In the evening from Nagercoll 
and reaches Colmbatore In the next morning 
should be announced. 

4. In the proposed double line U8888I1l8nt, all the 
intervening stations, linking Thiruvananihapuram, 
Nagercoil-Chenglepet should be included. 

5. To reduce the inordinate delay in 
Thiruvananthapuram-Nagerocil-Tirunelveli line, 
stations at Nemon, Parasali (Karala) Palliyadi, 
Veerani (Tamil Nadu) should be converted Into 
crossing stations. 

6. Additional platform should be provided at 
Nagereoil. Eraniel, Kuzhlthurai atatIons to obviate 
traffic congestion. 

7. Over-Bridges to be erected at Putherl and 
Palliyadi. 

8. Foot-over Bridge to be provided at Kuzhlthurai 
station. 

9. Computerised Reservation Centres should be 
opened at Eraniel and Kuzhlthurai stations, 
permanent stops should be provided for all up 
and down expreu-Iong distance trains. 

10. Additional computerised Reservation counter and 
another counter for current booking should be 
opened at Nagercoi! atation to obviate the 
difficulties of the travelling public. 

11. Powers should be delegated to the station 
authorities at Nagercoil station to confirm waiting 
list under E.O. and E.O. should be doubled. 

12. A full-fledged Railway station should be set-up 
at Parvathipuram. 

'SHRI ANWAR HUSSAIN (Dhubri): Sir, the first 
Railway Budget presented by Shrl LaIu Prasad Vadavji 

'Speech was laid on the Table. 
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deserves congratulatios. I congratulate him warmly for 
not enhancing the passenge... fa,.. and goods freight 
charges. The free travel of Railway employees, both 
technical and non-technical, and various facilities 
aMounced by him for the phyaically challenged, senior 
citizens, deaf, dumb and other phyalcally handicapped 
persons. He further deserves appreciation for his 
endeavour to uplift some sick and almost dead cottage 
industries like khadl, pottery. etc. The sympathettc 
approach towards poor hawke ... , vendor, book selle ... , 
widows of our defence wings, Rallw.y employees is aI80 
highly appreciable. Entertainment with indigenous Items 
of 'jalpan' has encourage the poor f.rmera to .dd 
something In their Income. For ... these .nd many other 
things, which .... promised in the RaIlway Budget speech, 
I thank Shrl laIu Pruadji wholeheartedly. He would h.ve 
bieuings of the parents of the job-8eeke... who have 
been given the opportunity 0' free travel In respect of 
their interviews. 

Person.lly I express my gratefulness for his 
announcement In respect of running an expreu train from 
New Deihl to Guwah.ti; and other train from Guwah.tl to 
Jha-Jha. Only • week ago, he had kindly met two 
delegation from North East and I was In the delegation. 
I urged upon him to run the above traina. The Guwahati-
New Deihl via Jogighop and other from Guwahatl to Jha-
Jha. Thanks to him for taking prompt action for running 
the trains. 

But I am constraint to make some observations In 
respect of North Eastern Railway. ,.. I hall from North 
Eastem Region, I must draw the atteotton of the Railway 
Minister to the following facts: 

1. Sir, Dhnrl-Faklragram RaIlway aervIce was cIosecJ 
three yea ... back. By this Dhnbrl has been cut 
off from the rest of the country In respect of 
Railway service. This district with a population 
of more than 16 lakhs, 76% of whom are 
muslims, .re totally Isolated. However. 
conve ... lon of this Metre G.uge to Board Gauge 
has been taken up. Seeing the progreu, It 
appe .... that It would take decades and decades 
to comptete It. I .m concerned that there Is no 
mention of this Une In the Budget estimates as 
has been proposed. 

2. Sir, there was railway service from Molrabani to 
Chapar Mulch. Subeequently, It was cIo8ecJ some 
seven or eight years ago. During NDA regime, 
the railw.y lines started diamentalling and 
withdrawing just one month before I •• t 
Parliamentary elections. Mr. Nltish Kumalji paid 
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a visit of that area. In a largely attended 
gathering, he laid foundation of reconatructlon 
of Moiralbari-Champarmukh line. But 
unfortunately, there 18 no record of any project 
and no money was sanctioned. Thus the people 
were betrayed. 

If the Government wants upliftment of the 
minorities, this line must be reconatructed. 
Because 80% people of minority community of 
that area would be benefited by It. 

3. There was a long pending demand for a new 
line from Mahendraganj (Meghalaya) to GoaJpara 
via Mankachar. I would earnestly request the 
Govemment to take up the line for the beneftt 
of the poor Christians and Mualims of 
Meghalaya, Dhnbri District and GoaJpara district. 
The old conception of avoiding the areaa 
inhabited by minorities in North Eastem should 
be said good bye. 

·SHRI SANTASRI CHATTERJEE (Serampore): Sir, 
whHe the Hon'ble Railway Minister in his Budget apeech 
has announced certain amenities for the passengers, I 
would suggest the following for his kind consideration. 

The hon'ble Minister might be aware of the plight of 
the commuters on the suburban of Howrah and Sealc:lah 
which beggars description. To mitigate their hardship, a 
plan is necessary to improve the conditlona of Howrah 
and Sealdah Stations at the first phase; and in the second 
phase, some more stations may be selected. 

Passengers associations may be associated with this 
improvement programme. 

I may specially draw the attention of the Hon'ble 
Minister for improvement of amenities of the passengers 
of Dankuni, Sheuonaphull, Serampore, RIsna, Konnagore, 
Hindmotor, Uttarpora, Janai Road In a phased manner. 

I thank you, Sir, for giving me this opportunity. 

·PROF. BASUDEB BARMAN (Mathurapur): Sir, I like 
to draw your kind attention and to the fact that the people 
of the Sunderbans (Districts North 24 Parganas South 

.. 24 Parganas) of West Bengal, of which 16 Mathurapur 
(SC) ParHamentary Constituency forms a good part, 
require extension of railway facJllties for their economic 

'Speech wae laid on the Table. 
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uplift and improving their quality of life. A8 you may be 
aware that this ~ of Welt Bengal 18 one of the Ie8It 
developed areas of the country, I, as one of the Members 
of Parliament (Lok Sabha), representing the people of 
the aald area, request the Hon'bIa Railway Minister to 
kindly consider extension of railway network facilities as 
suggested below: 

1. Jaynagar to Raidlghl; 

2. canning to Sonakhall; 

3. Jaynagar to Jamtala; 

4. Park Circus to Dhamakhali. 

It may also be kindly noted that the largest lealher 
complex in AaIa hal corne up In this part of West Bengal 
and extension of railway facllltle8 wlH definitely help 
improve the economy of the area. 

May I therefore .. meetly request the Hon'bIa RaHway 
Minister to lcincly consider the iaaue ff'Om a holistic and 
kind view and include the extensions as given above in 
this year's (2004-05) Railway Budget in the general 
Inte ..... of the people of the area, eepeciaIly of the weaker 
and poorer eeclions of the rural South West Bengal. 

·SHRI JOACHIM BAXLA (Allpurduar): Sir, I would 
like to draw the attention of the Hon'ble Minister to the 
following matters relating to RailWay Budget 2004-2006: 

1. Please extend services of Mahananda Express 
from NTP to AUpurduar In. 

2. Please make Arrangements for construction of 
Railway Track between Rajabhatkama and Jainti 
to attract tourists. 

3. Issue licence for land at AUpurduar Railway 
Bazar. 

4. Open recruitment offIoe at Alipurduar. 

5. R .... rt sporta quota recruitment. 

6. Set up lane changing centre at AJipurduar In. 

7. Allow stoppage to Kanchan Kanya Expt at 
Kalchini and Hasimara and Dalgaon. 

8. Allow stoppage of Inter City Express at Raja 
Bhatkana and Kelchini. 

9. Thanks for Alipurduar-Ranchi Train. 

·Speech was laid on the Table. 
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'SHRI LAliT MOHAN SUKLABAIDYA (Karimganj): I 
defend the Railway Budget placed before the House by 
Honourable Mini8ter for RaUwaya. 

Sir, perhaps this is the first time, we got a Railway 
Budget for our country, which is appreciated by all 
concerns of the Indian society. 

This Budget is really a passenger-oriented Budget in 
which passenger fares have not been increased rather; 
the amenities have been proposed to be increased. It 
takes care for the poor villagers who are engaged in the 
production of the earthen pots and khadi industries. As 
the biggest family of India, i.s. Indian Railway will use 
the earthen pots in place of plastic and Khaddar will 
substitute all other clothes. 

The freight charges have not been increased but the 
increase in commodity carrying capacity will Increase the 
income of Railways. For transportation of the vegetables 
and perishable commodities it is proposed to introduce a 
Refrigerated train. So producer of agricultural sector will 
be benefited by this transport system. 

This Budget is employment potential. As it indicates 
huge number of posts will be created in Railways as 
RPF will get additional responsibility for escorting the trains 
and protecting the passengers. And on the other hand, 
the long standing problems of the unmanned gates that 
could not be solved In the past decades, the Honourable 
Minister proposed to solve this problem by posting 
Chaukidars. Therefore, a large number of posts of RPF, 
Chaukidars and the posts in management are bound to 
be created. 

This Budget introduced a number of social security 
measures, ,:s. the unemployed youth will get free ticket 
for attending interviews. This is really unprecedented. 
Again another striking feature is that, Railway vender, 
porters and hawkers who are integral pert of the railways 
were never thought of so seriously in any Budget of 
Indian Railways in the past. But in this Budget, these 
peoples are given the benefit of free tickets insurance 
and it also provides the pension benefits for these people. 
The concessions announced for different categories of 
patients, their escorts and dependants of different 
categories of distressed people are also appreciated by 
all. 

Sir, aI knows these things whatever I told. Now, I 
want to say something new not told by any honourable 
Member. 

·Speech was laid on the Table. 

Sir, I represent Karimgoi1j and Hallakandi and 
development block of Cachar. In my conatltuency, railway 
system Is almost rejected by the people during the lut 
!ew years. Almost all the railway track of my constituency 
IS In deplorable condition, which results In frequent 
suspension of the train services without notice. 

The most surprtatng point is that Sir, in these lines 
train moves in the very slow speed. Train takea2'/ 
hours in connecting two district headquarters KarlmganJ 
and Silchar having a covering distance of 51 kms. only 
and this is our main line. In branch lines, Kattakal, 
LaJabazar, Zamlra, a train takes 5 to 6 hours to cover a 
distance of only 68 kms. In Barigrem-DuHabchan Une a 
train takes more than 2 hours to cover a distance of 29 
kms. I think the slow speed of train win take us to the 
age of bullock cart. Everywhere in the country there Is 
revolutionary development In the railway transport system, 
but in my constituency as there Is no development, during 
the last 7 years, no maintenance work was done In the 
railway. otherwise, the system would not be so 
deteriorated and people could not be compelled to reject 
the railway In my constituency. 

Sir, everywhere there is the growth and demand for 
aU commodities and services including transportation has 
been increasing day by day, but in my constituency, the 
demand for railway transportation are made to decrease 
intentionally by the railway authority and recently they 
closed down about 14 stations designating them as non-
economic. There is no arrangement for the seiling and 
checking of tickets. Therefore, It Is requested to take 
appropriate actions for maintenance and rescheduling of 
the trains, so that this can serve the common people 
who are forced to take the roadways paying more fare 
and to reopen all the stations closed down by Railway 
authority. 

Sir, our region include three districts of South Assam, 
i.s. Cachar, Kal1mganj, Hailakandi, Mlzoram, Tripura and 
a part of Manlpur were directly linked with Guwahati 
through a meter gauge since the inception of North 
Frontier Railway. The Governments abrupt decision to 
withdraw metre gauge from Lumding to Guwahatl route 
compelled our people to undertake Insecure and strenuous 
bus joumeys to reach Guwahatl paying double the fare 
of the train since last ten years. The conversion of metre 
gauge form Lumdlng, Badarur, Silchar may enable us to 
restore the direct railway link and the work was started 
about ten years back. From statistics, It indicates that, 
only 25% of work could be completed within ten years. 
We do not know how long It will take to complete the 
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conversion. A team of MPs visited this conversion about 
three years back and they suggested several measures 
for taking up the speedy conversion, but the then 
Government did not take any such action. Sir, there Is a 
long standing demand for declaring Badarpur In. as the 
Railway Division. If Badarpur where requisite Railway land 
is available for Divisional Office is declared as the Railway 
Division. the Railway system and the broad gauge 
conversion can be supervised more effectively. 

Sir, Konkan Railway was not a converted railway but 
is a new railway constructed in a difficult terrain but the 
construction of this railway did not take this much time. 
I am sorry that the railway authority could not realise the 
sufferings of our people of our region during the last 
seven years and neglected to convert 200 kms railway 
line from Lumding to Silchar. 

Sir, in the year 2000, Mr. George Femandez visited 
Karimganj and Silchar. He received representation very 
sympathetically from senior journalists and different 
organizations and was told about the deplorable condition 
of the railways. He promised on the spot that. he will 
take action to make the train speedy and will take action 
for the installation of the metre gauge line from Lumdlng 
to Guwahati, so that people from this region could directly 
move to Guwahati by railway. but unfortunately, he did 
not take any action. 

Sir, I am happy that the honourable Railway Minister 
declared in his budget speech for conversion of the 
Lumding-Silchar MG Line expeditiously and programme 
will be ITl8de out for its time bound completion. Though 
the amount allotted is not adequate. I hope the honourable 
Minister as he declared time bound programme for 
construction. he will arrange for the additional requisite 
fund for completion of the work. I also request the 
honourable Minister to send a team of MPs to visit the 
railway system of this region to assess the construction 
work so far done for the conversion of the Lumding-
Badarpur railway section. so that suffering of the people 
can be realized and proper action can be taken as soon 
as possible. I once again thank the Honourable Minister 
for Railways for presenting a Budget for the people and 
I hope his next budget will also have another point, i.tl. 
point of remedial approach for the suffering of the people 
all over India where the Railway systems were 
deteriorated and nobody is taking care for Its development. 

·SHRIMATI MINATI SEN (Ja.lpaigurl): My 
Par1iamentary ConstltUEfncy and adjacent area Is virtually 

·Speech was laid on the Table. 
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unattended since independence. I have raJaed my voice 
in the floor of the Parliament In many occuions but 
despite clamoring both Inside and out aide the ParlIament 
the people's genuine demands and grievances were not 
taken Into consideration. 

Sir. Jalpaiguri is the Divisional Head Quarter. The 
permanent Bench of Kolkata High Court and the Tea 
Auction centre are likely to start its functionary very soon. 

Moreover. there are innumerable tourist spots. The 
wild life (specially rhinoceros), green forest too alluring 
the tourist and travellers. Here tourism is much resourceful 
and flourishing. The local people as well as the country 
wID be Immensely benefited if proper Railway links as 
proposed are completed. Tea is the key industry in the 
District. It eams crores of foreign exchange. Besides Tea 
Industry, Jute, rich forest wealth, handicraft. surplus crops 
and green vegetables needs to be exported from the 
District to other Districts/State/Countries If communication 
system like Railways can be provided. 

The Jalpaiguri District Is the flood prone area, hilly 
rivers and its tributaries. numerous rivulets causes 
devastating floods and eventually damage roads bridges 
and Jeopardize the road communication besides loss of 
lives and properties. resulting In to that one place to 
another becomes Inaccessible in absence of the well knit 
of Railway communication In the District. 

The District being the corridor of North Eastem States. 
proper Railway links/services. altemative routes deserves 
highest priority. My Proposals are Sir, 

1. Upgradation of Raninager Railway Junction: 
Station on NFR as standard one has not been 
included. I urge upon the Government to make 
a spot survey of its feasibility and to take action 
for upgradation of the Railway junction in the 
NFR between Jalpalgurl and Balacobain District 
of Jalpaiguri, West Bengal. 

2. Construction of Rail Over Bridge at Mohit Nagar 
Railway level crossing on 12 state Highway In 
the District of Jalpaiguri: 

The road connecting SUlgu~alpalguri and New 
Jalpalguri is a very Important state Highway 
Roads of North Bengal aa it Is the main 
connection between rest of India and entire North 
East. There is consequently a very heavy traffic 
on this road. The Railway over bridge at Mohit 
Nagar level crossing Ia a long need demand of 
the people of Jalpaiguri and also of those who 
use this road. 
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3. Extension of some trains services to Jalpaiguri 
and Electrification of the Railway line between 
NJP-Jalpaiguri Road Station, Haldibari. 

In view of rapid growth of offices and industries in 
this locality by setting up permanent bench of Kolkata 
High Court. having industrial zone. B.E. College. 
polytechnic. B-Pharma College, Tea auction centre etc. 
people have to depend on New Jalpaiguri railway Station 
about 50 K.M. away for availing major trains to Koikata 
and rest of the country. I would request you again to 
consider the following proposals in the greater interest of 
the region. 

a. Extension of Kanchan Kannya Express to the 
Jalpaiguri Railway Station or the Jalpaiguri Road 
Station. 

b. Provide a stoppage at Jalpaiguri road station 
for Uttarbanga Express. 

c. Railway line between NJP to Haldibari be 
electrified. This would facilitate the extension of 
many major trains up to Haldlbari. It will also 
ensure a better connectivity between Siliguri and 
Jalpaiguri which now solely depends on the 
uncertain and risky road transport. 

d. Originate and terminate the Oajreeling Mall from 
Jalpaiguri Station instead of New Jalpaigurl 
Railway Station. At present a part of the 
Oarjeeling Mail with only sleeper class bogies 
originate from Haldlbari, passes through 
Jatpaiguri and gets attached to the Oarjeellng 
Mall at NJP Station. However. this facility Is not 
at all adequate considering the large traffic of 
officials and Ministers to and from Kolkata. 
Moreover, even this facility is not available with 
the Oarjeeling Mall from Sealdah to NJP. 

4. Construction of Station Market at Jalpaiguri Station. 

There is a daily market to adjacent to Jalpaiguri 
Railway Station within Railway land since 1968. Near 
about 600 shop keeper were occupying their land for 
Which a proposal for construction of station market was 
initiated long ago for which a part of land measuring 
2.05 acres of railway land was essential to construct the 
market complex. Over a decade several efforts were taken 
by the administration. MPs of this locality but no fruitful 
result has come to solve the problem. I trust upon the 
Government that the new Hon'ble Minister will be able to 
appreciate the problem and negotiate the situation to the 
long felt need of this town. 

5. Conversion of Ooda/bari Railway Station to a full 
fledged Station. 

Gauge conversion from MG to BG from NJP to 
Alipurdwar on NFR is nearly completed now. I once again 
request you to take a proper action in upgradation of 
passenger amenities by conversion of full fledged station 
from flag station at Ooda/bari. 

6. Conversion of MG Railway track to Changrabandha 
on NFR and arrange to re-open this route. 

After a long endeavour, the railway track from new 
Mal Junction to Changrabandha is opened In 15th March 
2001 on MG line. But after some time the train again 
suspended for the sake of developmental work at 
conversion from MG to BG from NJP to Alipurdwar and 
assured that this route would be commissioned again 
when the conversion work will be completed. and train 
on BG has already started but this branch line (link line) 
not yet started even no work for conversion from MG to 
BG from New Mal to Changarbandha has yet been 
started. It is therefore necessary to improve this Railway 
track by conversion from MG to BG and to arrange to 
open this route. 

7. Proposals for resumption of train service from 
Haldibarl to Sealdah via Chilahatl, Parbatipur in 
Bangladesh to Sealdah with open a dialogue with 
Bangaldesh counterpart. A shorter route and Improved 
communication system win elevate feeling of geographical 
isolation of tihs region and 88 weH as better trade relation. 

B .. ide this I have a few more propoaail to you for 
consideration and necessary action please. 

<a) to set up one application receiving and 
examination centre of NF Railways at NJP. 

(b) Wards of Ex and existing railway staff are to be 
given preference In group '0' Category. 

(c) Construction of double line track from Ambarl 
Falakata to Kamakshy agun on NFR in the 
District of Jalpalguri. 

Sir, I firmly believe that when a mae. leader Is 
honouring the chair of the Railway Ministry reaIiaing the 
peoples problem you will defiitely allocate sufficient funds. 
and due steps would be taken to start the Important " 
projects from this fiscal year itself. 

Last I support the budget. 
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·SHRI ABDULLAKUTTY (Cannanore): Sir, I would like 
to place following five points for the kind consideration of 
the hon. Railway Minister. 

In the last Railway Budget two Road Over Bridges 
(ROBs) were sanctioned in my constituency, namely, at 
Nadal and another railway gate at Thazhechouva. An 
amount of Rs. 10 lakh each was allocated as token 
amount for the aforementioned two ROBs in the last 
Budget itseH, but the work has not been carried out till 
date. These were to be constructed on the National 
Highway Number 17, which is one of the main Highways 
in my State. So, I would request you that the project 
should be completed immediately so that the hardship of 
the people of my constituency is reduced considerably. 

Secondly, the Connanore Railway Station was 
declared as a "Model Railway Station." But the facilities 
and other amenities provided at that station are presently 
far from being called a "Model Railway Station-. So, I 
would request through you that more modem facilities 
and other amenities should be made available, like a 
Dormitory-cum-Retiring Room being made available at the 
station; VIP Rooms be constructed; more parking area 
be made available; and more Food Over Bridges (FOBs) 
be made available, etc. 

Thirdly, near the Cannanore Railway Station there Is 
ample amount of waste/vacantlunutllised land in the 
jurisdiction of the Cannanore Railway Station. Now, a 
proposal has been brought forward to dernoUsh the old 
bungalows that were constructed on that waste land and 
erect a Shopping complex for commercial purposes. 

Sir, fourthly, there is a proposal Eranav railway gate 
which Is having a long pending demand for a Level 
Crossing (LC) Gate. It was proposed to construct the LC 
from the MPLAD Scheme Fund. So, I had decided to 
keep apart Rs. 17 lakh for that project. But, nowadays 
we find that all 1he LC Gates that are being installed-
as part of modernizing them-are using the latest 
technology available in the market. Hence, the cost of 
implementing the project now has gone up to a staggering 
amount of Rs. 95 lakh, and I cannot accommodate that 
big an amount from my MPLAD Scheme Fund. So, I 
would request that the Railways themselves should take 
some positive steps in order to implement this project. It 
would go • long way In improving the safety of the people 
using that Railway cro88IDg. 

·Speech was laiel on the Table. 

lastly, I have one small request to place before the 
hon. Railway Minister through you. One ROB Ie urgently 
needed at the 'Papplmlasery-Payanangadl Highway'. The 
construction of the ROB at this place becomes all the 
more Important becuase the famous Ezhlmala Naval 
Academy Is situated on this very route. It is not a National 
Highway, but a State Highway. Nevertheless, I would 
request that construction of a ROB at that place is 
absolutely necessary, and the needful should be done 
from the side of the Railways. 

{TlSnsllltionJ 

·SHR! TUFANI SAROJ (Saidpur): Sir, I represent the 
Saidpur constituency of eastem Uttar Pradesh. This 
constituency Is spread over three districts of GaJlpur, 
Jaunpur and Varanasi. Except Veranasl, the other two 
districts have been continuously neglected by the Ministry 
of Railways. My constituency has been grossly neglected. 
I would not go Into details but draw attention of the hon. 
Railway Minister towards certain problems. 

Firstly, I want to congratulate the hon. Railways 
Minister, Shri Lalu Prasadji on presenting a satisfying 
railway budget. This Is the first time and he Is the first 
Railway Minister who has honestly paid attention to the 
poor persons of villages particularty rural artisans. On 
one hand the hon. Railway Minister has given an 
opportunity of revival to the ·traditional Industry of potters 
by making the use of kulhars compulsory in railways 
and on the other hand he has given a new lease of life 
to the families of weavers by making the use of khadi 
and handlooms compulsory in railways. This step of the 
hon. Railway Minister would save lakhs of families of 
potters and weavers from starvation. 

Despite the commendable job, the hon. Railway 
Minister chose to neglect my constituency like the former 
Railway Minister. Audiyar junction is located in my 
constituency. There is a 60-70 kilometer long narrow 
gauge line from this place to Jaunpur. All the other railway 
lines of nearby areas have been converted into broad 
gauge but this 60-70 kilometer long line has not been 
converted into broad gauge aa yet due to which 
passengers going to Jaunpur from Gajipur and BaIiya 
face many problems. Passengers have to go to Varanasl 
first for going to Jaunpur. Although the public has been 
asking to convert this rail line into broad gauge for a 
long time but the raHway Ministry has not paid any 
attention to It. I raised the issue in Lok Sabha repeatedly 

·Speech was laid on the Table. 
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during the regime of er.twhlle NDA Government too but 
no attention was paid towards it. After losing hope I filed 
a petition before the Committee on Petitions. The 
Committee looked into the matter and considered this 
demand to convert this railway line into broad gauge 
justified. Even then the Ministry of Railways did not take 
any action in this regard. In the end, the former Railway 
Minister laid the foundation stone of this work just before 
the announcement of Lok Sabha Elections to reap 
electoral benefits but the work has not yet started. If this 
line is converted into broad gauge, it would even benefit 
the passengers going to Baliya. 

I request the hon. Railways Minister to take steps to 
get this work completed at the earliest in the interest of 
the public so that the long cherished desire of the people 
could be fulfilled. I have one more demand that the hon. 
Railway Minister should provide stoppage of Dadar-
Gorakhpur Express Train at Sadaat Railway Station. A 
large number of people from that area work in Mumbai 
and they have to face a lot of problems as the said train 
does not stop at Sadaat station. Similarly, It Is very 
essentiat to give Lichchavi Express stoppage at Dullahpur 
railway station. This station situated at Gajlpur AJarngarh 
road is very Important as far as traffic movement Is 
concerned. 

Passengers come to this station from a long distance 
from the areas within radius of 15 kilometers and they 
do not have any train to come to Delhi. Thousands of 
passengers would be benefited if this train Is provided a 
stoppage at Dullahpur railway station. This train stops at 
Mau Junction but there is no direct road to Mau from 
this area and the passengers have to go to Mau or 
Varanasi covering a long distance. Therefore, I request 
the hon. Minister of Railways to provide Lichchavl Express 
a stoppage at Dullahpur. 

I want to draw the attention of the hon. Railway 
Minister towards one more thing, the railway line from 
Audiyar to Mau has been converted Into broad gauge 
but the platforms at the stations lying in betWeen namely 
Dullahpur, Jakhania, Sadaat, Mahpur etc. are in very bad 
condition. The height of the platforms is not according to 
the trains and secondly these stations lack electricity, 
water, shed and other facilities. I request the hon. Railway 
Minister to take steps to Improve the situation in this 
regard. I am sure that the hon. Railway Minister would 
pay attention towards this and would initiate neceeaary 
steps for this purpose. 

·SHRIMATI PRATIBHA SINGH (Mandl): Himachal 
Pradesh): Sir, I ~ Mendi conatituency of Himachal 
Pradesh. Mandl constituency Is the second largest 
constituency of the country covering more than 33 
thouund aquare kilometers of area. One part of my 
conatItuency (Klnnaur district) touches the border of China 
and other part (Pangi and Bharrnaur of Chamba) touches 
Pakistan. 

Announcement of new tacilitle. In train. 

Sir, the budget that hon. Rallwaya Minister, Shri Lalu 
Prasad has presented this year is one of the best railway 
budgets presented so far. The general public is applauding 
the railway budget allover the country. 

Sir, the hon. Railway Minister has tried to win over 
the public by not increasing the fare of any class and 
freight rates. He has announced 75 per cent concession 
In fares In all the classes to the patients of Heamophilia 
traveRing to get treatment or get themselves examined in 
the recognised hospitals. 50 per cent concessions in fare 
in all categories for persons accompanying deaf and durnb 
persons too has been announced. 1111 now the concession 
has been given to only deaf and dumb persons but now 
their companions have also been given this concession. 
He has made an all out effort to help the patients. 

Sir, computerised traffic control system hu also been 
started. It would prevent accidents. Women are maJdng 
progreu in every field but till now there ware no femete 
ticket examiners in. railways but LaJujl has announced 
that women ticket examine,. groups would be deployed 
in railways. It would make the women pasaengers feet 
more secure. It has been announced that coolies would 
be given a 88t of pass for traveRing along with their 
wives from their place of work to any place in India and 
thus their right demand has been accepted. For the first 
time after 58 years of Independence the hon. Minlater 
has announced a new policy for the allotment of book 
stalls on the railway stations to rescue the system from 
the control of foreign companies and under this policy 
book stalls would be allotted only to unemployed 
graduates or their organisations. Provision for 25 per cent 
reservation for Scheduled Castes, Scheduled Tribes, 
backward classes poor persons, handicapped persons and 
widows of railway personnel have been made. 

·Speech WII laid on the Table. 
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[Shrimati Pratibha Singh) 
Promotion of usage of Kulhar and Khadl In railways 

Sir, first step has been taken towards upliftment of 
poor potters all over the country by promoting the use of 
kulhars instead of the plastic and thermocol cups. 
Following the principles of Mahatma Gandhi by promoting 
the use of Khadi in railways he has given some raplte 
to the crores of weavers of the country who are on the 
verge of starvation. These efforts of the hon. Railway 
Minister would definitely benefit the poor persons, 
backward classes, scheduled castes, scheduled tribes and 
tribals. 

Neglecting Himachal Pradesh with regard to trains 

Sir, Himachal Pradesh has been grossly neglected 
with regard to trains. Without going into details, I want to 
say that only nominal development has taken place in 
Himachal Pradesh with regard to railways during the 56 
years of Independence. I would not be exaggerating if I 
say that all the Railway Ministers so far have neglected 
Himachal Pradesh as far as development and expansion 
of railways is concemed. 

Pathankot..Joglndra Nagar Narrow Gauge Railway Une 

Sir, there is only one narrow gauge line ill. 
Pathankot-Jogindranagar railway line which was 
constructed by the British in 1913 for transporting 
machines for the construction of Uhal hydel power project 
in Jogindranagar area of Mandi district. That narrow gauge 
line has not been converted into broad gauge till today. 
The situation is what is was 87 years ago. 

~ . Railway Croaslng on Pathenkot..Joglndranagar Railway 
line 

Sir, on the Pathankot-Jogindranagar railway line, there 
are several places in Kangra district of Himachal Pradesh 
where people live on the both the sides of railway line 
and people have to cross railway line for going from one 
place to another. They have to face lots of problems due 
to lack of railway crossing and people have to cross the 
railway line while carrying cant ruction material and 
agricultural produce on their back. It results in wastage 
of time and money. Therefore it is my demand that a 
crossing should be constructed on this line at Nandpur, 
Bhatoli and Trippal so. that people can move easily. I 
request the han. Minister to convert the Pathankot-
Joglndra Nagar ~way line into broad gauge. 

Converting Pathankot...Joglndranegar railway line Into 
broad gu. 

I have been informed that survey for this line has 
been completed but subsequently no provision of funds 
has been made. I urge that during your reply on the 
Railway Budget, please make a declaration regarding 
prOvision of funds for converting this narrow gauge line 
into broad gauge, so that the gauge conversion work 
can be started. This line should be extended upto Kullu-
Manali. The construction work on Parvatl Hydel Power 
Project Is In progress In district Kullu. Large number of 
employees are working there and this line will be useful 
in carrying heavy machinery, etc. In addition to promotion 
of tourism in this area, railways revenue wiH also Increase. 

Bilaspur-ahanupalll-Rampur railway line 

Sir, the second railway line which could be beneficial 
to Himachal Pradesh Is Bllaspur-Bhanupalli-Rampur rail 
line. I have learnt that survey for this line has 8180 been 
completed. During recent years, Sutlej Valley Rail 
Construction Corporation was established with the 
participation of Central Govemment, State Govemment 
and Private Cement Compani... This Corporation wu 
entrusted with the task of construction of this rail line, 
but no work has been done so far. It eeems that this 
project has been wound up. My submission Is that the 
work of this rail line should be undertaken on the lines 
of Konksn Valley Rail Construction Corporation and it 
should be done in a time bound manner. A provision for 
updating the survey on this line has been made in current 
year's budget but merely updating the survey will not 
suffice. A very good quality of cement stone is available 
in Bilaspur distt. of Himachal Pradesh. Several new 
cement factories are under construction, in addition to 
ACC in public sector and Gujarat Ambuja in private sector 
already fUnctioning there. The work on 800 MW Keol 
Dam Hydro Electric Power Plant is also In progress In 
Bilaspur. 

Sir, Sutlej Valley has a power generation capacity of 
10 thousand MW. The proposed rail line will provide 
connectivity to many hydel power projects and It will be 
a real boon to the people of Himachal Pradeeh. Naptha-
Jhakri 1500 MW power project, Kadchcham 1000 MW 
power project and Rampur 400 MW project and other 
projects under construction will be connected by this line 
in Rampur area. In addition, many other projects are in 
the pipe line and some are awaiting sanction. Therefore, 
at least some amount should be provided for the said 
line in this Budget so that this could pave way for 
construction work. 
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Una-Nanga I-Talwara rallw.y llna 

Sir, the third line In question is Una-Nangal Talwara 
railway I/ne. Its survey was conducted in 1972-73 and 
the work started in 1973. An amount of As. 210 crore 
are likely to be incurred on this 112.9 krns long railway 
line. During past 31 years, a stretch of only 33 kms 
could be completed, with an investment of 81 crore and 
37 lakh rupees. As. 117 crore and 53 lakh are st~1 to be 
spent on this project. A permission of As. 11 crore has 
been made for this line during current year. Sir, if pace 
of work remains so slow, completion of this line would 
take atleast another 50 years. My submission is that at 
least a provision of As. 50 crore be made in current 
year's budget and a target of five years be fixed for its 
completion. 

Gov.rnm.nt of Himachal Prad •• h ready for 
developm.nt of rallwaye 

Sir, I wouid like to make it clear that the Govemment 
of Himachal Pradesh is ready to provide whatever possible 
assistance, through its limited resources for the 
development of railway in the State. 

Railways a symbol of country'. unity and Int.grlty 

Sir, .railways are not only the symbol of country's 
development but a symbol of country's unity and integrity 
also. Ours is a land of diverse languages and different 
castes. We find the people of different religious castes 
and customs in dlff.rent attires in this country. Aailway is 
the only mean which connects us with each other and 
make us familiar with languages, culture, ways of living, 
attire and eating habits of each other. Therefore, railways 
play a vital role in the development of a country and its 
expansion should take place without any sort of 
discrimination. 

Social upllftment and not economic d.v.'opm.nt I. 
the ba.. of development of railway. 

Sir, the railways should be developed on social basis 
and not on the basis of economic criteria. Nature has 
bestowed upon Himachal Pradesh the endless beauty. 
There are places, which have great potential of being 
developed as tourist centres and which can be developed 
as top ranking tourist spots. But in the absence of 
development of railways the State remain backward. 

Himachal Prade.h a plou. land of Goda-God ..... 

Himachal Pradesh is a land of Gods-Godesses. 
Thousands year old temples of Gods and Godesses, 

(Rsilwsys) 2(}{)tI-OS 

Siddha-Peeth and historical place. are located In 
Himachal, where large number of tourists not only from 
India but also from abroad visit every year. Many religiOUS 
places and Sldha-Peeths are locat.d in Himachal Pradesh 
and the number of tourists visiting to see world famous 
Kullu Dussehra, Jwalaji, Chintapumi, Brajeshwari Devi, 
Chamunda Devi in Kangra district and Shri Naina Deviji 
in district Bilaspur have come down In absence of 
development of railway network there. 

Railway: a pollution fr.. mean. of tran.port 

Sir, it is a pollution free means of transportation. In 
absence of railway network, Himachal apple, which is 
considered as top quality apple in the world, is carried to 
other places in trucks and there are chances of its getting 
perished on the way. Trees are bound to be cut for 
construction of road, thus creating ecological imbalance. 
Also diesel driven truck pollute the atmosphere. 

Himachal Prade.h contrlbut.. maximum to Armed 
Forces 

Sir, Himachal Pradesh send maximum people to the 
Armed Forces. But they have to travel outside the state 
to get railway reservation factllty. Therefore, my aubmlsalon 
is that a computerised Aallway BOOking Centre be opened 
in Mandl so that people of Mandl do not need to go to 
Bllaspur In H.P., Kalka in Haryan. or Chandlgarh or 
Pathankot in Punjab. 

Development of Railway .... ntl.1 for development of 
AgrtcuHure and Industrle. In Himachal PradHh 

Sir, as I have atated earlier, very leas people in 
Himachal Pradesh are engaged In agriculture and the 
number of Industries 18 8180 very less there. A large 
number of youth are unemployed in the country. If people 
in the State can set up industries and get employment 
but it would not proves beneficial in absence of railway 
lines. Transportation of raw material to the State and 
then transportation of finished products from the Stale to 
other parts of the country will be costly affairs. Thus 
expansion of railway network is essential for the 
development of agriculture and induatrie8 in the State. 

Train ..... nt181 for tran.portatlon of high quality fruit. 
and vegetables In Himachal Prade.h 

Sir, best quality apples of the country, potatoes-seeds 
and off-season vegetables are produced In Himachal 
Pradesh. The tHe of farmers of Himachal Pradesh depends 
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upon their yield. In absence of proper railway network in 
the State, the farmers and gardeners are unable to carry 
their agro-products to the cities for selling. Therefore, my 
submission is that the possibilities of laying new railway 
lines in Himachal Pradesh should be explored and survey 
may be conducted. Construction wort< on already surveyed 
areas should be started and work on on-going projects 
should be expedited. 

Railways •••• ntlal for .nhanclng hydro-pow.r 
generation In H.P. 

Sir, development of railway network Is essential for 
increasing hydro-power generated undertaking the work 
of industrial development, promoting tourism and 
developing religious places. Therefore, the development 
of Himachal Pradesh depends upon development of 
railways in the State. The State has been lagging behind 
in absence of proper railway network. 

Th. peopl. of H.P. are about to 10 .. their patience 

Sir, the people of the State are perturbed over the 
negligence of the State in the matter of development of 
railway network for the last 56 years. If this negligence 
continues, the peace loving people of the State will be 
compelled to lose their patience and they will have to 
take the course of agitation. I would like to request the 
hon. Railway Minister not to compel the people of 
Himachal to adopt the route of terrorism as 18 being 
witnessed in Jammu and Kashmir. My submission is that 
the justified demands of the people for the development 
of railways in the State should be accepted expeditiously. 

The people of Himachal accepted their displacement 
for the uke of power gen.ratlon 

Sir, the Central Government set up many hydro-
electric power projects in the State and many such 
projects are under construction. lakhs of people spread 
ov.r thousands of villages had to be displaced for setting 
up hydro-electric power projects In H.P. Innocent people 
of Himachal Pradesh allowed their homes and green field 
get inundated so that power could be supplied to Deihl, 
Punjab and Rajasthan based Industries. However, we 888 

that the displaced people of Bhakhra Dam are still living 
the life of displaced persons. They have not yet been 
rehabilitated. So, toleranoe of the people of Himachal 
Pradesh should not again be put to a test by neglecting 
them in the case of railway. 

Important Suggeatlona 

Sir, I would like to draw the attention of the hon. 
Railway Minister towards three-four main points and giving 
some suggestions: 

1. Pathankot-Jogindernagar line be converted Into 
broad gauge and railway crossing be provided, 
wherever necessary. 

2. Provision of funds be made In current financial 
year for the construction of BIIupur-BhanupalU-
Rampur line. 

3. At least a provision of As. 80 crore be made 
this year itself for the construction of Una-
Nangal-Talwara railway line and It should be 
completed within five years. 

4. Computerised railway booking centnt be opened 
in Mandi city. 

5. Railway line from Jagadhari be extended uplo 
Paonta Saheb where from Dehradun 18 just 40 
kms away. It will facilitate Himachalls to travel 
to Dehradun from Jagadhari via Paonta Saheb. 

Sir, I would like to be grateful to hon. Minister who 
presented a budget keeping the Interests of common man 
In mind and It Is development and welfare oriented OM. 

·PROF. CHANDER KUMAR (Kangra): Sir, it Is my 
malden speech. The Budget presented by the hon. 
Minister is b.ing praised everywhere as neither the 
passenger fares nor freight rat.. have been Increued, 
whereas bulk freight rates have been slashed. 

Sir, hon. Railway Minister has ordered to ewltch over 
to earthen 'kulhars' replacing plastic and therrnocol cups 
in furtherance of Gandhian Ideology which has help Iakhs 
and crol'88 of poor potters to earn their livelihood. With 
a view to provide employment to weavera, It has been 
envisaged to promote use of khadi and In a true sense, 
he has acted in the Interest of poor rural folka. Our 
cottage Industry, which has breathing lut under the 
pressure of modernisation will be revived. I am sure the 
provision for air conditioned boggles for carrying 
vegetables from State Capitals to Deihl and making 
arrangements for transporting vegetables by trians win 
immensely benefit vegetable growsra. 

Sir, railway Is the best, cheapest and pollution-free 
mode of transport, the more It 18 expanded, the more It 

·Speech was laid on the Table. 
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would be in the national interest. expansion of railway 
network will not necessitate cutting of trees and ecological 
balance will remain intact. It will be a eco-friendly move. 

In the development of rallwaya, InJuatlce h.. been 
done to Himachal Pradeah 

Sir, I hail from district Kangra in H.P. Himachal 
Pradesh is a hilly, backward and bordering State of 
country. As far as development of railways is concerned, 
no progress has been made since independence in 
Himachal Pradesh. If we take development of railways in 
our country in totality, since independence and work out 
Himachal's share, it comes into bilfions of rupees, whereby 
larger railway network could have been developed here. 
But, neither the previous Govemments nor the present 
Govemment bothered about it. My submission is that a 
proper rail network should be developed in H.P. It will 
help in promoting tourism, facilitation of transportation of 
minerals and carraige of rare herbs to cities. 

Sir, I would like to bring some main facts to the 
knowledge of the whole country as to why the expansion 
and development of railway in Himachal Pradesh is 
necessary. 

Development of railway I. nece ... ry for Fruit. and 
off· .... on vegatabla. of H.P. 

Sir, the nature has blessed Himachal Pradesh with 
endless beatuy but due to limited resources of the State 
they are not being exploited. For their exploitation, 
networking of railway is needed. The land of Himachal 
Pradesh is so conducive that the country's best quality 
apples are grown there. Almond, apricot, chllgoje and 
other different sorts of dry fruits are grown there. Off-
season vegetables are grown in Himachal Pradesh. The 
vegetables which can not be grown in other parts of the 
country, are grown In Himachal Pradesh but due to the 
lack of railway facility our farmers are not able in bringing 
their produces to town. Seeds of potatoes are produced 
only in Himachal Pradesh. Central Potato Research Centre 
has produced the best quality seed of potato at Kufari in 
Shimla which is cultivated in Himachal Pradesh, but due 
ot lack of railway line farmers have to transport the seeds 
of potatoes by trucks. Crores of cartoons fun of apples 
are transported to Azadpur Market of Delhi, capital of the 
country, and other different towns of the country via roads 
due to the lack of railway lines. If Kotgarh, Kotkhai, 
Rampur and Kinnour of Shlmla district are directly 
connected with Shlmla and Kalka through railways, it will 
facilitate the farmers In transporting their apples, potatoes 
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and vegetables to big towns and cities of the country 
and those may be transported quickly. The fuirts and 
vegetables are perishable Items. Therefore, tho.e are 
transported In air-conditioned vans. Expansion of railways 
in Himachal Pradesh will facilitate the farmers on one 
hand and on the other It will save the cutting of tre .. to 
conshuct roads and thus environment will be saved from 
being polluted and railways will eam heavy Income. 

Expanalon of rallway8 In H.P. necaaury from tt. view 
point of Social Walfar8 

Sir, Railways should not adopt the commercial view 
In the extenalon and developmant of railway HnH. 
RaIlways have social reaponsibilitlea too. In vario", parts 
of India different people live. They .peak different 
language., and follow different cuatome, they wear 
different attires and thay eat dtfferent fooda but railways 
is the only means which connects one corner of the 
country with the othera and the p .... nge,. get the 
opportunity to undendand the aren, languag .. , standard 
of living, customs and food habits of one-another. Hance, 
railways have a epacIaI contribution In the prograM of 
the country and the railways lhould dllcharge this social 
responsibility of the progress of the country. When the 
matter of expansion of railways in Himachal Pradaah Ie 
r .... d by the repreeentativea of Himachal Prade8h. the 
answer of the Minlltl'y of Railways, generally, Is that 
railways will be buaineaa of 1088 there or laying railway 
linea on IUch high mountaina i8 difficult and highly 
expensive. Mr. Speaker, Sir, I would like to ten that In 
Switzerland and other European countrln railways tracks 
have been laid on very high mountains and traInI ara 
running thereon. In our country itse" conatructlon of 
railway line from Jammu and Ka.hmlr valley I. In 
progress. The nature has gifted HI~hal PradHh with 
encllese beauty and forests. " expansion and devetopment 
of rallwayl In Himachal Pradesh II done, It can not be 
1011 making exercise for the Ministry of Railways. 

Davelopmant and a.panalon of raUway. In H.P. 
naceuary from atndeglc point of view 

Sir, Himachal Pradesh II called the land of godI. 
Himachal Pradeah Is· altuated among high hilla of the 
Himalayas. The highest passel of the country are near 
Rohtang and Kunjam in Himachal PradeIh which are on 
14 tho\Uf1d 500 feet height and 17 thousand feat hetght 
reapectively. Borde,. of Klnnour district of Himachal 
Pradeah touch China Met borde,. of Pang! and 8harmaur 
tehaHs of Chamba district touch Pakistan. From this point 
of view development and expansion of railways in 

,. 
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Himachal Pradesh .fS necessary and connecting the 
headquarter of K1nnour diltrict-KaIpa, headquarter of 
Lahaul·Kelang, Headquarter of Spltl-Kaja and tehsll 
headquarter Chamba district-Pangi Bharmaur Is very 
essential from the security point of view. 

Development of railway. necHlllry tor encouraging 
tourism In H.P. 

Sir, not only national fame but international fame 
tourist centers are there in Himachal Pradesh. People 
from different parts of the world come he .. for ice-skating. 
Different sorts of other games to be played on ice are 
played here but more people are not able In coming 
here due to lack of railways. 

Sir, there are many temples and sidhaplthu In 
Kangra district which are thousands year old. Lacs of 
people come every year to visit these places. Th .... are 
many ancient and historical places such as Jwala Devl, 
Kangra Devi and some famous places in the wortd as 
Brijeshwari Mata, Chintapurni Mata, Chamunda Mate etc. 
Shri Nains Devi in Bialspur, at Panwta In Sirmour dletrict 
there is an ancient gurudwara for Sikhs. These are places 
where devotees not only from India but from all over the 
world come. Sir, it will take much time if I start counting 
ancient temples and gods and goddeases of Himachal 
Pradesh. Since there is paucity of time, I would Hke to 
put my points In short. There are many international fMle 
places in Himachal Pradesh where lacs of people from 
India and abroad come every year but due to lack of 
raUways nurnber of visitors gets limited. 

I would like to bring in the notice of the Minister of 
Railways that Brijeshwari Mata of Kangra dlltrict Is 
worshipped in lacs of the families of devotees from his 
State Bihar and Eastern Uttar Pradesh and she Is their 
'Kuldevi' to visit whom lack of visitors come from Bihar 
every year. 

Sir, beautiful tourist places like Kullu and Manali are 
there in Himachal Pradesh. Kullu Dusehra Is famous not 
only in the country but also In the world and It is 
celebrated as international festival. There are many such 
places in Himachal Pradesh which, if these are linked 
with other parts of the country through railway, will 
increase the tourism in the State and the country will 
earn foreign currency. Railways will also receive revenue 
through this. 

Approval for construction of ctnly two rIII-Ilne .... r 
Inclependenoe In H.P. . 

Sir, with profound grief I have to say that after 56 
years of independence, in Himachal Pradesh only one 
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broad gauge raH line Una-Nangal-Talwara, 112.9 km. and 
the other from Kalka to Parwanu, 7 kin. rail line have 
been sanctioned where the conltructlon work II In 
progl'8ll. 

Una-Nangal-Talwara Allil Une 

Sir, survey of Una-Nangal-Talwara rail line wa. 
completed· in 1973. Since 1973, Its construction work is 
In progl'8ll. Now, today when I am speaking In the 
House, 31 years have lapled Iinee starting of its 
construction work and only 33 km. rail line has been 
completed. If you have a look at the speed of Its 
construction work, you wUl be surprised to know that 
about one km. rail line is completed In a year. If the 
speed of construction remains so, It wiD take 100 years 
to be completed. 

Sir, I would like to bring to your notice that Rs. 210 
crore are to be spent on construction of 112.9 km. stretch 
of this line. Only Rs. 81.47 crore have been spent during 
last 31 years and Rs. 117.53 crore a .. yet to be spent. 
This year, Rs. 11 crore have been allocated for 
construction of this line. If this work will go on with such 
a slow speed and H so leas amount is allocated, neither 
hon'ble Miniater will be here to inaugurate this nor I when 
this rail line is completed. Therefore, I would· like to 
request that the conltruction work of this line be 
compIeIed expeditiously. At. least As. 80 crore be allocated 
this year for Its construction and a time-limit of five years 
be fIxad for completion of this work. 

Pathenkot-Joglndra Nagar Narrow-gauge Allilway line 

Sir, in my Partlamentary Constituency Kangra valley 
Express train RI18 on a nanow gauge rail-llne-Pathankot-
Jogindra Nagar. The Britishers had conatructed it in 1913. 
At that lime the need of this line was fen because heavy 
machinery was to be carried for construction of Uhul 
Hydro-Power Project near Jogindra Nagar in Mandi district. 
Since then it is still a narrow gauge line. Some Railway 
officers have told me that survey has been completed for 
converting this into broad· gauge. If survey has been 
conducted, I would like to know when that was conducted 
and whether any action has been taken for Its constructiOn 
after surveyor has the proviSion been made for token 
amount? 

What is ... of survey If pI'OvIsIon for token amount 
has not been made? To promote toudlm the Pathankot-
Jogindra Nagar narrow gauge line be extended upto 
Manali. P8IVatl Hydro-Power Project In Kullu district is 
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under construction for which heavy machinery can easily 
be carried by trains. Extension of this Une upto Mansli 
will not only promote tourism but It will also provide 
facilty for carralge of machineries of power projec:ta and 
convenience for employees working therein incl'88Sing 
thereby the revenue of railways. 

Railway. n.c •••• ry for Indu.trl.1 Development In 
Hlmach.1 Prade.h 

Sir, hardly any industry is there in Himachal Pradesh. 
If railways is developed and a rail-line from Kalka to 
Baddhi via Nalagarh (District Solan) Is constructed, there 
will be great increase In the number of Industries In 
Himachal Prade8h which will generate huge revenue for 
the Govemment as excise duty along with the income of 
the State Gov.rnment. 

Need of Rallw.y. In Hlm.ch.1 Pr.de.h for the 
Development and expan.lon of Cement Companl .. 

Sir, good quality stone (raw materials) for production 
of cement is available in Bllaspur district of Himachal 
Pradesh. Therefore, production is on in A.C.C. Cement 
factory and in Ambuja Cement Factory in Barmana and 
many factories are being set-up In private 88Ctor but for 
want of railways the setting-up process of factories Is 
very slow as heavy machlneri .. for setting-up of cement 
industry are carried by trucks which Is time-taking and 
machineries are not carried there safely. Likewise, cement 
produced in the factories is being transported out of the 
State by trucks which is very expensive and time-taking. 
Therefore, construction of Bilaspur-Bhanupalli-Rampur rail 
line is essential. 

Construction of Blla.pur-Bhanupelll-Rampur Railway 
Line 

Sir, I have been informed that survey for the 
construction of Bilaspur-Bhanupalll-Rampur railway had 
been conducted long ago and Satluj-Valley Railway 
Corporation was established In the last few years in which 
50 percent share was to be constributed by the Ministry 
of Railways, 25 percent share by the Govt. of Himachal 
Pradesh and the rest 25 percent by private cement 
factories but no progress is seen in this regard till now. 
It seems that this corporation has been closed. I would 
like to request that construction of this rail-line should be 
done by establishing a corporation on the pattem of 
Konkan Valley Railway Corporation. Construction of this 
railway will direclty connect Rampur, situated on a higher 
altitude than Shimladlstrict and ita surrounding areas 

and conaequentty, apples, dry fruits and vegetables grown 
by the fanners of the areas can be transported. 

Conatructlon of R.llway Una upto Jwal. Devl vi. 
R.nltal 

Sir, as I have said, Himachal Prad .. h ha been an 
ancient and historical land of gods and goddea.... Lacs 
of visitors and devot ... come every year to offer prayers 
to Jwala Maa In Kangra dl.trict situated In my 
Parliamentary Constituency but due to the lack of railways 
they have to face many difficulties. Railway line is already 
available from Pathankot to Jogendra Nagar. If about 16 
km. ran Une Is conatructed via Ranltal and Jwala Devi is 
connected and DyotBidh, a very ancient religloU8 place Is 
connected with Jwala Deyl through railway then old, 
handicapped and female pilgrims will get the benefit of 
having darshan of gods and godd..... on one hand 
and on the other railway will have the blessig of people 
aIongwith earning huge revenue and tourlam in Himachal 
Pradesh win gat promoted. 

Construction of 20 km. rellilna from Anandpur Sahib 
to Shrf Nalna Devl 

Sir, Shri Naina Devi 18 a very ancient rellglou8 place 
In Bllaspur district of Himachal Pradesh. If it is connected 
with Anandpur Sahib by con8tructing a rail line about 20 
kin. then railways will receive heavy reVflnue. According 
to a 8peculation, about 8 lakh devote .. come every year 
to offer their prayers to Shrl Naina Devi. 

Expansion of Railway. necanary for the Welfare of 
dl.pl.ced people of Bhakhr. Dam In Himachal 
PredHh 

Sir, as the country knows, Bhakhra dam was 
constructed in the decade of 19608 to provide electricity 
to Punjab, Haryana, Rajasthan and Delhi in which 
thousands of villages of Himachal Pradesh were destroyed 
and lacs of people were displaced. 

Sir, the people of Himachal PradHh let their gr88n 
fields and houses drowned Into water 80 that Delhi, 
Punjab and Haryana may get electricity and industries 
may be developed and crops may be grown In the deHrt 
of Rajasthan but the Central Govemment did not fuml Its 
promise of modest and suitable rehabilitation of those 
people. As a result even after 44 years, today there are 
many such Bhakhra Dam displaced people who have not 
been suitably rehabilitated. In which partl of Punjab, 
Haryana and Rajasthan they have been rehabilitated, they 
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are being discriminated. There are neither roads nor 
drinking water and neither schools nor other basic taciHtles 
in the areas where they have been rehabilitated. H In 
Kangra and Bilaspur, where they have been rehabilitated, 
expansion of railways is done, they will have convenience. 

Computerl.ed Ticket Booking Centre for Army 
Peraonnel of Himachal Pradeah be opened In Jwall 

Sir, you know that there is hardly any Industry in 
Himachal Pradesh and ~ultivation is hardly done. People 
of Himachal Pradesh feel proud is serving the nation by 
getting recruitment in army. It is on account of this that 
in any war such as China-India war of 1962. Pakistan-
India war of 1972 or Kargll war, many army personnel 
from Himachal Pradesh protected the glory and prestige 
of the nation by sacrificing their lives and crushed the 
unholy intentions of the enemies. Though their families 
have been awarded with several medals for the bravery 
of the jawans posthumously yet today army personnel 
have to go to Kalka, Pathankot or Chandlgarh for getting 
their reservation for traveling by trains. Therefore. through 
you, I would like to put a demand that In Jwali, the tahsil 
headquarter of Kangra district a computerised ticket 
booking centre be set-up. 

Running 01 Shatabdl Rail Service for Deihl to 
Pathankot Is necessary 

Sir, it was the result of the then Minister of Railways 
Late Madhavrao Sclndia's foresight and thlnkihg that 
Shatabdi rail service from Delhi to main cities was started. 
From Shatabdi rail service passengers are availing the 
facility of comfortable, safe and fast Journey on one hand 
and on the other railway is earning huge Income. Shatabdi 
railway services are proving a milestone in the 
development of railways in the country but with regret I 
have ot say that Shatabdl service has not yet been started 
for Pathankot the entrance gate of Himachal Pradesh. I 
would like to request the hon'ble Minister of Railways 
tllat Shatabdi railway service from Delhi to Pathankot and 
vice-versa be started immediately. 

Encroachments be removed from Railway land 

Sir, it is a common sight that the people have 
encorached on the railway land throughout the country 
especially in the cities alongside the railway tracks. On 
one hand it leads to increase in the filth and dust around 
the railway line, one the other hand it also adds to the 
possibility of railway accidents. Hance, I would like to 
request the hon. Minister Qf Railways to launch a drive 
to remove the encorachments from the Railway land In a 
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systematic manner. Adequate arrangement to rehabilitate 
the poor and backward people be made where the 
Railway land encroached by them Is evacuated. 

The prba98 "ongekla the Railway line In DeIhl be 
removed 

Sir, all the hon. Members must have witnessed the 
garbage and filth all around while arriving at Railway 
statIOn In DeIhl. Several persons could be seen defecating 
alongside the track which Is a very disgusting sight. I 
would like to request the hon. Railway Minister that 
adequate arrangement be made to ramove the garbage 
alongside the railway lines and al80 to ensure that thle 
garbage do not get staked there ·agaln. There are several 
stations in the country which are even worse than cow-
sheds. There Is a need to upgrade such stations. This 
has a repulsive impact on the foreign tourists travelling 
in India. Whenever the foreign tOUriatl traveRlng in India, 
wherever the foreign tourist corne across such sightS of 
filth and garbage alongside railway lines. It Is quite natural 
for them to think that the entire country might be full of 
dirt and garbage. Hence, it is very necessary to take 
steps in this direction. 

Important suggestions which ehould be considered 
by the hon. Mlnlate, of Railways 

Sir. I would like to give following auggeations. I would 
like to reques the hon. Railway Minister to seriously 
consider these suggestions and to Include them while 
replying the diecueslon on the Railway Budget. 

Sir, I support this Budget. However, It would be very 
satisfying for me H hon. Minister of Railways Shri Lalu 
Prasad accept my suggestions and make budgetary 
provisions in order to implement them: 

1. The budget of Una-Nangal-Talwara railway line 
be Increased by As. 80 crore rupees and Its 
construction be completed within a period of five 
years. 

2. Parvanu-Taira railway line be constructed 
immediately. 

3. Pathankot-Jogendra Nagar Railway Line be 
converted from narrow gauge to broad gauge 
for Kangra Valley Express to run on this route. 

4. Bilaspur-Bhanupali-Rampur Rail line be 
constructed on the IInel of Konkan Valley 
Construction Corporation. 

5. 10 Km. long Railway line up to JawaJa Devi via 
Ranltal be constructed. 

6. 20 Km. Railway line up to Nalna Devl via 
Anandpur Sahib be laid. 
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7. A rai/way line from Kalka to Nalagarh In 
Himachal Pradesh be laiel 80 that BaddI Industrial 
area be connected to railway directly. 

8. Dehradun-Paonta Sahib Yamuna railway line be 
laid. 

9. Railway croulngs at the fdlowlng places be set 
up at the Pathankot-\fogendra Nagar Railway 
line. 

(i) Talara 

(i1) Jharot 

(iii) Nandpur-BhatoH 

(iv) Panchrukhi and 

(v) Trlppal 

10. Passengers have to face a lot of problem due 
to non-availability of any ticket-counter at the 
railway station at narrow gauge Nne in Pathankot. 
Hence a ticket-counter be opened near the 
Railway platform on narrow gauge line. 

11. There is no arrangement for providing the 
information at the narrow gauge railway platform 
in regard to the broad gauge railway link service 
and similarly at broad gauge Railway station in 
regard to narrow gauge railway link service. 
Hence arrangements be made for providing 
information on both platforms and the signboards 
be installed there 80 that the passengers may 
be saved from unnecessary inconvenience for 
want of the exact schedule of the trains. 

12. The maintenance of Railway Stations in 
Himachal Pradesh is not up to the mark. There 
is no adequate arrangement of lights at night 
time. several stations do not have sheds and 
the platforms at several others are not proper. 
Hence. these stations be developed and 
upgraded. 

13. Waiting rooms be developed at the Railway 
stations in Himachal Pradesh where the8e are 
not available. Adequate attention be given to 
improve the aarUtatIon in the waiting rooms which 
lack proper 8anitation. 

14. A computerised ticket booking centre and 
reearvatlon centre be opened in Jewali. 

15. New Delhi Rajdhani be provided stoppage at 
Pathankot. 

16. The reservation quota of Himachal Pradesh be 
Increased In all the Express and mail tralnl 
passing through Pathankot so that the ex-
servicemen could easily get the reservation for 
tickets. 

17. The various articles like foodgrains, sugar, 
kerosene, wood and coal etc. being sent to 
Himachal Pradesh a8 freight carriage be 
unloaded at Nanga! Railway station Instead of 
Klratpur Saheb Station and from there It be sent 
to various parts of Himachal Pradesh through 
trucks. 

18. Pathankot, Shatabdi train be started from Deihl. 

Sir, I thank the hon. Minister of Railways for 
presenting a budget that is meant for the benefit of 
common men and seek to Initiate all round development 
in the country. 

/English] 

·DR. COL. (RETD.) DHANI RAM SHANDIL (Shlmla): 
The Budget needs all commendations and appreciations. 
It is for the first time In history of Railways that candidates 
appearing for the interviews and various tests are going 
to be entitled free travel by train. It is in keeping with the 
democratic and pluralistic feeling and unemployed youth 
will get encouraged to solve their pressing problems. It Is 
also matt~r of great feeling for the Nation particularly for 
the rural poor that use of Khadl. earthen pots and butter 
milk as a drink are going to be served in the trains. This 
would give further impetus to the Cottage Industries and 
will boost their sale thereby providing means of livelihood 
to many unemployed youth and crores of poor people. 
By doing 80. poor Khadl weavers who were rendered 
unemployed so far would be able to revive their means 
of livelihood. 

In spite of the tremendous expansion of railways In 
all parts of the country. the only State which has not 
received adequate attention In this regard is Himachal 
Pradesh. The State has railway tracks which were laid 
before independence, there is no further improvement or 
extension. The cast tourism potential of the State has 
not been exploited for want of safe and comfortable mode 
of transport provided by the raHway. to the foreign and 
domestic tourists. The transport of raw materlaVfinished 
goods have also suffered to a great extent In the absence 
of proper network of railways. Although ·Parwanoo· has 

·Speech was laid on the Table. 
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developed into a Industrial Town yet the raw materiall 
finished goods are still being transported by narrow gauge 
train commonly called "Toy Train- or road. There is urgent 
need of conversion of narrow gauge from Kalka to 
Parwanoo to a broad-gauge for economic transportation 
of raw materiallfinlshed goods to and from Parwanoo. 

As Hon'ble Railway Minister is aware a largest 
Cement Plant in Asia has been established at Dartaghat, 
District Solan (HP) by Gujarat Ambuja Cement Ltd. As 
Dartaghat is not connected by any railway track, the 
'Klinker' produced by the cement plant Is transported by 
means of trucks through the lone Shimla-Mandi Highway 
to NangaVRopar. The use of hundreds of vehicles for 
this purpose besides causing traffic snarls have become 
source of pollution. The State HighwaysIBridge8 over rivers 
and rivulets have been damaged by the heavy flow of 
vehicles and have also caused many accidents. 

I alongwith the people of my Pradesh, am grateful to 
the Hon'ble Minister of Railways for his very kind act of 
placing the very important rail link for the survey In the 
coming financial year. This step will go a long way in 
providing a very vital rail link joining most of our newly 
established Industrial Townships In the area and will herald 
a new era of development and progress in this otherwise 
backward zone. 

The extension of railway network would help the 
farmers to carry their produce to various places at nominal 
cost and besides promoting tourism, would also boost 
the economy of the State. 

Sir, I request Hon'ble Railway Minister to consider 
extension/upgradation/survey for new railway lineltrack in 
Himachal Pradesh. 

(a) WideninglAbettment of existing small railway 
bridge on Kalka-Shlmla railway Hne near Summer 
Hill. 

(b) Conversion of existing railway track from Narrow-
gauge to Broad-gauge from Kalka Railway 
Station to Parwanoo. 

(c) Extend railway line from Joglnder Nagar upto 
Mandi and make a circuit via Bilaspur and 
connect at Kiratpur. The rail line should be 
upgraded to a Broad-gauge railway line. 

(d) Conducting survey on priority for connecting 
Ghanoli-Nalagarh-Baddl and finally merging into 

Kalka-Chandlgarh Railway track near Plnjore 
by a Broad-gauge railway I/ne. 

(e) Extend railway line from Dehradun to Nahan via 
Paonta Sahib. The survey may be conducted 
on prtority. 

Urgent implementation of Nangl. Talwara and Kamli-
Parwanno rail link projecl8. 

·SHRIMATI P SATHEEDEVI (Badagara): Sir, I took 
this opportunity to congratulate the hon'ble Railway 
Minister to place a budget which expoeel the appraoch 
of the Govt. which Is based on a CMP towards the 
problem of common people of thiI country. 

Almost aH the sections of the society are considered 
whOe the Budget Is presented. The weaker aections of 
the society is given priority in giving conceesions. 

This is the first time In the history of this country 
that the job seeking youth are given 8UCh a faclHty by 
the Indian Railway by providing them tree travel for 
attending an interview. The epeelal conc8llion given to 
deaf and dumb persons in their journey and to those 
who are undergoing treatment for illness along with their 
companion reflect the attitude of the Govemment towards 
the weaker sections. 

The special security measures tor the women 
employees of Railways and the new facilities allotted to 
the various unorganl8ed sections also Is appreciated a 
lot. This win create a feeling that thole people are really 
a part and parcel of the Indian Railways. 

The methods Introduced for security, safety, 
cleanliness and better environments etc. are likely to 
change the face of the Indian Railways. Special attention 
should be given to the safety and security of our Railways. 
The abolition of the plastic cups and Introduction of the 
clay cups will entirely being appreciated by the whole 
society. The intention of introdUCing a better sanitation 
facility will entirely change the pathetic situation. 

I am sure that the Railway Budget will bring more 
social juatlce to the society. ThoUgh the,. are various 
things for appreciation the people of Karala is quiet upset 
in hearing the budget which doe8 not contain any special 
attention to the problems of Keralltes. Though there are 
aeveral ow ~ns for various States none Is given to 
Kerala. Only some extension of trains Is given. In a State 

·Speech wu laid on the Table. 
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which is contributing a major portion of h.nt to the RaIlway 
and where there are bonafide and sincere puaengers 
(all of us knew that there Is no ticketlesa journey In 
Kerala) at least some provisions should be given for a 
train to Delhi to TVM. 

The long pending demand for the TeUicherry Myaore 
Railway is not yet materialised. It is really an expectation 
of the people of Kamataka and that of the northem part 
of our State. 

Nowadays the number of women passengers are 
increasing and there should be an Increase in the women 
reserved compartments in all the short distance trains. 

Tellioherry Is a very ancient and important Railway 
station. But Insplte of several memorandum given to 
various authorities, there is no stoppage for a number of 
trains. At least the intercity expresa should be given a 
stoppage at Telllcherry-Jabalpur-Trlvandrum-Kannur-
Yaswanthapur express and that of Eamakulam-Jalpur 
Express. 

Vadakara Railway station is yet another important 
centre. The Gandhi-Dham Express. Happe TVM expreu 
Jammu Tawi Expreas have no stoppage at the Railway 
Station. So that should be aHowed. 

The doubling of Railway lines is in progress in these 
area bilt while the construction of doubling is done the 
new platform constructed is without any roofing. This 
creates lot of problem of the passenger especially during 
rainy season. So at Vadakara and Tellicherry the 
construction of platforms with roofing should be done. 

·PROF. K.M. KADER MOHIDEEN (Vellore): The 
RaHway Budget presented by Hon'bIa Minister for Railways 
Shri Lalu Prasad ji is widely acclaimed as the peoples 
Budget. It Is not a populist budget as certain critics say, 
but it is the most popular budget presented by the Minister 
for Railways. 

United Progressive Alliance Govemment assumed 
office on 22nd May, 2004 and the Hon'ble Minister 
presented the Railway Budget on 8th July, 04. It takes 
nearly 45 days for preparing the budget. In so short a 
time he had done his best in identifying the challenges 
and difficulties confronted by the Railway and he had 
also received suggestions from the Hon'bIa Members. WIth 
regard to their constituencies, and their Stat88. 

Taking the CMP as his guidanCe he has prepa(8d 
the budget on the basis of: 

'Speech was laid on the Table. 

(a) modemlsation of the RaHway network 

(b) adminletration with efficiency 

(c) expendllure minimiaatton 

(d) maximisation of facilities to the pasaengers 

The budget has given Importance to Gandlan 
thoughts. He has reminded us of the marked perception 
of the father of the Nation. I am very much thankful to 
him for introducing Khadi in Railway Department. Nehru 
ji described Khad! as the uniform of Independence. It II 
also the symbol of communal amity and national 
integration. Mahatma Gandhi has on his side the AN 
Brothers-Moulana Shouketh Ali and Moulana Mohd. Ali. 
It was the mother of Ali Brothers named 'BI Amma' who 
had spun the khadl cloth. The sald-hand-made cloth Is 
very much Khadr·strong. We are told that the name Kahdi 
was derived from the Arabic word of Khadr. The Khadl 
cloth indeed symbolises the communal amity and national 
integrity of the nation. By resorting to that tradition let 
our Bharat blossom into a new exemplary nation of the 
21st century. 

I request the Hon'ble Minister to conalder the followklg 
suggestlons favourably: 

(a, The track from Kenya Kumar! to Chennai should 
be converted into double track rdway. Along 
with doubling, electrification of the Chennai-
Kanya Kumar! route should be made. 

(b) Pasaengers from Chennal going to Karala need 
Day Exp ..... from Chennal to Mangalore. This 
has to be favourably considered. 

(c) The proposal for recycling the metallic scraps is 
a welcome step. I request the Hon'ble Minister 
to consider Katpadi Junction area of Tamil Nadu 
for aetting up the Recycling workshop. It il 
contiguous to the Permbur Coach factory which 
is centrally situated. Recycling workshop for the 
metallic scraps free the administration from 
allegation of malpractices. It wiD generate vast 
opportunities for employment of the ekilled, 
talented and qualified youths of the country. 

(d) This Is the demand for a very long time from 
the people of Tamil Nadu inhabltatlng on the 
borders of Kamataka ."d Andhra Pradesh. 

,. 
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The Bangalore to Chennal route may be made to 
Include Kuppam, Kolar, KGF, V. Kota, Peranambet and 
Gudlyatam on Its pasaage. This wlH be a boon to the 
people of three States, Tamil Naw, Karnataka and Andhra 
Pradesh. 

(a) The flying Railway in Chennal, now ending at 
Valacherry shall be extended to MamaHapuram tha 
historically significant temple town. The line lhould 
be linked with Pondicherry via Kottakuppam. 

He has used in the Budget tha layman's langauge 
which Is understandable to an categories of people. He 
has wisely avoided sanskrltieed Hindi and used Hindustani 
to the eatlafactlon of the weeker sections of the aocIety. 

/TrM18lalionJ 

SHRI NARENDRA KUMAR KUSHAWAHA: Sir, I 
would like to know as to what steps have been taken! 
proposed to be taken by the Govemment for development 
of Adivasis areas. 

·SHRI VIJOY KRISHNA (Barh): Sir, a new railway 
line from Bihata to Aurangabad in East·Centrai Railway 
be laid. A new railway line be laid between Gaya and 
Bodhigaya. Bharat Wagon, a PSU located in Mokama Is 
on the verge of closure. The labourers have not been 
getting salary for the last seven months. This Is a rail 
coach manufacturing factory. Through you, I would like 
to request the Ministry of Railways, Govemment of India 
to takeover the Mokama based Bharat Wagon so that 
the labourers could be saved from starvation and the 
factory could run in an efficient manner. 

Fatuha-Islampur Railway line of the Danapur division 
of East Central Railway be extended up to Manpur Gaya. 
Sub-city train service be started between Patna and Keol 
and Patna and Buxar. A separate railway line may also 
be laid down 60 that the common man may be benefited. 
The Railway yard of Fatuha, In district Patna be upgraded 
and streamlined. 

Railway service be provided from Barh, Bakhtiyarpur, 
Fatuha, Keol to Patna and from Patna to Masaudhi. 
Railway stations should be beautified. 

{English} 

SHRI BIR SINGH MAHATO (Purulta): I would like to 
lay may speeches on Railway Budget. 

I support,this budget. 

·Speech was laid on the Tabla. 

Hon'ble Railway Minister Itated for lurvey of 
Jhargram.Purulia Railway line. But It was surveyed 
already. 

I would request the Minister to take up thle 
construction of New Railway Line. 

I also urge upon In Railway Minister to open a new 
train from Howrah to Mumbal via Purulia. 

{TflInsMlionJ 

·SHRI SHAILENDRA KUMAR (Chall): Sir, the retiring 
room should be provided at concesalonal rate at all railway 
statlonl for full one day to MPI on priority balil. 
Overbrldge ehould be constNcted at Bharwari railway 
crosalng In Kaushambhl, Uttar Pradesh. The oomputertsed 
reservation facility should be provided at Bharwari, Sirayu 
station which II the main ltation of the newly created 
district Kauaharnbhi. 

More Railways machinery equipment should be 
manufactured In Allahabad ... eper plant. NCR office 
should be set up at Subedarganj at the earliest. The 
repairing and construction work should be conducted at 
Subedarganj, Banharoll, Manorl, Satadsarao, Bharwari, 
Sirayu and Khaga stations. Bharwarl station should be 
made the main Junction station In newly created district 
Kaushambhl. Two minute stoppage of Katihar Express 
should be provided at Bharwarl Sirrayu stations. 

[English] 

,·SHRI LONAPPAN NAMBADAN (Mukundapuram): 
Sir, I was an MLA in Karela for 25 years and served as 
a Minister for 2 terms. But 88 a member of Parliament. 
this II my first experience. 

Sir, ours Is God's own country and I thought, I would 
express the feelings of my people in our mother tongue, 
Malayalam. 

Sir, long back in 1988, on 8th of July, 105 people 
died In my State In a train accident at 'Peruman'. Now, 
after 16 years, on 6th July 2004, we have once again 
witnessed another train accident. Of course Sir, in the 
form of this year's Railway Budget. But, thanks to the 
driver for no casualties. 

Sir, the Chief Minister of my State, the opposition 
leader and we the MPs have made all out efforts to 

·Speech was laid on the Table. 
'Translation of speech originally delivered In MaJyaJam. 
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bring it to the notice of the hon. Prime Minister and 
Railway Minister the concerns and requirements of the 
State. Sir, in my opinion, a Central Minister should not 
behave like a Minister for Il particular State. Central 
Ministers should have a comprehensive vision as far as 
devleopment is concerned. When the Railway Minister 
allocates projects, he should not be weighed down by 
political compulsions or other considerations. Instead, the 
Minister should take corrective measures in case of any 
developmental Imbalane in any State. Sir, as parents we 
do the same when it comes to your financiaHy weaker 
children. It is quite natural to give them more share to 
strike a balance. Sir, like that, my State, the southernmost 
State of our country, Kerala, is entitled to get special 
care and consideration. 

Sir, in fact we, the people of Kerala are thankful to 
the hon. Railway Minister for having not enhaned the 
fares and to have left the freight charges untouched. 
Moreover, UPA Government's maiden Railway Budget do 
give prime importance to basic amenities, passenger 
security and the related aspects. The concem shown to 
the weaker sections too is laudable. No doubt Sir, we 
wholeheartedly welcome this people centred Budgel 

But, Sir, we express our concem for not giving us a 
separate railway zone. There is no allocation for over 
bridges, railway stations or new railway lines. I urge upon 
you, Sir, to expedite the work of the over bridges in my 
constituency-Mukundapuram. 

Sir, the people of Kerala are an enlightened lot. They 
are a class apart in culture and education. Sir, I feel 
sorry that there is not even a single Congress Member 
in this Lok sabha from my State. 

Sir, it is a known fact that the least number of ticket-
less travellers are from my State. The birthplace of Adi 
Sankara is in Kalady, near to which we have a railway 
station-'Ankamaly for Kalady'. This place is a national 
tourist oentre. We have a university here in Adi Sankara's 
name. Christian religious centres like Malayattoore and 
the Nedumbasserry International Airport are near this 
railway station. Sir, Sabari rail originates from here. NH 
47 and MC Road meets here. Historical and religious 
centres like Iringalakkuda, Kodungalloor and Koratti are 
in Mukundapuram. 

Sir, 4 years before, the then Railway Minister had 
promised that an EMU would be run in the Thrissur-
Ernakulam route. We urge upon you to honour that 
promise. If this is not possible, you may kindly start a 
suburban service in' this sector. 

Sir, I request you to grant stoppages at AnkanaJl, 
Chalakkudi and Irrlngalakkuda for Kannur·Ernakulam 
Intercity Expreaa; Plaghat·Tiruvananthapuram Amrlta 
Express, and for Alappuzha-Dhanbad Steel CIty Expreaa. 
Also the parcel service that was stopped should be 
resumed. Moreover, computer reservation facilities may 
to be provided at Ankamaly and IringaJakkuda. 

Sir, I once again urge upon the Railway Minister to 
give more consideration to my State Kerala before the 
Budget is passed and I hope you will do justice to my 
State. 

·PROF. M. RAMADASS (Pondicherry): Sir, I would 
compliment and congratulate the hon'bIe Railway Minister, 
the two Ministers of State and the officials of the Railway 
Ministry for presenting a remar1<ab1y good Railway Budget. 
I should also record my sense of sincere appreciation to 
the Congress (I) leader Mrs. Soniaji, hon'ble Prime 
Minister and the hon'bla Finance Minister for providing 
the necessary direction, philosophical commitment and 
assurance of financial support from the General Budget 
to the schemes proposed by our Railway Minister. 

The Railway8udget per se was prepared within 44 
days of assuming power in the midst of financial 
constraints and rising rosy aspirations and expectations 
of the common man. There Is a growing need of Railway 
Transport. Depsite these constraints, the Railway Budget 
has all the elements and characteristics of economics for 
which our Laluji deserves our full praise and appreciation. 
Unlike the previous Budgets, there is more of economics 
and those of politics in the Budget as some critics would 
put. Laluji has shown remar1<able ability to combine the 
professionaHam, pragmatism and populism to provide a 
budget for balanced growth of Railway with equity to the 
deserving common man. People may say that the proof 
of the pudding is In the eating, likewise the soundn ... 
of the Budget is in the responses of the people and the 
Press. I think that this is one of the very few Railway 
Budgets which has been welcomed and widely acclaimed 
by most sections of the society and most newspapers in 
the country., There is something for everybody in this 
Budget without diluting the development faceta of the 
Railways. Undoubtedly, the Budget is pro poor, It is pro 
rich, it is pro women, it is pro men, It is pro South, It is 
pro North, it Is pro West and pro East. It is pro employed, 
pro unemployed, pro abled, pro disabled, it Is pro safety, • 
it Is pro security, it is pro modernised it is pro 
development. What do you require from a Railway 

"Speech was laid on the Table. 
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(Prof. M. Ramadass] 
Budget? It is eco-friendly, economy friendly, effICiency 
friendly and above all equity fnanely. It II an all pervasive 
and all pleasing budget 80 much so that Mrs. Rabtl Devl, 
the hon. Chief Minister of Bihar, the better half of Laluji 
described the Budget as the beet ever Budget. Thle only 
shows that behind every great man there is a great 
woman. I would only hasten to add that our Railway 
Minister was done the "best of a bad job-. 

A Budget be it Railway Budget or General Budget 
should prescribe palHatives to improve the health of the 
sector which is addressed by it. From that pointt of view, 
our Railway Minister has rightly identified the challenged 
and the deficiencies of the Railway Transport System 
vis-a-vis Its contribution to peoples welfare and 
development of agriculture, industries, service sector. 
infrastructure and experts. Accordingly, he has identified 
'Pouch priorities' for Railways. These are safety and 
security; modemisation and development; replacement and 
renewal of assets; cleanliness of coaches. railway 
premises and improvement in passenger amenities fiscal 
consideration by controlling expenditure. 

True to hi. sincerity, he has not only identified the 
priority objective but hal also initiate wide ranging 
measures to achieve these objectives within the target. 
These measures are well known to this august and need 
no repetition. 

IRCON Invertors 
Ltd. 

RITES Umited 

Container 
Corporaiton of 
India 

The Indian 
Railway Catering 
and Tourism 
Corporation Ltd •. 

Tumover 

800 crores 

321.5 crores 

1534 crores 

73.6 crores 

Indian Railway Finance Corporation mobilised 
Rs. 2775 crores, financed the acquisition of 68 electric 
locomotives. 92 diesel locomotives. 1653 coaches and 
4731 wagons net profit of As. 334.5 crores dividend of 
Rs. 101 crores. These are all not mere achievement in 
the light of the sagging morale of PSE elsewhere and 
the clamour for closing down of the enonnously height of 
the envy. Public Sector in my view. Is the pride of this 

Another remarkable achievement of our Railway 
Minister Is that despite mere preesure on expenditure 
and laxity on revanue he is able to prepare a surplus 
Budget. The total earnings .... estimated to be Rs. 42,290 
crores while the expeneea work out to As. 41.417 era ..... 
leaving a surplus of RI. 873 erores. What Is note worthy 
is that this lurplus hall been achieved after unleasing a 
number of revenue conceesion to pasaengers. freight, 
unemployed. dl •• bled, porters, unorganlled .ector 
workers. widows and in the midst of high Government 
expenditure commitment. and the eecaJalion In expenditure 
of Rs. 1000 crores on wages and increased prices of 
diesel. Even after tight rope walking our Rallwayman hall 
come first in the race which only exemplfie8 this fad. 
Hon'ble Shri Lalujl i. not only good at political 
management but also at financial management. 

Keeping development. modemlsatlon and expansion 
In view. he has stepped up the plan outlay of Railways 
which Is sound economics and not politics. This outlay 
has been enhanced from Rs. 13.425 croree in the interim 
Budget to As. 14.498 cront8. This amount would be spent 
on new line.. gauge converalon. doubling and 
electrification. new traina, replacement of old tracks and 
80 on. He has translated the commitment of UPA to 
Common Minimum Programme. 

The performance of Railways under different 
categories has been commendable. 

Profit Dividend 

87 crores 18.81 crores 

54.5 crores 5 crores 

272.8 cror. 71.5 crores 

5.5 eror .. 41.2 ero .... 

nation and RaIlways have enhance that pride and privUege 
of this nation. 

To face the onslaughts of competition from the Air 
and Road Transport. he has not altered the pasaenger 
and frieght rates have been allowed to remain unchanged. 
A 10 per cent rebate on frleght charges proportionately 
heavy machinery is also a step in the right direction. 
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The Railway Minister has proposed as many as a 
32 new trains which will offer better connections to 
different States from New Delhi, extended nine existing 
services and increased the frequencies of 12 other trains. 

,The targets fixed are: Electrlfication-375 lema., Track 
renewal 4125 kms., Construction of new Ilne&-273 lems., 
Gauge converslon-1000 kms., Doubling-381 kms., 
Rolling stock Diesel-120 nos., Electrtc-90 nos., coaches 
2546 units, 4 wheeler wagons-20000. 

These and other measures In the proposed Budget 
are' really salient features designed to make this system, 
as one of the belt systems-be it technology, 
development, management, techniques or provision of 
faciHties to its users. 

While offering my full appreciation to the hon. Railway 
Minister for his short terms measures, I would also Dke 
to remind him of some of the unfinished tasks and long 
term imperatives before him. 

Obviously, our first concem about the financial health 
of Railways. The objectives that our Railway Minister have 
kept are lofty but the resources required to achieve them 
are chronically short. Barely 20% of the plan expenditure 
of Rs. 14,498 crores is from the internal resources of 
Railway while the remaining 80% is largely from the 
General Exchequer in different forms and 20% from 
market Banking. This is really a low level of seU support. 
The operating ratio-the amount spent in earning As. 
lOQ-which was in reasonable shape between 1951 and 
1966 (it was in the 74.7 and 84.4 range) deteriorated 
later. This year's Budget says that the operating ratio is 
92.6 per cent as against 93 per cent in the interim Budget 
which means that Railways Is spending Rs. 92.6 to eam 
Rs. 100--1eaving little of Rs. 7.4. This has imposed great 
strain on revenue growth and internal resource 
mobilisation. It has been estimated that for a six year 
period ended March 2004, on an average, the rate of 
growth of revenues at 8.7 per cent lagged behind the 
rate of growth in expenditure of 9.65 per cent. 

Why the costs grow? This is becaU88 of : 

1. Low level of employer productivity. 

2. Increased Staff Costs because of the 
i~plementation of V Pay Commission. 

On the revenue side, with existing high freight rates 
on coal, cement, steel and petroleum products and in 
the midst of competition from the road sector, the 

(RBllwllys) 2fJ04.fJ5 

Railways is likely to lose Its patronage even from the 
Public Sector units which have been using Railways for 
transport of these vitat Inputs. 

Then there is the question of leakage of revenue as 
the Minister himself admitted from tlckettelS travel and 
other malpractices, lower revenue and high operating 
expenses have put the finances of Railways under a 
straight jacket. This has lot of implications for future 
growth. This needs serious attention by the Government. 

The pattem of spending indicated In the Budget is 
not congenial to growth and modemlaation. The following 
data 88 where the Rupee goes shows the real picture. 

m.,. fh6 RI..IpH WfNIf 

Staff wages and Pension 45 P 

Fuel 17 P 

Miscellaneous 10 P 

Lease Charges 8 P 

Depreciation Reserve Funds 6 P 

Dividend 6 P 

Stores 5 P 

Railway Safety 2P 

Development 1 P 

100 P 

It is disheartening to note that only one paiae out of 
100 goes for development which 18 woefully inadequate. 
We need to take some corrective meuurea. 

The Rakesh Mohan Committee on Indian Railwaye 
has suggeated a number of /l8C8II8t'Y meuurea like: 

1. The separation of core and non-core functions. 

2. Redesigning the account syetem to follow the 
corporate account practices. 

3. Developing a legislative framework to permit 
private participation. 

4. Setting up a regulator, the Indian Railway 
Regulatory Authority. 

5. Delineation of social and other objectives. 

The Govemment may give serious thought to theae 
suggestions. 
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(Prof. M. Ramadass] 

I would also like to draw the attention of our Hon. 
Railway Minister to P. 17 of his Budget about "perceived 
sense of neglecr. The people of Pondicheny have that 
feeling. Now because he has not included any new 
initiative-eleclrification, new train or construction of new 
line. The Union Territory of Pondicherry is the window of 
French Culture spread over for far flung area., 
Pondicherry and Karaikal in Tamil Nadu, Maha in Karela 
and Youam in Andhra Pradesh. The people living in these 
four regions have no Railway Connectivity. Electrification 
of Pondicherry Villupuram line is a top most work. Running 
of Satapathi Express from Chennai to Pondicheny may 
also be considered. Tlruwallar which Is increasingly 
becoming a Tourist spot should be connected to 
Mayiladuthurai. A Kranti Express from Deihl to Pondicheny 
may also be thought of. I hope that the Hon'ble Railway 
Minister would bestow some attention to Pondlcherry 
which is one of the Backward regions from the Railway 
developments point of view. 

·SHRIMATI C.S. SUJATHA (Mavelikara): Sir, first of 
ail I congratulate the hon'ble Railway Minister Shri LaJu 
Prasadji for your progressive Budget 2004-2005. While 
comparing with previous budgets I can confidently say 
this budget as a progressive and pro-people one. The 
current budget is based on the CMP of UPA GoV!. as 
everybody knows, which never intended to impose any 
hardship to the common man. 

Sir, the Budget presented by Laluji is considered the 
common people, particularly the economically backward 
sections. It is a Budget that giving prime stress to the 
rural sector which is considered to be the backbone of 
the nation. Its thrust areas are Railway Development, 
Promote Industries and Improvement of infrastructural 
basis. 

Sir, the prime attention of the budget is that It is not 
proposing any fare and freight like during the year. Sir, 
being a democratic country, aspirations of its people are 
supreme which are to be addressed by the popular Govts. 
The duty of the GoV!. is to provide maximum weHare 
measures to the common man. In that view the current 
Budget is indeed a desirable one. Sir, the budget provides 
of 75% fare concessions in second and sleeper classes 
to widows of pOliceman and para military personnel, 
defence personnel killed in action against terrorist! 
extremist, the proposed conceasions to haemophilea 
patients are attractive and to the fi~ time in the history 
of free India. Free travel facilities to employed youth 
announced in the 199&-99- budget which would not be 

·Speech was laid on the Table. 
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Implemented is against proposed in the current Budget is 
rightly commendable since a number of educated youths 
of Kerala will get the benefit among youths of other 
States. 

Sir. for us. the Keralltea. each RB is a nightmare 
because, Sir, increase by a Single paise In the fare. 
frleght chargee may cause seve... hard8h1ps to the dally 
IHe of common man through hike in price of commoditiea 
and services. 

Sir, even a small increase in the fares wlU adversely 
affects the common man as far as Kerela is concerned. 
Sir, we, the Keralites are thankful to Sri LaJuJi for his 
craftsmanship commitment to the people. avoiding fare 
hikes which would affects the revenue receipts but 
upholding the weHare of the common man. 

Sir, It is understood that, for 2004·2005, electrification 
of 3750 Route kilometers fall in Kerala. Sir, the funds 
provided are insufficient. Sir, in the Budget provisions It 
Is stated that there exist a shortage of rail wheels and 
for that a wheel factory is proposed. In the context I 
would like to say that a maintenance workshop may be 
set up in Kerala for not less than 1800 coaches are 
being used in Kerala for which maintenance are being 
done at Perambur. Sir. setting up of suh workshop of 
maintenance centre in Kerala will reduce the repairl 
maintenance expenditure in long run. 

Sir, based on the CMP the GoV!. is committed to 
enhancing the well being of workers. Sir, various 
measures proposed in the current budget regarding the 
welfare of the unorganised section of Railway is highly 
appreciated by all. 

Sir, I am sorry to say that we the Keralltea are not 
satisfied with this Budget. The GoV!. of Kerela as well as 
the opposition under the leadership of Shri V.S. 
Achudanandan and MPs from Kerala have placed petitions 
before the hon'bla Prima Minister and Railway Minister 
for establishing a Railway Zone in June which will 
definitely take care of the development needs of RaUways 
in Kerala. But the request had not been considered. At 
this juncture I further request on beha" of Kerala, to you 
to consider seriously our demands for separate zone In 
Kerela, in spite of the objections now prevailing both 
technical and administrative. Moreover, the structural 
allocations of funds for the ongoing projects for 
electrification. doubling of line, gauge conversions etc. 
comes to 183.74 crores. Sir, it is true that the current 
year budget allocation is higher than that of previous 
year (128 crores) but the proposal is insufficient. 
Sanctioning of doubling of lines may be done in a single 



517 Railway Budgtlt 2004-2005-
General Discussion 

ASAOHA 22, 1926 (8.9.- and 
DtNnsnds lor GI1IfIIs on IICCOtJIII 

518 

stretch manner covering Shoranur-Mangalapuram and 
Emakula~ayarkulam. We are deprived of having a 
new train. This diminished the brightness of the favourable 
attitude shown In the A.B. 

Sir, while concluding my speech let me say, this 
budget is being the first attempt of UPA Govt. In the 
lines drawn by CMP where common man is not burdened 
through far. hike as usual. This is a matter of pride and 
again first time in the history of our country. In a way 
almost all sections in the SOCiety are satisfied with this 
budget. I hope these directions of the budget perspectives 
wiU continue in future too. 

/Translation) 

·SHRIMATI KIRAN MAHESHWARI (Udaipur): The 
Railway budget presented by the hon. Minister of Railways 
has neither any future direction nor there is any mention 
of strengthening the basic infrastructure. This budget of 
the United Progressive Alllane Government is 
disappointing. There is discrimination with States in this 
budget and such mentality will never strengthen the 
country. It is unfortunate that the Central Govemment is 
giving special place to one State through the railway 
Budget while other States are ignored. Whether It Is Rail 
Budget or the General Budget Rajasthan State has been 
deliberately neglected. I would especially like to draw the 
attention of the hon. Speaker to Rajasthan Slate about 
which three surveys have been mentioned in the Rail 
Budget but there is no mention of execution of the work 
in this regard. The issue has been postponed after 
assuring about the review of the present status regarding 
the Fauladi, Nagaur, Ratlam, Banswada, Pushkar Medhta 
Road, Ujjain and Jhalawada lines. Only Rs. 3 crores 
have been proposed for doubling of railway lines In 
Rajasthan while an amount of As. 82.8 crores is the 
expected cost of line between Jalpur and Fulera only. It 
is funny situation. Instead of completing Ajmer, Chittorh, 
Udaipur section, if Chittorh Udaipur section Is linked then 
the original project would be pending. 

The present Railway Budget has completely ignored 
tirbal and backward areas under Udaipur division. The 
Ministry of Railway is not serious about development. It 
is breach of trust with the people of this region. Udaipur 
is important from the point of view of minerals and 
tourism. The pace of gauge conversion work between 
Chittorh and Udaipur is very slow. It seems that Ajmer 
Chittorh have been completely forgotten. The present 
Budget is directionle.s regarding connecting Badi 

'Speech was laid on the Table. 
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Banswara with Ratlam Sadari with Nlmach and Mawall 
with Nathdwara Raj Samand. The Govemrnent is to 
conduct work for only 150 lems. for gauge conversion 
between Udaipur and Ahmedabad. This move would 
connect Udaipur division with Gujarat and thus It would 
be connected with the entire South India and It will 
promote mining and tourism Industry. It wiH increase the 
revenue of not only Rajasthan but also of the Central 
Govemment. It is very unfortunate that while on the one 
hand the Central Govemment is announcing conversion 
of existing metre gauge lines into broad gauge and on 
the other hand the trains of the pre independence era 
are In operation in this part of Rajaathan. Then rail 
lines are very unsafe and anytime serious accident may 
happen. In the present rail Budget the Govemmant have 
almost forgotten the survey work of Udaipur-Ahmedabad. 
The Ministry of Railways Is not paying any attention to it. 

The demand for gauge conversion work between 
Udaipur and Marwar junction Is being made for a long 
time. However, the Ministry of Railways have not taken 
any step In this clrectlon. Unfotunate thing Is that the 
trains that were running earlier on metre gauge have 
also been withdrawn. 

The computerized reeervation faclJlly for the people 
of Udaipur is available only at city station. Ranapratap 
Nagar Ia the part of Udaipur city where many p .... ngera 
board train. I would like that the Ministry of Railways 
should provide reservation counter, retiring room and other 
essential facilities there also. 

Sir, the present budget is disappointing for the 
common people and discouraging from the point of view 
of expansion of Railway. Through you, I would like to 
demand that the Minister of Railways should make 
amendments in the budget for providing better railway 
facilities extension of trains, gauge converaion of lines 
and survey work In Udaipur Division. 

Sir, I would like that separate coaches for ladles 
should be reserved In toeal, long dlatance and passenger 
trains so that woman passengers may fHI secure while 
travelling alone in the train. 

Sir, through you I would Rka to submit to the hon. 
Minister of Railways that there are long route trains on 
which pasnngel'8 travel for 12 to 18 hours but there Is 
no catering facilities in them. I would 11M to request that 
catering facilities should be introduced In such tralna 80 
that thousands of puaengers may avail thIe facility. 

Sir, through you I would like to draw the attention of 
the hon. Minister of Railways towards another apeect of 
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[Shrimati Kiran Maheshwari) 

railway budget that deals with the provision of free railway 
passes to unemployed youths to attend interview I would 
like to request the hon. Minister to clarify whether such 
passes will be issued to the unemployed youths to attend 
all interviews for government and semi Govemment jobs 
so that they may not face any inconvenience while 
availing such free passes. 

/English} 

·SHRI SANAT KUMAR MANDAL (Joynagar): Sir, after 
the general elections the United Progressive Alliance 
Govemment came to power. Hon'bla Shrl Lalu Prasad 
Yadav became the new railway minister. I am happy and 
once again extend my congratulations to him. 

The Railway Minister has not increased the paasenger 
fares and freights. This has been welcomed by all. As 
per the Common Minimum Programme the hon'ble 
Minister has initiated several schemes for the SCs,. STs, 
OBCs and Minorities. I support his new initiative. 

The prime concern is new passengers' safety. 
Unfortunately after Mr. Yadav became the railway minister 
there has been some rise in the crimes In the long 
distance trains. The Rail Minister has taken some Iteps. 
But these are not enough. These should be deal with 
very strongly. Otherwise, the passengers safety would be 
in jeopardy. 

I shall turn to some of the rail problems In my 
constituency Joynagar. Mr. Yadav, after becoming the 
Rail Minister wrote to MPs inviting their suggestions. I 
also gave my suggestion to the honble minister. But it 
appears that he has tumed a blind eye to my suggestions. 
I shall now bring to his attention to some of the long 
standing problems in my Constituency. Before this I would 
like to tell him how much money has been sanctioned 
for the two important ongoing projects for the Sonarpur-
Canning (Phase-I) doubling of rail line In this year's budget 
only one corre has been sanctioned. Similarly for the 
Baripur-Lakshmikantpur doubling one crore has been 
sanctioned. The former rail minister Mr. Nltish Kumar had 
sanctioned one crore in his budget for each of the project. 
I had expected that Mr. Lalu Prasad Yadav would not 
follow footsteps and would sanction more money. But 
this has not been done. If the waft( goes on like thla it 
will take several decades for the ,completion of the two 
important doubling projects which are most vital for the 
passengers. Moreover, there has been no drinking water 

·Speech was laid on the Table. 
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and usable toitet facilities at every atation starting from 
Sonarpur to Canning and Bartpur to Lakshmikantapur 
station. This Is a perennial problem faced by the 
passengers. Even though I have raised this problem over 
the years here has not been any progress. 

Another important problem I am bringing to your 
attention. Canning Is a sub-division town and peopte from 
vast areas come here but they face much trouble for 
want of reservation facility for long distance trains. You 
know Sunderbans attract huge tourists and Canning Is 
the gateway to Sundarbans. If this reservation facllty Is 
not provided to them they will face huge problema. I 
would therefore urge you to kindly look Into this so that 
reservation facility for long distance trains can be 
introduced at Canning Station as early as possible. 

It Is also noticed that during recent years the 
passengers to and from Canning have Increased to a 
large extent. I therefore suggest that frequency of train 
between Sealdah-Canning and Sealdah-Lakshmikantpur 
may be adequately increased. There was also a proposal 
to extend the Sealdah-Canning line upto SonakhaH across 
the Malia river for the welfare of the local people and 
better facility for the Sunderban tourists and Joynagar to 
Raidlghi. Therefore, I suggest that surveys may be 
conducted for this. 

Sir, there is a vast railway land around Canning 
railway station. This land can be leased out to the local 
poor businessmen for their benefit. This land has not 
been in the use for a long time. The railway can eam 
some revenue and as a result the local people will also 
find some employment opportunities. I bring this to the 
kind attention of the hon'ble rail Minister through you for 
a quick decision. 

Sir, the Canning rail station has been declared as a 
model station. But there has been lack of minimum 
Infrastructure and there are not proper passengers 
amenities since It is a model station. I, therefore, suggest 
that immediate steps should be taken to pIOvide adequate 
faCilities at the Canning Station. A Yatrl Nivas may be 
constructed at the station for the benefit of the tourists. 
Sir, I have listed out some of the problems which have 
been faced by the rail passengers which need urgent 
attention. 

I hope the railway minister look Into this. 

"DR. K.S. MANOJ (Alleppey): Sir, I would like to 
congratulate the han. Ralfway Minister for presenting the 
unique Railway Budget, ever presented before the House, 

·Speech was laid on the Table. 
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as there Is no increase in fare and freight charges. Ifs 
apro-poor budget and hon'ble Minister has given a 
humane face to the Budget which Is in par with the letter 
and spirit of 'the CMP of the UPA Govemment. 

The Hon'ble Minister deserves spacial mention for 
making special provision for various classes of society 
like the minorities, the backward classes, the war affected 
widows, the handicapped, the unemployed youth, the 
farmers' the poor and the marginalised people. 

He has also taken a brave stand to stop the use of 
plastic which is proved to be hazardous to our nature 
and hu introduced Kulhars which II ecofriendly and which 
wiD also provide employment for many In the rural sector. 
He has also given patronage to milk and milk products 
which are produced by co-op. dairy farms to be UI8d in 
the trains. 

Adequate attention has also been paid towards safety 
aspect in railways. Introduction of computerization and 
information technology will improve the efficiency and 
efficacy of Indian Railways. 

I would also like to bring to the notice of the hon'ble 
Railway Minister, certain lacunae that happened to be 
there in the railway budget. 

I come from the State of Kerala which Is 
Southemmost in the west coast, and Is famous for its 
Trade, Traditional Industry and Tourism. Since very long 
time, there exists a hue and cry from the part of the 
people as well as from the part of the peoples 
representatives for a railway zone for Kerala. It is a long 
cherished dream of the people of Kerala. 

We had strong expectations in Lalujl, that he would 
make this dream come true. But all our expectations 
were in vain. So I request Laluji to consider this long 
cherished wish of the people of Kerala and Initiate steps 
to create a separate railway zone to Ker. to nurture 
the needs of Keralites. 

We had also expectations, that you would make some 
provisions for the doubling of the railway lines between 
Ernakulamand Kayamkulam both via Alleppy and 
Kottayam. But In contrary to our e~., that too 
was not given due consideration. It is my humble 
submisison that hon'bIa Railway Minister would consider 
this proposal in this financial year Itself. 

I am grateful to the hon'ble Railway Minister for the 
keen int8t'88t he has shown in providing allocation for 
the electrification of the railway lines In Kerale. 

Kerala is a State where there are more number of 
major level crossings cutting acro.. National Highways. 
Only meagre amounts are allocated lor the construction 
of over bridges. Hon'ble Minister may be pleased to 
aRocate more fund for construction of overbridges 80 as 
to prevent the traffic iam in the National Highway. 

As I represent the Constituency of AJleppy which was 
fonnel1y considered as the "Venice of the East" but now 
losts 118 glamour and glory due to ruin of the Alleppey 
Port and shattering of traditional industries; but stili a 
fertile land for tourism because of Its landscapes, 
greenaries, backwaters and lakes. Railway development 
would be necessary to attract both domestic and foreign 
tourists. So passenger amenities must be Improved to 
meet the demands. For this, doubling of Emakulam-
Kayamkulam line is a must. I request Laluji that he should 
find a way to include this, in the current budget. 

Platform in many of the stations are either short or 
low lying so that elderiy people and women lind It difficult 
to get into the train. Platform at Aroor, Vayalar, ThumboJl, 
Punnapra must be lengthened and elevated. Second 
platform at Marartkulam railway station alao has to be 
lengthened and elevated. 

Computer Reservation faciUlles must be started at 
Haripad Railway station, where the Railway line via both 
Kottayam and AJleppey meets. Also National Thennal 
Power Corporation (NTPC) is within the vicinity 01 this 
station. 

A foot overbridge has to be constructed In Thuravoor 
Railway Station. 

Thumboll Railway Station may be upgraded to 
Alleppey North Railway Station. Elevation and lengthening 
01 platform, platfonn shelters etc. has to be Installed there. 

There are many unmanned level crossings along 
EKM-Kayamkulam line and accidents are very common 
as there are turnings or curves of the railway line nearby. 
So, consideration must be given for these level crossings 
whOe making them guarded. 

Once again I congratulate Mr. L.aIujI tor the bravery 
he has shown In giving a humane touch to the Railway 
Budget and remind him about the uncherished dreams of 
the Kerallt ... 
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·SHRI GANESH SINGH (Satna): Sir, I belong to 
Satna Lok Sabha constHuency of Madhya Pradesh. Sir, 
I feel that the Railway Budget presented by the UPA 
Government is imbalanced and discriminatory. 

Sir, when I say that Railway Budget is Imbalanced, 
I have strong logic behind this. In this budget Madhya 
Pradesh, especially Jabalpur zone has been totally 
neglected. 

Sir, Jabalpur Zone earns maximum frieght and 
passenger fare in my constituency, but nothing has been 
provided in this budget for the sake of development of 
railways in my area. The work on Lalitpur Singrauli 
Railway Line is going on at very slow pace and It seems 
that this project will not be able to be completed even 
after ten years as so far only survey work has been 
completed. In the budget also, no mention has been made 
as to when this project will be completed. 

Sir, large quantity of cement, kllekar, bauxite, 
limestone letrite, etc. is despatched form Satna, but racks 
are hardly available as per the demand. 

The following proposals may be included In the 
Railway Budget. 

Sir, Mehar city, which comea under my parliamentary 
constituency Satna, Madhya Pradesh is situated on 
National Highway No.7. People from all over the world, 
come here to seek the blessings of Maa Sharda Mata. 
There is a railway crossing on National Highway and 
people for long have been demanding for construction of 
a railway over-bridge at this crossing. I request that the 
proposal of construction of railway over-bridge should be 
included in the new budget. 

There is a need for construction of a railway croeaing 
at Bharhut tuming near Lagargawan station on Satna-
Jabalpur rail route as the farmers, residing on both sides 
of the railway line, have been facing a geat difflculty In 
moving to and fro. There has been a long standing 
demand of people for construction of railway crossing at 
this place. Hence I request that this proviSion be made 
in the Budget. 

There has been a long standing demand for 
introducing a passenger train from Rewa to Mumbal. The 
people of Rewa have no direct connectivity to Mumbai 
therefore in the budget the provision of new train, should 
be made. 

·Speech was laid on the Table. 

Emergency quotas of all the trains halting at Satna 
RaAway Station have been withdrawn. These may kindly 
be restored. 

The departure time of New Delhi-Rewa bound 
Vindhyachal Express should be rescheduled early by 2 
hours for the convenience of the pauengers. 

The stoppage for Kamayenl Expreae at Jaltwara and 
Majhgawan station and for Rewanchal Express at 
Manakhari end Amdara railway station be provided. 

A washing pit may be prcwldad at Satna raHway 
Station for cleaning and technical checking of trains. The 
route of Rajkot Express may be extended upto Satna. 
Sampark Krantl which has been proposed to be operated 
between New Deihl and Chltrakut, may be extended upto 
Satna. 

·SHRI SRICHAND KRIPLANI (Chlttorgarh): Sir, 
through you, I would like to submit to the hon'bla Minister 
of Railways that especially Mewsr and Hatoll of Rajasthan 
have been neglected In the Railway Budget for the year 
2004-2005. I hope that, the hon'ble Minister would resolve 
the railway problems particularly of Mewar in Rajasthan 
alongwlth others by addreaslng them in the budget. 

1. The Survey conducted with regard to the Bari 
Sadri via Chhoti Sadri railway line should be .. 
approved at the earliest. 

2. The Railway line be laid from Neemach-
Pratapgarh-Banswara via Luna Mumbal for the 
benefit of tribal regions. 

3. New trains may be Introduced from Udaipur via 
Chlttorgarh to New Deihl, Mumbai and Jaipur, 
by completing Chlttor-Udalpur broadgauge this 
year. 

4. The work of Ajmer-Chlttorgarh broadgauge and 
Neemach-Ratlam broadgauge be completed 
expeditiously by Increasing the aJIocation therefor. 

5. Stoppage of JaiplJr-Bangalore be provided at 
Ramganj Mandl as 5000 bags of coriander and 
30 trucks of stones are despatched from this 
place to southern India for the purpose of selling. 
The traders have to travel. 

6. Dhanbad-Ahmedabad (9150-up) be provided halt 
at RanlganJ Mandl 88 Dhanbad-Ahmedabad 
(9150-Down) has stoppage there. 

·Speech was laid on the Table. 
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7. Stoppage of some trains p888ing through Modal< 
Railway Station be provided. 

8. The stoppage of the Chetak, Meenakshi and 
Dehradun Express be provided at Chandaria 
railway station. 

9. The stoppage of Dehradun Express be provided 
at Barsi, Parsoli In Chittorgarh. 

10. Boggies of Neemach-Dehradun be attached In 
the Dehradun Express directly. 

11. The stoppage of the trains from Chittorgarh to 
Jaipur, Delhi, Ajmer, be provided at Gangrar 
Railway Station. 

12. A superfast train between Kota and Jalpur be 
introduced at the earilest. 

13. A new train from Neemach to Lucknow 
Gorakhpur via Kota be started. 

14. Nimbahera to Banswara via Chhoti Sadri, 
Pratapgarh to Banswara-Dugarpur be. connected 
to Ratlam. 

15. Due to construction of railway crossing at Ajolia 
ka kheda in Chittorgarh, people of 10 villages 
are facing difficulty and there is problem at Gate 
No. 102 also. Hence, a gateman be appointed 
immediatley at the crossing No. 102. 

16. 222 posts of Railway Trade Anchor Apprentices 
are lying vacant in Kota factory. These may be 
filled up immediately. 

A scheme may be provided in the Budget to check 
the increasing incidents of dacoities and remove the 
feeling of insecurity amongst train passengers. 

·SHRI CHANDRA MANI TRIPATHI (Rewa): Sir, I 
carefully and minutely studied the Railway Budget 
presented by the United Progressive Alliance Govemment 
and found that If one does not go through it minutely it 
will appear attractive and alluring. Only those who read 
this budget intensively can know the reality that the 
Railway Budget appearing attractive and alluring from out 
side is intact an Illusion and deception. 

It is true that the Indian Railways Is the biggest 
transportation system of the worid. Besidea this It is 
capable of meeting the commercial and trade needs and 
fulfil the expectations of the common people but the 
Budget that has been presented by the Minister of 
Railways is not meant for common m8SS88 of the country 

·Speech was laid on the Table. 

rather It has been presented to benefit the people of 
some specific area only. 

The hon. Minister of Railways in his budget has 
proposed many things like Increasing railway traffic 
facilities, renovation and modemlsatlon of railways and 
giving facilities to unemployed youths and several other 
claaaes etc. but there is no mention as to how the 
resources will be generated for the said purpose. There 
is no mention as to how the austerity measures will be 
taken with regard to the normal expenses. 

It was on account of the policies of the NDA 
Govemment that there is three-percent incre... in 
passenger traffic besides that in freight, for which I would 
congratulate the former Minister of Railways. There Is 
gradual decrease in rail accidents from 2000 to 2004 
and for this also I would congratulate former Minister of 
Railways. But there Is sudden increase in the incidents 
of dacoity, kidnapping, murder and incidents of doping In 
trains since the present Minister of Railway resumed his 
office and this Increase Is certainly In the Minister's State 
and in the adjoining areas owing to the I~ct of his 
State. 

Developing indigenous digital system for safety, 
promoting ema/1-acaJe industry that includes use of Khadi, 
Kulhar, and milk and mattha is simply following the policy 
of the Janta Party. I would like to remind that the use of 
Kt.llhar was introduced by hon. Shri Madhu Dadwate 
during the Bhartiya Janta Party regime and the hon. 
Minister of Railway might be aware of It as at that time 
he was also In Janta Party. So there is nothing new in 
It 

I would Uks to draw the attention of the hon. Minister 
of Railway to the fact that he hu kept In mind only 
Bihar and Chennai in the developing of various resources 
and the extension of railway. Rewa of Madhya Pradesh 
remains completely neglected, should have been included 
In the development and extension proposals. 

I would submit that If the han. Minister of Railways 
pay attention to the following points, then the people of 
Rewa will be benefited. 

1. There is one regular train from Rewa to Delhi 
but its departure and arrival time is not suitable. 
this train departs from Rewa at 10.30 p.m. and 
reach Delhi at 1.30 a.m. and departs from Deihl 
at 11.45 p.m. and reach Rewa at 4 p.m. in the 
evening. Its time should be changed as entire 
one day Is wasted In It. If the train departs from 
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(Shri Chandra Mani Trlpathi] 
Rewa at 6 pm in the evening and reach Delhi 
at 8.30 am and departs from Delhi at 7 p.m. 
and reach Rewa at 10 a.m. people will be 
benefited. This train should also be provided 
haltage at two important stations namely 
Dalhaura and Shankargarh. 

2. There was a proposal to run train from Rewa to 
Mumbai. Till the said train is introduced, four 
passenger boggies from Rewa should be added 
in any Bombay bound night train at Satna. This 
will benefit the people of Rewa. 

3. Daily intercity train should be run form Rewa to 
Jabalpur. 

4. Rewanchal express from Rewa to Bhopal reach 
Bhopal at 6 a.m. and whole day remains parked 
there. If this train is extended to Indore it will 
connect Rewa with Indore along with Bhopal 
without much additional expenditure. 

S. Rewa-Bilaspur-Chirmiri train remains after coming 
to Rewa remains standing. It has been shown 
in railway time table that this train will go to 
Satna from Rewa in the moming and will come 
back from Satna but it is not in practice. My 
proposal is that it should run regularly. 

6. The construction work of Lalltpur-5lngaroli rail 
line has been approved. My request is that this 
line should be constructed on the priority basis. 
Along with that fund should be aJlocated $0 that 
construction may get completed at the earliest. 

7. Rewa railway station is 6 k.m. away from the 
town. The local people have to face 
inconvenience to get reservation my request is 
that a reservation counter should be opened in 
Rewa town. 

8. Rajkot Express may be extended from Katri to 
Rewa. 

9. The number of coaches should be increased in 
all the categories in Denanchal Express. 

10. Racks should be sent at Rewa station for 
transportation of foodgrains of F.C.1. in Rewa 
and Seedhi districts and arrangements should 
be made for unloading. Rewa and Seedhl are 
the backward districts of Madhya Pradesh. F.C.I. 
is always short of wheat and rice over there. 

The hon. Minister in his .budget speech has invited 
suggestions. I hope that hon. Minister of Railways will 

pay attention to my above mentioned luggeations and 
get them implemented. I oppose the Railway Budget. 

·PROF. S.P. SINGH BAGHEl (Jalesar): Sir, the hon. 
Minister of RaIlways has not provided facilities to the 
weaker sections of society In long train journey. 

Atleast six tl"lreaerved coach •• should be added to 
Express trains for the weaker sections. 

Sir, the stoppage of Nilanchal Express should be 
provided at Tundla Station in my lok Sabha constituency 
Jalesar so that Jain pilgrims of Agra, Tundla, Jalesar, 
Awagarh, Sadawad, Flrozabad may convenlentty vialt 
Shikhar ji. 

Underground or over bridge should be constructed 
on eastem side gate of Tundla railway station so that 
people of the villages upto Yamuna may conveniently 
cross the line. The railway erosaing remains elosed for 
hours so the villagers have to face a great difficulty in 
crossing the line. 

Sir, Ranpal village Is 2 km. away form Agra Arozabad 
road. I have got the road built there but it is on account 
of absene of railway crossing that the people of Ranpai 
village have to face a lot of inconvenience. So there 
should be a railway crossing at that place. 

Sir, earlier there was railway crossing at Gathidargpur 
village on Tundla-Firozabad railway line but now it has 
been closed so a railway crossing should be there at 
Gathidargpur on the Tundla Firozabad Une. The stoppage 
of some more superfast trains should be provided at 
Tundla station. 

Sir, there should be a haltage of Delhi-Lucknow 
Express at Tundla so that the public of Agra, ltah, 
Firozabad, Hathras and Mathura may avaH Ita facUlty. 
There is only one passenger train on 'Tundta-Varhan-ltah 
rail route. The raJlbus and another puaenger train should 
be Introduced on that route. 

Sir, there is Barhan Etah rail line. If Kuganj which 
is 28 km away form Etah is connected to this line, Etah 
will be linked with Kanpur, lucknow, Plllbhit, Bareili, 
Muradabad and Deihl. Nearly 28 km long rail line should 
be constructed from Etah to Kasganj. 

·SHRI RAM SINGH KASWAN (Churu): Sir, the 
Railway Budget for the year 2004-05 Is • populist budget. 

·Speech was laid on the Table. 



529 Railway Budget 2004-2005-
&ntN'lll Discussion 

ASADHA 22, 1926 (SskB) and 
D9fT111nds for Gflln/s on sccounl 

530 

No funds have been earmarked for various schemes. My 
Par1iamentary conStituency Churu has been completely 
neglected. Following are my suggestions in this regard 
which are required to be included In the budget. 

The' gauge conversion of Rewari·Blkaner line Is being 
demanded for many years by the people of this area. 
The traders and entrepreneurs of this area have to travel 
to various parts of the country. Bikaner district is located 
along the Pakistan border 80 the gauge conversion of 
the said route is alao essential from the strategic point of 
view? The petroleum imported through Kandla seaport 
are transported to Haryana and Punjab via Jodhpur-
Ratangam·Gadulpur-Hlasar. It Is on account of the broad 
gauge only upto Degana and remaining metre gauge that 
goods trains have to take longer route and the oil 
companies are suffering loss of crores of rupees. 

The approval for the gauge conversion from Rewari 
to Sadulpur and Sadulpur to Hissar was already given 
by the previous Government and provision of Rs. 11 
crore was also made for the said work in the previous 
budget. The asurance for the gauge converalon of 
Ratangam Degana and Sadulpur Bikaner segment was 
given but there is no such provision neither funds have 
been earmarked for the approved Rewari·Sadulpur and 
Sadulpur·Hissar section in the current budget. So it is 
essential in the public interest to include the work of 
gauge conversion of the said route in the budget. 

The survey for laying the railway line from Churu to 
Taranagar Nohra and Sardar shash to Hanumangarh, 
Sikar·Nokha via Salaaar·Sujangarh was done and lalchs 
of rupees of the railway department have been spent on 
it. However, there is no provision for this line In the 
current budget. It is quite essential in the public interest 
to lay said new rail line. 

The biggest problem in my parliamentary constituency 
is the unmanned railway crossing and it is on account of 
this that it has become difficult for the rural people to go 
to another village and even to their fields. It is on account 
of the absence of railway crossing that It is difficult for 
the camal carts, truck and jeeps of the farmers to croas 
the line for going to other villages or the fields and there 
is always possibility of accident. Near1y 400 km railway 
line passes through my parliamentary constituency 
however, the number of manned and unmanned railway 
crossings are hardly 20-25. So in the present budget 
provision for unmanned or manned railway crossings near 
Bewad.Bhojan railway station between Leharu Blkaner, 
near Harpalu station, near village Kalri Kandhran, near 

(RIIUwsys) 2004-05 

Dokwa halt station between Hadiyal Dudhwa khara station 
on Hadlyal Tamkor road, at Maulisar station on Laaaria 
between Dudhwa Khara and Aslu, near Payali gaon, 
Biggabas ramsara gaon, Hemesar gaon Benlsar station 
near Suc:tsar station and near Balsamand on Ratangarh-
Degana road, Paharsar, Khayali and Bhadra on Sadulpur 
Bhadara and at Lasedi indasar between Sadulpur Hissar 
near Ohani Chhoti on Sadulpur road should be made in 
the public interest. I would like to request the Hon. 
Minister that level crossing at the above mentioned places 
should be constructed in the current budget. 

The computerised reservation facility at Churu· 
Sadulpur·Ratangarh·Sujangarh-Sardarshahar in my 
pariiamentary constituency has been provided. Its timing 
is upto 2 0' clock which should be extended upto 5 
o'clock. Besides this It is extremely essential to provide 
computerised reservation facility at Dungargarh railway 
station. It is essential to extend Bikaner-Churu passenger 
train upto Sadulpur and there Is need to introduce a new 
train for Shrlganga Nagar.Jalpur. The provision in this 
regard should be made in the current budget. Delhi, 
Jodhpur mall was the most Important train of Northern 
Railway that connects my pariiamentary constituency. This 
train has been discontinued due to Incomplete gauge 
conversion. Unl... gauge conveflfon work of the entire 
rout. Is completed, for a time being the .aid train .hould 
be operated from Dagama to Delhi. 

A stoppage of Hnk Exp ..... at Rampura BetI Is being 
demanded for yeare, which Is essential. It is extremely 
essential in the public interest to provide stoppage at 
Jaleaar station between Anandwasl halt station and Blgga 
Oungargarh on Rstangartl-Sarder Shahsr route. 

{English} 

·SHRIMATI JYOTIRMOYEE SIKDAR (KrlBhnanagar): 
Please include the following Railway proposal of my 
Constituency: 

1. Electrification of the Railway line between 
Krishna Nagar fo Lalgala. 

2. New rail line from Krishna Nagar to Karlmpur. 

3. Introduce one new train from Sealdah to LaIgaIa. 

4. Provide stoppage of 'Bhalrathi Express' at 
Delegram. 

Honestly I support this Budget. 

·Speech was laid on the Table. 
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·SHRI G. KARUNAKARA REDDY (Bellary): Sir, I am 
unhappy that in the Railway Budget presented ~y the 
Hon'ble Railway Minister Hyderabad-Kamataka regIon In 
Karnataka State stands neglected with no facilities 
provided in this year's Budget. 

Doubling of line betwean Raichur and Guntakal was 
taken up long back and there has been no mention about 
the progress and I would like to know that at what stage 
this project is? 

Apart from providing all rail facilities, I request the 
Railway Ministry to create a new Division in Hydarabad-
Kamataka region at the eartlest to give a boost for the 
development of the region. 

Kottur-Harihar line forms an Important link between 
the two coasts, East and West. The line, on completion 
would enable movement of iron ore to all the three Ports, 
Mangalore, Chennai and Vizag Ports and on the retum 
joumey, the goods train can carry fertilizers, coal, cement 
and other products. The line which Is economically viable, 
should be given more emphasis and I urge upon the 
Minister to allocate adequate funds for the early 
completion of this project. 

I urge the Minister that more facilities to be provided 
at Hubli which will be befitting its status as Zonal 
Headquarters. 

In view of the existing broad-gauge line between 
Haspet and Guntakal is over-eaturated, thare is an urgent 
need to expedite the ongoing work of doubling of line 
between Hospet and Guntakal. This was ~ to .... 
the traffic congestion and enable movement of iron ore 
to Chenna; and Vizag Ports form Bellary-H08p8t sector 
and also for introduction of new trains for the benefit of 
the passenger-public in this region. 

The people of 8e1lary region have been nurturing a 
long-cherished dream of getting through traine between 
Chennai and Mumbai via Bellary and Haspet. I request 
the Railway Ministe" to consider thia requ..a also. 

It is heartening to note that the Railway Minister has 
introduced a new train between Hubll and Channel. My 
appeal to him is to ensure that the train Nne via Hoapet 
and Bellary. 

Similarly, I appeal to him to Introduce another direct 
train to Mumbai via Bellary and realise the long-cherished 
dream of the people of this region. 

·Speech was laid on the Table. 

Hospet in Bel/ary District is an I~portant city with 
Hampi, the intemational tourist d~lnatlon n~arby. Apart 
from thousands of tourists thronging the city, a large 
number of office-goers travels between these two cities 
dally. Therefore, there is an urgent need to ply a push-
pul/ train between the two cities not only for the benefit 
of office-goers but also.to those wanting to visit Hamp;. 

I would also like to draw the kind attention of the 
Railway Minister to the fact that there are no day-time 
trains between Guntakal and Hub/i causing lot of ha/'Clshif:ll 
to the passenger-public of the region. Prior to gauge 
conversion, there were several trains passing through 
BaJIery during the day and I request you, to kindly re-
Introduced all the trains prevailing prior to gauge-
conversion. 

If the Railways Minister considers/rectifies all these 
points, It will be very much helpful for the development 
of Hyderabad-Kamataka region in a large scale. 

'-SHRI S. MALLIKARJUNIAH (Turnkur): Sir, Tumkur 
is one of the fast developing cities in Kamataka State. It 
is just 53 miles away from Bangaiore, the espial city of 
Kamatalea. Siddaganga, the famous religious holy place 
of Veerashivas is situated here. Several educational 
I~ including technical colleges have come up here 
during the last three decades. 

The two major areas of Tumkur city are the 
Someshwara extension and the Channanjappa hostel. 
Everyday thousands of pedestrians move from one area 
to another. Several hundreds of school and college 
students have to move from one area to another here to 
reach their respective educational institutions. A number 
of acctdents are taking place each day In these areas. 
Hence there were several agitations by the people 
demanding the construction ofa railway bridge between 
Someshwara extension and Chennanjappa hoeteI. In future 
also the situation here among the .public may go out of 
control at any time if the Railway Ministry do not take a 
quick decision and construct the raU bridge as per the 
aspirations of the people of Tumkur. Hence, I request 
the hon. Railway Minister and the Govemment of India 
to take up this long pending work of constructing over 
bridge between Someshwara extension and Chemanjappa 
hostal in Tumkur. Tha Centre should get all the 
cooperation from the Govemment of Kamataka such that 
the propoeed work can be completed quickly. 

Renovation and modemisation of Tumkur Railway 
Station Is pending for a very long time. About 25 trains 
pass through Tumkur Railway Station daily. But strangely 

-Speech wu laid on the Table. 
ITranslation of the speech originally delivered In Kannada. 
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till today there is no waiting room for the travelling public. 
There is no seating arrangement at the station for the 
travelling people while they wait for their respective traina. 
The railway station which exists in Tumkur today Is several 
decades old. Neither drinking water nor bathroom facility 
is avialable at this very old railway station at Tumkur. 
Therefore it is high time for the Ministry of Railways and 
the Govemment of India to modemise this railway station 
with aU the facilities immediately. The railway station at 
Kyatasandra in Tumkur is also a primitive station. Th. 
Centre should be sympathetic to the peopl. of Tumkur 
and renovate this railway station without any loss of tim •. 
Similarly the railway stations at Nlttur, Sampige, Gubbi, 
Tipatur in my Tumkur constituency should also b. 
modamised as the need of passengers at these stations 
is very urgent. 

Several rasts roko and rail roko demonstrations were 
held at different parts of Kamataka, particularly in Tumkur 
district demanding improved train services for Karnataka. 

I request the Railway ministry to look into these 
immediate needs of the people of Kamataka and 
particularly the requirements of Tumkur district and take 
appropriate steps. 

·SHRI AlKESH DAS (Nawadwlp): Sir, in my 
constituency i.e. Nawadwip Parliamentary Constitu.ncy of 
West 8engal, I have some proposals of railway 
developm.nt. Th. proposals are : 

1. Sanctioning the project of gauge converalon from 
Santipur to Krlahnagar (Narrow gauge to 8road 
gauge). 

2. Previously train line was there from Seatdah to 
Dhaka through Ranaghat. Assam mail travelled 
from S.aldah to Guwahati w'.t Bangladesh (then 
East Pakistan). The railway line still exists. So 
from Sealdah through Ranaghat (Ea.tern 
Pakistan) running of train to Dhaka is possible 
without any extra expenditure. 

3. Allocation of more fund fpr the doubling of 
KaHnaragan Pur to Krlehnagar railway line to 
complet. in this year. 

4. Allocation of fund for renovation of bridge No. 
12 and near about 1 k.m. railway line from 
Halisahar Station (E.R.) such that from 
Ramaghat to Burdwan running of train Is 
possible. 

5. Doubling of Bandel to Katoa railway line. 

• Speech was laid on the rable. 

The problems of Krlahnagar Parliamentary 
Constituency of West Bengal. 

Allocation of more fund to complete this year 
electrification of Kriahnagar-lal goIa line. 

Railway line from Kriahnagar to Karimpur. 

To construct flyov.r ov.r NH 34 railway track (55 T) 
near Ranaghat totaUy by Railways. 

·SHRI BHANWAR SINGH DANGAWAS (Nagaur): Sir, 
I would Ilk. to draw the attention of the hon'bla Minister 
of Railways towards c.rtaln facts. 

Prior to the Indian Independence the then Maharaja 
of Jodhpur operated Jodhpur RaIlway in Jodhpur princely 
stat.. Simllarty the Maharaja of Blkaner used to ope rat. 
Blkaner Ratlway. 

PreeentIy treina of Weat.m Rajuthan i.e. Jodhpur 
area and northern Rajasthan I.e. Sikaner area meet at 
Merta junction. The .... ft.r. ralls runa to Jatpur from Marta 
road via Phulera. 

M.rta road junction Is nearly 80 km away from Ajmer 
by railway route. RatlwaY8 in entlnt eouthem and Westem 
India were operated from Ajmer. Then there was no 
habitation on Merta road at that time but from the point 
of view of trade, the district headquarter Merta city w .. 
there. So at that tim. Merta city was connected to Merta 
road by rdwaY8. Thus after Unklng of Merta road to 
Merta city by railway, the distance of Ajm.r ntmalned 
nearty 85 km. 

Even before the Independence the then Maharaja 
and the English rulera had for the tim time conducted 
survey for Ilnlctng Merta city to Ajmer. Even today Iron 
pieces used at that time in the survey are pre.ent In the 
field between Merta city and Ajrner. 

The raft line from Ajmer to Pushkar was approved In 
the financial year 2000-2001. The land II being acquired 
for the conatructlon of rail line. Thus now the distance 
between Merta city and Ajrn.r hae reduced and now It Is 
only 50-55 km. 

AI far u the IUrvey is concerned, It hu been 
conducted eeveral tlmn. Some five years back when 
Shrl Nltl8h Kumar wu the Mlnleter of RaOways he had 
In hie written reply stated that the expenditure of survey 

"Speech wu laid on the T.tIIe . 
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conducted for laying the rallline between Merta city. and 
Ajmer has been included in the budget of that year. 

If Merta city is linked with Pushkar, western and 
northern Rajasthan will be directly connected with the 
entire country especially Southern and Western India and 
the distance will be reduced to at least 70 km. Presently 
if one has to go to Ajmer from Merla city, one route is 
from Merta to Ajmer via Phulera and the other is via Pali 
Marwar junction in Jodhpur division and in both the 
situation one has to cover longer distance. 

If the said line is constructed it will not only be cost 
effective to freight agriculture products of Merta city. 
Nagaur and Jodhpur markets rather it will also be 
convenient for the passengers. Besides. these two pilgrim 
places will also be directly linked. These pilgrims places 
are Tirthraj Pushkar and world famous Dargah sharif 
Ajmer. Eery year lakhs of devotees visit here for offering. 
The Rajasthan Government has also demanded from the 
Central Govemment to link railway line which is pending 
with the Department of Railways and is also mentioned 
on page 17 of the summary of pending cases regarding 
connecting Ajmer with Merta captioned 'proposed new 
rail lines'. 

Keeping in view the above facts. through you. Sir, I 
would like to request the Minister of Railways that the 
provision should be made in the current year's budget 
itse" for linking Pushkar with Merta city. 

Besides this, the gauge conversion work from Oegana 
to Ratangarh line should be completed and stoppage of 
any express train should be provided at famoue pilgrim 
spot of Dariawa Maharaj Ren so that lakhs of pilgrims 
ate benefited. Seocnd over-bridge at Merta road junction 
should also be constructed. 

[English} 

*SHRI S.K. KHARVENTHAN (Palani): First of all I 
would like to thank the hon. Madam, Smt. Sonia Gandhi 
who has been kind enough to. give me an opportunity to 
become a member of this august House and I would 
also like to thank the Prime Mlnieter and Shri G.K. Vaan, 
President, Tamil Nadu Congre ... 

I welcome the Railway Budget for the year 2004-
2005 presented by the Railway Minister on 6th July, 2004. 
Several innovative schemes have been announced which 
I hope would benefit the passengers ·and also the traders. 

·Speech was laid on the Table. 
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I also would like to thank the Minister for introduction of 
four new trains for Tamil Nadu. However, as announced 
by the Minister himseH. Tamil Nadu has not been given 
proper attention it deserves. There are many pending 
projects In Tamil Nadu which are long due but not taken 
up due to reasons not known. While financial crunch is 
cited as one of the reasons for not taking up Important 
railway projects In Tamil Nadu. It is not known how many 
projects are taken up on priority basis In some of the 
States. But I thank the hon. Minister for giving due 
attention in pending projects In Tamil Nadu. 

I would like to take this occasion to highlight some 
of the problems in my Constituency. As everybody is 
aware that Palanl constituency which I represent is the 
abode of Lord Karthlkeya. It is a famous pilgrim centre 
and frequented by lakhs of people every year not only 
from Tamil Nadu but also from other States. But the 
facilities available here are awfully inadequate. 

I wish to submit the following points for favourable 
considerations: 

The long pending projects in my Constituency is 
·Chamraj Nagar-Palani- SG line. The proposal was 
introduced by the British regime and survey was also 
conducted. The scheme Is Chamraj Nagar (Kamataka)-
Mattupalayarn-Annore Avlnashi-Padiyur (Kangeyam)-
Dharapuram-Keeranur-Palani. [Kangeyam is famous for 
butter and textiles. Dharapuram is an ancient historic town. 
The pandav88 lived one year. 'Agnayadhavasam' at 
Dharapuram only. It was called as 'Vlradapurarn'. These 
towns have to be connected by rail. It will give huge 
revenue to the Govemment). 

Another Important route Is Quilon-Coimbatore BG 
line. [This route will be well connected to devotees of 
Sabarlmalai and Palani]. 

laying up of a new railway line between Erode and 
Palanl via Chennimalai-Kangeyam-Dharapuram. This 
may be taken up 01) priority. Chennlmaial is famous for 
textiles, Kangeyam Is famous for textile. and butter. Core 
export units are available in Kangeyam and Chennimalal 
It will not only benefit the area but also generate 
considerable revenue for the Railways]. 

Restoration of the unmanned level crosaing near 
Kanakkampattl between Dlndigul-Palanl route (50-14 
km-51/1). 

Connecting of Karur and Tirupur vi8 Vellakoll and 
Kangeyam [Karur, Vellakoil and Tlrupur are important 
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textile centres]. Huge foreign exchange is generated from 
these two centres. If they are connected, It will be a 
boost for the textile industry and consequent revenue for 
the Raitways; 

Modernisation and expansion of Palani Railway 
Station; 

Declaration of Palani Railway Station as a model 
station and a 'A Class Station'; 

Improvement of infrastructural facilities in the Palani 
Railway Station; 

Taking up the survey of Dindigul-Palani-Pollachi-
Coimbatore and Pollachi-Palghat on priority basis by 
allocation of adequate funds; 

Construction of a Rail Yatri Niwas in Palani Station 
to cater to thousands of devotees coming every day; 

The passenger reservation facilities in my constituency 
are not adequate. I demand that a' few more centres 
should be opened at Vellakoil, Kangeyam and Chennlmalai 
so that the travelling public are not put to any dHficulty 
in making their reservations. 

Oddanchatram town in my Constituency Is a very 
large market for vegetables and butter. Due to Inadequate 
storage facilities, the vegetables and butter are not 
transported to other far off States. The Railway Minister 
has done well by introducing refrigerated coaches for 
transportation of perishable items. I reque.t that a 
refrigerated coach on permanent basis may be Introduced 
from Oddanchatram to other towns at least to Madural 
and Chennai to begin with so that those coaches can be 
transported to other parts of the country easily. Due to 
this thousands of persons involved In production of 
vegetables and also butter would be benefited and also 
this backward areas would stand to Improve. 

The Railway Minister has announced a novel scheme 
of taking Railways to village. He has proposed introduction 
of village-on-wheels connecting important tourist places 
in rural and semi-Urban areas. As stated by me earlier 
Palani is an important tourist area and if connected to 
other places in this scheme I am sure that not only 
areas will be benefited but also tourist travelling from 
States will find It easier to reach these places. People 
who wish to go to Sabarimala every year invariably come 
to Palani before pursuing their onward joumey and I would 
like to say that about 20 lakhs devotees visit Sabarimala 
every year. Palani would be a gateway for visiting 

Sabarirnala for devotees coming from northern and other 
Slates. . 

The introduction of welfare schemes for porters and 
coolles Is ought to be appreciated. The announcement 
regarding more faciHtie8 for passengers like availability of 
drinking water, etc. is also a welcome one. 

The Introduction of kullar system (mud cups) which 
are environmental friendly will enable generation of large 
number of employment opportunities especially of rural 
artisans. It will give job to Iakhs to 'kulalars (manufacturers 
of mud articles)'. Moreover. the kullar are more hygienic 
and user friendly. 

"SHRI RUPCHAND PAL (Hooghly): Sir. the following 
demands may be considered by the Railway Ministry: 

1. Construction of foot overbrldge at Bandel In the 
Howrah Division of Eastem Railway. 

2. Take urgent steps to sovle the water-logging 
problem at Bandel, Adi Saptegram, Hooghly, 
Bhadreshwar. Chandanagar, Mankundu, Mogra, 
etc. 

3. To provide better passenger amenities. 

4. To Increase no. of trains between Bandel and 
Howrah and Bandel-Sealdah via Hooghly Ghat. 

5. To construct a subway at Mushtaphapur near 
Kamarkundu Station In the Howrah·Burdwan 
chord line. 

6. To hetp construct a f!yover at Mogra and one 
at Kamarkundu in Howrah division. 

7. To provide pay and use toilet at Chlnsura 
Railway station and also provide safe drinking 
water there. 

8. To provide land at Harlpal Station In Howrah 
division for construction of Bus stand by Harlpat 
Panchayat Samity in the InterRst of Railway 
passengers. 

9. To construct a new level crossing at Chandanpur 
In the Howrah Burdwan Chord. 

10. To run Rajdhani Express to Delhi on Sunday 
from Howrah via Gaya. 

11. To construct a new platform subway at Bandel 
connecting all the platforms. 

"Speech was laid on the Table. 
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12. To expedite the doubling work of Bandel-Katwa 
and Sheoraphuly-Tarakewar lines. 

13. To connect the Howrah Burdwan chord with the 
Tarakeshwar Branch line near Nalikul and 
connect it to Sealdah. 

14. To provide Railway land to Singur Panchayat 
Samily in the Hooghly district of West Bengal 
for construction of altematlve path for Railway 
passengers. 

·SHRI HANNAN MOLLAH (Uluberia): Sir, I like to 
make following pOints on Railway Budget. I congratulate 
Railway Minister for presenting a people-friendly Railway 
Budget for 2004-2005. I request the honourable Minister 
to take early steps on the follOWing Issues. 

Howrah-Amta Broad Gauge line is yet to complete 
though its foundation stone was laid In 1982. This caused 
serious dissatisfaction among the people. Hon. Minister 
promised to complete the work upto Amta in current 
financial year. I would urge upon the Minister to stick to 
his promise and see that it is completed soon and he 
comes for its inauguration in the end of this year. 

Originally Plan is to construct new BG line from 
Howrah-Amta, Howrah-Champadanga-Shlakhala. After 
completion of Howrah Amta section, Amta-Chempa Danga 
Shiakhala section should be taken up and that should be 
completed soon. 

Secondly, the Howrah Station is very congested and 
it is very difficult for Trains from South Eastem Railway 
to accommodate there as this is under Eastem Railway. 
A proposal for a new Terminal at Padmapukur-Shaiimar 
for South Eastem Railway was discussed and decision 
was taken for construction of this new Terminal. But no 
further action has been taken on that. I would request 
you to kindly expedite the construction of that Terminal 
which will facilitate easy movement for S.E. Railway 
Passengers to get direct access to Kolkata w'8 Second 
Hooghly Bridge. 

Thirdly, a large number of Passengers travel from 
my district Howrah to Hooghly and Bardhaman districts. 
They use S.E. Railway Local Trains and come to Howrah 
Stations and then change the Train and take Local Trains 
of Eastern Railway. It causes big crowd at Howrah 
Platform and also more time-loss for them. If some S.E. 
Railway local (EMU) Trains from Khargapur are directly 

'Speech was laid on the Table. 
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go to Eastem Railway section via Bamungachi-Llluah 
through exlstlng Railway Tracks, It win be highly beneftctal 
for thousands of commuters. They can avoid crowd of 
Howrah Platform and save time and go to their destination 
without changing Trains. This may be examined and 
introduced jointly by S.E. Railway and E. Railway. 

My Home Station CHENGAIL In S.E. Railway under 
Khargapur Division is neglected. I would request you to 
improve the Station, raise the height of the Platform, 
provide better and clean toilets, improve and repair the 
approach roads and provide other passenger amenities. 
Besides, I have a very long-standing demand. On the 
Northem side from Chengail Station to Paschim Bauria, 
my native village, there is no road, though there is enough 
land to construct such road. It wUl not cost Railway much 
money. But as a gesture to an M.P., It can be done. So 
I would request you to kindly intervene so that S.E. 
Railway Authority construct a road from Chengall Station 
to Paschim Sauria Moliapara unmanned level-crossing and 
a small path-bridge on Gauriganga Canal. It will be of a 
great benefit to hUAdred of my own villagers. 

You are aware about the problema of thousands of 
Railway hawkers at Howrah Station. They are from 
refugee family. Most of them belong to SC and OBC and 
minority famUI ... They are all unemployed; many of them 
are also educated. But Railway Authority In Howrah 
Station and Khargapur-Howrah and Howrah Berdhaman 
sections always harass and attacks on thOle poor 
hawkers. They are Implicated In false cases. They are 
brutally beaten. The newspaper venders were attacked 
by R.P.F. many times. You were kind enough to meet 
the MPs at Kolkata and assured protection of the 
Hawkers. In spite of that Eastem Railway Authority Is 
resorting to some attacks on the hawkers. There was big 
hawkers rally at Kolkata but the G.M. Eastem Railway, 
faHed to meet delegation of MPs to discuss the problem. 
I would urge upon you to consider the problem of those 
poor people. Arrange for license for Railway hawkers at 
platform and at trains and levy a reasonable license fee, 
so that they can get an identity and do their business 
peacefully. I also would urge upon you to check your 
R.P.F. from attacking the poor hawkers, snatching and 
destroying their materiail and Implicating In false cases. 
This minimum human behaviour lhould be ensured to 
our citizens. 

I urgen upon the honourable Mlnlater to consider 
these propoaala and take positive action 80 that thousands 
of our people are benefited. 
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-DR. SHAFlaUR REHMAN BARa (Moradabad): Sir. 
foUowing suggestions be added In the Railway Budget 
presented by the Hon. Railway Minister. 

1. There is a station Sambhal Hatim Saral In 
Sambhal and the trains don't go beyond this 
station as If this is the end point of the wortd. 
Sambhal is a historical city and it has also been 
the capital city In the past. During the mughal 
period it was a province (district) but now It is 
merely a tehsll. Due to the lack of railway 
connectivity. Sambhal is stili backward. Hence 
Sambhal Hatlm Saral station be connected with 
Gajroula main line via Hasanpur. I had raised 
this matter In the House during the presentation 
of Railway Budget in 1998 and in pursuance of 
that order for carrying out the survey work had 
been made. The survey work is already 
completed but no further action has been taken 
in regard thereto. 

2. Hence I request to connect Sambhal Hatim SaraI 
Railway Station with Gajroula main line via 
Hasanpur so that the people of Sambhal could 
get an opportunity to make progress. 

·SHRI SIT A RAM SINGH (Sheohar): Sir. I support 
the Railway Budget presented by the hon. Railway 
Minister and thank him for presenting such a good budget. 
Passenger fares have not been increased and It is a 
commendable step. Similarly frieght rates have been kept 
unchanged and it is also a commendable step. The 
introduction of kulhars will provide employment 
opportunities to the potters. The use of khadi in RaIlways 
would provide employment to the weavers. Similarly the 
steps to give free travel facility to the coolies and their 
family Members and also to the war-widows appreciable 
step. Similarly. exempting the unemployed youth from fare 
for the purpose of facing Interviews win go a long way 
in helping them. Similarly development of the country has 
been kept in mind while IntrodUCing 15 new trains. 
Electrification work is also being expedited. The setting 
up of a wheel factory at Chhapra has brought it on the 
industrial map. I would like to thank the hon. Minilter of 
Railways for starting the survey work of Sltamarhi RaHway 
line. It would also lead to the creation of employment 
opportunities for the milk producers of Samanpur situated 
between Narkatlagannj and Sltamarhl. The survey of 
Motlhari. Sitamarhl. Gaya and Sheohar rail line II an 
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appreciable step. There has been a long standing demand 
to provide a halt of Ramrup Nagar In Sarnanpur situated 
between Ghorasahan and Chalnpur situated between 
Santhal and Sltamarhi. Similarly there Is an urgent nead 
to start a direct train between Bihar and Mathura. 

Safety measures are being taken in Railways. 
However, I would like to know whether the Godhra 
Incident has been inquired Into and also whether the 
Inquiry report has been made public by the then Minister 
of Railways. If no inquiry has been held In this regard 
then the Incident be Inquired Into thoroughly and the 
names of the guilty persons be also made public. 

{Eng/I6h] 

SHRI MADHUSUDAN MISTRY (Sabarkantha): Sir, I 
thank you very much for giving me this opportunity to 
speak on the Railway Budg.t. 

At the outset, let me congratulate Shri Lalu Prasad 
and applaud the steps that he has taken In his first 
Budget on Railways. . .. (/nlflmJpfions) 

MR. SPEAKER: No cross-talks please. 

SHRI MADHUSUDAN MISTRY: Perhaps after long 
years, the common people of this country Hem to be 
feeling that th.re is somebody who looks after their 
interests. especially the people who are traveRing In the 
trains. I also congratulate him for hie proposal where 
there Is no hike in the passenger fare and freight rat •. 
He proposed that he would introduce 15 new trains and 
the frequency of 13 existing trains would be increased. 
H. proposed to extend nearly 24 trains that are running 
In different parts of the country. He has also reduced the 
age of s.nlor citizens to avail of ·s.nlor. citizen 
concession', from 65 y.ars to 60 years. H. said that the 
patients of cancer, thalassaemia. heart dl88888. .tc. would 
get nearly 75 perc.nt of the concession. He proposed 
that for railway safety. he would have more than 3500 
constables and that for cl.anliness. he would constitute 
a task force under 'Operation CI.anlln ... •. He proposed 
that nearly n5 new gauge conversions will take place 
during 2004-05. . 

I also congratulate him for enhancing railway tourism, 
especially for common people. and for his propol8l to fill 
the bacldog of vacancies reeerved for SClSTs and OBCI. 

MR. SPEAKER: PIea88 refer to poInt8 only because 
not much tim. Is left. 
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SHRI MADHUSUDAN MISTRY: I am only making 
points. 

I also congratulate him for suggesting steps to 
improve catering services besides partial removal of 
monopoly in stalls, and in availing contracts of scraps 
from Railways. . .. (IntelTUptions) 

MR. SPEAKER: Please keep silence in the House. 
Some importance is to be given to this very Important 
subject. We are not able to hear the hon. Member. 

The Minister has suggested a number of surveys to 
be done. I would request him to make a survey of 
Khedbrahma-Ambaji-Abu Road which will connect Abu 
Road to Ahmedabad via a different rail route. Ambaji is 
not only a pilgrimage place but there are marble mines 
also. It is a tribal region and It is not cOMected with any 

Jr of the railway line so far. It is only a 15 km. stretch. I 
request the Minister to initiate a survey on this railway 
line also. 

I congratUlate the Minister for presenting a common 
people-friendly budget. I applaud him for all the steps 
that he has taken and thank him for giving such a nice 
Budget to the people of this country. 

[Trans/ation} 

PROF. RASA SINGH RAWAT (Ajmer): Mr. Speaker, 
Sir, I rise to oppose the Railway Budget presented by 
hon. Lalu ji. 

Sir, the main function of the Ministry 01 Railway is 
efficient operation and development of railway. However, 
the Minister of Railways has forgot it. Suppose the house 
wife is expert in painting; however if she does not take 
care of children then what is the utility of painting. 
Similarly, introduction of Kullhar, Mattha and Khadl cloth 
in railway but not improving efficiency of railway and Its 
ill operation, not formulating schemes and not providing 
funds for pending schemes can not be regarded as 
commendable steps. Such budget can not be regarded 
as the budget of the country. This budget is only for 
gaining cheap popularity. It is commendable that you did 
not increase passenger fare and freight charges. However, 
funds have not been arranged for completion of the 
projects which are lying pending and which require croee 
of rupees. It would have been better had any way been 
suggested in this regard. Through you, I would like to 
suggest that the railway budget presented by the hon. 
Minister is directionless, anti-development and visionless. 
The main target of the budget 18 to gain immediate 
popularity . 

Through you, I would like to submit that Rajasthan 
has been completely ignored in this budget. Area wise, 
Rajuthan 18 the biggest Stats. Puahkar and ~mer railway 
line In Rajaathan II lying pending tor the Iut four yeara. 
It was decided to construct Railway line at this place. 

16.00 hr •• 

The work has also started and funds have been approved 
and survey has been conducted. However, there is no 
mention of Ajmer-Pushkar Chittorh and Udaipur are 
mentioned in the Budget in the senee that the gauge -
conversion work of Chittorh and Udaipur line will be taken 
up. However, what will be the fate of segment lying 
between Chittorh and Ajmer. Unless Amer-Bhilwara, 
Chittorh and Udaipur line is not completed and the gauge 
conversion of Chittorh-Udaipur upto Himmatnagar is done, 
the said route will not be useful. Southern Rajasthan Is 
tribal dominated area. Lakhs of people in Banewada area 
have not even seen rail. They demand that Udaipur rail 
line should be laid via Ratlam-Nimach so that they may 
get rail faCility. However, I am sorry to say that there Is 
no mention about it in the budget. The Railway lines 
which were approved by the previous Minister of Railway, 
Shrl Nltish Kumar j1; have been simply Included in It. A 
few are exactly the same. It has been mentioned to 
Increase the frequency of Rajdhanl Express. Rajdhani 
Express is an expensive train. Common people have 
nothing to do with It. The common people would have 
been benefited had the frequency of common man's train 
been incre8led and unreserved compartments added. The 
fORner Minister of Railways had introduced train between 
Patna and Ajmer. Lakhs of people vllit Ajmer. Lakhs of 
people from Bengal and Bihar visit Darghah of Muinuddln 
Chiatl to offer flowers of reverence. lakhs of people visit 
Puahkar. That rain runs once a week between Ajmer 
and Patna. If the frequency of that train is Increased by 
the hon'bla Minister of Railway, It will be convenient for 
the people of Bihar, U.P. and the people of other States 
failing in between on this route. 

Earlier one train was Introduced between Ajmer-
Howrah that rune once a week. I would like that attention 
should be paid to the Intemational importance of Ajmer. 
Ajmer and Pushkar are Important from the point of view 
of tourism. Every tourist visits Puekher. These are knows 
for reUgioul tourist pisces. Ajmer and PUlhkar have their 
importance. I would like to request the Minister of 
RaRways that he should make effort to connect Ajmer 
with more raU lines. Doubling of rallllne between Phulera 
and Jalpur has been approved for the first time. What 
wlH be done for the stretch between Deihl and Jalpur. 
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Nothing has been told as to what will be done between 
Phulera and Aimer. They have given the details of work 
of runway and have increasad its number. The names of 
Pushkar-Medhta are also mentioned in it. Its survey has 
been done many times in the past. I would Uke to request 
that, more funds should be sanctioned for Ajmer Puakhar 
rail line. A new rail line should be constructed at the 
earliest. but Pushkar should also be linked with Medhta 
so that Ajmer may get linked to Bikaner-Jodhpur line in 
Westem Rajasthan. There will be a parallel line and it 
will be convenient for the people. 

At the end, I would like to say that the gauge 
conversion of Ajmer, Bhilwada, Chittor should be done 
on priority basis. Byawar area has a population of more 
than one lakh. Ashram Express passes through my 
parliamentary constituency. If there is two minute half of 
that train there, it will be convenient for the people and 
the army personnel of that area. Byawar, ahead to Ajmer 
and Kishangarh before Ajmer are marble markets. Byawar 
ahead of Ajmer has a population of more than one lakh. 
If there is haltage of Ashram express there, it will be a 
great conveniene to the people of that area. 

At the end. I would like to submit that the trains 
connecting Ajmer with Haridwar. Amritsar and South India 
should be introduced. Marudhar express operates there. 
It will be convenience for the people of that region If the 
running between Jodhpur trains and Varanasi runs twice 
a week via Marwad junction, Ajmer and Jaipur. Bandlkui-
Agra fort line Is creating Inconvenience for us for ten 
years. There the work of gauge conversion is going on 
at a slow pace. Now the Minister says that he has 
allocated funds for that. I request that the work may be 
completed at the earliest. However. the fund Is meagre. 
Sir. my last point is that ... (lntemJptlons) 

MR. SPEAKER: You have said your last point four 
times. Ok. Please apeak. 

PROF. RASA SINGH RAWAT: Mr. Speaker, Sir, Agra 
Fort rail line should be completed at the ealriest and 
new train should be introduced between Ahmedabad-Agra 
Fort. Earlier train that operated was very popular and 
useful and was running in profit. I would like to request 
that the other pending rail projects of Rajasthan should 
be completed at the earliest. ... (IntemJpflons) 

MR. SPEAKER: Lalu ji Prof. Rawat ji 'is requesting 
you. 

PROF. RASA SINGH RAWAT: Broad gauge has not 
been done at Shekhawati and in Southem Rajasthan and 

(Railways) 2004-05 

it is on account of this that development work in that 
area has been affected. It should be linked with broad 
gauge, I hope that you will provide aU facilities to 
Rajasthan by introducing new trains and laying new 
railway lines. 

/Et9ishj 

MR. SPEAKER: The names of Iho8e hon. Members 
who have already submitted their written speeches or 
statements will not be called. Those will already be on 
record. Therefore, there is no question of calling their 
names. 

... (Intenuptlons) 

SHRI M.M. PAUAM RAJU (Kaklnada): Sir, what If 
we would Uke to speak Instead? 

MR. SPEAKER: No. There is no question of 'instead'. 

.,. (InfWnlpllon$) 

MR. SPEAKER: This Is not the way to co-operate 
with the Chair. 

... (Intel7Zlpflons) 

MR. SPEAKER: This ie very unfortunate. 

... (/nttInupt/oIIs) 

MR. SPEAKER: I ahall come to you afterwards. 

... (Intsnuptlons) 

MR. SPEAKER: Now, Dr. Rajeah Mlshra. 

{T1'llf1$/8fionj 

SHRI SHAILENDRA KUMAR (Chail): Mr. Speaker, 
Sir, I am on point of order. AU hon. Members have given 
their written speeches. We thought that hon. Minister of 
Railways would reply during the debate. On the baa. of 
it all hon. Members have given their apeechea in writing. 
Hence I would like to request you that the Members 
whose names are In the list be aHowed to speak. 

DR. RAJESH MISHRA (Varanul): Mr. Speaker, Sir, 
I am thankful to you for giving me an opportunity to 
speak on the Railway Budget. I would like to thank the 
hon. Prime Minlater, Shrlmati Sonia Gandhi and hon. 
RaIlway Mlnlater. I rIH to apeak In auppoIt 01 the Railway 
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[Dr. Ra;esh Mishra] 
Budget. After going through the entire text of the Railways 
Budget, I would like to appreciate the intent of the hon. 
Railways Minister behind the RaDway Budget. 

Mr. Speaker, Sir, hon. Minister has not increased 
the fares of the general class, sleeper class, AC-I, AC-
II by even a single paisa. The entire public of the country 
including the most downtrodden and backward person to 
the one at the top have appreciated the RaHway budget. 
Hon. Railway Minister have also kept the freight rates 
unchanged that has helped the smali as well aa big 
traders and all of them are extoling this motive and Intent 
of the hon. Minister. 

Mr. Speaker, Sir, I have been a Member of 
Legislative Assembly for 2-3 times in the past but I have 
been elected as the Member of Parliament for the firat 
time. Hence I am a new Member of the House. However 
I would like to say that the way the Members of the 
opposition have kept on critiCising the Railway Budget 
and have been putting forward their views about the 
Govemment or the Railway Minister, I am forced to say 
that those who themselves bear stigma on their forehead 
don't have any moral right to call others tainted. 

Mr. Speaker, Sir, while talking about his proposals to 
introduce and use Khadi in Railways, the hon. Railway 
Minister has brought forth his intent to cany forward the 
Gandhian Philosophy of using khadi that was wed as a 
weapon during the freedom struggle. I would like to praise 
the hon. Minister for taking this visionary step as it would 
provide employment opportunities to thousands of 
weavers. 

The steps like introducing kulhara in Railways are 
anathema to the rich persons but It al80 provides 
employment to the potters of the country. I would Oke to 
appreciate hon. Minister for taking this step. 

Whenever hon. Minister talks of providing free tickets 
to vendors and coolies etc. one feele that this Govemment 
is committed for the welfare of the poorest section of 
society. . .. (Inlsrruplions) 

{English} 

MR. SPEAKER: Those who are Interrupting the 
hon'ble member who is speaking, wiD not be called to 
speak. 

{Transllltion} 

DR. RAJESH MISHRA: The announcement of the 
hen. Minister of allowing the unemployed pel'lonl to travel 

(/WtMys) 2004-05 
free of cost shows hie intent to think about their welfare 
and we appreciate the Intent of the hon. Minister behind 
this step. 

I would like to say that Railway Budget Is truly 
reflective of the intent and commitment of the Govemment 
and the Railway Minister. Sir I would like to give few 
suggestions to the hon. Minister. Varanasl, from where I 
hall Is the oldest and most vibrant of the cities not only 
of India but of entire world and it haa been the hub of 
culture and religion from the time Immemoral. 

Mr. Speaker, Sir, the announcement of the hon. 
Minister seeking to put a ban on the auction of the scrap 
and bringing It In use Is worthy of appreciation for It 
would do away with the mafia domination In this field. I 
would Uke to submit that the big railway factories are the 
home of gross financial Irregularities. wherein the ienior 
officers are indulged In large scale misuse of the funds. 
10 cite an example-OLW in Varanaai ... (Intsrruplions) 

{Eng/Ish} 

MR. SPEAKER: Please mention only the points. 

{TfM6IIIlionj 

DR. RAJESH MISHRA: A big diesel engine 
manufacturing factory is situated here. I would like to say 
that the step taken by the Minister of putting a ban on 
the Import of the spares and other material from abroad 
is a welcome step. 

I would like to mention about a place Khalispur In 
Phulpur in Varanaal. A sleeper manufacturing factory wss 
set up there during the tenure of late Pandlt Kamlapati 
Trlpathl aa Railway Minister. Today that facory Is on the 
verge of closure. I would like to request the hon. Mlnlater 
to upgrade the said factory to make It viable. I would like 
to say that a proposal to construct a fIyover at Maduadeeh 
Railway Station in Varanaal has been e~bmltted. The 
prapouJ Is already with the hon. Minister. There is another 
propoeal for constructing a fIyover at Kazzakpure. The 
entire Varen .. 1 comes to a standstill due to the lack of 
the fIyover here. I would be extremely grateful to the 
hen. Minister of Railway. If he vlslta Varanaal. I would 
like him to come here and hav~ 'darahanaa' of Babe 
Vlshwanath. Further one more train between Varanasl 
and Bangalora be started. It would result In providing 
employment to the weaV8f'l of Varanul In Bangalore. I 
thank you for giving me the opportunity to apeak. 



549 Raitw.y 8ut1gst 2OtJ4.2fXJ5-. 
GtIfIIJI'IIl Discussion ASADHA 22, 1926 (S.tkB) IIIId 

DtImIInds ftN GIWII8 on IICCDIHIt 
560 

/English} 

MR. SPEAKER: Shrimatl Tejaswini Seeramesh. 

. . . (Intsrrupfions) 

MR. SPEAKER: Dr. Mishra, I thank you very much 
for your cooperation. Hon. Members, please be quiet. I 
have caUed her. 

. .. (Inftlnupfions) 

SHRI A. KRISHNASWAMY (Sriperambudur): Sir, 
Shrimati V. Radhika Selvi was earlier permitted to lay 
her speech on the Table. That was her maiden speech. 
So, I would request you to give her an opportunity to 
speak. . .. (Intsrruptions) 

MR. SPEAKER: She may make her malden speech 
at the proper time. 

... (Interruptions) 

/Trsnslllfion} 

·SHRI SITA RAM YADAV (Sitamarhi): Sir, I support 
the Railway Budget presented by hon. Shri LaIu Yadav 
and make the following suggestions: 

1. The work of Muzzafarpur-Sitarnarhl Railway line 
approved ten years ago, Is progressing at Snail's 
pace. Rs. 100 crore be sanctioned for the 
completion of this railway line. 

2. The work of gauge conversion of Darbhanga-
Sitamarhi-Narkatiyaganj from narrow gauge line 
into broad gauge is in progress. Adequate 
budgetary allocation be made for the same. 

3. Muzzafarpur-Narayanpur-Aurai-Janakpur road 
Surand-Jainagar rail line was taken up for survey 
in 1997. If the survey work of the railway line 
is yet to be completed, it is requested that 
survey work be completed at the earliest and 
the railway line be laid. 

4. A new railway line be laid by completing the 
survey work of Sitamarhi-Sonwarsa-Parihar-
Sursand Jaynagar new railway line. 

/English} 

·SHRI LAKSHMAN SETH (Tamluk): Sir, I table the 
following issues relating to Railway facilities In my area. 

·Speech was laid on the Table. 

(Rllilwllys) 2004-05 

I seek your indulgence for forwarding the same to Shri 
LaIu Prasad, Union Railway Minister for his favourable 
consideration . 

1. Allocation of fund for double line from Rajagoda 
Station to Durgachak Station, Haldia West 
Bengal. 

2. ROB at Ranichak, on Haldia-Panskura line, 
ROB at Bhogpur on Panskura-Howrah Line . 

3. Stoppage of Coromandal Express, Gitanjali 
Express, FaJaknarna Express, Mumbai Mail and 
Trlvanc:lrum Express at Machada Station, which 
is adjacent to Tamluk District Headquarter of 
Puma Medinipur. 

4. Restoration of directs booking of betel-leaves 
from Machada and Panakura Station instead of 
rebooking system. 

5. Adequate supply of parcel van for transportation 
of betel-leaves from Machada and Panakura. 

6. New line from Uluberia to Mahishadal Station 
on Panskura-Haldia line. 

7. Introduction of two pair local passenger train 
from Haldia to Howrah. 

SHRIMATI TEJASWINI SEERAMESH (Kanakpura): 
Mr. Speaker, Sir, I am very much thankful to you for 
providing me this great opportunity to speak on the 
Railway Budget. 

Sir, I feel the Railway Budget is very important. The 
railway Is the lifeline of the common man of India. One 
can see the very peopIe'e friendly touch in the UPA 
Govemment's Railway Budget where we can Me the 
leadership of Shrlmati Sonia Gandhi, Shri Lalu Pruad'e 
touch and even the UPA Govemment'e alll8l' touch-
where the Left Partiel and oIhere are there. I feel that 
this Is a very friendly Budget to the common man, to the 
poorer sections and the middle-class travellers. 

In this Budget, importance Is given to the eco-friendly 
things. Certain meaures have been taken which are very 
Important. Swsds6hi ideology or the .Wlldsshi ntJSfj is 
there. The point Is that the common man is travelling in 
the tralne. As I told eariier, they have taken certain 
measures. These are very much appreciative. The 
common man will be benefited very much with these. 
things. 

I wiD not take much time because I know time is 
very precious. Every hon. Member hu to speak. But as 
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rShrimati Tejaswini Seeramesh] 
far as my State of Kamataka is concemed, I do not 
know why Shri Lalu Prasad has not taken much care. I 
think because of shortage of time and other things, he 
could not take care of it. I hope he will attach much 
importance to the State of Kamataka to finish all our 
unfinished projects. in my constituency, I am representing 
27 lakh voters where there is no irrigation facility, there 
is no tourism facility. To help the common man, I would 
request the Railway Ministry to introduce some new Hnes. 
During the regime of the former Prime Minister Shri 
Devegowda, a survey was conducted to connect 
Bangalore VIS Kanakapura and some tourism spots like 
Sangam and others. The common people will be benefited 
by the new line. I would, therefore, request the hon. 
Minister to kindly consider this line. 

Next the electrification of Bangalore-Mysore railway 
line is also there. I am requesting the hon. Minister to 
take care of this. I hope the hon. Minister as also the 
UPA leadership wUI take care of my constituency. 

With these words, I thank you very much for providing 
me the time. 

MR. SPEAKER: It is a very able speech. Because 
of your kind cooperation, I am sure, the hon. Railway 
Minister will consider your requests. 

[Translation} 

SHRIMATI KALPNA RAMESH NARHIRE 
(Osmanabad): Mr. Speaker, Sir, apprising this Railway 
Budget, I would like to submit that the work of a railway 
project is in progress on Kurdwada-Usmanabad-Latur Hne 
that passes through my constituency but the work has 
come to a ha" due to lack of budgetary allocation for 
this project. Hence I request you to restart the work of 
the said project by providing funds in this year's budget 
itse". 

Secondly I would like to submit that there is a need 
to lay a new rail line i.e., Taljhapur-Uslamabad-Sholapur 
passing through my constituency. No budgetary allocation 
has been made for this project too. Hence I request the 
hon. Minister to ensure making some proviSion for the 
said project also. With these words, I conclude. 

{English} 

MR. SPEAKER: Thank you very much. I am sure, 
your mattar will be considered. Now, I call Shri Sureah 
Kurup to speak. You win have four minutes to speak. 

SHRI SURESH KURUP (Kottayam): Sir, at the outset, 
I would like to say that the Indian Railways is the symbol 
of the unity of our country by connecting all parts of our 
country, moving people and goods from one end to the 
other, mixing people and cultures and, in the process, 
creating unity out of diversity. 

Sir, the whole country keenly awaits the Railway 
Budget because it affects the lives of millions of people. 
I appreciate the RaHway Minister for presenting a Budget 
which has nol put any additional burden on the people 
this year. While not increasing the passenger fares and 
freight charges, the Minister has rightly given emphasis 
on the safety aspects of the Railways. 

Sir, recent accidents In various parts of the country 
have badly shaken the faith of the people on the 
Railways. I wish all the measures taken for improving 
the aafety apsects and also for modernisation will succeed 
without any delay. 

Now, I appreciate the Minister for giving concessions 
to widows of those heroes who liave laid down their 
lives for the country. I also appreciate the Minister for 
remembering the Railway portera. I appreciate the Minister 
for the decision to make a determined drive for filling up 
of the vacancies reserved for the Scheduled Castes and 
Scheduled Tribes. 

Sir, since Railways is the most important form of 
transport in our country, great expectations are aroused 
in different parts of the country whenever a Railway 
Budget is presented. In Kerata this is the case every 
time, and every time, without failure, we are given a raw 
deal. 

am sorry to state in this august House that 
successive Central Governments have not considered the 
demands of the State of Kerala. May be because it is in 
the far south, the Govemment has not considered the 
demands of the State properly. We, all the Members 
from Kerala, have repeatedly pointed· out some of the 
major demands of our State. 

Sir, one of the most important demands of our State 
regarding railway development in Kerala is the doubling 
of Emakulam-Kayamkutam railway portion via Kottayam, 
which happens to be my constituency, and Alappuzha. 
All through, the stand of the Railways has been that 
since there is a line through Alleppey which itself Is a 
double line, there Is no need for doubling this portion. It 
was only two or three years ago, the Rdways accepted, 
in principle, that this portion should be doubled. 
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Now, as the Railway Minister very well knows. 
... (lnltJrruptionsj Sir, I seek your Indulgence. 

MR. SPEAKER: Yea, I wish you had been here. 

$HRI SURESH KURUP: Sir, the portion from 
Emakulam to Mulanthiruppi has already been doubled 
and from the southern side, the fonner Railway Minister 
had declared that the portion from Kayamkulam to 
Chenganoor would also be doubled. On the Alleppey side 
also, the former Railway Minister had declared that the 
portion from Kayamkulam to Chepad should also be 
doubled. The State of Kerala will get the benefits of full 
utNisation of Konkan Railway only after doubling of these 
two portions. This is the pathetic situation of Kerats. 

Sir, for doubling of the short portion from Shoranur 
to Mangalore, provision is included in the Budget. That 
doubling wor1\: is being done. Then, the portion from 
Kayamkulam to Thlruvananthapuram has already been 
doubled and only this short portion remalns to be doubled. 
So, my urgent plea is that the Railway Minister should 
take into consideration this most important demand of 
Kerala and provision should be included in the Budget 
for doubling this portion and also sufficient money should 
be provided for the electrification of this line. 

Sir, the Railways announces new trains every year . 
... (Intsrruptions) 

SHRI P.C. THOMAS (Muvattupuzha): Sir, this is a 
very important aspect. 

MR. SPEAKER: Please do not interrupt. He has not 
yielded. 

SHRI P.C. THOMAS: Sir, the hon. Railway Minister 
has left. 

MR. SPEAKER: Minister of State for Railways is 
there. Please take your seat. 

SHRI SURESH KURUP: Sir, every year the Railways 
announced new trains. But what is the situation of the 
coaches in the trains, which are already plying? Our State, 
I think, is the most neglected part of our country as far 
as Railway coaches are concemed. We get all the 
dilapidated coaches. One of the most important demand 
of our State is that Kerala should be given a Railway 
Zone. When Kerala demands a Railway Zone, then 
Planning Commission comes in saying that there is no 
provision. But last year nine zones were announced 

without having any sanction from anywhere and aft those 
zones are there. 

MR. SPEAKER: Do you want such a zone? 

SHRI SURESH KURUP: Sir, we demand that 
whatever development in Railways is there, Kerala should 
have a Railway Zone. That is a long standing demand of 
our State. I urge upon the Government that this time a 
Railway Zone should be allowed to the State of Ker •. 

Sir, there is one train known as Maveli Express, 
which is plying once a week from Thlruvananthapuram to 
Mangalore. Our demand is that the frequency of this 
train should be increased. It should also be extended up 
to Mumbal. There Is no dearth of passengers in Kerala. 
If the frequency of this train is increased and if it is 
extended up to Mumbai, it will be very helpful to the 
people of Kerata. 

MR. SPEAKER: Shri Mohan Singh: 

... (InMrruptions) 

MR. SPEAKER: Hon. members wUI only speak when 
they are recognized by the Chair. 

. .. (Intl!ll'lUptions) 

SHRI K. FRANCIS GEORGE (Idukkl): Sir, I may be 
given time to speak plea8e. . .. (Intsnuptlons) 

MR. SPEAKER: Please take your seat. You are only 
encroaching upon other Member's time. 

jTl'IJns/ationj 

SHRI MOHAN SINGH (oeoria): Mr. Speaker, SIr, I 
am sorry that I was not present in the House earlier 
when you called my name. 

Sir, I want to give some suggestions to hon'ble 
Ralfway Minister in brief. Officers of Railway Department 
have developed a habit to constitute a cotpOratlon to 
achieve their vested interests. In every six months a 
corporation is constituted. In the name of taking austerity 
measures, retrenchment is being done among the lower 
staff and no new recruitment 18 being made. However, 
the officers of railways are increaSing the expensee of 
the Department by constituting such corporations and by 
making recruitments of peon, servant, driver etc. and by 
purchasing vehicles for these corporatfons. 
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[Shri Mohan Singh] 
Sir, my first and foremost request to hon'ble Railway 

Minister is to review the functioning of all luch 
Corporations and to abolish those Corporation which are 
redundant and have been set up just to fulfil the vested 
interests of the officers. Secondly, I would like to mention 
about Catering Corporation which was constituted In a 
haste. Reviewing of this Corporation should be made to 
assess the works done by it in relpect of catering for 
the last three years, that is, since its inception. Some 
prominent people have established monopoly on catering 
in the name of privatization. Railway should not be a 
means of earning for some special families. 
Decentralization of catering must be undertaken. Hon'ble 
Finance Minister in his budget speech has mentioned 
about the book stalls at railway stations. The issue of 
wheeler company has been raised time and again In the 
House but none of the Railway Ministers had courage to 
end its monopoly. This time the Hon'ble Railway Minister 
has accepted this challenge for which I wish him good 
luck. I wish he could accomplish this task. 

Sir, an incident spoiled the entire atmosphere of the 
country and that incident is of Godhara. The true picture, 
of Godhara incident should be presented before the 
people of the country. How many passengers were 
travelling in the bogie which ws set on fire that day and 
how many passengers were thrown out of the trains? 
How the bogie catched fire? I request the hon'ble Minister 
that all the facts behind that conspiracy should be placed 
before the people of the country. 

Besides, I want to state that Uttar Pradesh has not 
got the kind of treatment that was expected in this budget. 
We were hopeful that as 3-4 Railway Ministers have been 
from Bihar and most of the trains go to Bihar via Uttar 
Pradesh, so Uttar Pradesh will get its due share 

, automatically. Hon'ble Minister should pay attention for 
the gauge conversion from Kaptangaj to Chhapra and 
from Gonda to Gorakhpur and to double the Chhapra-
Gorakhpur-Gonda railway line and the electrification of 
Lucknow-Gorakhur railway line. 

Siene I am a very disciplined member of the Houee 
and you have raised the beH, I do not want to disobey 
you. Therefore, I conclude my speech. 

{English/ 

MR. SPEAKER: It is my first wamlng. You can take 
one more minute. 

{TflInsllllion/ 

SHRI MOHAN SINGH: I would like to give one more 
suggestion to hon'ble Minister in a minute. A aenaitive 

(RaIlWays) 2004-05 

approach it shown in the budget. He has mentioned that 
the poor people working at railway station would be 
provided As. 500 as age old pension. He has also 
mentioned about Insurance cover to them. Before that 
none of the Railway Ministers has thought In this regard. 
I would also Ake to submit that the catering facilities are 
avaHabie at Class-I railway stations, but at the same time 
such facilities Ihould also be made available at Ct888-II, 
CI .... B and Class-C railway Itatlonl alongwith other 
facilities. 

In the end, I would like to make a very small demand 
of my parliamentary coIWtltuency. Foundation stone for 
the conltructlon of an over-bridge in my parliamentary 
constituency has been laid but after the change in the 
Govemment, Railway Department did not pay attention 
towards this overbridge which is the main problem of 
people of Dearla. I would like to request the hon'ble 
Minister personally to complete the construction of 
overbridge and to provide reservation facility at Deorla 
railway station aIongwIth its modemizatlon and expansion. 

With theae worda, I conclude my speech. 

{English/ 

MR. SPEAKER: Han. Member., I have an 
amouncement to make. Please. 

... (Inttmupfions) 

SHRI K. FRANCIS GEORGE: Mr. Speaker, Sir, a 
few minutes ago when there waa shouting in the House, 
you directed us to lay our speeches. We thought that 
you were going to adjoum the House. But now, the House 
is in order. The House has taken up discussion on the 
Railway Budget. Will those of l.8 who have laid their 
speeches be recalled? Some of those new hon. Members 
who want to make their malden speech regarding Shri 
laIu's Railway Budget, are also being robbed of their 
chances to speak. 

SHRI A. KRISHNASWAMY: I associate myself wHh 
the hon. Member. ... (InlBnupliDns) 

MR. SPEAKER: Han. Members, please take your 
88at. 

... (InfBmlpliDns) 

MR. SPEAKER: Those hon. Members who have 
already submitted their written speeches or statements, 
which have already been taken on record, I am sorry, 
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they cannot be given any opportunity. But, we ahall 
remember them aubaequently. 

••• (InflH'lUpfions) 

MR. SPEAKER: Ms. Mehbooba Mufti. 

... (InfMupIions) 

MR. SPEAKER: There should be an end to It. I 
have called the hon. member. Please co-operate. You 
wnat to listen to the hon. Minister also. We have lost a 
lot of time. Please co-operate. ' 

.. . (InlBrn.tpfi0n8) 

MR. SPEAKER: I have given my deciaion. Ms. 
Mehbooba MuftI. 

... (InftllTUpfions) 

MR. SPEAKER: Hon. Members, please take your 
seats. I have made an announcement. It is not possible, 
please. 

.•• (Inftlnuplions) 

MR. SPEAKER: Nothing elae except what Ma. 
Mehbooba Mufti aays will go on record. 

..• (Inft1fTUplion8),. 

MS. MEHBOOBA MUFTI (Anantanag): Mr. Speaker, 
Sir, I would like to compliment Shri Laluji for presenting 
this people-friendly Budget. 

[TIWIMfIon} 

Though the fares of every mode of transportation 
are Increasing day by day. 

(English} 

Keeping the fares under check. I think, ia Itself an 
achievement. I also appreciate his concem for the welfare 
of common passengers, be It people living in the rural 
areas, elderly people, handicapped or sick, and, I think, 
this speaks volumes about his grass-root connections. 
He has not forgotten about the coolies, vendors and 
labourers who are associated with the Railways. 

I also appreciate his emphasis on gradual introduction 
of modem toilets, which is very much awaited. I think, It 
is going to help us in removing the stink, bringing in 
more hygiene and at the same time making it more 
secure, and also going to give fillip to the intemational 
tourism. 

·Not recorded. 

[T"""tion} 

Sir, I would request Lalujl, so far as security Is 
concemed, such accident prone areas should be identified 
which are the most vulnerable parts and such areas 
ahould be upgraded and modernised on priority basla • 

(Eng/iIIh} 

kulhlld and khIIdi are something very welcome. If we 
have to make IruIhad a success and If we want to make 
It more acceptable among the muses, the ahape of 50 
years old Kulhad la required to change . 

[T"""fIon} 

Its finishing should be improved. People would like 
to use It only when its quality is improved. Otherwise It 
their would be no use of it. 

(English} 

About Emergency, people have resorvations. But as 
a student, I had one gOOd experience about It. That II, 
what I was a student. 

I got a chance to travel by train during emergency 
and found the railway stations In good condition. Railway 
stations were cleared and punctuality and security w .. 
there. A gil1 could have travelled alone. 

(EngIi8h} 

We have a set up In the Railwaye, which can .",ure 
88t.i and at the 181118 time punctuality. 

[Tt'llMlllfIon} 

I would request Shri Laluji to take :itrong action to 
restore all these things. I am not tddng about emergency 
but the 8ame atmosph .... ahould be created again In the 
railways. Now I would like to talk about my own State 
Jammu and Kashmir. 

{English} 

Flnst of all, I would like to express my deep sorrow 
on the killing of the young Railway Engineer and his 
young brother. My heart goes out to the bereaved families. 
I do not have any words to console hi8 ailing mother or 
his young wife, Renu or his elderly father. 

In our religion it 18 said that If some untoward Inddent 
takea place on the way with the person who moves out 
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(Ms. Mehbooba Mufti) 

of hie house for eamlng somaIhlng to meet the both 
ends for his wife and children If he does not return home, 
he may be awarde~ the recognition of a martyr. The 
Engineers like Shri Sudtir were In the field not for his 
family but for eamlng bread for thousands of families of 
Jammu and Kashmir. He will get that statue here and 
there too. 

Aailways in Jammu and Kashmir was one of the 
dreams of IndiraJi. Unfortunately, fulfilment of her this 
dream took a very long period. There were many reasons 
behind this. I am happy and will not hesitate In telling 
that for the last two years since our coalition Govemment 
have come into power, Shri VajpayeeJI and Shri Nltishjl 
have shown special Interest in this matter. During their 
tenure coalition Government have done lot of worka In 
the last two years. They have sought the solutions for aD 
the problems, prevalent there. For the first time, the 
people of Jammu and Kashmir felt that trains of our 
country will soon arrive in Jammu & Kashmir. 

In vote-on-Account presented this year, As. 1000 
crore were earmarked for this project out of which As. 
300 crore have already been spent. From some sources 
I have come to know that perhaps less than As. 1000 
crore have been earmarked for this project thle year. I 
would like to request Lalujl that your project has played 
a major role in the improvement of the condition In Jammu 
& Kashmir because there is unemployment at large scale 
in my State. Thousands of people have got employment 
due to this railway project, hence, If the works In thle 
railway project are stopped or if the speed Is elowed 
down, it will not leave a good me888ge. Therefore, I 
would like to request that this railway project may be 
carried on with full speed. 

My second request is that, earfier the Vijlganj-
Baramulla part of thie railway project was stated to be 
completed In December 2005, but unfortunately, It Ie being 
said that it will be completed in July, 2006 which Ie a 
matter of concem for us. We do not want any more 
delay in the project. As Lalujl has announced about 
recruitment for twenty thousand posta, for the poet of 
gangman or trackman, I would like to remind him that 
when Nitiah Kumarji had vI8ited Kashmir during hie tenure, 
some small Zamlndara had met him. They had told him 
that they are deprived of their lands which used to provide 
them livelihood and nothing had been left with them. 
Keeping in view their probtem, he had promised the 
people there that those people who will have to 1088 
their livelihood due to laying down of railway track, each 
of them would be given a job In the railway. I hope 
Laluji will definitely keep his promise. 

I had already requeet that the raiI_y line which II 
upto Baramuta tilt now, I hope If God wiIhea, Mujaffarabad 
route will be opened at the .. rtiest. Therefore, I wilh 
that arrangements be made to extend that railway line 
upto Uri. this Is another Important thing. 

Jammu and Kaahmlr State is important from tourist 
point of view. As on date 60 lakh pilgrims have visited 
Val8hno Devi this year and lacs of people intend to go 
for Amamath Yat,.. Beeidea, there has been high Increase 
in the number of tourist this year. The tracks which are 
being laid there, Laluji muat be knowing and he will talk 
to the engineers, about the large number of tunnels to 
be constructed from Jammu to Kashmir. Diesel engine 
wII create pollution to a large extent. I am not saying 
that electric engines or electric trains be provided 
Immediately. But I would Uke to request Laluji to make 
provision for that in this year's budget 80 that the train 
which goes to Jammu and Ka8hmir. 

{English} 

We can switch it to the electric mode. 

within 5-8 years. Otherwise, our tourism will be 
immensely affected. 

Besides, I would also like to request Laluji, he might 
get Information hlmaelf, that there Ie demand of aide links 
In our State. We want that If the train Is proposed to be 
started for Katra or lOme other place now, demand for 
Its link may also be futfiRed so that each of our districts 
might be linked by railways In the corning time. 

Once again I would like to congratulate Laluji for 
presenting the people friendly budget. 

{E1IfI/i$h} 

MA. SPEAKER: I wish to compliment you on your 
speech. 

/T1WI8I8IIon} 

-SHAI HAAISHCHANDAA CHAVAN (Malegaon): Sir, 
the survey WOrk of Manrnad-Nardana railway line has 
been completed and there Ie a need to make the 
budgetary provision In thle Ratlway Budget to lay the 
Railway Rne. Similarly, the survey of Pune-Sural Aallway 
line has also been done and there Is a need to make 
budgetary allocation in this budget for laying this railway 

-Speech was Ieid on the Table. 
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line. There is a atso a need to introduce a super fast 
train between Manmad and Mumbal. There II also a 
need to change the time and place of departure of the 
train nmnlng betweenn Manmad and Kurta. 

SHRIMATI MANEKA GANDHI (Pllibhlt): I thank you 
for giving me this opportunity to speak. 

Firstly. I would like to thank the hon. Minister who. 
upon my asking. has asked for a re-evaluation of the 
survey to give a broad gauge Hne to Bhojipura, Pftlbhlt 
and Tanakpur, and to give a survey for the next broad 
gauge line which is Lucknow to Barellly via Sltapur, 
Lakhimpur and PiHbhit. I would like to thank him for that. 

However, this brings me to another point. 
... (/nIWTupIIons) 

MR. SPEAKER: You carry on. 

... (/m.nuptions) 

MR. SPEAKER: PIe... do not Interrupt her. Every 
hon. Member has Important points to make. Please do 
not disturb. There ill nobody to speak for my consIItuency. 

SHRIMATI MANEKA GANDHI: This brings me to my 
main point that why an area that produces the largeet 
amount of sugarcane, wheat and ria In India, and which 
hu a large amount of agricultural goods to transport and 
paying passenge.........which Is not what I can aay for many 
other States-ehould not be connected half a century 
later with the rest of India through a broad gauge line? 
Unfortunately, the current Minister's predecellOl' declared 
these two lines non-viable even though only 30 kilometres 
were needed to connect them. This brings me to the 
point of how these surveys are done. Would Pillbhlt, for 
instance, have /ees paseengers and Ie .. frleght than all 
these small places In Bihar Hke Saaaram. Nokha. Sah ...... 
Madhepura and Muzaffamagar, all of whom now have 2-
3 lines connected to them and there are more trains 
coming. We, for one,have paying passengers, which Is 
not what the record shows of many of the towns in 
Bihar. 

But the economic surveys for the last so many years 
have been done in such a way that they benefit only the 
area of whoever the current Minister Is. Unfortunately. 
the Mlnlters In the last 10 yeers have come mainly from 
Bihar and West Bengal. Now they found the Hnes In 
their own States only viable, and the economic surveys 
done by the Mlnlatry of Railways only found those viable. 

The only other people to gets them are those who 
are either politically or personally extremely useful to them. 
I would like the whole business of surveys, economic or 
otherwise, handed over to a professional body which could 
do them dispassionately. I am surprised that most of 
these lines that have been agreed to In the last five or 
six years and even In this Budget which Is basicaffy an 
extension of the Interim Budget of the NDA, have been 
found by the Planning Commission as non-viable because 
they get non-paying passengers and certainly no freight 
at all. 

It would be easy for me to talk about kuIIIIII; khsd, 
ITI8IIt.. IM8i and station book shope for the unemployed, 
all of which seem to have hljackecl public opinion In this 
Budget. However I do not want to say much about them 
at thll point even though lrulhsr Is not as simpla u it 
lOunds since It would destroy agricultural land. What I 
would like to aay Is that the Railways need to concentrate 
less on book shops and IrhMIi and I... on perlpherala 
but more on what Is their core competence: running trains 
safely, economIceIIy and on time. One extremely Important 
mechanism that has been let out but was needed to atl 
theae three things is creation of a rail tariff reg!JIatory 
body. This hu again been left out. 

The Ratlwaya carry pueengera and fraight In the 
whole of India but India Is a dlverae country where we 
cannot have the aame rates for Deihl and allO for Bihar. 
The RaHways are IoeIng their market ahare becau8e they 
do not adjust their prices according to the area in w~h 
they operate, either for freight or for p .... ngers. No one 
band could be &Mad for the whole country. Now, since a 
rnechlnilm hu come up to regulate oil prtcea, why could 
we not have a regulatory authority for fixing then rates 
according to the needs of speclflo are:lS in the whole of 
India? 

Railway is one of the most efficient and sound 
method of travel. The energy consumption for trains Is 
440 joules per kg per kilometre while for trucks It is 
1,836 joules per kg per kilometre. So, the energy 
consumption for trucks Is four times larger but yet the 
markat share of the Railways has gone down from 82 
per cent In 1970 to less than forty per cent now. Thle is 
because for thirty years the Railways have been era88-
aubsldislng pa888nger fares with freight fares. They have 
been doing this because It 18 the pa .. enger who vot .. 
but frlaght companies do not vote. Thus, they have been 
making It difficult for freight to be loaded. Today, the 
average rate per pauenger per kilometre paid by the • 
paseenger is 1888 than two-thirds of what its costs per 
passenger. . .. (/nlflnupllons) 
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MR. SPEAKER: I have allowed you three minutes. 
You can take one more minute. 

SHRIMATI MANEKA GANDHI: Sir. I will leave out 
the whole issue of security. I am sure someone else wID 
deal with it. 

The Railways are supposed to be eaming money for 
the Government. This year, they have taken market 
borrowings of Rs. 2.300 crore. I would like to know. in 
the face of such heavy debt repayment. how are they 
going to earn money for India? How will the RaHways 
earn money for the Government? 

Thank you very much for giving me this opportunity. 

MR. SPEAKER: Thank you very much for your kind 
co-operation. 

MR. SPEAKER: Next. Shrl Prabodh Panda. I would 
allow you to take four minutes. 

SHRI PRABODH PANDA (MIcInapora): Hon. Speaker. 
Sir, I broadly endorse the Railway Budget of the UPA 
Government. 

The Railway Budget presented by hon. Minister Shri 
Lalu Prasad has dlstinguiahed it8eIf by ~ the Indication 
as mapped out by the Common Minimum Programme. It 
reflects the concerns of the people, not the wUl of the 
corporate sector and hence. It might, to aome extent, 
bewilder them. 

The Budget aims at 273 kiIometreI of new linea. 
1.000 kilometres of conversion to broad gauge, 376 
kilometres of route electrification and 381 kilornelnt8 of 
doubling during 2004-05. This is more than In any year 
during the NDA regime. I must admit It. This would be 
done without any Increase in passenger fares or freight 
rates and there would be only marginal Incre ... In parcel 
rates and booking charges. 

Fare concessions have been offered to war widows, 
persons accompanying the physically and visually 
challenged, haemophlHc patients, and apoU188 of porters 
and staff. 

The Budget also aims at providing shelters to the 
porters, introduction of 15 new Express trains and 17 
Sampark Kranti trains, to clear the backJog of filling up 
the vacancl.. reserved for Scheduled C..... and 
Scheduled Tribes, and aJao about free travel fac11itie8 to 
unemployed youths. All the~ are positive aapecta In the 
Railway Budget. 

I appreciate the innovative measures which the hon. 
Minister of Railways has taken. He hu proposed 
introduction of kuIINKIs and the proposal to use handloom 
and khadi for Hnen and furnishing in the Railways. I 
welcome the idea of recycling the scraps. All these 
aspects have distingulahed this Budget and I mUll! say 
that it demarcated itself from the earlier Railway Budgets 
of the former NDA Government. 

But, Sir. there are aleo some grey al'888 which need 
to be adcIl'8888d. Regarding the matter of recruitment, 
what about filling up all the vacanciH lying the RaIlways 
80 far? Till today, the downsizing continues In the 
Railways. The figure shows that in the year 1998-99 the 
total number of Group A, Group B, Group C and Group 
0, taken together was 15,78,000 and It has declined to 
thB tune ot 14,71,000 in the year 2002-03. So, the 
downsizing Is continuing In the Railways. This point has 
not been addl'8888d In the hon. Minister's RaIlway Budget. 

The hon. Minister must be knowing It better that a 
number of Homeopathic and Ayurvedic doctors are 
working In the Railways. They are not reguIarised. The 
other staff, even the sweepers working under them have 
been regularl8ed, but the Homeopathic and Ayurvedlc 
doctors have not been regularised. They are in small 
numbers and, I think, the totel number Is roughly 124 
only. So, I appeal to the hon. Minister to absorb aU 
these Homeopathic and Ayurvedlc doctors. 

I am coming to the very Important point of land 
management. Lands have been Identified to I .... out to 
10C on nominal charges for plantation of bio-diesel 
pr0ject8. I am not oppoIing It. This \a a very good step. 
Thil Is innovative and I welcome It. But there are 80 

may vacant Railway lands which are there. I can cite the 
example of Railway Janda in Kharagpur. A lot of Railway 
lands are lying vacant. I appeal to the hon. Minister to 
Ieue out all the lands to the slum people. 

Sir, in the Common Minimum Programme It Is 
mentioned that no evictions win be made. However, more 
than 6,000 people in the Railway area of Kharagpur are 
under the threat of evictions. So, my appeal is that please 
make a provision to lease out the Railway lands for 
rehabilitation of these slum people. 

Now, I thank the hon. Minister for·1ntroducIng Express 
trains. But what about the local trainI and passenger 
amenities In the suburban areas? ••• (lntwrupliDn8) Sir, I 
will conclude my speech within two minutes. So, 
something must be done for them. . .. (Inlflmlpllons) 
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Sir, I propose that two express trains-Nllanchal 
Express and Purushottam Express-trom Purl should be 
extended to the northern part of our country in Punjab, 
that is Amritsar. Those trains may be named as Punyarthl 
Expre8s as they will 8tart from Puri and will go to 
Amrltsar. It is very urgent and that is why I request for 
it. 

I now come to the question of doubling. This wort< 
of doubling is very slow. There are many lines which 
have already been surveyed before. The hon. Minister is 
now again announcing for taking up some lines for 
surveying and updating. In my constituency, the line from 
Kharagpur to Midnapore via Giri Maldan has already been 
surveyed before. The hon. Minister has again made an 
announcement that he is going to get this line surveyed. 
I would request the hon. Minister that as the survey has 
been conducted, he may please take up this line for 
doubHng in this year Itself. 

MR. SPEAKER: Thank you. 

SHRI PRABODH PANDA: Sir, this point Is very 
pertinent to Laluji. 

MR. SPEAKER: You just mention the point. 

SHRI PRABODH PANDA: My point Is that hon. 
Minister Shri Lalu Prasad is very fond of betel leaves-
pan. He loves them very much. But the betel leaf growers 
are facing troubles as they are not able to transport the 
betel leaves. Recently an instruction has been Issued 
that at the railway stations where the stoppage of trains 
is scheduled for less than five minutes, the betel leaf 
growers are not allowed to transport the betel leaves. I 
would request the hon. Minister to withdraw such 
instructions so that the betel leaf growers can avail of 
these facilities. 

Sit, I have more points to submit. But since the time 
is short, I conclude here and I would once again request 
the hon. Minister to kindly ponder over the requeets made 
by me and to take action. 

MR. SPEAKER: Thri you very much. Shri Abdul 
Rashid Shaheen to speak now. 

{Tmns/afionj 

SHRI ABDUL RASHID SHAHEEN (Baramulla): Mr. 
Speaker, Sir, the Budget presented in this House by 
Hon'ble Minister has been highly commended and It Is 
really praiseworthy. There are problems with 80 many 
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people belonging to low Income group, there are people 
who wort< in raHwaY', the Hon'ble Minister has addreued 
their CU8I very efflclently. Some people have some 
apprahenaIona as well. Alongwith thoee apprehensions I 
would Mke to draw the kind attention of Hon'ble Minister 
towardl pre8tigious national projec:ll of Kashmir. It has 
such a preetIgious projeoI which will set an example In 
the world. In the valley where we used to go to Jammu 
by buIock cart by road and during a ConsIItua'It Assembly 
Session a Member of the Assembly had said -I want to 
tell thole friends who have apprehenaions about this road 
that we win construct a road treversing Banlhar. On the 
completion of conatructIon wort< of Jawahat tunnel, a new 
wave spread throughout the country that Kuhmlr has 
been connected to the wortd. But for this project for which 
the Govemment have provided a remarkable help I would 
like to requeat the praeent Hon'ble Minister that the people 
of this nation have great expectations from him especially 
for Kashmir, to address to apprehensions about this 
project in the hearts of Kashmlri people. 

18.58 In. 

[SMAI DEVENDRA PRASAD Y ADAV in thtJ Ch.911J 

This project consists of three parts. First one Is from 
Jammu to Udhampur which Is there for the laat 25 yea ... 
Mrs. Indira Gandhi had launched this project In 1983. 
Today It Is expected that It will be inaugurated because 
It has been pending. There are apprahenaions associated 
with this among the public also which compel us to think 
about the shortfalls In this project which come In the way 
of its Inauguration. The second part of this project which 
is beyond Udhampur 18 to lay tracks In 142 KHometers 
from under the mountains. It Is very Important to address 
the problem of this area. 

I would like to congratulate tho8e engineers who have 
endeavoured to carry on this project, from Qazigund to 
Baramulla, deapite violence and difficulties and have 
achieved SUCC888 to a great extent. All the same there 
is a problem concemlng this and that Is Kashmir Valley 
has been divided Into two parts because of railway track. 
An elevation of eleven meter high road has been created 
which will be creating an ecological problem in one part 
of the Valley. Therefore, I would like to request Hon'ble 
Minister to pay attention towards this problem today • 
onwards 80 that no problems arise In future. Unles8 the 
construction of railway track from Udhampur to Qazig\md 
is expedited, nothing special benefit will come out of this 
290 kilometer project rather problems will be more 
complicated. I would strongly Hke to request you that as 
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[Shri Abdul Rashid Shaheen] 
per information, there are enough funds for this project, 
there is no dearth of money but at the same time an 
administrative supervision is also required. Recently a 
tragic incident of security lapse took place wherein one 
engineer and his brother were killed. This Is a matter of 
repentance for which we express extreme regret. I would 
like to say that security is needed in those areas. This 
should be addressed first so that such problems may not 
arise in future. I would say that at least the work of 
laying the track between Baramulla and Kupwara be 
completed during the Hon'ble Minister's tenure. But no 
amount has been allocated in this budget for this work. 
I would like to request that allocation be made for this in 
the budget. This belt of Kupwara is the largest marble 
belt in· the country therefore, there is need to connect 
this. Simultaneously, I would like to say that the people 
whose lands have been utilised for laying the track are 
not paid compensation. Attempt to provide compensation 
to those people should be made by this Govemment. 

With these words, I would like to thank Hon'ble 
Minister, for taking up the work of linking Kashmir with 
Railways which was initiated by Maharana Pratap In 1828. 
Scot and Company's name is there In the annals of 
history for this work. The names of these engineers and 
ERCON organisation would go down in the annals of 
history as they have put in a good show In the 
implementation of this project. 

/English} 

·SHRI SUNIL KHAN (Durgapur): I congratulate 
Hon'ble Railway Minister for presenting the RaHway Budget 
for the year 2004-2005. 

I welcome the Railway Minister for not increasing 
the passenger fare and the freight charges. 

I would like to know the long pending demands of 
West Bengal though a maximum number of projecls you 
have taken up but the remaining projects should be 
completed. You have already assured that the Bankura-
Damodar River Railway Project first phase that is from 
Bankura to Sonamukhl will be completed with January 
2005. 

Sir, the first train will start from Bankura to SonamukhI 
on 14th January 2005 but I am every doubt that the 
construction of Gandheswari Bridge Will be compteted or 
not. 

·Speech was laid on tha Tabla. 

In this connection I would like to enlightened you 
regarding the bifurcation of the route from Beliatore Station 
(BDR) to Durgapur Railway Station which 18 hardy 20 
KM if it i8 surveyed immediately and It will be taken after 
the completion of Sonamukhi to Chachai within 2006, It 
wiD help a lot to the people of South India to North East 
and it will be the gate way of South India to North East 
and the route will be the shortest route to go to Darjeellng 
and Assam. 

I suggest to the extension Ranlganj Durlarpur line. 
Presently, this line is meant to bring coal to Majra Thermal 
Power Station from Raniganj. If the line be extended 
upto Bankura, it will be the shortest route to enable bring 
coal from Ranlganj to Haidla. This will also bring revenue 
to Railway from passengers and will help In developing 
the Bankura district as a Whole. Durgapur Station need 
some developments too. It is transformed Into model 
Station. Considering number of industrial units at Durgapur 
It is suggested that one first passangar must be introduced 
in between Durgapur to Howrah because heavy rush in 
the momlng trains. Specially the pension holders can not 
board on the trains. One more computer reservation 
counter is necessary because of the wait· listed 
passengers. 

The platform of Rajbander Station of Eastam Railway 
needs to uplifted for passenger. As you ant aware that 
some 011 companies Installed their set up. Similarty halt 
station needs to be augmented at Kondalpur, In between 
Mankar and Paraj Station to help the villagers from at 
least 12 villages to take the agricultural products to the 
market. Another halt Itatlon Is needed at Khano 
Chanditola In between Galsi and Khana Junction. 

I would like to say that Sealdah-Samastipur let 
passenger should have one AC and two boggles should 
be Introduced due heavy Nsh or p .... ng.r from to 
Samastipur. 

I appeal to you the amenities of the p88Hnger 
specially from Andal to Burdwan are not taken care of 
from raHway Police. Specially In pauenger train Coal 
and Slag of steel are carried by the mafia. 

So, I request you to pleue do the needful of the 
passengers amenities. 

[TmnsIIIlfon} 

·SHRt SUBHASH SURESHCHANORA DESHMUKH 
(Sholapur): I would like to put fOlWard some of the 

-Speech wu laid on the Table. 
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demands of the people of my conetituency to be Included 
in tNa year's RaIlway Budget. 

There is a need to extend the Sholapur-Pune 
Hutatma Express upto Kalyan. Similarly doubling of 
Mohad-Bhlgwan Railway line should be done. There II 
alao a need to clear the propoula of constructing the 
raJlway under bridges between Puna and Sholapur. There 
is also a need to construct level crossings at an the 
Railway Cr088ings lying between Sholapur and Puna and 
also to man them. 

There Is a need to set up a new railway station In 
Sholapur (Jule Sholapur). There is afao a need to 
introduce a new train between ShoIapur and Nagpur. 

·SHRI SURESH CHANDEl (Hamirpur. H.P.): Sir. I 
express my gratitude to you for giving me an opportunity 
to speak on Rail Budget 

Rllil 8udgf11 II dilrlClionltlss Budgsl 

Sir. this is the maiden rail budget of Shri LaJu Praaad. 
Thll is a directionleas budget. Thent is no mention In the 
budget about the source of funds required for the 
development works announced In the budget. Hon'ble 
Railway Minister has himself accepted that development 
has taken place in Railways during the past few 18818. 

RsptIIilion 01 old IlMOUnctII7'1tII7/s 

Sir. out of the 32 new trains announced in the budget. 
17 Sampark Kranti Express trains were announced by 
the Railway Minister of NDA Government Shri Nltish 
Kumar last year. 

SomtJ steps hllve btHJn tskBn in PuIJIit: in/tItM 

Sir. Railway Minlater has claimed that this is common 
man's budget. No increase has been made In the fare 
rather 50% at some places 75% concession In the fare 
has been given to sick. disabled passengers and 
passenger accompanying them. No fare will be charged 
from the youths going to appear In job interviews. Now. 
under the new book stall policy. book stalfa at railway 
stations and platforms will be allotted to unemployed youth 
and their unions. All these facilities were required. 
therefore. the announcements made by him for the poor 
and backwards people are appropriate. 

·Speech was laid on the Table. 

Popu/i6I /JudgtIf but no soIulion for Ills t:hsIItJngtJs ~ 
btIIrJte ",. CfJUIIIIy 

Sir. aD the announcements made In the budget ara 
populist. There is nothing new in them. The two major 
ohaIlengllS poled befen the RaIlway Min ...... are: Would 
he be able to make railways ..... efIIcIent and economIceI 
and eecondly. wiN there be any Improvement in the 
finances of railways. However. budget fa silent on all 
these 188U88 though these are the main laaues. 

Sir. Indian Railway has become bankrupt. Halt of Ita 
earning fa spent on paying aaIartea and penaIon. In the 
coming 2-3 yea,., number of penaIonera would reach to 
such an extent that the ratio between penaionera and 
serving employee would become 1 :1. That means the 
number of railway emp/oyeea would be equal to the 
number of penslonera. 

Equ.1 pmpotIIon btItwtNIn 1WIs/ontI", snd In $time. 

~ 

Sir, beside, lalarles and penaton. over-staffing, 
incapability. lnaufflclent and faulty syatem. Sub-Standard 
Infrutructure and over load on raHway linea are the 
problems due to which railways ia suffering heavy 1oaHa. 
Because of all these problems railway hu now reached 
to a situation where It cannot move a step without 
governmenfs support. Hon'bIa Railway Minister has to 
take some hard decisions If he wants to change the 
present condition of the railways. 

Sir. now through you. I would like to draw the 
attention of the hon'ble Railway MInister towards the In-
dIacrimInatIon meted out to my PariamentaJy ConatIIuency 
and Himachal Pradesh In respect of railways. For the 
past 8-7 yeara I have been requesting for the extension 
and development of railways In Himachal Pradesh. 
However. I am sorry to say that name of the railway 
mlni8tera has done justice to Himachal Pradesh In I'8Ipect 
of railways. 

ComptHIIng ptIIIt:tI-Itwin JNIDP/tI of fIimIIcIW pflldtltlh to 
tum to thtI pIIIh of ~ 

Sir. the negligl)le development of railways In Himachal 
Pradesh has compelled the people of their area to think , 
that the Government fa taking undue advantage of their 
being simple and peace-loving and fa compelling them to 
Indulge In militancy just Ike Jammu & Kashmir. Inadequate 
development of railways ia the main reason for the 
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militancy in Jammu & Kashmir, that's why the railway 
line between Jammu and Srinagar is being laid on priority 
basis. Similarly, Himachal Pradesh .houId also be 'glven 
priority for the development and expansion of railways 80 

that a message should go to the people of Himachal 
Pradesh that the Railway Minister cares them and actually 
wants to provide railway facilities to the people of hilly, 
backward and border areas. 

Promoting the use of KuHarhs, Khadi and Usths is a 
dght step 

Sir, in order to promote the Gandhian ideology, 
hon'ble Railway Minister has replaced the plastic and 
thermocol cups with Kullarha for the upliftment of Iakhs 
and crores of poor potters. To generate employment 
opportunities for lakhs of weavers rendered jobl.... he 
has promoted the use of Khadi In railways. Hence In a 
true sense he has taken steps in the interests of poor 
and rural people. This will give impetus to cottage industry 
which is at present in pitiable condition in the name of 
modernization. I am sure that by introducing more bogies 
with refrigeration facility for transporting vegetables from 
State capitals to Delhi and providing carriage facilities for 
transportation of vegetables, vegetable growers would be 
benefited. Matha will also be available at railway stations 
and platforms. This is also a good step. 

RailwllYS is lhe pollution-IntIS mtl8ns ol/mNlpOlf. 

Sir, Railways is the economical and best pollution-
free means of transport. The expansion of railways is In 
the interest of nation. Extension of railway lines will check 
the cutting of trees in hilly areas and maintain the 
ecological balance. Expansion of railways would be &CO-
friendly. 

Injushce was done 10 Himachal Pradesh in nI8pIICI of 
development of railways 

Sir, I hail from Hamirpur district of Himachal Pradesh. 
Himachal Pradesh is a backward hilly area situated on 
the border. Since our independence, no progress has 
been made in Himachal Pradesh. Railway lines in this 
State dates back from the times of Britishers. During 66 
years of independence, railway has made significant 
progress all over the country and if we assess the share 
of Himachal Pradesh on this basis, it counts in blUion 
and billions of rupees with which railway network could 
have been developed in Himachal Pradesh, However, 
neither the previous Government nor the present Railway 
Minister paid attention towards it. A proper network of 

(fWtgys) 2OfN-05 

railways should be laid in Himachal PradeIh. This would 
give Impetus to tourlam in Himachal Pradelh and facilitate 
the transportation of minerals and rare herbs to various 
citIe8. 

Sir. through the hon'ble Railway Minister and thia 
House, I would like to bring to the notice of entire country 
as to why the expansion and development or railway 
network In Himachal Pradesh Is essential: 

1. Development of railways is essential here for 
the transportation of fruits and off-seasoned 
vegetables of the areas; 

2. Expansion of railways in Himachal Pradesh Is 
essential from the point of view of social 
development; 

3. From strategic point of view also. the 
development and expansion of railways Is 
essential in Himachal Pradesh; 

4. To promote tourism in Himachal Pradesh, 
development of railways Is essential there; 

5. Only two railway lines were approved for 
Himachal Pradesh after Independence. therefore. 
the entire development of railway Is e888ntlal 
there; 

6. For overall industrial development of the State, 
Railways network Is essential there; 

7. Trains are required for the development and 
expansion of Cement Companies in Himachal 
Pradesh; 

8. For the welfare of displaced people of Bhakhra 
Dam, expansion of railways is .... ntlal there. 

Uf1ll-NIltp/-T~,. railway /ins 

Sir, the survey for Una-Nanga!-Talwara rail line was 
completed in 1973. Since then construction work on this 
rail line is gOing on and today when I am speaking in 
the House in this regard, 31 years have passed since its 
construction was started, however. only 33 km. line has 
been laid so far. Traffic has started on Churdu-Takrala 
railway line. The pace of the prog ..... of this line is so 
slow that you would be surprised to know that one km. 
line has been completed In one year. If the work on this 
line continues with this speed, it will take another 50 
years to complete this project. 

Sir, I would like to bring to your notice that an 
expenditure of Rs. 210 crores is to be incurred on laying 
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of this 112.9 km. of rail line. Only 81.47 crore rupees 
have been spent in the last 31 years and 117.53 lakh 
rupees are still to be spent. This year 11 crore rupees 
have been proposed for the construction of this line. If 
the work continues with such a slow pace and such a 
low amount would be allocated, neither the hon'ble 
Minister nor I would be there to Inaugurate this line. 
Therefore, I request to expedite the conatructlon of this 
railway line. At least 80 crore rupees may be allocated 
this year for the construction of this line and a time-
bound programme should be formulated in this regard. 

Extension of this line upto Manali would not only 
Increase tourism but facilitate the transportation of 
machinery for power projects and employees working there 
which in tum would increase revenue of railways. 

ConstlUCfion 01 Bil8spur-BhsntlpllHi-Rampur Railwsy Line 

Sir, a survey was conducted for the construction of 
Bilaspur-Bhanupalli-Rampur railway line a long time back 
and over the last few years Satluj Valley Railway 
Corporation was set up in which contribution of railways 
ministry was supposed to be 50 percent, Himachal 
Pradesh Govemment's 25 percent and private cement 
factories share was 25 percent but there has been no 
progress in this regard. It is my request that this railway 
line should be constructed by setting up a corporation on 
the lines of Konkan Valley Railway Corporation. The 
construction of this line would link Rarnpur and its nearby 
areas situated above Simla district directly with the 
railways which would facilitate the movement of apples, 
dry fruits and vegetables of the farmers of that area. 

Construction 01 Railway Une /0 Jwals Dtlvi vi.9 Rlmiflll 

Sir, as I have said Himachal Pradesh is the ancient 
historic land of gods and goddesses. Lakhs of pilgrims 
visit Jwala Devi situated in Kangra district of my 
constituency and they have to face lots of problems due 
to lack of railways. There is a railway line from Pathankot 
to Jogendra Nagar. If a railway line is constructed to link 
Jwala Devi covering the 16 km. distance via Ranital and 
then Jwala Devl is linked to Dhyotsiddh, another ancient 
religious place then not only the old, disabled and women 
pilgrims would have the benefit of darshan of gods 
and goddesses but the railways would also eam a lot 
of revenue and Increase the tourism in Himachal Pradesh. 

ConstnJch'on 0120 Km. rsilway line from Ansndpur Sahib 
to Naina Dtlvi 

Sir, Shri Naina Devi situated InBllaspur district of 
Himachal Pradesh is an ancient religious place. The 

(RBl+wys) 2fXJtI-05 

RaHways would 88m a lot of revenue if 20 km. long 
railway line ta laid to link Ananclpur Sahtb to NaJna 0evI. 
Almost 8 latch pilgrims visit Shri Nalna 0evI annually as 
per an 8IlImate. 

Impolttlnl SlId I'ItICtISMIY 8IJfItIII6Iion6 lor 1M COfJ6idtInIIion 
01 thtI Rllllw6y MiniIIttIr 

Sir, as time is running out, I want to give following 
suggestions. I request the hon. Railway Minister to 
consider these suggestions seriously and include theN 
whHe replying to railway budget. 

Sir, I oppose this budget but I would be very happy 
if hon. Railway Minister Shri Lalu Prasad ji would accept 
my suggestions and make provisions in the budget for 
their implementation. 

1. The budget of Oona-Nangal-Tawlada railway Une 
should be increased upto 80 crore rupees and 
the construction work should be completed within 
a time bound programme. 

2. The railway line from Parwanu to Dadla should 
be constructed soon. 

3. Pathankot-Jagendranagar,Kangra Valley Expreu 
should be converted Into broad gauge from 
narrow gauge. 

4. Bilaspur-Bhanupaill-Rampur railway /lne should 
be constructed on the lines of Konkan Valley 
Railway Construction Corporation. 

5. 16 km. railway line should be constNCted to 
Jwala Devi via Ranltal. It should be extended 
upto Dyotsiddha. 

6. 20 km. raHway line should be constructed trom 
Anandpur Shalb to Shri Nalna Devi. 

7. A railway should be constructed from Kalka to 
Nalagarh of Himachal Pradesh. 

8. Dehradun-Paonto Sahib-Yamuna Nagar Railway 
line should be constructed. 

9. Ratlway crossings should be constructed at 
Nandpur, Bhatoli and Trlppat on Path.nkot-
Jogendra Nagar Narrow gauge railway Hna. 

10. Goods like foodgrains, sugar, kerosene, woods 
and coal reaching Himachal Pradesh should be 
unloaded a Rai Maihatpur on Nangal railway 
station of Himachal Pradesh instead of Keeratpur 
Sahib railway station. 

Sir, once again I thank you and conclude my apeech. 

,. 
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·SHRI PUSP JAIN (Pali): Sir, Rajasthan has been 
discriminated again in the present budget. Several railway 
projects are lying pending in Rajasthan for ye&I8 together. 
Bar-Bilada railway lines construction work has been lying 
pending for years which needs to be Initiated soon. 

Sir, trains from Chennal to Jodhpur and BangaJore 
to Jodhpur should be run every day of the week. There 
is always a rush of passengers on these routes. Waiting 
list g08S upto 400 to 500. Passengers face loti of 
problems. 

I want to draw the attention of the Govemment 
towards the fact that Pall Is a district headquarters. Pali 
is an Industrial town, there is a big trade of textiJea over 
there, thousands of people visit several cities of the 
country from Pali everyday but' unfortunately there is no 
train for Delhi or Jaipur from Pali city. Therefore, I ntql8l 
the Government to arrange for trains from Pall 
headquarters to Delhi and Jaipur. 

Sir, Sojat Road-Marwar junctions, Rani Station, 
Somesar, Jawal Bandh, Nana etc. are every important 
railway stations. Thousands of passengers commute 
everyday but long distance trains do not stop at above 
mentioned railway stations whereas 65 to 75 percent 
passengers travelling from said trains reside In the nearby 
areas of said stations. Therefore, my request Is that 
Jammu Tawi Express should be given stoppage at Rani 
Station or Somesar or Jawai Bandh. 

Rajdhani Express should be given stoppage either at 
Marwar junction, Rani or Phalna Station. Jodhpur-
Bangalore Express should be given stoppage at Sornesar 
and Rani Station. D.M.U. should be operated from Abu 
road to Marwar junction. Ranakpur Express should be 
given stoppage at Nana station. 

Sir, for the last five years there has been a demand 
for over bridge in Pall city. Almost 50 thousand people 
reside on the other side of railway line In Pall city. The 
common man has to face Iota of problems due to lack 
of an over bridge. Therefore the coMtructlon of said 
overbridge should be sanctioned Immediately. 

·SHRI CHANDRABHAN SINGH (Damoh): Sir, I want 
to speak about the railway budget keeping In view my 
constituency. I thank you for giving me opportunity to 
speak. 

·Speech was laid on the Table. 

Sir, the railway budget that the UPA Government 
has presented Is not fair. Sir, Madhya Pradesh and rural 
and urban areas failing In new zone Jabalpur division 
have been neglected grossly. 

Sir, I have been elected from Damoh-Panna area. 
The former Railway Minister announced a survey of 
Jabalpur-Damoh-PannalKhajuraho railway line In my 
constituency and the survey has been completed. 

Sir, I would like to request hon. Railway Minister 
Shrl Lalu Prasad ji to amend the RaHway Budget and 
Include the construction of Jabalpur-Damoh-Panna or 
Khajuraho line that connects Lalitpur to Sangrauli Hne. 
The three most backward districts of Madhya Pradesh 
Damoh, Panna and Chhattarpur would benefit by the 
construction of these raHway Hnes and It would reduce 
the distance between Jabalpur and Damoh which Is 
200 km. to 100 km. and It would reduce the distance 
between Damoh and Khajuraho, Panna which Is 300 km. 
to 100 krn. 

The problema in my constituency need to be solved 
in public interest. Rewanchal Expreu which runs three 
days a week should be run every day. Damoh-Btna 
passenger which starts from Damoh at 6' In the momlng 
and terminates at Bina at 12 0' clock should be extended 
upto Bhopal by converting it into an express and It should 
depart from Bhopal at 6 in the evening and terminate 
Damoh at 12 in the night. 

The railway bridge on Patharla gate in Damoh has 
been opened but it has not been linked to Patharia road 
which has cut off railway school, railway hospital and 
legislative assembly area where lakhs of people reeIde. 
The road under the Patharla gate bridge should be 
opened or bridge should be linked with Patharla road. 

Keeping in view the comfort of passengers STD booth 
at Platform number 1 of Damoh railway station should 
be set up soon and the retiring room should be 
constructed soon. 

Sir, I thank you for giving me an opportunity to speak 
about my ~U8ncy. 

·Speech w.. laid on the Table. 
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/English} 

·SHRIMATI D. PURANDESWARI (Bapatla): I have 
very contradictory and conflicting emotions-happy and 
bit disappointed. 

The reasons for my being elated is that the Budget 
presented by .the Railway Minister is a Budget with a 
human face, with no increase in passenger fares and 
freight charges. No change in freight rates will encourage 
competition with road network. 

The Railway Minister has promised employment within 
the Railway Sector, by promising to fill up vacancies in 
the Railway Protection Force and by fixing Chowkidaars 
at unmanned railway crossings. He has also promised 
contracts to the rural sector in the guise of using Khadl 
and earthenware pots in trains. His free travel offer for 
Govt. job seekers, his 45% off, offer, for haemophilis and 
widows of soldiers killed by extremists, his 50% off, offer 
for escorts of deaf and dumb, only reflects the humanness 
of the Railway Minister. But I am bit disappointed over 
the raw deal given to Andhra Pradesh. 

Andhra Pradesh has been given a raw deal like no 
new trains, no new railway lines. At least frequency of 
trains not given a mention (increase). 

No increase in allocation of funds for the already on 
grouod works (Railways). This confesses as to when our 
projects would be completed. 

Secunderabad-New Delhi (Sampark Kranti Expre88) 
was already introduced by Shri Nitish Kumar-the then 
Railway Minister. 

Not anyone of the 15 new trains introduced passes 
through Andhra Pradeeh. Only consolation is the extension 
of Bhubaneswar-Srikakulam express to Vishakhapatnam. 
SimiJarly, Hyderabad-Shabani Express has been 
extended to Koduveli. 

Vijayawada-Gudivada Bhimawaram Narsapuram-
Gudlvada-Machilipatnam. covering a distance of 235 kms. 
has only come under serutiny for electrification. This would 
again take a lot of time. This has been Initiated by Shri 
Dasari Narayana Rao (Minister for Coal & Mines). 

Electriticatlon and DoublIng of Unes in Andhra Pradesh 
not mentioned. Funds allocated for change of gauge was 
aleo done by the previOUS Govt. For the construction of 

·Speech was laid 01'1 the Table. 

(Railways) 2004-05 

new railway Hnes 65.211 croree were allocated In the 
previous budget out of Which only 82.01 ero .. have 
been set aside In this Budget. 

For six projects revolving around change of gauge 
133.90 were allocated in the previOUI Budget, while only 
102.90 crores are given In this Budget. 

The details of these projects would be submitted to 
the Railway Minister. 

The sectors, which I feel, need apecIaJ attention would 
be hygiene not only In the trains but "'0 on the railway 
platforms. EspeciaUy when we have to go on a long train 
joumey the condition of the toilets are deplorable. 

The hawkers that enter the 2nd cIua compartment 
also needs aUentlon, because this not only 'S a nuiunce 
to the p8888nger but also a hindrance 10 security in the 
form of robberIe8. 

The bed sheets and covers also need a apecIaI 
mention here. The bed sheets and covers are stained 
and one has to think twice before uling these. 

So, I request the hon. Minister to consider Andhra 
Pradesh and the grey areas. 

·SHRI G.M. SIDDESWARA (Davanagar.): Mr. 
Chairman, Sir, there has been injustice done to Kamataka 
State in the Railway Budget 20Q4.0S which was preaented 
in this august House. We have repeatedly requested the 
Ministry of Railways, Govemment of India, to conduct 
survey for constructing railway line connecling very 
important cities like Davanagare, Chltradurga, Tumkur and 
others in Karnataka. But unfortunately no money has been 
aoocated by the Railway Ministry for conducting this very 
important survey which Is the dream of the people of my 
constituency for the lall two decades. I am afraid that 
this may remain a dream and may not become a reality 
if the Railway Ministry Ignores the interests of the people 
of Kernataka in the manner. I therefore once again urge 
upon the hon. Minister Shri Laloo Prasad Vadav to Iuue 
orders for conducting survey connecting Davanag.re, 
Chitradurga and Tumkur without any further delay. 

Davanagere Is a very big and one of the ...... 
growing cities in Kamataka. It is not only a key b&.aineeI 
Centre but also a famous education centra, medical 
college, engineering college, B.Ed. college and many other 
technical and arts inatitutiona are located ther.. The 

"Translallon of the speech orlglnaiiy delivered In Kannada. 

,. 
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famous Davanagere Cotton Mills is known throughout the 
country. This commercial centre certainly de8eIws a direct 
Inter-city train connecting It to the capital city of Kamataka, 
Bangalore. At present thousands of people are travelling 
by bus and facing many hardships. 

Renovation and modemisation of Davangere Railway 
Station is another important issue to be taken by the 
Railway Ministry immediately. There are no proper seats 
at the station and even drinking water facility is poor. 
The people of Davanagere are hoping a lot from the 
new Railway Minister Shri Lalujl. I hope and trust that 
the hon. Minister will live upto the expectations of the 
people of Davanagare. 

There is an urgent need to construct an over bridge 
in Davanagere city. There is jam-packed traffic at the 
centre of the city. Road accidents are occurring almost 
every day. Pedestrians are the worst affected by the 
traffic jam in Davanagere city. This construction of over 
bridge near Mati TaDdes in Davanagere should be included 
in this Railway Budget 2004-05 and substantial funds 
should be allocated for this purpose. 

I believe that the Ministry of Railways and particularly 
the hon. Minister will give categorical assurance on the 
floor of this House regarding the above mentioned projects 
and implement all of them during the current fiscal year 
2004-05. 

I thank you Sir for allowing me to present my views 
in this Supreme Sovereign House of the country and 
with these words I conclude my speech. 

*SHRI P.C. GADDIGOUDAR (Bagalkot): Sir, the 
conversion of broad gauge work of Guelag-Bijapur is 
under progress. 

Civil work are completed from Gadag to Bagalkot 
and Bagalkot to Bijapur is under progress. 

Hence, I hope the minister be pleases to provide 
sufficient fund for completion of the above mentioned work 
within specified period. 

SHRI N.S.V. CHITTHAN (Dindigul): Mr. Chairman, 
Sir, I would like to thank you tot having given me the 
opportunity to express my views on the Railway Budget. 

The han. Minister for RailwaYs hall presented his 
first bold and popular Budget, which Is largely applauded 

*Speech was laid on the Table. 

(R8I1ways) 2004-05 

by the Press and the public. The United Progresaive 
Alliance, which is committed to the Common Minimum 
Programme, is wedded to the welfare of the cross-section 
of our community. 

The Budget fuHils the objective and so, It is hailed 
as the poor man's Budget. It Is really a tribute to our 
national leader, Shrlmatl Soina Gandhi, the ambitious 
architect of this Govemment. 

Sir, so far as the Railway Budget is concerned, 
allocation made to Tamil Nadu for this year is very poor. 
It has been allotted Rs. 397.09 crore thla year as against 
Rs. 357.56 cro ... during 2003-2004. For gauge conversion 
alone, 8 sum of Rs. 124 crore is aHocated this year as 
against Rs. 90 crore allocated last year. Though I would 
like to thank the hon. Minister, I would also like to point 
out that it Is quite lnaufflcient. 

Sir, with a heavy heart, I would like to express my 
concem that Tamil Nadu was neglected all these years. 
As so many new schemes are pending along with further 
gauge conversions, I would urge upon the hon. Minister 
to allocate further at least a sum of Rs. 300 crore for 
Tamil Nadu, while replying to the debate. 

Sir, I would like to thank the hon. Minister for 
introdUCing a new service under the name 'Tamil Nadu 
Sampark Kranti Express' from Madurai to Delhi. I would 
like to request the han. Minister to "",arne the service 
as 'Madurai Meenakshi Samperk Krantl Express'. As we 
all know, Goddess Meenakshi is the ruling deity of 
Madurai. The temple is known for Its rich architecture, 
and has a cutture of divine importance. 

MR. CHAIRMAN: Shri N.S.V. Chitthan, please be 
brief. 

SHRI N.S.V. CHITTHAN: Yea, Sir. My hometown 
TlNmangalam is an industrially and commercially growing 
city. Kappalur Industrial Estate is situated very near to 
my hometown. A large number of families of military 
personnel reside in and around Tirumangalam. 

MR. CHAIRMAN: Shri N.S.V. Chitthan, please 
conclude. 

SHRI N.S.V. CHITTHAN: Yes, Sir. I am going to 
conclude. The Anandapuri Express makes a stopover at 
Tirumanga1am on Its retum· joumey. No other express 
train stops at TIrum.,gaJam. So, I would request that 
Kanyakumari Express and Anandapurl Express should 
stop at TIrumangaiam for the benefit of growing passenger 
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traffic that is nowadays originating from Tirumangalam. I 
would al80 like to state here that a Cornputeriaed 
Reservation Centre is very much needed there. 

Sir, the passenger traffic between Madurai and 
Chennai-the two important stations in the South-is 
always on the increase. This route deserves the 
introduction of Jan Shatabdi Express and it will be highly 
patronised. Hence, a Jan Shatabdi Express may also be 
introduced between Madurai and Chennai as early as 
possible. 

There Is a very good potential for introduction of 
Push and Pull (DEMU) (DEMU) train services between 
Virudhunagar, Madurai and Dindigul. Hence, this service 
should also be started for a minimum of five times daily 
between Virudhunagar, Madurai and Dindigul for the 
benefit of commuters, businessmen, and other frequent 
travellers. Sir, I am sure that these measures will have 
very good patronage. 

Sir, before I conclude I wish to say that Shrl Lalu 
Prasad's Expresa Railway Budget, which was flaggect..off 
with a green signal by the UPA Govemment, will definitely 
reach the destination of fulfilling the social justice, safely. 

CHAUDHARY LAL SINGH (Udhampur): Sir, I am on 
a point of information. Please, Sir . ... (lnlSnupIions) 

MR. CHAIRMAN: No, it is not allowed. You have 
already submitted your speech in writing. How can you 
make a speech in the House after you have laid your 
speech on the Table of the House? 

." (InltNTUfJlions) 

MR. CHAIRMAN: I will only go as per the list that is 
placed before me. 

/Translation} 

SHAI BRAJESH PATHAK (Unnao): Mr. Chairman, 
Sir, I have attentively heard the speech of hon'ble Lalujl. 
He has mentioned that Railway Is the largest organization 
of the world. In his speech, he has said that the 
Govemment will launch special recruitment drive for the 
Scheduled Tribes and Backward Class people in all group 
posts except Group 'A'. He made an announcement that 
free railway pass will be provided to coolies and their 
families as they eam their livelihood while facing the 
adversities of winter, summer and rainy aeason. Our 
Bahujan Samaj Party wetcornes this also. He made an 
announcement that the Govemment propose to introduce 
village on wheel train for the farmers of villages on the 
lines of palace on wheels. Our party welcomes this also. 

Laluji, you know that the leader of our party, Kumart 
Mayawati hal always rajaed her voice for daIita and 
struggled for them. My humble submlaelon to Lalujl Is 
that the announcements which he had made ahould not 
remain on papers only. Not once but several times, while 
presenting the railway budget, it has been promised in 
the Hcue that Scheduled C..... people wUI be given 
priority In recruitment. You are MInister of Railways. You 
are In the Govemment. We have got all those figu ..... 
The Govemment never resolutely took up the task to fill 
those vacancies. Bahujan Sarnaj party don't want any 
assurance from the Govemment rather It wants the 
Government to place details of vacant posta zone-wlle 
and category-wise and fix some deadline to fill those 
vacancies. The BSP wants that there should be 
transparency In the entire system followed by the 
Govemment 80 that the details and backward people 
could get justice. 

Hon'ble Railway Minister. Sir, you have made an 
announcement to Introduce 15 new trains. I have been 
elected from Unnao Lok Sabha conatltuancy of Uttar 
Pradesh. My submlSlion is that the propoeed IndoIe-Patna 
Express via Falzabad should be run twice a week II'18Iead 
of once a week. LaJujl, you have talked about KhadJ, 
KuUar, Matha and Milk. Bahujan Samaj Party 
wholeheartedly welcomes this step as It would provide 
job opportunities to potters, weavers and fanners In 
villages. However, I would Hke to ten two Important things 
to you. Whenever crop lOWIng or crop harveattng MUOn 

comes, thousand of farmers of Bihar and Uttar Pradeah 
go to Haryana and Punjab for labour. While gotng there, 
they travel on train roof. Our Ideal personality Saba Saheb 
Bhlmrao Ambedkar favoured social harmony but we find 
that in train two kinds of passengers are travelllng--one 
by sitting inside the train and the other on train roof. I 
regret to say that though 57 years have p ... ed since 
we achieved Independence but even today we have not 
done anything for farmers and poor people. They are 
taking risk by travelling on train roof just to eam their 
liveHhood. 

Mr. Chairman, Sir, I would like to bring to the notice 
of hon'ble Railway Minister one more thing that the 
behaviour of T.T.Es and T.Cs with Illiterate and helpless 
passengers is not good in the trains. We all might have 
experienced this thing at one stage or the other. Money 
Is extorted from them. He comes to city from village to 
eam money. The T.T.Es issue fake receipts. The Railway 
Department has its own vigilance department. But I regret 
to say that there Is connivance between them. Hon'ble 
Railway Minister had said that he will travel in disguise 

" 
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and Bee the attitude of railway staff. I am waiting for that 
moment when the hon'ble Minister take some action in 
this direction. 

Mr. Chairman, Sir, I would Oke to draw the attention 
of hon'ble Railway Minister towards one more thing that 
the black marketing of tickets at the counter has taken 
the shape of an organized crime and the poor and dallts 
are the most affected people. We can 888 this at any 
time at railway station of DeIhl. The educated people buy 
their ticket through mobile or computers but the poor 
people, even after giving money get fake ticket or are 
caught In the net of brokers. I request that this practice 
should end at-teast In the Capital. On behalf of Bahujan 
Samaj Party, I request that the auur&nce given about 
the special campaign for recruitment for backward cIueea 
and dalits should be fulfilled on priority basis and the 
hon'ble Railway Minister should make a mention about It 
in his reply. 

Mr. Chairman, Sir, while presenting Railway Budget, 
the hon'ble Railway Minleter had said that RaIlway would 
utilize Ita railway acr&p and would not auction It and the 
activities of the mafia will be checked. I hope that the 
Minister of Railways will pay attention towards thle. 

Mr. Chairman, Sir, I will conclude my speech by 
saying this last thing. My district Is Unnao and It Is 
situated on Kanpur-Lucknow diviaion route but • number 
of trains pass through this station without Itopping here. 
My submission Is that stoppage of Gomti Expr88I and 
Pushpak Express, may be provided there. ... (In/WnJptiIJfI6) 

MR. CHAIRMAN: The time allotted to you Is over, 
you please resume your s.at. 

SHRI BRAJESH PATHAK: Mr. Chairman, Sir, I would 
also like to bring to your notice that the hon'ble Minister 
of Railways should punish those officers. 

SHRI ALo.~ KUMAR MEHTA (Samastipur): Mr. 
Chairman, Sir, this year's Railway Budget, which has been 
presented here, is historical Railway Budget. This budget 
reflects the ideals of all great leaders of this country 
from Mahatma Gandhi to Baba Saheb Ambedkar. Hon'bla 
Minister of Railways Is considered as well-wisher of poor 
people of this country and by seeing his reflection In the 
budget. presented by him, I would like to congratulate 
him. Through this budget, It seems", much would be done 
for the poor, backward and dalit people of this country 
who have been neglected. for ages. The response, from 
almost 900'{' of the people of this country Is positive 

(RlilllWllys) 2004-05 

regarding this budget. Even I would also like to extend 
my thanks to him for this. He has, In this budget, provided 
relief to widows, handicapped, poor people and secular 
people in the circle of social Justice who have remained 
neglected since long by the ruling cIasa. 

Today, while acting as their representative and well-
wisher, he has made various provisions in the Railway 
Budget for their benefit. On the other hand, through this 
Railway Budget, the hon'bla Minister of Railways, has 
tried to adopt the high value system in the country. This 
value system has set Its priorities by keeping 90%, public 
of the country. 

Mr. Chairman, Sir, a provision has been made in the 
Railway Budget for refrigerated vans and other facilltie8 
for fruits and vegetables producers as well as for the 
farmers. As·· regards marginal farmers, there Ie no proviaion 
in the constitution for support price. This provision would 
prove beneficial for such farmers. This would also prove 
beneficial to large number of fruits and vegetables 
producers 88 well .. for the farmers and would Improve 
their financial condition considerably. 

Alongwlth this, a provision has been made In the 
Railway Budget to provide facUlties to milk producers and 
other farmers. I would like to congratulate hon'bIa Minister 
of Railways on their behaH also. 

Mr. Chairman, Sir, through you, I would like to tell 
the hon'ble Minister of Railways that some members have 
raised the Issue of viability. Recently the prices of diesel 
have been increased and due to this the transport system 
have become expensive. But since the freight charges 
have not been Increased, It will have great impact on 
our economy and inflation rate. By not raising the freight 
charges, to make transport system competIIive, the hon'ble 
Minister has done a commendable Job in the direction of 
increaelng market share. There has been delay in the 
transportation of goods for the Iaet eeveral years. As 
hon'ble Member Shrimati Maneka Gandhi has jUlt 
mentioned that there was a duping trend, and he has 
encouraged the practice of running .. an upward trwld 
for which I would Uke to congratulate him. I would Hke to 
submit that there had been nexus of mafl.. in railways 
for a long time, whether It is through wheeler or through 
sale-purchase of SCDp there was nexus of big maftas. 
Sale-purcha.. of ICfaP w.. done Involving criminal 
tendencies, the .. were miIappropriationa and 8CMI8 on 
large acale. By changing them In a ttaneparent way and 
starting on-lIne buiICIng system, he has created such an 
example In the country which breaks the honeat belief of 
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several years of many people about the nexus. The 
announcement of starting racycfing project would prove 
8UCC8IIlfui in increaaing the productivtly of the Ralwaya 
... (InftlmJpIions) 

MR. CHAIRMAN: Hon'bla Member, please be careful 
about time also. 

SHRI ALOK KUMAR MEHTA: I would like to say 
that hon'ble Minister of Railways has kept in his mind 
the interest of deprived people of this count!)'. The people 
of this count!)' have also been respecting him, I would 
applaud hon'ble Minister on behalf of thole people. On 
behalf of my party I would Uke to say that Godhara 
Carnage had connection with railways and that took place 
on a railway station. Therefore, this was an affair of 
railways. I would like to demand from the hon'ble Railway 
Minister that an independent and fair inqui!)' be conducted 
into that case. Through you, I would like to say that the 
hon'bla Minister of Railways make a statement In this 
House regarding Godhara Carnage and announce for 
investigations. 

SHRI SURENORA PRAKASH GOYAL (Hapur): Mr. 
Chairman, Sir, Hon'ble Minister of Railways, Laluji has 
presented a historical budget for which the whole count!)' 
Is praising him. You give me also two minute time to 
speak. I request hon'ble Minister of Railways to make 
arrangements for stoppage of trains going to poorvanchal 
at Gaziabad. ... (Intenuph'ons) 

MR. CHAIRMAN: You contact your Chief Whip. The 
Chief Whip of your party has not mentioned your name 
in the list. 

... (Inftlmlpl/rJn$) 

MR. CHAIRMAN: Now. I give the floor to SM B.K. 
Oeo. 

... (IntsmJplions) 

MR. CHAIRMAN: Shri M. Shivanna, you have already 
laid your speech. Shri Surendra Goyal, pi .... take your 
seat. I have called Shri B.K. Ceo. 

SHRI BIKRAM KESHARI OEO (Kalahandl): Sir. I rise 
to oppose the Railway Budget preaented by the UPA 
Govemment because the Railway Minister has gone back 
on his words. 

lJtInwtds for QIIIIIIfI on IItXXIUfII 
(RIII/WIIp) 2t/OtI.fJ5 

The Railway Minister hu MId that rail wit go to Ihe 
backward region where the people have not IMn the 
rail. • .. (InIwnIptJDn$) 

rr--lkJn/ 
MR. CHAIRMAN: Only the speech of hon'ble Member 

Shri B.K. Ceo will go on 1'8COfd. 

... (lnIwn.pIIDn8r 

{Eng/J6h/ 

MR. CHAIRMAN: Nothing ehould go on record except 
the speech of Shri B.K. Oeo. 

... (InMmIpIitJns) 

SHRI BlKRAM KESHARI OEO: One example .. Ihe 
ca.e of Orlasa . ... (lnltlrruplion8) Orl ... i. virtually 
neglected in the Budget 2004-05 ... (InIwnIptJDn$) 0 .... 
has been stagnated. • .. (lnlfll'1llptlon$) 011... hal been 
stagnated .. far as development of railways Is concerned. 
. .. (/ntwnJplitJM) No efforts towards the railway growth In 
Oriaea has taken place . ... (In/tlfnJpllon8) 

MR. CHAIRMAN: SM Surendra Prasad Goyal, I am 
not allowing you, Pleue go to your Hat. 

... (1nMmJp/ItJn6) 

MR. CHAIRMAN: Pleue take your seat. 

... (lfIItImJpIion$) 

MR. CHAIRMAN: Shri B.K. Deo. you continue your 
speech,. 

{Eng/I$h/ 

SHRI BlKRAM KESHARI OEO: Sir. I am on my legs. 
He doe. not know the parliamentary etiquette. 
...(1n1MlplltJM) Orlsla Is a minerai-rich Stale. So II BIhar . 
But it &eem8 that there Is always • competition between 
Orilaa and Bihar. For what? The competition Is as to 
how many people are living befow the poverty line. In 
011888, It Is sometimes 47.5 and In BIhar. It .. 42.S per 
cent. Therefore. I request the hon. Railway Minister. who 
also happens to be rumlng the Govemment In Blhaf, 
that he .hould see that poor States like Orlasa, BIhar" 
and West Bengal should get adequate RaIlway funding 
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to develop the States. Today, Orissa has got nearty 75 
per cent of mineral are, which Is lying as reserve, and 
the same cannot be exploited because of the poor railway 
infrastructure. The han. Minister has given some money 
to the on-going projects. It is inadequate. With this money, 
projects will take nearly 50 or 60 years to get completed. 

Therefore, I urge upon the Railway Minister, through 
you, Sir, that more funding should be done in future and 
new projects should be announced. East Coast Zone was 
created when Shri Ram Vilas Paswan was the Railway 
Minister. But from that day till Shri Nltlsh Kumar became 
the Railway Minister, the East Coast Zone was lying idle. 
Not a penny was given for its improvement. Today, I 
thank the former Railway Minister, Shri Nitish Kumar for 
allocating adequate funds to the East Coast Zone and 
for making it functional. So, I am technically opposing 
the Budget presented by the han. Minister. But, Sir, I 
would like to say here that he is just carrying forward 
the good work done by Shri Nltish Kumar and the NDA 
Government. 

I would like to know from the hon. Minister as to 
what new steps he has taken. It Is a welcome measure 
that he has encouraged artisans of the villages by using 
khul/ars and khlldi. Khlldl was the unltonn when we fought 
for our Independence. Those steps are good. There is 
no doubt about it. How will you make it practicable? You 
have to make it practicable. Today, most of the Irhullllrs 
are produced by Kumhars. They do not only live in Bihar; 

(Tmnslalion} 

They are in Orissa, Bengal and Madhya Pradesh too. 

{English} 

They are run by cooperatives. For the last 50 years, 
all these cooperatives have become defunct because of 
the wrong policy of the Congress Govemment in the 
past. Hence, you must try to revive these cooperatives 
and buy the khullars and khadi from these handloom 
sectors from the respective States where the respective 
zone is located. We do not want Irhullars from Bihar to 
be supplied to East Coast. We do not want khlldi from 
Bihar to be supplied to Orissa because 

(Tmns/atlon/ 

Weavers, handlooma are there In Orissa too. Khadl 
is produced tf'Iere also. ... (Inltmuplions) 

/EngI/6h/ 

MR. CHAIRMAN: Shrt Ram KtIpaI Yadav, pIeue take 
your seat. 

... (Intsnuplions) 

(Tmnsillllon] 

SHRI RAM KRIPAL YADAV (Patna): Do Kumhars 
not live all over the country? Threat all equally. 

MR. CHAIRMAN: Hon'ble Member, Ram KrlpalJl, 
please take your seat. 

... (Intsnuptlons) 

{English] 

SHRI BIKRAM KESHARI DeO: Sir, In his speech 
the Railway Minister has said that the 'safety measul'88' 
Is the primary chatlenge; it is the biggest chatlenge In 
the Railways. 

For the last 50 years, the Govemment which they 
are supporting-UPA Govemment 

{Tl'III1SIlItIon] 

What measures the UPA Government took for 
ensuring safety? They have done nothing for safety. 

{English/ 

Today, I thank Shrl NitiBh Kumarji, the NDA 
Govemment and hon. Shri Atal Bihari Vajpayeeji for the 
new safety measures which have been created. The 
Khanna Committee Report which should have been 
Implemented long time back was Implemented only during 
the NDA Govemment regime. I thank, Shri Nitlah Kumarji 
for implementing it in tNe spirit, about the safety of the 
passengers. 

Sir, 50 per cent of bridges wee supposed to be 
replaced. ... (Inmrruplions) 

{Tmnsillhon] 

SHRI RAM KRIPAL VADAV:, Hon'bIe Member from 
Orissa, you speak something about Swadeehl. 
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SHRIBIKRAM KESHARI DEO: I will apeak. 
... (1n1tmUplions) Sir, pie ... give me time. 

MR. CHAIRMAN: Please conclude. 

,SHRI BIKRAM KESHARI DEO: Sir, give me five 
minutes more. I request you. 

.[Eng/i6h} 

I would like to say that an amount ofRs. 17,000 
crore as special fund was not created today. It was 
created during the NDA Govemment's regime. Four-
hundred forty one stations have been improved. OUt of 
2,007 bridges, 1,306 bridges have been created. They 
were all done by the NDA Govemment, and not by them. 
They did not do all this within two months of their coming 
Into power. We have ruled for six y..... and we have 
achieved SO per cent of replacing of new bridgee. So, it 
was the good work started by the last Govemment. 

MR. CHAIRMAN: Shri Deo, please conclude now. 

SHRI BIKRAM KESHARI DEO: Sir, let me cover the 
points relating to my constituency also. 

MR. CHAIRMAN: There are a lot of Members to 
participate. Please try to conclude. 

SHRI BIKRAM KESHARI DEO: Vee, Sir. 

We have heard about Shri Lalu Prasad Vadav, about 
his administration. I do not want to repeat that. But I 
hope that he thinks for the poor and he would work for 
the poor. It is my requeat that he should .ee the 
backward regions of Samba/pur Division of Orlll8 aleo. 
This division comes under my constituency. It 18 one of 
the poorest division. It Is in went condition. No Importance 
has been given to it. There is no retiring room, and 
there Is the DAM headquartel'l. So, the Eaek:oaat zone 
should be strengthened. 

Sir. we want more funds to complete the Lanjlgarh-
Junagarh railway line which was started long back. 

Now, I would like to give some suggestions relating 
to my constituency. We have a new train from Sambalpur 
to Bhubaneshwar which hu been extended to Puri. It 
only connects the comer of the State of 0riIaa. I euggeet 
that the abOve train be atatted from Ralgara to Puri 11M 
SambaJpur, and two coaches be attached to Koraput-
Bhubaneshwar.Hirakud Express from Tltlagarh. The 
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facilities are available at Tltlagam. Slmltarty, Samata 
Expresa starting from Nizamuddin to Vishakhapalnam 
which runs weekly, should be made daily. 

Sir, considering the labour migration to Gujarat from 
our districts of Orissa, the Ahemaclabad-Puri Express 
..,.. Vijayanagaram which runs three times a week, may 
be made daily to facilitate the demands of the labourers 
going to Gujarat. Simllarty, the port connectivity to seaporta 
through railways should done In Orissa. The long-pending 
Khurda Road to Bolangir line should be started. They 
have provided As. 15 crore, which is not enough. 

All on-going projects In the State of Orissa should 
be given adequate funding to be completed within four 
yeal'l. 

With these few words, I conclude. 

·SHRI AMITAVA NANDV (Dumdum): Sir, I support 
the pro-people Railway Budget. 

The honourable Railway Minister deserve. a special 
thanks for proposing to bring hawkers, portel'l, railway 
contract labours under social security network. In this 
context, I reqUHt honourable LaluJi to consider some long 
pending legitimate demands of these aections. 

Sir, the railway hawkers are demanding licence for 
aI/ of them and railway porters. But the previous 
Government denied their legitimate demand and as its 
result, they are being subjected to aU aorta of atrocities 
unleashed by Railway authorities, R.P.F. and so on. I 
demand immediate stoppage of all atrocities on railway 
hawkel'l and porters and Issuance of licence for all of 
them. 

Sir, now draw the attention of the ~ lonourable Railway 
Minister to some legitimate demands of general people 
of my constituency and from my State of West Bengal. 

The Metro Rail Is prel8l1tly plying upto Dumdum 
which Ie within my constituency. I want that this may be 
extended upto Barrackpore. 

Similarly, I request to consider the demIInd for a halt 
station at Napara In between Dumdum and Belgharia 
StatIon under Eastern Railway. 

Sir, now I draw the anention of honourable Railway 
Minister to all along outstanding demands for construction 

·Speech was laid on the Table. 
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of rail-road over-bridges at Habra, Barrackpore and 
Kanchrapara. The road through Barrackpore and 
Kanchrapara feed highway traffic in Barrackpore Kalyani 
Express Highway and leading towards NH 34 and NH 35 
connecting the international border at Bangladeah. The 
road stretch is so over-crowded with trucks carrying 
perishable and non-perishable goods that It Is Important 
to ensure uninterrupted traffic as well as train aervices. 
As such, I request Laluji to consider my proposal. 

In fine, I urge upon the Government to consider 
introduction of 12 coaches EMU services In Sealdah 
Section during office hours. This wiN be helpful for millions 
of daily commuters to and from Kolkata without 
introduction of new trains. 

I believe that Govemment will consider my proposal. 

"DR. BABU RAO MEDIVAM (Bhadrachalam): Sir this 
year's Railway Budg~t presented by hon'ble Railway 
Minister, Shri Laloo Prasad Yadavji is innovative and 
creative one in many ways. 

On one hand, the Budget proposed to complete the 
ongoing projects and strengthen itsatf and on the other 
hand, it planned to give support to 80me traditional 
handicraft. 

In regard to safety measures and concessions, it 
offered to families of Martyrs' dumb and deaf, heamophnic 
patients is laudable. Mr. Chairman, Sir, I want to 
congratulate the Railway Minister through you Sir. 

But Mr. Chairman Sir, such a progressive Budget 
has got a black spot in it, and that is a step-motherly 
attitude towards the State of Andhra Pradesh. 

Sir, what does a step-mother do? She wants to feed 
here own children first with fresh and warm food, later 
she serves the remnants to her stepchHdren. Sir, IlkewIae, 
the Budget gave less importance to the requirements of 
A.P. No new extension were there. There is no major 
project proposals except Kakinoda, Kotipalll line, which Is 
of no use when it could not extended upto Noruepur 
via Amalapuram. Delay in survey of new lines and 
updating them decades together. 

Sir. my constituency has got only two raUway stations 
about distance of 250 KM apart. One ia ChagaIIu Station 
where minimum facilities like drinking wat. and teIIphone 
were not provided. 

'Speech was laid on the Table. 

Sir, the other Itation .. at Manuguru, a tenninal 
station from Domakal In. which is mainly Intended to 
transport of coal. It " away the main va., 80 I request 
the Minister to arrange a new station at Kunavaram. 

Sir, Bhaclrachalam, my constlluency headquarter Is 
an abode of Lord Sri Rama, Iota 01 people vIIlt here. 
During the Ramanavami and Ekadasl, there Is a big crowd 
here. Lot of people are coming from different places. But 
still Bhadrachalam Is not connected by train. 

Sir, I am happy that Hon'ble MInister made a mention 
of Bhadr8cha1am to Korur Llnell survey updating. But hoW 
many time8 they survey It? Sir, I propoee a new line 
from Manuguru to Balladlla via Bhadrachalam. Another Is 
from Bhadrachalam to Vlukhapatnam. 

It is a short route between Monuguru (coaIbeIt) to 
Iron ore seat, I.e. Beladilla. It wiH bypua about 800 km 
towards North East. 

I propose a new train from Rajahundy to Hyderabad. 

Sir, I request the Minister to arrange a stop of Unk 
Expre" and Intercity Express at Verraupalam In 
Khamrnam dIatrict. Kakinada should be connected wllh 
railway line. Sir, I appreciate the Minister of providing 
free passel for famlHee of the employees. 

Sir, at TadepaUlgudem Station loading and unloading 
Haawalis are starving with hunger as they were not given 
sufficient work. All works are being given to private 
godowns there. Kindly restore their waite. 

·SHRI HARIBHAU RATHOD (Vavatmal): Sir, I want 
to piece foUowlng demandl in the RaIlways Budget. 

w. have not got anything In the RaIlway Budget for 
the year 2004-2006. Eepeclally inj....a has been done 
to Vldarbha In Maharashtra. It has not been given a 
single new train. My conatituency, Vavatmal which Is a 
tribal area has not been developed yet. The main reason 
of It is that railways have not developed. 

Sir, through you I want to reqUMt that Vavatmal 
Railway which Ie called Shakuntala ehouId be converted 
Into Moad· gIUg8 and provieion ehoulcl be rnade to link 
Vanildnawat·Vardha. The farmere In VICIarbha would be 
able to taU their agricultural produce to other St.ateI of 

"Speech ... laid on the Table. 
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the country and they would be able to get proper price 
for their food gralnt. 

Sir, the Vavatmal railway line wu laid before 
Independence and no provision has been made for 60 

,yeat'8'. The Railways Minister can make an allocation for 
thie .' railway line In the addnionat budget. 

I would like to request the hon. Railways Minister to 
consider the above said demands in public Inlefelt and 
make provision for the development of railway lines faDing 
In my constituency. 

·SHRt MAHESH KANODIA (Patan): Sir, Vlramgaon 
BhUadI project has been approved in my area Patan 
(Gujarat). Under this project broad gauge hu been laid 
in Mehsana, Viramgaon but work has not been started 
on the line from Mehsana to Patan and Bhltad!. I request 
the hon. MinIster of Railways to get It done loon. 
Mehsana Taranga train W88 being run. That train haa 
been stopped and now they are taking out the tracks 
also. Sir, Taranga 18 a tourlat apot. Thoulands of 
passengers go there by trains. It ia my request to restart 
Taranga Train soon. The work of taking out the tracks 
on Viramgaon, Bahucharji, Katoaan and Chansama to 
Harij line has also begun in Chansama and Harlj. I 
request the hon. Railways Minister to put an end to thfa 
work as soon as possible and traIns should be restarted 
on the said lines. If thfa line Ie connected to Radhanpur 
from Chansama then the diatance between Ahmedabad 
to Kutch border would also be reduced. Paten is a historic 
city 01 North Gujarat where a pious weaver sacrificed 
himself as there was no water in the pond. His name 
was Veer Maya. It would Indeed be shameful If tracks 
are taken out and land ia sold at such a historic place. 

Sir, it ia a suggestion that there should be a special 
railway channel which should give Information about the 
departure time of all the trains and the platform from 
which it would depart. 

[English} 

·SHRI SWADESH CHAKRABORTTY (Howrah): Sir, I 
submit the following to Hon'ble RaIlway Minister. In his 
speech in Railway Budget In 2002-03 the then RaIlway 
Minister assured about taking up comdnlCtlon of railway 
terminal in Shalimar·Padampukur-Sankraii in my 
constituency, Howrah by SOuth Eastern Railways. Hie 
argument was that as the estimate 18 more than 800 
crores of rupees, it needs approval of Planning 

·Speech was laid on the Table. 
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Commll8lon. Unfortunately, Hon'ble RaIlway Minister In 
hili Budget propouI 2004-06 hal not mentioned anything 
about oonetructIon of terminal in ShaJlma,·Padampukur-
SankraII. I demand talclng up of the project In this year's 
Budget. 

Sir, p .... ngera used to get the opportunity of 
travelling to New Delhi by Rajdhanl Express via Gaya 
from Howrah Railway Station every Sunday. Now, this 
opportunity of the pasHngera of Howrah has been 
withdrawn. I requeet the Railway Mlnilter to allow Rajdhanl 
Expree8 via aaya to New Delhi on all days of the week 
including Sunday. 

fSHRI MOHAN JENA (Ja;pur): Mr. Chairman, Sir I 
am a new member. This I. my first speech. I would like 
to apeak in Ony .. 

• At the outset I would like to thank the hon. Railway 
Minister for not Increaalng the railway tares and freight 
r..... OrIssa fa one of the leut developed St.... of 
India. Ninety pen:ent of Orl ... 's population belonga to 
the Scheduled Caetes, Schedul.d Tribes and the 
backward ct...... For the last 57 yeal'S Ori .. a has not 
progreaaed satisfactorily as far as Railways are concerned. 
Development in Railways is the indicator of a State's 
progr .... " the Railway network Is good, then that State 
I. a progreuIve one. Sir, I want to apeak about the 
national average which is 19.11 kms of railway Hne per 
1000 MtUlre kmI. In West Bengal it ia 43.01 kms and ie 
Bihar It fa 30.4 lema. However, In CriBSa It is only 15.(.:1 
kma per 1000 square kmB. The ongoing Railway proj<;cts 
In 0...... requlrea a fund aUocation of Rs. 4,850 crore. 
But In the recent Budget we have only received 374 
crore and 27 Iakh of allocation which Ie very leu In 
comparieon to the Budget of 2002-03. 

There are 30 dlatricta In Oriua, among which 7 
diatrk:ts are untouched by the RailwaYI; they are-Boudh, 
Kandhamal, Nayagam, Deograh, Kendrapara, Malkanglri 
and Nawrangpur. Orlasa is always neglected. I requeat 
the Railway Minister to take stepe to make theae districts 
connected to Railways. 

The Railway. 88m about R.. 4000 orore of revenue 
from Orlaea but is not giving back anything. Orissa lags 
far behind. 

Sir, the Eat COUl Railway Zone fa a preetige iaaue • 
for Orilaa. I thank the Railway MMter for allotting ria. 

"SpMch was laid on the Table. 
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8 crore to this zone. But this zone does not cover an the 
areas of Orissa. The Railway line. of Tharauguda, 
Bandhamunda, Rourkela cornea under the South-Euaem 
Railway. From Ranital to Jaleswar the zone also comes 
under South-Eastern Railway. The areas like IB Valley, 
Brajaraj Nagar and Belpahar are industrial belts, they 
come under the South-East Central Zone. The railway 
line of Koraput and Rayagada Districts falls outside the 
jurisdiction of the East-Coast Railway Zone. Slr,my 
request to the Railway Minister Is that all these .... as 
should be placed under East·Coast Railway Zone. 

The trains which run through Oriaaa, lacka quality. 
The service must improve. The Nizamuddin-Bhubaneawar 
Hirakud Express has no facility of III AC coach. It should 
have III AC facility. The Bhubaneswar-New DeIhl Rajdhanl 
Express excludes the people of West-Orissa. 

Hence another Rajdhani Express should be Introduced 
which should start from Sambalpur-Anugul and go to 
Delhi. Similarly the Lokmanya Tilak Express which 
connects Bhubaneswar to Mumbai once a week, should 
be made daily. This train should pass through Sambalpur 
and Titlagarh. 

Sir. the Intercity Express between Sambalpur and 
Bhubaneswar is very inadequate. I request to Introduce 
another Intercity Express, so that both the trains can 
simultaneously leave Sambalpur and Bhubanaawar at the 
same time. The Puri-Ahmedabad Expreaa presently runs 
once a week. It should go thrice a week. Sir, Shri LaIooji 
is here. He knows the historic relation between Kallnga 
and Pataliputra from the time of King Ashoka. Hence I 
request him to make the Purl-Patna Baldyanath Expreaa 
ply on a daily basis. The Shatabdl Expl'888 which 18 a 
superior quality train is not accessible to the people of 
coastal Orissa. Another Shatabadi Expreaa should start 
from Berhampur and end up at Kolkata which win benefit 
people of Orissa. Berhampur has no direct railway 
connection with Delhi. This should be made po8llble. 
The international . ,tourists who visit Goa should also be 
encouraged to visit Orissa. The Jajpur district In Orissa 
has sevaral Budhist Monuments which will definitely attract 
foreign tourists. This can be possible only if Bhubaneswar 
and Panaji are directly connected. The Bhubaneswar 
Palasa railway line electrification work has been 
completed. So EMU train should cover this just Nile the 
Howrah-Kharagpur line. Bhooane.war and ChanMI 8houId 
have more connectivity apart from only the Konnandal 
Express. The coach repair factory at Mancheewar should 
be made co coach production centre too. The Bhubaneewar 

(lWHp) 2004-05 

Railway _lion should have qualitative improvement. The 
Itationa of JIjpur, Bhadhrakh, BaIea Dhanmandal n 
Bemampur should be made more pauenger friendly. All 
aorta of facilities 8hould be provided to the commuters 
and these stations should be upgraded. The railways 
construction worb betweenParadMp and Haridaapur 
should be done. LMt of all I pleaded the Railway Mlnlaler 
to be fair 10 the demands of Ori .. a. 

*SHRI LALMANI PRASAD (ButI): SIr, I support the 
Railway Budget presented by the hon'bIa Minl8ter of 
Railways keeping in view the public interest and also 
request that the following suggestions be conaIdered in 
the Rai~y Budget: 

1. Reserved Quota in the vacant post. for 
Scheduled Caste and Scheduled Tribes, OBCs 
and minority cornmunl8t 8hould be filled. 

2. An overbridge should be constructed at the 
railway crossing on BastI·Lucknow rail line. 

3. Rajdhanl Expre8s should be started from 
Goralchpur. 

4. Stoppage should be given to Sapta-Kranti 
Express at Basti. 

5. All express trains should be given etoppage at 
Buti. 

6. A big railway godown should be constructed at 
Butl. 

7. Wortc relating to broadening and beautification 
of Bastl railway station should be taken up. 

·SHRI RAJARAM PAL (Bllhaur): Sir, I would like to 
request the Hon'bla Minister of Railways that arrangement 
8hould be made to introduce trains at the following 
statlonl and routes failing under my Parliamentary 
Conltituency: 

1. To start Metro train from Kanpur Central to 
Mandhana. 

2. Modernisation of Panakl Station and to ensure 
stoppage of all the trains there. 

3. ProvkIe IItoppage of Gwalior Chapra Train at 
Patepur Lalpur on priority baais. 

*SpHch wu laid on 1he Table. 
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4. Construction of an overbrldge from Kanpur 

Cen .... , to SullMpur with a view to ..... mIIne 
the traffic. 

I humbly ....... t the· Minis .... of Railways that at the 
above mentioned proposals may be Included In the budget 
on priority basis. 

{English} 

SHRI P.K. VASUDEVAN NAIR (Thlruvananthapuram): 
Sir, I am on a point of order. 

MR. CHAIRMAN: What Is your point of order? 

SHRI P.K. VASUDEVAN NAIR: Sir, I am very happy 
to hear a speech in Orlya. But, in this very House, today 
a Member from Kerala wanted to make a speech In 
MalayaJam. He followed the lNUTIe route to the Secretariat 
and was told that there is no interpreter In Malayalam. 
... (In/srtuplions) 

MR. CHAIRMAN: He has taken prior permlaalon. 

... (Intsnuplions) 

SHRI P.K. VASUDEVAN NAIR: Kindly hear me. In 
this House, can there be a provision for simultaneous 
translation in all the regional languages? It is not available 
in one regional language. Why is this discrimination? I 
wanted to draw the attention of the hon. Chair to the 
fact that a Member was not allowed to speak in 
MalayaJam. ...(Intsnuptions) 

MR. CHAIRMAN: Speeches In all the regional 
languages are allowed with prior permission. 

... (InMmJptkJns) 

MR. CHAIRMAN: Please take your seat. 

... (1n/smJp1ions) 

MR. CHAIRMAN: I have already given a ruling. 

SHRI l. GANESAN (TlFUChirappaAI): Mr. Chairman, 
Sir, on behaH of the MDMK Party, I would like to 
partiCipate in the discussion on the Railway Budget. 
... (Interruptions) 

MR. CHAIRMAN: Nothing, except what Shrt Ganeean 
is saying, would go on record. 

... (lnMmJptkJnsl 

°Not recorded. 

SHAI L GANESAN: Sir, at the outset I would like to 
thank you tor giving me this opportunity to make my 
malden apeech. The Indian Railways has the biggest 
netwot1c in the world and It Is the employer of a few 
lakhs of employ.... The management of the Indian 
Railways has now been entrusted to the man of the 
muses. Shrl laIoo Prasad Vadav. He, I should say, Is 
a dynamic pereon and has tried his level best to meet 
the ct.IIengM facing the Indian Railways. 

Indian Railways today has the biggest networl< In 
the wortd under a single management but it Is not 
scientifically developed as compared to other countries in 
matters of modemlsatlon of the signalling systems, 
energiaatlon of tracks, upgradatlon of safety-related 
equipment, adopting of the latest technology in designing 
passenger coaches, wagons and loco, conversion of 
route. from meter gauge to broad gauge etc. The 
Govemment should provide maximum financial support to 
develop our Railways and proceed to modemise the 
RailwaY' to· make It comparable to the other developed 
countries of the world. The Central exchequer ehould take 
special Interest to Improve upon the quality of Railways 
in regard to restructuring by sanctioning more funds to 
the RaIlways in order that It Is comparable to the Railways 
of countries like China, Japan etc. 

Sir, at its inception, the Railways were meant for the 
specific purpose of transporting troops from one place to 
another. Then, It was used for the purpose of sending 
raw materials from India and brining back finished goods 
from other countries. Now, the focus of the Railways has 
changed drastically. The aims and objectives of the 
Railways have undergone many changes since 
Independence. The Railways play a vital role in the growth 
of Indian industry. From the days of carrying passengers 
in the third cIau to providing the comforts of the Rajdhani 
Expreas, the Indian Railways have pas&ed through many 
stages of development. Similarly, there has been a change 
in the concept of goods traffic as well. 

Sir, in this context, I would like to suggest that the 
dividend to general revenue at the rate of six per cent 
of the capital at charge should be reduced by half. This 
percentage was fixed at the time when lending rat .. 
were high. Now, private banks and Institutions are lending 
to the indtvlduall at a rate as low as MYen per cent. 
Divlc:lend to be paid to the general revenu.. should be 
reduced to three per cent. . 

Sec:ondIy. the Railways are incurring heavy loa .. 
by ruming lamurban trains in Metros. This Is to cater to 

, . 
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the needs of the heavily concentrated Induatnea to fetTy 
their workforce. In aeveral countri.. the coat of the 
working expenses to run these trains are compenated 
in varying degrees to the extent of 40 per cent of the 
cost either by the Government or by the Induetrl ••. 
... (InltJlTlIptions) 

MR. CHAIRMAN: How much time would you tak.? 

SHRI L. GANESAN: Sir, I would take only flv. more 
minutes. 

MR. CHAIRMAN: No. I could allow you only another 
two minutes. Please conclude. 

SHRI L. GANESAN: Sir, this ie my maiden speech. 
have not consumed even three minutes. This is an 

important matter. 

Sir. with regard to the requirements of my 
constituency. I would like to draw the attention of the 
hon. Minister to the widening of a railway over-bridge In 
Tiruchirapalli. Tiruchy is the central point of Tamil Nadu. 
The over-bridge is very narrow and there is a heavy 
traffic in that over-bridge and it should be widened. That 
over-bridge is very near to our junction. 

I mean TiruchirappaUi Junction. The residents on both 
the sides of the railway track are passing through the 
Trichy Goods Yard which is risky. Actually, a subway 
should be provided there. 

I would like to appeal to the hon. Minister on one 
point and request him to take it into consideration. A 
new railway line should be laid connecting Thanjavur and 
Pattukottai. For the last many centuries till today, no 
railway line runs through that area. In the good old days, 
some steps had been taken and a survey was conducted. 
But due to the intervention of vested Interests, the work 
has been stopped. Therefore, I appeal to the hon. 
Minister, who is a dynamic person, to look into it. He 
can do it, if he so desires. 

Lastly, I have a request to make on my own behalf. 
The hon. Minister may take Into consideration the 
prevailing situation In the Golden Rock Workshop. It II a 
golden workshop as far as Tamil Nadu Is conoemec:l. In 
good olel days, about 14,000 work.,.. were working there. 
Now, what has happened is that the workload hu 
reduced and thus. only 4000 to 5000 workers are 
employed there. I appeal that the workload should be 
inct'eased and, to that extent: more workers allO should 
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be empIo~ IS every Infrastructure 18 already thtn. A 
cod! factory ehouId be eItabIIhed at Goldin Rock which 
is one of the oldest workshops of the country. Therefore, 
I appeal to the hon. Minister to ... that these things are 
done for the benefit of the people of Tamil Nadu. 

rrmnMlitJnj 

·MOHD. MUKEEM (DumartaganJ): Sir, I welcome the 
raUway budget presented by Shrl Lalu Prasad Yadav. 
For the first time in last 5-8 years such a Railway Budget 
has been presented which has been appreciated by the 
people wholeheartedly. I would like to give .,me 
suggestion to hon'ble Minister of Railways about my 
conatltuency DumartaganJ. Uttar Pradelh: 

1. A survey was conducted during the tenure of 
late Smt. Indira Gandhi regarding consttuclIon 
of new railway line from Khaillabad to 'Balrampur 
via Mehdawal, Vansl, Dumariagant, Uttaraula. 
ThI8 new railway line will not only provide railway 
facility to people of my constituency but also to 
tourists coming to viait the land of Gautam 
Buddha. 

2. Sir, Gorakhpur·Gonda Ie a meter-gauge line. The 
approval for the conversion of this meter-gaug. 
line Into broad gauge wal accorded last year. 
Funds should be provided for ealty completion 
of this work. 

3. Almoit 80% people of my constituency frequently 
visit Mumbal in search of job. But In the absence 
of any train from Gorakhpur to Mumbai, they 
are facing lot of difficulty. Hence a new train 
should be introduced from Gorakhpur to Mumbai 
via Lucknow. 

SHRIMATI RANJEET RANJAN (Sahar.a): Mr. 
Chairman, Sir, first of all, I would like to congratulate 
hon'ble Minister of RaHways for pr ... nting a balanced 
budget considering the Interesta of common man. I belong 
to Saharaa region from where Shri LalIt Narayan, former 
Railway Mlnleter allO belong to and who wanted to do a 
lot for Koshl. After him, several mamba,. from Bihar have 
adomed the post of Railway Minister among whom Shri 
Ram Vilas Paswan is al80 one who has done a 
commendable job. Today once again the Railway Minister 
is from Bihar. I hope that the RaIlways would surely 
touch the new heights during the tenure of Lalujl. Issues 
like prevention of train acctdents, laying of new railway 

'Speech wu laid on the Table. 
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lines, introduction of new trains, gauge converalon. 
paaaenger amenities etc. are very after di8cuaaecI In the 
Houae but we have not paid any attention towards 
technology development Through this HOUle, I would Oke 
to request the Minister of Railways that comprehenlive 
discussion should be held over this Issue as to whether, 
during last thirty years, we have equally progreued in 
railway technology sector 8s compared to all other 
countries of the wortd? It should also be reviewed as to 
whether the performance and achievements of Research 
and Technology Development Institute of Indian Railways 
which is known as R.D.S.O, ate in accordance with 
international criteria or not. A,s far .. I know, after 70's 
Indian Railways has nQt progreued that much which It 
should have in the field of railway technology. 

I would like to draw the attention of hon'bla Minister 
of Railways and hon'ble Membara towards this point that 
Rajdhani and Shatabdl Express trains are among the 
faatest trains of the country. When Rajdhanl and Shatabdi 
Express trains were launched at that time we a" were 
very happy. But after that we have not progressed. In 
Europe and Japan, large number of extremely fast trains 
are running but why no high speed train has been started 
in our country. Japan and Europe keeps on launching 
fastest trains through new research. New, there the trains 
are running on magnetic cushion also, which has 
minimised the possibility of train accident. What Is wrong 
with our scientists and technicians? What is wrong with 
our R.D.S.O? I would like to know as to why the Railway 
Management has not shown requisite interest in 
technology development and why the previous 
Governments have not provided necessary funds In the 
budget for this purpose? 

I want that a high level committee may be constituted 
in which besides scientists and technlcian8, members of 
both the Hooses may also be included. The main function 
of that committee should be to give suggestion and 
guidelines to Govemment In regard to bring railway 
technology of the country at par with the dtNeIopment 
taking place at Intematlonal level. In any field, the 
development Ie gradual, we cannot make progreu In a 
day. 

I would like to congratulate hon'ble Railway Minister 
for presenting such a good budget, merely 112 months 
after assuming the charge and for gMng equal priority to 
a" parts of the country. Particularly the announcement 
regarding providing free passes to all unemployed youth 
appearing for interview, and construction of discharge 
toilets are very good schemes for which he certainly 
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deserve congratulation because eartier we could not bear 
to stand at railway station. ...(lnIemJpIIons) 

MR. CHAIRMAN: If your speech Is lengthy then you 
can lay the speech. 

SHRIMATJ RANJEET RANJAN: Mr. Chairman, Sir, I 
wi" take two more Minutes. The scheme for providing 
free railway puaes to the wives of porters, Is, really 
commendable. 

MR. CHAIRMAN: It Is not a convention to read written 
speech. 

SHRIMATI RANJEET RANJAN: In his Budget speech, 
hon. Minister has stated that gauge conversion work of 
Mansi-Saharsa rail line and Katihar-Barsol upto Raclhlkapur 
would be completed this year itseH. He has particularly 
mentioned about laying of railway line from Madhepura 
to Bhlma Nagar via Singheshwar-Karzlne, which was a 
dream of people for several years. It will provide ralief to 
poor people. I would like to congratulate hon'ble Railway 
Min"'" for this as it is a historical achievement. There 
are many IUCh lChamee as he has mentioned about rail 
"ne from BlharlganJ to Simri-Baqhtlyapur and from 
Blharlganj to Rupalli-Dhamdhaha. I would like to 
congratulate him for this. Hon'bIa Railway Minister Is the 
first RaIlway Minister who hu, while considering the safety 
of women puaengers, decided to recruit women ticket 
checkers. I would like to congratulate him for thll, 
however, I would like to make a request that If there are 
women ticket checkera, then we should emphasize on 
thalr .... ty also as being the women they may also face 
some oblique remarks from passengers. Through this 
HOUM, I would like to tell the hon'ble Minister that the 
gauge-converalon, work of Saharsa-Pumee rail line via 
Madhepura, Saharsa-Farbisganj rail line and Katlhar-
Jogbeni rail line is going on at a very slow pace. I hope 
that the hon'ble Railway Minister would see that this work 
be completed expeditiously. I also hope that the hon'bJe 
Minister would also pay attention towards speedy 
completion of the bridge, being constructed over river 
Ganga, between Khagaria and Munger. I want the hon'bIa 
Minister to pay attention towards all these proposals which 
have not been included in the Budget. They are: 
construction of an over-bridge at railway crossing in 
Saharaa and construction of bridge over river Ganga, 
between Manihari and Sahebganj as this bridge would 
connect the entire north Bihar with Jharkhand. 

Finally, I would like to say that the discuuion on 
railway budget also took place two days ago. Several 
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hon'ble members have pointed out that the Incidents of 
loot have increased during the 11/2 months tenure of 
Laluji. However, I would like to draw the attention of the 
august House towards only one thing that the incidents 
of loot are never linked to a particular party or a person. 
Members of every party should think about this. I would 
certainly like to draw the attention towards one more 
thing. One incident took place few years ago due to 
which the entire nation had to bow its head in shame. I 
assure that in our coalition govemment, no such incident 
would take place at least in Indian Railways for which 
we will have to feel ashamed. 

I will conclude my speech just mentioning one more 
point. I believe that the hon'ble Minister of Railways would 
continue reflecting his foresightedness as he has shown 
in his budget. I thank you for giving me time to speak 
and with this. I conclude my speech. 

/English/ 

5HRI P.C. THOMAS (Muvattupuzha): Sir, I am happy 
that the hon. Railway Minister has not taxed the people 
with extra fare or even more fare. But I am sure that 
some of the rich people should have been taxed. " rich 
people are not taxed, how can you mobilise money? You 
must tax rich people. collect some money and give it to 
the States which are complaining or clamouring that no 
work is being taken up. . .. (Interruptions) 

I sat on dhama not because my opposition to the 
hon. Minister himself, but because adequate funding has 
not been provided for the pending projects of my State. 

Of course, we know the difficulty of the Minister. 
The Minister finds it difficult because funds are not 
available. That is why, I was saying a little while ago 
that some rich people might be taxed. 

Sir. I need not go into the details of the Budget. But 
I have seen one thing which is a good thing. We thought 
of railway porters. There is a very serious thing as far as 
the porters are concemed. In the South, especially, the 
porters are not having enough work. They are not getting 
enough load to carry. The luggage is not there. People 
are not having a lot of luggage. People are cartying their 
luggage themselves. So, the porters are not getting 
enough work. Therefore, they have been clamouring for 
getting some additional work. In many stations, these 
po;1ers were engaged for a long time for taking parcele. 
Now, that has been taken away. It was not done by this 
Railway Minister. But long back, it was taken away. I 
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would, therefore, appeal to the hon. Minister to do 
something in thIe regard. He is very considerate to the 
porters. He may' kindly think of giving some additional 
work. The porters can carry the parcels also so that an 
these things are not given to the private people. The 
private people are taking advantage of that now. 

As far as our State is concemed, there are certain 
important suggestions. Because of paucity of time, I am 
not going into the other details. I would juat go into the 
suggestions which I heve got with regard to Kerala. One 
suggestion which many of the hon. Membenl have already 
mada-the Govemment of ~rala has also taken up the 
matter-is that a Zone should be created for Kerals. We 
have a problem now. We are not against Tamil Nadu or 
Chennai. But since all the works are to be managed by 
Chennai, we find that a lot of delay occurs. Many of the 
projects cannOt be completed an time. Since we do not 
have a Zone for Kerala, administrative delays. are alSo 
there. ... (InltJnuplions) There are technical as well as 
administrative delays. So, I would submit that the han. 
Minister should consider creating a Zone for Karala. 

Next, the funds allotted for doubling of linea are not 
adequate. Doubling of lines is the utmost priority as far 
as Kerala is concemed. The whole of Kerala would gain 
by doubling a few portions which are not doubled. For 
example, from Calicut to Mangalore, the doubling work is 
going on. Only some amount of fund is necessary. 
... (lnlBnupIions) Or course, that is included but only Rs. 
15 crore has bean allotted whereas in the last Interim 
Budget, Rs. 30 crore was granted. . .. (InlBnuplions) 

MR. CHAIRMAN: Shri Thomas, you must address 
the Chair. You should make your main points only. 

5HRI P .C. THOMAS: I am finishing my speech. I 
make only important points. This is my third point. the 
point is that in the Interim Budget, Rs. 30 crore was 
granted but that has been reduced to Rs. 15 crore now. 
That is a very serious thing as far as we are concemed. 
I think for no State, for no work, the amount has baen 
reduced except for this work. I would urge upon the han. 
Minister to kindly see that at least the amount which was 
granted in the ear1ier Interim Budget is restored. Rs. 30 
crore may be allotted to the Calicut-Mangalora line. 

Regarding the other doubling works, I would submit 
that the Allepey and Kottayam lines are being doubled 
but the amount being grated is Rs. 2 crore each. So, I 
would submit that this should be increased. 

WIth regard to • line to Sabarimala, there is a line 
which has baen taken up. Shri Lalu Prasad knows that 
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Sabarimala- is a very Important place. It Is not a place of 
importance to Kerala alone. It is a place of importance 
to the people from allover India. It Is a pilgrimage centre. 
People from all over India and even from outside India 
go to Sabarimala. There is a line which has been taken 
up for which funds are also granted. That is the Angamali-
Sabarimala line.' But this time, the fund has been reduced. 
It has been given only Rs. 2 crore whereas the fund 
which is necessary is Rs. 550 crore . ... (lntelTUplions) 

Lastly, I would like to say that there are some trains 
from Thiruvananthapuram and New Delhi. Of course, there 
is a RajdhaniExpreas. We also have a Rajdhanl Express. 
The frequency is twice a week now. I would urge upon 
the h~n. Minister to make It a daily service. Or, the 
frequency should be thrice a week. 

Then, as far as a train service to Kannanore is 
concerned, there is a train. ... (Intenupti0n8) I am finishing 
my speech now. This is my last point. 

Sir, no new train has been introduced to Kerala. So, 
this train should be extended from Kannur to Mangalore. 
It is a question of only two or three hours more. So, that 
may be extended. 

Then, there is the Maveli Express. Mavell visits our 
land, Kerala. only during On am festival. 

MR. CHAIRMAN: Shir Thomas, Please take your seat 
for a minute. 

(Translation} 

I have got the names of several hon'bla members 
who want to have the opportunity to speak but you should 
know that the time of all parties Is almost over and several 
hon'ble Members who could not participate In Railway 
budget, will be given an opportunity. Since hon'bIe Minister 
of Railways Shri Lalu Prasad has to give reply today 
only and we want that the ·discussion on Railway budget 
should also be held, therefore I extend the time of the 
House with everyone's consent till the discussion on 
railway budget and Minister's reply is over. 

Now Thomasji, you please conclude your speech. 

{English} 

SHRI P.C. THOMAS: Sir. my train is going very fast. 
So, I am not covering all the points . ... (lnltlmJpfioM) Trains 
are running very fast now. I am sure Laluji will see that 
all the trains reach thalr destinations on time. He is very 
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keen that cteanllll888 should be malnCalnect at all railway 
stations and every trmn should be leapt clean. That iI 
very good. 

Sir, I wu referring to Maveli. We have. futlval 
called Onam which comes every year and Maveli comae 
once a year. Unfortunately, trains ahould not be like that. 
Mavell Express runs once a weak now. It should be 
made a dally train from Thlruvananthapuram to Mangalore. 
If the Railway Minister can make It a daily train, It will be 
very helpful to the people of Kerala. 

MR. CHAIRMAN: P ..... conclude now. I am going 
to call the next speaker. 

SHRI p.e. THOMAS: Sir, I am concluding. 

My last point is, a new train wu declared in the 
Interim Budget and It has been reiterated In this Budget 
also. But I would like to request that apart from that 
train, another new train should be Introduced to our State. 

SHRI J.M AARON RASHID (Parlyakulam): Mr. 
Chairman, Sir, at the outset, I must thank Madam Sonia 
Gandhi for giving me an opportunity to become a Member 
of Partlament and speak In thl. august House tor the 
first time. 

Sir, I appreolate the hon. Railway Minister tor 
presenting a good Budget which ca .... for the common 
man and downtrodden people and alllO for not Increaatng 
the passenger farea and freight charge.. On behalf of 
the Congrass Party, I congratulate the hon. Railway 
Minister for thie. He is encouraging the maintenance of 
ecological baJance by not allowing the usage of pUtIc 
cups in trains. I appreciate him for thle measure allO. 
Th. budget have even taken care of the Porte,.. 

I would like to draw the attention of the hon. Railway 
Minister towards my constituency now. My oonatItuenoy, 
Periyakulam is a backward area which is totally 
surrounded by hille from all sides. I would request the 
hon. Minister thai the Ayyappan Temple Train should be 
routed through Dindigul, Vatalagundu, Pertyakutam, ThenI, 
Bodi, Kambam and Gudalur 10 that it will cover afl the 
places at the foothills of Westem Ghall and then reach 
Sabarimala. If this is done, the pllgrtms will not only lave 
a distance of about 150 kms., but they will also laV. a 
lot of time. So, I would request the hon. RaIlway Mln ... r 
to send a competent team of Railway offtcIaIa to mMe a 
survey of the.. areas and allot fundi for this purpoee. 
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Sir, my constituency Pertyakulam is a hilly arM. 

{Tl'lIns/slion} 

Laluji, potatoes and tomatoes are grown there. 

{English} 

Tomato, Potato and other perishable vegetables are 
grown in the hilly areas of Bodi, Kambam and Kodalkanal 
in my constituency. So, I would request Laluji to construct 
a Goods Shed with refrigeration facUlty at Theni. 

Sir, my constituency Perlyakulam covelS the Al8embly 
conatituency of our hon. Chief Minister of Tamil Nadu, 
Selvi Jayalalitha. I have to do some work for my 
constituency through the help of the hon. RaHway Minl8ter. 
Otherwise, I have to face the consequences which I have 
already faced during my election campaign. 

So, I request the hon. Railway Minister to give a 
special view to this constituency. I would al80 request 
the hon. Railway Minister to come to my area and visit 
the places 80 that they get some importance. 

Sir, a lot of tourists come to Valgal Dam, SUNil 
Water Falls and Kodaikanal. Theae come under my area. 
Kodaikanal and Bodl-Mettur are hill stations. There Is 
already a metre gauge line on Bodi-Mettur route. I would 
request the hon. RaHway Minister that this should be 
converted to broad gauge line. There are a lot of people 
who travel from Thenl, Bodi to Chennai. It is a 700 kmI. 
route. They come from Koyambedu bus stand and there 
we need a Railway counter 80 that theae people can 
book their Railway tickets for their onward journey. 
Chennai Is the main Railway line and this main bus stand 
was sanctioned by the fonnar Chief Minister, Shri M. 
Karunanidhi. It is 8ituated in an area of about 30 acres. 
So, I request the hon. Railway Minister to put up a 
Railway counter in that Koyambedu bus stand area 80 
that people can avail of this facility. 

I once again congratulate the hon. Railway Minister 
for taking care of downtrodden people under the guidance 
of our leader Shrimati Sonia 'Gandhi. 

·SHRI S. AJAYA KUMAR (Ottapalam): Sir, I 
congratulate the Hon'ble Minister of Railways, Shrl Lalu 
Prasad for presenting a common man friendly Budget. 
The decision not to increase the p8888nger fare and 
freight charge would help the ordinary people immensely. 

·Speech was '!lid on the Table. . 
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The announcement In the Budget pertaining to the 
welfare of the PortenI and the decilion to increue the 
number of compartments in the local trains clearly 
manife8ta your concerns to the down trodden and the 
orcInary people. 

While appreciating on these steps I must draw your 
attention to one area of neglect. The problema related to 
thousands of employees working in the catering sections 
In the railways are not given serious consideration. There 
are movea already underway tor priYatlslng the Catering 
departments. In many of the divisions catering wort< hu 
been already prlvatlsed. Thie wli caa. urloue problems 
to thouaanda of workelS whose job aecurlty fa In danger. 
I urge upon you to rectify this on the wider interest of 
the workelS. 

The State of Kerala contJtbutae much to the revenue 
generation of railways. It fa also a fact that Kerala lacks 
much In terms of Railway development which in fact Is 
a major roadblock in the overall development of the 
State'8 industrial and economical development. Kerala has 
always been discriminated In this reapect. Though the 
people of Kerala was expecting a better treatment this, 
the announcements made in the Budget were not 
satisfying. Therefore, I request you to make review and 
take steps to allocate funds adequately for the railway 
development in the State. 

The Shornur-Kuttlppuram Doubling work which 
expected to be completed by the year 2005 has not 
been allocated sufficient funds in this Budget. The Shomur 
Triangular Railway Station Is one of the most important 
projects in the State. The land for the project Is aVailable. 
The present Bulb Une cannot substitute the triangular 
station. So sufficient funds would be allocated for the 
project. 

Sir, I am constrained to state that the Officials in 
your Ministry 18 behaving in an Irreaponsible way in taking 
decisions related to Railways. I might sight 80me 
examples: 

1. The Officials in the Southern Railway have 
decided to remove the parcel booking facilities 
In the Taluk Head Quartel8, OttappaIam and 
Vadakkanchery cau81ng loae of jobs and 
livelihood of many workelS. 

2. There i8 a move to remove the existing stop at 
Ottappalam for the Mangalore-Chennai West 
Coast Express (882718828). 
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3. There is move to change the timing of the train 
No. 652516526 1.land Express, Kanyakumarl-
Bangalore. It will cause serious Inconveniences 
to the commuters and hence I request you to 
take steps to stop any such move. 

4. There is a move to shift the Coach Repair Shed 
from Shornur. Earlier the Loco Shed at Shomur 
was shifted to Tamil Nadu. I request you to 
take steps so that this is not repeated again in 
this case. 

I once again request to rectify the above anomalies. 

·SHRI B. MAHTAB (Cuttack): Sir, At the outset, I 
may mention that by presenting his maiden Budget for 
2004-05, Shri Lalu Prasad)i have virtually followed the 
footsteps of his predecessors, Sri Nitish Kumar, who too 
in his 2003-2004 Budget did not go in for any freight or 
passenger fare increase, while not tinkering with rate, 
Shri Yadav has at the same time not succumbed to the 
temptation of announcing new schemes with large outlays 
that would have put a drain on railway finances. The 
only exception however was the announcement of a 
feasibility study for a wheel plant in his constituency, 
Chapra. 

There are several announcements on upgradation of 
railway services for both passengers and freight users 
and the expected dose of welfare measures such as 
handicapped-friendly stations, better amenities for women 
travellers and concessions for war widows. By not 
touching the fares or freight charges, the Railways Is 
expecting an increase in business, which in tum, would 
translate into better revenue flows for the organisation. 

One can understand that while passenger movement 
is expected to go up by three per cent, the freight target 
has been enhanced from 557 million tonnes last year to 
580 million tonnes In the current year. In terms of 
earnings, the increased business is expected}o translate 
into 3.56 per cent Increase from Rs. 13,460 crore for 
2003-04 to Rs. 13,940 crore from passenger services. 
Freight earnings are expected to rise six per cent from 
Rs. 27,115 crore to Rs. 28,745 crore. The gross traffic 
receipts of the Railways are expected to climb from Rs. 
42.605 crore to Rs. 44,902 crore. 

The improved finances are expected to translate Into 
a better operating ratio, that is, the amount of money 
spent by the Railways to earn every Rs. 100 is at 92.6 

"Speech was laid on !he Tabls. 
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per cent, which is the same as the revised figure for _t 
year. The Interim Budget had predicted a woreening of 
the operating ratio at 93 per cent for 2004-06. 

When we are diacLUIng the flnencMl poaltton of the 
Railways, we should also became aware about the 
dependel108 on Exchequer for financing RaIlway plana 
are on the riM. Thie ill contrary to the ataIad obfectJve 
of making the Railways a .. "-ftnanctng, commercial 
undertaking. DUring the current ftacaI, the Centre's Budget 
support of R.. 7020 crore is expected to flnanoe 
48.4 per cent of the RaIJways total plan lize of AI. 13,918 
crore. Thill is 3.5 times the level of Exchequer funding 
which wa. Rs. 1992 erore in 1997-98, even as 
the resource. mobilization have gone up by just 
Re. 576 erore over the period. 

Unfol1Un8tely, the Railway Mlni8ter has not addIlII88d 
the flnanoIaI iuues at all. There .... no attempts eiIher 
to simpHfy the commercial rules and procedurM, which 
are eumberaome and archaic and lock up huge amounts 
of money in litigation for ye.,.. Nor any attempt been 
made to IntroduCe radical ..,...".. .. flexibility in ratee 
or progretli¥e segregation of the ~r end freight 
corridors as the operational and technical r8qUirementa 
of heavy duty goods trains. 

The safety iaeues have been addreued, but In the 
same old faItUon, without any direction. The need for 
bolder action apringa from the current and proepectIve 
size of the investment the Rallwaye neec» the 163 va-
old, 1,00,000 km Jong network needs huge amounts in 
the next few ve... for wagone, 1ocomotIveII, coaches, 
bridgM and more MnH as aJao to Improve capacity and 
safety. Repairs are needed for at IeaIt a third of the 
tracks that have been the oauee of innumerable 8Cddenta, 
c/aImtng thousands of lives. 

t would like to draw the attention of the Minister 
about safety of rail pueenge,.. Does the Railway Minister 
realise the orou-eubaicllatl of pueenger IIrvIoea by 
freight has reached unecceptable lev'" and though a 
fuM 80 per cent of aU trains run on Incian RailwaY' carry 
passenger traffic, they produce only 28 per cent of the 
revenue. Further, more pueenger trein. meane more 
coaches being pre •• ed into .erviee, which Implies 
withdrawing them from the maintenance pool, thereby 
cutting down on safety levels and rtIkIng accIdenIa Ihat 
ought be avoidable. 

The overemphaala on pauenger traffic overtooke the 
fact Ihat the RaIlway has aIwayI auMved on freight which, 
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[Shri B. Mahtab] 
though accounting for only 40 per cent of all traffic earns 
72 per cent of the revenue. And I may mention here that 
East Coast Railways contributes tremendously to the 
eamings of the Railways. 

I would like to draw the attention of the House 
towards another important matter. It is regarding the 
relevance of the rail Budget. No doubt presenting a Rail 
Budget every year has become a custom but Is It 
neceasary? I think soma day this question would be 
debated In this House. The announcements that have 
been made by the Rail Mlnlater the other day, could 
have come .ally by him or Railway Board Chairman at 
any time during the year u these pertains to improvement 
in services and facilities offered to the Railway usera. 
Why should these have to be announced in a Budget 
speech? Out of 44 pages of Rail Budget speech of the 
Minister only seven pages contained the crucial aspects 
of the Railway Budget for 2004-05, namely the revenue 
and expenditure estimates, additional resource mobilllation 
efforts and the annual plan outlay for the current year. 
The remaining 37 pages contained the elaborated listings 
of the new towns and villages which are going to be 
surveyed for new lines, new train services and new 
passenger facilities of the kind explained earlier. This sums 
up the completely misplaced priority of the Ministry and 
the Minister. There is another reason to put an end to 
this meaningless ritual. If you compare the rail receipts 
which is estimated to be Rs. 42,605 crore lut year with 
the net sales of some of India's top companies, one 
would realise that how small Indian Railways hu become 
as an economic entity. There are at least five companiel, 
which have a higher tumover than the Indian Railways 
gross traffic receipts. Of these, four are public sector 
companies, functioning under the administrative control 
of the Ministry of Petroleum and Natural Gas. If these 
companies can do without the fanfare of an annual Budget 
exercise, there Is no reason why the Indian Railways too 
cannot maintain a low profile? True, Indian Railways is 
not a PSU, but certainly It can function like one. 

One may remember that there was a time when 
Department of Telecommunication allO used to table in 
Pariiament separate Budget statement on Its revenue, 
expenditure and new tariff proposals along with the 
prelentation of the Union Budget. That practice was done 
away with in the 19808. 

fTrsnsIationj 

SHRI KISHAN SINGH SANGWAN (Sonepat): Mr. 
Chairman, Sir, I would like to say that the Railway Budget 
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2004-2005 preeented by the hon. Railway Minister, Shrl 
LaluPraaad on July 6, 2004 Is like 'old wine is a new 
bottle', rather It Is almost a repetition of the Railway 
Budget presented previously by Shrl Nltleh Kumar, though 
with some addition and alternallona. The S .... of Haryana 
has been totally neglected In this Budget and not a single 
new railway line has been proposed for Haryana. 

MR. CHAIRMAN: The Budget does not belong to 
any Individual, It belongs to the Government. 

SHRI KISHAN SINGH SANGWAN: There II no 
propoeal of doubling of railway line, gauge conversion or 
electrification not even a mention of any new station has 
been made, rather nothing new has been proposed for 
Haryana. Haryana surrounds Delhi on three sides and 
Delhi Is the capital of our country and everyday almost 
five lakh people travel to Deihl from Haryana, be It 
employeel, bUlineasman, students, middle-men or frult-
vegetable sellera. Trains are norrnally Jarn-p.cked. Though, 
all the trains pus through Haryana, yet, the people of 
Haryana luffer. Almost all the Important trains, be it 
express or other have no stoppage in Haryana. These 
trains are often over-loaded. Even In electric-trainl people 
travel on roof-tops. 

Train ~rvice is very poor in Haryana and we have 
been crying for the last 20 years. Last year Shri Nitish 
Kuma~i liatened to our problems and he did something 
for Haryana whereas this year it has been totally 
neglected. Last year, Nitlsh Kumarji had approved two 
rail lines, namely-Jlnd to Sonipat and Rohtak-Rewari-
Jhajar line. Jind-Sonipat project was estimated to cost 
RI. 190.81 crores whereas a provision of only As. 3.89 
crore has been made for it. By doing so, he has made 
a mockery of us. For Rewari project, a provision of Rs. 
3 crore only has been made against estimated cost of 
Rs. 149.38 crOre. Train service is mainly meant for the 
common-man and the poora. The demand for trains Is 
increasing with the increase in population. An old saying 
regarding railways goes that-'only lucky people get a taste 
of potato-curry, suffer from cholera and enjoy train-journey'. 
Train journey was considered safe and comfortable, 
cholera cause painless and quick death. Train journey 
was considered cheaper and also lafe. 

SHRI MOHAN SINGH (Deorla): Pleale connect 
Laluji's train with it. 

SHRI KISHAN SINGH SANGWAN: Now things have 
taken a U-tum. as percent part of Haryana falls In NCR, 
therefore, In view of IncIeasIng pr888Ure of Influx of people 
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into Delhi, there is a need to provide mont railway faclIities 
to Haryana. Last year, Shri Nitiah Kumarji evolved a 
formula for enauring tranaparency 80 that each State gets 
equal share. He stated that, State who's area I. 15 per 
cent and population is also 15% and 75 per cent project-
work is unfinished, will be provided funds as per that 
formula. But, this time, Haryana has been totally 
neglected. 

I would like to highlight the problems of Haryana. 
Shri Laluji had written letters to all the MPs asking to 
highlight problems of their respective constituencies. I also 
wrote a letter to him and had even met him and apprised 
him of problems of my area. I requestac:l him to Increaae 
budgetary provision for Jlnd-Sonlpat and Rewari-Rohtak 
lines. Bahadurgarh, Sonipat and Gannaur are such cities 
where the station is located almost In the heart of the 
city and the population settled In either side of the IInee 
has registered an increase. I had demanded a foot-over-
bridge and setting up of a Booking OffIce for reservation 
facilities. But nothing has been done 80 far. Bahadurgam, 
Julana, Gohana and Rohtak stations should be 
modemlzed. A train from Bhiwani to Jammu via Gohana 
should be started. Certain mall trains do not atop In 
Haryana; they should be provided stoppage. Himalayan 
Queen, Bhatlnda Express, New Delhl-Amritlar Express, 
Unchahar, Baraunl Express, Shan-e-Punjab, flying Mall 
should be provided stoppage at Sonlpat, Narela and 
Gannuar. I had demanded a new Inter-clty Express from 
Gohana to Delhi via Rohtak. 4521 UPIOown Inter-Clty 
Express should be provided halt at Sonipat. A new 
passenger train should be started between Jind-Safido 
and Panipat. Since independence there has been only 
one train on this route. Therefore, one more train should 
be provided. There is no train between Deihl and Sonepat 
from 8 o'clock In the moming to 2 o'clock In the noon 80 

a new train should be started up to Gannaur. I would 
like to request Shri Laluji to look into it. Encouraging use 
of 'Kulhar' is a praise worthy step taken by the hon. 
Minister of Railways. 

Many a milk-men go to Deihl for selHng their milk. 
They are allowed to carry only 40 Kgs. milk and they 
are charged fare equal to one full ticket. I would request 
him to permit them to carry 100 Kg. milk which will be 
beneficial for them. 

Sir, I am thankful to you for having given me time 
to speak. 

{English} 

'SHRI MANJUNATH KUNNUR (Dharwacl South): Sir, 
the Railway Budget-2004 just presented is no more than 

'Speech was laid on the Table, 

DtImMIds frJr 0RIItIII on .x;ount 
(R6llwllys) 2001-05 

populist, rhetoric, appealing to the ."...... It h_ no 
worthwhile proposal, vision or a aenae of determination 
to raise funds. To ralee funda not for the new projects 
but for keeping the on-golng project8 barely moving. There 
Is no attempt to raise additional resources to addreea 
core problems confronting the RaIlways. Track renovation, 
.afety, upgradation of signalling and communications 
aapecla. The UPA Government In power thought it prudent 
to keep things static for .ome more time till the 
forthcoming electtons to Stale Aaembliea In Maharuhtra, 
BIhar and later eIsewh ..... Further, a rnodeet revillon 
upwards In passenger f ... would have made RailwaY" 
committed to provide added amenities and safety. 

The Rakesh Mohan Committee had deeply gone Into 
the problems afflicting Railways for so long and has come 
out with a set of recommendations. Preclaely the Rakesh 
Mohan Committee wanted to Railways to be run on 
commercial line. and generate Intemal resource. to 
embark expansion. The charity or .ocIaI (Dharma Dan) 
content of Railways operations were to be restricted to a 
minimum level. Yet there hu been no attempt to 
compartmentall.. theae two functions as a rMUlt the 
social compul8ions have tranag ..... ed much deeper into 
the gains earned over commercial endeavours. 

The Railway Minister In his long-winding speech, 
which is replete with mundane matte,. on Introduction of 
new trains ate. has cleverly injected jocular proclaiming 
his wUI to introduce Kulhar (Earthen cups) on traint and 
statlone and also using Khadl for Railway Woen. He 
wanted to switch over to a bio-friendly Item (Kulhar) which 
too takM alrno8t ten yearI to bleak Into piecee and 
disintegrate totally. What about packing drinking water In 
eco-frlendly containers replacing the preeent PET bottlee? 
Why not extend this Kulhar concept to leaf cups and leaf 
platea for serving food In raIIa. 

There I. no specific propoeal for Improvtng hygiene 
and cIeMIIn_ In Railway coacheI or station pr8miHa. 
Upkeep of rakes, Its regular cleaning and raplacernent of 
broken or damaged window p..a etc. need to be taken 
up eeriouely. 

The han. Railway Mlnflter has confined his attemp18 
on enhancement of safety rneuura. to deployment of 
RPFlSecurtty peraonnel on running tralnl. This 8tep could 
at the moat save the travellers from the incidence of 
theft and daooIty on IVInlng tratna WhIch have become " 
frequent in atrelchea along Bihar and West Bengal. One 
of the fac:torl affecting the safety of the pauenger and 
hie luggage Is 1he overcrowding In compaItm8nte and 
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free movement of unauthoriled hawkers, vendors and 
even beggars. Whether deployment of RPFlSecurity 
per.onnel on running train. will keep a check on 
overcrowding and movement of vendorslhawkeraJbeggars 
in running trains is highly suspect. 

There is no mention about the status of the Railway 
Pension Fund or ita accumulations to take care of the 
liabilities arising from payment of pension to retired 
employees. There has been some attempts In the past, 
on the advice of acturlal consuttants, to create a dedicated 
pen810n fund for Railways, to honour pension 
disbursement commitments timely. Nothing h .. been 
mentioned In the Budget speech. It ie a startling revelation 
that a major part of the Railways operational eamlngs 
are used to settle pension payments In a casual and 
cavalier manner. It Is feared that by 2020 more than 
60% of railways operative eamings will have to be set 
apart for pension payments. 

Construction of Konken Rail Une was considered as 
engineering feat. KRC has since come a long way to 
break even and has Introduced new safety concept8. KRC 
engineers have developed an antl-coUuslon device earlier 
which is now put on extended use elsewhere. In the 
wake of recent Matsyagandha Express derailment, due 
to landslides and rolling down of boulders on tracks, KRC 
has put in place a new device called Safety Net (Rak8ha 
Dage) which prevents loose boulders roiling down the 
slopes onto tracks. But this accident has highlighted the 
necessity of enforcing safety norms strictly. Track renewals 
and track patrolling by gangmen during rain seaeon should 
be Intensified and gang staff should be provided with 
walkie-talkie sets to alert incoming trains. 

There has been a large number of railway bridges 
classified as 'distressed' having been build during the 
pre-independence era. Thera was a spate of accidents 
involving such bridges and It was felt to re-bulld them 
fast. No sizeable appropriation of funds seems to have 
been made for thie work under the current Budget. 

My constituency falls under the newly carved out 
South West Zone headquartered at Hubli an important 
commeraal and industrial centra in Karnataka. For many 
years no. the slow proceu ot Hubil Railway Workshop 
modemi8ation is on. Vet no substantial funcla were aDotl8d 
to apeec:I ~ and complete the project. Since there Ie no 
new propoeal to generate additional funds to take up on-
going projects has been made in this Railway Budget. I 
better keep alent on thie. i88ue rather th., eficIIIng a 
negative answer from the Govemn'l8nt over thle _ue. 

A part of Central Road Fundi w .. euppoeed to be 
spent on building raIlWay/road overlunder bridget In high-
denIIIy traffic Interaectlon8. Road IntetHOtion8 at manned 
level croulnga In urban are.. create traffic jams and 
_111 caualng wutage of fuel (on IdUng motor vehicles 
and trucks) apart from accidents. Many 8uch locations 
were identified to be take up for construction of over-
bridges. Haverl town In my constituency Is a District 
Headquarter and a trading centre, handling agri-produce 
like cotton and, chilli on Hubli Bangalore aectlon with NH-
4 running parallel to rail track. The under-bridge on this 
location adjoining Haverl Railway Station hal long back 
ouUlved Ita utility due to water-logging and accumulation 
of garbage and alit flowing In with rain water. This under-
bridge pasaage has become unuaable and at times even 
poaIng danger to uaers and vehicles. The State highway 
?Ualng along Udaya NagarNijayanagar joins the NH-4 
after cl'088ing the track southwards and this Intel'HCtion 
aIIo C8U888 traffic blockade due to frequent pasaage of 
tralna both goode and paaaenger. To overcome this the 
I'88Identa of Haveri town had earlier propoaed construction 
of a railway overbridge. Members of Haveri merchants 
A88ocIation who engage In bading of bulk agri-produce 
every day at the APMC market yard located north of 
Haverl Station have also been clamouring for such an 
over·brldge faclUty. Thi8 Is a project of utmost public 
priority for the people of Haveri town, including ita trading 
community and I urge the Govemment to ensure that 
adequate allocations be made for the current year to 
take up and complete the project. 

Since the Govemment would be fund-strapped for 
want of additional revenue generation through upward 
revision of passenger fares, freight and exploitation of 
surplus land holdings and abolition of concessions and 
privileges granted with populist Intentions, It would be 
futile tor me to expect Improvement on passenger 
amenities and comfort/safety both on running trains and 
in station premises. 

I am afraid instead of upgrading railway facilities in 
Bihar to national standards, the Minister Is deadbent on 
down-grading the national standards to Bihar-standards. 
At this rate, the Indian Railways will soon tum out to be 
a Bihar Govemment Undertaking. 

The following pOints should be given priority. 

Change of jurisdiction between Mysore Division and 
Hubtl Division. The existing system 18 not functioning well. 
Myaore Is in South Kamataka. HubU Is in North Kernataka. 
There is about 400 kms. dlatance between Mysore 
and Hubil. Hence, there is a need to reorganise the 
jurisdiction. 
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Natural flyover at km. 395.60 at Haver! District 
Headquarter. 

Stoppage at Byadaji. Byadajl is a taluk H.adquarter 
having int.mational chilli market. It is most inconvenient 
for Byadajl people and businessmen. Hence Januhatlbdl 
and intercity trains may be stopped at Byadajl. 

(SWR). South Western Railway Zonal Offic. is 
established in Hubli about one year back. FuU fledged 
zonal office to function at Hubli (1) Traffic Accounts (2) 
Construction (3) Stores. 

As the SWR Zonal office is at Hubll, the Railway 
Recruitment Board should aJao be stopped from BangaJore 
to Hubli Immediately. 

HubJi-Ankola n.w Broad Gauge line. Gaug. 
conversion work on Gadag-Bijapur l8CtIon. More funds 
to be released 60 as to complete by 2005. 

The following new lines may be proposed which 
contribute much for the development of backward areas. 

Bankapur Cross (NH 4) to Jath in Maharaahtra via 
Gadag NH 13. 

Bankapur CrOl8 to Kumata (Konken Railway). 

Haveri to Kumata via Hanagal and Sirs!. 

Byadagi to Shlmoga via Hirekarur, Sikaripur. 

The following gauge conversion works to be taken 
up on war footing for an early completion. 

BiJapur-Gadag, 

Mysore-Chamaraj Nagar, 

Hassan-Mangalore, 

Shimoga Town to Talaguppa. 

Haveri is a Dial. Headquarter. The people of Haveri 
town are pressing for rebuilding the existing under bridge 
and demanding for natural fJyover bridge at Km. 395.60 
at Haveri. The people and busineurnen are curBIng on 
MLAa and MPs and municipality and local Govemment. 
I am readY to pay As. 20 lakh out of my MP Fund 
towards oonstruction of that f1yover. Hence It may be 
taken up on top priority and urgently. 

IMr. Chairman, Sir, I thank you for giving me an 
opportunity to present my views on the Railway Budget 
for the year 2004-05. 

ITraneiation of speech ortgiMlly delivered In ~ 

A railway under bridge hal been constructed towardB 
IOUth (towardl a.ng.iore) of Haverl Railway Station. 
Unfortunately due to faulty planning. I.... without even 
footpath water Ja stagnaUng there at the Havanoora 
EkkambI road. Thia has advereely affected the bueine8s 
of the dJatrict centre agriculture produce marketing at the 
.....m palt of the railway line. 

FIve yearI ago a plan was prepe...ct to conetruct an 
under drainage through pipe at a COlI of Rs. 4e Jakh. 
The purpoee of this drainage system Wal to allow the 
water to flow freely towards Vlrapura road channel. 

One narrow under bridge (10' or 12' width x 8' or 
1a height) hal to be constructed Immedlat.1y across the 
road which Is next to railway under bridge. ThIs will enable 
the free flow of all type of vehicles like two wheelers, 
three wheelers, four wheelers etc. and the,. will no traffic 
jam. 

The narrow drainage cum two and three wheeler 
road under bridge is totally useleu. The affected 
population of Nagendramatti and Hosanagar Is about 
20,000. This Is towards north of Hav.ri raDway statton. A 
natural unmanned Iev.1 croaelng should be conatructed 
towards north to avoid all this Inconvenience. A railway 
over bridge can be conatructed. A naturaJ over bridge 
should alao b. constructed at the Poona-BangaJore 
National Highway No. 4 and oppoeIte to G.H. College 
which will lead to Havanoor Ekkambi road. Or a shed 
should be constructed on the HCond platform of the 
Haver! Railway Station. This is towards aouth of 
Hukkerimuth. One foot over bridge hal to be conatrucled 
very lOOn to allow pedestrians to move freely towardI 
platform numbers 1, 2 and 3. All .xpreaa trains ehoulcl 
be stopped on platform No.2, and other alternative 
measures have to be taken to avoid Inconv.nience to 
the old, women. trsvellers tHI the construction of foot over 
bridge Is completed. 

The old shed between raHway line No. 3 and .. of 
the Haver! Railway Station should be renovated without 
any further delay. Tar road should be I'NIde between 
railway line No.4 and 5 such that goode vehioIM can 
move wtthout any hurdle. There Is only one Inward and 
outward gate at the Havanoor Ekkambi road. The gate 
through which goodI are carried through .... lway line No. 
S should be made incoming gate. The preeent In and 
out gale should be made outward gate. This wHl help 
the tranIpOfters who earn about RI. 8 crore each year. 

Train no. 597-588 runs between HubII and HMhera. 
Similarly one ITIOI8 twIoe daily push pull train should be 
InIroduced and It should be extended upto Dahanagere. 

" 
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The Divisional Railway Manager's office is in Myaore 
and it controls all trains and railway system of our district. 
This is most inconvenient to the people of my district. 
Therefore, the control.of the railway stations of Chatageri, 
Ranibennura, Devaragudda, Haveri, Kajagi, Kalasura, 
Savanura, Yalavigi should be transferred to Hubli DRM 
with immediate effect. The computer system which is 
functional only between moming upto 2 PM should be 
available the whole day. The trains which are going 
directly towards Trivandrum and Calcutta should be made 
available to the people of my constituency. 

Byadagi is famous for its chilly. It has an intemational 
chilli market. Hence trains like Janashatabdi and intercity 
should stop at Byadagi station. 

Railway system started a century ago. In fact today 
the progress of any country depends upon its railways. 

On July 7, 2004 the hon. Railway Minister has 
presented his first Railway Budget in this august House. 
It appears that he has presented this Budget keeping In 
view the coming State Assembly elections in Maharashtra 
and Bihar. He has announced the sanction of a wheel 
manufacturing factory to his State. But strangely the BEML 
wheal and axle plat at Yelahanka could give the expected 
production. This aspect has not been taken Into account 
by the Minister. This BEML factory should be modernised 
immediately. Very good quality railway coaches cen be 
manufactured in Bangalore but this fact has been ignored. 
Rakesh Mohan Committee gave its recommendations long 
ago. But the Centre is silent about this. Also there is no 
attempt to raise additional resources to address core 
problems such as safety, track renovation etc. confronting 
the railways. 

The railway under bridge should be renovated and 
the natural fly over bridge should also be completed during 
the current financial year. This is the long cherished dream 
of the people of my constituency. In fact Sir, I am 
prepared to provide Rs. 20 lakh from my MPLAD fund 
for this purpose. 

I am confident that hon. Railway Minister would take 
Into consideration all the points that I have raised and 
take necessary steps to Improve railway services In 
Karn.taka State and particularly in Haveri district. 

[TnmsIIItionJ 

·SHRI DHAN SINGH RAWAT (Banswara): Sir, I 
would Hke to submit the following proposals for kind 
conllideration of the hon. MInister.: 

·Speech was IIlId on the Table. 

1. Provision for broad gauge conversion of Ajmer-
Udaipur line be made in this very financial year 
and It should be completed within this year. 

2. A Budget provision for converting Udaipur-
Ahmedabad via Himmatnagar rail line into broad 
gauge should be made. 

3. A new rail line whose survey was carried out 
last year be laid between Ratlam, M.P. to 
Udaipur via Banswara and Dungarpur within the 
current financial year and a new train service 
should be started on this line. 

4. A survey should be conducted to lay a new rail 
line from Chlttor to Dahod via Pratapgarh, 
Banswada. 

5. Container Depots should be set up in Debari 
and Umrana in Udaipur so thatmlne-pro<iucts 
of this division could have access to intemational 
market. 

Therefore, I would request you to urge upon the 
hon. Minister of Railways to take up some projects in 
Udaipur division of Southern Rajasthan so that tribals 
living in this area can have an opportunity of seeing the 
train and the public can avail railway facilities. Through 
you, I once again request the hon. Minister of Railways, 
Shri Lalu Prasad to meet my above demands. 

SHRI PARAS NATH YADAV (Jaunpur): Mr. Chairman, 
Sir, I am grateful to you for giving me an opportunity to 
speak on the Railway Budget. , would like to thank the 
hon. Minister because since independence. 
... (IntsrrupfiOfls) 

MR. CHAIRMAN: Time allotted to your party is over, 
so, you complete your speech within 2 minutes. 

SHRI PARAS NATH YADAV: Mr. Chairman, Sir, I 
will take only 2-3 minutes. 

Mr. Chairman, Sir, since Independence Railway 
Budget Is presented each year. For the first time, Justice 
has been done to the rural India In the Budget. 50 percent 
of our population is living below poverty line and their 
interests have been taken care of in this budget. The 
Govemment have taken many a praiseworthy steps, be 
it switching over to use of Kulhars, providing passes to 
coolies, reducing freight rates, allotting book-stalls to 
unemployed youth or free-rail-passes to candidates going 
for interviews or tests. hon. Minister of Railways deserves 
congratulations for all this. 
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Mr. Chainnan, Sir, I would conclude my speech with 
2-3 suggestians. In fact, Mambe,. speaking last get very 
leas ,time. A rural saying goes, MAge baaei jo goid dhotei: 
Thus only leaders get time to speak in the beginning 
and they get sufficient time. Our Railway Minister is born 
in village. Our forefathers have said, 'only the wearer 
knows where the shoe pinches' and our hon. Minister 
has taken a bold step by presenting IUCh a Budget. 

I come from district Jaunpur which Is the largest 
district in U.P. and is advanced in the field of education 
as Asia-fame Poorvanchal University is located here. Just 
now, a leader from my party Shri Mohan Singhji has 
said that Bihar has been connected to U.P. via Deorla, 
Gorakhpur and Gonda. Banaras is a holy and historic 
city. Rajdhani Express has a direct route for Jaunpur, 
Lucknow via Banaras-Mugalsarai. But this train does not 
stop there. Earlier, merely erecting an electric pole In a 
village, whether electricity was made available or not, 
was considered that the said village has been electrified. 
But what is the use, though the train passes through this 
route yet it does not stop. I would request the hon. 
Minister of Railways that keeping In view the interests of 
the people of Jaunpur, Rajdhani and Takshshila Expre88 
trains should be provided a stoppage there. There are 
two railway stations in Jaunpur namely, Bhandari and 
Jaunpur ~ which connects Sultanpur to Banaras direcUy. 
Lucknow~Banaras trains pus through city station but thie 
station is in a pitiable condition. There is no waiting room 
there. Though one very old waiting room existed which 
has been occupied by GRP. Passengers wait outside. 
Therefore, a waiting room may be constructed at the city 
station. Shramjeeve Exp. arrives at 1.30 in the night where 
can the passengers go at such an odd time. Therefore, 
my submission is that a waiting room should be 
constructed at this station. 

Mr. Chairman, Sir, eo per cent people of Jaunpur go 
to Mumbai to earn their livelihood. There is long standing 
demand of the people to start a new train between 
Jaunpur and Mumbai. Earlier too, I had demanded for it 
and I would again request the hon. Minister to start a 
new train from Jaunpur to Mumbai. 

Further, Allahabad, say Prayag is a pilgrim centre, 
that should be connected to Jaunpur. Two passenger 
trains one in the morning an other in the evening, run on 
this route. One more train, namely, Godan was introduced 
during intervening time. But, since the track is not traffic-
worthy, a tragedy may occur on this route. Therefore, my 
submission is that the track near Janghai station, which 
falls on Jafferabad-Allahabad route, should be 
strengthened. 

Further, I have a special requeat-pleue connect 
8anaras with Allahabad-Mugalsarai via Mirzapur electrified 
line. In fact, this electrified line does not touch Banaraa. 
If Banaras is directty connected to Allahabad Bhadohl a 
prominent centre of carpet industry, as It Is mainly known 
the wot1d-over for it, wlH get a boost. Though. these day, 
the said industry is In doldrums, yet, Bhadohi earns 
maximum revenue. If this line is electrified, It would 
provided a direct connectivity. WIth these words, I support 
the RaHway Budget and also congratulate the hon. 
MIni8ter of Railways. 

{EngIIsh/ 

MR. CHAIRMAN: Now, Shri N.Y. Hanumanthappa. 

/T1WI8IsIion/ 

SHRI AVINASH RAI KHANNA (Holhlarpur): Mr. 
Chairman, Sir, my name was In the beginning how It 
gone In the last. I, too, should be given two minutes to 
speak. 

{English/ 

DR. ARUN KUMAR SARMA (Lakhimpur): Sir, we 
have given notlcea. So far we have not been given a 
chance. Our Party hal not exhauated the time. 

fTlllll8llllion/ 

MR. CHAIRMAN: Members from your party have just 
spoken. 

{English/ 

SHRI N.Y. HANUMANTHAPPA (Chltradugra): Sir, at 
the outset, I would like to congratulate Shri LaIu Prasad 
for having presented' a people's Railway Budget. Of 
course, I am supporting the Budget. It is not only a 
welfare Budget, but also It h.. the spirit of heralding 
social justice. It II aimed at distributing the opportunitlel 
to all the sections and regions equally. It Is aimed at 
less burden with more comforts to the pasaengers. 

MR. CHAIRMAN: Is It a written apeech? 

SHRI N.Y. HANUMANTHAPPA: It is not a written 
speech. I have jotted down some points. That Is all. 

By suggesting to Introduce khadi in place of linen In 
the bogies and earthen pots, in his own way he hal 
tried to put Into reality lome of the dreems of Mahatma 
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Gandhlji, the Father of the Nation. If the phHoaophy of 
socialistic democracy has any meaning in our polity, then 
the present Budget deserves to be accepted and acted 
upon. 

It is a boon to khadi and village industries as It 
assures self-employment to weavers, earthen pot makers, 
small vendors in milk and other products. Conservative 
thinkers may not support the Budget outwardly, but 
inwardly they have no alternative but to appreciate the 
task chosen by Shri Lalu Prasad. 

Sir, though the Budget is trying to improve many 
sectors and segments, in CBSe of my State, that Is, 
Karnataka, there is a little disappointment as works 
suggested to be undertaken are only a few when the 
works expected to be executed are more. . .. (/ntarrupIions). 
Sir, shall I proceed? I stopped because the conversation 
is going on. 

MR. CHAIRMAN: Yes. 

SHRI N.V. HANUMANTHAPPA: I would like to 
request the Government, particularly Shri Lalu Praead, to 
direct the concerned to carry out the works in my State, 
that is, the State of Kamataka. 

Firstly, I would request the hon. Minister to undertake 
to launch a new railway line between Tumkur and 
Chitradurga W Sira and Hiriyur because that is a demand 
pending for a long time. 

There is a place called Chltradurga and It is situated 
between Tumkur and Bellary, consisting mostly of poor 
and down-trodden families. Neither do they get trains nor 
do they have food to eat. Six years ago, there was a 
proposal to have a railway workshop at Chltradurga but 
unfortunately with the change in the Government, that 
was dropped. Now, I am requesting the Government to 
ponder over starting a workshop. Already, 200 to 300 
acres of land have been acquired by issuing a formal 
notification but somehow that has not been brought Into 
force. 

My next request Is to Improve and extend the railway 
facilities al Chitradurga and Bellary because huge 
quantities 01 iron ore and minerai ores are transported 
from Bellary and Chitradurga to the Goa port. The bogies 
used for trains from Chltradurga to Rayadurga and BeIIary 
have to be modemlsed. 

The MotkaImuru railway station has no berths at all. 
I would requeat the hon. ~Inieter to introduce at least 
one or two berths and open a ..... rvation 'counter there. 

There is a station called Jaadurga Road Railway 
Station and the Inter-city train between Bellary and Hubai 
touches this station. Hundreda and hundreds of coconut 
merchants have to go to Bombay from her. but 
unfortunately there Is no stop at Judurga Road Railway 
Station. So, I would request the hon. Minister to think 
over this and Instruct the driver to stop train here for at 
least two minutes. 

While allotting book shops and canteens In all the 
railway stations in the cOuntry, preference should be given 
to unemployed youths belonging to Scheduled Castes, 
Scheduled Tribes and other backward cutes of that area. 
Passes Issued to students for attending schools and 
colleges should be made free and Issued on the basis of 
certificates Issued by the Institutions concerned. Each 
region should have Its own Recruitment Board and Its 
selection committee should have two or three 'local 
members. 

/TI1II78IaIionJ 

SHRI GANESH PRASAD SINGH (Jahanabad): Mr. 
Chalnnan, Sir, I would like to thank you for giving me an 
opportunity to speak on the Railway Budget. I would also 
like to thank hon. Minister of Railways for creating the 
employment opportunities for lakha of poor people In the 
country by taking such measures as the Introduction of 
Kulhars entaDlng the earnings for potters and the supply 
of the Khadl textiles for furnishing Railways, Immediately 
after taking over the charge of Ministry of Railways. He 
deserves a lot of praise for It. 

Sir, the steps like Introduction of Kulhars and Khadi 
in Railways were taken very lightly by several Members 
but I would like to remind them that this W88 the vision 
and dream of Mahatma Gandhlji who had conceptualised 
the use of Khadl and Gramodyog for joining lakhs and 
crores of people with Swaraj and providing employment 
opportunities to them, these measure. went a long way 
to attain independence and to help the people. Similarty 
the hon. Minister has taken th... steps to reali.. the 
dreams of Mahatma Gandhi. 

18.28 hr •• 

[MR. SPEAKER in IIHI ChaiIJ 

Mr. Speaker, Sir, Indian Railways has a long history, 
Inclan RaHways Is working as a bond to unite the people 
eD across the country following different religious and 
cultural patterns. Hon. Railway Minleter has explicitly 
expressed his Ideology through this Railways Budget. He 



625 ASADHA 22, 1928 (s.tk.tt lind 828 

haa taken a commendable step of providing free railway 
pass to travel for the poore like coolies and Khalasl and 
to protect thalr Intereats. 

Sir, several hon. Members have pointed out that no 
new trains have bean introduced In this budget even 
though dozens of new trains have been Introduced in the 
budget. Sir, through you, I would like to say that thil 
budget has been the result of such meticulous planning 
that no Increase In the passenger fares or freight rates 
has been made which Is good for common man. Hence 
hon. Minister of Railways is worthy of appreciation. 

Sir, through you I would like to say that people have 
great faith in Railways. They reach their dastlnation safely. 
However this faith received a jolt after the Incident fike 
Godharas and the safety or railway journey comes under 
the scanner. Hence In order to avoid the recurrence of 
the incidents like Godhra, there is a need to hold a 
thorough probe into this incident. 

Sir, there Is also a need to replace the old railway 
tracks that are In a dilapidated condition so as to avoid 
accidents. In brief I would like to state . ... (lnMtnJplions) 

MR. SPEAKER: Time is over. 

SHRI GANESH PRASAD SINGH: Mr. Speaker, Sir, 
I hail from Jahanabad in Bihar. there Is a need to lay a 
new railway line between Beehata to Anurag Narayan 
Road in that area. The construction of the said railway 
line can connect three districts and the people of all the 
three districts can be benefited from It. There Is a Railway 
line. between Fatuha and Islamabad In my constituency 
and the trains are running on It but there Is no such 
facility upto Gaya. Hence I would like to request that 
there is a need to extend this Railway line upto Gaya. 
I would also like to request and suggest that there Is a 
need to provide railway service In district Arbal where a 
reservation Centre has been set up. The people are also 
demanding for the same. Along with this, I would also 
like to say In brief that there is a need to extend some 
trains running between Patna and Gaya upto my 
constituency and also to provide stoppage to trains that 
pass through from here. This would not put any additional 
financial burden on Railways. 

Sir, through you, I would like to draw the attention 
of the hon. Minister of Railways towards the slow pace 
of wort< of doubling of the Patna-Gaya Railway line. I 
would request the hon. Minister to expedite this. The 
doubling has taken place between Patna and Taregana 

OtImsnds for GtMIt6 on M:Cf1UfII 
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but no doubling has taken place between Taregana and 
Gaya. Doubling between Taregana and Gays should be 
undertaken Immediately and there II a need for the 
eIectrtficatIon of this segment. 

Mr. Speaker, Sir, I once again thank you for providing 
the oppoItunity to apeak. 

{Eng/illhj 

MR. SPEAKER: Thank you very much for your kind 
cooperation. 

... (1ntwnJptIons) 

MR. SPEAKER: Shri Subrata Bose. You have been 
given four minutes. 

... (/ntwrupl/on8) 

MR. SPEAKER: He Is a new Member. PI .... allow 
him to speak. 

.. , (InltlnupIitJns) 

·SHRI ANIL BASU (Arambagh): I lay foUowJng points 
In regards to dllCUlSion on Railway Budget. 

At the outset I thank Hon'ble Shrl Lalu jl for 
presenting the balanced growth oriented RaDway Budget. 

A large part of my conItltuency Ghatal Auembly 
and Chandrakona Al8embly Constituency do not have a 
single KM of railway line aven after 57 yaars of 
Independence. 

I, therefore, urge upon you to eanctlon feuIbIIfty 
survey of • new railway Iin8 from Panlkura-Ghatal-
Chandrakona road wklen South Eut Railway. Next I 
would reqU8II you to kindly sanction Doubling of Ndkul 
to Tarak .. war section of Sheoraphully-Taraka.war 
doubling of RaIlway Line Scheme of Howrah DIvIIIon 
under East RaIlway. 

Further a survey for conatNCtlon of a new railway 
line connecting Suderioan ar.. of South 24 parganu 
district to boost up tou"" In thai area. 

I ahaII be extremely grateful If Shri LaIu , kindly , 
coneIder and aanctIon above 8Chemea on priority. 

0SpHch wall laid on the Table. 
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·SHRI SAMIK LAHIRI (Diamond Harbour): I urge 
upon the Hon'bla Railway Minister to consider the proposal 
for setting up of new railway line from Budge Budge to 
Kulpi via Raichak and Diamond Harbour. This is a long 
pending demand of the area. Survey may be conducted 
in this re~rd. I request the Railway Minister to take up 
the project of doubling the railway line In Barmipur and 
Diamond Harbour. A computer booking centre must be 
opened at Amtala, South 24 Parganas to cater the n.-cl 
of the vast areas. 

I hope the Hon'ble Railway Minister will accept the 
above mentioned proposal and oblige the people of my 
constituency. 

SHRI SUBRATA BOSE (Barasat): Sir, I thank you 
for giving me this opportunity to rise, for the first time, In 
this august House to speak on the statement of the 
estimated Receipts and Expenditure of the Govemment 
of India for the year 2004-05 in respect of Railways 
presented before the House by the hon. Minister of 
Railways. 

At the outset, I would like to congratulate the hon. 
Minister of Railways for not increasing the passenger fares 
and the freight charges. I think, he deserves appreciation 
for this. Although I wonder what will be the sources for 
meeting the huge deficit of the Railways, I hope when 
the hon. Minister for Railways replies to this debate, he 
will give us some idea of it. 

I think, the hon. Minister has also very rightly pointed 
out that greater attention has to be given to the question 
of safety and security of passengers. 

This has been the concem for many of the railway 
passengers for quite some time that although they have 
been paying quite high fares, they are very much worried 
when the State border changes. They are not very sure 
whether they would reach their destination safety or not. 
It is not only a question of providing more safety and 
security in the trains but also It is a necessity to ensure 
that greater attention is given to proper maintenance and 
security and safety of railway lines as well 88 the railway 
equipment. I hope that the hon. Minister will give his 
attention to this matter. 

There are certain other aspects also to be considered 
and attended to, particularly the matter of unmanned 
railway level crossings. These are causing quite • number 
of accidents in all parts of the COW'ltry. I hope that the 
hon. Minister will try to S88 that as many unmanned 

·Speech was laid on the Table. 
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railway level crosaings as possible are given manning 
within a reasonable period of time. I know thera is a 
constraint of finance and money. But I hope that the 
hon. Minister will give attention to this aspect. 

Although I welcome the decision of the hon. Minilter 
to Introduce khadi in the trains, certain questions have 
been raised which I have read In the papers about the 
safety of this type of cloth. I think some people have 
sald-and it may be right-that ,khadl Ie very combustible 
and It may attract fire or Incre... the fire hazard. I 
hope that the hen. Minister for Railways will consider this 
point. 

{T1'llMlll1ion} 

SHRI ANIL BASU (Arambagh): This is wrong. 

/English} 

SHRI SUBRATA BOSE: I do not know whether this 
is correct or not. But since some questions have been 
raised, I hope the hon. Minister will consider this aspect. 
Of course, I for one will welcome certainly the use of 
khadi in the Railways. 

May I also draw the attention of the hon. Minister to 
his decision to break the monopoly of A. Ii. Wheeler and 
Company in respect of the bookstalls which are installed 
in the railway stations? One thing is there. I think the 
name denotes that it Is a foreign company. It was at one 
time a company which was owned by, perhaps, 
Englishmen, at least definitely foreigners. But this company 
has been Indianised for a very long time and they have 
been very effiCiently putting up the bookstalls. I hope 
that while giving chances to others, the hon. Minister of 
Railways will kindly ensure that the quality of the 
bookstalls in railway stations remains as good as the 
present one of A.H. Wheeler and Company. 

Since the time is very limited, may I just draw the 
attention of the hon. Minister of Railways, through you, 
to a few popular projects concemlng or relating to my 
constituency? Many of the senior members, I am sure, 
will remember the late Chitta Basu. The late Chitta Basu 
who was the leader of the All India Forward Bloc was 
representing the Barasat parliamentary constituency. This 
time, I have the fortune to come to Parliament from this 
constituency. At his instance, a project of doubling the 
railway line from Sealdah to Bongaigaon was approved 
by the Railways. It is more than eight years that late 
Chitta Baau has died; but the work remained haIf-done 
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up to a station called Habra. For many, many yeara we 
have been waiting for this project to be completecl. I 
would request the han. Minister of Railways to ensure 
that this Is completed early. I have also written to him on 
this subject that this project, which was the dream and 
the dean of late ChItta Basu should be finished u eat1y 
al posstble. 

I think, this will serve the need of the people of that 
area. This is in the Eastem Railway and connecting 
Kolkata with North 24 Parganas' towns. 

Before I resume my seat, I would like to say one 
more thing. There Is another railway line which p ..... 
through the main district town of North 24 Parganas, 
Barasat, which is a very crowded city, very populated. I 
think, for the safety of the peopte of Barasat, there Is a 
need for building or constructing an over-bridge at Barasat 
railway station. Although it is not budget, I would propose 
that this proposal be considered by the hon. Railway 
Minister and accepted as early as possible. 

Sir, I would not like to take any more time lince 
there are many more Members waiting to speak. I 
presume I would get In the future more opportunities to 
speak in this House. 

In the meantime, I thank you once again for giving 
me thil opportunity. 

MR. SPEAKER: I wish to compliment you on your 
maiden speech. 

..• (1n1tlmJpfion$) 

MR. SPEAKER: Every time you are interrupting, your 
chance is becoming le88 and less. 

"DR. SUJAN CHAKRABORTY (Jadavpur): Sir, I lay 
the follOwing pOints in regards to discussion on Rallw.y 
Budget. 

At the outset I like to congratulate Latu Prasadji, the 
hon. Railway Minister for presenting the people'l friendly 
Railway Budget. 

The district South 24 Parganas Is a border district In 
West Bengal. The three Railway lines Sonarpur.cannlng, 
Bamipur-Lakshmikantapur and Bamlpur-DiamOnd harbour 
in Sealdah division of Eastem Railway are proposed to 
be doubled. RI. one crore for each hU been budgeted. 

DfIIrIsnds for GMnIB DI7 iIctxJUnt 
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This should be Increased such that the doubUng can be 
completed within a year or two. 

Bamlpur Station Is a junction within Sealdah division 
of Eastem Railway. It is propo88d to be developed .. a 
model statton. Programme should be taken up In the 
Budget for a model aamlpur Itatlon complex with 
computerised reservation facility. 

Sunderbana is a treasure of country. Survey for new 
rail linel from Sonarpur-Dhamakhall, Canning-Sonakhali, 
Joynagar-Roydilhi and Joynagar-Mathurapur should be 
undertaken. 

{Tfllnsllltionj 

SHRI ARUNA KUMAR VUNDAVALLI (Raj.hmundary): 
Mr. Speaker, Sir, It il needle.. to say for us that It is 
good Railway Budget for I am sitting on the treaaury 
benches but one of our grievances is that Andhra Pradesh 
haa not got its due share. Andhra Pradeehhaa not been 
given any new line or train In the bUdget. The railway 
line between Kaklnadll and KotIpattIln our dlltrlct. Is about 
to be compteted and It II likely to be made operational 
by December but unJe88 the line between KotipaDI and 
Naraapuram is constructed Kukuanada-Kotlpalli line would 
not of any us. becaule It would be a separate stretch 
of rail line. Kotipalil-Naraapuram railway line pass .. 
through Vijaywara. 

/Engli6hj 

Thereby, two districts, which are called the rice bowl 
of IneIIa, Eaet GodIIwari and Weat Godawari, will be united 
with the main r.llway line. 

I would like to request the han. MInIster of Railways 
that· very meagre budgetary atlocation wu made for 
KoIIpatti-Naratpuram railway line. It wu bted here that 
the money was allocated for survey work and the wortc 
be completed within four years. 

There Ie a hundred ye.rs old bridge at Godavari In 
Rajahmundry and it is no more In use. All Its railings 
have been dismantled. If this bridge II gifted to either 
State Govemment or municipal corporation It can be 
turned into a good tourist spot by developing road on It. 
However the Railway Board Is of the opinion that money 
Ihould be paid in lieu of it. 
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IShri Aruna Kumar Vundavalli) 

/English/ 

Since it is one hundred years old, I request the hon. 
Railway Minister to consider the applications made by 
the Municipal Corporation as well 8S the State 
Govemment to give that old bridge 88 a gift 80 that we 
can repair it. 

Thank you very much for giving me this opportunity. 

[Translation/ 

SHRI AVINASH RAI KHANNA (Hoshiarpur): Mr. 
Speaker, Sir, I am thankful to you for giving me an 
opportunity to speak. I have been sitting here since 
moming and I have been given last tum to speak. When 
Railway Minister. . .. (Inlflrruplions) 

/English/ 

MR. SPEAKER: You got It because of your patience 
and co-operation. If there had been co-operation eartier, 
many ott'er hon. Members would have spoken. 

[Translation/ 

SHRI AVINASH RAI KHANNA: People of Punjab had 
great hopes form Railway Budget as hon. Prime Minister 
belongs to Hoshiarpur in Punjab and even the people of 
Bihar come to Punjab In search of livelihood. 

One more announcement was made In which It was 
mentioned that religious places would be connected. 

I would like to bring It to the notice of hon. Minister. 
Perhaps he has forgotten that Shri Anandpur SahIb, where 
Khalsa Pant has been established, is a very important 
place for Punjabis especially Sikhs. Similarty, Shri Amritsar 
where Darbar Saheb and Durglana temple is situated Is 
a very important raligioue centre. If Amritaar and Anandpur 
Saheb are connected through railways hon. Railway 
Minister would draw praise not only from the people of 
Punjab but also from the people of entire wortd. There Is 
a saying in Punjabi-

'Heeng Lage Na Phitkari, Rang Lage Chokha' 

I would like to put forth a small demand that Is very 
much in consonance with the said saying. I hall from 
village Jejo. . .. (Inltlnuptions) Jejo means do nothing and 
still get big re8ults. . .. (Inlflnuptions) It was known as mini 
Lahore prior to partition of the country. An Incident that 
occurred in those days destroyed' the village. Brttlahers 

(RsIItMys) 2004-05 

had started a train between JaJandhar and JaJo village 
situated between Himachal and Punjab. Moat of the 
people In the village ... In army. If an additional boggey 
in the trains running between Jajo and Jalandhar, is 
attached for Deihl, It would be very beneficial for the 
people serving in anny. I had aIeo talked to him pel'8Ol"laliy 
In this regard. I would be extremely grateful to him If he 
makes announcement in the budget In this connection. 

/Eng/iIIII] 

MR. SPEAKER: Please do not walk between the 
Chair and the hon. Member who Is speaking on the floor 
of the House. 

SHRI AVINASH RAI KHANNA: Mr. Speaker, Sir, a 
train runs from Hoahlarpur to Jalandhar. Many people 
from Hoahiarpur travel to Harldwar by taxis. If a bogie 
for Haridwar Is attached In the that train from Hoahiarpur, 
it would be beneficial for the people of my constituency. 
Hoehiarpur Phagwara should be linked by railways. 

I would Uke to draw your attention towarda one of 
the railway line of a railway station In Ludhlana about 
which a detailed report was published In the newspaper 
mentioning the number of trains got derailed at that 
raDway statton. This railway track Is very weak. Shatabdi 
and ",'any other Express Traina run on that railway line. 
I wou~ like to. request that efforts be made to repair that 
railway'line Immediately. 

I would like to state that many people came to see 
me after hearing about the provision for conceaalon In 
ticket for the senior citizens made by him In his budget 
speech. They desire If 30 percent concesalon be raised 
to 50 percent, the aenlor citizens will be extremely grateful 
to him. 

Ultimately, I would like to submit that I got the chance 
to speak after a long walt. I have only two things to say. 
We would be highly obliged to him If an additional bogie 
Is attached In the train running from Jejo to Hoahlarpur. 

/EngIIsh] 

MR. SPEAKER: Thank you for your cooperation. Shrl 
Aaaduddln 0wtd8I. 

SHAI ASADUDDIN OWAISI (Hyde"""'): Thank you 
Sir. I had doubts In my mind whether I would get a 
chance to thank the UPA Government and Ita Railway 
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Minister for not increasing the passenger fares and the 
freight charges. 

. MR. SPEAKER: Shri Asaduddin Owaisi, please be 
bnef. you have three minute8 at your disposal. 

SHRI . ~ADUDDIN OWAISI: Sir, I will conclude my 
speech within three minutes. The Railway Minister has 
tried to be pragmatic, as he did not want to burden the 
common man. 

Indian Railways is the second largest system under 
a single management in the world, the first being Russia. 
Every day, 14,400 trains in India carry 140 lakh 
pauengers and 14 lakh tonnes of freight. 

The Govemment support to the Indian Railways hal 
been declining and is currently around five per cent of 
the total revenue, that is, the budgetary support minus 
the dividend paid to the Indian Railways. The Indian 
Railways also has more than Rs. 4,000 crore worth of 
social obligation. This has resulted in asset rehabilitation 
arrears estimated to be around Rs. 17,000 crore. 

According to the former Railway Board Chairman SM 
V.K. Agarwal, the market share of the Indian Railways 
has gradually declined since 1950-1951 from 80 per cent 
to 40 per cent in freight traffic, and from 68 per cent to 
20· per cent in passenger traffic. This has adversely 
affected both the Railways and the Indian economy, as 
railways are fuel-efficient. 

Sir, I am very thankful to the hon. Railway Minister 
for increasing the Budget allocation for safety-related 
issues to B.8 per cent, that is, Rs. 3,900 crore. I have 
been listening to various speeches made from the other 
side. They have been very vocHerous in crltlclaing the 
Railway Minister. But according to the documenl8 that 
have been provided to us, the number of pauengers 
who have been killed from 1998 to 2003-when the other 
side was in power, that Is, the NDA-Is 900 plus 
passengers. 

An amount of Rs. 3,443.06 lakh was paid as 
compensation. Moreover, when they have criticised our 
Railway Minister, I would like to remind 'them that the ex-
Prime Minister's nephew was killed In a train. and then 
they have the cheek to criticise the pre .. nt Railway 
Minister. I am lOrry that they have forgotten all th ... 
facts and figures. 

Coming to the crux of the mattef, I have two 
oompIaints to make to the hon. Railway Minister. The 
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first Is that he hal completely forgotten Andhra Pradeah. 
Our State has given 37 MPs to UPA, that is one-aIxth of 
the total strength. we have defeated the so-caDed 'Hi· 
Tech' administration. Mr. Lalu Prasad had shown the ItIIhi 
over there; we have shown that IIIhI to TOP and BJP 
over there. We did not get a single line, a single train 
and not even a aingle electrification project. Moreover, 
Sir, the budgetary support for Andhra Pradesh has only 
been increased by Rs. 12 crore: from RI. 756 eren in 
2003-2004, It has been increased to Rs. 768 crore. Only 
surveys and surveys have been given to us. 

I will I'tICIl*t the hon. Minister, through you, Sir, that 
for the eecond phase of the Multt-Model Tl'8I'IIpOrt SystM\, 
no fund has been given. The need of the hour for 
Hyderabad is: 'Kindly give us MATS'. The Detailed Project 
Report (DPR) has been done by the Delhi MRTS. Please 
give us MRTS. 

The second iaue II regarding the Godhra incident. 
I have a complaint to make to the hon. Railway Mim.t.r. 
As eoon as he became the Railway Minister, the tim 
thing he has said Is that he has called for the Godhra 
inquiry report. We expected that In his Railway Budget 
Speech, he would announce a new inquiry on the Godhra 
incident It is a known fact that In the 0utIDDk iIaue of 
July 6, the Interview of the hon. Railway Minister is there. 
OUr demand is that he should table a copy of the intem" 
inquiry report of the Railway Protactton Forc:e. Let all the 
people know .. to what are the true facta In regard to 
Godhra Incident. Let him table the names of people who 
were travelling In 'S-S' Coach and the people who have 
died over there. 

Lastly, this is a very important luue. Mr. Lalu Prasad 
should table that inquiry report, and should order a new 
inquiry on Godhra. It is because of one Incident that 
thousands and thouaande of innocent people were 
maasacrad. I win request the hon. Minister to pIeaIe name 
an Express Train In Gujarat by the name of the late 
Ahsan Jaffrey who, along with his family, was brutally 
mUrdered. Justice should be done. 

Lastly, 20,000 people are going to be recruited. The 
Railway Minister hu made announcements that 8,000 
vacancieI in RPF are going to be filled up; and 11,000 
new posts have been created. The Railway Minister hal 
been very direct In saying that It is the General Managere 
and not the Board who will fill up these posts. I will 
request him to pIeaae laue order that the mlnorttles • 
should be given sub8tantla1 representation becaUH our 
CMP talks about It. This is a very Important iuue. 

,. 
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[SM Asaduddin OWaisi) 
/Trsnslation} 

Laluji, MRTS should be provided for Hyderabad. 
Order should be Issued for fresh Inquiry regarding Godhra 
incident. Culprits should be brought to the book. I am 
quite sure that he will do so. The people who have killed 
Muslims should certainly be punished, they should be 
jailed. . .. (Inl8rruptions) 

(English} 

MR. SPEAKER: You have made very good points. 
Now, I give the floor to Dr. ANn Kumar Sarma. 

... (InlBrruplions) 

/Trsnslation} 

SHRI ANIL BASU (Arambagh): Laluji, whatever 
happened in Godhra carnage, share the informations 
about it with the House. Why do you hide them? 
... (IntsfTlJptions) 

(English} 

MR. SPEAKER: You have already laid your speech, 
Shri Basu, 

THE MINISTER OF RAILWAYS (SHRI LALU 
PRASAD): I have not answered yet; I have to answer 
every question. I am sitting here and I am watching 
everything. .., (Interruptions) 

{TflIns/ation} 

SHRI- ANIL BASU: The budget is being dlacussed 
here. He should share the informations about Godhra 
carnage with the House, what's the problem In It. 
... (Interruptions) 

SHRI LALU PRASAD: Of course, I will ahare. 

(Eng/ish) 

MR. SPEAKER: Shri Basu, do not be impatient. 
Please wait for the Minister's reply. Now, I give the floor 
to Dr. Arun Kumar Sarma. Please cooperate, Dr. Sarma. 

DR. ARUN KUMAR SARMA (Lakhimpur): Hon. 
Speaker, Sir, thank you for giving me this opportunity. I 
must congratulate the hon. Rallw"y Minister for the 
populist measure that he has announced in his recent 
Railway Budget Speech, like introduction of Khadi, 
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abolishing the use of plastic, free travel for the candidates 
and porters and some other welfare measures. However, 
at the same time, I cannot welcome this Budget being a 
Member representing one of the seven North-Eastern 
States. I say this because the entire North·Eastern raglon 
has been dlacrimlnated against In this Railway Budget. 

{Tmns/stion} 

Mr. Speaker, Sir, this Is my experience. I am 
compelled to say that Lalujl has followed the policy of 
Congress by neglecting North·Eastern States. When LaJuji 
visited Assam, he had declared there that he would help 
Assam If he comes In power. But when he got the 
Ministry of Railways, we could not see his special interest 
for Assam. I hope that Laluji will try to solve our problem 
by convening a meeting of all the Members of Parliament 
from North·East In the coming days. 

/EngIish] 

Mr. Speaker, Sir, I just want to mention a few aspects 
in which our region has been diSCriminated. Our State 
has been discriminated against mainly In the matter of 
extension of electrified lines. Not a single kilometre of 
electrified line is proposed to be added in the North· 
East. We demand that the railway line up to Guwahati 
be electrified. Out of the 1000 kilometres of railway line 
taken up for gauge conversion this year, not a single 
kilometre lies In the North-East. 

For the Rs. 900 crore gauge conversion project of 
Rangla-Murl<ongchelek section, a meagre amount of Rs. 
3 crore has been sanctioned this year. This project 
requires more money. More money should be released 
for this project and gauge conversion work on this line 
should be started. Survey for gauge conversion of the 
3.5 kilometre Dangori-Salkhowa line has been completed. 
I request that sanction for this project be accorded within 
the current financial year. Gauge conversion' of Dhuburl-
Golokganj section must also be taken up. 

Coming to introduction of trains, only one new train 
has been sanctioned for the entire North-Eastern region 
and that goes up to Jharl<hand only. I request the hon. 
Railway Minister that more trains be Introduced from the 
South bank of Brahmaputra W8 Joglghopa bridge and 
that frequency of tralna to Important places In the South 
like MumbaJ and 8angalore be Increased. 

Coming to the reservation policy followed in the 
Railways, there hae been a demand for recruitment to 
Group-O and Group-C posts on regional basis. I request 
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the Ministry 0' Railways to take up this Issue very 
seriously and provided for 100 per cent reservation to 
local youths of every region In the country for recruitment 
to these categories of posts. 

I request the hon. Railway Minister to take up the 
Lakhlrnpur and Rangia railway stations to be shaped as 
model railway stations In the North-East Frontier Railway. 
I alBo request that Kathal Pukhurt railway station be 
improved and a railway overbridge at Nakari of North 
lat<hlmpur be constructed. 

At present, there is only one road-curn.raR bridge In 
Guwahati which is located at Saraighat. That Is an 
outdated bridge constructed in the year 1982. It needs 
Immediate replacement. I request that an altemative road-
cum-rail bridge be constructed In Guwahati to ease the 
present congestion. 

On the point of new lines, I request that a line from 
Guwahati to Sarthebari via Mukalmua be laid. This has 
been a long standing demand of the people of Assam. 
Perhaps the survey work of this line Is already completed. 
I request that this project be taken up this year. 

For Moinagurl-Joglghopa new line, which is an 
alternative route to the North-East, and also for Bogibeel 
bridge, only Rs. 40 crore each have been provided. I 
request that more money be allocated tor theae two 
projects. 

Lastly, I draw the attention of the han. Railway 
Minister to the inconvenience being caused to passengera 
of the North-East and other region. of the country 
traveDing through Bihar. That could all be the ploy of 
some people who want to denigrate the han. Railway 
Minister. The Railway Miniater should, therefore, pay 
greater attention to this iS8ue and take corrective 
measures in order to ensure that adequate protection Ia 
provided to the passengers traveUing through Bihar. 

With this, I thank you once again for giving me this 
opportunity. 

(Trsnsllliionj 

1900 hr •• 

SHRI MAHAVIR BHAGORA (Salumber): Hon'ble 
Speaker, Sir, I am extremely grateful to you for giving 
me an opportunity to speak. Attracting the attention of 
the han. Minister of Railways, I would like to uy that 
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Rajasthan has already been neglected in this railway 
budget but 81multaneoualy the southern part of Rajasthan 
where the largest population Is of Scheduled Trtbea has 
aleo been completely neglected. We had met the hon'ble 
Minister of Railways prior to the presentation of railway 
budget. We had told him that this region Is extremely 
backward from the railways point of view. Therefore, he 
should certainly make some provisions In his railway 
budget tor this region so that this region may also be 
developed. From the point of view of tribal population we 
are definitely behind the times but In terms of minerals, 
Udaipur region is the forerunner In the whole State. Four 
types of marble namely green, pink, white and granite Is 
found there is large quantity. At the same time, in India 
the largest quantity of lime 8tone, soft atone and zinc is 
produced there. In the lack of railway facility, lots of 
difficulties are faced In taking theae produce to 
international markets. I would like to tell the hon'ble 
Minister of Railways that If broad gauge railway line Is 
laid in our Udaipur reg/on, then railways will also receive 
revenue In the form of freight. Moreover, It would be 
beneficial for the tradera of Udaipur who vialt the entire 
country for their bualneu. When we com. from Udaipur, 
there Is only one direct train for Delhi and that taJcee 
complete 20 hours in arriving here. The cause is that 
there Is no broad gauge line In our area. 

Our area Is aJao very Important from the Military point 
of view. After Nagpur, Seakar and Jhunjhunu people from 
Udaipur region are the next In army to serve the nation. 
They have to travel from one comer of the country to 
the other. For them also, there Is no direct rail eervlce. 
The Minister of Railways has mentioned In hie railway 
budget about the gauge converalon from Ajmer to Udaipur 
but the work Is being started only between Chlttorgarh 
and Udaipur. It will be an act of kindness If the hon'ble 
Minister of Railways also make the provision of gauge 
converalon from AJmer to Udaipur. 

Ukewlse, traders from Udaipur face difficulties visiting 
South India, Industrial cities like Ahmedabad and Mumbal. 
Request was made to link Udaipur to Ahmedabad via 
Hlmmatnagar with broad gauge line. The hon'bla Minister 
should make provision for this also. 

From the tourism point of view, Udaipur Is next to 
Kashmir which attracts the most tourists. Udaipur is called 
the city of lakes. Beside', Mount Abu II also nearby. If 
this is linked with broad gauge line, dome8tk: and foreign 
tourlals win come there in large number. ThIs will be 
beneficial not only for touriam but also for railway •• 
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[Shri Mahavlr Bhagora) 
I would like to request the hon'ble Minister of 

Railways that Ajmer to Udaipur, Udaipur to Ahmedabad 
and Ratlam, the entire area falling under Banswara, 
Oungarpur should be linked to Ratlam via Pratapgarh. 
He has not made prOvision for any new railway line In 
the railway budget for this area. Therefore, provision 
should also be made for this and geUlng the survey 
completed work for laying new railway line be started. 

DR. RAMKRISHNA KUSMARIA (Khajuraho): Sir, in 
view of the coming Legislative Assembly elections In the 
State hon. Lalu ji in the budget has proposed to run 
railway by way of taking loans on the lines of the aaying, 
yawat jivet sukham jivet rinam kritwa ghritam pivet? Sir, 
prior to this, hon. Nltlsh Kumar had presented the budget. 
From the study of that budget it seems to me that after 
incorporating some changes he has presented the same 
budget. No special aUention has been paid to the remote 
area railway projects meant for connecting backward areas 
t'1at do not have rail connectivity. I want that the project 
for connecting Jabalpur to Damoh, Punna Khajuraho which 
are the backward area under Bundelkhand for which 
survey work has already been completed, should be 
started. 

Similarly, last time As. 30 crore was allocated for 
Lalitpur, Sangaroli via Satna, Damoh Rewa rail line that 
passes through world famous pilgrim place Khajuraho. If 
the aaid work la completed at the earliest and funda are 
allocated in budget for this purpose, the area of 
Bundelkhand will be developed and the people will get 
employment. Besides, railway will also get revenue. 

Sir, I would like to make special request regarding 
my parliamentary constituency that in caae stoppage of 
Bhopal express is provided at Lalitpur, it will be convenient 
for the railway passengers of Tlkamgarh and Chhan&rpur 
area under Bundelkhand region. Similarly, If Tulsl Express 
is run dally on this route the people of Bundelkhand will 
have a good train besides they will get another option of 
Mahakaushal. Similarly, I also demand for modem railway 
facilities at Harpalpur, Niwadl and Orchha stations. Orchha 
is also a famous pilgrim spot and " this area Is developed 
the Government will get much benefit. If all these things 
are incorporated in the Budget It will lead to the 
development of this area. Opposing the budget, I 
conclude. 

SHRI VIJAY KUMAR KHANDELWAL (Betul): Mr. 
Speaker, Sir, I am thankful to you that you gave me 
time to speak on thle budget. Indian Railway System .. 
the single largest railway syeiem in the world. It has 82 
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t/louaand km. long railway track and 16 Iakh employees 
travel by It. More than four tImeI of the total population 
of the country travel every year by the train. It Is not an 
elC8gge~tion to say that daily one and half crore people 
travel by train. However, the condition of railway Is 
deteriorating Instead of improving. I would Uke to draw 
the aUention of the hon. Minister of RaHwaya towards a 
very amall thing. If railway earns one rupee, 50 paisa 18 
spent on paying aalaries and pension to the employees. 
Out of the rest, 49 paisa is spent on fuel, tax, store, 
dMdend and other items and only one pal.. Is left for 
the development. There are on going projects amounting 
to forty thoueand rupees which are offered every year for 
conducting survey. No-body knows when these projects 
are going to be completed. Only populist usurance will 
not woft(. Shri Lalu Prasad )1 In hie various interviews 
has told that In future he will arrange for the funds by 
way of borrowings. There is no provision In the budget 
as to from where the required fund will be arranged and 
how the loan will be repaid. 

Sir, I would not like to go in detail. Without going 
into detail I would like to submit that the facilities Hke 
STD, PCO, bookstalls and drinking water at stations 
should be Improved. Tout system should be abolished. 
Ticket facilitiea should be provided to the pasaenge .... 
The private agencies should be engaged for seiling ticket 
as is the practice in Indian Airlines and other companies. 
Thus amount of commiaaion will be aaved and there wli 
be saving in the amount to be paid to the employees. 
More computer facility should be provided. SiUing 
arrangements should be made In the sleepers for the 
passengers from 1 AM to 8 PM. The number of coaches 
In the General CI888 should be increased. I would like to 
draw the attention of the hon. Minister of Railways to 
eome of the issues related to my area. There are two 
railway divisions In my parliamentary conatituency namely 
Nagpur and Bhopal, under the Nagpur division the 
distance from Nagpur to Betul Is 90 km. And Betul to 
Harasl 107 km. When Expreaa train come to Betul from 
Nagpur It takes 3 hours and the same train when It goes 
to Itarasl from Betul, It takes 3 hou .... 

{Eng/i8hj 

MR. SPEAKER: No explanation Is needed. You may 
please mention the names of stations. 

SHRI VLJAY KUMAR KHANDELWAL: Sir, there Is a 
atatlon named Ghodadongarl between these atatione 
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where there are coal mines in Pathakheda. Power DM8ion 
of Madhya Pradesh Is also there in Saranl where people 
'rom Bihar and Uttar Pradesh come to work. Therefore, 
I would like to request the Minister that stoppage of the 
trains should be provided at important stations. The 
stoppage of Mahanadi Express Nnnlng between BhopaI_ 
Bilaspur-Bhopal should be provided at Ghodadongari 
railway station. Similarly stoppage 0' NQur-Jabalpur-
Nagpur Express should be provided there. Jaipur Express 
run from Jaipur to Chennal, Jaipur to Bangalore and 
Jaipur to Bilaspur. This train departs at the same time 
for different places on different days by the eame name 
of Jaipur Express. The stoppage of this train should alao 
be provided. There Is railway junction at Amia railway 
station. Bhopal-Bilaapur-Bhopal Mahanadl ExpR1S8 should 
be given stoppage over there. 

(Eng/ish} 

MR. SPEAKER: You have a list of two more pagesl 

[Translation} 

SHRI VIJAY KUMAR KHANDElWAl: Sir, I am not 
demanding for any new train. The stoppage of Nagpur-
Jabalpur-Nagpur express should be provided at Multai 
railway station. Jaipur express goes from Jalpur to 
Chennai. from Jaipur to Bangatore and from Jalpur to 
Bllaspur on different days at the same time. The stoppage 
of this train should also be provided. The stoppage of 
Jayanti Janta Express should be provided at Barbatpur 
railway station. 

(Eng/ish} 

MR. SPEAKER: You have been very cooperative. 
Please conclude now. 

/TransI8tion} 

SHRI VIJA Y KUMAR KHANOElWAl: Sir, similarly 
the Swama Jayanti Express Nnning on the fifth day goee 
to Kenya Kumari from Hazrat Nijamuddin. It also doeI 
not halt at Betul station not while on other daya it hal 
been given stoppage. As the train does not stop at Betul 
the people either get down from the Nnnlng train or they 
have to go to Nagpur. As such, aometImeI they have to 
pay fine also. Similarly. Harda district of my partiamentary 
constituency comes under Bhopal railway DIvIsIon. The 
stoppage of trains should be provided at ImpoI1ent ItaIIone 
of the district. The stoppage of Tapti Ganga Express at 
Timrani railway station and Pawan, Oarbhanga and 
Suchkhand Express at Harda railway station shoutd be 

0em8nds for GIants on IJCC()UfIt 
(R8/1w11ys) 2Of)I-()5 

provided. The stoppage of Pawan and Tapti Ganga 
Expreu should be provided at Khlrtdya railway station. 

[EnglIsh} 

MR. SPEAKER: Many of your friends will lose their 
opportunities. Please conclude. 

/TntnliMtIon} 

SHRI VIJAY KUMAR KHANDElWAl: At the end, I 
would like to submit that Harda Is district headquarters. 
The National Highway passes through Herda town and 
alter crossing railway line goes to Betul. The,.. Is heavy 
traffic on this highway. Hence, I would like to request 
that an over-brldge should be constructed at the railway 
gate. 

With these words, I conclude. 

MR. SPEAKER: Shri NikhU Kumar Chaudhary may 
speak now. Please cooperate, you are such a good friend 
of mine. 

SHRI NIKHll KUMAR CHOUDHARY (Katihar): Sir, I 
am grateful to you as you have gtven me an opportunity 
to apeak on Rail Budget 2004-05. I am happy that Ministry 
of Railways has alwaya been given to a Member from 
Bihar. Earlier, In NDA Govemment also our man was 
Railway Minister. I am happy that Shrl Lalu Prasadjl has 
presented Ran Budget in UPA Govemment. He hal taken 
care of us and the nation. Each of ,us knowa that Railway 
Is the life Hne of our country, so It should be developed 
and everyone should extend support. I want to 
congratulate hon. Railway Minister as he hal taken some 
good steps. People aay that It Is an election stunt. 
Anyway, time will tell It. But, I would praia good atepa 
taken by him. 

He has announced apeclal conceaalon for 88nlor 
citizen., phyaicalfy handicapped and hearing Impaired 
persona. Cancer patients and heart patients waya need 
an attendant whae going to various hoapItaJs for treatment 
and many of them are financially so poor that they are 
not In a position to bear even conceaeional fare of 
allendant. My aubml8aion Is that even the aItendant should 
be provided free rail ticket with the patient. People will 
definitely praise him further. 
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[Shri Nikhil Kumar Choudhary] 
I would like to draw attention of hon. Minister towards 

the demand of my constituency. Earlier, one Guwahati-
Okha train was started 5635/5636 runs from Barak to 
Patna once a week. It should be made dally and three 
days in a week it should run via Patna and for three 
days it should run via Chapra, Gazipur. I am sure hon. 
Minister will give importance to it. The NDA Government 
started 5933/5934 Dibrugarh-Amritsar train, which plies 
once a week. The tickets are booked a month in advance 
and passengers do not get reservation. My submission is 
that since he is kind hearted and development conscious 
he should make this train daily so that people can get 
reservation. There Is a single line between Katihar to 
Barauni. And as many as trains run on this track there 
is pressure of traffic on this line. Hon. Mlnlst~r is present 
here. He often visits Katihar. So, my submission Is that 
this line should be doubled. . .. (InlBnuptiol1S). Since he is 
already related to me, he should do this favour. Doubling 
work on Katihar-Barauni line which is single line at present 
has been started in three phases. My submission is that 
the work should be speed up so that it can facilitate 
running of trains. A train from Ketihar goes to Kolkata 
which is convenient for Nepalis. Passengers from that 
area travel to Kolkata in Katihar-Sealdah train. It should 
be extended from Katihar to Barauni. This train should 
again start from Katihar so that passenger of that area 
are benefited. Kamalpur village falls on Ketihar·Barsoi In. 
A halt should be provided at this village. Hon. Railway 
Minister is aware that entire Katlhar distt. face flood every 
year and In such an event train remains the onty mode 
of communication. If proper train service is available then 
their life can be saved. 

SHRI BHANU PRATAP SINGH VERMA (Jalaun): Mr. 
Speaker, Sir, I am greatly thankful to you since you gave 
me an opportunity to speak on Rail Budget. 

Mr. Speaker, Sir, Jhansl division falls under North-
Central Railway zone, Allahabad. Under this area, a 
shuttle train runs for Konch. Railways tried to withdraw 
this train in 1997 as it was reported to be a loss making 
train. But it was restarted because people expressed their 
resentment. But, through newspapers and other souroes. 
we have learnt that the officers of Jhansi division again 
want to withdraw this train. This shuttle train has been in 
service for more than 100 years carrying thousands of 
passengers. But now the Government want to stop this 
train on the pretext that the said train Is loss-making 
one. My submission is that It should not be stopped. In 
this regard. I would further suggest that stoppages at 
Anandnagar and Satoi shoul~ be provided whereby It wIU 
get more passengers and earn revenue. Further, H It is 

(Rllilwllys) 2004-05 

extended up to Ural and Kalpi It will get more passengers. 
Loss making train, as claimed by railway officers, will 
earn profit. And if It Ie withdrawn, people will resort to 
agitation. Theretore, I woufd request hon. Minister of 
Railways to not to withdraw this shuftle train. Konch 
station should be linked to Jhansl Kanpur main line. 

Mr. Speaker, Sir, there is a single lane track between 
my parliamentary constituency Jalaun to Jhansl. All south 
bound trains starting from lucknow pass through thie route 
via Kanpur and take 5-6 hours in reaching Jhansi from 
Kanpur. The track should be double laned and 
electrification lhouid be done to save the time. I further 
request thllt there il traffic jam and chaos at Rath Road 
cro88lng near Ural StatIon and people suffer a lot. 
Therefore. there Ie a need to construct a rail over bridge 
at such crossings. I also request that the level of plattonn 
at Ural railway station should be raised. 

{English} 

MR. SPEAKER: Shri Varkala Radhakrishnan. Please 
tell him only your projects. Do not give a preface and 
please restrict yourself to the time. 

SHRI VARKALA RADHAKRISHNAN (Chlrayinkil): Sir, 
It would be very difficult for me to restrict myseH to the 
time. 

MR. SPEAKER: Anyway, you start It. Do not make 
a general speech. Please only mention the projects. 

SHRI VARKALA RADHAKRISHNAN: Sir, I support 
the proposals contained in the Railway Budget. I also 
support the idea of the hon. Railway Minister about 
promoting the candidates belonging to the Scheduled 
Caste and Scheduled Tribe category. He has al80 
mentioned about filling up the vacancies in the reserved 
categories that are still vacant. 

In this connection, I would request the hon. Minister 
to consider the case of women employees In the 
Railways. We must now have women station masters 
throughout the country. We are in the age of women 
empowerment. So, we should have women station 
masters as well as women guards In the trains. If 
poaeIbIe, we should have women drivers also to run the 
trains. I lIlY this because the hon. MInIster Is bold enough 
to bring in a lady as the Chief Minister of Bihar. So, he 
can do It. 

MR. SPEAKER; You are not lnelating tor a woman 
RaIlway Mlnlstert 
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SHRI VARKALA RAOHAKRISHNAN: He W88 bold 
enough to bring jn a housewife as an iUuatrious Chief 
Minister of Bihar. So, I presume that he wiU be quite 
capable to bring in ladies in large number in the Railway 
administration. '" (InltHnJptions) 

MR. SPEAKER: Very goodl 

SHRI KHARABELA SWAIN (Balasore): Then you may 
ask for more RPF personnel to protect the ladies. 

SHRI VARKALA RADHAKRISHNAN: So, hereafter, I 
think we will be having women railway ticket examiners. 
I think he will take immediate steps in filling up the 
vacancies in the Railway administration with ladies thus 
giving them an opportunity. 

Coming to my State, I would request that 
electrification of railway track to Trivandrum should be 
completed this year itself. In the Budget proposal. it is 
mentioned as only upto Palamau. That is not sufficient. 
We should have doubling of new lines. If not in the 
Budget now, at least you may bring it in the next Budget. 
We Members representing the State of Kerala have put 
in a representation in this regard and even our Minister 
also approached you. For the time being, when you reply, 
you may announce certain concessions to Kerata as those 
will satisfy the aspirations of the people 0' Kerala. There 
was an agitation throughout the State against the Railway 
proposals. So, this could be mitigated by this 
announcement in the House with new proposals favouring 
the people of Kerala. Sir. I think he will be bold enough 
and large hearted in giving certain conce88ions to the 
people of Kerala. I hope he will do it. 

With these words, I conclude. 

MR. SPEAKER: Shri Punnu Lal Mohale may apeak 
now. 

... (Intsnup/ion$) 

/Translation} 

MR. SPEAKER: Shri Punnu Lal Mohale ple .. e 
cooperate and raise problems of your constituency only. 

SHRI PUNNU LAL MCHALE (Bllaspur): Mr. Speaker, 
Sir, I will highlight problems of my constitUency. But I 
want to raise certain points on Budget. 

SHRI RAM KRtPAL YADAV (Patna): PIe ... give in 
writing. 

0tIm8nds for GnInIs on «:«HII11 
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SHRt PUNNU LAL MOHALE: t am giving In writing. 
but simultaneousty. I want to apeak also . ... (lnlW'nlplions) 
Sir. since you have called ma to apeak. Pleale provide 
me protection. • .. (/nI8fnJplton6) 

Mr. Speaker, Sir, 

-Main railway men dacolty, chorl. sinajori. gho08khori, 
kamjori, 

khana, palchana aur dwakhana, 

Yahi budget ke liye hal batana. 

Laiuji kaise badlenge jamana, 

Inke upsr merl baat ko kuch Lalujl ne pehchana-

I want to apeak on the points. How would he check 
bribery In rallwaya? It Is rampant in rallwaya. At the 
reservation counter ttcketa are sotd In black. Hon. Minister 
lIhould clarify. what steps he would take to check It. 
What steps he propos. to take for making the joumey 
convenient forpatlenta? Many a passenger die white 
traveNing In train. EHher he should make ptOViIion of a 
doctor or at least a ctiepanaary In the train. 

Mr. Speaker. Sir. muacla power prevails In tran In 
Uttar Pradesh and Bihar. People forcibly occupy •• '" In 
even reserved second class bogies. They do not apare 
even passenger of first class or AC. I want to aek how 
hon. Mlniat., propose to taclde this menace? Beds are 
provided In AC coaches and pasaenger sleep there 
comfortably. We, the MPs, MLAa and other affluent people 
travel in AC because we can afford it but what about the 
poor labourers. There is hardly any arrangement for them. 

WIll hon. Minister of Railways take stepe to make 
beds available In sleeper coaches? Preventive measures 
should be taken to check dacoity and theft In trains. 
Industrial In Industrlaf estates are suppled coli through 
rail wagon.. In view of shortage of wagons and 
unavaillbllfty of rakes. carriage of coal gets hampered 
and contractors are compaRed to atop their work. Railways 
10188 a lot of revenue on this account. What stepe hon. 
Minister propose to take in this regard? I want to ...... 
some more points. 

ChhattlIgarh has been neglected for It Is a new Slate. 
It Is a backward State and there Is a need to pay attention 
tOW8Rl8 Its development. The survey work of Bllaspur-
Mendla new railway line haa been completed. I would 
like to request that the proponI of conatructIng the said 
railway line be submitted to the Planning Commiliion 
and It be sancttoned. A new Samgra Kranfl Expreee 
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IShri Punnu Lal Mohale) 
proposed to be run between Nizamuddin and Durg be 
started via Katani that would connect Raipur, the capital 
of Chhattisgarh and Bilaspur. There Is a need to provide 
stoppage to Ahmadabad Express at Chakarlahat station 
in Bilaspur. The smaller stations lack the basic facilities 
like shades, reservation centres and toilets etc. Han. 
Minister has introduced many new trains and he Is talking 
in terms of taking welfare measures for the common man. 
In this regard I would like to say that additional general 
boggies be attached in all Express trains keeping in view 
the needs of the common people. An overbridge be 
construded over Tifara level crossing in various districts 
of Chhattlsgarh including Bllaspur. An under bridge be 
construded at Bllha railway station in Bllaspur. 3433 Up-
Down passenger train be given han at small stations. 
The train running between Bilaspur and Chirmlri be 
extended upto Raipur for the convenience of the common 
man. There is a provision of providing reservation to the 
people of the Scheduled Castes and Scheduled Tribes. 
A time frame be fixed in regard to the special recruitment 
drive for the people belonging to these communities. A 
Railway Board be constructed in Chhattlsgarh for It Is a 
new State and this step is requested for ensuring its 
development. These are my demands and with these 
words I conclude. 

DR. KARAN SINGH VADAV (Alwar): Mr. Speaker, 
Sir, today Lalu V.davjl has proved to be the saviour of 
the potters, milkmen, farmers and khadi weavers etc. and 
he knows the pulse and the needs of these poor people 
and villagers. 

I would like to tell that today the farmers of Jalpur 
are feeling happy for lassi is selling like hotcak .. there 
and the people are anticipating the gain of employment 
opportunity. The people who term him .. tainted 8houId 
go and visit the potters who were sitting idle for years 
and now they are happy as their wheels are working 
again and there is a wave of happiness in their homes. 
Words felt short to praise such a Minister. 

I hail from Rajasthan whose people love him a lot. 
When the hon. Minister visit Jalpur by road, lakhl of 
villagers stand in queues to have a glimpse of the han. 
Minister. On behalf of those people, I would submit to 
the hon. Minister that Bhlwadi that Ie just 75 km from 
Delhi and is situated 25 km. from Rewarl station, has 
been developing in an industrial town of Rajasthan. A 
survey was conducted here during the term of the then 
hon. Minister Shri Jaffer Sharief. If, 88 per the old eurvey 
Bhlwadi is connected with thit broad gauge line of RewM, 
the fate of the people of Rajasthan would change. There 
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are more than 1000 Industries in this town. Sir, Inland 
container depot haa also been .. netloned. Hence I 
requeet him to pay attention IOWa" It. 

I would also like to mention a few minor points. 
Palace on Wheels covers moat of the part of Rajasthan. 
This train starts from DeIhl Cantt. and foreign travellers 
travel by It. If this train 18 started from Safdarjung station 
Instead of DeIhl Cantonment with a view to provide more 
facilities to foreign travellers this would help their cause 
a great deal. 

Sir, I would like to add one two more things. 
Limestone II traneported from Jaieetmer in Rajasthan to 
Bokaro Steel Plant and other places. I would like to draw 
his attention towards the higher rate of freight charges 
due to which the transportation of limestone has become 
more expensive. BesIdes, It falls under the category of 
130 grade. It Is on account of this that has become a 
costly affair for the plants to purchase It. Limestone 
imported from Dubai vii a vis the limestone transported 
from Jallelmer due to which the poaeIbIIlties of Rajasthan 
Minerai Development Corporation are diminishing day by 
day. Hence I would like to request him to reduce the 
freight rate of transporting Hmestone of Jalaelmer 10 that 
lt can compete with the limestone Imported from Cubai 
and poaalbllltles of minerai development In Jalselmer area 
could the developed. I urge upon him to take a decision 
In thle ragard. 

Mr. Speaker Sir, without taking further time, I would 
like to add that Ashram Express that goes to Ahmedabad 
be provided a stoppage at Rajgarh station failing in my 
conllituency. A large number of people are demanding 
for it. This would benefit a large number of people. 

Mr. Speaker, Sir, there Is a lot that can be said In 
pralle of the hon. Minister of Railways for the several 
steps taken by him. However, I would like to conclude 
now in pursuance of the order by the Mr. Speaker. 

IEngI/IIh} 

MR. SPEAKER: Dr. Karan Singh Vadav, I thank you 
very much for your kind cooperation. 

MR. SPEAKER: Shri Subhuh Maharia, please keep 
to the time. 

/T""""'j 

SHRI SUBHASH MAHARIA (Slkar): Mr. Speaker, 
Sir, first of aU I would like to thank the han. Shri Lalu 
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Praead Vadav for his step of introducing kulhare In 
Railways that wHI go a long way to help the potter 
community especially those In RajuIhan. 

Sir, now, I would Hke to draw the attention of hon. 
Minister towards Rajasthan which is a land of braves. 
R~an sends the largest number of people In defence 
services. They are facing a lot of problems as far travelling 
by train Is concemed. 

Sir, I hall from that region of Rajasthan that comprise 
Seekar, Churu, JhunJhnu. This region la known 8a 
Shekhawatl. A survey was conducted in this aras In 1970 
In which the rate of retum was shown to be more than 
15 percent but till now the work of laying railway line in 
Rewari, Ringus and Phulera has yet to be started. Though 
he has announced In this year's RaHway Budget to update 
this survey. If this Railway line is converted Into broad 
gauge It would lead to a lot of Increase In the revenue 
receipt of railways. AlonQwtth It thera is a need to expedite 
the updated survey of Jalpur Seeker and Seekar Loharu 
railway line by revising its time limit. The rate of retum 
on this line is also 19 percent approximately which is 
quite a high retum and this is not likely to be I0Il8 making. 
Seekar-Churu segment has also the same position. Hence, 
I request him to advance the date by which the updated 
survey 0' these projects are likely to be finished. I also 
request him to undertake the gauge conversion work of 
theae lines. 

Mr. Speaker, Sir, alongwith It I would like to draw 
the attention of the hon. Minister towards a few more 
things. Meenakshl Express train No. 976919nO running 
between Jalpur and Puma that has a long halt at Jalpur, 
if this train is extended upto Seakar, It would provide 
relief to the brave people of Shekhavatl. Seekar Is a 
station that is running in profit and earns a lot of revenue 
for Railway and It falls in the category of model stations 
of Railways. 

He may please note this. I would like to request him 
to develop Sikar Railway Station as a model station. The 
construction work of railway over-bridge at Nawa/garh 
crossing is in last phase. The amount of As. one crore 
is to be provided by the Ministry of Rdwaya. That amount 
should immediately be released 80 that the work be 
completed and the over-bridge be opened for traffic. He 
should positively announce in hla speech for making 
provision for the stoppage of Chetak Expreee at Kanwat. 
At the eame time, f888rYation quota for Jaipur to Mumbal 
be increased for their convenienCe. 

DtImiIndtI tor GI8nItI on IIIXXJtI1II 
(RdMJf6) 2001-05 

I am thankful to the han. MInfater, the MInistry of 
Railways for dI8cuI8lng the matter with me, ukIng for 
documents and seeking Intonndonl before budget. He 
should mike efforta to give ReIuthan some mot'8 beneflta. 

/E11fI/I6II/ 

SHRI PRALHAD JOSHI (Dharwad North): Mr. 
Speaker, str, , repreeent Dharwad North constituency of 
Kamataka. The hon. Railway MInIeter, Lalujl had aent a 
letter to all Membere of Parliament asking them to give 
some suggestions on the Railway Budget. I represent 
the northern part of Kamataka which Ie baward and 
neglected ...... I had sent only two euggeatlone about 
two major projecta. 

My first euggestlon is regarding Gadag-Bijapur gauge 
convereion project, For this project, around As. 1 9 crore 
has been earmarked in thI8 year's Budget. This project 
requires As. 120 crore for completion. It is mentioned In 
the Budget that Rs. 79 crore are to be pUt by Kamataka 
Infraatructure Development Enterpris.. Thla gauge 
converelon work camot be compteted even during thle 
year because, unfortunately the Govemment of Kamataka 
cannot offer RI. 79 crore to the RaIlways. On the one 
aide, up to Gadag there Is broad gauge and on the 
other aide, up to BIJapur there Is broad gauge. So, the 
portion between Gadag and Bljapur haa become an 1aIMd. 
Therefore, I request the hon. Railway Minister, through 
you, to Idndly look Into this project from a different angle 
and dot more funda for the earty completion of this 
work. 

Sir, my second Iuggeat/on Is regarding AnkoIa-Hubil 
line. ArocnS As. 18 erore have been allocated for thiI 
year, but a total of more than Ra. 900 erore Ie required 
for completion of this project. If the work progre1888 at 
the present apeed, this pro;ect cannot be completed even 
after 100 yeara. This Is the only /lne which can connect 
the hinterland with the coastal areas. So, I request the 
RaIlway Minister that he should cteate a Special Purpoae 
Vehicle for this project as It Is done in the case of some 
other projects or the construction work of thia Une may 
be handed over to the Konkan Railway Corporation. 

Then, BangaIore-KoIhapur Rani Chennamma Expf888 
Is now terminated at KoIhapur. PrevIouIIy, It UI8d to be 
terminated at MIraj. Between Mirej and KoIhapur, on ." 
average, only 25 puaengere are travelling In this train. • 
SIll It Is being terminated at KoIhapur. It Involvea more 
than 2"2 houre of journey. Only 25 paaungere travel 
between Mlraj and Kolhapur and II Is being delayed 
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[Shri Pralhad Joshi] 
because of that. That Ie why I request the hon. Mlniater 
that it should be terminated at Mlraj. 

My last point is regarding Hoobly workshop. When 
Shri Devegowda was the Prime Minister, he vieited this 
place and promised for the upgradatlon and modemisation 
of the wagon manufacturing facilities at Hoobly workshop. 
My only request to the hon. Railway Minister is that It 
should also be considered. 

{Translation; 

SHRI RAKESH SINGH (Jabalpur): Hon'ble Speaker, 
Sir, I am grateful to you for giving me opportunity to 
speak for the first time in the House. 

Through you, I would like to tell the hon'ble Minister 
of RaHways that I have been elected from Jabalpur which 
is not only the divisional headquarters but headquarters 
of the whole Mahakaushal. Many agitations have taken 
place there on the issue of gauge conversion from Gondia 
to Jabalpur and it was on this account that previous 
Govemment led by Ataljl accorded approval for this gauge 
conversion and made announcement in this regard. I 
would like to ten him that the work of this route from 
Balaghat to Gondia. ... (IntsmJpllons) 

{Eng/ish; 

MR. SPEAKER: You may accuse me, but I am sony. 
I have explained my position. What can I do? 

/Translation; 

SHRI RAKESH SINGH: But I regret to submit to the 
hon'ble Minister of Railways thet works which have already 
been completed more than 90 percent, have again been 
included in this budget whereas what should have been 
is that budgetary provisions for the work on Jabalpur to 
Balaghat route should have been made. At the same 
time, I would also like to say that the hon'bIe Minister of 
Railways is always concerned about the Interest of Bihar 
which is quite natural. I would like to request as weH as 
apprise him that the day when the work of gauge 
conversion in completed, distance from Bihar to South 
will reduce by 273 kilometer. This will benefit the 
passengers not only from the time factor point of view 
but they will also have to pay less fare. I would like to 
draw your kind attention towards a very important matter 
that the entire work of this gauge conversion Is being 
undertaken by South-East-central Railways, Bilaspur which 
has its headquarters in the capital of Chhattisgart't. I want 
to say that more than 90 percent of gauge conversion of 

(Rsow.ys) 2004-05 

this 285 kilometer long railway line falls in Madhya 
Prade.h. The We.tern Central Railway ha. Its 
headquarters in Jabalpur. If this work is aaaigned to 
Westem Central Railway, land acquisitions being the main 
work, they wHI accomplilh It eeaily aI)d expeditiously. 

I would request him to make provision for this work 
only in this budget. The railway cr088ing at Khiralni 
crossing in Katani under Jabalpur Parliamentary 
constituency remain closed nearly 20 hours out of 24 
hours. An over-bridge is to be constructed on this 
crossing? I would also like to requeet him that provision 
for this work be made jn this budget 1tHIf. Beside&, survey 
work of Jabalpur-Bilaspur route via Mandai has been 
completed. This may also be included in this budget only. 

I am just concluding. Sir. I am speaking for the first 
time. 

{English] 

MR. SPEAKER: You are speaking very well. I wish, 
I could give you more time. 

SHRI RAKESH SINGH: There is a distance of 110 
kilometer between Jabalpur to Damoh. But, as there Is 
no railway line on this route, passengers have to travel 
via Katanl covering 200 kilometer extra distance. 
Therefore, I request him that this may also be included 
in this budget. A regular superfast train from Jabalpur to 
Pune be started which should depart from Jabalpur at 6 
o'clock in the evening or thereafter. We have placed a 
demand for a direct train from Jabalpur to Jammu also. 
At the same time. I would also like to say that the 
Sampark Kranti Express from Delhi to Jabalpur for which 
announcement has been made. ... (Inl8nuptions) 

{English] 

MR. SPEAKER: If you do not interrupt, I will call 
you. If you, interrupt, I will not call you. 

SHRI RAKESH SINGH: Actually, this has been made 
by the pl'8Yioua Government. A time Hmlt be fixed for 
this. 

I regret to make my Iaat aubmlalion that the Mlnistar 
of Railways had invited .. ggeIIioI_·1Iom aU Members of 
Parliament by writing them ....... ThIs initiative had left 
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a positive effect on the new Members of Pariiament like 
me. But, none of the suggestions which I had given In 
my I$tter, has been Included In this budget. With these 
words, I thank you very much for the opportunity you 
gave me to speak. 

/Engllsh} 

MR. SPEAKER: I must compliment you on your 
speech, Shri Rakesh Singh. 

{TllInslation} 

SHRI RAMDAS BANDU ATHAWALE (Pandharpur): 
Mr Speaker, Sir, this budget is a budget we were looking 
for the last six years. This budget is a budget for the 
common people, proletariat; poor people, middle class 
people and for providing justice to the people of all 
classes. With Laluji assuming the charge of the Minister 
of Railways, we had expected that the budget will be 
more or less like this. 

Yah budget dekar Laluji ne garibon ko upar charhane 
ka kaam klya 

Nitlsh Kumarjl ne bhara bamane ka kaam klya 

Inhone to Hindu, Musalmanon ko aspas meln larane 
ka kaam kiya 

Isliya in logon ko janata na bhagane ka kaam klya. 

Mr. Speaker, Sir, this budget is meant for providing 
livelihood to the kahdi, kulhar, mattha and milk producers. 
The potters will do their business but they would not 
... (InltlfTlJptions). Our business will run because we are 
united. They were National but we are United. They made 
announcement to launch special drive for providing 
reservation to the people belonging to Scheduled Castes 
and Scheduled Tribes. This is a very good thing. 
Commendable work has been done for security too. 
Accidents do take place, where accident took place in 
Konkan Railways they came there. That was a natural 
accident. We all have to prevent accidents. We have 
already prevented one accident. We have come united 
and hence we are not likely to meet any accident In the 
near future. We will complete our five years term. I feel 
that: 

Jab tak virodhi dal ka hangama rahega chalu, 

Tab tak rail mantri rehenge Lalu, 
Jab tak kisano ke Ichet main rahega aaIoo, 
Tab 18k hamare saath rahenge Lalu, 
Jab 18k hamare saath rehenge DMK ka BaaIu, 
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Tab tlk rail mantri rahenge Lalu, 

Lalu kI bahut te; chal rahi hal rail, 

NDA ka band ho gaya hai khel, 

Sonia ke virodh main yeh baja rahe hain har roj 
dhol 

Kyonkl Lok Sabha Chunao Me Atalji ho gaye hain 
fail, 

Isliye ye roj a rahe hain well, kyonkl Lalu Id tez chal 
rahi hai rail. 

Mr. Speaker, Sir, I support this rail budget entirely, 
whether you people support it or not, It is a very good 
and impartial budget. It has always been RSS's slogan-

-Duniya main aye hain to kutch kem kijlye, chanda 
ke paise Ie jalpan kijiye: ... (InlrlfrllptioM) 

I come from Pandharpur area. Please allocate money 
for the works remaining to be finished over there. There 
is a narrow-gauge workshop In Kuruwadl. It should be 
converted into a broad-gauge one. There Ie a RPF center 
in Kuruwadl in Pandharpur area. it should not be shifted 
from there. KK Express does not stop at Kuruwadl pIeaae 
give it stoppage at that station. Alongwith this pie ... 
sanction Karod-Pandharpur which is a new railway line. 
. .. (Inlrlmptlons) PIeaae get a new railway line constructed 
from Ahmednagar to Baed. We need money for that too. 
My ConatItuency is adjacent to Shri Pawa(s constituency. 
We need money for this . ... (Intsnuplions) 

THE MINISTER OF RAILWAYS (SHRI LALU 
PRASAD): They did not allocate money for 6 yea .... 
... (IntstnJpllons) 

SHRI RAMDAS BANDU ATHAWALE: That is why 
we compelled them to go. We have hopes of funds from 
you. Some amount should be allocated to us in five years. 
... (lntsnup/lt:Jns) Thosll who do not get money thie year, 
should be given It next year; those who would not get it 
next year should be provided following year and those 
who do not get money in all the five years should get it 
later on. Everybody should get funds. It is a good budget. 
I support this budget. 

MR. SPEAKER: 8hri Kharabela Swain, you are very 
articulate. Please be brief. 
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SHRI KHARABELA SWAIN (Balasore): Sir, I will be 
brief. 

Sir, I do not opposes the Railway Budget but I am 
quite disappointed. This is the first policy statement of 
this new Government. I think, not much eftort has been 
gone into the process of Budget making and It aeerns 
that even the hon. Railway Minister has not tried to 
understand the railway system itseH. He has brought down 
the entire debate on the Railway Budget to kullls(/, khsdI, 
/ass;' vsgstsblss. etc. 

Sir, actually what is the main objective of the 
Railways? It is the transportation of passengers and 
goods, and all other things are peripheral. Firstly, he 
should have told us how to complete the incomplete 
projects and how quickly. That should have been his 
aim. Instead what he did the first thing was to set up a 
wheel and axle plant In his own constituency. I charge 
him with the case of seHishness. The Railway Minister 
grabs Rs. 1,000 crore to his own constituency. Instead 
of looking into the interest of the entire country, he looks 
into the interest of his own constituency, not even Bihar. 
That Is why, I am quite disappointed. 

The second thing is that he and his supporters are 
very proud that the fare has not been increased in freight 
and passenger services. Okay, I agree that in freight 
service, you cannot afford to raise the fare. 
... (Inltlrruplions) 

(TransllllionJ 

SHRI VIRCHANDRA PASWAN (Nawada): Mr. 
Speaker, Sir, I am on a point of order when there was 
furore you said that members who wish to speak on 
railway budget may give their speech in written. I thought 
that House would adjoum. . .. (InltHnJplions) 

MR. SPEAKER: It is not a point of order. 

... (InlBnupIiDns) 

SHRI VIRCHANDRA PASWAN: I gave may speech 
in written thinking that I might not get opportunity to speak. 
... (Interruptions) 

MR. SPEAKER: Please do not interrupt. 

... (InlBnuplions) 

SHRI ViRCHANDRA PASWAN: I am a new member. 
I could not understand. I thought House would adjoum. 
You are my guardian. I and a new member. People of 
my constituency have lots of hopes from me, their feelings 
would go unexpressed. Please given me some time to 
speak. . .. (Interruptions) 

IEng/i$hj 

MR. SPEAKER: WUI you please hold a little patience? 
Let me aee what I can do. Please do not Interrupt him. 
Let me see what I can do. 

SM Kharabela Swain, you continue your speech, 

.. , (InIBITIIpIion8) 

20.00 hr •• 

SHRI RAM KRIPAL YADAV (Patna): Sir, H you want, 
you can do everything. I know It very well. I am requesting 
you to please allow. 

MR. SPEAKER: I cannot do anything. Can I make 
everybody sit down whenever I get up? You do not even 
do that. 

SHRI RAM KRIPAL YADAV: It Is not possible. 

MR. SPEAKER: I cannot do anything I like. Let every 
hon. Member consider this position. 

SHRI KHARABELA SWAIN: Sir, I know we cannot 
aftord to raise the freight charges because the Railways 
are in stift competition with the roadways. But H we 
complete the projects quickly and provide better service 
to the passengers, we do not mind paying, and let the 
fare be raised. But let us complete the projects quickly 
and let us provide better seMce. 

Sir, I have two or three suggestions to make on this. 
One thing is about the cleantinesa drive. The street 
urchins are the greatest cleaners In the railways. The 
sweepers are not coming to the Railways to clean the 
railway coaches, rather they are hiring somebody else, 
the urchins, and they are coming to the railway 
compartments. Will the Minister of Railways please see 
to it that actually the person, who has been employed 
for cleaning the coaches, at least comes? 

The second thing is that the speed of the goods 
trains should be increased. The Minister of Railways 
should see to it that the speed of the goods trains is 
increased 80 that the Railways will start eamlng more. 

Then, the Safety Department should be Independent. 
The Assistant Commercial Ofticer should not be appointed 
as the Safety Officer. The Safety Department should be 
given the power \ike the Vigilance Department to ensure 
that whoever ha. gone awry or whoever has not 
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discharged his duty should be punished. The tenure of 
the DAMs and GMs should be fixed at three years at 
leul. Otherwise. they do not understand the system. 

The Railways should develop a train information 
sy&temso that online information should be available. 
During the time of Shri Nitiah Kumar, he had developed 
it in the Western Railway. I would appeaJ to the hon. 
Minister to consider this so that whenever we telephone 
to the enquiry officer. it should be able to teU us as to 
where the train is? 

About Orissa, there should be quick completion of 
Mahanadi-Birupa bridge on Howrah-Chennal route. Daltarl-
Banspani and Talchar-Bimlagarh projects should be quickly 
completed for greater exploitation of the mineral resources 
of Orissa. A siding should be opened at Jaleshwar In the 
Kharagpur Division of the South-Eastem Railway in Orissa 
for the future introduction of trains to Koraput and 
Sambalpur, the extreme ends of Orissa. 

A separate booking office on the other side of 
Balasore Railway Station should be opened. A railway 
underpass or over-bridge at Soro level crossing In the 
Kharagpur Division of South-Eastem RaIlway should be 
constructed. 

Lastly, the Balasore Goods Shed should be Improved. 

MR. SPEAKER: Thank you for your co-operation. 

... (InltlmJptIon8) 

MR. SPEAKER: Now, Shri Suresh Prabhakar Prabhu. 
I am sorry I can not give you much time. 

fTnmslalionJ 

SHRI SURESH PRABHAKAR PRABHU (Rajapur): Mr. 
Speaker, Sir, I will speak in brief. Firstly, it seems that 
the hon. Railways Minister did not deem It fit to say 
anything about Konkan Railway In his budget. Konan 
Railway is first such scheme in the country where project 
implementation has been exemplary. But over the last 
few years we have observed many major accidents taking 
place due to which passenger security is a big problem. 
That is why, I feel that the way Indian Railways treat 
Konkan Railways needs improvement as Konkan Railways 
is an autonomous institutions. It is causing lots of 
problems. It was envisaged that Konan Railways would 
pass through Mumbai and terminate at Kunkand where 
Maharashtra's border ends. it was to be extended later 
on. Needful has not" been done about Konkan in the 
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Railways budget 88 you said stalls ahouId be allocated 
to certain persona. A policy should be formulated about 
the stalls of Konkan Railways. They should be allotted to 
thOM people who have given their lands tor Konkan 
Railways. Similarty the people who have lost their land 
should be offered employment In the Konkan Railways. 
However, this is not being done, 

Konkan Railways passes through Maharashtra border 
but it has very few stoppages In Maharashtra and more 
In Kamataka, Goa and Kerala. Due to this, people 
travelling from our region face Iota of problema. The 
poorest people of Maharashtra I'8Iide In Konkan. I believe 
that Konkan Railway Is quite .... ntial for them and 
attention should be paid towards this. 

Platforms and new bridgee are not being built on 
Konkan Railways as RaHway Ministry has not been able 
to meet the los8es of Konkan Railway.. I 'eel that 
Railways should give one time grant to Konkan Railways 
which would facilitate upgradatlon of platforms and 
construction of new bridges. 

You have made provision for making laut available 
In Konan Railways. Maximum number etalis of Konken 
Railways 18rve coca cola. There is • drink called Kokam 
which Is made over there. If you want to compete with 
coca cola the,.. you should set up slalla of Kokam. It 
would increase opportunltl.. 0' employment and benefit 
the local farmers too. Apart from Illia Konkan would have 
the benefit of a nutritious and heaHhy drink. That 18 why 
there is a need to provide kokam alongwith laul all over 
the country • 

You have made the punishment stringent for 
pauengers without tickets. H takes a lot of time In buying 
tlck8t8 in a place like Mumbal. People have to reach 
offices In time and that Is why they can nOl buy ticketa. 
They have to pay a fine of Rs. 250 If they are not able 
to buy ticket. I believe that It Is injustice to them, 80 
there should be some other proviSion. People get pas ... 
which are valid for three months and travel with them. 
The pass expires and they are not even aware when 
they have to get It renewed. They will have to pay Rs. 
250 even If their passes get expired just a day before. 
Please see to it that it does not happen. 

Lots of railway accIdent8 are taking place. I believe 
that there is a need to provide vigilance cover too to the 
pasaengera aIongwith the ticket. Insurance should be given 
for bage which are stolen. I feel that you should try to 
give Insurance aIongwith the ticket. 

Mr. Speaker, Sir, I thank you giving me opportunity 
to apeak. 

'" 



659 RllilwllY 8udgt112O{)t1-2005-
G8I1S1'111 DiscUS6ion 

JULY 13, 2004 M1d 
OtImsndtJ for GIIInIII on IICCtJUIJI 

660 

DR. SATYANARAYAN JATIYA (Ujjain): Mr. Speaker, 
Sir, there Is a need to ensure security and safety in 
railways. There is also a need to improve quality of 
catering and cleanlines too. There is a need to adopt 
safeguards so that there are no accidents at level 
crossings and otherwise too. Some proposals in this 
regard have been included in the railway budget and 
there is a need to implement them effectively. This railway 
budget would ensure security in railways and people would 
be able to travel safely. I feel that safety measures should 
be taken so that common man's railway journey might 
be made easy and secure. He has made provisions for 
that and said that journey of pilgrims going to religious 
places would be facilitated. To make all this measures 
effective the number of general coaches should be 
increased in all the trains. 

I have read the railway budget and studied each of 
its point. The hon. Minister has proposed to Install alarm 
system for safety in railways, my submission in this regard 
is that a time bound programme is essential for all the 
system otherwise there are a number of proposals for 
modernisation in railways about which we read in every 
railway budget, but they are not Implemented. If a time 
bound programme is chalked out to implement the 
measures mentioned in the buget then the public would 
definitely be benefited. 

A number of accidents take place at ranway 
crossings. Sometimes there are serious accidents. 
Unmanned level corssings should be manned to prevent 
such accidents. It should be done at priority basis. There 
are several unamanned level crossings in big cities, 
arrangements should be made in this regard. Accidents 
often taken place at a railway crossing between UDain 
and Dewas in my constituency. Similarly Maksi and Dewas 
division is also accident prone. 

Mr. Speaker, Sir, I thank you for giving me time to 
speak. Aalot. Khacl'lFOd and Unhel are rnain stations in 
my constituency. The building of the stations is very old. 
The building of the station should be modernised. The 
ground in front of the station is always dirty. There is a 
need to make it secure by fencing. There is a need to 
uplift illatforms to make It safe. The computeri8ed 
reservation facility should be made available at Aalot, 
Kachrod and Unhel stations. There should be facility of 
loading fruits and vegetables at·· these stations. 
Arrangements should be madft for running a passenger 
train. EMU between Ujjain-Kota-Ujjaln. DMU between 
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Ujjaln-lndore-Ujjain should be plied on both broad gauge 
and narrow gauge. Ujjain-Fatehabad·lndore meter gauge 
should be converted into broad gauge. There Is a need 
for electrification of UHain-Dewas-lndore railway line. 
S1ations around UDaIn-Neelganga and Nagda Blrta villages 
should be developed. The survey of Ujaln-Aagar-Ramganj 
Mandl has been approved. The construction works should 
be accelerated after survey. Palsouda should be made a 
halt etatlon. ROB Is situated at Maksl Road. Approval for 
connecting It to Aagar-Indore-Kota route should be given. 
The level crossing that has been closed in the industrial 
area of Malesi Road should be started again. There should 
be retiring rooms for porters at UDaln-Nagda station. I 
thank you for giving me time to speak. 

{English] 

MR. SPEAKER: Dr. Satyanarayan Jatiya, I wish I 
could have given you more time. Thank you for your 
kind cooperation. 

{Tl'Ilnsllltlon] 

SHRI SURENDRA PRAKASH GOYAL (Hapur): Mr. 
Speaker, Sir, today the country Is applauding the budget 
that Laluji has presented and the UPA Govemment. Some 
people only criticise. Accidents no more take place 88 It 
was during Shrl Nitish Kumar's period. Hon. Laluji has 

. p ..... nted a historic budget in the leadership of Hon. 
Sonia Gandhlji and Hon. Manmohanji. He deserves all 
the congratulations and everybody is praising him. Sir, I 
come from Ghaziabad-Hapur Lok Sabha constituency. 
Lakhs of people from Poorvanchal reside In Ghaziabad 
and its neny area and they have to oome to Deihl to 
catch train. Former Railways Minister, Hon. Nitish Kuma~i 
received much honour in Ghaziabad but he did not make 
provision for the stoppage of any of the trains bound to 
Poorvanchal which was created problem for the people 
of my area. I request the hon. Minister of Railways to 
give stoppage to trains going to Poorvanchal to make It 
easy for people of that area. Arrangements should be 
made to open the Gate number 73 In Hapur which joins 
two big areas. Thousands of passengers from trains which 
come to Modlnagar pass through this gate. If a bridge Is 
constructed for commuters then the possibilities of 
accidents would lessen. A bridge would be constructed 
on Mohannagar by pass In Sambhawali to connect Deihl 
and UP, Ghaziabad Authority has released almost 63 lakh 
rupees for that but there is a minor hindrance from the 
railway side. I request the hon. Minister to remove that 
so that people might get the benefit of the bridge which 
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would connect Delhi and Uttar Pradesh. If there Is defect 
In one train then the thousands of trains come to a 
halt. 

Sir, the hon. Railways Minister has taken many 
inltlallves for development. He has introduced Kulhar, lassi 
and khadi, made arrangements for catering and security 
and moreover he has provided the facility to Bharat 
darshan. We are getting old. He has paid attention 
towards everyone be it the ·persons belonging to Hinduism, 
Sikhism or Islam. Such a budget has been presented for 
the first time in history. People who kept on promising 
did not do anything and people who kept silent have 
done so much. The public would definitely benefit from 
all tihs. 

In the end, I would submit that an hon. Member was 
saying just now that he would have welcomed the budget 
if the hon. Railways Minister had increased the fare. The 
hon. Minister has increased only 20 rupees and this has 
created such furore, what would have happened had he 
increased railway fare. It is a subject for consideration. 
They ask to increase the fare and oppose it too. I support 
the budget presented by the hon. Railway Minister and 
thank you for giving me time to speak. ... (Intenuptions) 

/Englishj 

MR. SPEAKER: Please take your seat. 

Hon. Members, thare are three new hon. Mambers. 
Because of some disturbance in the House, there was 
some confusion and they were not aware of the procedure 
of filing the written statement or written submission. 
Therefore, they were misled. I am only calling th .... of 
them, not creating any precedent. It is a special occulon 
because they are new hon. Members. I win request them 
to be very brief and their speech will be added to 
whatever they have submmltted. Please cooperate; only 
because of their lack of knowledge of the procedure we 
have been following this. 

Shri La! Singh to speak now. 

... (IntsmJplions) 

{Tral16l8lionj 

MR. SPEAKER: Please listen to me flrat why do you 
worry. Just wait and watch. We should help the new 
members. 

CHAUDHARY LAL SINGH (Udhampur): Mr. Speaker, 
Sir, you are right to point out that we did not have 
InfoRnation about It. It is not that we don't know how to 
keep our WOrds. I would like to say that an the Members 
in the HOUle are here to repreelnt their reepectlve 
constituencies. 

{Engl/llhj 

MR. SPEAKER: Kindly corne to the point. I am giving 
you opportunity and you are wasting It. 

CHAUDHARY lAL SINGH: Sir, I am uling my 
opportunity. 

MR. SPEAKER: Very good. 

{Tl1IIISI8lionj 

CHAUDHARY LAL SINGH: Sir, I support the Railway 
Budget presented by hon. Lalu PrasadJl In the House. 
Ha is an able person. He has seen poverty and Is well 
aware of the realillea of rural life and such a person can 
formulate a good budget. On this occasion I would like 
to say few things about my State Jammu and Kashmir. 
We are In a state of turmoil. You know our condition 
better and I would like to inform the House that I have 
corne here after eacaplng from an attack In which seven 
to eight persona have been killed. You are our custodian. 
You have given me an opportunity to speak. Hence I 
would like to state that the maximum stretch of the railway 
line from Kathua to Banlhal passes through my 
constituency. It also Includes district Doda and it is already 
connected with Railwaye. No other place of Jammu and 
Kashmir is connected with Railway yet. The work Is In 
progress at other places. I would like to inform Laluji that 
a meagre compensation was provided to the farmers and 
landlords whose land was acquired. The outsiders are 
getting the jobs there. It was promised that one person 
from each of the family whoae land had been acquired 
will be provided employment as per their ability and 
aptitude. If It Is not done than it will lead to a lot of 
problem. These persons can be provided employment at 
various shopping complexes and othar similar small Job. 
I am highlighting the problem of the farmers 88 they are 
in very deplorable condition. Militant have looted all their 
livestock including sheeps and goats. They have been 
left wtth nothing. Hence it would be better If they are 
given special treatment in service. Udhampur line Is 
pending Incomplete for long. A railway station Is there. I 
would like to submit that the people of that area are 
eagerty awaiting as to when wi! han. laluji go there and 
would inaugurate It. This would provide great relief to the 
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[Chaudhary Lal Singh] 
people of that area. Both the Himgiri and Malwa Expreas 
don't have stoppage at Govindsar which Is the district 
headquarter of Kathua. These trains should be given a 
stoppage of two minutes there. Jammu-Mumbai super 
fast train No. 2471-2472 that runs two days a week be 
run daily to facilitate the pasaengers. Shatabdl Express 
should also be introduced from Jammu. Annually an 
approximate number of 65-70 lakh people visit Valshno 
Devi Shrine. Hence there is a demand to construct a 
railway bridge here. The tracks in hilly areas are 80 
complicated that the passengers can not sight the trains 
that results in accidents as has been happening in 
Lakhanpur, Jagatpur, Matandi, Sanswa, Chhan and 
Khataria. Hence railway bridges be constructed here. 

A train from Jammu goes to Haridwar and the peolple 
travel to Hardiwar alongwlth the bone ashes of the dead 
relatives. It's departure is at eleven thrlty from Jammu. I 
request you to change the time of departure to 8 p.m. 
Minister of Parliamentary Affairs has also recommended 
my name I am thankful to him, else I WOUldn't have got 
an opportunity to speak. With these words, I would like 
to conclude by thanking you a lot. 

/English] 

MR. SPEAKER: Do not think that because of his 
Slfllfish, I have called you, but he is always welcome. 
You have spoken very well. Why are you getting angry. 

·CHAUDHARY LAL SINGH: Respected Laloo Prasad 
Yadavji, the Hon'ble Railway Minister, has presented a 
historical Budget, without any burden on any person of 
India. Maximum railway line may be provided in Kathus, 
Udhampur and Doda. Services and conforta with shopping 
complex should be given to agriculturists. Udhampur 
Railway Line has been completed and people of that 
area are eagerly waiting for its inauguration. Gatea and 
bridges may also be constructed on intersection like 
Lakhampur, Chann, etc. The Jammu-Bombay trains, No. 
2471·2472 should run on daily basis along with Ra,jdhant 
Trains from Jammu to Delhi should run on altemate day. 
Hemkund Express for Hardtwar should depart from Jammu 
at 8.00 PM. Shatabdl should start from Jammu. Security 
arrangements may also be made proper. 

#SHRI M. SHIVANNA (Chamrajanagar): Sir, this is 
my maiden speech. I would speak in Kannada. 

MR. SPEAKER: You have given something In writing. 
So mention only points. 

·Speech was laid on !he Tabki. 
IfTransiation of the speech originally delivered In Kannada. 

SHRI M. SHIVANNA: Sir, I congratulate the hon. 
Railway Minister for preaanttng an excellent Railway 
Budget for the year 2004-05. This Is the Budget of the 
common man of this nation wherein there Is no hike 
either In fare or in freight. 

MR. SPEAKER: Mr. Shlvanna you can speak in 
Kannada. W. have simultaneous Interpretation facility. 

SHRI M. SHIVANNA: This Budg.t has been 
applauded by all aection8 of our country. The hon. Minl8ter 
has done his beet to improve the service8 In the Indian 
Railways by Introducing some novel objectivea. I welcome 
LaJoojl's Railway Budget wholeheartedly. 

I thank the hon. Minlater for preeenting a very good 
Budget but at the same time I have no other alternative 
but to say lOrry because of the step motherly attitude of 
the hon. Minister towards Karnataka as far 88 the 
aHocation of funds Is concemed. 

Usage of earthen cups replacing plastics is a very 
good measure and It Is employment oriented. In this 
Budget the han. Minister has tried to encourage cotton 
weavers, handlooma and handicrafts. 

Three new trains have been introduced in Kamataka. 
They are BangaJore-Bangarpet Expreu, Mysore-Dharwar 
Express and ChennaJ.Hubll Express. Sankrant Express 
has been made a dally trlan. The Budget is very optimistic 
of completing Hassan-Shravana Belagota broad guage 
line. This line would link Hassan-Bangalore broad gauge 
line which will go a long way In the history of Indian 
Railways. 

Hon. Minister is taking measures to expedite Hassan-
Mangalore gauge conversion work and double lin. 
between Hospet and Guntakal. he has given top priority 
for .... ty measures and he has promptly allocated a 
aubatantial amount for this purpose. 

Sir, Mr. Sreenlvasa Prasad who represented my 
constituency previously took lot of interest to complet. 
the railway line between Chamarajanagar and Mettur. H. 
did his best ev.n wh.n he was a Minister at the Centre 
to .xpedlte this project. At that time Re. 17 erore was 
released for the gauge converlson of the above said 
railway line. On behalf of the peopl. of my conatttuency 
I am grateful to han. Shri SreenlY... Prasad. The total 
eetImated expenditure for this project Is about Rs. 176 
crure but only Re. 44.29 crore have been allocated In 
the current Railway Budget. Out of the remaining amount 
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of Rs. 132 crore I request the hon. Minister to release at 
least Rs. 100 crore more such that this dream project of 
the people of my constituency can be completed on time. 
This railway line is an Important link line between Tamil 
Nadu, Kerala and Karnataka. This would also help 
thousands of unemployed youths to get jobs. Business 
activities in my constituency will get a big boost. 

Nanjanagud Is a very important pilgrim centre. 
Therefore the conversion of Mysore-Chamrajanagar should 
be taken up immediately. Mysore Maharaja initiated this 
line 78 years ago. This railway line would go viII 
Nanjanagud, Gudlur, Mallampura and Nelambur. this 
would enable the people of Kamataka to go to Kerala 
directly. Thousands of youths will get jobs. Despite Kaverl 
and Kabini the district is reeling under severe drought. In 
addition to this a survey should be ordered by RaIlway 
Ministry for a new line between Chamarajanagar and 
Bangalore via Malavalli and Kanakapura. 

At least four over bridges have to be constructed on 
the railway line between Nanjanagud and Chamarajanagar. 
At the same time a wheel manufacturing factory should 
be set up in my constituency. Hon. Minister has 
sanctioned a wheel manufacturing factory to Chapra in 
Bihar. The same symapthy should be there for the people 
of my constituency where poverty is crushing the people. 
I hope he would allocate sufficient fund for this purpose 
in the Supplementary Budget. 

Circular ring railway should be cleared by the Centre 
without any further delay. People of Karnataka are 
demanding for this circular railway for the last three 
decades. Bangalore-Ramanagar double railway line should 
be completed on time and this double line should be 
extended upto Mysore. Electirifcation of Bangalore-Mysore 
line is another long pending work. I hope this would also 
be completed at the eariiest. 

Total outlay of the Railway Ministry is Rs. 14,498 
crore. My State Karnataka got only Rs. 270 crore. Looking 
at the above demands of my State, Kamataka the amount 
for the State for the year 2004-05 should be at least Rs. 
500 cror •. 

MR. SPEAKER: Mr. Shivanna, please conclude. All 
the points are there in your written speech. All that you 
are saying is already there in the record. 

SHRI M. SHIVANNA: Sir this is my maiden speech. 

MR. SPEAKER: It is a very good speech. 

o.m.ntlI for GIWIIIs on IIIDtXNIIII 
(RlllwllJIB) 2OfN.05 

SHRt M. SHIV ANNA: Sir I thank you very much for 
giving me this opportunity to speak on the Railway 
Budget. 

MR. SPEAKER: I congratulate you on your malden 
epeech. So you want more money and very rtghtly too. 
The hon. Minister is supporting you. Mr. Shlvanne I 
complement you on your malden speech. I am sure your 
voters wiD 188 how efficiently you have spoken In the 
Parliament. 

SHRI VIRCHANDRA PASWAN (Nawada): Mr. 
Speaker, Sir, firstly I would like to thank you for giving 
me an opportunity to speak on railway budget. 
.. . (lnItHn.ptIons) 

MR. SPEAKER: You speak on what you want to 
say. 

SHRI VlRCHANDRA PASWAN: Mr. Speaker, Sir, .. 
per your order. t would present my views In brief. 

THE MINISTER OF RAILWAYS (SHRI LALU 
PRASAD): If it gets very late then arrangement of food 
will have to be made for the hon. Membe .... 

MR. SPEAKER: That is aJlrlght. Palwanji, you 
conclude quickly. There II no need to make arrangement 
for the dinner. 

SHRI VIRCHANDRA PASWAN: Mr. Speaker, Sir, 
rise to support the Railway Budget for the year 2004-
2005. It is an historical and unprecedented subject. 

MR. SPEAKER: You speak about your constituency. 

SHRt VIRCHANDRA PASWAN: this budget has been 
formulated keeping in view the interelt of every 
community, religion and caste of the country. This Is a 
budget that makes provisions for national welfare and it 
takes care of the Interests of aU the sections of the 
society. There Is no section which has been left neglected 
in this budget whether it be deprived one, weaver 
community, potter community, famMtr or labourers and It 
has got the provisions of bringing proapertty to all eectionI 
of society. Today the entire country h.. high hopes from 
this budget and budget would certainly provide 
employment opportunities to aU and aJso prove worthy of 
bringing about equity and harmony In the society. Sir, 
you have given me Imited time. 
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MR. SPEAKER: Sir, you speak about your 
constituency. 

SHRI VIRCHANDRA PASWAN: I would like to tell 
about my area. I hail from Binar. Bihar has been neglected 
and backward for a ling time. There are several reasons 
for this-First there are some political reasons for years 
and the lack of will power. Secondly, natural calamities 
like flood, drought have also been major reasons for this. 
All are aware about this. I would like to submit that 
something is required to be done through railways for 
the prosperity of the State. So, through you, I would like 
to submit to the hon. Minister of Railways that he is also 
from Bihar and we all are aware of the sufferings, 
difficulties and problems of the people of Bihar. When 
we have come to Delhi, we should make effort to 
understand and to find solution to the problema. Oallts, 
backward and weaker section people of Bihar whether 
they are from upper caste, come here for the solution to 
their problem. I would like to state that many people 
from Bihar come here for the medical treatment. I would 
like to request the hon. Minister of Railways that he 
should act to setup a national level heart hospital at a 
suitable location in Bihar so that poor people of Bihar 
may get medical treatment without travelling thousands 
of km and bearing heavy expenses and hardship tor 
medical treatment. 

Mr. Speaker, Sir, I would like to tell about my 
parliamentary constituency. Hon. Minister has inqluded 
doubling work of Quel-Nawada-Gaya line in the current 
Railway Budget. So, on myse" and on beha" of the 
people of my parliament constituency I would like to thank 
the hon. Minister and express gratitude. 

MR. SPEAKER: I also extend my thanks to you. 

SHRI VIRCHANQRA PASWAN: I would like to 
conclude after saying one more thing. While the Budget 
is being praised all over India by the every section of 
society. the persons like me and the society are worried 
to note some of the things incorporated in the Budget. 
These days some people discuss about Khadi and Kulhar 
and I would like to tell them that Khadl and Kulhar are 
the part and parcel of our culture and tradition of the 
country. These are attached with the national sentiment 
of the country. These things have played an important 
role to unite the country. Khadi is associated with the 
father of nation. Mahatma Gandhi while Kulhar is attached 
with rural culture and employment. If. these things are 
opposed by anyone it can be opposed by only those 
who have killed the father of nation, Mahatma Gandhi. 

(Rsilways) 2004-05 

They will never appreciate Khadi and Kulhar. That is why 
it is not a matter of surprise tor me. Today we are at a 
juncture where we have many vital problems. In view of 
the prevailing situation I wish that they should reaIiM 
their past mistakes and taking lesson from the past 
experience can contribute to the unity and Integrity of the 
country by way of creating national sentiment among the 
people and can also contribute to maintain social harmony 
and strengthen the country. With these words, I express 
my gratitude to the hon. Minister of Railways and praise 
the budget from the core of my heart. 

MR. SPEAKER: Thank you for your maiden speech. 

·SHRI VIRCHANDRA PASWAN: Sir, the hon. Minister 
of Railways, Govemment of India, Shri Lalu Prasad JI 
has presented· the balanced Railway Budget for 2004-05 
in the House in which efforts have been made to take 
care of the national sentiment of every sections of society 
and every areas. This Is the first railway budget in which 
efforts have been made to make special provisions for 
weavers, potters and rural Industries. 

The hon. Minister of Railways has paid special 
attention to the safety, security and facilities of passengers, 
sanitation, catering and all other big and small facilities. 
First time provision has been made in the budget to 
provide concessions to unemployed, widow of martyrs, 
dumb and deaf people. Modem technical information 
technology has been adopted for the development of 
railways. The Rail Budget in itself is a historical budget 
in which giving the special honour to the Father of Nation, 
Mahatma Gandhi, emphasis has been laid on the use of 
Khadi, Kulhar, Mattha. Though the BJP and its aUies have 
opposed this move but their opposition is in consonance 
with their ideology and tradition because how the 
communal people who follow the ideology of those who 
have killed Gandhi can tolerate Khadi and Kulhar. 

I appreciate the railway budget as it in consonance 
with the social ju8tlce. I have a small demand that national 
level heart hospital should be set up at Hazipur by railway 
and computerised reservation counter should beset up 
in Bazar Sarniti premises. 

{English] 

MR. SPEAKER: Now the last speaker, Shrimati 
Karuna Shukla. 

·Speech wu laid on the Table. 
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[Translation] 

SHRIMATI KARUNA SHUKLA (Janigir): Mr. Speaker, 
Sir, the Railway Budget tor 2004-2005 has been presented 
in the House. I oppose the budget and through you I 
would like to draw the attention of the hon. Minister 
towards five points. 

The first point is that separate coaches should be 
arranged for ladies in long distance train to avoid crime 
against women. Separate coaches for women is attached 
in local trains. At least two coaches should be provided 
for them. There is no catering arrangement in many traina. 
It is on account of this that passengers have to face 
Inconvenience. Many sugar patient suddenly die in the 
absence of it. If catering facility is provided in every traina, 
it would be beneficial for the pa86enger and employment 
would also generate. 

The Govemment have proposed to project free of 
cost train journey to unemployed youth who visit for 
attending interview. I would like to request that such facility 
should also be extended to women. It has not been 
mentioned in the budget whether such facility will be 
given to those persons who will go to attend interview 
for Govemment jobs and it will also be extended to thole 
who will go to attend the interview of private jobs. 

Mr. Speaker, Sir, in this Budget injustice has been 
done to Chhattisgarh. No provision has been made for 
the development of Bilaspur that is the biggest revenue 
generating railway zone. I would like to reque.t that 
Railway Recruitment Board should be set up there. 

I have three-four points about my constituency that 
I would like to submit point-wise. First-Bllaspur-
Nijamuddin Chhattisgarh Expre86 that g088 to Amrltsar 
should be originated from Korba instead of Bllaspur 
because Korba is industrial town and the people hailing 
from all the States of the country reside there. Cachln 
express that originates from Bilaspur should be also 
started from Korba. Thirdly, there is Naini station in which 
the name of the district has not been added. Hence, 
Janjgir should be added in the name of the station as 
the passengers understand that Naini is comlng, the train 
crosses it. I was patently listening to the Member of that 
side and now I would like to conclude my speech with 
the following lines. 

-Rat Kali Isliye din me Burai hal, sat hal jal quonkl 
tat ke pas kai hai. 
Youn na ltarao safedi Dekhkar apani, har dhuII chadar 
gunaho ki kamai hal.-

Demands for GIants on account 
(Railways) 2CKU-05 

·SHRI PRADEEP GANDHI (Rajnandgaon): Sir, 
drawing your kind attention towards the recentty presented 
railway budget. I would like some nlClllalY 1Uggeeti0n8 
and works 88I8ntiai In public Im ..... t to be Included In 
the present budget Of ~ntary propoeal. 

The entrance of the State of Chhattiagarh i. •. 
Dongargarh, Rajnandgaon tat! under South East Central 
Railway, Bllupur zone. Theae 8tatIons aN lltuated on 
Mumbal-Howrah-Mumbal main railway line and 
Rajnandgaon Dongargarh railway station Is the last and 
the moat Important station of South East Central Railway, 
Nagpur Division, Nagpur. Dongargarh and Rajnandgaon 
stations may be brought under the jurisdiction of DRM, 
Raipur. 

Rajnandgaon has been accorded the status of a 
district since 1973. Two dIatrict8 namely Rajnandgaon and 
Kawardha reapecttvely and eight Legislative Constltuenctee 
fall under Rajnandgaon Parliamentary Constituency. This 
Is an Adivuf, Scheduled CUtes, Scheduled Tribes and 
other Backward CI8888S dominated .rea. The population 
of this district Is around 20 lakh. 

Chh.ttisgarh State was created on 1 st November. 
2000. Ralpur Is Its capital. Rajnandgaon district falls under 
Ralpur division. 

RaJnandgllOn Railway Station 

1. Stopp.ge for weekly train No. 104611 045 
BhuVl'l8lhwar-Kuria-Bhuvenshwar, train No. 28111 
2812 Kulia-Hatla-Kurta be provided. 

2. Stoppage for Super Deluxe Train No. 210112102 
Howl'8h-Mumbai-Howr.h which runs four days 
In • week, be provided. 

3. Arrangementa for stoppage of Train No. 24411 
2442 Bllaspur-New Delhi Rajdhanl Expreu at 
Rajnandgaon be made. 

4. Train No. 7383/7384 Kilh.pur-Gondla 
Maharuhtra Express be extended upto Durg. 
This train remains stanclng on Gonda station 
for 12 hoUrs and Durg Ia only 137 kilometer 
away from Gondia. 

5. Samath Expreu Train No. 5159/5160 Chhapra-
Ourg-Chhapra be extended upto Oongargarhl 
Gondla. 

6. Since July " 2002, 3751376 Raipur-Nagpur-
Ralpur MEMU rake Is being run In place of Tata-

.Speech W8II laid on \he Table. 
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MR. SPEAKER: Sir, you speak about your 
constituency. 

SHRI VIRCHANDRA PASWAN: I would like to tell 
about my area. I hail from Bihar. Bihar has been neglected 
and backward for a ling time. There are several reasons 
for this-First there are some political reasons for years 
and the lack of will power. Secondly, natural calamities 
like flood, drought have also been major reasons for this. 
All are aware about this. I would like to submit that 
something is required to be done through railways for 
the prosperity of the State. So, through you, I would like 
to submit to the hon. Minister of Railways that he is also 
from Bihar and we all are aware of the sufferings, 
difficulties and problems of the people of Bihar. When 
we have come to Delhi, we should make effort to 
understand and to find solution to the problems. Dailts, 
backward and weaker section people of Bihar whether 
they are from upper caste, come here for the solution to 
their problem. I would like to state that many people 
from Bihar come here for the medical treatment. I would 
like to request the hon. Minister of Railways that he 
should act to setup a national level heart hospital at a 
suitable location in Bihar so that poor people of Bihar 
may get medical treatment without travelling thousands 
of km and bearing heavy expenses and harclship for 
medical treatment. 

Mr. Speaker, Sir, I would like to tell about my 
parliamentary constituency. Hon. Minister has included 
doubling work of Quel-Nawada-Gaya line in the current 
Railway Budget. So, on myself and on behalf of the 
people of my parliament constituency I would like to thank 
the hon. Minister and express gratitude. 

MR. SPEAKER: I also extend my thanks to you. 

SHRI VIRCHANDRA PASWAN: I would like to 
c6nclude after saying one more thing. While the Budget 
is being praised all over India by the every section of 
society. the persons like me and the SOCiety are worried 
to note some of the things incorporated in the Budget. 
These days some people discuss about Khadi and Kulhar 
and I would like to tell them that Khadi and Kulhar are 
the part and parcel of our culture and tradition of the 
country. These are attached with the national sentiment 
of the country. These things have played an important 
role to unite the country. Khadi is associated with the 
father of nation, Mahatma Gandhi while Kulhar is attached 
with rural culture and employment. If these things are 
opposed by anyone it can be opposed by only those 
who have killed the father of nation, Mahatma Gandhi. 

(R.llw8ys) 2004-05 

They will never appreciate Khadl and Kulhar. That is why 
it is not a mattar of surprise for me. Today we are at a 
juncture where we have many vttaJ problema. In view of 
the prevailing situation I wish that they should realise 
their past mistakes and taking lesson from the past 
experience can contribute to the unity and integrity of the 
country by way of creating national sentiment among the 
people and can also contribute to maintain social harmony 
and strengthen the country. With these words, I express 
my gratitude to the hon. Minister of· Railways and praise 
the budget from the core of my heart. 

MR. SPEAKER: Thank you for your maiden speech. 

·SHRI VIRCHANDRA PASWAN: Sir, the hon. Minister 
of Railways, Government of India, Shri Lalu Prasad JI 
has presented "the balanced Railway Budget for 2004-05 
in the House in which efforts have been made to take 
care of the national sentiment of every sections of society 
and every areas. This is the first railway budget in which 
efforts have been made to make special provisions for 
weavers, potters and rural industries. 

The hon. Minister of Railways has paid special 
attention to the safety, security and facilities of passengers, 
sariitation, catering and all other big and small facilities. 
First time provision has been made in the budget to 
provide concessions to unemployed, widow of martyrs, 
dumb and deaf people. Modem technical information 
technology has been adopted for the development of 
railways. The Rail Budget in itselt is a historical budget 
in which giving the special honour to the Father of Nation, 
Mahatma Gandhi, emphasis has been laid on the use of 
Khadi, Kulhar, Mattha. Though the BJP and its aBies have 
opposed this move but their opposition is In consonance 
with their ideology and tradition because how the 
communal people who follow the Ideology of those who 
have killed Gandhi can tolerate Khadi and Kulhar. 

I appreciate the railway budget as it in consonance 
with the eocial justice. I have a small demand that national 
level heart hospital should be set up at Hazlpur by railway 
and computerised reservation counter should be set up 
in Bazar Samiti premises. 

[English} 

MR. SPEAKER: Now the last speaker, Shrimati 
Karuna ShUkla. 

·Speech was laid on the ~I •. 
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SHRIMATI KARUNA SHUKLA (Janjglr): Mr. Speaker, 
Sir, the Railway Budget for 2004-2005 has been preeented 
in the House. I oppose the budget and through you I 
woulq like to draw the attention of the hon. Minister 
towards five points. 

The first point is that separate coaches should be 
arranged for ladies in long distance train to avoid crime 
against women. Separate coaches for women is attached 
in local trains. At least two coaches should be provided 
for them. There. is no catering arrangement in many trains. 
It is on account of this that passengers have to face 
Inconvenience. Many sugar patient suddenly die in the 
absence of it. If catering facility is provided in every trains, 
it would be beneficial for the passenger and employment 
would also generate. 

The Govemment have proposed to project free of 
cost train joumey to unemployed youth who visit lor 
attending interview. I would like to request that such facl6ty 
should also be extended to women. It has not been 
mentioned in the budget whether such facility will be 
given to those persons who will go to attend interview 
for Govemment jobs and it will also be extended to those 
who will go to attend the interview of private jobs. 

Mr. Speaker, Sir, in this Budget injustice has been 
done to Chhattisgarh. No provision has been made for 
the development of Bilaspur that is the biggest revenue 
generating railway zone. I would like to request that 
Railway Recruitment Board should be set up there. 

I have three-four points about my constituency that 
I would like to submit point-wise. First-Bilaspur-
Nijamuddin Chhattisgarh Express that goes to Amrltsar 
should be originated from Korba instead of Bilaspur 
because Korba is industrial town and the people hailing 
from all the States of the country reside there. eochin 
express that originates from Bilaspur should be also 
started from Korba. Thirdly, there is Naini station in which 
the name of the district has not been added. Hence, 
Janjgir should be added In the name of the station as 
the passengers understand that Naini is coming, the train 
crosses it. I was patently listening to the Member of that 
side and now I would like to conclude my speech with 
the following lines. 

"Rat Kali Isliye din me Burai hai, saf hai jal quonki 
tat ke pas kai hai. 
Youn na ltarao safedi Dekhkar apeni, har dhuU chadar 
gunaho ki kamal hai.-

·SHRI PRADEEP GANDHI (Rajnandgaon): Sir, 
drawing your kind attention towards the wwcentIy preaented 
railway budget. I would like sorne neceesary suggestions 
and works eesenti.. in public Inte .... t to be Included in 
the present budget or supplementary propoaal. 

The entrance of the State of Chhattlsgarh l II. 
Dongargarh, Rajnandgaon fall under South East Central 
Railway, Bilaspur zone. The8e stations are situated on 
Mumbal-Howrah-Mumbal main railway line and 
Rajnandgaon Dongargarh railway station is the last and 
the most Important station of South Eat Central Railway, 
Nagpur Division, Nagpur. Dongargarh and Rajnandgaon 
stations may be brought under the jurledlctlon of DRM, 
Ralpur. 

Rajnandgaon has been accorded the status of a 
district since 1973. Two districts namely Rajnandgaon and 
Kawardha respectively and eight legislative Constituencies 
fall under Rajnandgaon Parliamentary Constituency. This 
is an Adivaal, Scheduled CUtel, Scheduled Tribes and 
other Backward classes dominated area. The population 
of this district is around 20 lakh. 

Chhattlsgarh State was created on 1 st November, 
2000. Ralpur Is its capital. Rajnandgaon district falls under 
Raipur division. 

Ralnandgaon RaIlway StaUon 

1. Stoppage for weekly train No. 1046/1045 
Bhuvneshwar-Kurta-Bhuvenshwar, train No. 28111 
2812 Kurta-Hatla-Kurla be provided. 

2. Stoppage for Super Deluxe Train No. 210112102 
Howrah-Mumbai-Howrah which runs tour days 
in a week. be provided. 

3. Arrangements for stoppage of Train No. 24411 
2442 Bllaspur-New Deihl Rajdhanl Expre88 at 
Rajnandgaon be made. 

4. Train No. 7383/7384 Kilhapur-Gondia 
Maharashtra Express be extended upto Durg. 
This train remains standing on GondIa station 
for 12 houra and Ourg II only 137 kilometer 
away trom Gondla. 

5. Sarnath Expr888 Train No. 5169/5180 Chhapra-
Durg-Chhapra be extended upto Oongargarhl 
Gondia. 

6. Since July 1, 2002, 3751378 Ralpur·Nagpur-
Raipur MEMU rake is being run In place of Tata-

-Speech was laid on the Table. 
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IShri Pradeep Gandhi] 
Nagpur-Tatanagar 321/322 pasaenger. This train 
takes 9 hours to complete its joumey of more 
than 300 kilometer distance between Raipur-
Nagpur and that also without the facility of toilet. 
It has been seen that ladies unhesitatingly 8it 
for defecation on platform itself. This Is against 
not only the Indian culture and tradition but also 
against the human values of civilized and 
dignified society. Therefore the matter may be 
reconsidered and the concerned officers may be 
given necessary instructions for running 3751378 
Raipur-Nagpur-Raipur passenger train through 
Airbrake rake in place of MEMU rake es earlier 
in public interest. 

Dongargarh Railway Station 

1. Stoppage for train No. 2409/2410 Gondwana 
Express (Mahamaya) Bilaspur-Hazrat 
Nizamuddin-Bilaspur be provided. Oongargarh 
railway station falls under Rajnandgaon 
Parliamentary Constituency which is famous for 
Bumleshwari temple. On the occasions of Chaitra 
and Kwar Navratra festivals, a fair of one 
month's duration is organised twice a year. Lacs 
of visitors congregate here. In normal days also, 
people use to come. 

Religious places of Hindus, Chritisans, Jains, 
Buddhists and other communities are there In 
Dongargarh which have their own importance. 
Thus, Dongargarh is famous as a sacred place 
for the followers of all religions. Oongargarh 
Legislative constituency is a reserved 
constituency. 

2. The existing obverbridge on Oongargarh railway 
station which is 45 years old is quite narrow in 
view of increasing number of passengers. 
Therefore instructions for its renovation may 
please be issued. 

3. Small terminal point and washing platform (pit 
and washing line) at Oongargarh railway station 
be constructed so that trains may be extended 
upto Dongargarh and may depart therefrom. 
Hence, my kind request to him is that since he 
is a sensitive and liberal minded person he will 
respect the public feelings and announce the 
above railway facHities for which myself and the 
whole public of my parliamentary constituency 
will be grateful to him forever. A train should be 
started from Durg (Chhattisgarh) to Darbhanga 
so that the natives of Bihar who are residing in 
Chhattisgarh in large numbers might be 
benefited. 

·SHRI KRISHNA MURARI MOGHE (Khargone): Mr. 
Speaker, Sir, it seems from the hon. Mlnlster'8 speech of 
railway budget that this budget has been presented only 
to fulfil the formalities. This budget completely neglect 
particularly the Adlvasi and moat backward remote are88 
such 88 Khargone, Badwanl, Ohar and Jhabua districts 
of Madhya Pradesh. 

Railways facilities have been a dream for the Adivasis 
and poor people of those areas even after 57 years of 
independence. In order to provide railway facilities to this 
circle of Nlrnar, I want that the hon'bIa Minister of RaHways 
should make provision for the already approved Indore-
Dahod railway line so that Khargone, Badwanl, Dhar and 
Jhabua districts of Madhya Pradesh may al80 avail the 
facility. 

Sir, this railway budget is completely dlrectlonless,it 
blocks the development avenues and disappoint the 
poorest Adlvasls backward class people of the society. 

Should we not give foremost priority to provide the 
railway facility to the areas which have not been 
connected with railway line even after 57 yeras of 
independence? In my parliamentary constituency itself, 
there Is only 20 kilometer long railway line and that had 
been laid down by the Britishera to fulfil their military 
requirement. It is a meter gauge line. Approval for 
conversion of meter gauge line to broad gauge line from 
Indore to Khandwa for gauge conversion from Ajmer to 
Khandwa should be accorded which will provide additional 
route from Mumbai to Delhi. 

Sir, through you, I would like to request the hon'ble 
Minister of Railways that he has discussed the 
development of Adivasis and backward people but there 
is no concrete proposal to be Implemented for their 
upliftment. 

Sir, at the same time, through you, I would like to 
specially request him that Omkareshwar in Madhya 
Pradesh, one of the 12 Jyotirlingas of Lord Shiva, is a 
very Important religious place. After visiting religious places 
all over the country people come to Omkareshwar Road 
railway station for the blessings of Omkareshwar 
Jyotlr1lnga. Opening of computerised reservation centre 
would facilitate the passengers coming from allover the 
country. 

Therefore, I would like to request him to make 
announcement in his concluding speech of railway budget 

·Speech was laid on the Table. 
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tor setting up computerised reservation centre at 
Omkareshwwar Road railway station. At the same time 
he would make announcement for opening of 
computerised railway reservation centres In district centras 
which are not connected with railway line luch u 
Khargone. Badwani. Dhar and Jhabua district centras. 

/EnglishJ 

·SHRI VIJAYENDRA PAL SINGH (BhOwara): Sir. I 
take this opportunity to speak on the Railway Budget 
2004-2005 and I find that beside being a populist budget. 
there is very little of progre88 and their thinking for the 
Railway to take It forward In the millennium. 

Old projects have been mentioned but no clear 
targets set for the completion of such old Railway line 
doubling or even broad gauge conversions. Such projects 
have been lingering for many years. It would have been 
in fitness of things if targets were set for them. 

Rajasthan hu also not been given the due funds 
and allocations; specially the broad gauge conversion 

·Speech was laid on the Table. 
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between Ajmer and Chlttorgarh. This project of Rajasthan 
would give us and our State a new route to Madhya 
Pradesh and Mumbal and thereby for South too. This 
broad gauge conversion is of immense Importance to 
Rajasthan Industries and tourism In Rajasthan. I hope 
the minister will give us an assurance for this broad 
gauge conversion between Ajmer and Chlttorgarh is done 
time found and target set for 2005-06 for completions 
and commissioning. 

MR. SPEAKER: The time allotted for this discuesion 
has been over. The hon. Minister will reply tomorrow. 
Those hon. Members who wish to lay their speeches 
can submit written statements tomorrow. The House now 
stands adjourned till 11 a.m. tomorrow. 

20.38 hr •• 

ThtJ Lair S6bh8 thBn Mijoumtld /iIf EkJlIfN1 of IhtJ Clock 
on Wsd7cuday, July 14, 2OO4IAsMihil 23. 1926 (511/(11). 
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